GOVERNMENT OF INDIA

NATIONAL COMPANY LAW TRIBUNAL

NEW DELHI

OBJECTION LIST

S No Diary No Matter Name Case Type Section Main Case No Advocate Name Status Date

Akash Singhal Vs. Earth . -

1 0710102/06086/2020 Infrastructure Private Limited Rule 11 of NCLT 1B/401/ND/2017 Akash Singhal Proof Service 18.05.2020

Pgs Not Clear-
Aoplication under any other 446,447,453,498,499,501,502,503-
2 710102062292020 Debashis Nanda foa/isions- IBC y 1B/590/PB/2018 Debashish Nanda 507,519,521,522,534,543,544,545,5|01.06.2020
P 56,594,607,608,613-615,616-
625,626,627,630,675,721

3 0710102/03656/2020 STATE BANK OF INDIA 22(3)(b) 1B/2013/ND/2019 Shweta Dhingra Page NO .11 to 15 Not Clear 02-05-2020
Anant Overseas Pvt Itd VS Vijender Sharma, Page no. 289 to 396 & e

4 0710102/06085/2020 Global Houserware Ltd 1B/73/PB/2017 Liquidator 401,439,493,494,498,500 Not Clear 18-05-2020
SHREEINDIAN HOLIDAYS

5 |0710102/03950/2020  |PRIVATE LIMITED Vs. Sec 252 (3) Prakash Giri Goswami, | 296 Wrong arrange and Case Type| oo g6 507
Registrar of Companies NCT of wrong
Delhi & Haryana
Total Airport Services (India)
Private Limited Vs. Registrar of . Case Type Wrong / Every Pgs

6 710102062832020 Companies NCT of Delhi & Sec 252 (3) CA/159/252/ND/2020 |Sandeep Chilana Signed 04.06.2020
Haryana
Total Airport Services (India)

7 210102062812020 Private Limited Vs. Registrar of Sec 252 (3) - By Government CA/149/252/ND/2020 | Sandeep Chilana Case Type Wrong / Every Pgs 04.06.2020

Companies NCT of Delhi &
Haryana

Body

Signed




BANK OF INDIA Vs. RELIABLE

Application under any other

8 0710102/03530/2020 INSUPACKS PRIVATE LIMITED provisions- IBC ib/1117/nd/2018 Jaspreet Singh Pagination Not Done 21-03-2020
Trifecta Venture Debt Fund Vs.

9 ]0710102/03554/2020 Ad Victoriam Ventures Private 22(3)(b) 1B/2380/ND/2019 Anand Raj Page No 14,15,20 Not Clear 30/03/2020
Limited

10 |710102/06324/2020 KUMAR ALOK Vs. India Power Sec. 59 NIL NIL Wrong Document / Case Type 07.06.2020
Corporation Limited

11 10710102/06297/2020 RAKESH KUMAR SINGALA Sec 60(5) E)Igs) /Eg/zo 18 ANAND BAIJPAL page numbering not mention 06-03-2020
Chhattisgarh State Power Application under any other

12 10710102/06437/2020 Generation Company Limited provisions- IBC Caveat ib/197/pb/2017 anand Shankar Wrong File 13-06-2020
Vs. Tecpro Systems Limited Application
Shipra Somani Vs. Mayasheel . .

13 |0710102/06443/2020 . o IBC Under Sec 9 1B/2184/ND/2019 Manorath Rathi Wrong Section 13-06-2020
Retail India Limited

. Case Type / Starting Pagination Not
14 |0710102/06481/2020 ?Sa; :T“T% Gupta Vs. RATHI Sec 60(5) 1B/558/ND/2019  [Raj Kumar Gupta  [Done & Pg No 121, Pg No 162,163 |17-06-2020
Missing

g(cz())l\\/lls L%é%?&ERO\LVARD Sec 252 (1) - By Government

15 ]0710102/06487/2020 : Body,Sec 252 (3) - By CA/1032/252/2019  |Lakshmi Gurung Wrong Section 17-06-2020
COMPANIES & (ELBEE Government Bod
PORTFOLIO PVT.LTD.) Y

16 |710102/06499/2020 Rakesh Kumar Jain Sec 60(5) 1B/2161/ND/2019 MOHIT NANDWANI | Proof Of Service 17/06/2020

17 |710102036052020 UNION OF INDIA Vs. DELHI Sec 241 (2) NIL UNION OF INDIA DOCUMENT NOT COMPLETE 23/04/2021

DYMKHANA CLUB LIMITED




UNION OF INDIA Vs. DELHI

18 ]|710102036022020 DYMKHANA CLUB LIMITED Sec 241 (2) NIL UNION OF INDIA DOCUMENT NOT COMPLETE 23/04/2022
Regional Director
UNION OF INDIA Vs. DELHI (Northern Region), A
19 |710102036032020 DYMKHANA CLUB LIMITED Sec 241 (2) Ministry of Corporate Uncompleted documents 23-04-2020
Affairs, New Delhi
Regional Director
UNION OF INDIA Vs. DELHI (Northern Region), A
20 |710102036002020 GYMKHANA CLUB LIMITED Sec 241 (2) Ministry of Corporate Uncompleted documents 23-04-2020
Affairs, New Delhi
Regional Director
UNION OF INDIA Vs. DELHI (Northern Region), N
21 1710102036012020 GYMKHANA CLUB LIMITED Sec 241 (2) Ministry of Corporate Uncompleted documents 23-04-2020
Affairs, New Delhi
SUNITA RANI Vs. SAHARA Sec 252 (1) - By Government
22 |710102/06434/2020 CREDIT COOPRATIVE SOCITY Bod Y NAVEEN SINGLA Wrong Document 13/06/2020
PRIVATE LIMITED y
Income Tax Department Vs.
23 |710102/06420/2020 Rajesh wadhwa & Yashpal Sec 252 (1) - By Government Pranav Kumar Wrong Document / Case Type 06-12-2020
Body Wrong
Wadhwa
Pankaj Kumar Rustagi Vs. Pee _08-
24 (710102/06338/2020 Aar Exim Pvt. Ltd. Sec 241 (2) NIL Shubho Jana Wrong Document 06-08-2020
_'?:l‘;i::n"rir:n‘i’cfation Vs, Tata Petition Not Sign / List Of Date &
25 1710102/06448/2020 . ' Sec. 230-232 - Second Motion |CA/CAA/126/PB/2018 |Kamal Kant Jha events & Brief Synopsis / Accounting|15/06/2020
Tteleservices (Maharashtra) o
. Treatment Certificate
limited
Page no-209 to 216 not clear / Proof
26 |0710102/03483/2020 Richa gupta Vs. hotel zodiac Sec. 241(1) RANJANA ROY GAWAI|Of Service All Respondents / 19/03/2020
Payment Receipt
27 [0710102/03481/2020  |ACL Components Limited Sub-section (1) of section 230 Afnaan Siddiqui Page no-97to 111,105,106-109, is 1 4/43/5070

not clear




GOLDSTONE LIFESTYLE

Case Type Wrong / List Of Date &

28 10710102/03498/2020 PRIVATE LIMITED Vs. Sec 252 (3) Sidharth Sharma 20/03/2020
. . . Events
Registrar of Companies Delhi
RAJENDRA PRASAD TAK V/S
29 |710102064352020 UNION ROADWAYS LTD. & Rule 11 of NCLT, 2016 1B-577(ND)/2018 PAWAN ;?:EEEYPE WRONG,PAGE 30-32 13-06-2020
ORS
Application under any other ’ CASE TYPE WRONG,INDEX el
30 710102064232020 SHILPI CABLES PVT. LTD. provisions- IBC 1B-461(PB)/2017 SUKHDEV MADNANI MISSED,PAGE-25-27 NOT CLEAR 12-06-2020
TCM-UTM 1V Vs. RAJESH C.Pc NO. IB-248/ND
31 10710102/06412/2020 JANGRA Sec 60(5) of 2019 ANGAD MEHTA Case type wrong 06-12-2020
DEEPAK Vs. JNC
CpP Case type wrong/Pages Not Clear-19
32 10710102/03527/2020 CONSTRUCTIONS PRIVATE Sec 60(5) NO/IB/272/PB/2019 DEEPAK / Missing Pg-9 21/03/2020
LIMITED
uttam value steels limited Vs. Aoplication under anv other
33 10710102/03595/2020 art special situation finance forz/isions- IBC Y CP/1B/ 1830 OF 2017 |VAIJAYANT PALIWAL |Case type wrong 19/04/2020
limited P
SUNIL HANDA Vs. TODAY ABHAY PRATAP
34 0710102/03610/2020 HOMES NOIDA PRIVATE Sec 60(5) C.P. NO.923 OF 2018 Case type wrong 24/04/2020
SINGH
LIMITED
Application Every Pages Not Sign /
KUNDAN CARE PRODUCTS . . o -
35 |710102/06367/2020 LIMITED Vs. MR. AMIT GUPTA Rule 11 of NCLT, 2016 1B/940/ND/2018 Vaibhav Singh Adffidavit Deponent Signature / Case|09-06-2020
Type Wrong
HOTEL BANJARA LIMITED Vs. " . .
36 |0710102/03583/2020 | CHARMS INDIA PRIVATE IBC under Sec 7 Company Petition 18 Pagination missing ETC PAGES NOT |1 4 4 5020
(IBC) CLEAR
LIMITED
Workgroup Business Solutions Company Petition IB
37 10710102/06526/2020 PVT Ltd Vs. NSS GLOBAL IBC Under Sec 9 pany document uncompleted 19-06-2020

SOLUTIONS PVT LTD

(IBC)




RAKESH JAIN Vs. SIKKA

Company Petition IB

FORM 1 PART 3 HAND WRITTEN 17

38 [0710102/03137/2020 IBC under Sec 7 PAGE HANDWRITTEN 59 PG CUT 11-03-2020
INFRASTRUCTURE PVT. LTD. (IBC) 61,63 PG CUTand single home buyer
Rakesh Jain & Another Vs. MCJ] Company Petition Proof of Service & List of Date And
39 10710102/06574/2020 MULTIPACK PRIVATE LIMITED Sec. 241(1),Sec. 242(4) (Companies Act) Bharat Arora Events & Brief Synopsis 23-06-2020
Kuldeep Kumar Bassi Vs. CMI N WRONG CASE TYPE,PAGE NO.- e
40 [0710102/06249/2020 FPE Sec 60(5) 1B/50/PB/2018 Srishti Khare 145,180,181,242 TRANSLATE 02-06-2020
K&A Organics Vs. Tamta
41 [0710102/06123/2020 Construction Co-Private Limited Sec. 12A 1B/1121/ND/2019 ARVIND KUMAR case type wrong 21-05-2020
uttam galva metalics limited Vs. -
. Application under any other |COMPANY PETITION
42 |0710102/06065/2020 prlcewa.ter housg coopers provisions- IBC (IB)-2054(MB)/2018 MISHA case type wrong
professional services
uttam value steel Vs. Application under any other
43 10710102/06064/2020 pricewater house coopers forz/isions- IBC Y (IB)-2054(MB)/2018 |MISHA Wrong Section 15-05-2020
professional services P
Pgs Not Clear-
precitech enclousures system 46,59,62,75,76,88,89,93,95,99,100,
44 710102/06589/2020 pvt. Itd Vs. precitech Sec. 241(1) SANYAM JAIN 101,102,103,105,111,112,113,114,1|24/06/2020
enclousures system pvt. ltd 16,120,121,123,163,164,165,170,17
3,180,182,200,201,202,204,205,240
List Of Date & Events / Brief
45 |710102/06261/2020 PANKAJ KUMAR RUSTAGI Vs. Sec 425 Shubho Jana Synopsis / Pg Not Clear19 / Missing- |06-03-2020
PEE AAR EXIM PVT. LTD.
26 / Wrong Arrange-67,102
Pushpa Shrikant Kulkarni Vs.
46 |710102/03548/2020 Unitech Limited Sec. 73(4) NIL Document Not Properly 28/03/2020
Balasubramanian Enterprises
47 1710102/03586/2020 Private Limited Vs. ANDY Sec. 131(1) NIL Not Properly Upload Document 16-04-2020

NADAR MATHIALAGAN




Application under any other

48 10710102/06581/2020 IDBI Bank Limited . CP/IB NO/3/ND/2019 [Harshit Khare Proof of Service 23/06/2020
provisions- IBC

Ms. Priyanshi Arora Vs. Dream Application under any other |CP

49 [0710102/06586/2020 Procon Projects Limited provisions- IBC NO/IB/1771/ND/2018 NILESH SHARMA Case Type Wrong 23/06/2020
Global Autotech Limited Vs. Application under any other

50 [0710102/03423/2020 Maini Constructions Private fori/isions- IB Y CP NO/1236/2016 ROHIT GANDHI Case Type Wrong & Pg No 114,181 [18/03/2020
Limited P

51 0710102/06394/2020 MUKESH KUMAR GUPTA 60(5) 1B/755/PB/2018 NOT MENTION CASE TYPE WRONG PAGE
Jagat Pal Paliwal & Anothers

52 [0710102/06298/2020 Vs. Jassum Propcon Projects APPLICATION 1B/1756/PB/2018 SAPAN MOHAN GARG |CASE TYPE WRONG
Pvt. Ltd.
Punjlloyd Ltd Vs. Indian Oil .

53 |0710102/06287/2020 Corporation Limited 60(5) 1B/731/PB/2018 Meharia & Compaby |CASE TYPE WRONG
Jagat Pal Paliwal & Anothers

54 [0710102/06299/2020 Vs. Jassum Propcon Projects APPLICATION 1B/1756/PB/2018 SAPAN MOHAN GARG |CASE TYPE WRONG
Pvt. Ltd.
M/ s NUPUR FINVEST PVT.

55 |710102065512020 LTD. V/S M/ s UNNATI Sec 60(5) 1B-45(PB)/2018 RAJANSH THUKRAL \S/,\;ZENN(I;IS(,:SAESS TYPE , TRUE COPY 20-06-2020
FORTUNE HOLDINGS LTD.
M/S STRESSED ASSESTS -

56  |710102065432020 STABILIZATION FUND V/S M/S Afof/"l;aot:]os” fgger any other  |1p 544(PB)/2019  |MANISH AGARWAL rritti:f‘;rgfgrwgngs/ :12‘52‘ ':Ot 24-06-2020
JAIN STUDIOS LTD. P perty yreg g
Indian Oil Corporation Limited

57 |710102062742020 Vs. Indian Oil Corporation Sec 60(5) Meharia & Compaby CASE TYPE WRONG,ONLY PROOF

Limited

OF SERVICE




Alfatech Private Limited Vs.

Sec 252 (1) - By Government

58 [710102/06269/2020 The Registrar of Companies Body NIL Kajal Goyal Case Type Wrong / STK-7 Missing  |06-04-2020
HYGIE PROFILE (INDIA)
59 [710102/06245/2020 PRIVATE LIMITED Vs. Sec 252 (3) Sec 252 (3) ng:H KUMAR ;?uerOt Clear-41,118,134 /Al PGS |07 06.2020
REGISTRAR OF COMPANIES
B L TRADE INDIA PRIVATE Case Type Wrong / ROC & Income
60 (710102/03485/2020 LIMITED Vs. REGISTRAR OF Sec 252 (3) NIL SAROJ KUMAR SINGH yP 9 19/03/2020
Tax Service
COMPANIES
Vishal Fabrics & Ors Vs. AV] ! Memo of Parties & Pages Are Not
61 10710102/03282/2020 Developers (India) Pvt.Ltd Sec 60(5) un singh Clear 29.06.2020
62 |710102/06619/2020 TUSHAN AHUJA Vs. VIPIN sec. 241(1),Sec. 242(4),Sec. ANGAD MEHTA Breif Synopsis 25/06/2020
AHUJA 244(1)
UJJAWAL GARMENTS PRIVATE Sec 252 (3) - By Government . Translate Pg-78-79,81-88,91 / Pg
63 |710102/03412/2020 LIMITED Body Sanjeev Choudhary Not Clear-69,89 / Missing-17-34 18/03/2020
64 |710102/03383/2020 Navneet Kumar Gupta ’;fo‘i/"l;a;;os” ;:ger any other 15103872018 Navneet Kumar Gupta |Pgae Not Clear-80 17-03-2020
SUDHIR POWER PROJECTS
65 710102/03271/2020 LIMITED Vs. ARYAVIR Rule 11 of NCLT, 2016 NIL YASHMEET KAUR Document Not Upload 14-03-2020
BUILDCON PVT. LIMITED
. Application under any other Case Type Wrong / Pages Blur-3- Aa
66 (710102/03252/2020 Anil Tayal provisions- IBC 1B/2240/ND/2019 NIL 7,15 / Missing-16 13-03-2020
67 |710102/03241/2020 Income Tax Vs. M/S Application under any other CA.N0.28/2020 Benant Noor Singh Case Type Wrong / Wrong 13-03-2020

Comfortable Travels Pvt.Ltd

provisions- IBC

Marok

Document




JMS STEEL AND POWER

Application under any other

Index Not Mention / Pg Not Clear-

68 1710102/03152/2020 CORPORATION Vs. ANIL provisions- IBC 1B/995/ND/2018 animesh Rastogi 5,9-10,15-18,21-28 / All Page Blur 12-03-2020
MATTA
JNC CONSTRUCTIONS Application under any other PRABHJIT SINGH Every Pages Not Sign & Case Type .

69 |710102/02744/2020 PRIVATE LIMITED provisions- IBC 1B/272/PB/2019 SONI Wrong 02-03-2020
ALCHEMIST ASSET

70 710102/02754/2020 RECONSTRUCTION COMPANY Sec 60(5) 1B/593/PB/2018 KARAN KOHLI Pagination Not Mention After-3 02-03-2020
LIMITED Vs. ANJU AGARWAL
JNC CONSTRUCTIONS Application under any other PRABHJIT SINGH Every Pages Not Sign & Case Type Aa.

71 1710102/02749/2020 PRIVATE LIMITED provisions- IBC 1B/272/PB/2019 SONI Wrong 02-03-2020
JNC CONSTRUCTIONS Application under any other PRABHIIT SINGH Every Pages Not Sign & Case Type e

72 1710102/02745/2020 PRIVATE LIMITED provisions- IBC 1B/272/PB/2019 SONI Wrong 02-03-2020
VIRGIN TECHNIBUILD INDIA Document Not Upload / Case Type

73 1710102/06670/2020 PVY LTD Vs. Essar Project Sec. 71(10) SUVABRATA DUTTA P vP 28-06-2020

. Wrong

(India) Ltd.
Sapan Mohan Garg Vs. JASSUM Application under any other

74 |0710102/06640/2020 PROPCON PROJECTS PVT LTD provisions- IBC CP/IB/1756/PB/2018 |SAPAN MOHAN GARG |PAGE NO 18 & 19 MISSING 26/06/2020
Deepraj Investments Limited Application under any other  |Case

75 10710102/06735/2020 :_/isrjgdPreqous Traexim Private provisions- IBC no/1B/2845/ND/2019 Sushil Aggarwal Document not properly 01.07.2020
INCOM WIRES AND CABLES Application under any other . Pg Not Clear-10-13,15-17,19-

76 1710102/06730/2020 LTD. provisions- IBC 1B/1456/PB/2019 Rakesh Jindal 21,23,25,28,29,31,33, 30/06/2020
Deepraj Investments Limited Application under any other Document not uploaded properly no

77 [0710102/06741/2020  |Vs Sai Precious Traexim Private PP Y IB-2845/ND/2019  |NA P PFOPETY % 167-01-2020

Limited

provisions- IBC

index no annexures. Etc.




SANTOSHI FINLEASE PRIVATE

All pages not clear & translated

78 |0710102/06779/2020 LIMITED Vs Sec 60(5) CP/IB/2122/ND/2019 [ANAND PRAKASH pages 599 to 612 etc 03.07.2020
PUNEET SACHDEV Vs L .
79 0710102/02595/2020  |BHARATIYA ROADLINES Aforz,“,gfot:,c;n ?Qger ey ofter ;?;;703/2((:)—20 Puneet sachdev ;afne;ezm dlear-10 to 17 s not clear | 3 07 2020
PRIVATE LIMITED P
80 |710102068232020 Rakesh Mediratta vs Asian Section 9 Yogesh Kumar Jagia |CPJection- claim amount less then 1 |, o, 5450
Hotels (North) Ltd crore
81 |710102/06796/2020 K.K GOLYAN Vs nulon india Sec. 242(4) NIL RANJANA ROY GAWAI | Fees Isue 07-03-2020
Union Of India Through Serious
82 (710102/06861/2020 Fraud Investigation Office Vs Sec 241 (2) NIL Ashim Sood Proof Of Service 07-06-2020
AMB Buildprop Pvt Ltd & Ors
83 10710102/06891/2020 RP SUNIL KUMAR AGRAWAL Vs Sunil Kumrar Agarwal |Case Type Wrong 07-07-2020
84 |710102/06906/2020 Stup Consultants Vs Vardhman Application under any other |1 40 np2019 priyadarshi Document Not Properly 07-08-2020
Infradevelopers provisions- IBC chaitanyashil
Case Type Wrong / PAGE NOT
85 |0710102/06369/2020 GAUTAM BUILDERS Vs Sec 60(5) 1B/272/PB/2019 SOMA SAMANTARAI |CLEAR
21,22,25,26,28,29,30,34,35,36,37
Application under anv other COMPANY PETITION OBJECTION Pagination Not Done
86 | 0710102068482020 JAGDISH SINGH NAIN Vs, pplic y (IB) NO.1359 ABHISHEK NAIK &amp;amp; Index Missing
provisions- IBC -
/ND/2019 &amp;amp; Proof of services
Three C Universal Developers C:;EJ:':\:;&L”;?:& (a)iec?]r:tpany
87 0710102/03487/2020 Pvt Ltd Vs. Gulshan Homz Pvt section 7 Maya Gupta P 20-03-2020

Ltd

complete only vakalathnama and
service is uploaded




Case Type is Wrong , page no. 53 is

88 |0710102/04263/2020  |GAUTAM BUILDERS Sec 60(5) 1B/272/PB/2019 SOMA SMANTARAI  |missing, pg no. 21,22,25,26,28-37 |07-05-2020
are not clear
M/S AADHYA ENGEERING
89 |0710102/02826/2020  |SERVICES Vs. KARAN Rule 11 of NCLT, 2016 381/2014 5;'325“ SHEKHAR [ bAGE 18-20 ,39,43 NOT CLEAR 10.07.2020
MOTORS PRIVATE LIMITED
GURUANSH REALTECH
90 |0710102/06797/2020  |PRIVATE Rule 11 of NCLT, 2016 94/PB/2020 VENKET RAO agination 10.07.2020
LIMITED Vs. AARCITY ’ Pag o7
BUILDERS PRIVATE LIMITED
JAKSON PAGE NO 8-28,36,64,65,66 NOT
91 |0710102/02946/2020  |ENGINEERING Vs. UM Rule 11 of NCLT, 2016 2581/2019 UTTAM DATT CLEAR PAGE 709273 74 Ny | 10:07:2020
GREEN LIGHTING PVT. LTD. 113
INDEX BLURE, PG 5,5A,9 ,12
KANHA BUILDERS Vs. ANIL . _ _ ,27,28,35,NOT CLER 41-63 PG
92 (0710102/03134/2020 MATTA any other provision 995/2018 animesh Rastogi MISSED, 60,70,73-85 NOT CLEAR 10.07.2020
AND UPLOAD IN ONE FOLDER
SUPER TENT HOUSE PRIVATE
93 |0710102/06214/2020  |LTD Vs. REGISTRAR OF Rule 11 of NCLT APPEAL/203/ND/2020 | AKSHANSH SINGHAL |CASE TYPE IS WRONG 30-05-2020
COMPANIES
SANJIV KUMAR ARORA Vs.
Application under any other K K SINGH & e
94 |0710102/06217/2020 (LZ1\_/IIDEW INNOVATIONS PVT. rovisions. TEC 1B/879/ND/2019 CRISHNA MISHRa | CASE TYPE IS WRONG 30-05-2020
ARIVOICE TELENET PRIVATE
95 [710102/06999/2020 LIMITED Vs REGISTRAR OF Sec 252 (3),Sec 252 (3) - By SIMRANJEET SINGH | ©35€ Type Wrong / Pages Blur-85- |5 ;-5
Government Body 97 After Pages all Blur
COMPANIES
Pawan Garg Vs PUMA Every pages not signature / Affidavit
9 0710102/06996/2020 | R 2o e LIMITED Sec 60(5 1B/934/PB/2018 Anurag Bhatt wrong formet 13/07/2020
GRANITE GATE SOCIAL
97 | 0710102/06949/2020 | WELFARE SOCIETY Vs. M/S Sec 60(5) 1248/PB/2018 Nitin Mishra AFFDAVIT 14.07.2020

GRANITE GATE PROPERTIES
PVT LTD




APADANA TECHNOLOGIES

IMPORTS
98 ]0710102015642020 LIMITED Vs. DEPARTMENT Rule 154, NCLT 2016 CA/CAA/44/ND/2019 |[K K R DAS Case Type Wrong 10.07.2020
OF COMPANY AFFAIRS
Page Not Clear-211,215-
Registrar of Companies Vs M/S Sec 272 of the Companies Act 216,219,220,235,264-
99 |710102/07060/2020 LOTUS REALCON LLP 2013 Kamal Kant Jha 269.271,438.505-506,515- 15/07/2020
516,619,621,622-623,
Page Not Clear-103,220-221,225-
. . . 226,230,245,274-
100 [710102/07071/2020 Sigigasr&fu%?&a;f}\/ SL%S 5231237 2 of the Companies Act Kamal Kant Jha 279,491,514,515,524,525,526,589,6|15/07/2020
' ' ! 18 / No Pages Sign-554-558,562-
616 / Pg Cut-605
page 6, (list of dates &amp;amp;
ANURAG RASTOGI Vs. events missed) breif of synopsis .
101 [0710102/06937/2020 CHARMS INDIA PVT. LTD. IBC under Sec 7 RAHUL MALHOTRA missed page 28-31 cut, no record of 10-07-2020
default given
HOTEL HORIZON PVT. LTD. .
102 |0710102/06062/2020  |Vs. KOMOREBI INDIA IBC Under Sec 9 Yash Tembe ;%%g;.a;n?a,\tz“ 86,134,182, 184 |15 452020
PRIVATE LIMITED
SHIVAM MEDIRATTA Vs. memo of parties missed and claim is
103 [0710102/06825/2020 ASIAN HOTELS (NORTH) LTD IBC Under Sec 9 YOGESH K. JAGIA less than 1 Cr 04-07-2020
HIGH GROUND ENTERPRISE
LIMITED Vs. IRS
104 |0710102/06333/2020 COMMUNICATIONS PRIVATE IBC Under Sec 9 10-06-2020 88511 67622 debt amount less than 1 cr 08-06-2020
LIMITED
PUNJAB NATIONAL BANK Vs, 545, 853, 556, 565, not cloar page.
105 [0710102/06847/2020 M/S. KARNAL AGRICULTURE IBC under Sec 7 15-07-2020 9417640609 ! ! ! ! Page 06-07-2020
588-594 wrong arrange page and
INDUSTRIES LTD. .
record of default missed
GAV Developers Pvt Ltd Vs
106 [0710102/07012/2020 Shubh Advisors Pyt Ltd Rule 11 of NCLT No Document Uploaded 14-07-2020
Page no. 49,141,147 to 150, 178
107 [0710102/01591/2020 AGBRO FOODS & FMCG Sec 252 (1) Dhruv Mishra Not Clear and page no. 74, 74 04-02-2020

LIMITED Vs

Wrong Arrange, Payment DD Expire




Kuldeep Verma Liquidator of
Hindustan Paper Corporation

108 ]0710102/07223/2020 Ltd Vs Ministry of Corporate Rule 11 of NCLT, 2016 1B/418/ND/2018 Case Type Wrong 20-07-2020
Affairs Registrar of Companies
Bangalore
AN Infracom Pvt Ltd Vs AN Wrong Arrange-6-7 / Page Not

109 |710102/07165/2020 Infracon Pvt Ltd Sec 60(5) 1B/45/PB/2018 RAJEEV KUMAR Clear-54-56,57 17/07/2020
Promila Ahuja Vs Earth . .

110 [0710102/07238/2020 . Sec 60(5) CP/1B/1747/PB/2018 |Sunil K Goel Index not uploaded & not pagination|21/07/2020
Buildprop Pvt Ltd
ANURAG AIR CONDITIONING
PVT. LTD. Vs. REGISTRAR Sec 252 (3) - By Government Case Type Wrong / Index Not

111 [0710102/07138/2020 OF COMPANIES NCT OF DELHI Body 120/252/ND/2020 Upload 22/07/2020
AND HARYANA
EVAN MULTISPECIALITY
HOSPITAL & RESEARCH

112 10710102/03630/2020 CENTRE PRIVATE Sec 60(5) pagination not Done 22/07/2020
LIMITED Vs. STATE OF
UTTAR PRADESH
CANARA BANK Vs. MR. Pg No 40,41 Not Clear Document

113 [0710102/03659/2020 AASHISH GUPTA Rule 11 of NCLT, 2016 1705/B/2018 And Index Not Match ... 22/07/2020
NORTHERN ARC CAPITAL Application under any other

114 [0710102/03209/2020 LTD. Vs. FIVE CORE foalisions- IBC Y 1671/ND/2019 No Supporting Affidavit and E Stamp |22/07/2020
ELECTRONICE LTD P
AASHISH

115 [0710102/03206/2020 GUPTA Vs. UNNATI Sec 66(1) 1705/PB/2018 Document Not Properly Upload 22/07/2020
FORTUNE HOLDINGS LIMITED
CHIRAG SHAH Vs. GRADES - . .

116 |0710102/03333/2020  |ENTERTAINMENTS PRIVATE Application under any other |33,\p,/5019 Page No. 352 to 354 &amp;amp; 1,5 07/5020

provisions- IBC 356 to 360 not clear, 362, 363 Hindi

LIMITED
OM PRAKASH VIJAY-

117 10710102/06442/2020 LIQUIDATOR Vs. FANTASTI Sec 60(5) 37/PB/2018 Wrong Case Type 22/07/2020

C BUILDCON PVT LTD




MOBIINNOVATION SOFTWARE
PRIVATE

SELECT WRONG SECTION AND

118 |0710102/06439/2020 LIMITED Vs. REGISTRAR OF 44/252/2020 PAYMENT 22/07/2020
COMPANIES
M/S ANJUSHREE L i . .

119 |0710102/03114/2020  |ENTERPRISES Vs. M/SC Aforz,“.gfot:,c;n ?Sger any other | 15 879(ND)/2019  |Krishna Kumar Mishra g’ﬂ:&i‘g“ﬁgg dM'ssed & True Copy
VIEW INNOVATIONS PVT. LTD P 9

120 [0710102/03614/2020 BEST AGOLIFE LIMITED Vs. Rule 11 of NCLT CP(CAA)149/PB/2018 |Afnaan Siddiqui Pagination Not Done & Main Index [27-04-2020
ANEESHA DUTT Vs. L

121 [0710102/03606/2020 NORTHBRIDGE CONSULTING Application under any other |14 pg /500 Aneesha Dutt AFFIDAVIT MISSED & 23-04-2020

provisions VAKALATANAM

PVT LTD
EIF';IJ\I/EXEEI (I?Il:/I-IF‘II'EEClD-I '\\I/SLOGIES Case Type Wrong / Not Properly

122 |[710102/07239/2020 REGISTRAR OF COMPANIES Sec 252 (3) HEMANT KUMAR SD:rc\:;(l;r;ent Arrange / Income Tax 21/07/2020
NCT OF DELHI AND HARYANA
M/S BRAND REALTY SERVICES B Index (Applicant not

123 |0710102/07254/2020 LTD. Vs M/S SIR JOHN Rule 11 of NCLT, 2016 /1B/1677/ND/2019 pankaj agarwal signature).pages not sign 1 to 21/07/2020
BAKERIES INDIA PVT. LTD 4/9.Prayer (Applicant not signature)
Rajiv Khanna Vs Earth :

124 0710102/07269/2020 Buildprop Pvt Ltd Sec 60(5) CP/1B/1747/PB/2018 |Sunil K Goel Page not clear 120 22/07/2020

125 |[710102/06715/2020 ;(N}EI(?AOLYAN Vs. NULON Sec. 241(1) RANJANA ROY GAWAI|Wrong Index 30/06/2020
ALANKAR CHEMICALS PRIVATE Case Type Wrong / Document Not

126 |710102/10147/2019 LIMITED Vs. MD. NAZIM Sec. 230-232 - Second Motion |CA/CAA/13/ND/2019 [ANIL SINGH Pro erlyp 9 07-09-2020
KHAN LIQUIDATOR perly

127 (0710102/07076/2020 USHA BRECO LIMITED Vs. Caveat Application Caveat Application RAKESH WADHWA Case Type Wrong 15-07-2020

ANIL KUMAR LADHA




RAHUL KUSHWAHA Vs. DBM

Application under any other

128 ]0710102/07121/2020 RETAIL PVT. LTD. provisions Nil Jaskaran Singh Document Not Properly 21-07-2020
index missed memo of parties
GODDONE INFRASTRUCTURES missed list dates &amp;amp; event ,
129 0710102/07127/2020 PRIVATE LIMITED Vs. IBC Under Sec 9 VIBHA V MISHRA breif of synopsis missed page 92-95,|16/07/2020
SUPERTECH LIMITED 110, 113-130, 145, 152, 153, 208
not clear page 197 client sign
SMX FARMA LIMITED Vs. . .
130 [0710102/03410/2020 MEDI XPERT INDIA LTD. IBC Under Sec 9 Atul Sahi claim less then 1 Cr 17/03/2020
HIGH GROUND ENTERPRISE
131 [0710102/06329/2020 LIMITED Vs. ASCEND MEDIA IBC Under Sec 9 Shantanu Derhgawen |page:35, 68, 69, not clear 06-08-2020
PRIVATE LIMITED
DR. NEEL SAINI Vs. M/S all pages are not clear, Upload clear
132 |0710102/03607/2020  |PARSVNATH DEVELOPERS IBC under Sec 7 Ashwani Kumar Gupta |2 Pag s 23/04/2020
LIMITED Py
ZSELCI-\I/;;NDUTTAR No Sign in Application &amp;amp;
133 [0710102/07332/2020 DEVELOPMENT PRIVATE Rule 11 of NCLT 81/nd/2020 PRASHANT MEHTA z?ngenNo. 16 to 18 Hindi True Copy |24/07/2020
LIMITED g
PRINCIPAL COMMISSIONER
OF CUSTOMS No Sign in Application & No True
134 |0710102/07339/2020 (IMPORTS) Vs. GIAN Sec 42 706/2018 K. ENATOLI SEMA Copy and Page No 63 not Clear 24/07/2020
CHAND NARANG
ORIENTAL BANK OF
COMMERCE Vs. M/S PAGE
135 [0710102/07320/2020 ’ Sec 60(5) 22/2018 PRANAV VERMA 24,2934,35,36,39,42,43,44,46-49  |24/07/2020
SHEKHAR RESORTS LTD. &
NOT CLEAR PAGE
ORS.
RAJESH JANGRA Vs DY. CHEIF -
136 |0710102/07341/2020 ENGINEER (CONSTRUCTION- Sec 60(5) 1B-248/ND/2019 Nil ;;Sgg;:d" P- 92,195,197, 255 8800343000
1I)
137 [0710102/06038/2020 UNION OF INDIA Vs. GYM Sec 241 (2) Nil Incomplete Document 12-05-2020

KHANA CLUB LIMITED




UNION OF INDIA Vs. GYM

138 |0710102/03604/2020 |t e e Sec 241 (2) Nil DOCUMENT NOT COMPLETE 12-05-2020
ANNAY REALTORS PRIVATE
139 [710102/07352/2020 LIMITED Vs Dream Towers Sec. 241(1) Prashant Jain Translate-102-111,133-146, 24/07/2020
Private Limited
page-11,12,16,23,24,28,30,31,59-
61,89-94 not clear and after page
140 |0710102064702020/3  |Arunav Pankaj ADDITIONAL DOCUMENT ~ |IB-1367/PB/2019  |PULKIT DEORA 40 double page numbering,PG-113- [27-07-2020
115,135-144,174-179,207-
209,231,232 NOT CLEAR
. ib/1367/pb/2019 & . 91-94 135-144 174-179 207-209
141 |710102064702020/4 Arunav Pankaj Sec 60(5) ia/2334/0/2020 pulkita deora 231 not dlear (small font)
AFTER PAGE NUMBER 23 PAGE
142 |710102064922020 Rakesh Kumar Jain Sec 60(5) (1B)-917(ND) / 2019 [MOHIT NANDWANI ~|NUMBERING WRONG TRUE COPY  [23-07-2020
STAMP MISSED
Straight Edge Contracts Pvt. . - A
143 |0710102/07520/2020  |Ltd. Vs Three C Shelters Pvt. Rule 11 of NCLT, 2016 (IB) NO.272 (ND) OF | ira Kapoor signature missing IN application & 15, 1 55
Ltd 2019 true copy & Signature Missing
144 |710102/06960/2020 Bharti Airtel Limited Vs Sec. 230-232 - Second Motion Tanmay Sharma Eﬂiﬂiﬂf Wrong / Wrong 07-10-2020
M/S KADYAN ENTERPRISES .
Income Tax Service & Page Not
INDIA PRIVATE LIMITED Vs
145 |0710102/07556/2020  |PRINCIPAL CHIEF g‘;‘é 252 (1) - By Government Depaish Tangoriya 3:2{5%2255%22;7;;7;52%’?9& 31-07-2020
COMMISSIONER OF INCOME- Y Woans Section chooge
TAX DELHI 9
Diary No. 0710102/ )
ICICI BANK LIMITED Vs ESSAR . Case Type Wrong & Main Case No e
146 |0710102/07539/2020 [ D Tl Sec 60(5) 03620/ 2020 Main | MISHA Missing 30-07-2020
Case Diary No
NOIDA PAINTS AND Case.Type Wrong / Index Advocate
HARDWARE PRIVATE LIMITED Detail / Blur Pg-56,99 / Page Not
147 [0710102/07516/2020 Sec 252 (3) ABHAY BANSAL Clear- 30.07.2020

Vs Registrar of Companies
Delhi & Haryana

67,78,82,83,86,89,91,93,94,98,101,
106,109,110,111,115,118-123,124 /




KADYAN ENTERPRISES INDIA

Income Tax Service DCIT Cell / Page
Not Clear-55,57,59,60,75-

148 0710102/07560/2020 E?IC\(/)Ar\T']I'EatiI:ISITED Vs Registrar Sec 252 (1) Depaish Tangoriya 77,79,84,85,89,91,93,98,103,104,1 31.07.2020
P 05,106,108,109,

Dharmendra Kumar Vs IAP No Sign in Application and No True N

149 10710102/07569/2020 COMPANY PRIVATE LIMITED Sec 60(5) 1B/446/ND/2017 ROHIT RATHI Copy and Sign in Annexurres 31-07-2020
Forgings Private Limited Vs - .

150 |0710102/07564/2020  |Indiabulls Housing Finance Application under any other 1455 /05/017 samjeev Bhushan 1506 No. 121 & 131 Not Clear 31-07-2020
L provisions- IBC Deora
limited
Dharmendra Kumar Vs IAP No Sign in Application and No True N7

151 [0710102/07566/2020 COMPANY PRIVATE LIMITED Sec 60(5) 1B/446/ND/2017 ROHIT RATHI Copy and Sign in Annexurres 31-07-2020
Dharmendra Kumar Vs IAP No Sign in Application and No True o

152 |0710102/07570/2020 COMPANY PRIVATE LIMITED Sec 60(5) 1B/446/ND/2017 ROHIT RATHI Copy and Sign in Annexurres 31-07-2020

153 |0710102/06812/2020 Manohar Lal Vij Vs é:)opﬂlics:;aot:;r_l ;glger any other 1B-1874/ND/2019 NA Index Missing , Proof of Service 07-03-2020
Dharmendra Kumar Vs IAP No Sign in Application and No True e

154 |0710102/07568/2020 COMPANY PRIVATE LIMITED Sec 60(5) 1B/446/ND/2017 ROHIT RATHI Copy and Sign in Annexurres 31-07-2020
ANIL Application under any other

155 [0710102/01482/2020 AGARWAL Vs. INTERPARTS forz/isions- IBC y 1B-569/2019 NA case type wrong 08-05-2020
MARKETING PRIVATE LIMITED P
KASHIPUR INFRASTRUCTURE
AND FREIGHT TERMINAL Index and sign on every page of

156 |0710102/07521/2020  |PRIVATE Sec 60(5) 1B-343/2019 Mohit Singh o a‘-;’e o ¥ Pag 08-05-2020
LIMITED Vs. MULTIWAL PP 9
PULP AND BOARD MILLS
DYCON SYSTEMS PRIVATE

157 10710102/07319/2020 LIMITED Vs. EPS GREEN IBC Under Sec 9 FRESH Mohit Singhal claim less than 1 Cr 08-05-2020

ENERGY PRIVATE LIMITED




VIJAY KUMAR SIROHI
PROPRIETOR M/S. P. V.

158 0710102/07452/2020 ENGINEERS & IBC Under Sec 9 FRESH Pankaj Paliwal claim amount less than 1 CR 08-05-2020
CONTRACTOR Vs. HSK
INFRA PRIVATE LIMITED
DHARMENDRA Sign missing on application and sign
159 |0710102/07567/2020  |KUMAR Vs. IAP COMPANY Sec 12(2) 446/2017 rohit rathi ang e Cog mis‘;ipn " Annexuris 08-05-2020
PRIVATE LIMITED Py o
SHRI GANESH FIRE
EQUIPMENTS PVT LTD Vs.
160 ]0710102076272020 SHRI GANESH FIRE Rule 11 of NCLT CP(1B)364/ND/2019 |Amresh Kumar Case Type Wrong 08-05-2020
EQUIPMENTS PVT LTD
Mohan Lal Jain Vs Kaliber Application under any other _ . . o
161 [0710102/07597/2020 Associates Private Limited provisions- IBC 1B-228/PB/2018 NA True Copy and Sign Missed 08-02-2020
162 |0710102/07621/2020  |M L GuPta Vs Lifestyle Fitness Sec 60(5) 1B-310/ND/2019  [Manashwy Jha True Copy and Sign Missed inall - 4.02-2020
Private Limited pages
DEVENDRA KUMAR SHARMA
163 [0710102/07618/2020 Vs JBB-EVEREST BUILDTECH Sec 60(5) 1B-1006/ND/2019 RAJENDRA BENIWAL |True Copy and Sign Missed 08-04-2020
PRIVATE LIMITED
EXCELLION CAPITAL
VENTURES PRIVATE Sec 252 (1) - By Government o
164 |0710102/07630/2020 LIMITED Vs. REGISTRAR OF Body APPEAL/206/2020 ANAND BAJPAI Wrong case type chose 08-07-2020
COMPANIES
Timelines Constructions Private objection-default amount less than 1
165 [0710102/07434/2020 Ltd. Vs Lambda Eastern IBC Under Sec 9 SUMIT KUMAR BATRA cr(ire 28/07/2020
Telecommunication Limited
ASHUTOSH GUPTA Vs Prizm
166 [0710102/07200/2020 Holography and Security Films Sec. 241(1) Ajay Kumar Gupta Missing-35-354 19/07/2020
Private Limited
PG-78,98,116-
Serious Fraud investiaation 119,128,132,139,176,177,183,185,1|31-07-2020(
167 |710102017622020 9 Sec. 241(1) Ashim Sood 86,191,193-195,197- Before Lockdwn

office Vs. Sunair Hotels Limited

222,224,226,228,229,233,234-
237,240-242,244,245-

period )




KDR Services Private Limited Vs

Case Type Wrong / Memo Of Parties
/ List Of Date & Events / Brief

168 [0710102/07776/2020 Sec 252 (1) RITESH UPADHYAY | Synopsis / Index Not Properly /  [08-10-2020
ROC DELHI . OPET
Councel Detail / No Pagination /
Prayer (Petitioner Sign Missing) /
169 [0710102/07765/2020  |SAPAN MOHAN GARG Vs Application under any other C.P. NA TRUE COPY MISSED 08-11-2020
! provisions- IBC (IB)/1756(PB)2018
M/S AMPLE INFRASTRUCTURE upasana Unsign pages-2 to 10,13. Pages not
170 [0710102/07695/2020  |PVT. LTD Vs M/S INTELLICITY Sec 60(5) (1B) 17(NB) OF 2019 Cﬁan e hekaran dreagr_sg tgo o4 5763 101 t09103 08-07-2020
BUSINESS PARK PVT. LTD 27153
C.P. o
171 [0710102/07788/2020 Rakesh Sareen Vs Sec 60(5) (IB)/1006(ND)2019 Ravi Krishan Chandna |pg-21,23,26,31,33,35 cut 10-Aug-20
YES BANK LIMITED Vs. M.K. C.P. Wrong File Uploaded Matter Name
172 10710102/07807/2020 | epcEAS LIMITED Sec 60(5) (IB)/1731(ND)2019 | NEERAJ YADAV Different.
173 [0710102/07739/2020  |vishnu dutt Vs Interlocutory Application CP/IB/1753/ND/2019 |Dilip kumar Niranjan |F29¢S not clear-1,6t0 13,26 0 36. ;3 44 505
(1.B.C) Proof of service
SHARMA KALYPSO PRIVATE Application under any other : Pages- 34 to 41 & 43,44,46 and 47
174 |0710102/07869/2020 [’ "o rovisions. TEC 1B-1887/ND/2019  [NA e 13/08/2020
KRISHNA SAHIL
175 [0710102/07887/2020 | CONSTRUCTIONS PRIVATE Sec 60(5) 1B-2130/ND/2019  |Rajan Gupta Page-12 to 17 and 31 not clear 13/08/2020
LIMITED Vs NILESH SHARMA
VoIl 36-63 cut vol2 21,1329,1336
SHITESH SACHAN AND not clear and some oages in hindi,
176 |0710102/07625/2020  |OTHERS Vs. SUPERTECH ﬁ:g'jggf” ANY UNDER 1 18)/2187(ND)2019 m:ffs“ PRAVIR V014 615-627 not clear, vol7-1391- [08-04-2020
LIMITED 1394 not clear vol15-2845-2849,
vol18-3401-3404 , pages cut 3583-
Section 213 Fees Missed Rs 5,000,
. Master index Missed, Master Data
177 |0710102/07877/2020 ~ |davendra kumar Vs deltos infra Sec. 213,Sec. 241(1),Sec. RAHUL AHUJA Missed, Vol 2 to 5 not in Sequence, |13-08-2020

private limited

242(4)

Page 308A, 505, 776, 910 not Clear,
Page 638, 706, 707, 714 to 720 cut,




M/S REGAL METAL & FERRO

178 |0710102/07873/2020 ALLOYS Vs M/S SANDEEP Rule 11 of NCLT 1B-420/ND/2017 NALINI True copy and sign missed 13/08/2020
AXLES PVT LTD

179 |710000074832020 IDBI Bank Limited Vs. Caveat Application 1B-1757/2018 Rajive R. Raj No Advance Service & No 29/07/2020
Resolution Vakaltnama

Case Type Wrong / Memo Of Parties

VEDURUMUDI BUILDERS (advocate sign missing) & Page-14 /

180 [0710102/07852/2020 PRIVATE LIMITED Vs Sec 252 (3) VINOD SINGH Detail not fill page-24 / Page Cut-39 |13/08/2020
REGISTRAR OF COMPANIES / Income Tax Service DCIT Cell /

Petition & Annexure every pages

RAJINDER

181 [0710102/07856/2020 KUMAR Vs. DELHI DISTRICT Rule 11 of NCLT CP/51/2020 Tanuj Khurana Memo of party 17/08/2020
CRICKET ASSOCIATION
SOUGAT SINHA IRP OF LEXUS
INDIA .

182 [0710102/07801/2020 LIMITED Vs. PRAMOD Rule 11 of NCLT, 2016 CP/1B/2932/2019 Manoj Kumar case type wrong 17/08/2020
SARAF
SAPAN MOHAN

183 |0710102/07884/2020  |GARG Vs. ABW TOWER Sec 60(5) CP/IB/1756/2018  |Mukund Rawat zigejg’t clear-124 0 129,141 10 |4-,06 5020
CONDOMINIUM ASSOCIATION !
SICI‘)/IOI'I?EDE P\ljiVAII\EDIRAPURAM Wrong case type chose / Main case

184 [0710102/07681/2020 HABITAT CENTRE PRIVATE Sec. 230-232 - Second Motion |NA Sandeep Kumar :gt/ |:1:e;<r Inoj rlr:)ear:jtéczjn / document |17/08/2020
LIMITED properly up
APAVARGA TRADING cp

185 [0710102/07924/2020 COMPANY Vs. CAARA INDIA Sec. 12A (I.B)'/587(ND)2019 RAJENDRA BENIWAL |Pages not clear-31,33 to 37 17/08/2020
PRIVATE LIMITED
Rishabh Buildwell Pvt. Ltd. Vs. CP case type wrong view recipet

186 |710102018152020 Compliance Construction Rule 11 of NCLT, 2016 (15}/913(ND)2019 > me:t ol sh%W P
Contracts Pvt. Ltd. pay
PUMA REALTORS PRIVATE cp

187 [710102080142020 LIMITED Vs. Punjab State Sec 60(5) (IB)/934(PB)2018 41354354 e-stamp paper missed

Power Corporation Limited




ELLORA COMMOSALES

Page Not Clear-595-602,605-

188 [0710102/07562/2020 PRIVATE LIMITED Vs Sec. 230-232, Sec 234 1st Motion ankit singal 611,741,1479,1478,1477, 31/07/2020
SANTOSH SHARMA Vs. DASH Application under any other  |C.P. PAGE no 27- 41, 77 AND 78 NOT A7

189 1710102072682020 EXPORT PVT LTD provisions- IBC (IB)/1388(ND)2018 | >2"vam goel CLEAR 28-07-2020
MEHTA SYNTHETIC PRIVATE
LIMITED Vs REGISTRAR OF Translate-141-164 / No Documents

190 [0710102/07349/2020 COMPANIES NCT OF DELHI & Sec 252 (3) NOOR MOHAMMAD Proper Uploaded 24-07-2020
HARYANA

. . C.P. Pgae Not Clear-12,16,43,50-53 and )

191 [710102033952020 Noida Power Company Limited Sec 60(5) (IB)/995(ND)2018 8505934646 UP E-STAMP PAPER 100 RGS. refile

192 [0710102/07170/2020 Z':gg r:;;’:igs'(ha” Vs Registrar Sec 252 (3) ANJALI YADAV income tax service DCIT High Court |17/07/2020
Ajay metalloys Vs ASIAN C.P. No. I A

193 [0710102/08052/2020 COLOUR COATED ISPAT LTD. Sec 60(5) (IB)50(PB)12018 RAJIV ANEJA Affidavit veryfying date 18/08/2020
Jaswinder Singh Walia Vs Application every pages sign

194 [0710102/08030/2020 PUMA REALTORS PRIVATE Sec 60(5) CP/1IB/934/PB/2018 [Anurag Bhatt Annexure every pages sign /Proof of | 18/08/2020
LIMITED service
LEE FININVEST PRIVATE Company Sec 252 (1) - By Government . Document not properly uploaded /

195 10710102/08126/2020 LIMITED Vs ROC Delhi Appeal(Companies Act) [Body Bharti Kashyap wrong section / wrong case type 21/08/2020
LUSTRA PRINT PROCESS PVT.

196 (0710102/08081/2020 LTD. Vs. FRENCH BAKERY IBC Under Sec 9 RANJIT KHATRI claim less than 1 cr
PVT. LTD.
HIGH GROUND vs LIMITED Vs.

197 [0710102/06329/2020 ASCEND MEDIA PRIVATE IBC Under Sec 9 Shantanu Derhgawen |page:35, 68, 69, not clear

LIMITED




EXCELLION CAPITAL

Company

198 |0710102/08166/2020  |VENTURES PRIVATE LIMITED |Application(Companies |Rule 11 of NCLT ’;gg/e;é;/om 2020 | ANAND BAJPAI ?gé?;;e service to income tax 22/08/2020
Vs REGISTRAR OF COMPANIES | Act)
Mobeinnovation Software
199 ]710102069192020 Private Limited Vs. Registrar of | Company Application Rule 11 of NCLT Appeal/44(ND)2020 |Narayan Kumar Jha [supporting affidavit 24-08-2020
Companies
IK LAKSHMI CEMENT LTD Vs. AMIT PRABHAT
200 [0710102/07514/2020  |ANSAL HI- TECH TOWNSHIPS |Company Petition 1B |IBC Under Sec 9 amount less than 1 Cr
o DESHPANDE
INDIAN POTASH LIMITED Vs objection-jurisdiction(registered
201 [0710102/07725/2020  |SUMAN PHOSPHATES AND  [Company Petition I8 |IBC Under Sec 9 MANISH KAUSHIK Oféce o OJre) 9
CHEMICALS LIMITED
ORATOR MARKETING PVT. documents not uploaded (only six
202 [0710102/03587/2020  |LTD. Vs. SAMTEX DESINZ |Company Petition 1B |IBC under Sec 7 LZAFEER AHMAD B F P Y
pages are uploaded)
PVT. LTD.
SIDHANT SHARMA Vs AKASH | ComPany CP/305/241/242/ND/ |YOGESH KUMAR
203 [0710102/08190/2020 Application(Companies |Rule 11 of NCLT Index not uploaded 24/08/2020
KHILWANI act) 2018 JAGIA
case type wrong not sign in
204 |0710102/07755/2020  |BSM India Private Limited Company Petition B |Sec 60(5) amresh kumar application page 18-21 not clear 1, ¢ 55
main case no. not mention
M/S KESHAV ENTERPRISES 33, 27,23 not clear page 24
205 [0710102148962019/7  |Vs. ALUPAN COMPOSITE IBC Under Sec 9 Company Petition 1B ib/3196/ND/2019  |Onkar Nath translate
PANELS PRIVATE LIMITED
PG-11-20MSSED, 21,22,24,29 CUT
MANJU KALGAONKAR Vs. Interlocutorv Abplication AND 27,28 NOT CLEAR
206 [0710102/08231/2020 JBB-EVEREST BUILDTECH | /' 0 ry App Sec 60(5) 9711967227 PG-11-20MSSED, 21,22,24,29 CUT [25-08-2020
PRIVATE LIMITED © AND 27,28 NOT CLEAR
207 |710102080802020 Casablanca Industries Private e xr NA NA RISHAB WASSAN DD WRONG DETAILS 25/08/2020

Limited




Rohit Sehgal Vs Supritendent of

Interlocutory Application

208 [0710102/08264/2020 Police (LB.C) Sec 60(5) CP/IB/547/PB/2018 [Rohit Sehgal Proof of service 27.08.2020
ANUPAM GUPTA Vs Overseas | -omPany AMIT PRABHAT
209 10710102/08243/2020 Courier Service India Pvt Ltd ﬁgt[;llcatlon(Compames Rule 11 of NCLT CP/434/2018 DESHPANDE Memo of party 27.08.2020
Company
Anupam Gupta Vs Overseas L . AMIT PRABHAT
210 [0710102/08241/2020 Courier Service India Pvt Ltd ﬁggllcatlon(Companles Rule 11 of NCLT CP/434/2018 DESHPANDE Memo of party 27.08.2020
. . Company -
Punjab National Bank Vs Lo . Application under any other .. . - .
211 |[0710102/08258/2020 Metaphor Exports Pvt. Ltd ﬁgtp;llcatlon(Companles provisions 1B/422/2016 Rajinder Wali Application every pages sign-1 to 11 |27.08.2020
IIE;;ES\@L%? ?lRA}L\TvEEL & |Interlocutory Application COMPANY Memo of party (Applicant signature)
212 |0710102/08265/2020 Ty APP Sec 60(5) APPLICATION NO. IB-|Rachit Kohli Application every pages sign-1to  |27.08.2020
EXPERIENCES PRIVATE (1.B.C) 2417/ND/2019 4912
LIMITED =
STATE BANK OF INDIA Vs. . . .
213 |0710102/07786/2020  |M/S INDO ALUSYS ﬁ%’g;’a”y Petition IB 115¢ Under Sec 9 ARV CHAMBERS LAW g?g:ﬁ;gsmli:;%m'ssed and proof
INDUSTRIES LTD.
Ahluwalia Contracts (India) Interlocutory Application . .
214 10710102/08273/2020 Limited Vs Gian Chand Narang | (LB.C) Sec 42 CP/IB/706 /PB/2018 |[Tarig Khan Wrong Section
SHRI DRONA HOTELS PVT. Company
215 |0710102/08275/2020  |LTD. Vs REGISTRAR OF Application(Companies | 25€ 292 (1) - By Government 1APPEAL no. SANKET GUPTA Wrong Section and fees not paid  |27/08/2020
Body 169/252/ND/2020
COMPANIES Act)
THIRD EYE HARKHABAR Company
PRIVATE LIMITED Vs N . Application under any other . Dr. Maurya Vijay No Pagination/ main case no. not
216 [0710102/08278/2020 REGISTRAR OF COMPANIES ﬁgtp)llcatlon(Companles provisions Not Mentioned Chandra mentioned/ No index 27/08/2020
DELHI & HARYANA
STK-7-24-362 Company Name not
0710102/07903/2020 Divyanshu Setia Vs REGISTRAR|Company Sec 252 (1) - By Government . Mentioned No fees wrong section na.
217 Refiled OF COMPANIES Appeal(Companies Act) [Body Amol Sinha choose Page No, 14-08-2020

364,365,367,369,371,373,382 Cut




M/S KADYAN ENTERPRISES

21g |0710102/07559/2020 {1\ria pRIVATE LIMITED Vs |SO™PANY _ Sec 252 (1) Depaish Tangoriya  |Jurisdiction Haryana in Master Data |31-07-2020
Refiled . . Appeal(Companies Act)
Registrar of Companies
Company . Page No 7 Repeated & Income Tax
CZONE ENGINEERS PRIVATE L . Application under any other  |APPEAL no. . . -
219 (0710102/08289/2020 LIMITED Vs Application(Companies provisions 839/252/ND/2019 Abdul Quadir Ser\_/lce.Mlssmg & After Page No 17 |27/08/2020
Act) Pagination Not Done
Sunrays Properties and Company N
220 |0710102/08330/2020  |Investments Company Private |Application(Companies |/ PPlication under any other | C.A.(CAA)/S2(PB)201 | s\ 7 sHARMA TRUE COPY SING MISSED 28/08/2020
L provisions 9
Limited Vs Act)
Mr. Arun Kumar Sinha Vs M/s |Interlocutory Application C.P. )
221 ]0710102/02671/2020 Three ¢ Homes Private limited |(1.B.C) 19(2) (IB)/432(ND)2019 Atul Sharma Pg-15,40 not clear 28/02/2020
Interlocutory Application Pages are Cut- 23 to 27,31,34,40 to
222 10710102/07646/2020 IDBI BANK Vs (1.B.C) Ty APP Sec 60(5) 1B-1757/PB/2018 RAJIV RANJAN RAJ  |43,56,58,59,64 Volume wise index [08-05-2020
o compulsory
NORTHERN ARC CAPITAL - -
223 |0710102/07759/2020 LIMITED Vs Five Core Company Petition IB Appl!cgtlon under any other NA case type wrong & document not 10-08-2020
L (IBC) provisions- IBC upload properly
Electronics Limited
Pawan Vs Supertech Township . ..
224 10710102/07723/2020 Project Ltd Contempt Petition (IBC) [Rule 11 of NCLT, 2016 1B/904/ND/2019 Rajiv Shukla case type wrong 07-08-2020
Karnataka Bank Ltd. Vs.
Resolution Professional Interlocutory C.P. .
225 |710102078462020 &#40;Ortel Communications | Application(IBC) Sec60(5) (1B)/761(ND)2018 | "VIPUN GAUTAM pg-51 missed
Ltd.&#41; & Ors.
M/S. PREMSONS SUPER STEEL |Interlocutory C.P. wrong proof of service in Proof of
226 |710102081272020 PVT. LTD. Application(IBC) sec. 12A (IB)/404(ND)2018 VIVEK KUMAR service column
AKHILESH KUMAR GUPTA Vs - . -
227 |0710102/08312/2020  |EASYTECH GLOBAL PRIVATE |Mterlocutory Application |Regulation 44(2), Liquidation | - 15 794/Np/2018  |Surabhi Sinha Proof of service 28/08/2020

LIMITED

(1B.C)

process Regulation, 2016




MUKESH KUMAR GROVER Vs

Uttarakhand Power Corporation|Interlocutory Application CP/IB-2375/(ND)/ PARTHO - L
228 |(0710102/08358/2020 Limited through Its Executive  |(L.B.C) Sec 60(5) 2019 BHATTACHARYA Application every pages sign-2 to 4 |29/08/2020
Engineer
WORLD WINDOW RENEWABLE
ENERGY LIMITED Vs Registrar |Company . Council Sign and Detail Missed in A7
229 10710102/07437/2020 of Companies NCT of Delhi and | Appeal(Companies Act) Sec 252 (3) Rohit Index 28-07-2020
Haryana
Page 144 Wrong Arrange, Page 291
RAJESH RAJPAL Vs RAJPAL Company Petition to 294, 302,303,304,305,306 not A
230 [0710102/06135/2020 |5y vrey pRIVATE LIMITED | (Companies Act) Sec. 241(1),5ec. 242(4) Devesh Arora clear, Annexure 6 no seperate index | 2202020
and Break after 200 pages
AASHIYANA STEELFEB
. Translate-86,88 / Page Not Clear-
PRIVATE LIMITED Vs Registrar [Company PRAMOD PRASAD )
231 |0710102/08192/2020 of Companies (NCT of Delhi & |Appeal(Companies Act) Sec 252 (1) KOTHARI 90,94,95,97 / Blur Pg 33t,80/ 24/08/2020
Annexure Every Pages Sign
Haryana)
Company
232 |0710102/08067/2020 EIJ;G%AI‘)LVGS ARMENTS PRIVATE Application(Companies |Sec 252 (3) CS AVINASH KUMAR | Case Type Change 19/08/2020
Act)
CHLORITECH INDUSTRIES Vs.|Company Petition IB pages 430,434,436,438,440,442 not| .,
233 |0710102/08129/2020 M/S HIL INDIA LIMITED (IBC) IBC Under Sec 9 AMIT GUPTA clear 21-08-2020
234 |0710102/08451/2020 Longowal traders Vs DCM Company Petition IB IBC Under Sec 9 SANYAM JAIN objection-claim amount less then 1 09-01-2020
LIMITED (IBC) crore
235 [0710102/08454/2020 | VEER BHAN Vs, DCM Company Petition I8 15y der sec 9 SANYAM JAIN claim amount less then 1 crore 09-02-2020
LIMITED (IBC)
Total Airport Services (India) Company
Private Limited Vs Registrar of L . . Case Type Wrong / Every Pgs A
236 |0710102/06283/2020 Companies NCT of Delhi & ﬁgtp)llcatlon(Compames Sec 252 (3) CA/149/252/ND/2020 |Sandeep Chilana Signed 06-04-2020
Haryana
Catalyst Trusteeship Limited Vs Interlocutory Application Cp
237 |0710102/08403/2020 RIYASAT TOWERS PRIVATE (LB.C) Sec 60(5) (IB)/1392(ND)2019 Jatin S Sethi TRUE COPY MISSED 31/08/2020

LIMITED




Woolways India Limitd Vs

Interlocutory Application

Application under any other

sajeve BHUSHAN

238 |0710102/07845/2020 Standard Chartered Bank (1.B.C) provisions- IBC IB)/29(ND)2018 DEORA WRONG SCRUTINY 13/08/2020
M/s Richa Global Exports Pvt.
239 |710102080532020 Ltd Vs. SAMTEX DESINZ Intervention Petition Sec 60(5) 1B-3171 OF 2019 Abhishek Bhardwaj APPLICATION SIGN MISSED,PG
24,26 IN HINDI,WRONG CASE TYPE
PRIVATE LIMITED
240 | 0710102/08573/2020 | SANJAY GUPTA Vs. Interlocutory Application under any other | 15/135(pB)2017  |NIPUN GAUTAM PAGE 53-56 FONT SMALL 09-05-2020
Application(IBC) provisions- IBC
On Cover page wrong section
SONIA KHOSLA Vs Company Petition mentioned, Memo of Parties Missed,
241 |0710102/03456/2020 MONTREAUX RESORTS PVT. P y Sec. 243(1) (b) deepak khosla List of dates missed, Brief Synopsis |[18-03-2020
(Companies Act) )
LTD. Missed, Page
No.132,295,297,343,346,348,356,3
242 0710102/08454/2020  |veer bhan Vs DCM LIMITED g’Brgg’a”y Petiion 1B 115 Under Sec 9 SANYAM JAIN g:’;f:tm”'da'm amount less then 1 10 15 5020
SAWHNEY COAL TRANSPORT Company Petition IB page:42-48, 52-57, 90-103 not clear
243 |0710102/08444/2020 PRIVATE LIMITED Vs. (IBC? Y IBC Section 59 RAKESH KUMAR and page 68, 73, 74, 76, 84, 90 01-09-2020
ASSESSING OFFICER wrong arrange
Sona Beverages Pvt. Ltd. Vs Company Petition IB . . j— _
244 (0710102/06276/2020 KAAMA BREWERIES PVT LTD |(IBC) IBC Under Sec 9 debopriyo moulik page:77-88, 126-132 note clear
Mukund Vs M/s Logix City Interlocutory Application . g
245 (0710102/08297/2020 Developers Pyt Ltd (LB.C) IBC Under Sec 9 BALAJI SRINIVASAN |Wrong section (wrong e-file)
PCL IT Solutions Private Company Petition IB sonal mashankar page:173-175, 200 missed and
246 10710102/08178/2020 |, e v (1BC) IBC Under Sec 10 8109308340 claim less than 1 cr
GOENKA ENTERPRISES Vs Interlocutory Application DIVYANSHU A
247 0710102/08450/2020 KULDEEP VERMA (LB.C) Sec 42 CP/IB/ 418/ND/2018 AGRAWAL (AFFIDAVIT DATE) 09-01-2020




INDIAN OVERSEAS BANK Vs.

Interlocutory

Application under any other

Application under any

248 10710102/07233/2020 M/S PIXION MEDIA PVT. LTD. |Application(IBC) provisions- IBC other provisions- 18C |- KUMAR Pg-21 repeated. REFILE
DARA SINGH ESTATES PVT . . .
249 |0710102/08425/2020  |LTD Vs THE REGISTRAR OF  |Company Appeal (IBC) ?;(':em(d)'NCLT Rules,2016 ;:zc’()";ga”y Appeal-—=- |, - teek Gangwani mf‘s';rfase no. not mention/Affidavit | g 1 550
COMPANIES DELHI 9
. o No Index, No pagination, No e-
250 |0710102/08629/2020 | >2nib Kumar Dey Vs Concept | Interlocutory Application | 1o 41 of NcLT, 2016 1B-911/2020 Srijan Sinha Stamp, Brief Synopsis, memo of  |07-09-2020
Capital Infra Projects Pvt. Ltd. |(I.B.C) parties
DEVKRIPA ISPAT PRIVATE
LIMITED Vs DE LAGE LANDEN |[Interlocutory Application C.P. : o
251 [0710102/08510/2020 FINANCIAL SERVICES INDIA | (LB.C) Sec 60(5) (IB)/985(ND)2018 ANAND BAJPAL PG-18,45 NOT CLEAR 09-02-2020
PRIVATE LIMITED
Manoj Giri Vs Ansal Phalak Interlocutory Application C.P. e
252 |0710102/08470/2020 Infrastructure Pvt Limited (LB.C) Rule 11 of NCLT, 2016 (IB)/2336(ND)2019 ROHIT CHOUDHRY SELECT CORRECT DOCUMENT TYPE[09-02-2020
ARUN ANAND Vs. AKME - ROHIT KRISHAN affidavit back date sign missing and S
253 | 0710102/08486/2020 PROJECTS LIMITED Company Application CP/55(ND)2018 NAGPAL section wrong application
254 |710000085722020 Neeraj Aggarwala Cavet NCLT form 3c Missed 05-09-2020
MASQ BUSINESS SOLUTION age numbering missed,income tax
255 |710102086282020 PVT. LTD Vs. Registrar of Company Application Rule 11 of NCLT Appeal-280 of 2020 |Sameer Sidhar Ee?vice missed 9 !
Companies
VARDHMAN INFRABUILD
PRIVATE 83 not clear 50 soft 68 73 missed
256 |0710102/00024/2020 LIMITED Vs. REGISTRAR OF |COMPany Appeal Sec 252 (3) NA YOGITA BHATIA etc and case type Wrong... 09-09-2020
COMPANIES
HARYANA CARBON PVT
257 [0710102/03278/2020  [LTD Vs. REGISTRAROF  |Company Appeal Sec 252 (1) - By Government |\ SAMAKSH GOYAL | c3se type wrong AND DOCS NOT {4 9 555

COMPANIES NCT AND DELHI

Body

UPLOAD PROPERLY...




ADITYA

PUGLIA Vs. FIRESTAR

Application under any other

case type wrong document not

258 10710102/03560/2018 DIMANOND PRIVATE LIMITED |Intervention Petition FOViSIONS NA Aditya Puglia roperly upolad 09-09-2020
FIRESTAR DIMANOND P properly up
INTERNATIONAL PRIVATE
MR. NAVNEET KUMAR
259 ]0710102/03576/2018 GUPTA Vs. M/S. TATA Company Petition IB Sec 60(5) NA J SAGAR case type wrong/SECTION 09-09-2020
STEEL LIMITED
DR.SEEMA Application under any other case type wrong sing missed in
260 |0710102/00176/2019  |BAJAJ Vs. EMBRYO HEALTH [Company Petition foflisions y NA Vishnu PS Langawat |° “Ct;'fion g sing 09-09-2020
PRIVATE LIMITED P PP
STATE BANK OF cp
261 |0710102/14108/2019 INDIA Vs. SHRI LAL MAHAL |Company Application Rule 11 of NCLT, 2016 . AYUSH AGARWAL CASE TYPE WRONG 09-09-2020
LTD (1B)/613(ND)2019
SINGLA BUILDERS AND - C.P.
262 [0710102/00084/2020 PROMOTERS LIMITED V. Company Application Sec 60(5) (IB)/934(PB)2018 PALLAVI SINGH CASE TYPE WRONG 09-09-2020
- C.P. . .
263 [0710102/00059/2020 SHIV DYAL SHARMA Vs Company Application Sec 60(5) (IB)/1718(PB)2018 Jatin S Sethi case type wrong 09-09-2020
KALIBER ASSOCIATES PVT. Application under any other petition fillied in companies act,Pg
264 [0710102/01303/2020 LTD Vs. INCOME TAX Company Application pp. . Y CP/228(ND)2018 Anirban Bhattacharya |Not Clear-24-28,29-38,36,37 and 09-09-2020
provisions
OFFICER case type wrong
AXYKNO CAPITAL SERVICES
PVT. - Application under any other . o
265 |0710102/02479/2020 LTD. Vs. RATTANINDIA Cross Application provisions- IBC NA Vikram Hegde CASE TYPE WRONG 09-09-2020
POWER LTD
SHRI SOURABHAGGARWAL
SOLE PROPRIETOR M/S. S S cp
266 |0710102/03191/2020 ENTERPRISES Vs. SHRI Review Application Rule 11 of NCLT, 2016 (I.B). /2126(ND)2019 Mohit Singhal CASE TYPE WRONG 09-09-2020
BALAJI INFRADEVELOPERS
PRIVATE LIMITED
PAGE 5
7,11,12,13,15,19,20,21,22,24,26,2
SPEED CARRIERS Vs. ANIL |Interlocutory Application under any other  |C.P. . ) o T o
267 ]0710102/03136/2020 MATTA Application(IBC) provisions- IBC (1B)/995(ND)2018 animesh Rastogi 7,30A,21,32,33,36,37,39,48,49,51,5 | 09-09-2020

1A,52,53A,56,57,58,59,61A,62,63A,
64,67,69,69A,71,73,73A,74,76,80-




KAVYA TRADERS Vs. ANIL |Interlocutory Application under any other  |C.P. . . o
268 ]0710102/03028/2020 MATTA Application(1BC) provisions- IBC (IB)/995(ND)2018 animesh Rastogi DOC NOT UPLOAD 09-09-2020
SINGH PROPERTIES AND Interlocutory Application under any other |C.P ;—; U;CLS‘F’:??OG 24315656E3f6853§§,
269 10710102/03128/2020 ;‘ZﬁI\RUCTIONS Vs ANIL | bplication(TBC) provisions- 1 (1B)/995(ND)2018  |2MMeSN Rastodl 1 aprep o5 pAGE NOT CLEAR LasT 2{09709-20%0
PAGE NOT UPLOAD
THE CASA ROYALE ALLOTTEES
WELFARE
Interlocutory C.P.
270 ]0710102/02618/2020 ASSOCIATION Vs. NISUS Application(IBC) Sec 60(5) (IB)/1348(ND)2019 URFEE HAIDER Pg-40-43 ,49,68-70,71 not clear 09-09-2020
FINANCE AND INVESTMENT | PP
MANAGERS LLP
BHISHAM INFRASTRUCTURE
PRIVATE Application under any other |C.P
271 0710102/03083/2020 LIMITED Vs. UDAYRAJ Company Appeal Eopz/isions- IBC y (I.B)' /192(PB)2019 NA EVERY 2 PAGE BLANK 09-09-2020
PATWARDHAN - INTERIM P
RESOLUTION PROFESSIONAL
SUPERLATIVE
INFRASTRUCTURE PRIVATE L
272 |0710102/03069/2020  |LIMITED Vs. UDAYRAJ |Company Appeal Afo‘i/“l;a;ﬁ” ;Jg((::ler any other 1ya NA %EE\(NF:\SNEGBLANK ANDCASE 109-09-2020
PATWARDHAN - RESOLUTION P !
PROFESSIONAL
CANBANK FACTORS Section 42 - Submitted b CASE TYPE WRONG AND
273 10710102/02736/2020 LIMITED Vs. CANBANK Company Appeal Government Bod Y NA VIJAY KUMAR DOCUMENT NOT UPLOADED 09-09-2020
FACTORS LTD Y PROPERLY
Haryana Carbon Private Limited Company Sec 252 (1) - By Government
274 10710102/08672/2020 ry . ; Application(Companies Y Appeal no. 242/2020 |SAMAKSH GOYAL Wrong Section 09-09-2020
Vs Registrar of Companies Act) Body
M/S AMPLE INFRASTRUCTURE worng main case number in file and
Interlocutory upasana L
275 |710102076952020 PVT. LTD Vs. M/S INTELLICITY Application(IBC) Sec 60(5) C.P. (IB)/17(ND)2019 chandrashekaran affidavit,pg-52-54,57 not
BUSINESS PARK PVT. LTD PP clear,volume break after 200 pages
sign missed on application,pg-
i . 130,139 black,pg-131-133,203-
Mrs Sarika Somvanshi and Ors. |Interlocutory C.P. . .
276 |710102064042020 . Sec 60(5) Jatin S Sethi 210,432-
Vs. R S Stone Pvt Ltd Application(IBC) (IB)/1788(PB)2018 434,461,465A,556,557,811not
clear,pg-355 font small,pg-
INDIAN OVERSEAS BANK Interlocutory Application under any other |C.P
277 10710102/06621/2020 Vs. PIXION MEDIA PRIVATE Application(IBC) provisions- IBC (IB)/438(PB)2018 167-170,172-179 not clear page refile

LIMITED




Company

278 |0710102/07816/2020 Kiran Chopra Vs Arvind Chopra |Application(Companies |Rule 32 CP/64(PB)2019 VARUN KATHURIA Pg-7172 73 74 75 76 NOT CLEAR  |08-11-2020
Act)
IDBI Bank Limited Vs Amzen Interlocutory Application | Application under any other wrong filing rejoinder file as a
279 |0710102/08614/2020  |Transportation Industries ry App pplc y C.P. (IB)/3(ND)2020 |Harshit Khare 19 Ting re) 09-07-2020
. o (1.B.C) provisions- IBC application
Private Limited
Shane Haryana Finlease Compan
280 |(0710102/03519/2020 Limited Vs Registrar of pany . Sec 252 (3) Y4 NCLT Form 12 Missed 21-03-2020
. A Appeal(Companies Act)
Companies Delhi and Haryana
BHARAT BHUSHAN AGARWAL - Application under any other . . .
281 [710102081952020 Vs. BHARAT NIDHI LIMITED Company Application provisions CP/25(ND)2020 Pratishtha True Copy Sign missed
CUSHMAN AND WAKEFIELD . .
282 [0710102/08554/2020  |INDIA PRIVATE LIMITED Vs g’Brgg’a”y Petiion 1B 115 Under Sec 9 ;Z;g‘;%‘;ggggat ‘l’gge'gz 9e7;1c9f'dlgf' 108, 111, 135
GOLF VIEW HOMES LIMITED » Pag
ARUN ANAND Vs. Interlocutory APPLICATION UNDER .
283 |0710102/08714/2020 HARIKRISHAN SHARMA Application(IBC) PROVISION IBC (IB)/55(ND)2018 Rohit Naagpal ALL PAGES ARE BLURE
284 [0710000080072020 Hem Singh Bharana Vs. CAVEAT FORM 3C MISSED 17-08-2020
285 |0710000080602020 I.rrI:.ItZ dC'ea”teCh Private CAVEAT FORM 3C MISSED 19-08-2020
Sushen Gupta VS ACTIA INDIA
286 |0710102080792020 PRIVATE LIMITED CAVEAT FORM 3C MISSED 20-08-2020
1. Unilazer Alternative Ventures
287 [710000085722020 ,2. Easy Policy Insurance Web NCLT form 3c Missed 09-05-2020

Aggregators Pvt. Ltd.




Green Channel publications

Supporting Affidavit missed Advance

288 1710000084682020 (India) Pvt Itd Service Missed , vakaltnama Missed 09-02-2020
SHOBHIT ESTATES PRIVATE in Inde_x Pagmaho_n Not Done & True
LIMITED Vs Registrar of Compan Copy Signature Missing In
289 |0710102/08777/2020 } 9 ) pany ) Sec 252 (1) RANJAN KUMAR JHA |Annexures & Page No 46 To 80& 09-12-2020
Companies NCT of Delhi & Appeal(Companies Act) .
Harvana Page 87 To 97 Hindi Pages Translate
Y Copy Missing & Page No 98 Not
Amit Anil Goenka Vs. M/s. . ONLY VAKALATNAMA,WRONG CASE §
290 |710102080052020 Earthcon Infracon Private Ltd. Company Petition IB Rule 11 of NCLT, 2016 1B-1601/ND/2019 Ankur kashyap TYPE refile
Mohan Aggarwal Vs. JAI i N C.P. )
291 |710102079782020 PRAKASH GUPTA Review Application Rule 11 of NCLT, 2016 (IB)/1565(PB)2018 RAJENDRA GUPTA CASE TYPE WRONG refile
SVAS ARC PRIVATE LIMITED Page Cut-11,13,14,15-21,25,28 / list
Vs. REGISTRAR OF Company Petition . . of date events / Board resoulation / o
292 |0710102/08695/2020 COMPANIES NCT OF DELHI & |(Companies Act) Sub-Section (1) Of Section 66. RANJAN KUMAR JHA Annexure every pages sign / Proof 09-09-2020
HARYANA of service
M/S INTER CONTINENTAL
INDUSTRIES Vs M/S Interlocutory . o
293 10710102/08636/2020 SHOREWALA GLOBAL Application(IBC) Sec 60(5) 1B/862/ND/2019 Gautam Singh True copy is missing on annexures
INDUSTRIES PVT. LTD.
294 |0710102/08665/2020 I_\I/BIII\IIH_FI;RDOPERTIES PRIVATE Company Application Sec. 230-232 - Second Motion |CAA/15/PB/2019 Sanjeev Choudhhry  |Wrong Section 09-09-2020
DEVENDRA KUMAR SHARMA Interlocutory Application |Application under any other
205 0710102/08692/2020  |Vs JBB-EVEREST BUILDTECH | /0 ¥ AP forz/isions_ B y 1B/1006/ND/2019  |Anil Kumar PG no. 4-11 cut 09-09-2020
PRIVATE LIMITED o P
Vasilis CityScapes Pvt. Ltd Vs |Interlocutory Application | Application under any other L 14l
296 [0710102/08761/2020 SONI INFRATECH PVT LTD (LB.C) provisions- IBC 1B/2239/ND/2019 Aseem Talwar Service is missing 09-11-2020
297 |710102080972020 TGS Water Private Limited Vs. | oot petition Application under any other |\ 225 5019 |JEEVESH MEHTA Wrong case type

Registrar Of Companies

provisions




Rajaraman Balachandran Vs.

Application under any other

COMPANY PETITION

CASE TYPE IS WRONG, prayer

298 [710102036232020 Delhi Baroda Road Carriers Company Petition IB rovisions- IBC (IB) NO. Shweta Dubey missed,supporting affidavit
Private Limited P 1665/(PB)/2018 missed, proof of service
CA(A) Merger and
299 |(0710102/07728/2020 Oswal exports pvt Itd Vs roc Amalgamation(Companie|Sub-section (I) of section 230 aaryan sharma Translate Page-161,164 08-07-2020
s Act)
R.S. Ajit Singh and Company . s
. - - True Copy Signature Missing in
(Automotives) Pvt. Ltd. Vs R.S. |Interlocutory Application |Application under any other  |C.P. o
300 0710102/08767/2020 | pjit Singh & Co. (Automotives) |(L.B.C) provisions- IBC (IB)/1499(PB)2019 | Annexures & Page NO 12-09-2020
65,66,67,68,69
Pvt. Ltd.
- C.P.
301 [0710102/01885/2020 RAJEEV LOCHAN Vs. Company Application Sec. 12A (IB)/2166(ND)2019 981803467 Case type wrong 11.09.2020
UMAN CHADHA Vs.
Interlocutory C.P. WRONG SECTION SELET AND PG -
302 [0710102/08854/2020 LIEI;E?‘;)YLE FITNESS PRIVATE Application(IBC) SECTION -9 (1B)/310(ND)2019 NIRAJ YADAV 17 NOT CLEAR 15-09-2020
uncompleted document , final
Olympia Electronics Private Company Petition IB report, 2 year balance sheet , ibbi
303 [0710102/06531/2020 -y. P pany IBC Section 59 Soma Samantarai report, master data , challance, BR,
Limited Vs (IBC) . .
Special BR etc document missing
(contact to registry 24361890)
J. M. TECH SOLUTION Application under any other
304 (0710102/08720/2020 PRIVATE LIMITED Vs. Company Application fo%isions y Appeal/187(ND)2020 |Depaish Tangoriya 7-9 not clear page refile
REGISTRAR OF COMPANIES P
Proprietor Of Seemro Cargo . — .
305 [0710102/08837/2020  |Movers Vs TRIUMPH REALITY |SOMPany PEttion I8 1pe 1y er sec o tpasana objection-claim amount less than 1 1, 449 7929
(IBC) chandrashekaran crore
PVT LTD
Rapipay Fintech Holding Private CP(AA) Merger and
306 |0710102/08364/2020 unfitz e 9 Amalgamation(Companie|Sec. 230-232 - Second Motion KARAN MALHOTRA  |Missing-311 / Delay Application ~ [31/08/2020
s Act)
307 |0710102/08884/2020 FARHEEN ARSHAD Vs. M/S |Intervention Petition Sec 60(5) SANJEEV KATARIA true copy missing on all petition, 16-09-2020

OVERSEAS PRIVATE LIMITED

(IBC)

page 69 cut & Case Type




Mr. Ravindra Loonkar Vs. Kotak

INTERLOCUTORY

308 |0710102061192020/1 . L Sec 60(5) APPLICATION pg-22 not clear,pg-41 overwriting
Mahindra Bank Limited (LB.C)/2069(PB)2020
. INTERLOCUTORY
309 |0710102061192020/3 m;hﬁ]a(;’r';“g:ntog':ﬁ;!s Kotak Sec 60(5) APPLICATION true copy sign and stamp missed
(1.B.C)/2069(PB)2020
MR. NIKHIL RAI AND Sec. 241(1),Sec. COMPANY PETITION sian missed on reply.pd-42 43
310 |0710102139162019/9  |ANOTHER v/s M/S VCARE 242(4),Application under any |(COMPANIES cugt i, Stanf Y/Pgts
TECHNOLOGIES PVT LTD other provisions ACT)/157(ND)2019 ! Py P
CA(A) MERGER AND
MCCORMICK SUPPORT AMALGAMATION(CO ) )
311 |0710102173432019/7 SERVICES PRIVATE LIMITED Sec. 230-232, Sec 234 MPANIES Only one page in the file
ACT)/10(ND)2020
Farheen Arshad Vs M/S Intervention Petition . . .
312 [0710102/08884/2020 Overseas Private Limited (IBC) Sec 60(5) CP/1B/1731/2019 Manoj Kumar Malik Page cut-34 /Wrong section choose |16/09/2020
SREI EQUIPMENT PINANCE Interlocutory Application
313 |0710102/08914/2020 LIMITED Vs WIANXX IMPEX (LB.C) ry App Rule 11 of NCLT, 2016 Advance Service Missing-60 16/09/2020
PRIVATE LIMITED -
SSMP INDUSTRIES LIMITED Interlocuto Application under any other |C.P
314 |0710102/08930/2020 Vs. SSMP INDUSTRIES - Y pp. . Y . H P BHARDWAJ PAGE NO 7,12 NOT CLEAR 17-09-2020
LIMITED Application(IBC) provisions- IBC (IB)/495(ND)2017
315 |0710102/08917/2020  |Vijay Oberoi Vs Interlocutory Application | Application under any other |5 159 np/2019 Vijay Oberoi Page no. 67,68 not clear 16-09-2020
jay (1.B.C) provisions- IBC jay ge no. &7,
IL&FS FINANCIAL SERVICES Company Petition 1B . . .
316 [0710102/08622/2020 LTD Vs MR. AMIT MITTAL (IBC) Section 95(1) asa legal proof of service missed
Sunil Parmanand Kewalramani
317 |0710102/08814/2020 Vs REG. Medilux Laboratories |Transfer Petition (IBC) Rule16(d),NCLT Rules, 2016 purti marwaha gupta |case type wrong in Company act

Private Limited

IBC




Cowgill Holloway Support (

Company Petition

ASHISH SINGH

Page Not Sign-13-44 and case type

318 10710102/06277/2020 India) Pvt Ltd. Vs (Companies Act) sec. 59 LIQUIDATOR wrong ibc
0710102/08944/2020 A.V. COMPUTERS PRIVATE Company Petition o
319 Fresh LIMITED Vs (Companies Act) Rule 11 of NCLT ISWAR MOHAPATRA |Wrong Case Type 17-09-2020
. NCLT FORM 3C MISSED AND PROOF
320 |710102088932020 Nandita Sharma CAVEAT OF SERVICE 16/09/2020
. NCLT FORM 3C MISSED AND PROOF
321 |710102088912020 Nandita Sharma CAVEAT OF SERVICE 16/09/2020
. NCLT FORM 3C MISSED AND PROOF
322 |710102088892020 Nandita Sharma CAVEAT OF SERVICE 16/09/2020
. NCLT FORM 3C MISSED AND PROOF
323 |710102088872020 Nandita Sharma CAVEAT OF SERVICE 16/09/2020
M/S CRAYON SOFTWARE
EXPERTS INDIA PVT. LTD Vs. |COMPANY PETITION IB
324 |0710102025802018/15 M/S VAS DATA SERVICES PVT. |(IBC)/1683(ND)2018 WRONG FILE 09-04-2020
LTD
M/S CRAYON SOFTWARE
EXPERTS INDIA PVT. LTD Vs. |COMPANY PETITION IB )
325 [0710102025802018/16 M/S VAS DATA SERVICES PVT. | (IBC)/1683(ND)2018 Wrong File 09-10-2020
LTD
INTERLOCUTORY Incomplete documents.
326 [0710102085472020/1 EXRIIDLEEEEA-I\&RJI\A/I;N Vs. APPLICATION 09-12-2020
(1.B.C)/3774(ND)2020
Assistant Commissioner(State o . .
327 [0710102/08969/2020  |Tax-GST) Vs Gain Chand Interlocutory Application | ¢ 5) CP/IB/ 20 Prabhu Index missed /Merge into one PDF /1, 59 -5

Narang

(1B.C)

Wrong Pagination /Not Proper filing




SMS PARYAVARAN LIMITED Vs

Interlocutory Application

Application under any other

328 |(0710102/08968/2020 ICICI BANK LIMITED (LB.C) provisions- IBC CP/1B/1935/PB/2019 |Sajeve Bhushan Deora|Proof of service 17/09/2020
Interlocutory Application |Application under any other  |CP/IB/2375/ ND/ PARTHO . .
329 |0710102/08971/2020 MUKESH KUMAR GROVER Vs (L.B.C) provisions- IBC 2019 BHATTACHARYA Unsign Page-2 17/09/2020
objection-pages not clear-51,118,
Patents Talgo S.L. Vs Skylark . true copy missed on every page,
330 |0710102/08902/2020 Warehousing Soluitions P. LTd IBC Under Sec 9 amit kapur signature missed on few pages &
proof of service missing
Loyal Scaffolding Pvt. Ltd. Vs |Restoration Application _ ) -
331 | 0710102/08906/2020 M/s C.K Infrastructures Ltd. (Companies Act) Rule16(d),NCLT Rules,2016 |IB-1389-2019 Amarijit Singh SECTION CHOOSE WRONG
Index missed, affidavit missed
COMPANY PETITION  [Sec 252 (1) - By Government P !
332 [0710102105522019/5  |PUNRISE CEMENT PVTLTDVS | compantes Body,Sec 252 (3) - By advance service missed, page 25-06-2020
DIGITAL ENTERPRISE ACT)/11111(PB)2019 Government Bod number missed, wrong document,
Y NCLT Bengaluru document etc.
SHASHI BHUSHAN PRASAD vs |COMPANY Aoplication under anv other
333 [0710102009632020/1 PUMA REALTORS PRIVATE APPLICATION(IBC)/684( foF:/isions- IBC Y wrong e filed 16-09-2020
LIMITED ND)2020 P
IMPEX SERVICES INDIA -
334 |0710200000062017/10 |PRIVATE LIMITED Vs SSMP (CI(;!)F;QSJ (:ET);I)ISN 1B Afo‘ﬂ'i;aotr']os” under any other wrong e-filing 16-09-2020
INDUSTRIES LIMITED P
CHANDRA PRAKASH Vs. INTERLOCUTORY Page no. 19-20 and 27-28 not clear
335 0710102068432020/2 MONEY OPTIONS SERVICES  |APPLICATION Sec 66(1) ang font. small 17-09-2020
PVT LTD (1.B.C)/2576(PB)2020 ’
WORXPACE PVT LTD Vs M/S COMPANY Page 23-24, 30-31 and Page 50 font
336 |0710102002052020/4 IREO FIVERIVER PVT LTD QEI;;BCZ%TION(IBC)/ZSB( Sec 60(5) small and not clear Page 42 missed 18-09-2020
GARG FINANCIAL
337 |(0710102009742020/2 MANAGEMENT CONSULTANTS | COMPANY PETITION IB IBC Under Sec 9 two misscellanious no. 18-09-2020

PVT LTD. Vs VISION PLUS
SECURITY CONTROL PVT LTD.

(IBC)/128(ND)2020




EXCELLION CAPITAL

COMPANY
338 [0710102023082020/8  [VENTURES PRIVATELIMITED | oo (coMPANIES  |Sec 252 (1) wrong e-filing 18-09-2020
Vs. REGISTRAR OF ACT)/206(ND)2020
COMPANIES
COMPANY PETITION
339 [0710102068392020/4 :fxgﬁgﬁgﬁggg#%ﬁ Vs |(compaNIES Sec. 241(1) page end signature,true copy 18-09-2020
ACT)/89(ND)2020
STALWART SURVEILLANCE
AND ELECTRO TECHNOLOGIES|COMPANY
340 [0710102071362020/3  |PRIVATE LIMITED Vs APPEAL(COMPANIES  |Sec 252 (3) Affidavit missed 18-09-2020
REGISTRAR OF COMPANIES  |ACT)/279(ND)2020
DELHI & HARYANA
s snot = ooy
341 [0710102075402020/1 APPLICATION Sec 60(5) Affidavit missed 18-09-2020
OF K.D.K ENTERPRISES PVT | /2000 w10
LTD THROUGH INDIAN BANK |5
MS. MANDIRA KOIRALA Vs [COMPANY PETITION Page 18-19 not clear proof of
342 [0710102077152020/4  [SON/ MANDHIRA PRIV ATE  |(COMPANIES Sec. 241(1 service missed and 65-B certificate | 18-09-2020
LIMITED ACT)/104(PB)2020 missed
ALTICO CAPITAL INDIA LTD. |COMPANY PETITION I8 Page 94-123, 144 not clear and font
343 |0710102172562019/4  [o o Bl 0 (BC)/207(NDy2020  |1BC under Sec 7 e 18-09-2020
SHINOJ KOSHY Vs M/S
344 0710120012082018/39 | GRANITE GATE PROPERTIES | oM ANY PETITIONIB g0 e gec 7 Page 29 and 38-39 not clear 18-09-2020
(IBC)/1248(PB)2018
PVT LTD
IMPEX SERVICES INDIA I Index missed, affidavit missed, Proof
345 |0710200000062017/12  |PRIVATE LIMITED Vs SSMP E:Icé'g;ﬁgg (;ED;IZEISN 1B Aforzll'igfot:;“ under any other of service missed page numbering |18-09-2020
INDUSTRIES LIMITED P missing etc.
THIRD EYE HARKHABAR
PRIVATE LIMITED V. COMPANY
346 [0710102064972020/1  [THE REGISTRAR OF APPEAL(COMPANIES  |Sec 252 (3) affidavit missed 18-09-2020
COMPANIES NCT OF DELHI & |ACT)/277(ND)2020
HARYANA
- PG- 53, 88 NOT CLEAR UPLOAD IN
347 0710102/09032/2020  |RAPIUS INFRATEL PVT. LTD. |Interlocutory Application | ¢ 5y C.P. (IB)/59(PB)2018 |ADITYA DEWAN ONE PDF 19/09/2020

Vs UNION BANK OF INDIA

(1B.C)




Assistant Commissioner(State

) . Interlocutory Application C.P. PG-13,14, TRUE COPY MISSED AND
348 [0710102/09010/2020 LzﬁaﬁzT) Vs Gain Chand (1.B.C) Sec 60(5) (IB)/706(PB)2018 PROOF OF SERVICE MISSED 19/09/2020
349 [0710102/08999/2020  |PAdia imber company pvtltd |Interlocutory Application | o ¢ oy 1B)/559(PB)2017  |PANKAJ BHAGAT Page 41 not clear 18/09/2020
Vs bank of baroda (1.B.C) 9
350 [0710102/09001/2020  |Nitin gupta Vis SK Bhatt g‘tBegwtOry Application | ¢, - 64(5) (IB)/742(ND)2018 | KARAN GANDHI X‘ggl?fa;"oar:” Case no mentioned in —,g495020
padia timber company pvt Itd |Interlocutory Application . Wrong File Application and progress
351 |0710102/08997/2020 Vs bank of baroda (LB.C) Sec 60(5) (IB)/559(PB)2017 Pankaj Bhagat Report page no 41 not clear 18/09/2020
Income Tax Officer Ward 16(1) | Company Sec 252 (1) - By Government
352 [0710102/09036/2020 Vs M B JEWELLERS PRIVATE |Application(Companies Bod Y CA/928/252/ND/2019 |Lakshmi Gurung Case Type Wrong 20/09/2020
LIMITED Act) y
NAMITA CHOUDHWRY Vs Compan Document not upload / Case type
353 |0710102/09002/2020 ALCHEMIST INFRA REALTY pany . Section 420 NIL P P 18/09/2020
Appeal(Companies Act) wrong
LIMITED
BRISK COMMUNICATIONS Vs . ]
354 |0710102/02775/2020  |LEMON ELECTRONICS Company Petition I8 5| der sec 7 rajb 7 associates form 1 part 3 not fill, form 2 02-03-2020
(IBC) missed, and court not received
LIMITED
355 |0710102/02887/2020 ICIC? Bank_ L|_m|ted Vs Avantha |Company Petition IB IBC under Sec 7 sng & partners page:236-244 missed & payment 04-03-2020
Holdings Limited (IBC) recheck
SANJAY SINGHAL PROP. page:84, 86, 93-95, 98, 108, 116,
UNIQUE CONCEPTS Vs Company Petition 1B 126, 134-135, 138, 139, 142-144, e
356 [0710102/02908/2020 Amrapali Leisure Valley Private |(IBC) IBC Under Sec 9 prashant bhushan 147.148, 164, not clear and page 05-03-2020
limited 150-158 missed (demand notice)
. ) . - . . payment not received , index page
357 |0710102/03014/2020  |BUrlington Finance Limited Vs - |Company Petition 18 |5 ||\ yer cec 7 shailender kishore 1\ hering missed, irp form 2 07-03-2020

Vipul Limited

(IBC)

singh

missed, and proof of service missed




Sprit Infrapower &

Company Petition IB

singh & singh law firm

358 (0710102/03237/2020 Multiventures Pvt. Ltd. Vs ICICI Sec 30 case type wrong (companies Act) |13-03-2020
(IBC) LLP

Bank UK PLC

359 [0710102/03265/2020  |Mrtie books pvtitd Vs aditya  |Company Petition 18 | Application under any other siddharth tandon wrong section 13-03-2020
birla finance Itd (IBC) provisions- IBC
ONESOURCE INDIA PRIVATE |Company Petition IB . . . . S no.

360 (0710102/08982/2020 LIMITED Vs (IBC) IBC Section 59 girish singhania jurisdiction gurugram 18-09-2020
PLUG ENERGIA PRIVATE Index page cut Main case no. not

361 |0710102006892019/5 LIMITED VS ROC Sec 252 (3) mentioned 16/09/2020
DOLPHIN INVESTMENT
MANAGEMENT PVT LTD VS . . .

362 |(0710102007012019/9 ANANT SOURCING Sec. 230-232 - Second Motion True copy sign missed 27/07/2020
MANAGEMENT PVT. LTD.
PRECISE LABORATORIES L

363 (0710102014892020/2 PRIVATE LIMITED VS ET TU Sec. 230-232, Sec 234 Page 3,4 is missed 19/03/2020
BREAKING WAVE SOFTWARE

364 |[0710102022452020/2 PRIVATE LIMITED VS GILLIS Sec. 230-232 - Second Motion True copy sign missed 07-10-2020
LOCKWOOD HELLER
BREAKING WAVE SOFTWARE

365 |(0710102022452020/2 PRIVATE LIMITED VS GILLIS Sec. 230-232 - Second Motion True copy sign missed 07-10-2020
LOCKWOOD HELLER
BREAKING WAVE SOFTWARE

366 |0710102022452020/5 PRIVATE LIMITED VS GILLIS Sec. 230-232 - Second Motion wrong filling 19/08/2020
LOCKWOOD HELLER

367 [0710102026152020/4 HIND POCKET BOOKS PRIVATE Sec. 230-232 - Second Motion True copy sigh missed 07-10-2020

LIMITED




368

0710102032242018/4

CLARITY VINIMAY PVT LTD

Sec. 230-232 - Second Motion

True copy sign missed and index not
signed

27/08/2020

369

0710102032242018/5

CLARITY VINIMAY PVT LTD

Sec. 230-232 - Second Motion

True copy sign missed and index not
signed

28/08/2020

370

0710200418032018/1

M/S ONYXE
INFRASTRUCTURE PVT LTD
Vs. REGISTRAR OF
COMPANIES

252

page 3-4 missed

18-06-2020

371

0710200411492017/7

STATE BANK OF INDIA Vs.
M/S NAMDHARI FOOD
INTERNATIONAL PRIVATE
LIMITED

IBC-7

SECTION WRONG

30-05-2020

372

0710200410172018/22

M/S. PLATINA BULKERS PVT.
LTD. Vs. M/S. STAR
MINERAL RESOURCES PVT.
LTD.

IBC-7

SECTION WRONG

12-06-2020

373

0710102432872018/2

HT MEDIA LIMITED Vs.

SUB SECTION 230

INCOMPLETE DOC PG 4-5 MISSED

15-06-2020

374

0710102166382019/2

SUVIDHA PARKLIFT LIMITED
Vs. REGISTRAR OF
COMPANIES

IBC Under Sec 10

SECTION WRONG

13-06-2020

375

0710102165942019/6

AADHUNIK INFRA PROJECS
PVT LDT Vs. AADHUNIK
INFRA PROJECS PVT LDT

SECOND MOTION 230-232

PG 5-6 MISSED

27-06-2020

376

0710102159082019/7

GARHWAL AIRCON SERVICES
PRIVATE LIMITED Vs.
REGISTRAR OF COMPANIES

252

PROOF OF SERVICE MISSED

02-03-2020

377

0710102154412019/2

GLOBAL CABS SERVICES
PRIVATE LIMITED Vs.
REGISTRAR OF COMPANIES
NCT OF DELHI & HARYANA

252(3)

INDEX WRONG

11-03-2020




NUVISION (DELHI) PRIVATE

378 10710102149292019/4 LIMITED Vs. FLPL LOGISTICS IBC-7 SECTION WRONG 20-03-2020
PRIVATE LIMITED
NUVISION (DELHI) PRIVATE

379 [0710102149292019/3 LIMITED Vs. FLPL LOGISTICS IBC-7 SECTION WRONG 20-03-2020
PRIVATE LIMITED
BREAKING WAVE SOFTWARE .

380 |0710102022452020/5 PRIVATE LIMITED Vs. Sec. 230-232 - Second Motion WRONG EFILE 19-08-2020
Aman deep Saxena Vs tusliani " o .

381 |0710102/09046/2020  |construction and developers | -OmPany Petition 18 15 der sec 7 centrik ligalistic llp page:139. 140 not clear and 18-09-2020
pvt Itd (IBC) 9811421253 petitioner is single home buyer
Transit Geo System Integrators L

. L . |Company Petition IB .
382 10710102/08145/2020 Private Limited Vs Stahl Tecniks IBC Under Sec 9 AADITYA A PANDE claim amount less then 1 crore 21-08-2020
. - (IBC)

Private Limited

383 [0710102/07642/2020  |>0ndhi Travels Vs Naveen Company Petition IB |5 \jnger sec 9 RAKESH WADHWA default amount less than 1 crore  [05-08-2020
Tours Private Limited (IBC)

384 |0710102/08206/2020 ﬁstals_'sj' Pt Ltd Vs KLB Komakd (CIOBg’a”y Petition IB 11 Under Sec 9 ROHIT BANSAL default amount less than 1 crore  |23-07-2020
DR. B.M ABROL AND DR. Company Petition IB rerna arora

385 [0710102/03022/2020 SUNITA ABROL Vs UNIVERSAL (IBC? Y Sec 60(5) 3910800018 case type wrong ( file is application )|03-07-2020
BUILDWELL PVT. LTD.

Rahul Kumar,

INC Greenwoods Social Welfare Company Petition IB Rule 87 A of the Companies |Advocate, C-136,

386 [0710102/08488/2020 Society Vs District Magistrate (IBCS) Y (Transfer of Pending Basement, Defence case type wrong ( file is application )]09-02-2020
Ghaziabad Proceedings) Rules, 2016 Colony, New Delhi

110024 Mobile:
- Regulation 10(1) & (2), wrong case type, section wrong ,
387 [0710102/08934/2020  |Tusharr Vs Mawkin Company Petition IB |, .-\ idation process padora low company affidavit missed, court fee missed, |17/09/2020

(IBC)

Regulation, 2016

9999195702

court fee not paid




Cachar Paper Project Workers,

Intervention Petition

Siddharth Seem

388 (0710102/08730/2020 Union Vs M/S HINDUSTAN Sec 60(5) ) case type wrong file is IA 09-10-2020
PAPPER CORPORATION LTD (IBC) 9999019270;
M/s Saya Cementation Limited

389 |[710000090422020 VS M/s Alisha Infratech Private |CAVEAT NCLT FORM 3C MISSED
Limited
SATPAL CHAWLA Vs. MCF " ) . . Wrong case type and Wrong

390 |(710102028442020 FINLEASE PRIVATE LIMITED Company Petition Sec 241 (2) C.P.-26/2019 Ritesh Singh section, payment of Rs1000
DARA SINGH ESTATES
PRIVATE LIMITED Vs. THE Application under any other .

391 [710102028392020 REGISTRAR OF COMPANIES Company Appeal provisions Charu Sangwan Wrong section,payment
DELHI
DILER SINGH ESTATES
PRIVATE LIMITED Vs. THE Application under any other .

392 [710102028402020 REGISTRAR OF COMPANIES Company Appeal provisions Charu Sangwan Wrong section,payment
DELHI
BRAIN TECH COMPUTER
ACADEMY PRIVATE LIMITED " . .

393 |710102029332020 Vs. REGISTRAR OF Company Petition Sec 252 (3) Mohit Gulati wrong case type
COMPANIES

394 |710102029752020 sdsd Vs. dfdf Company Appeal Sec. 140(5) wrong case type,document not

properly upload

VIPIN MALIK v/s C. M. Y. K. " N -

395 [710102031762020 PRINTECH LIMITED Company Petition Cavet Application AKANKSHA KAUL Wrong section
ARMOUR SOLUTIONS PRIVATE

396 |710102032722020 LIMITED Vs. Registrar of Company Petition Sec 252 (3) Sheetal Wrong case type
Companies

397 1710102033552020 DPS Management Consultants Company Petition Application under any other vanadana sharma Wrong section

Pvt Ltd Vs. ROC Gov of India

provisions




HARYANA CARBON PVT LTD

Sec 252 (1) - By Government

398 [710102033712020 Vs. REGISTRAR OF Company Appeal Bod SAMAKSH GOYAL Wrong section
COMPANIES NCT AND DELHI y
UJJAWAL GARMENTS PRIVATE
399 [710102033902020 LIMITED Vs. REGISTRAR OF  |Company Petition Sec 252 (1) - By Government SANJEEV wrong case type,wrong sectiion
Body CHOUDHARY
COMPANIES
ASHUTOSH STEEL PRIVATE Application under any other
400 |710102034542020 LIMITED Vs. ROYAL PRESSING |Company Petition fori/isions y SHANKARI MISHRA  |wrong case type
PRIVATE LIMITED P
UJJAWAL GARMENTS PRIVATE » SANJEEV
401 [710102034162020 LIMITED Company Petition Sec 252 (3) CHOUDHARY Wrong case type
INTERLOCUTORY
402 [0710102086642020/1 :ﬁg}’;’;iiRMsiLNTGRT Vs. APPLICATION Sec 60(5) reply not sign on every pages 22/09/2020
(1.B.C)/3819(PB)2020
UCO BANK Vs. SASI POWER |COMPANY PETITION IB
403 [0710102106902019/13 PVT. LTD. (IBC)/1790(ND)2019 IBC under Sec 7 document not found 22/09/2020
SHASHI BHUSAN Vs. M/S.  |COMPANY Aoplication under any other
404 |0710102013782020/2  |PERFACT COLOR DIGITAL | APPLICATION(IBC)/940( fo‘i/isions_ 1B y wrong e-file 23/09/2020
PRINTS PRIVATE LIMITED  |ND)2020 P
APPLAUSE PACKAGING PVT.  |COMPANY
405 |0710102084902020/1  |LTD. Vs. REGISTRAR OF APPLICATION(COMPANI |Rule 11 of NCLT CASE TYPE WRONG 23/09/2020
COMPANIES ES ACT)/470(ND)2020
UNION BANK OF INDIA Vs.  |INTERLOCUTORY e cony sidn missed and written
406 |0710102086002020/4  |SARVESHWAR CREATIONS  |APPLICATION Sec 60(5) submisg‘;n ﬂot o [23/0972020
PRIVATE LIMITED (1.B.C)/3642(ND)2020 9 Y pag
Nogle Technologies Private
407 [0710102/09120/2020  |Limited Vs REGISTRAR OF | COmMPany _ Sec 252 (3) Sonika Shharma Page no 48,49,53,63,68,69,83,120 |,,09/7020
Appeal(Companies Act) not clear

COMPANIES




Company Petition

Brief Synopsis, List of dates and

408 |(0710102/09106/2020 Sanyog Healthcare Limited Vs (Companies Act) Sec. 131(1) SP Singh Chawla Master Data Missed 22/09/2020

Pravin R Navandar- IRP
. ) Interlocutory Application |Application under any other INDEX MISSED PAGE NUMBERING

409 |(0710102/08958/2020 (Intermjl Resolution (LB.C provisions- IBC MISSED & UPLOAD IN ONE PDF 27/02/2020
Professional)) Vs
Religare Finvest Limited Vs Interlocutory Application C.P. . . . : .

410 [0710102/09158/2020 Parsvnath Developers Limited |(1.B.C) Rule 11 of NCLT, 2016 (IB)/959(ND)2020 Prashant Tripathi affidavit missed e-stamp missed 23/09/2020
Assistant Commissioner(State Interlocutory Application IS;) Tﬁ%ﬁaﬁt x:zzlniornagrtljg)l(ur

411 [0710102/09176/2020  |Tax-GST) Vs Gain Chand y App Sec 60(5) C.P. (IB.) No.of 20  |SE PRABHU 9 g wrong _ 23/09/2020

(1.B.C) page-14 to 17, /Proof of service/
Narang
etc

ANUPAM GUPTA Vs Overseas | COmPany AMIT PRABHAT

412 (0710102/09198/2020 Courier Service India Pyt Ltd ﬁcpz)ghcatlon(Compames Sec. 213 CP/434(ND)2018 DESHPANDE Wrong Section 24/09/2020

COMPANY PETITION _—
413 [710102079052019 QTAS SERVICES PVT. LTD. Vs | compaNIES Afon/hi(s:?ot;Osn under any other wrong e fill 21/09/2020
: ACT)/69(ND)2019 P

MR. HARISH TANEJA Vs. INTERLOCUTORY

414 10710102090782020/1 LAKSHMI VILAS BANK APPLICATION Sec 60(5) I'\:/IIILSI,ESIES APPLICATION INDEX 22/09/2020
THROUGH MR. VINAY KUMAR |(1.B.C)/4092()2020

415 (0710102093642019/23 ’ (COMPANIES Sec. 241(1) not found 24/09/2020
DEVELOPERS PVT LTD AND ACT)/94(ND)2019
OTHERS
M/S SUKHMANI POLYMERS INTERLOCUTORY

416 [0710102067942020/3 PVT. LTD Vs. SH. RAKESH APPLICATION Sec 60(5) not found 25/09/2020
KUMAR JAIN (1.B.C)/2607(ND)2020
M/S SANDHYA HYDRO POWER

417 |0710102074452020/2 PROJECTS BALARGHA PVT. COMPANY PETITION IB [IBC Under Sec 9,Rule 11 of not found 25/09/2020

LTD. Vs. M/S ASIAN HOTELS
NORTH LTD.

(IBC)/885(ND)2020

NCLT, 2016




SOLITAIRE CAPITAL INDIA
AND ANOTHER Vs. VIPUL SEZ

COMPANY PETITION

Sec. 213,Sec. 241(1),Sec.

service missing and affidavit e-stamp

418 |0710102093852019/1 [ opERS PVT LTD AND fg;}';ﬁ'(\gg)szo " 242(4) missing 25/09/2020
OTHERS
KRAFTERS TELECOM
SERVICES PRIVATE LIMITED |COMPANY
419 [0710102123382019/2  |Vs. REGISTRAR OF APPEAL(COMPANIES  [Sec 252 (3) wrong efiling 25/09/2020
COMPANIES NCT OF DELHI | ACT)/666(ND)2019
AND HARYANA
ALLOYS & MENTALS (INDIA)
420 |0710200702692018/34 |Vs. M/S HINDUSTAN PAPPER E:I(;E/I)P/QTJ(EED-;IZ-I(-)IS;N 1B IBC Under Sec 9 document not properly upload 25/09/2020
CORPORATION LTD
e T s e oy
421 [0710102009622020/2 | TECH INFRASTRUCTURE ﬁl;l;lig;%TION(IBC)/GGS( Rule 11 of NCLT, 2016 NOT FOUND 23/09/2020
PRIVATE LTD.
KASHI VISWANATHAN INTERLOCUTORY
422 |0710102066772020/2 SIVARAMAN Vs. G.S. APPLICATION Sec 60(5) document not properly upload 24/09/2020
BUILDWELL PVT. LTD. & ORS. |(1.B.C)/2723(ND)2020
COMPANY PETITION o
423 |0710102079052019/3 QTAS SERVICES PVT. LTD. Vs. | ~ompaNIES Afon/hi(s:?ot;Osn under any other wrong efiling 24/09/2020
: ACT)/69(ND)2019 P
L & T FINANCE LTD Vs. INTERLOCUTORY Aoplication under any other
424 |0710102085162020/1  |ZILLION INFRAPROJECTS PVT |APPLICATION fo‘i/isions_ 1B y wrong e fill plz fill in ia 24/09/2020
LTD (1.B.C)/4093()2020 P
INTERLOCUTORY
425 |0710102067232020/1  |MAHESH BANSAL V. APPLICATION Sec 12(2) R 25/09/2020
(1.B.C)/2495(ND)2020
JITENDER ARORA Vs. NISUS |INTERLOCUTORY
426 0710102075132020/2  |FINANCE & INVESTMENT APPLICATION Sec 60(5) doument not in proper 25/09/2020
MANAGER LLP & ANR. (1.B.C)/3379(ND)2020
INTERLOCUTORY
427 |0710102082882020/1 | AKHILESH KUMAR GUPTAVS. 1) op 1eation Sec. 12A wrong efiling 25/09/2020

KABITA BARIK & ORS.

(1.B.C)/3521(ND)2020




M/S. SAFE CAPITAL SERVICES

COMPANY PETITION IB

428 |0710102083942019/7 (P) LTD. Vs. M/S. TECHNOPAK IBC under Sec 7 wrong efiling 25/09/2020
ADVISORS (P) LTD. (IBC)/1141(ND)2019
M/S. SAFE CAPITAL SERVICES
429 |(0710102083942019/8 (P) LTD. Vs. M/S. TECHNOPAK 8%3%2‘:;5;?0012 1B IBC under Sec 7 wrong efiling 25/09/2020
ADVISORS (P) LTD.
MR. HARISH TANEJA Vs. INTERLOCUTORY
430 |[0710102090782020/1 LAKSHMI VILAS BANK APPLICATION Sec 60(5) wrong e fill need to ia fill 25/09/2020
THROUGH MR. VINAY KUMAR |(I.B.C)/4092()2020
PECLTD Vs. M/SSL
431 |0710102407642018/5 CONSUMER PRODUCTS COMPANY PETITION 18 IBC under Sec 7 True copy sign missed 25/09/2020
(IBC)/840(PB)2018
LIMITED
DHARM DEVELOPERS AND o .
o e S
432 0710102/09269/2020 LIMITED Vs REGISTRAR OF Sec 252 (3) Rahul Jogi Tag Service / Annexure Every Pages
COMPANIES NCT OF DELHI & Sign  Vakalathama yrag
HARYANA 9
Joint Commissioner of
Commercial Tax & GST Vs.
. . . Interlocutory C.P. SIDHARTH SHANKAR [Merge into one pdf,PG-17,18
433 |710102090842020 Harish Tane]a Resolutl.or_1 Application(IBC) Sec 60(5) (IB)/694(PB)2018 PADHY REPEATED
Professional for M/s. Zillion
Infra Projects Pvt. Ltd.
GOPAL CHAND PADIA Vs. Interlocutory C.P. Application and progress report both
434 |710102089962020 GOPAL CHAND PADIA Application(IBC) Sec 60(5) (IB)/559(PB)2017 PANKAJ BHAGAT file seprately
Mohan Lal Jain Vs. Vivek Interlocutory C.P. Inder Paul Singh .
435 |710102091012020 Shukla Application(IBC) Rule 11 of NCLT, 2016 (IB)/1373(ND)2019 | Oberoi pg-9-14 missed
MOHAN LAL JAIN Vs. Interlocutory . -
436 |0710102/09123/2020 MOHAN LAL JAIN Application(1BC) Sec 60(5) sign missing
437 {710000092402020 Bank of Baroda VS Form 3C missed, Proof of service

missed




RAJ LAXMI REALTORS COMPANY
438 (0710102080192020/2 PRIVATE LIMITED Vs. APPEAL(COMPANIES Sec 252 (3) incompelete document
REGISTRAR OF COMPANIES  |ACT)/292(ND)2020
INTERLOCUTORY
439 |0710102082812020/2 AMIT GEONKA Vs. APPLICATION Rule 11 of NCLT, 2016 true copy missed in all pages
(1.B.C)/3514(ND)2020
M/S. SAFE CAPITAL SERVICES
440 |0710102083942019/8 (P) LTD. Vs. M/S. TECHNOPAK (CI(;ZI)P/;I\TLF(,:\EI-I;I)EIOOII; 1B IBC under Sec 7 wrong e fill
ADVISORS (P) LTD.
MR. NIKHIL RAI AND COMPANY PETITION Sec. 241(1),Sec.
441 (0710102139162019/10 ANOTHER Vs. M/S VCARE (COMPANIES 242(4),Application under any need to file in one volume
TECHNOLOGIES PVT LTD ACT)/157(ND)2019 other provisions
SATKAR TERMINALS LIMITED |[INTERLOCATORY .
442 0710102149722019/5  |Vs. REGISTRAR OF APPLICATION ::2 gggg (b) (1) to (iif) r/w wrong e fill
COMPANIES (IBC)/85(ND)2019
SATKAR TERMINALS LIMITED |INTERLOCATORY )
443 [0710102149722019/6  |Vs. REGISTRAR OF APPLICATION ::f: gggi (b) (i) to (i) r/w wrong e fil
COMPANIES (IBC)/85(ND)2019
COMPANY PETITION
444 10710102072952020/2 g’;&{g;/g: AL Vs. CHD (COMPANIES Sec. 73(4) not complete document
ACT)/100(ND)2020
INTERLOCUTORY
445 0710102091162020/2 [41{; E\i(sCLl;l.SJIF:/EES:i/I ?(lTJ(I\)/IRASR'?lgN APPLICATION Sec 60(5) No Pagination, No Index
T (1.B.C)/4050(ND)2020
GUPSHUP TECHNOLOGY INDIA
PRIVATE LIMITED Vs. COMPANY PETITION IB )
446 [0710102136682019/6 EXCLUSIFE TECHNOSOFT (IBC)/2694(ND)2019 IBC Under Sec 9 wrong e fill
PRIVATE LIMITED
MR. NIKHIL RAI AND COMPANY PETITION Sec. 241(1),Sec.
447 (0710102139162019/11 ANOTHER Vs. M/S VCARE (COMPANIES 242(4),Application under any true copy missed in all pages

TECHNOLOGIES PVT LTD

ACT)/157(ND)2019

other provisions




MR. NIKHIL RAI AND

COMPANY PETITION

Sec. 241(1),Sec.

448 (0710102139162019/12 ANOTHER Vs. M/S VCARE (COMPANIES 242(4),Application under any true copy missed
TECHNOLOGIES PVT LTD ACT)/157(ND)2019 other provisions
M/S APPLIED ELECTRO
INTERLOCUTORY .
449 |0710102074782020/5 ::':RGVNIETDIEC: KPl\J’L'ALRTEHX; o |APPLICATION sz'e 11 of NCLT, 2016,Section wrong e fill
(1.B.C)/3047(ND)2020
ORS
ENGINEERED FACILITY
MANAGEMENT SERVICES Vs.
450 |[0710120005022018/5 EVAN MULTISPECIALITY (Clggp/ggg (IEIED-;IZ-IC—)ISBN 1B IBC Under Sec 9 pg 5 need to translate
HOSPITAL & RESEARCH
CENTRE PVT LTD
INTERLOCUTORY
451 |0710102063852020/1 ggp?iCV(B;?HRY VSBINAY APPLICATION True copy sigh missed
(1.B.C)/3758()2020
IDBI BANK LIMITED vs AMZEN
TRANSPORTATION COMPANY PETITION IB . .
452 10710102160992019/6 INDUSTRIES PRIVATE (IBC)/3(ND)2020 True copy sign missed
LIMITED
REGISTRAR OF COMPANIES, |COMPANY PETITION Wrong e-filed Document (Application
453 |0710102417442018/6 NCT OF DELHI & HARYANA vs [(COMPANIES filed)g PP
RKG FINVEST LIMITED ACT)/302(ND)2018
REGISTRAR OF COMPANIES,
NCT OF DELHI & HARYANA vs [COMPANY PETITION Wrong e-filed Document (Application
454 10710102421442018/5 M/S AVAIL FINANCIAL (COMPANIES filed)g PP
SERVICESRKG FINVEST ACT)/135(ND)2018
LIMITED
MONTEREAUX RESORTS PVT. |COMPANY PETITION
455 0710102032752018/11 |LTD. Vs ASCOT HOTELS AND [(COMPANIES True copy sign missed
RESORTS PRIVATE LIMITED ACT)/144(ND)2016
MONTEREAUX RESORTS PVT. [COMPANY PETITION
456 |(0710102032752018/9 LTD. Vs ASCOT HOTELS AND |(COMPANIES True copy sign missed
RESORTS PRIVATE LIMITED |ACT)/144(ND)2016
INTERLOCUTORY
457 10710102091162020/3 M/S EXCLUSIVE MOTORS PVT. APPLICATION No Pagination, No Index

LTD. Vs SURESH KUMAR JAIN

(1.B.C)/4050(ND)2020




RAMJAN KHAN Vs.

Interlocutory Application under any other |C.P. Every pages signature.suporting
458 (0710102/07311/2020 INDIGLOBAL TRADELINKS . . . 29-09-2020
PRIVATE LIMITED Application(IBC) provisions- IBC (IB)/1270(ND)2019 Affidavit
RELIANCE HOME FINANCE Interlocutory C.P. .
459 ]0710102/08170/2020 LTD. Vs. VEKAS GARG Application(IBC) Sec 60(5) (IB)/281(PB)2019 Akhil Sachar 31-36,39,40 not clear page
460 |710102093152020 Kashyap Sikdar & Co Company Application  |Rule 11 of NCLT CP/01(ND)2018 Aditi Sharma Sign missed in application,true copy
sign and stamp missed
461 [710102093222020 ANYA PROMOTERS PRIVATE | any Application  |Rule 11 of NCLT CA.(CAR)/Z3(PB)202 | ¢\t kuMAR Pg-5,7,9 not clear,After page 10
LIMITED 0 page numbering not mention
INDIABULLS HOUSING Company Petition IB roof of service missed( contact to
462 |0710102/08485/2020  |FINANCE LTD Vs PRIME (IBCE’ y IBC under Sec 7 j. sagar associates rpe oty ) 09-02-2020
COMMERCIAL PVT LTD gistry
INDIABULLS HOUSING Company Petition IB proof of service missed page 420-
463 |(0710102/08445/2020 FINANCE LTD Vs RAJ SINGH (IBC? Y IBC under Sec 7 j. sagar associates 421, 437-440, 581-595, 597-603 09-01-2020
GEHLOT not clear
. . . . page:312-319, 323, 608, 611, 694,
464 |0710102/08462/2020  |Indiabulls Housing Finance Ltd. |Company Petition IB {15\ e oo 7 j. sagar associates  |697- 699, 612, 613, 617, 833 not  |09-02-2020
Vs Ambience Private Limited (IBC) - .
clear and proof of service missed
INDIABULLS HOUSING -, .
465 |0710102/08489/2020  |FINANCE LTD Vs RAJ SINGH | COmPany Petition I8 ¢, i 95(1) j. sagar associates | P298:331-353 not clear and proof of | 4 ) 555,
(IBC) serivce missed
GEHLOT
INDIABULLS HOUSING Company Petition IB
466 |0710102/08467/2020 FINANCE LTD Vs R.S.G. (IBCS) y IBC under Sec 7 j. sagar associates proof of service missed 09-02-2020
HOUSING & FINANCE PVT LTD
INDIABULLS HOUSING page:42, 43, 44,not clear , page
467 |0710102/08474/2020 FINANCE LTD Vs AMBIENCE Company Petition IB IBC under Sec 7 j. sagar associates 307- 364 pages missed page 676- 09-02-2020

PROJECTS AND
INFRASTRUCTURE PVT LTD

(IBC)

684 font small and proof of service
missed




Faye and Dean International

468 [0710102/02818/2020  |Private Limited Vs Registrar of |S°MPaY Sec 252 (1) NIRA BOBBY Registered Office Gurgaon 03-03-2020
. . Appeal(Companies Act) PAONAM
Companies of NCT of Delhi
Nogle Technologies Private Compan
469 |0710102/09120/2020 Limited Vs REGISTRAR OF pany . Sec 252 (3) Sonika Shharma Signature Missing in Annexures 20-09-2020
Appeal(Companies Act)
COMPANIES
Chirag Shah Liquidator of Interlocutory Application | Application under any other MEMO OF PARTY MISSED PG -
470 |0710102/09371/2020 Hotline CPT Limited Vs (1.B.C) provisions- IBC C.P. (IB)/33(ND)2019 41,42,46, NOT CLEAR 30/09/2020
Hem singh Bharana Vs Interlocutory Application Blur page-53,90,110,153,154
471 0710102/09354/2020 SHAILESH VERMA (LB.C) Sec 60(5) CP/1B/1140/PB/2018 |Apoorv Agarwal /Merge into one PDF 29/09/2020
CS Satyadevi Alamuri Vs Interlocutory Application )
472 10710102/09339/2020 Ajukumar Baskaran (LB.C) 19(2) CP/1B/1721/PB/2019 |Bhavana Duhoon Blur pages/not clear-10 29/09/2020
Oriental Bank of Commerce Vs |Interlocutory Application |Application under any other  [C.P. No. IB- Pagination not mention in index &
473 |0710102/03364/2020 M/s Piyush Colonisers Ltd. (1.B.C) provisions- IBC 449(PBII2019 Umesh garg Application /Affidavit/E Stamp paper 30/09/2020
ENVITECH CONSULTANTS
INDIA PRIVATE LIMITED Vs. |COMPANY PETITION IB . .
474 10710102035742020/2 RUDRABHISHEK ENTERPRISES | (IBC)/822(ND)2020 IBC Under Sec 9 index missing
LIMITED
INTERLOCUTORY
475 |0710102068592020/7 EEI\A/I’\A{EH@;TIID'Xf Vs. NARESH APPLICATION 19(2) page 17-40 translate
(1.B.C)/2622(ND)2020
INTERLOCUTORY
476 |0710102073612020/1 'Sr:gEED?:YFf\IIR_OSJZAC?I;IAPV\‘/FSLTD APPLICATION Sec 60(5) true copy sign missing
(1.B.C)/2993(PB)2020
Zgﬁi:?zﬁ?\ﬁpl\lol\\/\'/\‘gmu vs. INTERLOCUTORY
477 10710102077112020/1 APPLICATION Sec 60(5) index missing

DISTRIBUTION COMPANY OF
A.P. LTD.

(1.B.C)/3728(PB)2020




STATE BANK OF INDIA Vs.

COMPANY PETITION IB

478 |(0710102077862020/3 M/S INDO ALUSYS IBC under Sec 7 proof of service missed
INDUSTRIES LTD. (IBC)/925(PB)2020
PRADEEP KUMAR JAIN Vs.  |COMPANY PETITION  [Sec. 58(3),Sec. 59,Sec.
479 |0710102078792020/2  |VIDYA PRAKASHAN MANDIR  |(COMPANIES 213,Sec. 241(1),Sec. index missing
PRIVATE LIMITED ACT)/114(PB)2020 242(4),Sec. 244(1)
YOGESH SHARMA Vs. AL-DUA |COMPANY PETITION IB
480 |0710102019142020/3 | oo e S hecria T LD |(BCy/s1o(NDy2020 | BC Under Sec 9 WRONG E FILING
ENVITECH CONSULTANTS
INDIA PRIVATE LIMITED Vs.  |COMPANY PETITION IB . .
481 [0710102035742020/3 RUDRABHISHEK ENTERPRISES | (IBC)/822(ND)2020 IBC Under Sec 9 index missing
LIMITED
PRIYANKA UPPAL Vs. COMPANY PETITION | 0 sc 241(1) sec
482 |0710102061222020/3  |SUBSTRATAL SOLUTIONS PVT |(COMPANIES oy ro€C. true copy sign missing
LTD ACT)/74(ND)2020
AAY PEE EDUCATIONAL COMPANY
483 |0710102080082020/1  |SERVICES PRIVATE LIMITED | \ppea| (coMPANIES  [Sec 252 (3) page-5 to 33 not clear & pg-12,34
Vs. REGISTRAR OF ACT)/296(ND)2020 translation
COMPANIES
INTERLOCUTORY o
484 |0710102087622020/1 :’:\F:E'\N’”DIETRGQLTSEé \S/IS-| \Rma | APPLICATION Sec 60(5) fX‘é:jo)”g e-filed Doc. (application
(1.B.C)/4181()2020
NAV RATNA ELECTONICS PVT. |cOMPANY
485 |0710102062862020/2  |LTD. Vs. REGISTRAR OF APPEAL(COMPANIES  |Sec 252 (3) wrong filing
COMPANIES FOR DELHI ACT)/264(ND)2020
DR. LAL PATH LABS LIMITED
COMPANY PETITION IB .
486 [0710102157202019/2 \L/%) AAPKA URGICARE PVT. | 100 ioog  |1BC Under Sec 9 wrong filing
M/S SMALL INDUSTRIES
487 |0710200014262017/ | PEVELOPMENT BANK OF COMPANY PETITION IB |o s wrong fiing

INDIA Vs. M/S DELICIOUS
COCO WATER

(IBC)/575(ND)2017




YOUNG EDUTECH PRIVATE

Application under any other

488 [0710102/08521/2020 LIMITED Vs. REGISTRAR OF |Company Application . Appeal/388(ND)2019 [SANJIV KUMAR JHA |[service missing roc and income tax
provisions
COMPANIES
NEW SMART INDIA .
Page 38 not Clear, Volume not in
MAINTENANCE SERVICES Company RANJEET KUMAR \ o
489 ]0710102/03024/2020 PRIVATE LIMITED Vs Registrar | Appeal(Companies Act) Sec 252 (1) VERMA sequence / Income Tax Service 07-03-2020
: ) DCIT Cell /
of Companies Delhi
GURVINDER PAL & ORS Vs.  |COMPANY PETITION IB . o
490 |0710102159672019/4 MGF DEVELOPMENTS LIMITED |(IBC)/2(ND)2020 IBC under Sec 7 Wrong e-filed Doc. (application filed)|02.09.2020
APOGEE ENTERPRISES
491 |0710102019332020/3  |PRIVATE LIMITED Vs, ANIL | COMPANY PETITIONIB |0 01 95(1) 202 249 true copy sign 02.09.2020
(IBC)/514(ND)2020
NANDA
INTERLOCUTORY
492 |0710102082802020/2 EEEEAESIL#EA RPVs. HDFC | AppLicATION Sec 60(5) wrong e fill need to IA fil 02.09.2020
(1.B.C)/3520(ND)2020
VINAYAK ADVERTISING Vs. | oo per oo true copy sign
493 |0710200412652017/9  |RAJESH GEMS AND JEWELS IBC Under Sec 9 02.09.2020
(IBC)/546(ND)2017
PVT LTD
ENVITECH CONSULTANTS
INDIA PRIVATE LIMITED Vs.  |COMPANY PETITION IB -
494 0710102035742020/4 RUDRABHISHEK ENTERPRISES | (IBC)/822(ND)2020 IBC Under Sec 9 true copy sign missed 02.09.2020
LIMITED
APOGEE ENTERPRISES .
495 0710102019332020/1  |PRIVATE LIMITED Vs, ANIL | COMPANY PETITION'IB |0 01 95¢1) wrong e fill need to IA il 02.09.2020
(IBC)/514(ND)2020
NANDA
COMPANY
496 |0710102016602020/3 | SUPHANSHU GUPTA Vs, APPLICATION(IBC)/1093|19(2) page 19 20 not clear 02.09.2020
ASHFAQ ALAM
(02020
APOGEE ENTERPRISES .
497 [0710102019332020/3  |PRIVATE LIMITED Vs, ANIL | COMPANY PETITIONIB | i 95(1) wrong e fill need to IA fill 02.09.2020

NANDA

(IBC)/514(ND)2020




LEGAL AVENUES Vs. CP(AA) MERGER AND
498 |0710102011792019/5 \IQVAERLIL_SI? OD';\EI;II—E)CPI:/INE?\;OGY ﬁl\N/IﬁELSGAMATION(COMP Sec. 230-232, Sec 234 document not in proper 08-01-2020
PRIVATE LIMITED ACT)/60(ND)2019
MR. PRADEEP LAKHANI Vs. INTERLOCUTORY Application under any other application file in addestional wron
499 [0710102089232020/1  |REGISTRAR OF COMPANIES ~ |APPLICATION forz/isions_ B Y ﬁﬁrﬁ’ 9 [10-01-2020
NCT OF DELHI & HARYANA  |(1.B.C)/3943(ND)2020 | 9
ANP ATELIER & ASSOCIATES
COMPANY PRIVATE LIMITED |COMPANY PETITION IB
500 [0710102035252020/1 |\ b 10 SOFTWARE (EC)/821(ND)2020 | BC Under Sec'9 INDEX MISSED 10-02-2020
PRIVATE LIMITED
UDAYRAJ PATWARDHAN -
RESOLUTION PROFESSIONAL |COMPANY Aoplication under anv ofher
501 [0710102171132019/1  |FOR MEHAK REALTECH APPLICATION(IBC)/200( fof/isions_ 1B Y FILE AS A APPLICATION 10-02-2020
PRIVATE LIMITED Vs. MEHAK |PB)2020 P
REALTECH PRIVATE LIMITED
UDAYRAJ PATWARDHAN -
RESOLUTION PROFESSIONAL |COMPANY Aolication under any other
502 [0710102171142019/2  [FOR MAGAD REALTECH APPLICATION(IBC)/202( | PP Y FILE AS A APPLICATION wrong filing| 10-02-2020
rovisions- IBC
PRIVATE LIMITED Vs. MAGAD |PB)2020 P
REALTORS PRIVATE LIMITED
PAWAN BUILDWELL PRIVATE |INTERLOCUTORY
503 [0710102066962020/4  |LIMITED Vs. MR.RAMESH  |APPLICATION Sec 43(1) r/w Sec 44 (1) REJECTED 10-03-2020
KUMAR SUNEJA (1.B.C)/2499(ND)2020
JACHANA ESTATE PRIVATE ~ |COMPANY
504 |0710102067222020/1  |LIMITED Vs. MASS METALS ~ |APPLICATION(COMPANI [Rule 11 of NCLT True copy sign missing 10-03-2020
PVT. LTD. ES ACT)/333(PB)2020
GAC SHIPPING ( INDIA) PVT. |INTERLOCUTORY Aolication under any other
505 [0710102070492020/2  [LTD.Vs. CLASSIC BOTTLE  |APPLICATION fof/isions_ B Y index missing 10-03-2020
CAPS PVT. LTD. (1.B.C)/2763(ND)2020  |P
Interlocutory APPLICATION ANY OTHER  |C.P.
506 [0710102/09427/2020  |GYANESHWAR SAHAI Vs. Application(15C) PROVISION 15C (18)/597(NDy2015 | CAYNESHVER PRIMARY REPORT 01/010/2020
507 |0710102/09389/2020 |- M. Ceramics & Ferro Alloys | Company Pefition I8 |5 ;e gec g Dr. sumant bhardwaj |claim less than 1 cr 30-09-2020

Vs DCM Limited

(IBC)




nterlocutory Application under any other |C.P. e
508 [0710102/09444/2020 VIVEK RAHEJA Vs. Application(IBC) provisions- IBC (1B)/2924(ND)2019 VIVEK RAHEJA PAGE 155 NOT CLEAR 10-03-2020
APAVARGA TRADING L
509 [0710102/09450/2020  |COMPANY Vs. M/S DEV Rter:iz;:g’;’(’mc) o o 3'55/1238(ND)2019 R 9,11,18,42,43 IN HINDI 10-03-2020
LANDCON PVT. LTD. P P
DAVENDRA KUMAR Vs.
510 |(0710102/09425/2020 DELTOS INFRA PRIVATE Company Application Rule 11 of NCLT CP/98(ND)2020 aaryan sharma SIGN MISSED on application
LIMITED
N RATHORE BUILDCON
PRIVATE LIMITED Vs THE Company Sec 252 (1) - By Government . Wrong Section Choose / Income Tax |, -
511 10710102/09446/2020 | peG1STRAR OF COMPANIES | Appeal(Companies Act) |Body Gursat Singh Vachher | ¢, ice DCIT Cell / Wrong Scan-103 | 1070372020
NCT OF DELHI AND HARYANA
Registered Office Mumbai Tamilnadu
CP(AA) Merger and
GE INDIA INDUSTRIAL . . ~ _ . / Page Not Clear-146-152,181-
512 [0710102/02660/2020 PRIVATE LIMITED Vs é\r:st?amatlon(Compame Sec. 230-232 - Second Motion |CA/CAA/117/ND/2019]|Anuradha Dutt 182,185,189,190,225,233-236,236- 28/02/2020
242,251,255
Interlocutory C.P. CHANDRA SHEKHER |pg-94,110 font small not clear,pg- .
513 |710102063812020 MANOHAR LAL V1J Application(IBC) Sec 43(1) r/w Sec 44 (1) (IB)/179(ND)2019 GUPTA 141 not clear online
AADI PROPBUILD PRIVATE
LIMITED Vs. MR. NARENDRA Interlocuto cp 17,20,22,22-25,27-29,32-
514 [0710102/09340/2020 KUMAR SHARMA A IicationalBC) Sec 60(5) (I.B)./1397(PB)2019 PULKIT RASWANT 35,38,39,41-45,47-48,51-53,55- online payment
(RESOLUTION PROFESSIONAL PP 56,66-70 not clear page
OF INDIRAPURAM HABITAT
VIKAS KUMAR Interlocutory . .
515 |0710102/08345/2020 GARG Vs. MAHESH TANEJA |Application(IBC) Sec 60(5) RAKESH KUMAR true copy missing online payment
s16 |0710102005032016/27 |STATE BANK OF INDIA Vs |COMPANY PETITIONIB |10 oo Vg'”er:e will be divided after 200
SHRI LAL MAHAL LIMITED (IBC)/613(ND)2019 pages. . .
true copy sign missing
517 |0710102005032019/28 STATE BANK OF INDIA Vs. COMPANY PETITION 18 IBC under Sec 7 True Copy Sign Missing

SHRI LAL MAHAL LIMITED

(IBC)/613(ND)2019




MR. ANIL GARG &0OTHERS Vs.
M/S AADHAR STUMBH

COMPANY PETITION

page 12 to 18 true copy sign

518 |0710102006262020/2 |13\ NSHIP PRIVATE LIMITED f(:?l;}:gl(\gg)szozo Sec. 241(1) missing
& OTHERS
INTERLOCUTORY
519 [0710102065212020/3 C'I\'JIELN'EUE'\;A;'\?SQ';MQR\S' APPLICATION Sec 60(5) Proof of service not clear
(1.B.C)/2366(PB)2020
V.K. REALTECH LIMITED Vs. |COMPANY
520 [0710102079582019/3  |MORPHEUS DEVELOPERS PVT |APPEAL(COMPANIES  |Sec 252 (3) Index missing, No pagination
LTD ACT)/367(ND)2019
ORIENTAL BANK OF INTERLOCUTORY Aoplication under any ofher
521 [0710102080642020/1  [COMMERCE Vs. CASE COLD  |APPLICATION fo'[:/isions_ 1BC y page no. 1 - 23 Sign missing
ROLL FORMING LTD (1B.C)/3413(PB)2020  |P
PRIYANKA UPPAL V. COMPANY PETITION
522 [0710102061222020/2  |SUBSTRATAL SOLUTIONS PVT |(COMPANIES gfé'( 2)9 Sec. 241(1),sec. Ezg‘i;; 12136';35; urt"’t clear, page
LTD ACT)/74(ND)2020 : page cut,
INTERLOCUTORY
523 [0710102066122020/5 iégigs'?vléRPE:SAR\\//‘?LTD APPLICATION Sec 60(5) Supporting Affidavit missing
(1.B.C)/2782(ND)2020
M/S APPLIED ELECTRO
INTERLOCUTORY _ .
524 |0710102074782020/5 SAAS\L\IIE'II'DIECS E&AgEHX;r . APPLICATION F;:Ie 11 of NCLT, 2016,Section aci)scst:rl:wents not properly upload, sign
(1.B.C)/3047(ND)2020 9
ORS
LIC HOUSING FINANCE INTERLOCUTORY
525 [0710102076762020/1  |LIMITED Vs. M/S PIYUSH APPLICATION Sec 60(5) Wrong e-filing
COLONISERS LTD. (1B.C)/3168(PB)2020
INTERLOCUTORY
526 [0710102082462020/1 ﬁ’éﬁﬁgﬁiﬁwﬁsmmﬁ APPLICATION Sec 60(5) index missing 06-10-2020
(1.B.C)/3478()2020
M/S PADIA TIMBER COMPANY |INTERLOCUTORY
527 [0710102091382020/1  |PVT. LTD. Vs. BANK OF APPLICATION Sec 60(5) wrong e fill need to IA file 06-10-2020

BARODA

(1.B.C)/4068()2020




M/S PADIA TIMBER COMPANY |INTERLOCUTORY

528 [0710102091462020/1  |PVT. LTD. Vs. BANK OF APPLICATION Sec 60(5) wrong e fill need to IA file 06-10-2020
BARODA (1.B.C)/4141()2020
REGISTRAR OF COMPANIES, |COMPANY PETITION |, . .\

529 [0710102417442018/7  |NCT OF DELHI & HARYANA Vs. | (COMPANIES fof/isions y wrong e fill need to IA fill 06-10-2020
RKG FINVEST LIMITED ACT)/302(ND)2018 P
TR SUES e TN | oo

530 [0710102421442018/6 ‘| (companiEs Ppiice Y wrong e fill need to IA fill 06-10-2020
M/S AVAIL FINANCIAL ACT)/135(ND)2018 provisions
SERVICES
MR. GAUTAM MULLICK

531 |0710200431502018/9  |Vs. E:Icé'\c";‘l\gy(’ﬁgzﬁ': B |1BC under sec 7 paoe o 42122;2\22'73;; :szla't‘;’: rcrifsrm 15-09-2020
M/S ROHTAS PROJECTS LTD. page no. 424, 9
ALCHEMIST ASSET
RECONSTRUCTION CO COMPANY PETITION IB

532 [0710100409592017/26  |PRIVATE LIMITED (IBC)/560(PB)2017 IBC under Sec 7 Index missing 06/10/2020
Vs.
NIIL INFRASTRUCTURE
ZOOM COMMUNICATIONS
LIMITED INTERLOCUTORY Application under any other

533 [0710102034702020/1  |vs. APPLICATION fof/isions_ 1B y Sign Missing 06-10-2020
PAR EXCELLENCE REAL (1.B.C)/2245(ND)2020  |P
ESTATE PRIVATE LIMITED
\P/Z{IYANKA e COMPANY PETITION 5. 59 sec. 241(1),Sec

534 [0710102061222020/4 ' (COMPANIES - 29,38, ro€C. Wrong e-filing 06-10-2020
SUBSTRATAL SOLUTIONS PVT |, o2 v 100 242(4)
LTD
\"gSHA MALPANI INTERLOCUTORY

535 [0710102070542020/1 [y o oee e o GPELCI)/Cglg(;?PB)zozo Sec 60(5) Index Missing 06-10-2020
WELFARE SOCIETY B
Capri Global Capital Limited Vs - )

536 [0710102/09520/2020  |ZILLION INFRAPROJECTS pyT |Interiocutory Application | Sec 60(5),Rule 11 of NCLT, | (15/694(pB)2018  [sanjiv Dagar Pg-37tod9 cutdnot = 10-06-2020
LTD (1.B.C) 2016 clear/supporting affidevit missed
Capri Global Capital Limited Vs - )

537 [0710102/09521/2020  |Harish Taneja RP of ZILLION | IteIocutory Application |Sec 60(5),Rule 11 of NCLT, | 15604 pBY2018  |Sanjiv Dagar Pg-16,38 to 49 cut & not 10-06-2020

INFRAPROJECTS PVT LTD

(1B.C)

2016

clear/supporting affidevit missed




M/s Reliance India Realty Company
538 [0710102/09505/2020 Opportunities LLP Vs Registrar |Application(Companies [Sec 252 (3) Appeal/323(ND)2020 [AMIT AGARWAL Wrong Section 10-05-2020
of Companies Act)
Amazon.com NV Investment
Holdings LLC VS Future
539 [710000094692020 Corporate Resources Pvt. proof of service 10-04-2020
Ltd.,Akar Estate Pvt. Ltd.,Vivek
Biyani,Future Retail Limited
RAHUL JAIN Vs. REGISTRAR - Appeal/1196(ND)201 83,82,94,not clear page 74 translate
540 (0710102/08952/2020 OF COMPANIES Company Application Rule 11 of NCLT 8 page
M/S PADIA TIMBER COMPANY |[Interlocutory
541 [0710102/09145/2020 PVT. LTD. Vs. BANK OF BAR |Application(IBC) Sec 60(5) 25,88 not clear 28 translate page
LIC HOUSING FINANCE INTERLOCUTORY
542 10710102076762020/1 LIMITED Vs. M/S PIYUSH APPLICATION Sec 60(5) wrong e file need to IA file 06-10-2020
COLONISERS LTD. (1.B.C)/3168(PB)2020
gl\ﬁ_ PLl_\rI?DIA TIMBER COMPANY INTERLOCUTORY
543 |0710102091462020/1 Vs ' ' APPLICATION Sec 60(5) Wrong e-filing 06/10/2020
BANK OF BARODA (1.B.C)/4141()2020
I\P/Iﬁ PS%IA TIMBER COMPANY INTERLOCUTORY
544 10710102091382020/1 Vs ' ' APPLICATION Sec 60(5) Wrong e-filing 06-10-2020
BANK OF BARODA (1.B.C)/4068()2020
BUDGE BUDGE COMPANY
LIMITED
545 (0710102004022019/23  |Vs. E:I%gp/'ggr(;g;%lg\l 1B IBC Under Sec 9 Page no. 10 missing 06/10/2020
UTM PACKAGING (INDIA)
PRIVATE LIMITED
objection-volume wise index not
DEVENDRA SINGH & ORS. Vs upload pages cut and not clear,
546 |0710102/02670/2020 M/S KV DEVELOPERS PRIVATE IBC under Sec 7 Somya Singh 4791-4802,4809,4813,4874,4910-
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LOYZ OIL PTE LTD Vs.
653 [0710102406262018/11 INTERLINK PETROLEUM COMPANY PETITION 1B IBC under Sec 7 wrong e fill need to IA file 13/10/2020
(IBC)/661(PB)2018
LIMITED
LOYZ OIL PTE LTD Vs.
654 10710102406262018/13 INTERLINK PETROLEUM COMPANY PETITION 1B IBC under Sec 7 wrong e fill need to IA file 13/10/2020
(IBC)/661(PB)2018
LIMITED
EDELWEISS ASSET
RECONSRUCTION CO LTD Vs. |COMPANY PETITION IB . .
655 |(0710200418112018/11 MARGRA INDUSTRIES (IBC)/866(PB)2018 IBC under Sec 7 true copy sign missed 13/10/2020
LIMITED
Anand Engineering Limited VS . .
656 |710000096902020 Prasad & Company (Projects | Caveat No pagination on Demand notice & 4) 1, 5 529
L pages not clear
Works) Limited
MUKESH AGGARWAL Vs sanja Company Application under any other Application every pages sign/4 to
657 [0710102/09830/2020 13Y | Application(Companies | PP Y CP/41/ND/2015 SUSHANT KUMAR PP ry pages sig 14/10/2020

choudhary

Act)

provisions- IBC

36,98 to 175/Blur page-174,175/89




ABHIPRA STEELTECH PVT LTD

Company Petition IB

page:70-89, 102-105 not clear &

658 (0710102/09829/2020 Vs SAFE TOWERS PVT LTD. (IBC) IBC Under Sec 9 pankaj yadav payment not received 14/10/2020
AMAZING INDIA T.V PRIVATE
659 |0710102/09515/2020 LIMITED Vs M/S Amazing India [Contempt Petition (IBC) [Rule 11 of NCLT, 2016 Rajiv Malik PLS DOC UPLOAD PROPERLY 10-05-2020
TV Pvt. Ltd.
The Verandas Apartment
Owners Association Vs M/S case type check PLEASE FILE IN 1o
660 (0710102/09734/2020 Saluja Construction Company Company Appeal (IBC) |[Rule 11 of NCLT, 2016 SONAL ANAND SEC 42 10-12-2020
Ltd
SHIV section wrong and case type wrong
KUMAR Vs. REGISTRAR OF : A .
661 |[71010208872020 COMPANIES NCT OF DELHI & Company Appeal v Rule 11 of NCLT Sec 252 (3) main case not mantion online pay
HARYANA
Moods Hospitality Private Interlocutory Application |Application under any other . . -
662 |0710102/09864/2020 Limited Vs (LB.C) provisions- IBC CP/IB/189/PB/2018 |Akhil goel sign mis-16 to 25 15/10/2020
Assistant Commissioner(ST) Interlocutory Application Cp
663 [0710102/09854/2020 Valluvarkottam Assessment ry ApP Sec 60(5) . Nil File not properly uploaded 15/10/2020
. . ) (1.B.C) (1IB)/378(PB)2017
Circle Vs Anil Kohli
Big Vacations Private Limited | Company Sec 252 (1) - By Government .
664 |0710102/09873/2020 Vs Registrar of Companies Appeal(Companies Act) |Body AVTAAR SINGH Wrong Section 15/10/2020
INTERLOCUTORY
665 ]0710102080902020/2 \Z/?\I;E':(R;\;ﬁli A‘IMITED Vs. APPLICATION Rule 11 of NCLT, 2016 wrong file attach petition also attach | 10-09-2020
(1.B.C)/3400(PB)2020
ANIL KHETERPAL Vs. INTERLOCUTORY Application under anv other
666 |0710102033512020/1 INNOVARI TECHNOLOGIES APPLICATION foF:/isions- IBC y index missed 13/10/2020
PRIVATE LIMITED (1.B.C)/1996()2020 P
INTERLOCUTORY
667 ]0710102035732020/1 VOGESH NAYAKVs. STATE APPLICATION Sec 60(2) true copy sign missed 13/10/2020

BANK OF INDIA

(1.B.C)/2199(ND)2020




LIC HOUSING FINANCE
PRIVATE LIMITED Vs. KV

COMPANY PETITION IB

668 |0710102169962019/8 | ol ohenc e (150)/236(ND)2020 IBC under Sec 7 INDEX MISSING 13/10/2020
LIMITED
BANK OF BARODA Vs. BRYS
669 |0710102410822018/16 |INTERNATIONAL PRIVATE  |COMPANY PETITIONIB |10 et sec 7 index missing 13/10/2020
(IBC)/892(PB)2018
LIMITED
SANJEEV MEMORIAL
FOUNDATION Vs. KAMRUP  [COMPANY PETITION IB _
670 |[0710102424522018/27 HOUSING PROJECTS PRIVATE |(IBC)/936(PB)2018 IBC under Sec 7 wrong filing 13/10/2020
LIMITED
PUNJAB NATIONAL BANK Vs. o
671 [0710120004512018/18  |M/S GENERAL POWER 83'2;22; (EE)TZIE(;N 1B Afof/"i‘sz?;:;“ under any other WRONG E FILE NEED TO IA FILE  |13/10/2020
COMPANY PVT. LTD. P
SONAL ANAND Vs. M/S
672 |0710102073632019/27  |INTERNATIONAL TRENCHING |COMPANY PETITIONIB |10 e sec 9 wrong filing 14/10/2020
(IBC)/889(ND)2019
PVT LTD
NUTRIONEX MANUFACTURERS | INTERLOCUTORY
673 |0710102086152020/1  |LIMITED Vs. STATE BANK OF [APPLICATION Sec 60(5) true copy sign missed 14/10/2020
INDIA AND ORS (1.B.C)/4041(ND)2020
INTERLOCATORY Application under any other
674 [0710102168932019/1  |AKHIL GOEL Vs. APPLICATION fo‘i/isions_ 1BC Y wrong e file need to IA file 14/10/2020
(1BC)/2875(PB)2019 [P
DISH TV INDIA LIMITED Vs.
675 |0710120001492018/11 |MACRO COMMERCE PRIVATE |COMPANY PETITIONIB /00 ) ier soc o wrong e fill need to IA file 14/10/2020
(IBC)/398(PB)2017
LIMITED
ELLIMETAL INDIA PRIVATE
LIMITED Vs. REGISTRAR OF |Company Petition IB . o .
676 (0710102/06301/2020 | vpaNIES NCT OF DELHI & |(180) IBC Section 59 page:90-93, 177, not clear 05-06-2020
HARYANA
: Interlocutory Application |Application under any other .
677 10710102/09950/2020 Rajesh Kumar Gupta Vs CP/1B/1411/ND/2019 |Rajesh Kumar Gupta |Small font-9 16-Oct-20

(1B.C)

provisions- IBC




VISHAL SETHI Vs COLLAGE

Interlocutory Application

No Index/No Pagination/no true

678 [0710102/09914/2020 GROUP INFRASTRUCTURE (LB.C) IBC Under Sec 9 (IB)/1108(ND)2019 |Shashwat Parihar copy sign/Pg-9 to 12 not clear,CASE
PVT. LTD. o TYPE WRONG
Interlocutory Application | Application under any other
679 |0710102/09880/2020 ANIL KOHLI Vs . CP/1IB/144/PB/2017 |ABHISHEK Anand Blur page-104 15-Oct-20
(1.B.C) provisions- IBC
680 |0710102/09882/2020  |Harvinder Kumar Jatana Vs g‘tBegwtOry Application ’;fofl“l;a;:’s” fgger any other | -o/15/004/PB/2018  |KOMAL ABROL Memo of party/supporting Affidavait |15-Oct-20
681 |0710102/09902/2020 Niil Infrgstructure pvt. Itd. Vs |Interlocutory Application Rule 11 of NCLT, 2016 CP/IB/560/PB/2018 |Anurag Bhatt Blur.page-12 & wrong scan/Proof of 15-0ct-20
Alchemist assets (1.B.C) service
ICICI BANK uncompleted document only form 1
682 [0710102/02686/2020 LTD. Vs. AVANTHA Company Petition 1B IBC under Sec 7 NA SNG PARTNER u Ioadp Y 19-Oct-20
HOLDING LIMITED P
RATANAPRAVA INDUSTRIES Income Tax Service DCIT Cell
PRIVATE LIMITED Vs. 4TH STK-7 Company list missing / Pages
683 [0710102/09264/2020 FLOOR IFCI TOWER 61 NEHRU Company Appeal Sec 252 (1) NA Achal Gupta Missing-111-114 / After-119 Wrong [19-Oct-20
Arrange Pgs / Annexure Every Pages
PLACE )
Sign
SHEFALI
684 [0710102/08103/2020 SINGH Vs. UNITECH Company Petition Sec. 73(4) Council Detail Missed in Index 19-Oct-20
LIMITED
UCO BANK Vs SHREE SHYAM |Interlocutory Application |Application under any other . Every pages sign mis-1 to 14/Blur At
685 [0710102/09960/2020 o)) 5 AND BOARD MILLS LTD. |(LB.C) provisions- IBC CP/1B/386/PB/2018  |Rohit sehgal Page-56,60,63,67,70 17-0ct-20
686 |0710102/09952/2020  |VIKRAM BAJAJ Vs Interlocutory Application | Application under any other | cp/15/353/ND/2019  [ABHISHEK Anand  |B1U" Page-186,276,277/smallfont- 1,5 601 50
(1.B.C) provisions- IBC 234
687 |0710102/09962/2020 IDBI BANK LIMITED Vs M/S Interlocutory Application | Application under any other CP/IB/386/PB/2018 |Rohit sehgal Sign mis-1 to 14/small font- 17-0ct-20

SANTOSH OVERSEAS LIMITED

(1B.C)

provisions- IBC

56,75,76/Blur Page-60,63,67,70




688

0710102/09969/2020

DENA BANK Vs RATHI SUPER

Interlocutory Application

Application under any other

CP/1B/1446/PB/2018

Blur Page-29 to 39

17-Oct-20

STEEL LIMITED (1.B.C) provisions- IBC
GYANESHWAR SAHAI Vs. Interlocutory Application under any other  |C.P. . . At

689 [0710102/09949/2020 GYANESHWAR SAHAI Application(IBC) provisions- IBC (IB)/597(ND)2018 Gyaneshwar Sahai Index missed 17-Oct-2020

. Interlocutory Application |Application under any other
690 [0710102/09985/2020  [Sanjay Gupta Vs Ice CP/IB/132/PB/2017 |NIPUN GAUTAM Small font-73,74 19-Oct-20
(1.B.C) provisions- IBC
691 [0710102/09989/2020  [Sanjay Gupta Vs Interlocutory Application | Application under any other | - 10507 /05/5017  |NIPUN GAUTAM Blur Page-21 to 29,33 to 38 19-Oct-20
(1.B.C) provisions- IBC

692 [0710102/09986/2020  |Ranjan Khanna Vs g‘tsrgcumw Application | . 605) CP/IB/2354/ND/2019 |Pushkar Taimni Blur page-20/Merge into one pdf | 19-Oct-20
ALCHEMIST ASSET COMPANY

693 |0710102094212019/9  |RECONSTRUCTION COMPANY [APPLICATION(IBC)/1161|Sec 60(5) TRUE COPY SIGN MISSING 22-09-2020
LTD. Vs. MANOJ GARG (PB)2019
JHARIPANI ESTATES PRIVATE |\ o
LIMITED Vs. REGISTRAR OF

694 |0710102075842020/1 APPEAL(COMPANIES  |Sec 252 (1) pg- 12 13 16 not clear 14-10-2020
COMPANIES DELHI AND ACT)/345(ND}2020
HARYANA
RAVINDER PAL SINGH LAMBA -

695 [0710102000722018/10 |Vs. SATKAR AIR CARGO ﬁﬁg?@gf(isgﬁ'“ 1B Aforzll'igfot:;“ under any other \F"{EI?NG DOCUMENT NEED TOIA 145 16,9020
SERVICES PRIVATE LIMITED P
GREEN EDGE BUILDTECH LLP

696 |0710102003762019/11 |Vs. AADHAAR SHRI (CI(;!)F;’I\%(;';T)IZBI%N 1B |1BC Under Sec 9 WRONG E FILE NEED TO IAFILE  [15-10-2020
INFRATECH PRIVATE LIMITED
STATE BANK OF INDIAVs. | COMPANY Aoplication under anv ofher

697 |0710102007762020/1  |CENTURY COMMUNICATION [APPLICATION(IBC)/564( | PP'< y WRONG E FILE NEED TO IAFILE  [15-10-2020
LIMITED PB)2020 provisions- IBC




SANJEEV MEMORIAL COMPANY
698 10710102015782020/2 FOUNDATION Vs. KAMRUP APPLICATION(IBC)/1117|Sec 60(5) no index document not in proper 15-10-2020
HOUSING PROJECTS PVT LTD |(PB)2020
KAILASH NATH BHANDARI Vs. |COMPANY PETITION IB
699 |(0710102061132020/2 ALCOBEX METALS LIMITED (IBC)/874(PB)2020 IBC under Sec 7 pg-24 25 26 not clear 15-10-2020
INTERLOCUTORY
700 |0710102066122020/6 ﬁggﬁ?ﬁvﬁpﬁs’*ﬂ)ﬁm) APPLICATION Sec 60(5) PAGE-17 18 21 NOT CLEAR 15-10-2020
(1.B.C)/2782(ND)2020
SUNDRM CONSULTANTS PVT
LTD Vs. THREE C COMPANY PETITION IB |IBC under Sec 7,Rule 11 of
701 |0710102068082020/3 PROPERTIES PRIVATE (IBC)/849(PB)2020 NCLT, 2016 INDEX MISSING 15-10-2020
LIMITED
ALCATEL-LUCENT INDIA CA(A) MERGER AND
702 ]0710102081932020/1 LIMITED Vs. REGISTRAR OF |AMALGAMATION(COMP |Sec. 230-232, Sec 234 page end signatures missing 15-10-2020
COMPANIES NCT ANIES ACT)/7(ND)2020
SORSULDEISAC e [TEROCUTOR
703 [0710102090162020/1 . . APPLICATION Sec 60(5) wrong document need to IA file 15-10-2020
M/S SHIVKALA DEVELOPERS (1.B.C)/4038(ND)2020
PVT. LTD. o
INTERLOCUTORY
704 10710102094632020/1 iJAP"\‘YJ?(TJI\C/I?QKI;QEIﬁFSI—I Vs. APPLICATION Sec 60(5) WRONG E FILE NEED TO IA FILE 15-10-2020
(1.B.C)/4280()2020
INTERLOCUTORY Application under any other
705 |0710102096132020/1 KHEM CHAND GUPTA Vs. APPLICATION Eopzlisions- IBC Y wrong document need to IA file 15-10-2020
(1.B.C)/4333(ND)2020 |
KIRAN MALHOTRA Vs. M/S.
706 10710120007932018/2 ALCHEMIST TOWNSHIP INDIA COMPANY PETITION 1B IBC under Sec 7 WRONG E FILE NEED TO IA FIE 15-10-2020
LTD (IBC)/1082(PB)2018
M/S. PANIPAT TEXO FABS PVT.
707 10710120008412018/12 LTD. Vs. M/S. EXCLUSIVE COMPANY PETITION 1B IBC Under Sec 9 wrong document need to IA file 15-10-2020

OVERSEAS PVT. LTD.

(IBC)/1106(ND)2018




IMP

EX SERVICES INDIA

COMPANY PETITION IB

Application under any other

708 [0710200000062017/14 PRIVATE LIMITED Vs. SSMP . WRONG E FILE NEED TO IA FILE 15-10-2020
INDUSTRIES LIMITED (IBC)/495(ND)2017 provisions
M/S. INOX LEISURE LTD. Vs.
COMPANY PETITION IB TWO AFFIDAVIT FILE IN ONE
709 ]0710200409692018/4 [41{; A TO Z BARTER PVT. (IBC)/643(ND)2018 IBC Under Sec 9 FILLING 15-10-2020
M/S. J.M. KAPOOR & CO Vs. |COMPANY PETITION IB WRONG DOCUMENT NEED TO IA
710 |0710200411282018/14 M/S. NOVEX PVT. LTD. (IBC)/623(ND)2018 IBC Under Sec 9 FILE 15-10-2020
M/S. J.M. KAPOOR & CO Vs. [COMPANY PETITION IB WRONG DOCUMENT NEED TO IA
711 ]0710200411282018/15 M/S. NOVEX PVT. LTD. (IBC)/623(ND)2018 IBC Under Sec 9 FILE 15-10-2020
M/S. J.M. KAPOOR & CO Vs. |COMPANY PETITION IB WRONG DOCUMENT NEED TO IA
712 |0710200411282018/16 M/S. NOVEX PVT. LTD. (IBC)/623(ND)2018 IBC Under Sec 9 FILE 15-10-2020
M/S NOBLE COOPERATIVE
713 ]0710200411862017/7 BANK LTD. Vs. M/S SHIVKALA E:IOBI\CI])%EJ(;ED-;IZEISN 1B IBC under Sec 7 WRONG FILING 15-10-2020
DEVELOPERS PVT. LTD.
VINAYAK ADVERTISING Vs.
714 0710200412652017/12 RAJESH GEMS AND JEWELS COMPANY PETITION I8 IBC Under Sec 9 WRONG DOCUMENT NEED TO IA 15-10-2020
(IBC)/546(ND)2017 FILE
PVT LTD
MUSADDI LAL KISHAN LAL Vs. [COMPANY PETITION IB WRONG DOCUMENT NEED TO IA
715 ]0710200412802017/8 RAM DEV PVT LTD (IBC)/178(PB)2017 IBC Under Sec 9 FILE 15-10-2020
M/S RANJIT DAS Vs. MSX COMPANY PETITION IB
716 |0710200423482018/31 MALL PVT. LTD. (IBC)/334(ND)2018 IBC under Sec 7 WRONG FILING 15-10-2020
SIEABILOTEGIAT conpa
717 0710102006922019/11 COMPANIES. NCT OF DELHI APPEAL(COMPANIES Sec 252 (3) WRONG E FILE NEED TO IA FILE 16-10-2020
ACT)/233(ND)2019

AND HARYANA




GSJ ENVO LIMITED Vs.

COMPANY

Application under any other

718 [0710102015722020/1 GOODWILL APARTMENTS PVT. |APPLICATION(COMPANI FOViSIONS incomplete documents 16-10-2020
LTD. ES ACT)/153()2020 P
RAJASTHAN STATE
INDUSTRIAL DEVELOPMENT  [INTERLOCUTORY
719 |0710102073342020/1 AND INVESTMENT APPLICATION Sec 52 (5) wrong e file need to IA file 16-10-2020
CORPORATION LIMITED AND |(1.B.C)/2975()2020
ORS. Vs. UTTAR
SONAL ANAND Vs. M/S
720 [0710102073632019/31 INTERNATIONAL TRENCHING COMPANY PETITION I8 IBC Under Sec 9 WRONG E FILE NEED TO IA FILE 16-10-2020
(IBC)/889(ND)2019
PVT LTD
VISHAL SETHI Vs. COLLAGE
721 (0710102082802019/6 GROUP INFRASTRUCTURE COMPANY PETITION 18 IBC Under Sec 9 WRONG FILLING NEED TO IA FILE |16-10-2020
(IBC)/1108(ND)2019
PVT. LTD.
SIMRAN KAUR Vs.
722 10710102082872020/1 ENTERTAINMENT CITY COMPANY PETITION 1B IBC under Sec 7 wrong filing 16-10-2020
(IBC)/965(PB)2020
LIMITED
KIRAN MALHOTRA Vs. M/S.
723 |0710120007932018/3 ALCHEMIST TOWNSHIP INDIA COMPANY PETITION I8 IBC under Sec 7 WRONG E FILE NEED TO IA FILE 16-10-2020
D (IBC)/1082(PB)2018
Girish Kumar Sahni Vs R.S. Ajit - - . .
. ; Interlocutory Application |Application under any other  |C.P. Girish Kumar Sahni ) A
724 (0710102/09963/2020 izgh & Co. (Automotives) Pvt. (LB.C) provisions- IBC (IB)/1499(PB)2019  |IRP page no 44-45 17-Oct-2020
Seema Buildtech Private Company
725 |0710102/10015/2020  |Limited Vs REGISTRAR OF | Application(Companies g‘;‘é 252 (3) - By Government Prashant Gupta section wrong 20-0ct-20
COMPANIES NEW DELHI Act) Y
VIKAS BISHNOI VS ASHOK ;
726 |710000098402020 KUMAR GUPTA Caveat NCLT form 3C missed
727 1710000096452020 Nexgen Fluoropolymers Pvt. Caveat NCLT form 3C missed/proof of

Ltd VS Sanjeev Jain

service missed




STANFORD PARK INFRATECH

Company Petition

Judication Haryana according to

728 |(0710102/09719/2020 PRIVATE LI.MITED YS Registrar (Companies Act) Sec 252 (3) Nitin Grover Company Master Data 10-12-2020
Of Companies Delhi
Preeti W/o Sunil Arora Vs Company Petition . Form 11 missed and Brief Synopsis .

729 ]0710102/07487/2020 UNITECH. Ltd (Companies Act) Sec. 73(4) Sandeep Mishra & List of Dates missed 29-07-2020
Santosh Kumari W/o Ram Lal |Company Petition . Form 11 missed and Brief Synopsis e

730 |0710102/07488/2020 Khurana Vs UNITECH. Ltd (Companies Act) sec. 73(4) Sandeep Mishra and List of dates Missed 29-07-2020

731 [0710102/09200/2020 SANJEEV AHUJA V Interlocutory Application under any other KARAN MALHOTRA  |20-31,53 not clear page online pa

Application(IBC) provisions- IBC ! pag pay
Case Type Wrong / File Not Properly

Zlato Business Solutions P Itd  |Company Petition Uploaded / Merge Into One PDF /

732 10710102/08302/2020 Vs Registrar of Companies (Companies Act) Sec 252 (1) NIL Jurisdiction Haryana according to 28/08/2020

Master Data

RANGBARSHI PROJECTS PVT |Company Petition IB PSL ADVOCATES AND |page:49-51, 57, 65, 76, etc (typed

733 0710102/06591/2020 LTD Vs VIPUL LTD (IBC) IBC under Sec 7 SOLICITORS copy) 24/06/2020
RKACA & Associates LLP Vs
TFM FASHION AND Company Petition IB objection-claim amount less than 1

734 (0710102/10014/2020 ENTERTAINMENT INDIA (IBC) IBC Under Sec 9 Karan Valecha crore 20/10/2020
PRIVATE LIMITED
PANASONIC AVC NETWORKS [Company Petition P . na.

735 ]0710102/06354/2020 INDIA COMPANY LIMITED Vs |(Companies Act) Sub-Section (1) Of Section 66. KARAN MALHOTRA  |ONE PAGE NOT CLEAR 06-08-2020

Interlocutory Application under any other |C.P. ) .

736 |[0710102/09951/2020 REKHA SHARMA Vs. Application(IBC) provisions- IBC (IB)/364(ND)2019 95,298-305 not clear page offline pay
IMPERIAL FASTNERS PRIVATE

737 ]0710102128042019/13  |LIMITED Vs. SOLVEN POWER COMPANY PETITION 18 IBC Under Sec 9 DOCUMENT INCOMPLETE 24/09/2020

SYSTEMS PRIVATE LIMITED

(IBC)/2413(ND)2019




HONEST MACHINERY PVT LTD

COMPANY PETITION IB

738 [0710102087092020/1 Vs. VSM VENTURE CONTROL IBC Under Sec 9 need to upload in one volume 28/09/2020
SYSTEMS PRIVATE LIMITED (IBC)/939(ND)2020
EDELWEISS ASSET
RECONSRUCTION CO LTD Vs. |COMPANY PETITION IB page end signature missingneed to
739 |(0710200418112018/15 MARGRA INDUSTRIES (IBC)/866(PB)2018 IBC under Sec 7 IA file 16/10/2020
LIMITED
owsmess SO NEREe
740 10710102017952020/1 INFRASTRUCTURE AND ANIES Sec. 230-232 - Second Motion PAGE LIMIT 200 19/10/2020
OTHERS Vs. ACT)/36(ND)2020
M/S RANJIT DAS Vs. MSX COMPANY PETITION IB
741 |0710200423482018/34 MALL PVT. LTD. (IBC)/334(ND)2018 IBC under Sec 7 PAGE LIMIT 200 19/10/2020
ZICO ENVIRONMENTAL COMPANY
742 10710102069102020/1 SOLUTIONS PVT. LTD Vs. APPLICATION(COMPANI (Rule 32 TRUE COPY SIGN MISSING 20/10/2020
SHIKHA SINGHAL ES ACT)/379(ND)2020
A. C. GOEL PAPER
DISTRIBUTING CO. PVT. LTD. |COMPANY PETITION IB DOCUMENT INCOMPLETE/Index
743 |0710102077352019/15 |\ \VEBTECH PACKAGING  |(IBC)/984(ND)2019 | oC Under Secd Missing/Pagination 20/10/2020
(INDIA) PVT. LTD.
INTERLOCUTORY Application under any other
744 10710102090942020/2 MANSIJ ARYA Vs. APPLICATION foalisions- IBC Y NEED TO IA FILE 20/10/2020
(1.B.C)/4054(ND)2020 P
INTERLOCUTORY
745 |0710102085072020/1 m'\é?XH SINGH Vs. VIVEK APPLICATION #NAME? NEED TO IA FILE 21/10/2020
(1.B.C)/4097()2020
INTERLOCUTORY Application under any other
746 10710102088532020/1 ABHISHEK ANAND Vs. APPLICATION foF:/isions- IBC Y NEED TO IA FILE 21/10/2020
(1.B.C)/3904(PB)2020 P
NORTHERN ARC CAPITAL INTERLOCUTORY Aoplication under anv other
747 |0710102093662020/1 LIMITED Vs. FIVE CORE APPLICATION PP Y NEED TO IA FILE 21/10/2020

ELECTRONICS LIMITED

(1.B.C)/4192(ND)2020

provisions- IBC




DYNACON PROJECTS PVT.

COMPANY PETITION IB

748 [0710102113592019/9  |LTD. Vs. TODAY HOMES AND IBC Under Sec 9 TRUE COPY SIGN MISSED 21/10/2020
INFRASTRUCTURE PVT. LTD, |(1BCY/2130(ND)2019
PUNJAB NATIONAL BANK Vs. o
749 |0710120004512018/19  |M/S GENERAL POWER ﬁ‘;’g}gg‘; (gg)TngigN 1B AfoF:/“i(s:?(::;n under any other NEED TO IA FILE 20/10/2020
COMPANY PVT. LTD. P
ELECTRONICTENDER.COM | (/s iee cre
(INDIA) PRIVATE LIMITED Vs. | ) &yt o
750 [0710102012202020/4  |ASSOTECH MOONSHINE ANIES Sec. 230-232 - Second Motion WRONG DOCUMENT 21/10/2020
URBAN DEVELOPERS PVT. |/ o000
LTD.
MR. NEERAJ PANDITA Vs. S3
751 |0710102034682018/12 |ELECTRICAL & ELECTRONICS E:Icé'\c")"/‘z\gg(;ggg\' 1B |18C under sec 7 NEED TO IA FILE 21/10/2020
PRIVATE LIMITED
NORTHERN ARC CAPITAL INTERLOCUTORY Aoplication under anv ofher
752 [0710102093662020/2  |LIMITED Vvs. FIVE CORE APPLICATION fo‘i/isions_ 1B Y NEED TO IA FILE 21/10/2020
ELECTRONICS LIMITED (1.B.C)/4192(ND)2020 |
. CASE TYPE WRONG PLEASE SELECT
753 [0710102/10010/2020 ggﬁw:gg&;oglj Vs E?tgrgcumry Application | ¢ 5 cp/117(PB)2019 TSN RAJA COMPANY APPLICATION YOUR 20-Oct-20
B MAIN CASE IS COMPANY ACT
HCK INFRATECH PRIVATE Company sign missed in application page no
LIMITED Vs REGISTRAR OF N . 12 not clear 29-31 page numbering A
754 10710102/10047/2020 COMPANIES NCT OF DELHI 7 ﬁgtp)llcatlon(mmpanles Rule 11 of NCLT Appeal/126(ND)2020 [ANAND VARMA not clear affidavit date and 20-Oct-2020
HARYANA supporting affidavid date missmatch
KIRAN MALHOTRA Vs M/S. Interlocutory Application
755 |0710102/10051/2020  |ALCHEMIST TOWNSHIP INDIA | /"0 y AP Sec 60(5) 21/10/2020 Prashant Jain affidavit verification back date 21-0ct-2020
LTD. B
756 [0710102/10042/2020  |Debashis Nanda Vs Interlocutory Application | 5, CP. Debashis Nanda age no 47 , 115 page cut 20-0ct-2020
(LB.C) (1B)/923(ND)2019 pag + 11 pag
PARTHA SARATHY SARKAR Vs
) - . Interlocutory Application |Application under any other PARTHA SARATHY main case not showing and affidavit ., -
757 |0710102/10059/2020 Innovari Technologies Private (LB.C) provisions- IBC SARKAR not verified 13-Oct-2020

Limited




. Interlocutory Application |Application under any other  |C.P. . . :
758 10710102/06629/2020 Anil Tayal Vs (LB.C) provisions- IBC (IB)/2380(ND)2019 Anil Tayal Page. 49 not clear 19-June-2020
759 [0710102/09464/2020  [Nilesh Sharma Vs Company Application under any other Nilesh Sharma Main case not link and case type 114 v 5070
Application(IBC) provisions- IBC wrong
MR. BHANU RAM Interlocuto Application under any other |C.P MAIN CASE NO WRONG PLEASE
760 0710102/10019/2020 SAHU Vs. HBN DAIRIES AND A IicationgBC) fori/isions- IBC Y (I.B)./547(PB)2018 NA CORRECT ARRANEGE ,PLEASE
ALLIED LIMITED PP P SUBMIT YOUR DD
SP TOWNPLANNER PRIVATE cp PRIYOJEET INDEX WRONG PAGINATION
761 | 0710102/09584/2020 LIMITED Vs. VRP C.P. (IB)/2765(ND)2019 |Rule 11 of NCLT, 2016 (I.B)'/2765(ND)2019 CHATTERJEE MISSED PAGE NO 7 TO 13,15 - 18
BUILDTECH PRIVATE LIMITED NOT CLEAR
ASANSOL DURGAPUR Interlocutory cp
762 1710102/09216/2020 DEVELOPMENT AUTHORITY Application(IBC) Sec 60(5) (IB)/1935(PB)2019 MADHURIMA DAS marge in to file one pdf online pay
Vs. ICICI B
VARDAN ASSOCIATES
763 0710102/10007/2020 PRIVATE LIMITED Vs. Company Application Rule 11 of NCLT CP/60(ND)2020 SHASHANK TANDON Ei\%'\é l\lcz)szEEoIT7AIZPOI:I'ICCAI_EA()F{N online pay
REGISTRAR OF COMPANIES ’
Company Memo of parties/True copy sign
764 (0710102/10093/2020 kashyap sikdar & co Vs Application(Companies |Rule 11 of NCLT CP/01(ND)2018 Aditi Sharma missed P Py si9 22-10-2020
Act)
Company Memo of parties/True copy sign
765 (0710102/10094/2020 kashyap sikdar & co Vs Application(Companies |Rule 11 of NCLT CP/84(ND)2018 Aditi Sharma missed P Py sig 22-10-2020
Act)
766 |0710102/10022/2020 | Ms. Deepika Bhugra Prasad vs |Mteriocutory Application | Application under any other g 1375 Npo018 [NA PG-27 to 40/54 to 56 not clear  |20-10-2020
(1.B.C) provisions- IBC
Baru Mal Vinod Kumar Vs Compan Application under any other
767 10710102/02323/2020 Amira Pure Foods Private pany PP Y (IB)/846(ND)2018  |Anurag Bhatt Wrong case type/proof of service 20-10-2020

Limited

Application(IBC)

provisions- IBC




RKACA and Associates LLP Vs

Company Petition IB

768 [0710102/10018/2020 TFM Fashion and (IBC) IBC Under Sec 9 himesh thakur claim amount less than 1 Cr 20/10/2020
Entertainment India Pvt. Ltd.
RAJINDER MEHTA Vs PROSPER|Company Petition IB page cut- 54,55,61,158,174 not
769 (0710102/08929/2020 CHANNEL LIFE SCIENCE INDIA |(IBC) IBC Under Sec 9 SANDEEP SHARMA clear 17/09/2020
770 [0710102/10095/2020  |kashyap sikdar & co Vs Contempt Rule 11 of NCLT CP.N0.427/2017 Aditi Sharma Case Type Wron 22/10/2020
yap Petition(Companies Act) o P 9
MS. SHWETA SINGH Vs 1. Compan Sec 252 (3) - By Government
771 10710102/10096/2020 Registrar of Companies NCT of pany . y PAWAN SHARMA Wrong Section / Page Cut-64 22/10/2020
) Appeal(Companies Act) [Body
Delhi and Haryana
AMBIENCE COMMERCIAL
772 10710102001362019/24 DEVELOPERS PVT. LTD vs JOT IBC Under Sec 9 Wrong case type/Wrong Doc. 15-10-2020
IMPEX PVT. LTD..
M/S JANKI PARSHAD &
COMPANY THROUGH ITS
773 10710102084802019/11 PROPRITOR- VIJAY KUMAR IBC Under Sec 9 Wrong case type/Wrong e-filed 12-10-2020
GUPTA vs SAURABH (INDIA)
PRIVATE LIMITED
774 |0710102151742019/1  |YOGESH KUMAR GUPTA Application under any other Wrong case type/Wrong e-filed 14-10-2020
provisions- IBC
STATE BANK OF INDIA vs M/S.
775 |0710120007702018/37 |SHREE SHYAMIJI AGRICO IBC under Sec 7 Wrong case type/Wrong e-filed 12-10-2020
EXPORTS PVT. LTD.
BAL PRATAP SRIKENT vs Sec 33(1) (b) (i) to (iii) r/w ~ e
776 |0710200445342018/3 INTEGRATED CAPS PVT. LTD. Sec 33(3) Wrong case type/Wrong e-filed 10-10-2020
PAISALO DIGITAL LIMITED Vs Company Petition IB
777 10710102/02656/2020 CHAHAL PARIVAHAN PRIVATE pany Rule 11 of NCLT, 2016 harshal wrong section & case type wrong 28/02/2020

LIMITED

(IBC)




Five Ess Precision Components

Company Petition IB

page: 34, 88-95 blur (all pdf blur),

778 10710102/10131/2020 Private Limited Vs Hema IBC Under Sec 9 JEETENDER GUPTA . 23/10/2020
. . L (IBC) demand notice not as Performa
Automotive Private Limited
-~ PG- 7 wrong arranged/pg-9
779 |0710102/10035/2020 EEE INFRTECH PLTD Vs E?tgrgcumry Application | 60(5) 1B-117/PB/2019 TSN RAJA translation/Pg-35,36 not clear/main [20/10/2020
- case no. wrongly mentioned
Assistant Commissioner(ST) - . N
780 [0710102/10087/2020  |Valluvarkottam Assessment | IMteriocutory Application o g 5 (1B)/378(PB)2017  |NA NO index/NO pagination/No 21/10/2020
) . - (1.B.C) Affidevit/ No payment
Circle Vs Anil Kohli
YES BANK LIMITED Vs. Interlocutory C.P. 83-84,35-40,149-159,227 not clear .
781 |0710102/10033/2020 SURESH KUMAR JAIN Application(IBC) Sec 60(5) (1B)/1731(ND)2019 NEERAJ YADAV bage online pay
RADIANCE FLUID HANDLING
EQUIPMENTS PRIVATE COMPANY PETITION IB
782 0710102021062020/1 LIMITED Vs. RDEVIS (IBC)/567(ND)2020 IBC Under Sec 9 pg 33 not clear 22/10/2020
ENGINEERS PRIVATE LIMITED
CP(AA) MERGER AND
R SYSTEMS INTERNATIONAL |AMALGAMATION(COMP .
783 (0710102071312020/2 LIMITED Vs. ANIES Sec. 230-232 - Second Motion PAGE 18 TRANSLATE 22/10/2020
ACT)/53(ND)2020
COMPANY
784 10710102092202020/1 \I/RVE/-\GSIAS';I'R?:ROE?: I(-ITODM\F/;NIES APPLICATION(COMPANI [Rule 11 of NCLT INDEX MISSING 22/10/2020
ES ACT)/571(ND)2020
INTERLOCUTORY Application under any other
785 (0710102096132020/2 KHEM CHAND GUPTA Vs. APPLICATION Eorzlisions- IBC y NEED TO IA FILE 22/10/2020
(1.B.C)/4333(ND)2020 |P
SHAGUN SHARMA Vs. M/S
786 [0710102122702019/6 KARE PARTNERS GROUP 8%!;22;;;3;1001'; 1B IBC Under Sec 9 TRUE COPY SIGN MISSING 22/10/2020
INDIA PVT. LTD.
SURINDER MANCHANDA Vs. KI;IEEIE(?AL';F\FOEI\(I)(E(S)MPANI Application under any other
787 (0710200714362018/15 NOSOLAR INTERNATIONAL ES pforz/isions Y NEED TO IA FILE 22/10/2020

LIMITED

ACT)/1213212(ND)2018




Care Security Private Limited

Company

788 (0710102/10212/2020 . . Application(Companies |Rule 11 of NCLT RAKESH WADHWA main case not link TO Application.  [26-Oct-2020
Vs Registrar of Companies Act)
Company Application under any other Wrong case type/ true copy sign
789 (0710102/10089/2020 RAM NIWAS GUPTA Vs S . (IB)/894(ND)2019  [ARVIND KUMAR . 21/10/2020
Application(IBC) provisions- IBC missed
Sandeep Kumar Bhatt Vs Ramit | Interlocutory Application |Application under any other g
790 |(0710102/10098/2020 Rastogi (LB.C) provisions- IBC (IB)/210(ND)2017 NA Wrong document ( wrong e-filed ) |22/10/2020
MUKUL JAIN Vs. B NAGA Interlocutory C.P. .
791 [0710102/09420/2020 BHUSA Application(IBC) Sec 60(5) (IB)/893(ND)2018 Shashwat Anand PG 20,29,30 NOT CLEAR online pay
NAVNEET KUMAR GUPTA Application under any N C.P. .
792 10710102/09448/2020 Vs, other provisions- IBC Interlocutory Application(IBC) (IB)/451(PB)2018 ABHISHEK Anan 45,46,47,48 NOT CLEAR online pay
793 0710102/09966/2020 LTS?‘-I!IIEII; II\\IIEOTECH PRIVATE Company Application Rule 154, NCLT 2016 g'P'( )/67(PB)202 ABHISHEK SETH section wrong online pay
Application under any - C.P. 157-174 not clear page 275 .
794 | 0710102/09898/2020 ANIL KOHLI Vs other provisions- IBC Interlocutory Application(IBC) (IB)/378(PB)2017 ABHISHEK Anand TRANSLATE online pay
. Interlocutory C.P. .
795 |710102100412020 JITESH GUPTA Vs. Sunil Kumar Application(IBC) Sec 43(1) r/w Sec 44 (1) (IB)/1018(ND)2018 NEERAJ SHARMA pg-13 not clear online
G S BEDI Vs. SATYA PRAKASH [Interlocutory C.P. RKG LAW .
796 710102100272020 GUPTA Application(IBC) Sec 60(5) (IB)/375(PB)2018 ASSOCIATES page 59 cut page online
Dharmender Kumar Gupta Vs. |Interlocutory C.P. . .
797 |710102099302020 M/S MSX MALL PVT LTD Application(IBC) Sec 60(5) (IB)/334(ND)2018 Dhruv Gupta service to all respondent online




Forgings Pvt Ltd Vs. Indiabulls |Interlocutory Rule16(d),NCLT Rules,2016 |C.P. . .
798 1710102098962020 Housing Finance Limited Application(IBC) IBC (IB)/455(PB)2017 Sajeve Bhushan WRONG SECTION online
799 |0710102/10132/2020 gﬁpégf?g;;g:i%vosl\lvum E?tgrgcumry Application | 60(5) (1B)/984(ND)2018  |RISHI KAPOOR True copy sign missed 23-10-2020
sanju kumar Vs Satyam Drugs |Interlocutory Application |Application under any other . e
800 (0710102/10133/2020 Private Ltd (LB.C) provisions- IBC (IB)/1177(ND)2019 |NA NO pagination 23-10-2020
Sec. 169(4),Sec. 241(1),Sec.
) . 242(4),Sec. 243(1) o
Ashmeet Singh Vs MSD Company Petition L . .. Hindi Page no 173 to 175, Not clear
801 [0710102/09825/2020 Telematics Private Limited (Companies Act) (b),Apleca_tlpn under fany. Suchinto Chatteriji page 354 to 358 23/10/2020
other provisions ,Application
under any other provisions
802 |0710102/10098/2020 RS:SI'DTEE;S%%AR BHATT Vs. ggl‘i'rcztrf\;‘i;::;rg(‘:y Interlocutory Application(IBC) 22 to 27,18,19 not clear page online pay
M/s GSK & Associates LLP Vs |Company Petition COMPANY PETITION
803 10710102/10189/2020 Aqualite Industries Pvt. Ltd. (Companies Act) Rule 11 of NCLT NO. (IB) 113 of 2020 Anurag Bhatt Case Type Wrong 24/10/2020
CORE BUILDWELL PRIVATE
LIMITED Vs. NEW INDIA Interlocutory C.P. .
804 [0710102/09957/2020 CITY DEVELOPERS PRIVATE | Application(IBC) Sec 60(5) (IB)/834(PB)2020 SUMESH DHAWAN Blur Page-1,2 online pa
LIMITED
805 |0710102/10128/2020 SR::é”dra Kumar Mintri Vs ajay E?tgrgcumry Application | 50(1) E:I.I';)' j023pB)201s  |APOORV AGARWAL  |application need to merge in one pdf|1-224
MEHTA SYNTHETIC PRIVATE COMPANY
LIMITED Vs. REGISTRAR OF NEED TO FILE SAPERATE
806 |7.10102E+14 COMPANIES NCT OF DELHI & ﬁgfglfg&%sgyzlgs Sec 252 (3) ADDITIONAL FILE 17/08/2020
HARYANA
MONTEREAUX RESORTS PVT. [COMPANY
807 |0710102084352020/3 LTD. Vs. ASCOT HOTELS AND |APPLICATION(COMPANTI |Rule 11 of NCLT true copy sign missed 10-06-2020

RESORTS PRIVATE LIMITED

ES ACT)/459(ND)2020




RAJASTHAN STATE

INDUSTRIAL DEVELOPMENT | INTERLOCUTORY
808 |0710102073342020/1  |AND INVESTMENT APPLICATION Sec 52 (5) NEED TO FILE SAPERATE FILE  |16/10/2020
CORPORATION LIMITED AND |(1.B.C)/2975()2020
ORS. Vs. UTTAR
GANDHARV GOYAL Vs. COMPANY PETITION
809 |0710102090312020/7  |SYNAPSICA TECHNOLOGIES ~|(COMPANIES Sec. 241(1),Sec. 242(4) NEED TO SAPERATE FILLING 23/10/2020
PRIVATE LIMITED ACT)/119(ND)2020
COMPANY o
810 |0710102000452020/1  |? .V RESTAURANT PRIVATE 1, op 1eaTION(IBC)/169( |/\PPlication under any other NEED TO IA FILE 26/10/2020
LIMITED Vs. provisions- IBC
ND)2020
COMPANY PETITION IB
811 [0710102134622019/6  |TAIPACK LTD Vs. (180)/2574(ND)2019 |TEC Under Sec 10 NEED TO IA FILE 26/10/2020
B.K.M.METAL & ALLOYS PVT
812 |0710102033182020/1  |LTD Vs. AMAN HOSPITALITY ﬁ‘;“é’;@g&;g;&%’“ 1B | I8¢ Under Sec 9 INDEX MISSED 27/10/2020
PRIVATE LIMITED
SONAL ANAND Vs. M/S
813 |0710102073632019/33 |INTERNATIONAL TRENCHING |COMPANY PETITIONIB |10 ;4o soc g NEED TO IA FILE 27/10/2020
(IBC)/889(ND)2019
PVT LTD
BAJAJ RUBBER COMPANY
814 |0710102074092019/6  |PVT.LTD. Vs. CAPITAL AUTO ﬁg?;ggg(;gglg” 1B | I8¢ Under Sec 9 NEED TO IA FILE 27/10/2020
RUBBER PRODUCTS PVT. LTD.
V.K. REALTECH LIMITED Vs. |COMPANY
815 |0710102079582019/4  |MORPHEUS DEVELOPERS PVT |APPEAL(COMPANIES  |Sec 252 (3) 10 26 29 31 32 34 NOT CLEAR  |27/10/2020
LTD ACT)/367(ND)2019
PANKAJ KHETAN V. INTERLOCUTORY
816 |0710102083432020/3  |EMPLOYEE PROVIDENT FUND |APPLICATION Sec 60(5) NEED TO IA FILE 27/10/2020
ORGANISATION (LB.C)/3837(ND)2020
A ST o e
817 |0710102084302019/8 | JUTES Ve BES T AMALGAMATION(COMP |Sec. 230-232 - Second Motion TRUE COPY SIGN MISSED 27/10/2020
ANIES ACT)/77(PB)2019

TECHNOLOGIES PVT LTD




SHRI GARUNA MANAGEMENT

COMPANY PETITION IB

818 |0710102087072020/3  |SERVICE PVT. LTD Vs. IBC Under Sec 9 23 91 93-138 NOT CLEAR 27/10/2020
AMRITSAR MSW LIMITED (IBC)/940(ND)2020
INFRA ALLIANCE PRIVATE
819 |0710102091312020/1  |LIMITED Vs. M/S VIPUL COMPANY PETITION 1B 1,5 oo ction 59 INDEX MISSED 27/10/2020
(IBC)/994(ND)2020
LIMITED
SUNIL MALU SOLE
PROPRIETOR M/S INTERLOCUTORY
820 |0710102098482020/1  |MAHESHWARI TRADERS Vs.  |APPLICATION Sec 60(5) INDEX MISSING 27/10/2020
SUBHASH KUMAR KUNDRA RP |(1.B.C)/4682()2020
FOR M/S CLC INDUSTRIES
INTERLOCUTORY
821 |0710102099832020/1 ELI?IEI;JSF?SII?D\Y;' L?EVIM APPLICATION Sec 60(5) INDEX MISSED 27/10/2020
it (1.B.C)/4554()2020
KIRAN MALHOTRA Vs. M/S.
822 |0710120007932018/4  |ALCHEMIST TOWNSHIP INDIA |COMPANY PETITIONIB 1,5 o sec 7 NEED TO IA FILE 27/10/2020
o (IBC)/1082(PB)2018
STANDAR CHARTERED BANK
823 |0710200417362018/31  |Vs. WOOLWAYS INDIA COMPANY PETITION 1B 1,5 |\ der Sec 7 NEED TO IA FILE 27/10/2020
(IBC)/29(ND)2018
LIMITD
STANDAR CHARTERED BANK
824 |0710200417362018/32  |Vs. WOOLWAYS INDIA COMPANY PETITION 1B |5 || jer Sec 7 NEED TO IA FILE 27/10/2020
(IBC)/29(ND)2018
LIMITD
M/S SYSTEM OVERSEAS Vs.
825 |0710102032622020/4  |BOBIERI CREAZON FASHION 8%'2;‘;2‘; (;ED;IZBIZ%N 18 |18C Under Sec 9 INDEX MISSING 28/10/2020
ACCESSORIES PVT/ LTD.
M/S SYSTEM OVERSEAS Vs.
826 |0710102032622020/5  |BOBIERI CREAZON FASHION (CI(;!)F;;\S; (;';T)IZBIZ%N 18 |1BC Under Sec 9 INDEX MISSING 28/10/2020
ACCESSORIES PVT/ LTD.
BINGE CAFE CONCEPT PVT.
827 |0710102064462020/1  |LTD. Vs. NAYATI HELTHCARE |COMPANY PETITIONIB 1,5 11 er sec 9 ONLY PROOF OF SERVICE 28/10/2020

& RESERCH NCR PVT. LTD

(IBC)/833(ND)2020




INDERJIT MONGIA PROP :

COMPANY PETITION IB

828 |0710102082222020/2  |ASHENDER ENTERPRISES Vs. IBC Under Sec 9 INDEX MISSING 28/10/2020
MEDEOR HOSPITAL LIMITED | ([BC)/952(ND)2020
. . No proper pagination, Form 11
Jyoti W/o Pradeep Khurana Vs |Company Petition . . h . .
829 |(0710102/07485/2020 UNITECH. Ltd (Companies Act) Sec. 73(4) Sandeep Mishra missed, _Brlef Synopsis and list of 29/07/2020
dates missed
JOINT COMMISSIONER OF
COMMERCIAL TAX & GST V.
830 |0710102/09084/2020 HARISH TANEJA RESOLUTION L”telrigct‘ig‘;ch) Sec 60(5) (Cl'g)' 1694(PB)2015 ﬁ;%':ﬁRTH SHANKAR | 1 earge into one pdf online pay
PROFESSIONAL FOR M/S. PP
ZILLION INFRA PROJECTS
o gy
831 [0710102065632020/2 ' APPEAL(COMPANIES  [Sec 252 (3) NEED TO APPLICATION FILE 25/10/2020
REGISTRAR OF COMPANIES |0l o o0
NCT DELHI & HARYANA
ASSET CARE AND
RECONSTRUCTION COMPANY PETITION IB
832 |0710102002732020/5  |CyreecRiceS 11D vs. SARE |(1C)/300(PE)2020 IBC under Sec 7 INDEX MISSED 11-02-2020
GURUGRAM PVT LTD
RUSHIL GARG V.
833 [0710102028322020/4  |REVELATION UNIQUE RETAIL 8‘;’2;’7\2':(;?2?2%'“ 1B |1BC under Sec 7 NEED TO SAPERATE FILE 11-02-2020
AND MARKETING PVT LTD.
ZICO ENVIRONMENTAL COMPANY PETITION
834 |0710102065542020/3  |SOLUTIONS LIMITED Vs. (COMPANIES 3‘22'(5; 1(1),Sec. 242(4), Sec. PAGE-97 98 NOT CLEAR 11-02-2020
SHIKHA JAIN ACT)/79(ND)2020
MAM CHAND GOEL V. COMPANY PETITION
835 [0710102065942020/3  |UTTAR DEVELOPMENT (COMPANIES Sec. 241(1) PAGE 27 TRANSLATE 11-02-2020
PRIVATE LIMITED ACT)/81(ND)2020
M/S DYNAMIC SECURITY Vs.
836 [0710102097372019/13  |M/S AJIT AUTOMOTIVE (CI(;!;’IEJSF(’ETDI)TZBT; 1B |1BC Under Sec 9 TRUE COPY SIGN MISSED 11-02-2020
SERVICES PRIVATE LIMITED
INTERLOCUTORY o
837 |0710102098602020/1 | MOHIT CHAWLALIQUIDATOR | \pp) 1entioN Application under any other TRUE COPY SIGN MISSED 11-02-2020

Vs.

(1.B.C)/4485()2020

provisions- IBC




MODERN CREDIT PVT LTD Vs.

COMPANY PETITION IB

838 10710204001052018/2 DEE ESS BUHIN PVT LTD (IBC)/1158(ND)2018 IBC under Sec 7 NEED TO APPLICATION FILE 11-02-2020
ELECTRONICTENDER.COM CP(AA) MERGER AND
(INDIA) PRIVATE LIMITED Vs. AMALGAMATION(COMP

839 |0710102012202020/5 ASSOTECH MOONSHINE ANIES Sec. 230-232 - Second Motion NEED TO APPLICATION FILE 11-02-2020
URBAN DEVELOPERS PVT. ACT)/33(ND)2020
LTD.
JAI PRAKASH SHARMA Vs. COMPANY Aoplication under any other

840 10710102013772020/1 INDIA CHOICE PRIVATE APPLICATION(IBC)/922( forz/isions- IBC Y NEED TO APPLICATION FILE 11-02-2020
LIMITED ND)2020 P
M/S SUNRISE PALACE Vs. RESTORATION

841 |0710102013882020/1 PANTEL TECHNOLOGIES APPLICATION Rule 11 of NCLT, 2016 NEED TO APPLICATION FILE 11-02-2020
PRIVATE LIMITED (IBC)/7(ND)2020
M/S SONA INTERIORS VS
BALLARPUR INDUSTRIES Interlocutory Application |Application under any other Main case no. pertains to NCLT

842 1710102102562020 LIMITED THROUGH RP ANUJ [(1.B.C) provisions- IBC Mumbai ( Wrong e-filed) 27/10/2020
JAIN
SUMAN SEHGAL VS SUMAN Application under any other Many section found in application

843 [710102099172020 Execution Petition pp. . Y but fees paid only 1 section. and 10-12-2020
SEHGAL provisions -

please choose correct section .

LIMITED VS REGISTRAR OF Company Petition Sec 252 (3) - By Government ) ! . .

844 1710102102912020 COMPANIES NCT OF DELHI & |(Companies Act) Body index, 50 rupees e stamp missed in |28/10/2020
HARYANA power of attorney, Page not clear

36,43,47,111, page Hindi

SPRINT CONSYS PRIVATE
LIMITED VS AKONA Company Petition IB . e

845 [710102104742020 ENGINEERING PRIVATE (IBC) IBC Under Sec 9 claim amount less than 1Cr 11-03-2020
LIMITED
MEHTA SYNTHETIC PRIVATE |Company Wrona section.Wrondly ubload

846 |710102103472020 LIMITED VS REGISTRAR OF  |Application(Companies [Sec 252 (3) y ditignal docémentgir?la P o |29110/2020
COMPANIES Act) PP
PRAVEER CONSTRUCTIONS

847 |710102104282020 PVT LTD VS UTTAR Interlocutory Application | Application under any other pg-105-107 not clear 11-01-2020

DEVELOPMENT PRIVATE
LIMITED

(1B.C)

provisions- IBC




ROHIT PRASAD VS M/S. S AND

Interlocutory Application

Application under any other

PLEASE LINK YOUR APPLICATION

848 1710102104302020 N LIFESTYLE INFRAVENTURES (LB.C) provisions- IBC WITH MAIN CASE 11-02-2020
PVT. LTD
PG-14 to 77 missed/381to
SYNAPSICA TECHNOLOGIES Company 608/700/706 to
849 |710102103602020 PVT. LTD. VS GANDHARV Application(Companies |Rule 11 of NCLT 708/710,711,713,716,718,721/723 |29/10/2020
GOYAL Act) to 732,734,736 to 744,746 to
752/754 to 756/790,791/794 to
PASCHIMANCHAL VIDYUT
VITRAN NIGAM LTD VS Company .
850 |710102104062020 PASCHIMANCHAL VIDYUT ﬁgtp;llcatlon(COmpanles Sec 60-62 LLP Act 2008 WRONG SECTION 31/10/2020
VITRAN NIGAM LTD
PUNIT HANDA VS Interlocutory Application | Application under any other
851 |710102103492020 PASCHIMANCHAL VIDYUT | 10 Y APP foflisions_ 1B Y Pg-15 to 18,47/56 to 58 not clear  |29/10/2020
VITRAN NIGAM LTD o P
G.S.C. INDUSTRIES PVT.
LTD. Vs. REGISTRAR OF -
852 | 0710102/10210/2020 COMPANIES NCT OF DELHI Company Application Rule 11 of NCLT CP/1022(PB)2016 SUJOY DATTA 58-72 not clear page
AND HARYANA
Company Company Appeal-
853 (0710102/10542/2020 EXCEL MEDIA PVT. LTD. Vs Application(Companies |Rule 11 of NCLT 727/3012 PP ASHISH MIDDHA Sign miss-1,2/Merge into one PDF  |05-Nov-20
Act)
Chandra Prakash Vs. Saurabh |Interlocutory C.P.
854 |[710102078432020 Vinayak Application(IBC) Sec 66(1) (IB)/1248(PB)2018 Sanyam Saxena pg-35-44 not clear
Chandra Prakash Vs. Dr. Lori  |Interlocutory C.P. pg-36-45,67,68 not clear,volume 1
855 |710102078572020 Issar Application(IBC) Sec 66(1) (IB)/1248(PB)2018 | 2nYam Saxena repeated
Chandra Prakash Vs. Gaurav  |Interlocutory C.P.
856 [710102078512020 Issar Application(IBC) Sec 66(1) (IB)/1248(PB)2018 Sanyam Saxena pg-35 to 44,66 not clear
Chandra Prakash Vs. Savita Interlocutory C.P.
857 [710102078942020 Yadav Application(IBC) Sec 66(1) (IB)/1248(PB)2018 Sanyam Saxena pg-35,41 not clear




CORPORATION BANK Vs.

858 (0710102000662018/4 INDOSOLAR PRIVATE LIMITED IBC under Sec 7 NEED TO IA FILE 11-03-2020
AXIS BANK LTD. Vs. EUROTAS true copy sign missing, Index e
859 [0710102139992019/8 |1\ cp AGTRUCTURE LIMITED | 10C Under sec 7 missing in proof of service 24-10-2020
NORTHERN ARC CAPITAL Application under an
860 |0710102100772020/1 LIMITED Vs. FIVE CORE ofhir rovisions- IBCy NEED TO IA FILE 29-10-2020
ELECTRONICS LIMITED P
KIRAN MALHOTRA Vs. M/S.
861 |0710102101012020/1 ALCHEMIST TOWNSHIP INDIA |[Sec 60(5) INDEX MISSING 29-10-2020
LTD.
JAI PRAKASH SHARMA Vs.
862 |0710102168702019/1 INDIA CHOICE PIVATE Sec 43(1) r/w Sec 44 (1) No Index 29-10-2020
LIMITED
NARMADA CEREALS PVT. LTD.
863 10710102174012019/4 Vs. ORIENTAL BANK OF IBC Under Sec 10 Index missing in proof of service 29-10-2020
COMMERCE
MRS. RENU KUMAR Vs. mention proof of service in index
864 |0710102426702018/15 |SOLUTIONS BUSINESS CENTE |IBC Under Sec 9 . P 29-10-2020
with page no.
PVT. LTD.
JANKI VALLABH TRADING
PRIVATE LIMITED Vs. INC )
865 |0710102035282020/1 CONSTRUCTIONS PRIVATE Sec. 230-232, Sec 234 file need to IA 30-10-2020
LIMITED
GOKALDAS EXPORTS LTD. Vs. No index, no pagination, trueco
866 |0710102065042020/3  |VAS DATA SERVICES PRIVATE [Sec 60(5) 0 INcex, no pag ' PY" 130-10-2020
sign missing
LIMITED
page no. 28,85,92,128,236,308,412
page cut, page no.
867 |0710102068862020/1 PRABHAKAR BHARDWAJ V. Sec 60(5) 153,166,319,321,not clear, vol. 2 30-10-2020

MR. CHANDER PRAKASH

have more than 200 pages, proof of
service not mention in master index




Application under any

868 |[0710102070952020/1 YOGESH KUMAR GUPTA Vs. . file need to IA 30-10-2020
other provisions- IBC

MOSER BAER KARAMCHARI

869 |(0710102079022019/2 UNION Vs. MOSER BAER Sec 42 Vakalatnama not clear 30-10-2020
INDIA LTD
MENTOR GRAPHICS (SALES
AND SERVICES) PRIVATE Sub-section (1) of section o e

870 [0710102090002020/1 LIMITED Vs. BANK OF 230 Wrong document (petition filed) 30-10-2020
BARODA
MANAB DATTA & ORS. Vs.

871 |(0710102092372020/2 GRANDSTAR REALTY PVT. IBC under Sec 7 Index missing 31-10-2020
LTD.
ALLAHABAD BANK Vs. M/S age no. 55- 61 not clear , no

872 |0710200425572018/9  |RUNEECHA TEXTILES IBC Under Sec 10 Page no. ' 03-11-2020

pagination on vakalatnama

LIMITED
ORIENTAL BANK OF Application under an

873 (0710102080642020/2 COMMERCE Vs. CASE COLD otF;\F:er rovisions- IBCy Index missing in proof of service 04-11-2020
ROLL FORMING LTD P
HIGH WINGS SOLUTIONS page no. 5 -11, 13, 14, 29-35,38,39

874 |0710102096322020/1 PRIVATE LIMITED Vs. CMYK |IBC Section 59 truecopy sign missing, index missing |04-11-2020
PRINTECH LIMITED in proof of service

875 |0710102097022020/1 gﬁ:\le' BHARANA Vs. ICICI Sec 60(5) Index missing 04-11-2020
AQUIL AHMAD RAHI Vs.

876 |0710102097232020/1 REGISTRAR OF COMPANIES Sec 252 (1) page no. 4 page cut 04-11-2020

volume break after 200 pages, page

GAC SHIPPING ( INDIA) PVT no. 78E,89, 90, 154, not clear, page

877 (0710102100922020/2 LTD. Vs. CLASSIC BOTTLE Sec 12(2) no. 155-156 type copy missing, 04-11-2020

CAPS PVT. LTD.

page no. 164A - 213 wrong
arranged




878

7.10102E+14

PANDALAI CONSULTANT
PRIVATE LIMITED Vs.
REGISTRAR OF COMPANIES
NCT OF DELHI & HARYANA

Rule 11 of NCLT

index missing

04-11-2020

879

0710102170452019/3

ADONIS ELECTRONICS PVT
LTD Vs. SAKA LIMITED

IBC Under Sec 9

NEED TO SAPERATE FILLING

04-11-2020

880

0710102033342020/2

NIMIT SONI Vs. GRADES
ENTERTAINMENTS PRIVATE
LIMITED

IBC Under Sec 9

PAGE NO 1 NOT UPLOAD

05-11-2020

881

0710102063842020/13

TARUN BATRA Vs. RAMBHAJ
JAIN

Sec 60(5)

NEED TO IA FILE

05-11-2020

882

0710102063872020/7

CORE BUILDWELL PRIVATE
LIMITED Vs. NEW INDIA CITY
DEVELOPERS PRIVATE
LIMITED

IBC under Sec 7

PETITION UPLOAD IN DOCUMENT

05-11-2020

883

0710102065502020/1

SALOM ELECTRONICS INDIA
LLP Vs. LAVA INTERNATIONAL
LIMITED

IBC Under Sec 9

ONLY PROOF OF SERVICE

05-11-2020

884

0710102065502020/2

SALOM ELECTRONICS INDIA
LLP Vs. LAVA INTERNATIONAL
LIMITED

IBC Under Sec 9

NEED TO UPLOAD

05-11-2020

885

0710102079592020/3

DAYA PRAKASH Vs. ANI
MEDIA PVT LTD.

Sec. 241(1),Sec. 242(4)

TRUE COPY SIGN MISSED

05-11-2020

886

0710102/10363/2020

K B BOARD MILLS LLP Vs.
CLC INDUSTRIES LIMITED

Interlocutory
Application(IBC)

Sec 60(5)

C.P.
(IB)/933(PB)2019

ADV AMIT AGRAWAL

sign missing application

887

0710102/09638/2020

Amarpal Vs Ansal properties
and Infrastructure Ltd.

Interlocutory Application
(1.B.C)

Application under any other

provisions- IBC

C.P.
(IB)/2584(ND)2019

Shohit Chaudhry

sign missing on every pagr of
application, file need to merge into
one pdf

10-09-2020




U H V EQUIPMENTS PRIVATE
LIMITED Vs. REGISTRAR OF

Sign is missing on application , true
copy and sign is missing on

888 (0710102/09731/2020 COMPANIES NCT OF DELHI & Company Application Rule 11 of NCLT Appeal/668(ND)2019 | Bhupendra Kaushik annexures and file need to merge 10-12-2020
HARYANA into one pdf
ROSE INDIA NEWSDESK Company Petition Wrong case type select, kindly
889 (0710102/07810/2020 MEDIA PRIVATE LIMITED Vs (Cor: ar:/ies Act) Sec 252 (3) deepti grover khanna |upload all pdf pages in same size, no|19/10/2020
REGISTRAR OF COMPANIES P true copy sign in annexures
Shri Bhagwan Projects Pvt. Ltd.|Company Petition 1B
890 (0710102/02340/2020 Vs IREO PRIVATE LIMITED (IBC) IBC Under Sec 9 document not uploaded 21/02/2020
. ' sign missed on application, pg-
shiv shankar seth Vs. City Interlocutory C.P. . .
891 |710102090172020 union Bank Application(IBC) Sec 60(5) (IB)/2144(ND)2019 ohit kumar Bimal 2(3),?3{90,106,107 not clear,pg-61
PRADYUMAN KUMAR -
2 oo i ve ron  [ieiostn et deraoner (CEL L s v [P92520 s S0
SALON PRIVATE LIMITED PP P ' pag
GOINDI INDUSTRIES PRIVATE | Company
893 [0710102/09987/2020 LIMITED Vs Registrar Of Application(Companies |Rule 11 of NCLT Appeal/979(ND)2019 [Sanchit Kumar only one pdf need to upload
Companies Act)
PRIDE INDIA ENGINEERING
SOLUTIONS PRIVATE LIMITED COMPANY PETITION IB .
894 ]0710102072662020/1 Vs. HEMA ENGINEERING IBC Under Sec 9 (IBC)/918(ND)2020 NO index 31-10-2020
INDUSTRIES LIMITED
PRIDE INDIA ENGINEERING
SOLUTION Vs. HEMA COMPANY PETITION IB .
895 0710102072672020/2 ENGINEERING INDUSTRIES IBC Under Sec 9 (IBC)/934(ND)2020 NO index 31-10-2020
LIMITED
CANARA BANK Vs. M/S COMPANY PETITION IB Wrong document (status report 1
896 |0710102098152019/4 GOPALSONS STEELS PVT. LTD. IBC under Sec 7 (IBC)/1789(ND)2019 filed) 01-11-2020
PRIESTLEY DUGAL AND CO.
897 |0710102026902020/1 (INDIA) PRIVATE LIMITED Vs. |IBC Section 59 COMPANY PETITION I8 Wrong document (application filed) [02-11-2020

AMIT BASIA

(IBC)/740(ND)2020




898

0710102026982020/1

GREEN PROPERTIES INDIA
PRIVATE LIMITED Vs.

IBC Section 59

COMPANY PETITION IB

Wrong document (application filed)

02-11-2020

OVERNITE EXPRESS LIMITED (IBC)/730(ND)2020
SUDHIR POWER PROJECTS
899 |0710102028702018/18 |LTD. Vs. DIGNITY BUILDCON |IBC Under Sec 9 gg?;?ggglzﬁg?ocig 1B Wrong document (application filed) |02-11-2020
PRIVATE LIMITED
EDS TECHNOLOGIES PRIVATE
900 |(0710102031582020/1 LIMITED Vs. PL IBC Under Sec 9 Egzl)ljégg(zgglz%h‘ 1B Wrong document (application filed) |02-11-2020
ENGINEERING LIMITED.
NEHA JAIN Vs. VENESSA
COMPANY PETITION IB Wrong document (progress report 41
901 ]0710102146182019/7 [/I_II_EI;FALS AND ALLOYS PVT. IBC Under Sec 9 (IBC)/2970(ND)2019 filed) 02-11-2020
INTERLOCUTORY
902 |0710102069782020/1 gerpﬁ\Tgé"‘ARﬁI'\lMI#\;gED Vs. Sec 60(5) APPLICATION INDEX MISSING 03-11-2020
(1.B.C)/2704(PB)2020
CA MAHESH BANSAL Vs. INTERLOCUTORY
903 ]0710102072282020/2 SUBHASH CHAND GOEL AND  [Sec 66(1) APPLICATION PG-27 34 38 39 40 NOT CLEAR 03-11-2020
OTHERS (1.B.C)/3510(ND)2020
CP(AA) MERGER AND
904 |0710102078282020/1 EREIFI{%EDDVQUTO CARS (D) f/leoct.ioznw 232 - Second AMALGAMATION(COMPANIES PG-16 17 18 22 NOT CLEAR 03-11-2020
' ACT)/63(PB)2020
VIKAS GARG - INTERIM INTERLOCUTORY
905 ]0710102079192020/5 RESOLUTION PROFESSIONAL [19(2) APPLICATION PROOF OF SERVICE MISSED 03-11-2020
Vs. MR CHANDAN KUMAR (1.B.C)/3297(ND)2020
IJVIA}SéBLIJP_QI_fiII:I/IGLI-/I\'I\igPOOR FOR COMPANY
906 |(0710102081182020/1 Sec 252 (3) APPEAL(COMPANIES ONLY PROOF OF SERVICE 03-11-2020
DEVELOPERS Vs. REGISTRAR ACT)/342(ND)2020
OF COMPANIES NEW DELHI
K.GOGIA SERVICES PRIVATE COMPANY
907 ]0710102088262020/2 LIMITED Vs. REGISTRAR OF [Sec 252 (1) APPEAL(COMPANIES ALL PAGES CUT 03-11-2020

COMPANIES

ACT)/345(ND)2020




M/S. PREMSONS SUPER

- INTERLOCUTORY
908 [0710102091962020/1  |STEELPVT. LTD. Vs. M/S —|Application under any |, o5 1eption DOCUMENT INCOMPLETE 03-11-2020
SALUJA CONSTRUCTION other provisions- IBC (LB.C)/4100()2020
COMPANY LTD -B.
INTERLOCUTORY
909 |0710102093502020/1 Q'XITLI(';LJZ'LAEA\,’\ISK :;JDNJS\ES Sec 60(5) APPLICATION DOCUMENT INCOMPLETE 03-11-2020
: (.B.C)/4201(ND)2020
INTERLOCUTORY
910 |0710102100632020/1 ;(/)g AJLLSL’:\IRITT ?IG\BIIX‘GLTCI:DO. VS:1sec 60(5) APPLICATION ONLY PROOF OF SERVICE 03-11-2020
L : (LB.C)/4614(ND)2020
SHEELA SHARMA
911 |0710102136612019/3  |Vs. ANSAL PROPERTIES AND |IBC under Sec 7 822;@';‘;(4'253%?‘9‘ 1B NEED TO IA FILE
INFRASTRUCTURE
MICRA CLOUDS SERVICE PVT. INTERLOCATORY
912 |0710102138172019/1  |LTD Vs. MASTERS INDIA PVT. |Rule 11 of NCLT, 2016 |APPLICATION NEED TO SEPARATE FILLING
LTD. (IBC)/69(ND)2019
UDAYRAJ PATWARDHANVs. |, . . |COMPANY
913 |0710102158162019/1  |JAMVANT ESTATES PRIVATE |PPlication L Y | APPLICATION(IBC)/2744(PB)2 INDEX MISSING
other provisions- IBC
LIMITED 019
ASIAN SOCIETY OF FILMS AND COMPANY
914 |0710102166002019/4  |TELEVISION Vs. BOULEVARD |Sec 60(5) APPLICATION(IBC)/2877(PB)2 NEED TO APPLICATION FILE
PROJECTS PVT. LTD 019
s e
915 |0710102030052020/2 Sec 252 (3) APPEAL(COMPANIES NEED TO IA FILE
Vs. REGISTRAR OF ACT)/227(ND)2020
COMPANIES
INTERLOCUTORY
916 |0710102066122020/8 ﬁsgigﬁvﬁﬁ:ﬁaﬁlm Sec 60(5) APPLICATION NEED TO SEPARATE FILLING
(LB.C)/2782(ND)2020
MELANGE SYSTEMS PVT. LTD.
917 |0710102075542020/3  |Vs. PALMOHAN ELECTRONICS |IBC Under Sec 9 COMPANY PETITION I8 NEED TO APPLICATION FILE

PRIVATE LIMITED

(IBC)/907(ND)2020




A. C. GOEL PAPER
DISTRIBUTING CO. PVT. LTD.

COMPANY PETITION IB

918 |0710102077352019/16 Vs. WEBTECH PACKAGING IBC Under Sec 9 (IBC)/984(ND)2019 NEED TO IA FILE
(INDIA) PVT. LTD.
INTERLOCUTORY
919 |0710102087892020/3 SEELT&*DTSP CAI-T Aﬁ%’?_'RFyxAL 19(2) APPLICATION INDEX MISSING
) (1.B.C)/3875(ND)2020
920 ]0710102089652020/1 ) PP . Y APPLICATION DOCUMENT INCOMPLETE
ELECTRONICS PRIVATE other provisions- IBC (LB.C)/4001(ND)2020
LIMITED o
RUBY JAIN VS SMR Please link your application with
921 |710102104452020 ENTERTAINMENT PVT. LTD. & Rule 11 of NCLT . . .y PP 11-02-2020
main petition.
ORS.
MR. HEMANT SURANA VS SMR
922 1710102105612020 ENTERTAINMENT PVT. LTD. & Sec 30 JURIDICTION WRONG 11-05-2020
ORS.
GLOBAL AUTOTECH LIMITED Application under any other case type in companies act and
923 [710102034222020 VS MAINI CONSTRCUTIONS fof/isions_ 1B y o 's’ection P 18/03/2020
PRIVATE LIMITED P 9
ICC WORLDWIDE PRIVATE s .
924 1710102060842020 LIMITED VS DA BELLA LLP IBC Under Sec 9 jurisdiction Chandigarh 18/05/2020
B.R. INDUSTRIES LTD VS
925 |710102058862020 MAHASHAKTI ENERGY IBC Under Sec 9 jurisdiction punjabpunjab 05-11-2020
LIMITED
YOUNGMAN INDIA PRIVATE
LIMITED VS FALL ARREST
926 |710102029712020 SYSTEMS & TECHNOLOGIES IBC Under Sec 9 payment 03-06-2020
PRIVATE LIMITED
927 1710102093892020 M. M. CERAMICS & FERRO IBC Under Sec 9 claim less than 1 cr 30/09/2020

ALLOYS VS DCM LIMITED




HINDKUSH BUILDCON
PRIVATE LIMITED VS THE

Sec 252 (3) - By Government

Wrong case type and wrong section
select, Page missed 61,62, Not sign

928 [710102103272020 REGISTRAR OF COMPANIES Body Lr;ei\:egg E:%}Z o; gpezzlggr,dli:’:gionot 29/10/2020
NCT OF DELHI & HARYANA . ' 9
index no page in annexures page
242 mentioned in petition and fees
SANJEEV JAIN VS NEXGEN missed, No sign in every page of
929 |710102104002020 FLUOROPOLYMERS PVT .LTD Sec. 241(1) petition, MoA and AoA missed, 30/10/2020
Advance service missed
KDS HOMES AND HOUSES
PRIVATE LIMITED VS OFFICE Sec 252 (3) - By Government
930 [710102104042020 OF THE REGISTRAR OF Bod Y Wrong section select 31/10/2020
COMPANIES NCT OF DELHI & Y
HARYANA
v e
931 ]0710102081922020/1 : Sec 252 (1) APPEAL(COMPANIES page numbering missed 29/10/2020
REGISTRAR OF COMPANIES ACT)/322(ND)2020
(NCT OF DELHI & HARYANA)
ASAS TEC PRIVATE LIMITED ia(:BGh:Eiﬁ'Egl\ﬁ'\é% Wrong doxument(Petition in
932 (0710102062262020/2 Vs. ORIENTAL BANK OF Sub-section (1) of section 230 ng 11-02-2020
COMMERCE MPANIES additional document)
ACT)/58(ND)2020
PARAMIIT SINGH SAINI Vs.
933 |0710120004072018/89 |PUMA REALTORS PRIVATE IBC under Sec 7 COMPANY PETITION true copy sign missed 11-05-2020
1B (IBC)/934(PB)2018
LIMITED
PARAMIIT SINGH SAINI Vs.
934 10710120004072018/90 PUMA REALTORS PRIVATE IBC under Sec 7 COMPANY PETITION true copy sign missed 11-05-2020
1B (IBC)/934(PB)2018
LIMITED
PARAMIIT SINGH SAINI Vs.
935 |0710120004072018/91 PUMA REALTORS PRIVATE IBC under Sec 7 COMPANY PETITION true copy sign missed 11-06-2020
1B (IBC)/934(PB)2018
LIMITED
PARAMIIT SINGH SAINI Vs.
936 |0710120004072018/92 PUMA REALTORS PRIVATE IBC under Sec 7 COMPANY PETITION true copy sign missed 11-06-2020
1B (IBC)/934(PB)2018
LIMITED
PARAMIIT SINGH SAINI Vs.
937 ]0710120004072018/93 |PUMA REALTORS PRIVATE IBC under Sec 7 COMPANY PETITION page 4 5 6 not clear 11-06-2020

LIMITED

IB (IBC)/934(PB)2018




CAROL INFRASTRUCTURE
PRIVATE LIMITED Vs.

COMPANY PETITION

938 ]0710102072472020/1 DHANVERSHA BUILDERS IBC Under Sec 9 EIBBC)/915(ND)2020 Supporting affidavit missed 11-02-2020
PRIVATE LIMITED
V.K. REALTECH LIMITED V. COMPANY affidavit wronalv usload before
939 [0710102079582019/5  |MORPHEUS DEVELOPERS PVT Sec 252 (3) APPEAL(COMPANIES o Wron gay in';tiion 11-02-2020
LTD ACT)/367(ND)2019 +1rong pag
INTERLOCUTORY
NEERAJ BHATIA Vs. VINOD Sec 33(1) (b) (i) to (iii) r/w  |APPLICATION Wrongly document(application in o
940 10710102080582020/2 | ~orroN corp. PVT. LTD Sec 33(3) (1B.C)/3395(ND)202 additional document) 11-02-2020
0
GURUDEO EXPORTS INTERLOCUTORY
CORPORATION PVT LTD Vs. APPLICATION
941 [0710102077402020/1 | peaci Nt RD OF AMIRA Sec 60(5) (LB.C)/3200(ND)202 ALL PAGES CUT 11-05-2020
PURE FOOD 0
GURUDEO EXPORTS INTERLOCUTORY
CORPORATION PVT LTD Vs. APPLICATION
942 [0710102077402020/2 | peaci cvet | BD OF AMIRA Sec 60(5) (15.0)/3200(ND)202 NEED TO IA FILE 11-05-2020
PURE FOOD 0
PUNJAB NATIONAL BANK Vs. Reaulation 30. CIRP INTERLOCUTORY
943 (710102096702020 M/S GENERAL POWER Regulations 5016 APPLICATION NA 11-05-2020
COMPANY PVT. LTD. 9 g (1.B.C)/4884()2020
COMPETENT ELECTRONICS f\ﬁﬁf\ﬁgﬁﬁg.ﬁ%
944 [0710102091942020/1  |PVT LTD Vs. ESTHETIC Sec. 230-232, Sec 234 PANIES File both the document separately  |11-02-2020
BUILDTECH PRIVATE LIMITED ACT)/101(PB)2020
CORPORATION OF INDIA LTD COMPANY PETITION
945 (0710102022462020/7 : IBC under Sec 7 B PAGE 16 17 NOT CLEAR 11-05-2020
Vs. ARYAVIR BUILDCON PVT.
(1BC)/581(ND)2020
LTD.
COMPANY PETITION
946 |710102024802020 ;’é’;\g&mﬁgg Vs. DD IBC Under Sec 9 IB NEED TO UPLOAD ONE TIME ONLY |11-05-2020
(1BC)/765(ND)2020
RUSHIL GARG V. COMPANY PETITION
947 [0710102028322020/5  |REVELATION UNIQUE RETAIL IBC under Sec 7 B UPLOAD IN ONE PDF 11-05-2020

AND MARKETING PVT LTD.

(IBC)/764(ND)2020




SATYENDRA P. KHORANIA

Interlocutory Application

Application under any other

948 [710102098552020 E;%%IETASTS\F;]-OET%EU;PHOR (LB.C) provisions- 1BC case type wrong 14/10/2020
CENTRAL BANK OF INDIA VS - i

949 [710102106022020 RS INGOT AND BILLET Interlocutory Application | Application under any other Blur page-73,79 11-06-2020
PRIVATE LIMITED (I1.B.C) provisions- IBC Pag !
SUPERTECH TOWNSHIP

Interlocutory Application SIGN MISS-1,4 TO 18,WELFARE A

950 [710102106272020 Zggiic&:ﬁl‘;lgiz VS SANJEEV (LB.C) Sec 60(5) FEES MISSED/COURT FEES MISSED 11-07-2020
SUVIDHA POLYMERS PRIVATE |Company . .

951 |[710102106182020 LIMITED VS REGISTRAR OF  |Application(Companies | 2¢¢ 222 (1) - By Government wrong section/merge into one 11-07-2020
COMPANIES Act) Body PDF/Proof of service
SANTAM DYE CHEM L wrong document type upload (

Company Petition IB .

952 1710102011312020 INDUSTRIES VS RSM (IBC) IBC Under Sec 9 delete old document and merge into |24/01/2020
DYECHEM PRIVATE LIMITED separate volume of 200 pages )
SH AMIT KUMAR MALIK Vs.

953 [0710200411282017/10 M/S KINDLE DEVELOPERS COMPANY PETITION 1B IBC under Sec 7 PG-52 &amp;amp; 53 not clear 11-02-2020
PRIVATE LIMITED (IBC)/470(ND)2017
OM LOGISTICS LIMITED Vs.

954 10710102139542019/6 SERVEL INDIA PRIVATE COMPANY PETITION 1B IBC Under Sec 9 NO Pagination 10-09-2020
LIMITED (IBC)/2728(ND)2019
chvs SEBIs B nrewocrony

955 [0710102088732020/2 TODAY HOMES AND ’ APPLICATION Sec 60(5) No Supporting affidavit 25/10/2020
INFRASTRUCTURE PVT. LTD, | (1:B-C)/3951(ND)2020
AN SHSITIT e

956 |[0710102095022020/1 REGISTRAR OF COMF.’ANIES APPEAL(COMPANIES Sec 252 (3) Wrong Document (application filed) |27/10/2020
NCT OF DELHI & HARYANA ACT)/402(ND)2020
ANKUR ENTERPRISES Vs.

957 (0710102082632020/2 PANTEL TECHNOLOGIES COMPANY PETITION 18 IBC Under Sec 9 Wrong Document (application filed) |11-06-2020

PRIVATE LIMITED

(IBC)/923(ND)2020




958

0710102114692019/7

M/S MICRA CLOUDS SERVICES
PVT LTD Vs. M/S MASTERS
INDIA PVT. LTD.

COMPANY PETITION IB
(IBC)/2036(ND)2019

IBC Under Sec 9

Pg- 1to5,7,18 to 22 is cut/pg 12
not clear

11-09-2020

959

0710102000452020/2

J V RESTAURANT PRIVATE
LIMITED Vs.

Application under any other

provisions- IBC

NEED TO IA FILE

27/10/2020

960

0710120004492018/37

SGM WEBTECH PVT. LTD. Vs.
BOULEVARD PROJECTS PVT.
LTD.

IBC under Sec 7

True copy sign missed

11-09-2020

961

0710102013352019/8

SHREE BALAJI REFRACTORIES
CO Vs. RGTL INDUSTRIES
LIMITED

IBC Under Sec 9

Wrong Document (application filed)

11-09-2020

962

0710102102792020/1

MANOHAR LAL V1] Vs.
COMMISSIONER OF INCOME
TAX

Rule 11 of NCLT, 2016

Wrong Document (application filed)

11-05-2020

963

0710102073632019/34

SONAL ANAND Vs. M/S
INTERNATIONAL TRENCHING
PVT LTD

IBC Under Sec 9

Dument not matching with index or
wrong index

11-09-2020

964

0710102087462020/1

AMIT GUPTA Vs. M/S. SAG
INFRASTRUCTURE
DEVELOPERS PRIVATE
LIMITED

Sec. 97(1)

True copy sign missed

11-09-2020

965

710102103232020

SATISH KUMAR NARANG Vs.
DREAM PROCON PVT. LTD.

Sec 60(5)

NF

11-10-2020

966

0710102007332019/25

M/S BDR FINVEST PVT LTD Vs.
M/S NINEX DEVELOPERS LTD

IBC under Sec 7

No court fee/No welfare

11-10-2020

967

0710102017542020/3

ROHIT KHANNA & ANR. Vs.
ROYCE DEVELOPERS PRIVATE
LIMITED

Sec. 241(1)

Pg-39,40,72,79,80 translation

11-10-2020




TOURISM FINANCE
CORPORATION OF INDIA LTD.

968 [0710102022462020/8 |\, oo ot S ol IBC under Sec 7 Pg-133 to 136 is cut 11-10-2020
LTD.
BRAIN TECH COMPUTER
ACADEMY PRIVATE LIMITED o
969 [0710102030052020/3 [y " e oL Sec 252 (3) Pagination not clear 11-10-2020
COMPANIES
SATISH KUMAR NARANG Vs.
970 |[710102103232020 D REAM PROCON PVT. L7D, Sec 60(5) NF 11-10-2020
SATISH KUMAR NARANG Vs.
971 |710102103232020 D REAM PROCON PVT. LD, Sec 60(5) NF 11-10-2020
M/S RENU PROPTECH PVT LTD
972 |710102105492020 Vs. M/S RED TOPAZ REAL Sec 60(5) NF 11-10-2020
ESTATE PVT LTD
SP MAHTO Vs. JBB-EVEREST Sec 60(5),Rule 11 of NCLT, o
973 |710102065782020 SUILDTECH BV, L7D. 016 NF 11-10-2020
SPIKE ORGANICS PRIVATE
LIMITED Vs. REGISTRAR OF
974 [0710102075852020/1 | qupantEd DL AND Sec 252 (1) PG 8 NOT CLEAR 11-10-2020
HARYANA
PUNJAB NATIONAL BANK V.
975 [0710102076442019/17 |GUPTA MARRIAGE HALL IBC under Sec 7 54-57 NOT CLEAR 11-10-2020
PRIVATE LIMITED
Application under any other
provisions ,Application under
1.M/S S.S.REALTECH PVT. -
976 [0710102084152019/11 LTD. Vs. SMT. BINA MITTAL any o.the.r provisions NEED TO IA FILE 11-10-2020
,Application under any other
provisions
977 [0710102096132020/3  |KHEM CHAND GUPTA Vs. Application under any other NEED TO IA FILE 11-10-2020

provisions- IBC




M/S B K MUDGAL & ORS Vs.

978 |0710102103572020/3  |M/S APEX TUBES PRIVATE Rule 11 of NCLT TRUE COPY SIGN MISSED 11-10-2020
LIMITED & ORS
M/S VIJAY STEEL Application under any other

979 [0710102166522019/2  |CORPORATION Vs. fof/isions_ 1BC y wrong efiling 11-09-2020
SUPERTECH LIMITED P
AS TECHNOSOFT PRIVATE

980 |0710102016252018/25 |LIMITED Vs. INDIANROOTS IBC Under Sec 9 145 155 not clear 11-10-2020
SHOPPING LIMITED
GOLDEN HOMELAND
AGENCIES LLP Vs.

981 [0710102076882020/2 |\ -notR Tl L IBC Under Sec 9 COURT FEE MISSED 11-10-2020
LIMITED
SUVIDHA POLYMERS PRIVATE Aoplication under anv ofher

982 [0710200434452018/2  |LIMITED Vs. REGISTRAR OF fo%isions y NEED TO IA FILE 11-10-2020
COMPANIES P
PRAMOD GOEL VS GAYATRI Application under any other Pages not clear-6 to 8/Wrong N7

983 |710102106202020 POLYRUB PRIVATE LIMITED provisions- IBC Pagination before page no-1 11-07-2020
AGGI EXPORTS PRIVATE Wrong case type, wrong income tax

984 |710102104472020 LIMITED VS EASYPOLICY Sec 252 (3) service kindly service to DCIT Cell 11-02-2020
INSURANCE WEB Delhi High court, STK 07 Missed
AGGREGATORS PVT. LTD. 9 4
SYNOPSIS SOLUTIONS INDIA COMPANY .

985 |0710102074222020/3  |PRIVATE LIMITED Vs. THE Sec 252 (1) APPEAL(COMPANIES zgr\ictg 10,17 t0 201Is cut/ Proof of 1, 062020
REGISTRAR OF COMPANIES ACT)/304(ND)2020

COMPANY

BIPIN SHARMA Vs. EARTH APPLICATION(COMPA

986 [0710102153232019/3 |\ o ool e Sec 60(5) NIES TRUE COPY SIGN MISSED 11-07-2020

ACT)/914(ND)2019

AIR SHAGOON NETWORK PVT. COMPANY PETITION

987 [0710200421392018/17  |LTD. Vs. ASSOCIATED TRADE IBC Under Sec 9 1B INDEX MISSING 11-07-2020

LOGISTICS PVT. LTD.

(IBC)/183(ND)2018




MONTEREAUX RESORTS PVT.

COMPANY PETITION

UPLOAED ONLY ONE TIME/BACK

988 [0710102032752018/16  |LTD. Vs. ASCOT HOTELS AND Section 420 (COMPANIES DATE FILE DELETE 11-09-2020
RESORTS PRIVATE LIMITED ACT)/144(ND)2016

989 [0710102061262019/10 ; IBC under Sec 7 B NEED TO IA FILE 11-09-2020
DISTRIBUTION PRIVATE (IBC)/712(ND)2019
LIMITED

990 |0710102061262019/11 ; IBC under Sec 7 B NEED TO IA FILE 11-09-2020
DISTRIBUTION PRIVATE (IBC)/712(ND)2019
LIMITED
STATE BANK OF INDIA Vs. o

991 [0710102077862020/5  |M/S INDO ALUSYS IBC under Sec 7 Icé)zgg\l/;zpsE(EaT)Iz%';o E‘i’gsr;;e:ng\‘;"k";:t:"apr;:e'fare fee 141-06-2020
INDUSTRIES LTD.
ANKUR ENTERPRISES Vs. COMPANY PETITION

992 [0710102082632020/3  |PANTEL TECHNOLOGIES IBC Under Sec 9 B PG-5 &amp;amp; 6 not clear 11-06-2020
PRIVATE LIMITED (1BC)/923(ND)2020
MONITORING COMMITTEE OF
UNNATI FORTUNE INTERLOCUTORY

993 [0710102093592020/1  |INDUSTRIES PVT. LTD. Vs. Rule 11 of NCLT, 2016 APPLICATION NO index/no pagination/No service |11-06-2020
PRINCIPAL COMMISSIONER (1.B.C)/4205(PB)2020
OF INCOME TAX NEW DELHI
CELLPAP INDIA PVT LTD Vs. o

994 |0710102097382020/3  |THE GRS ISPAT COMPANY PVT Sec 42 COMPANY APPEAL Wrong Document (application filed) |1, ¢ 5454
LTD (IBC)/7()2020 No Supporting affidavit
SH. ANIL KHEATERPAL Vs. COMPANY PETITION

995 [0710102416142018/7  |M/S INNOVARI IBC Under Sec 9 B pg 1 not clear 11-10-2020
TECHNOLOGIES PVT. LTD. (1BC)/569(ND)2018
CORPORATION BANK Vs. M/S COMPANY PETITION

996 [0710120004002018/12 [ m et TS P IBC under Sec 7 1B (I8C)/937(PB)2018 NEED TO IA FILE 11-10-2020
BRAHM DATT VERMA Vs. INTERLOCUTORY

997 [0710102101822020/1  |FUSIBLE METALS PRIVATE Sec 66(1) APPLICATION NEED TO IA FILE 11-11-2020

LIMITED

(1.B.C)/4907()2020




MANJU KALGAONKAR VS JBB-

Interlocutory Application

998 |710102082312020 EVEREST BUILDTECH PRIVATE Sec 60(5) 12,14-20,53,65 not clear page 25/08/2020
(1.B.C)
LIMITED
Company
MR SARTHAK BATHLA VS N . .
999 |(710102103382020 MR.SUGAM BATHLA ﬁgt[;llcatlon(Compames Sec. 59 section wrong 29/10/2020
Company
HDFC BANK VS M.K. C . . . .
1000 |710102106572020 OVERSEAS PVT. LTD. ﬁgtp;llcatlon(COmpanles Party name miss/section miss 11-09-2020
RAKESH KUMAR JAIN VS Interlocutory Application : N7
1001 |[710102106472020 REGISTRAR OF COMPANIES  |(LB.C) Sec 30 297-298 NOT CLEAR PAGE 11-07-2020
NAVNEET KUMAR JAIN VS Interlocutory Application | Application under any other Small font-27 to 44,page cut-45 to no
1002 1710102106922020 MANMOHAN SINGH GULATI  |(I.B.C) provisions- IBC 48 11-09-2020
UNIQUE ALANKAR JEWELLERS 50 rupees e stamp missed in PoA
PRIVATE LIMITED VS Company and income tax service to delhi dcit o
1003 1710102063612020 REGISTRAR OF COMPANIES |Appeal(Companies Act) Sec252(3) cell high court, kindly file in 06-09-2020
(NCT OF DELHI & HARYANA) Sequences make one pdf
ENVITECH CONSULTANTS Councel Signature In Index / Index
INDIA PRIVATE LIMITED VS Compan Page Numbering Wrong / File Not
1004 |710102092882020 OFFICE OF REGISTRAR OF A eI?al(Cyom anies Act) Sec 252 (3) Properly / Petition &amp;amp;amp; |28/09/2020
COMPANIES NCT OF DELHI ~ |"PP P Annexure Evry Pages Signature /
AND HARYANA proof of services missed/ Numbering
ALCHEMIST ASSETS
RECONSTRUCTION PVT. LTD. |[interlocutory C.P. pg 9-11 sign missed and pg 9,11 not| . . ..~
1005 |0710102/10760/2020 |\, "\ INFRASTRUCTURE | Application(IBC) Sec60(5) (1B)/560(PB)2017  |""Urag Bhatt clear 11-11-2020
PVT. L
VISHNU DUTT Vs. INDOSTAR |interlocutory C.P. .
1006 | 0710102/10729/2020 CAPITAL FINANCE LTD Application(IBC) Sec 60(5) (IB)/1752(ND)2018 vishnu dutt pg 34-37 not clear 11-11-2020
S.E INVESTMENT LIMITED VS Aoplication under anv other
1007 |710102024952020 SONI REALTORS PRIVATE Cross Application (IBC) PP Y CASE TYPE WRONG 25/02/2020

LIMITED

provisions- IBC




TODAY HOMES NOIDA

Interlocutory Application

pdf need to merge into one volume

1008 |710102035912020 PRIVATE LIMITED VS SONI (LB.C) Sec 30 until page exceed 200, after 200 18/04/2020
REALTORS PRIVATE LIMITED o volume need to divide
MANOGAYAN ESTATES
PRIVATE LIMITED VS MR. Application under any other
1009 |710102030812020 UDAYRAJ PATWARDHAN- Company Appeal (IBC) forz/isions_ 1BC y case type wrong (call registry) 03-09-2020
INTERIM RESOLUTION P
PROFESSIONAL
JAMVANT ESTATES PRIVATE
LIMITED VS MR. UDAYRAJ Application under any other . 11l
1010 (710102031192020 PATWARDHAN- RESOLUTION Company Appeal (IBC) provisions- IBC case type wrong (call registry) 03-11-2020
PROFESSIONAL
please file to one pdf in complete
ECOWIN FENESTER PRIVATE |Company documents and your case type is
1011 |710102088502020 LIMITED VS REGISTRAR OF Application(Companies |Sec 252 (3) wrong, your file is company appeal |15/09/2020
COMPANIES Act) but you file in company application
so please correct your case
DEWESH AUTO CREATIVE
SERVICES PTV. LTD. VS Interlocutory Application .
1012 710102093672020 MORPHEUS DEVELOPERS (LB.C) Rule 11 of NCLT, 2016 Upload document in one pdf. 30/09/2020
PRIVATE LIMITED
ANKUR ENTERPRISES VS Interlocutory Application
1013 |710102107152020 PANTEL TECHNOLOGIES (LB.C) ry App IBC Under Sec 9 Wrong Section 11-10-2020
PRIVATE LIMITED -
JALESH KUMAR GROVER VS . N
1014 |710102107992020 M/S ANG LIFE SCIENCES i?tsrgcumry Application Afo‘ﬂ'i;aotr']os'j fgger any other 2':::‘ p:g:_fgt:r page no-95/mot 43445020
INDIA LIMITED e P pag
Sign miss Page-32 to 38,48 to
INDIAN BANK VS CS VIKAS .
1015 |710102107782020 KUMAR GARG RESOLUTION  |[niterlocutory Application | ¢ ¢ <) 52,67,69,71,73,75,96,98/Page cut- 1, 4, 505
PROFESSIONAL (1.B.C) 64,66,68,70,72,74,76,91,95,97,99/B
lur Page-428 to 450 etc
M/S STRAIGHT EDGE Interlocutory Application
1016 |710102108562020 CONTRACTS PRIVATE LIMITED (LB.C) ry App Rule 11 of NCLT, 2016 service missing 18/11/2020
VS ANIL KOHLI o
NAYAN NAVIN RAHEJA VS Interlocutory Application
1017 |710102108762020 CATALYST TRUSTEESHIP ry App Rule 11 of NCLT, 2016 SIGN MISSED WITH TRUE COPY 19/11/2020

LIMITED

(1B.C)




K SUBHRA NARAYAN

1018 (710102108282020 MOHAPATRA VS BRIGHTSUN |Company Appeal (IBC) |[Sec 43(1) r/w Sec 44 (1) Blur Page-34,36,56,66 17/11/2020
TECHNOCRAFT PVT. LTD.
MANIKA GARG VS GENESIS Company Petition IB N
1019 (710102027512020 INFRATECH PRIVATE LIMITED |(18C) IBC under Sec 7 docs not upload properly 03-02-2020
SUBHISH KUMAR TYAGI VS Company Petition IB o
1020 (710102030182020 PSA IMPEX PRIVATE LIMITED |(IBC) IBC under Sec 7 FEES 03-07-2020
SUBHISH TYAGI VS JSS Company Petition IB e
1021 (710102030172020 BUILDCON PRIVATE LIMITED |(IBC) IBC under Sec 7 FEES 03-07-2020
DH LIMITED VS SPLENDOR Company Petition IB
1022 |710102089922020 BUILDWELL PRIVATE LIMITED |(I8C) IBC under Sec 7 Docs not uploadproperly 18/09/2020
LTC HEALTH MARKETING
PRIVATE LIMITED VS THE Compan Jurdiction is Haryana according to
1023 (710102101852020 REGISTRAR OF COMPANIES A eF;I(Cyom anies Act) Sec 252 (3) master data ¥ 9 30/06/2020
NATIONAL CAPITAL PP P
TERRITORY OF DELHI AND
M/S ONLINE REPUTATION
MANAGEMENT PRIVATE Company Petition IB .
1024 1710102102982020 LIMITED VS M/S CARMA (IBC) IBC Under Sec 9 claim amount less than 1Cr 27/10/2020
CREATIVE PRIVATE LIMITED
ABDULHADI ALMAILEM
TRADING COMPANY W.L.L VS |Company Petition 1B . na.
1025 (710102106822020 JAY ACE TECHNOLOGIES (IBC) IBC Under Sec 9 page:54 not clear 11-09-2020
LIMITED
M/S BHUSHAN TRADING CO. " .
1026 [710102107452020 VS M/S MANSFIELD CABLE CO. | S0mPany Petition I8 {10y er sec 9 claim amount less than 1 Cr, and 1, 14 545
LTD (IBC) form 5 part 4 sub section 2 missed
VOLKSWAGEN FINANCE Company Petition IB age:26 not clear , vakalathama
1027 (710102107432020 PRIVATE LIMITED VS TARUN pany Section 95(1) page: ! 11-11-2020

KAPOOR

(IBC)

missed




EMAAR HOLDING II Vs.

COMPANY PETITION

1028 |0710102151312019/24 Sec. 241(1) (COMPANIES Doc Not Upload properly 10-09-2020
EMAAR MGF LAND LIMITED ACT)/173(PB)2019
COMPANY PETITION
1029 [0710102151312019/33 mei II::ICG)II_:DI_IL\II\?DHI_IVIVS&TED Sec. 241(1) (COMPANIES Vol-1,2 missing 24-09-2020
ACT)/173(PB)2019
DR PARMAR CONSULTANTS COMPANY
1030 (0710102023952020/3 INDIA PVT LIMITED Vs. Sec 252 (3) APPEAL(COMPANIES WRONG DOCUMENT 12-11-2020
REGISTRAR OF COMPANIES ACT)/230(ND)2020
COMPANY PETITION
1031 |[0710102028672020/1 ESN_I%ESSI SV\i'S'L'?gKU IBC Under Sec 9 1B TRUE COPY SIGN MISSED 12-11-2020
g (IBC)/971(ND)2020
COMPANY PETITION
1032 (0710102029922018/11 \éE&A:HKgmﬁgpséjgg ;/\SIT ﬁ{g IBC under Sec 7 1B need to upload saperate files 12-11-2020
(IBC)/1747(PB)2018
MR. NEERAJ PANDITA Vs. S3 COMPANY PETITION
1033 |[0710102034682018/13  |ELECTRICAL & ELECTRONICS IBC under Sec 7 1B NEED TO IA FILE 12-11-2020
PRIVATE LIMITED (IBC)/206(ND)2019
T e
1034 (0710102063052020/3 . Sec 252 (3) APPEAL(COMPANIES DOCUMENT INCOMPLETE 11-11-2020
REGISTRAR OF COMPANIES ACT)/371(ND)2020
DELHI & HARYANA
CHANDRA PRAKASH Vs. SUJIT INTERLOCUTORY
1035 [0710102067552020/2 KUMAR SINGH AND SANGEETA Sec 66(1) APPLICATION true copy sign missed 12-11-2020
SINGH (1.B.C)/2536(PB)2020
oD LT
1036 [0710102085402020/2 . Sec 252 (1) APPEAL(COMPANIES Wrong pagination/No index 12-11-2020
REGISTRAR OF COMPANIES ACT)/328(ND)2020
NCT OF DELHI & HARYANA
S3 ELECTRICAL & Aoplication under anv other INTERLOCUTORY
1037 |[0710102105072020/1 ELECTRONICS PRIVATE PP Y APPLICATION DOCUMENT INCOMPLETE 12-11-2020

LIMITED Vs. POOJA GARG

provisions- IBC

(1.B.C)/4862()2020




NEELAM SINGH Vs. MEGA

COMPANY PETITION

1038 |0710120001472018/20  |SOFT INFRASTRUCTURE IBC under Sec 7 B NEED TO IA FILE 12-11-2020
PRIVATE LIMITED (IBC)/260(ND)2017
MACRO LEAFIN PRIVATE
LIMITED Vs. PRADEEP COMPANY PETITION

1039 (0710200404622018/7 | o\l & Eo ToMENTS IBC under Sec 7 1B (15C)/589(P5)2018 NEED TO IA FILE 12-11-2020
PVT. LTD.
e

1040 [0710102001622020/3 ot IBC Under Sec 9 B NEED TO IA FILE 12-11-2020
Vs. M/S. CBRE SOUTH ASIA (IBC)/432(ND)2020
PVT. LTD.
PINKKU CHITS PRIVATE LTD COMPANY

1041 |0710102086452020/4  |Vs. REGISTRAR OF COMPANY Sec 252 (3) APPEAL(COMPANIES INDEX MISSED 12-11-2020
DELHI ACT)/319(ND)2020
gglffllzl\ljlgsl(_jEBcg KEI\EAN IBC under Sec 7,IBC under COMPANY PETITION

1042 |0710102102732019/7 : ' 1B Wrong filing 22-10-2020
HOSPITALITY PRIVATE Sec 7 (IBC)/2494(PB)2019
LIMITED
VISTARA-I TECHNOLOGY CA(A) MERGER AND
SERVICE LTD. AND NUCLES AMALGAMATION(CO .

1043 [0710102111232019/5 | SETWARE EXPORTS Ve, Sec. 230-232, Sec 234 MPANIES Wrong filing 13-11-2020
REGISTRAR OF COMPANIES ACT)/118(PB)2019
R.J PACKWELLS PVT. LTD. Vs, . COMPANY

1044 |0710102119692019/2  |NIBULA PRINT & PACK PVT. ::E ggg; (b) (1) to (i) /W ) ppy 1CATION(IBC)/1 Wrong filing 13-11-2020
LTD. 175(ND)2019
S-E. INVESTMENTS LIMITED Application under any other L'\Ii-;i?(li_ﬁ?'ﬁglilom

1045 |0710102027722020/1  |Vs. SONI REALTORS PRIVATE pplice y PROOF OF SERVICE MISSED 17-11-2020

provisions- IBC (1.B.C)/1701(ND)202

LIMITED 0
AFC WORLD WIDE INC. Vs. COMPANY PETITION

1046 |0710102034352020/3  |PRG INTERNATIONAL IBC Under Sec 9 1B TWO SAME CASES FILE IN /4 17-11-2020
ELECTRICALS PVT. LTD. (IBC)/815(ND)2020
HONEST MACHINERY PVT LTD COMPANY PETITION

1047 |0710102087092020/5  |Vs. VSM VENTURE CONTROL IBC Under Sec 9 1B NOT found 10-11-2020

SYSTEMS PRIVATE LIMITED

(IBC)/939(ND)2020




CP(AA) MERGER AND

SUPER MANAGEMENT & . |AMALGAMATION(CO
1048 ]0710102171192019/11 PORTEOLIO PVT. LTD. Vs. Sec. 230-232 - Second Motion MPANIES NEED TO IA FILE 18-11-2020
ACT)/4(ND)2020
COMPANY PETITION
1049 |0710102004752019/4 ;JCN(iﬁNCESIjEQV{IAI\IfTEED Vs. IBC Under Sec 9 1B Pagination missed 17-11-2020
(IBC)/242(ND)2019
ANIL MAHINDROO Vs. EARTH COMPANY PETITION N )
1050 [0710102410412017/14 ICONIC INFRASTRUCTURES IBC under Sec 7 I8 (IBC)/16(PB)2017 missing index and paging 17-11-2020
ANIL MAHINDROO Vs. EARTH COMPANY PETITION N .
1051 [0710102410412017/15 ICONIC INFRASTRUCTURES IBC under Sec 7 IB (IBC)/16(PB)2017 missing index and paging 17-11-2020
COMPANY
1052 |0710102013472020/2 GAURAV TANEJA Vs BRYS Sec 60(5) APPLICATION(IBC)/1 Index missing 18-11-2020
INTERNATIONAL PVT LTD
036(PB)2020
AS TECHNOSOFT PRIVATE COMPANY PETITION
1053 10710102016252018/26 LIMITED Vs. INDIANROOTS IBC Under Sec 9 1B Page no 7 misse as proof of service [17-11-2020
SHOPPING LIMITED (IBC)/1411(ND)2018
SANJAY Vs. ADVANCE COMPANY PETITION
1054 |0710102034772020/5 METERING TECHNOLOGY IBC Under Sec 9 1B Index Missing 18-11-2020
LIMITED (IBC)/819(ND)2020
SHRI ISHWAR CHAND COMPANY PETITION
1055 ]0710102069462020/1 JINDAL Vs. MAGNUM STEELS Sec. 241(1),Sec. 242(4) (COMPANIES E STAMP DATE NOT VALID 18-11-2020
LIMITED ACT)/88(PB)2020
LEIGHTON INDIA COMPANY PETITION
1056 |0710102071552020/1 CONTRACTORS PVT LTD Vs. IBC Under Sec 9 1B Page 13,32,33,34 cut 18-11-2020
SHIPRA LEASING PVT LTD (IBC)/981(ND)2020
INTERLOCUTORY
1057 ]0710102090322020/4 RADIUS INFRATEL PVT. LTD. Sec 60(5) APPLICATION NOT found 18-11-2020

Vs. UNION BANK OF INDIA

(1.B.C)/4052(PB)2020




MR. NITIN KHANDELWAL Vs.

Application under any other

COMPANY PETITION

True copy signe missed every pages
and pagination missed and main

1058 |0710102401402016/13  |MAINI CONSTRUCTION o (COMPANIES ittt 17-11-2020
EQUIPMENTS PVT. LTD. P ACT)/1236(PB)2016 g 1Hing
need to IA
ICICI BANK LIMITED Vs. M/S. COMPANY PETITION
1059 |0710120009322018/14 |GWALIOR BYPASS PROJECTS IBC under Sec 7 1B NOT found 17-11-2020
LIMITED (IBC)/1140(ND)2018
ICICI BANK LIMITED Vs. M/S. COMPANY PETITION
1060 |0710120009322018/15 |GWALIOR BYPASS PROJECTS IBC under Sec 7 B NOT found 17-11-2020
LIMITED (IBC)/1140(ND)2018
o mecon e,
1061 |0710102073882020/2 Sec 60(5) APPLICATION Uncomplete file upload 18-11-2020
LIMITED THROUGH (1.B.C)/3020(PB)2020
MONITORING AGENCY B
AGNI DEVICES PRIVATE iﬁ%ﬁéﬁf&iﬁg&'}%
1062 |0710102076072020/2  |LIMITED Vs. HIL (INDIA) Sec. 230-232, Sec 234 MPANIES Index Missing 18-11-2020
LIMITED ACT)/8(ND)2020
s e e
1063 |0710102159482019/1 19(2) APPLICATION(IBC)/1 NEED TO IA FILE 18-11-2020
PRIVATE LIMITED AND 617(ND)2019
OTHERS
PEE AAR EXIM PRIVATE
LIMITED Vs. PEE AAR COMPANY PETITION 194 195 196 197 198 200 201 202
1064 10710102060392020/4 | 5 ;TGMOTIVE TECHNOLOGIES IBC Under Sec 9 1B (IBC)/814(PB)2020 203 NOT CLEAR 11-11-2020
PRIVATE LIMITED
Sec 252 (1) - By Government |COMPANY PETITION
1065 |0710102105522019/4 gﬁ’g#ff;ﬁ%i’g;sg LTD Vs. Body,Sec 252 (3) - By (COMPANIES ONLY PROOF OF SERVICE UPLOAD [02-09-2020
Government Body ACT)/11111(PB)2019
COMPANY
1066 |0710102000732020/5  |AS TECHNOSOFT Vs. INDIAN Sec 60(5) APPLICATION(IBC)/1 TRUE COPY SIGN MISSED 19-11-2020
ROOTS SHOPPING LIMITED
82(ND)2020
YASH INFRATECH Vs. ig,:ﬁéglw (COMPA
1067 |0710102024012020/1  |REGISTRAR OF COMPANIES Rule 11 of NCLT NIES TRUE COPY SIGN MISSED 19-11-2020

DELHI & HARYANA

ACT)/182(ND)2020




ANP ATELIER & ASSOCIATES
COMPANY PRIVATE LIMITED

COMPANY PETITION

1068 |[0710102035252020/3 Vs. PLUTO SOFTWARE IBC Under Sec 9 EIBBC)/821(ND)2020 page-39 missed 19-11-2020
PRIVATE LIMITED
KAILASH NATH BHANDARI Vs. COMPANY PETITION .
1069 (0710102061132020/3 ALCOBEX METALS LIMITED IBC under Sec 7 IB (IBC)/874(PB)2020 need to upload in one pdf 19-11-2020
AS TECHNOSOFT PRIVATE COMPANY PETITION
1070 [0710102016252018/27 LIMITED Vs. INDIANROOTS IBC Under Sec 9 1B E- STAMP MISSED 19-11-2020
SHOPPING LIMITED (IBC)/1411(ND)2018
COMPANY PETITION
1071 |[0710102036092020/14 g%?(m; /j ’zll?fjpé\I/jMII?rEELDHI Sec 241 (2) (COMPANIES TRUE COPY SIGN MISSED 19-11-2020
ACT)/71(PB)2020
COMPANY PETITION
1072 [0710102036092020/16 g%%g,: ;ﬁ?&g\ﬁﬁﬁgﬂ Sec 241 (2) (COMPANIES TRUE COPY SIGN MISSED 19-11-2020
ACT)/71(PB)2020
INTERLOCUTORY
SUMIT KUMAR BINDAL & Application under any other  |APPLICATION . i1
1073 10710102065762020/1 SURINDER KUMAR BINDAL Vs. provisions- IBC (1.B.C)/2605(ND)202 PAGE- 17 18 152 NOT CLEAR 19-11-2020
0
SHRI ISHWAR CHAND COMPANY PETITION
1074 |0710102069462020/2 JINDAL Vs. MAGNUM STEELS Sec. 241(1),Sec. 242(4) (COMPANIES 18 19 22 23 NEED TO TRANSLATE |19-11-2020
LIMITED ACT)/88(PB)2020
pssocTo sorec
1075 |[0710102085402020/3 . Sec 252 (1) APPEAL(COMPANIES NEED TO FILE IN ONE PDF 19-11-2020
REGISTRAR OF COMPANIES ACT)/328(ND)2020
NCT OF DELHI & HARYANA
psocTo sorec
1076 |0710102085402020/4 : Sec 252 (1) APPEAL(COMPANIES NEED TO FILE IN ONE PDF 19-11-2020
REGISTRAR OF COMPANIES ACT)/328(ND)2020
NCT OF DELHI & HARYANA
COMPANY PETITION
1077 |(0710102086962019/7 PUNJAB NATIONAL BANK Vs. IBC under Sec 7 1B INDEX MISSING 19-11-2020

FOZAL POWER PVT. LTD

(IBC)/1223(PB)2019




EDELWEISS ASSET

Interlocutory Application

Application under any other

wrong section and main case no is

1078 |710102082662020 RECONSTRUCTION COM LTD (LB.C) rovisions- IBC wron 26/08/2020
VS CLC INDUSTRIES LIMITED [ P g
Company
BTM EXPORTS LIMITED VS N . Page -18 not clear /Wrong no.
1079 (710102106672020 BTM EXPORTS LIMITED ﬁgt[;llcatlon(Compames Rule 11 of NCLT section/case type 11-09-2020
SYNDICATE BANK VS VALLEY |Interlocutory Application |Application under any other Translated page-2/Page not clear-11
1080 1710102108632020 IRON & STEEL CO. LIMITED |(I.B.C) provisions- IBC to 14,28 18/11/2020
SHYAM ARORA VS VALLEY Interlocutory Application _
1081 |710102108672020 IRON & STEEL CO. LIMITED  |(LB.C) Sec 12(2) Page not clear-21 18/11/2020
Company
1082 (710102108722020 i?’\?HARTH JAIN VS SHIKHA Application(Companies |Rule 11 of NCLT,Rule 32 Proof of service 18/11/2020
Act)
BIPIN CHANDRAKANT KHISTI |Interlocutory Application |Sec 60(5),Rule 11 of NCLT, PAGE 1-9 SIGN MISSED WITH TRUE
1083 |710102109022020 VS SHIKHA JAIN (LB.C) 2016 COPY 19/11/2020
Application under any other
ANIL GOEL VS M/S. CHD Interlocutory Application |provisions- IBC,Regulation
1084 |710102109002020 DEVELOPERS LIMITED (1B.C) 44(2), Liquidation process MAIN CASE NUMBER WRONG 19/11/2020
Regulation, 2016
M/S LOYAL SCAFFOLDING PVT.|Company
1085 (710102108942020 LTD. VS M/S C.K Application(Companies |Rule 11 of NCLT Page not clear-17 19/11/2020
INFRASTRUCTURES LTD. Act)
INDRESH KUMAR UPADHYAY |Company Petition IB wrong caste type /main case not o
1086 |710102106882020 VS MR. ANIL KUMAR (IBC) Sec 60(5) mention in application 11-039-2020
PIYUSH COLONISERS VS Company Petition Main case is not linked with
1087 |710102107212020 REGISTRAR OF COMPANIES pany Rule 11 of NCLT 11-10-2020

NCTOF DELHI & HARYANA

(Companies Act)

application,upload only one file




STATE BANK OF INDIA Vs.

COMPANY PETITION IB

227 229 230 235 244 255 369 370
550 553 554 555 803 804 807 815

1088 [0710102077862020/6 IMI\I/SJS_II?}SII;\sLlﬁ\éS (IBC)/925(PB)2020 IBC under Sec 7 NOT CLEAR PAGE-277 283 287 634 11-12-2020
) NEED TO TYPE COPY

SONY PICTURES NETWORKS

1089 |[0710200422432018/47 INDIA PVT. LTD. Vs. ORTEL 83'2:4;';2‘:(;312?108’\‘ 1B IBC Under Sec 9 Only proof of service uploaded 18/11/2020
COMMUNICATIONS LTD.
DEEPAK KHANNA Vs. EARTH COMPANY Sign missed on rejoinder,true copy

1090 [0710102010182020/2 INFRASTRUCTURE LIMITED | APPLICATION(IBC)/721(|Sec 60(5) sign and stamp missed 19/11/2020

ND)2020

AS TECHNOSOFT PRIVATE

1091 |[0710102016252018/28 LIMITED Vs. INDIANROOTS 832;?2:;;&?0012 1B IBC Under Sec 9 Index not match with file 19/11/2020
SHOPPING LIMITED
PRO SPORTIFY PRIVATE COMPANY Application under any other

1092 |0710102021082020/2  [LIMITED Vs. VIVID IT APPLICATION(IBC)/1300 fo‘i/isions_ 1BC y Need to IA file 19/11/2020
SOLUTIONS PRIVATE LIMITED |(ND)2020 P
PRO SPORTIFY PRIVATE COMPANY Application under anv other

1093 |0710102021082020/3 LIMITED Vs. VIVID IT APPLICATION(IBC)/1300 r[')orz/isions- IBC Y Need to IA file 19/11/2020
SOLUTIONS PRIVATE LIMITED [(ND)2020 P

Sign on reply,pg-45-48,51-

P. P. JEWELLERS PRIVATE COMPANY PETITION 56,121,126~

1094 10710102023762020/3 LIMITED Vs. L. R. BUILDERS |(COMPANIES Sec. 241(1),Sec. 242(4) 127,129,130,136,157,160-162,171- |19/11/2020
PRIVATE LIMITED ACT)/52(PB)2020 175,178-181,184-198 not clear,All

Volume pages are not clear

P. P. JEWELLERS PRIVATE COMPANY PETITION

1095 |[0710102023762020/4 LIMITED Vs. L. R. BUILDERS |[(COMPANIES Sec. 241(1),Sec. 242(4) Sign on reply,pg-56,57 not clear 19/11/2020
PRIVATE LIMITED ACT)/52(PB)2020
NICRON ELECTRICALS COMPANY Document incomplete only 1 page

1096 |0710102034742020/2 PRIVATE LIMITED Vs. APPEAL(COMPANIES  [Sec 252 (1) uploaded P v 1 pag 19/11/2020
REGISTRAR OF COMPANIES ACT)/250(ND)2020 P
YOKOGAWA INDIA LTD Vs. INTERLOCUTORY

1097 |0710102086262020/3 M/S ABIR INFRASCTUTRE PVT |APPLICATION Rule 11 of NCLT, 2016 Index page numbering missed 19/11/2020

LTD

(1.B.C)/3685(ND)2020




ARSHIYA RAIL
INFRASTRUCTURE LIMITED

COMPANY PETITION IB

Index missed,true copy sign stamp

1098 10710102087802020/3 |\, " map| E L OGISTICS (IBC)/976(ND)2020 | 1BC Under Sec 9 and sign missed 19/11/2020
PRIVATE LIMITED
INTERLOCUTORY
1099 [0710102090322020/5 5’?%“@&?:;3;%55 * | APPLICATION Sec 60(5) Index missed 19/11/2020
' (1.B.C)/4052(PB)2020
INTERLOCUTORY
1100 |0710102090322020/6 SSDIUUNSI(I)':I\]FEAA;ELOPFVITN&TAD * | APPLICATION Sec 60(5) INDEX MISSING 19/11/2020
: (1.B.C)/4052(PB)2020
BANK OF INDIA Vs. CAREWAY
1101 [0710102034372018/8  |AGRO PROCUREMENT E:Icé'\c";‘z\gg (;ED;IZBII%N 1B | 1BC under Sec 7 Eﬁgf:e >7 59 64 65 66 NOT 20/11/2020
PRIVATE LIMITED
COMPANY PETITION o
UNION OF INDIA Vs. DELHI Page numbering missed after page-
1102 [0710102036092020/17 (COMPANIES Sec 241 (2) : 20/11/2020
GYMKHANA CLUB LIMITED ACT)/71(PB)2020 10,Index not match to file
COMPANY
1103 [0710102063972020/2 ["T/g CEHIQEG\KBS;LI?\Eﬁ PYT | APPEAL(COMPANIES  |Sec 252 (3) Only proof of service uploaded 20/11/2020
: ACT)/164(ND)2020
INTERNATIONAL ASSET
RECONSTRUCTION COMPANY
1104 [0710102074552019/14  |PRIVATE LIMITED Vs. ﬁg?;@%;ggﬁ“ 1B |1BC under sec 7 page numbering missed in file 20/11/2020
SWASTIK FRUITS PRODUCTS
LIMITED
PRADEEP KUMAR JAIN Vs.  |COMPANY PETITION  [Sec. 58(3),Sec. 59,Sec.
1105 |0710102078792020/3  |VIDYA PRAKASHAN MANDIR  |(COMPANIES 213,Sec. 241(1),Sec. TRUE COPY SIGN MISSING 20/11/2020
PRIVATE LIMITED ACT)/114(PB)2020 242(4),Sec. 244(1)
V.K. REALTECH LIMITED Vs.  |COMPANY
1106 [0710102079582019/6  |MORPHEUS DEVELOPERS PVT |APPEAL(COMPANIES  |Sec 252 (3) In pg-3,4 Index repeated 20/11/2020
LTD ACT)/367(ND)2019
M.S. LIFE SCIENCE PRIVATE  |COMPANY
1107 [0710102084792020/1  |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  |Sec 252 (3) pg-4 cut 20/11/2020

COMPANIES

ACT)/399(ND)2020




PINKKU CHITS PRIVATE LTD |COMPANY
1108 10710102086452020/4 Vs. REGISTRAR OF COMPANY |APPEAL(COMPANIES Sec 252 (3) true copy sign missed 20/11/2020
DELHI ACT)/319(ND)2020
VGSS SECURITY PVT LTD Vs. |COMPANY
1109 (0710102093102020/1 REGISTRAR OF COMPANIES  |APPEAL(COMPANIES Sec 252 (1) DOCUMENT NOT IN PROPER 20/11/2020
DELHI & HARYANA ACT)/401(ND)2020
COMPUAGE INFOCOM LIMITED . ) i )
1110 |710102103292020 VS PRESTO INFO SOLUTIONS Rule 11 of NCLT, 2016 :Qgg* CHANDER galﬂc;atf; is not linked with the {,5,1/2020
PRIVATE LIMITED PP
DEVENDER KUMAR SHARMA wrong case type file is IA but file in
1111 (710102109262020 VS DEVENDER KUMAR Rule 11 of NCLT ANURAG BHATT ca 9 P 20/11/2020
SHARMA
DEVENDER KUMAR SHARMA document not upload only proof of
1112 |710102109452020 VS DEVENDER KUMAR Sec 60(5) SWAPNIL GUPTA : P Y P 21/11/2020
service uploaded
SHARMA
SCILLA BIOTECHNOLOGIES
LTD. VS REGISTRAR OF document not upload only proof of
1113 (710102109772020 COMPANIES NCT DELHI & Sec 252 (3) CHEITANYA service uploaded 23/11/2020
HARYANA
BLUELEMON TCHNOLOGIES . . .
PRIVATE LIMITED VS memo of parties, brief synompis and
1114 ]710102096222020 REGISTRAR OF COMPANIES Sec 252 (1) SHARAD TYAGI gi‘tdof:tiattiznmr:zstedrgn:rpijrolzzrd?ddex 10-08-2020
NCT OF DELHI AND HARYANA P proper up
RAVI KAKLASARIA VS document not upload only proof of
1115 (710102103342020 SPRINGPEOPLE SOFTWARE Sec. 241(1) service Ioadeg yP 29/10/2020
PRIVATE LIMITED P
RAKESH BHATIA VS Regulation 44(2), Liquidation document not upload only proof of
1116 1710102103712020 REGISTRAR OF COMPANIES process Regulation, 2016 service uploaded 30/10/2020
1117 |710102103662020 RAKESH BHATIA VS Regulation 44(2), Liquidation document not upload only proof of 30/10/2020

REGISTRAR OF COMPANIES

process Regulation, 2016

service uploaded




1118

710102103702020

RAKESH BHATIA VS

Regulation 44(2), Liquidation

document not upload only proof of

30/10/2020

REGISTRAR OF COMPANIES process Regulation, 2016 service uploaded
SUNPOWER SOLAR INDIA  |COMPANY PETITION
1119 [0710102027842020/1  |PRIVATE LIMITED Vs. VAYAM |(COMPANIES Sub-Section (1) Of Section 66. NEED TO APPLICATION FILE 20/11/2020
TECHNOLOGIES LIMITED ACT)/62(ND)2020
INTERLOCUTORY .
1120 |0710102065762020/3 gﬂzngﬁuRMﬁﬁMfgg?ﬁgAL Ve, |APPLICATION Afofl"l;a;:’s" fgger any other PAGE-17 152 NOT CLEAR 20/11/2020
*[(1.8.c)/2605(ND)2020 [P
ADA FOOD AND PAGE- 11 12 17 18 47 48 66 81 82
1121 [0710102074752020/1  |RESTAURANTS PRIVATE 83'2;22; (;ED;IZEIZ%N 18 |1BC Under Sec 10 84 98 NOT CLEARPAGE-68 69 20/11/2020
LIMITED Vs. TRANSLATE
COMPANY PETITION
1122 [0710102086102020/2 2;;?':45“#52‘%“&; DELHI) companiEs Sec. 59 page-37 38 39 not clear 20/11/2020
P ACT)/120(PB)2020
MAHABIR PRASAD AGARWAL
1123 |0710102033422020/1  |Vs. ACTION ISPAT & POWER |COMPANY PETITIONIB |10 ;40 sec o PG-3 PAGE CUT 21/11/2020
(1BC)/794(PB)2020
PVT. LTD.
IL&FS FINACIAL SERVICES
1124 |0710102061902019/13 |LIMITED Vs. PARSVNATH (CI(;!)F;;\E; (:ET)IZBISN 1B Iszg ;”der Sec 7,IBC under Index missing 21/11/2020
DEVELOPERS LIMITED
INTERLOCUTORY
1125 [0710102068592020/9 ESI\A/I’\A{EH@;TIID'Xf Vs NARESH 1 ppi 1cATION 19(2) NEED TO IA FILE 21/11/2020
(1.B.C)/2622(ND)2020
IL&FS FINACIAL SERVICES
1126 [0710102082772019/11  |LIMITED Vs. VARDAAN E:IOBZI)P/;I\T(\)(4F(’II\EI-I;I)ZI(101'; 1B |18C under Sec 7 INDEX MISSING 21/11/2020
BUILDTECH PRIVATE LIMITED
VINOD KUMAR & ORS Vs. M/S
SARE GURUGRAM PVT. LTD (
1127 [0710102069162020/4  |EARLIER KNOWN AS M/S COMPANY PETITION 1B 1,5\ der Sec 7 ONLY PROOF OF SERVICE UPLOAD [22/11/2020

RAMPRASTHA SARE REALITY
PVT. LTD

(IBC)/887(PB)2020




FAMEUX EXPORTS PRIVATE

COMPANY
1128 |0710102091242020/2  |-MITED Vs. REGISTRAR OF | \ppes) compaNIES  [Sec 252 (3) INDEX MISSING 22/11/2020
COMPANIES DELHI AND ACT)/356(ND)2020
HARYANA
COMPANY PETITION
1129 [0710102065952020/13  |PEEPAK KHERA Vs, /S (COMPANIES Sec. 241(1),Sec. 242(4) NEED TO SAPERATE FILLING 23/11/2020
SWIFT LUBRICANTS PVT. LTD.
ACT)/77(ND)2020
COMPUAGE INFOCOM LTD Vs.
1130 |0710102083542020/2  [PRESTO INFO SOLUTIONS (CI(;!)F;SEIOPZEJZIJION 18 |1BC Under Sec 9 need to ia file 23/11/2020
PRIVATE LIMITED
AXIS BANK LTD. Vs. PRIUS
1131 |0710102091032019/13 |COMMERCIAL PROJECTS 83'2;?28;?53%2’; 18 118C under Sec 7 TRUE COPY SIGN MISSING 23/11/2020
PRIVATE LIMITED
ACREAGE PROPERTIES INTERLOCUTORY
1132 |0710102103372020/1  |PRIVATE LTD Vs. AMIT APPLICATION Sec 47 (1) E-STAMP 23/11/2020
AGARWAL (1.B.C)/4775(PB)2020
COMPANY
1133 [0710102105862020/1 gﬁ_El_ErSHA DUTTVs. ASHU | AppL ICATION(COMPANI |Rule 11 of NCLT INDEX MISSING 23/11/2020
ES ACT)/705(PB)2020
COMPANY
1134 |0710102105862020/2 g’dﬁ_ErSHA DUTT Vs. ASHU | \pp( ICATION(COMPANI |Rule 11 of NCLT INDEX MISSING 23/11/2020
ES ACT)/705(PB)2020
U -TURN HOUSING PRIVATE ~|COMPANY
1135 |0710102006422019/4  |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  |Sec 252 (1) PG-2 6 14 16 26 30 NOT CLEAR  [23/11/2020
COMPANIES ACT)/180(ND)2019
DINESH KHETAN V.
1136 |0710102010422019/5  |BIGMOON BUILDCON pvT, | COMPANY PETITION IB 1,0\ er ec 7 E STAMP DATE MISSMATCH 23/11/2020
o (1BC)/572(PB)2019
SN TEORULD P T2 g
1137 |0710102015102020/2 ' APPLICATION(IBC)/959( | Sec 60(5) PG-166 173 NOT CLEAR 23/11/2020
PROFESSIONAL- AMIT PE)2020

AGRAWAL




AS TECHNOSOFT PRIVATE

COMPANY PETITION IB

1138 [0710102016252018/29  [LIMITED Vs. INDIANROOTS IBC Under Sec 9 AFFIDAVIT E-STAMP MISSING 23/11/2020
SHOPPING LIMITED (IBC)/1411(ND)2018
ANEESHA DUTT Vs. TRANSFER Application under any other
1139 [0710102027462020/4  |NORTHBRIDGE CONSULTING |PETITION(COMPANIES fof/isions y TRUE COPY SIGN MISSING 23/11/2020
PVT LTD ACT)/9(PB)2020 P
COMPANY PETITION
1140 [0710102036092020/19 Em'ﬁ.fﬁ A“é'ig;ﬁhﬁi;“l (COMPANIES Sec 241 (2) affidavit back date 23/11/2020
ACT)/71(PB)2020
MARUTI GREEN TECHNO
INDUSTRIES PRIVATE COMPANY PETITION IB . .
1141 10710102061122020/1 LIMITED Vs. DEEP JYOTI (IBC)/812(ND)2020 IBC Under Sec 9 index missing 23/11/2020
RUBBER PVT LTD
INTERLOCUTORY
1142 [0710102063682020/2 ég':,m';'_lrg';gﬁx;mm% APPLICATION Sec 12(2) sign missing 23/11/2020
(1.B.C)/2609(PB)2020
COMPANY PETITION
1143 [0710102065952020/14  |PEEPAK KHERA Vs, /S (COMPANIES Sec. 241(1),Sec. 242(4) PG-222 223 224-230 NOT CLEAR  |23/11/2020
SWIFT LUBRICANTS PVT. LTD.
ACT)/77(ND)2020
VAS INFRATEL PRIVATE COMPANY
1144 [0710102069322020/3  [LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  |Sec 252 (3) INDEX MISSING 23/11/2020
COMPANIES ACT)/271(ND)2020
true copy missing
- o 20,205,207,217,258,261,285,288,29
1145 |710102102032020 eprtimiirytiod i?tgrgcumry Application | Application nder any other 3,296,386,389,395,397,411 25/10/2020
- P translate page 1792-1794,1982-
1990,275,316,495-516,518-
Abhishek Garg & Ors Vs Ireo - . . .
1146 |0710102/11033/2020  |Residences Company Private | Lnteriocutory Application 1o o 41 of NCLT, 2016 (IB)/635(ND)2020  |PIYUSH SINGH True copy sign missed/Affidavit not 5,1, -7
. (1.B.C) Notazised
Limited
1147 [710102106992020 LIMITED Vs. REGISTRAR OF |Company Appeal Sec 252 (3) Shivani Jain ' '

COMPANY

missed,welfare missed in
vakaltnama




STATE BANK OF INDIA Vs.

COMPANY PETITION IB

PG-181/481,814 to 816 not clear

1148 10710102097842019/3 |3\ [NFRA PROJECTS LIMITED|(IBC)/1693(ND)2019 | CC under Sec” /PG-657 translation 25/11/2020
1149 |0710102009212020/1  |SUDERSHAN GUPTA V. Application under any other NEED TO IA FILE 24/11/2020
provisions- IBC
NORTH INDIA STEEL V.
1150 [0710102011212020/1  |HIMSKAF SYSTEMS PRIVATE IBC Under Sec 9 INDEX MISSING 24/11/2020
LIMITED
URVASHI INFRASTRUCTURE INDEX MISSING DOCUMENT NOT
1151 [0710102024942020/3 | pr2i oS Sec 252 (1) IN PROPER 24/11/2020
ENOCHIAN DESIGNS Vs. CMS
1152 [0710102035712020/2  |ASSOCIATES PRIVATE IBC Under Sec 9 ONLY PROOF OF SERVICE UPLOAD [24/11/2020
LIMITED
ABHISHEK JAIN Vs. PUERTO
1153 |0710102068942020/5  |LIFE SCIENCES PRIVATE ~-Sec. 213,Sec. 241(1),Sec. PAGE-95-106 182 NOT CLEAR 24/11/2020
242(4)
LIMITED
T.P.S BUILDCON LIMITED V.
1154 [0710102074682020/3  |REGISTRAR OF COMPANIES Sec 252 (3) INDEX MISSING 24/11/2020
NCT OF DELHI AND HARYANA
?I\TE&SETJ%?’ZTRET.?’S Vs INTERLOCUTORY need to upload in additional
1155 [0710102085972020/1 * VS | APPLICATION Rule 11 of NCLT, 2016 P
ASIAN AGRO INDUSTRIES (1.B.C)/3726()2020 document type
LIMITED B
AXIS BANK LTD. Vs. PRIUS
1156 (0710102091032019/14 |COMMERCIAL PROJECTS 82?)7;2;4?53)?001'; 1B IBC under Sec 7 True copy sign missed
PRIVATE LIMITED
1157 [0710102007842019/3 | STATE BANK OF INDIA V. |COMPANY PETITIONIB |0 o0 o PG-181/481,814 to 816 not clear

JKM INFRA PROJECTS LIMITED

(IBC)/1693(ND)2019

/PG-657 translation




BUDGE BUDGE COMPANY

INTERLOCUTORY

1158 |0710102103982020/1  |LIMITED Vs. UTM PACKAGING | APPLICATION Sec 60(5) Wrong Document (Application filed)
(INDIA) PRIVATE LIMITED  |(1.B.C)/5057()2020
MANOJ KUMAR GARG Interlocutory Application
1159 [710102110442020 ADVOCATE VS EMPEROS (150 Y PP Rule 11 of NCLT, 2016 MANOJ PROOF OF SERVICE MISSED 25/11/2020
INFRASTRUCTURE PVT LTD |
INTERLOCUTORY
1160 [0710102065782020/1 :ZITS_?ESHV;\'/TJBLBT'EVEREST APPLICATION gg‘i 660(5)'R”'e 11 of NCLT, true copy sign missing 11-03-2020
e (1.B.C)/2722(ND)2020
INTERLOCUTORY L
1161 |0710102065762020/2 EHQED';URMQSMBAIE%%S‘AL Ve, |APPLICATION Afof/':‘szf;:;“ ;‘é‘ger any other Page-17 18 not clear 19/11/2020
“[1.8.0)/2605(ND)2020 [P
KKALPANA INDUSTRIES INDIA
1162 |0710102034652020/2  |LIMITED Vs. RADIANT E:I(;I\C/I)F;QTQZ((IZED-;IZBIZ%N 1B 1 1BC Under Sec 9 NEED TO IA FILE 23/11/2020
POLYMERS PRIVATE LIMITED
INTERLOCUTORY
1163 [0710102075952020/6 iﬂiﬁﬁ?ffmm Vs. MR- APPLICATION Sec 66(1) EVERY PAGES SIGN 23/11/2020
(1.B.C)/3135(ND)2020
CP(AA) MERGER AND
1164 |0710102076112020/1  [ARROW EQUITY PRIVATE | AMALGAMATION(COMP |, 530235 - Second Motion PAGE-32 NEED TO TRANSLATE  [23/11/2020
LIMITED Vs. ANIES
ACT)/54(ND)2020
MASQ BUSINESS SOLUTION ~ |COMPANY
1165 [0710102076282020/4  |PVT.LTD Vs. REGISTRAR OF |APPEAL(COMPANIES  |Sec 252 (3) TRUE COPY SIGN MISSING 23/11/2020
COMPANIES ACT)/281(ND)2020
MASQ BUSINESS SOLUTION ~ [COMPANY
1166 |0710102077062020/3  |PRIVATE LIMITED V. APPEAL(COMPANIES  |Sec 252 (3) TRUE COPY SIGN MISSING 23/11/2020
REGISTRAR OF COMPANIES ~ [ACT)/280(ND)2020
PUNJABI ACCESSORIEZZ PVT.
1167 [0710102083112019/13  |LTD. Vs. KREDO BEAUTY pyT, [ COMPANY PETITIONIB 1,50y o sec 9 E STAMP DATE MISSMATCH 23/11/2020

LTD.

(IBC)/1164(ND)2019




RBL BANK Vs. GEM

INTERLOCUTORY

1168 |0710102085322020/2 APPLICATION Rule 11 of NCLT, 2016 TRUE COPY SIGN MISSED 23/11/2020
BATTERIES PVT. LTD. (1B.C)/3702()2020
INTERLOCUTORY
1169 [0710102090322020/9 5? DILJUI\IC,I(I)I\ILF:AA;ELOI;V;—NIID{/-\D " |APPLICATION Sec 60(5) PAGE- 1-6 PAGES NEED TO SIGN 23/11/2020
' (1.B.C)/4052(PB)2020
COMPANY
1170 10710102092552020/1 SILI;)I-\IIXIEI'W\"FSOI-ICA%T/IZVT LTD. Vs. APPLICATION(COMPANI [Rule 11 of NCLT NEED TO IA FILE 23/11/2020
ES ACT)/573(PB)2020
INTERLOCUTORY Application under any other
1171 (0710102094332020/1 VIJENDER SHARMA Vs. APPLICATION Eopzlisions- IBC Y NEED TO IA FILE 23/11/2020
(1.B.C)/4249(ND)2020  |P
MR. AJAY GOYAL Vs. DAMONT|INTERLOCUTORY
1172 10710102101902020/1 DEVELOPERS PRIVATE APPLICATION Sec 30 NEED TO IA FILE 23/11/2020
LIMITED (1.B.C)/4881(PB)2020
COMPANY PETITION IB
1173 (0710102134622019/5 TAIPACK LTD Vs. (IBC)/2574(ND)2019 IBC Under Sec 10 NEED TO IA FILE 23/11/2020
COMPANY PETITION IB
1174 10710102134622019/6 TAIPACK LTD Vs. (IBC)/2574(ND)2019 IBC Under Sec 10 NEED TO IA FILE 23/11/2020
DINESH KHETAN Vs.
1175 [0710102010422019/6 BIGMOON BUILDCON PVT. COMPANY PETITION 1B IBC under Sec 7 NEED TO IA FILE 24/11/2020
LTD (IBC)/572(PB)2019
DINESH KHETAN Vs.
1176 10710102010422019/7 BIGMOON BUILDCON PVT. COMPANY PETITION 1B IBC under Sec 7 NEED TO IA FILE 24/11/2020
LTD (IBC)/572(PB)2019
1177 (0710102028672020/3 K.C. SHARMA Vs. SUKU COMPANY PETITION 1B IBC Under Sec 9 TRUE COPY SIGN MISSING 24/11/2020

CONTROLS PVT. LTD.

(IBC)/971(ND)2020




POOJA BAHRY Vs. AMALENDU

INTERLOCUTORY

1178 |0710102061152020/2 ||, er APPLICATION Sec 25(j) TRUE COPY SIGN MISSING 24/11/2020
(1.B.C)/2158(ND)2020
SANJAY MALIK & ORS V. COMPANY
1179 |0710102087892019/1  |CELESTIAL ESTATE PRIVATE |APPLICATION(COMPANI |Sec 60(5) INDEX MISSING 24/11/2020
LIMITED ES ACT)/623(ND)2019
s S5erIs FOATE Lo
1180 [0710102091242020/3 : APPEAL(COMPANIES  |Sec 252 (3) ONLY PROOF OF SERVICE UPLOAD |24/11/2020
COMPANIES DELHI AND ACT)/356(ND)2020
HARYANA
M S HYDRO ENGINEERS COMPANY
1181 [0710102093872020/2  |PRIVATE LIMITED Vs. APPEAL(COMPANIES  |Sec 252 (3) ONLY PROOF OF SERVICE UPLOAD |24/11/2020
REGISTRAR OF COMPANIES ~ |ACT)/375(ND)2020
INTERLOCUTORY
1182 [0710102102082020/1 t\TCgECSE :;?TPEZI\IREV?/ :C’T " | APPLICATION Sec 47 (1) mggmll (;21 TRUE COPY SIGN 24/11/2020
s (1.B.C)/4800(PB)2020
DMG FINANCE & INVESTMENT |COMPANY PETITION
1183 [0710102103642020/1  [PRIVATE LIMITED Vs. ACTIA |(COMPANIES Sec. 241(1),5ec. 242(4) INDEX MISSING 24/11/2020
INDIA PRIVATE LIMITED ACT)/159(PB)2020
DMG FINANCE & INVESTMENT [COMPANY PETITION
1184 |0710102103642020/2  |PRIVATE LIMITED Vs. ACTIA |(COMPANIES Sec. 241(1),Sec. 242(4) INDEX MISSING 24/11/2020
INDIA PRIVATE LIMITED ACT)/159(PB)2020
BN oo
1185 |0710102105652020/1 : APPEAL(COMPANIES  [Sec 252 (3) INDEX MISSING PROPER FILE 24/11/2020
REGISTRAR OF COMPANIES |, oo o0
NCT OF DELHI AND HARYANA
DYNACON PROJECTS PVT.
1186 [0710102113592019/10 |LTD. Vs. TODAY HOMES AND (CI(;E;QT;OF(’ETDI)T;O?'; 18 |1BC Under Sec 9 TRUE COPY SIGN MISSING 24/11/2020
INFRASTRUCTURE PVT. LTD.
DYNACON PROJECTS PVT.
1187 |0710102113592019/11  |LTD. Vs. TODAY HOMES AND |COMPANY PETITION IB {100 ;10 sec g TRUE COPY SIGN MISSING 24/11/2020

INFRASTRUCTURE PVT. LTD.

(IBC)/2130(ND)2019




DYNACON PROJECTS PVT.

COMPANY PETITION IB

1188 [0710102113592019/12  [LTD. Vs. TODAY HOMES AND IBC Under Sec 9 TRUE COPY SIGN MISSING 24/11/2020
INFRASTRUCTURE PVT. LTD, |(1BCY/2130(ND)2019
SANGVI MOVERS LIMITED Vs. |INTERLOCATORY
1189 [0710102123392019/3  |REGISTRAR OF COMPANIES ~ |APPLICATION Rule 11 of NCLT, 2016 PAGE-1 6 NOT CLEAR 24/11/2020
NCT OF DELHI AND HARYANA |(IBC)/1991(ND)2019
COMPANY PETITION IB
1190 [0710102134622019/7  |TAIPACK LTD Vs. (IBCy/2574(ND)2010 |1BC Under Sec 10 NEED TO IA FILE 24/11/2020
SGM WEBTECH PRIVATE COMPANY
1191 [0710102159752019/3  [LIMITED Vs. BOULEVARD APPLICATION(IBC)/2778|Sec 30 E-STAMP FEE 24/11/2020
PROJECTS PRIVATE LIMITED |(PB)2019
SGM WEBTECH PVT. LTD. Vs.
1192 |0710120004492018/38  [BOULEVARD PROJECTS pvT. | COMPANY PETITIONIB |15\ jer sec 7 ONLY PROOF OF SERVICE UPLOAD |24/11/2020
LD (IBC)/967(PB)2018
R J PACKWELLS PVT LTD Vs.
1193 |0710120009482018/17  |NIBULA PRINT AND PACK pyT |COMPANY PETITIONIB {100 ;40 sec g NEED TO SAPERATE FILLING 24/11/2020
D (IBC)/1138(ND)2018
INTERLOCUTORY
1194 |0710102063682020/3 égﬂﬁi’ﬁ?;gi’*c\éz'mm% APPLICATION Sec 12(2) NO index/True copy sign missed  |25/11/2020
(1.B.C)/2609(PB)2020
SANJIB KUMAR DEY Vs.
1195 [0710102068522020/4  [CONCEPT CAPITAL INFRA 83'2;2’;‘:;521023” 18 |18C under sec 7 Proof of Service 26/11/2020
PROJECTS PVT. LTD.
SUDERSHAN GUPTA Vs. INTERLOCUTORY
1196 [0710102088472020/2  [GOKULESH PRASAD APPLICATION Sec 60(5) Wrong Doc.( status report filed) 26/11/2020
BHARADWAJ & ANR (1.B.C)/4047(ND)2020
COSMIC INFRASOLUTION
1197 |0710102089762020/3  |PVT. LTD Vs. PRUDENTIAL | COMPANY PETITIONIB |10 e sec 7 True copy sign missed 26/11/2020

HOTELS PRIVATE LIMITED

(IBC)/969(ND)2020




ARCHANA DWIVEDI VS M/S

1198 (710102028512020 EARTH GRACIA BUILDCON PVT|Contempt Petition (IBC) |Sec 60(5) Mohit Singh wrong section (rule 11) 03-04-2020
LTD
DINESH RAI HUF VS ROHTAS |Interlocutory Application e

1199 |710102105462020 PROJECTS LIMITED (L.B.C) Sec 60(5) Parth 47,49,51 translate 11-05-2020
DEVENDRA SINGH VS M/S. Interlocutory Application | Application under any other file with main case number AND

1200 [710102109012020 CROWN REALTECH PRIVATE (LB.C) Ty APP forz/isions- IBC Y DEVENDRA YOU MENTION IN APPLICATION 19/11/2020
LIMITED o P ALLAHABAD
M/S UPAJ LEASING AND Main cese no. not mention/Small

1201 (710102111012020 FINANCE COMPANY PVT. LTD Company Appeal (IBC) |[IBC under Sec 7 Rohit font &amp;amp;amp; Blur Page-23 |26/11/2020
VS M /S PARAMOUNT to 128,142 to 145,155
PROPBUILD PVT. LTD. ! !
VEKAS KUMAR GARG VS Interlocutory Application COMPANY PETITION -

1202 (710102104232020 SANDEEP GARG (LB.C) Sec 43(1) r/w Sec 44 (1) IB (IBC)/281(PB)2019 RAKESH KUMAR section wrong 31/10/2020
IFD{EIDVI-EF)I(E IIE;%:J{/%NS Interlocutory Application | Application under any other COMPANY PETITION

1203 |710102109892020 REALTIME SOFTECH PRIVATE |(LB.C) provisions- IBC ?IBBC)/831(ND)2020 Sameer pryer missing 23/11/2020
LIMITED

COMPANY PETITION

SUCHITA SHARMA VS INDIA |Interlocutory Application Sign miss-1,3 to 8,10,12,13/Blur

1204 1710102111432020 Sec 60(5) 1B Indresh . 28/11/2020
INFOLINE LIMITED (1.B.C) (IBC)/1006(ND)2019 Page-8,19 to 64,78 to 141
SAFE MOVERSPACKERS
PRIVATE LIMITED VS Company . .

1205 (710102110912020 REGISTRAR OF COMPANIES ﬁgtp;llcatlon(Compames Rule 11 of NCLT Pankaj Kumar Jha 10-18 not clear page 26/11/2020
NCT OF DELHI
ANIL ARYA VS PIONEER -

1206 |710102111182020 URBAN LAND AND i?tsr(':‘;wtory Application | p 16 11 of NCLT, 2016 ICBO('\;EQ;\'/I ;.5;;201'3 Nithin Sign miss Page-2 27/11/2020
INFRASTRUCTURE LIMITED o
DATA WORLD INFORMATION counscel detail missed in index,pg-

1207 |710102076962020 SYSTEMS PRIVATE LIMITED  {Company Petition Sec. 131(1) SHASHI 1,6,8 and 11 double page 08-07-2020

VS THE REGISTRAR OF
COMPANIES

(Companies Act)

numbering




Pg-113 missed,pg-
114,115,147,160,278,288-294 not

AMIT GOEL VS CMYK Company Petition Sec. 213,Sec. 241(1),Sec. ! .
1208 (710102102972020 PRINTECH LIMITED (Companies Act) 242(4),Sec. 244(1) K GAURAV & CO. clear,pg-286 cut,service to all 28/10/2020
respondent,court fee and welfare
missed in vakalatnama,true copy
SACHIN GULATI & ORS VS HSL|Company Petition
1209 1710102109852020 SOFTWARE PVT LTD. (Companies Act) Rule 11 of NCLT MANISH GUPTA Wrong case type select 23/11/2020
. - Wrong section select, pages not
1210 |710102109732020 SE?RCEEGIITSITE';RQ;\TCISS’;'AI\ILILES (Cc"xa:r’]'i:seﬂggn Afofl“i;a;:’s” under any other DHRITIMAN clear 50 to 52, 58,60 to 63, 67 to  |23/11/2020
P P 69, 71 to 72, MoA and AoA missed
No index, memo of parties missed,
ECOWING FENSTER PRIVATE Compan petition missed, STK 7 missed, Roc
1211 1710102109542020 LIMITED VS REGISTRAR OF A er;l(gom anies Act) Sec 252 (3) Manish and Income Tax advance service 21/11/2020
COMPANIES PP P missed, NCLT heading missed on
cover page , Master data missed,
A R
1212 |0710102076232020/4 APPLICATION Sec 60(5) pg-291 not clear 15-09-2020
PROFESSIONAL OF UNNATI (1B.C)/3131(PB)2020
FORTUNE HOLDINGS LIMITED |V
M/S INDIAN DELCO PVT. LTD.
1213 |0710102162662019/5 Vs. SN JEE BUILD WELL PVT. COMPANY PETITION 1B IBC under Sec 7 NEED TO IA FILE 02-10-2020
LTD (IBC)/3434(ND)2019
BLUE STAR BUILDPROP %I%I?GT\E&?’ESIQ%%MP
1214 10710102083842020/3 PRIVATE LIMITED Vs. EARTH Sec. 230-232, Sec 234 NEED TO IA FILE 24-11-2020
WATER LIMITED ANIES
ACT)/107(ND)2020
COMPANY
1215 1710102003642020 fstBGig‘lle:-F[{-E(C; L(IZSIIVITIEADN\I/I?S APPEAL(COMPANIES Sec 252 (1) NEED TO IA FILE 25-11-2020
ACT)/175(ND)2020
FIREFLYE-VENTURES LTD. Vs. | COMPANY
1216 |0710102085052020/1 HT.DIGITAL MEDIA HOLDINGS |APPLICATION(COMPANI |Rule 11 of NCLT ZIEIEIIIDDI\(/)I'FILLING SEPARATE 26-11-2020
LTD. ES ACT)/472()2020
COMPANY _—
1217 [0710102150482019/4  |RAM BHAWAN Vs. UTTAM | oo 1eaTION(IBC)/1608| APPlication under any other TRUE COPY SIGN MISSING 26-11-2020

STRIPS LIMITED

(ND)2019

provisions- IBC




JONES LANG LASALLE
BUILDING OPERATIONS

COMPANY PETITION IB

1218 [0710102156952019/4  |PRIVATE LIMITED Vs. CITY IBC Under Sec 9 E STAMP AFFIDAVIT MISSING 26-11-2020
MART MAINTENANCE (IBC)/3213(ND)2019
SERVICES PRIVATE LIMITED
INDIAN OVERSEAS BANK Vs.
1219 [0710120003842018/26  |M/S. RATHI TMT SARIA pyT, |COMPANY PETITIONIB 1,0 ier sec 7 NEED TO EVERY PAGES SIGN 26-11-2020
s (1BC)/938(PB)2018
INDIAN OVERSEAS BANK Vs.
1220 [0710120003842018/27  |M/S. RATHI TMT SARIA pyT, |COMPANY PETITIONIB |0 e sec 7 NEED TO EVERY PAGES SIGN 26-11-2020
s (IBC)/938(PB)2018
M/S. FINEX CONSULTANCY
SERVICES THROUGH CS
1221 [0710102026652020/1 | NIKITA SHUKLA SOLE ﬁg'\c";é\':g(;ggz%” 1B |1BC Under Sec 9 E STAMP MISSING 27-11-2020
PROPRIETORSHIP Vs.
M/S.MARUBHUMI DEALER
SRI GANESH PLATES AND COMPANY
1222 [0710102032132020/4  |GLASSES PVT LTD Vs. APPEAL(COMPANIES  |Sec 252 (1) E STAMP MISSING 27-11-2020
REGISTRAR OF COMPANIES ~ |ACT)/370(ND)2020
CA(A) MERGER AND
OSWAL EXPORTS PVT LTD Vs. |AMALGAMATION(COMP _ _
1223 [0710102078392020/1 |2 Dt o o [anes Sub-section (1) of section 230 NEED TO CA FILE 27-11-2020
ACT)/80(ND)2020
AXIS BANK LTD. Vs. M/S INTERLOCUTORY
1224 [0710102080222020/3  |SHREE BALAJI PRINTOPACK | APPLICATION Sec 60(5) TRUE COPY SIGN MISSING 27-11-2020
PRIVATE LIMITED (1.B.C)/3639(ND)2020
COMPANY PETITION o
1225 |0710102087542020/3 ETASS\E{:J DGéJgJ:A’;NG%E% PVT| (comMPANIES :ﬁc'oztfégl);gs’iz:f:st'°” under INDEX MISSING 27-11-2020
- VS ACT)/118(PB)2020 y P
COMPANY PETITION o
1226 |0710102087542020/4 Eﬁgs\? SE;JQA’J\NG%E% PVT| (compaNIES :ﬁc'oztfégl);g&z:f::o” under INDEX MISSING 27-11-2020
- VS ACT)/118(PB)2020 y P
COMPANY
1227 |0710102105862020/3  |ANEESHADUTT Vs ASHU ) o) 1 cATION(COMPANI |Rule 11 of NCLT NEED TO IA FILE 27-11-2020

DUTT

ES ACT)/705(PB)2020




CA(A) MERGER AND

1228 |0710102034302020/1  [IMA MARKETING LIMITED Vs. QBN"IAELSGAMATION(COMP Sub-section (1) of section 230 PG-21 TRANSLATE 28-11-2020
ACT)/91(ND)2020
CA(A) MERGER AND
1229 (0710102034302020/2  |IMA MARKETING LIMITED Vs. ﬁmeLSGAMATION(COMP Sub-section (1) of section 230 21 TYPE COPY 28-11-2020
ACT)/91(ND)2020
MASQ BUSINESS SOLUTION ~ [COMPANY
1230 |0710102076282020/5  |PVT. LTD Vs. REGISTRAR OF [APPEAL(COMPANIES  |Sec 252 (3) NEED TO FILE IN ONE PDF 28-11-2020
COMPANIES ACT)/281(ND)2020
MASQ BUSINESS SOLUTION ~ |COMPANY
1231 [0710102077062020/4  |PRIVATE LIMITED Vs. APPEAL(COMPANIES  [Sec 252 (3) NEED TO FILE IN ONE PDF 28-11-2020
REGISTRAR OF COMPANIES ~ [ACT)/280(ND)2020
SAM BUSINESS CONTINUITY
1232 |0710102100462020/1  |SERVICES Vs. JSP PROJECTS (CI(;I\C/I)F;?EJ;ETDI)TZIOOZ'; 18 |1BC Under Sec 9 INDEX MISSING 28-11-2020
PRIVATE LIMITED
SAM BUSINESS CONTINUITY
1233 [0710102100462020/2  |SERVICES Vs. ISP PROJECTS ﬁgl\cll)i/:g‘;;(’ﬁol;zlooz% 18 118C Under sec 9 INDEX MISSING 28-11-2020
PRIVATE LIMITED
T.P.S BUILDCON LIMITED Vs. |COMPANY
1234 |0710102074682020/1  |REGISTRAR OF COMPANIES  [APPEAL(COMPANIES  |Sec 252 (3) NEED TO IA FILE 29-11-2020
NCT OF DELHI AND HARYANA |ACT)/289(ND)2020
ANSAL PROPERTIES &
INTERLOCUTORY
1235 |0710102085972020/4 |\ RASRUCTURE LTD. Vs. APPLICATION Rule 11 of NCLT, 2016 22 232537 52 NEED TO TYPE 29-11-2020
ASIAN AGRO INDUSTRIES (LB.C)/3726()2020 COPY
LIMITED o
MANJINDER SINGH SANDHU
1236 |0710102024212018/2  |Vs. GOLDEN PEACOCK (CIOBZ')F;’I\EJIF(’E;;(ISS 18 |1BC under sec 7 NEED TO IA FILE 30-11-2020
RESIDENCE PRIVATE LIMITED
IBM INDIA PRIVATE LIMITED
1237 |0710102061262019/12 |5 GLOBAL INFONET COMPANY PETITION 1B |5 1 der sec 7 NEED TO IA FILE 30-11-2020

DISTRIBUTION PRIVATE
LIMITED

(IBC)/712(ND)2019




UTSAV SECURITIES PRIVATE

COMPANY PETITION IB

1238 |0710102100092019/8  |LIMITED Vs. VOGUE IBC under Sec 7 NEED TO APPLICATION FILE 30-11-2020
CLOTHIERS PRIVATE LIMITED |([BC)/1593(ND)2013
COMPANY
1239 [0710102103122020/1 Z'L'JIPV&AJ GUPTA Vs DESHRAJ| \op) 1cATION(COMPANI |Rule 11 of NCLT TRUE COPY SIGN MISSED 30-11-2020
ES ACT)/660(PB)2020
meseneaor oo
1240 |0710102000912020/5 APPEAL(COMPANIES  |Sec 252 (1) INDEX MISSING 01-12-2020
LIMITED Vs. REGISTRAR OF |, 1 N0
COMPANIES
CENTRAL BANK OF INDIA Vs.
1241 |0710102001372019/8  |ABHINAV STEELS AND POWER | OMPANY PETITION IB 5 1 er sec 7 INDEX MISSING 01-12-2020
(IBC)/275(ND)2019
LIMITED
SUMAN CHADHA Vs.
1242 [0710102007592019/13  |LIFESTYLE FITNESS PRIVATE | COMPANY PETITIONIB |10 ;e sec AFFIDAVIT STAMP 01-12-2020
(IBC)/310(ND)2019
LIMITED
AS TECHNOSOFT PRIVATE
1243 |0710102016252018/30  [LIMITED Vs. INDIANROOTS ﬁﬁg?’i?ﬁiﬁggﬁ'; 18 118C Under sec 9 NEED TO SAPERATE E FILLING 01-12-2020
SHOPPING LIMITED
VISTRA ITCL INDIA LIMITED |COMPANY PETITION IB
1244 |0710102023802018/14  |¢ > o s o (IBC)/1600(ND)2018 | 1BC Under Sec 7 NEED TO SAPERATE E FILLING 01-12-2020
VISTRA ITCL INDIA LIMITED |COMPANY PETITION IB
1245 |0710102023802018/15  |v > o o (IBC)/1600(ND)2018 |1EC under Sec 7 NEED TO SAPERATE E FILLING 01-12-2020
CFM ASSETS
1246 |0710102024112020/1  |RECONSTRUCTION PVT LTD. 8‘;@;@3&;5;&%’“ 1B |section 95(1) NEED TO IA FILE 01-12-2020
Vs. YOGESH KUMAR SHARMA
INTERVENTION
1247 |0710102026352020/1  |"JAY KUMAR GUPTA Vs. PETITION Sec 60(5) NEED TO IA FILE 01-12-2020

ROHTAS PROJECTS LTD

(IBC)/4(ND)2020




FOUR STAR REALTY PRIVATE

CP(AA) MERGER AND

1248 |0710102027062020/2  |LIMITED Vs. MR. SHANKAR QDN"IAELSGAMATION(COMP Sec. 230-232 - Second Motion INDEX MISSING 01-12-2020
LAL ACT)/45(ND)2020
INTERLOCUTORY o
1249 |0710102073402020/4 Eﬁg?ﬂé:gﬁi?&}/z L\I/SSEED APPLICATION AE’OF:/"I‘S:?;:;” ;’é‘ger any other AFFIDAVIT MISSING 01-12-2020
(1.B.C)/2978(ND)2020 |
STARFIRE MOVIES PRIVATE ~ |COMPANY
1250 |0710102101452020/1  |LIMITED Vs. ROSEWOOD  |APPLICATION(COMPANI |Rule 11 of NCLT index is missing 01-12-2020
TREXIM PVT LTD ES ACT)/646(PB)2020
SANJAY MENDIRATTA Vs. COMPANY PETITION
1251 |0710102105962019/11  |FRIENDS AUTO INDIA (COMPANIES Sec. 241(1),5ec. 244(1) pagination is missing 01-12-2020
LIMITED' ACT)/110(PB)2019
HIGH GROUND ENTERPRISE
LIMITED Vs. ORIENTAL COMPANY PETITION IB o
1252 10710102063262020/1 STRUCTURAL ENGINEERS PVT. | (IBC)/903(ND)2020 IBC Under Sec 9 Index is missing 02-12-2020
LTD.
Council Detail missed in Index,pg-
DATA WORLD INFORMATION " Ramesh Chandra 103 not mention in index,pg102 is
1253 1710102072132020 SYSTEMS PRIVATE LIMITED | OMPany Petition Sec. 131(1) Mishra different in file and different in proof
of service column
RESOLUTION PROFESSIONAL
INDIRAPURAM HABITAT INTERLOCUTORY
1254 |0710102082132020/2  |CENTRE PVT LTD V. APPLICATION Sec 60(5) pg no. 20-77 are blur 01-12-2020
DIAMOND TRAEXIM PRIVATE |(1.B.C)/3463(PB)2020
LIMITED
GIRISH KUMAR SAHNI Vs.
1255 |0710102097362019/11  |R.S. AJIT SINGH & CO. ﬁ%@;ﬁggiggé?g 18 118C under Sec 7 Pg no 22-25 are not clear 01-12-2020
(AUTOMOTIVES) PVT. LTD.
CP(AA) MERGER AND
1256 [0710102002272019/19 EQECXT'EEE’;’;ICT(EEP\ZRATION AMALGAMATION(COMP |Sec. 230-232 - Second Motion E stamp is of back date 02-12-2020
: ANIES ACT)/27(PB)2019
PRIYANKA UPPAL Vs. COMPANY PETITION
1257 |0710102061222020/5  |SUBSTRATAL SOLUTIONS PVT |(COMPANIES sec. 241(1),Sec. 242(4),Sec. Index missing 02-12-2020

LTD

ACT)/74(ND)2020

59




PRIYANKA UPPAL Vs.

COMPANY PETITION

Sec. 241(1),Sec. 242(4),Sec.

1258 ]0710102061222020/6 SUBSTRATAL SOLUTIONS PVT |(COMPANIES 59 Sign missing 02-12-2020
LTD ACT)/74(ND)2020
niho construction Vs Hemant Company
1259 (0710102/11210/2020 Khandelwal Application(Companies |Rule 11 of NCLT CP/89/2020 Ishaan Mukherjee Blur Page-78,79,81 02-Dec-20
Act)
SAM BUSINESS CONTINUITY
1260 (0710102100462020/5 SERVICES Vs. JSP PROJECTS E:I(;ZI)P/;I\QZY;II\EI-I;I)EIOOZ'; 1B IBC Under Sec 9 NEED TO UPLOAD IN ONE PDF 28/11/2020
PRIVATE LIMITED
STATE BANK OF INDIA Vs. COMPANY PETITION IB
1261 |0710102097842019/3 JKM INFRA PROJECTS LIMITED| (IBC)/1693(ND)2019 IBC under Sec 7 PAGE-59-100,101-106 NOT CLEAR |[12-01-2020
CP(AA) MERGER AND
1262 ]0710102002272019/20 II;/IIiII-CZT'\IIEEI\_/;ISIIS'(EIF;P\?s RATION AMALGAMATION(COMP |Sec. 230-232 - Second Motion NO INDEX 12-02-2020
) ANIES ACT)/27(PB)2019
METENERE LIMITED Vs.
1263 |0710102022482018/7 NOVELTY TREASURE METALS E:I(;I\CI])F;?';I;OF(’II\EIEI)EI()?; 1B IBC Under Sec 9 NO INDEX 12-02-2020
PRIVATE LIMITED
VISTRA ITCL INDIA LIMITED |COMPANY PETITION IB
1264 |[0710102023802018/16 Vs. AMBIENCE PVT LTD (IBC)/1600(ND)2018 IBC under Sec 7 TRUE COPY SIGN MISSING 12-02-2020
HIGH GROUND ENTERPRISE
LIMITED Vs. ORIENTAL COMPANY PETITION IB
1265 ]0710102063262020/1 STRUCTURAL ENGINEERS PVT.| (IBC)/903(ND)2020 IBC Under Sec 9 NO INDEX 12-02-2020
LTD.
INTERLOCUTORY
1266 |0710102072202020/2 ;K\E;-II—JQRGUPTA Vs GAURAV APPLICATION Sec 60(5) NEED TO SAPERATE FILLING 12-02-2020
(1.B.C)/3046(ND)2020
BLACKIE & SONS CALCUTTA & [COMPANY Aoplication under anv other
1267 ]0710102073822020/2 ORS Vs. BLACKIE & SON APPLICATION(COMPANI fon/isions Y FONT SIZE 12-02-2020
(CALCUTTA) PVT LTD ES ACT)/402(ND)2020 |P




JACK ROHAN MARKETING COMPANY
1268 |0710102077602020/3 PRIVATE LIMITED Vs. APPEAL(COMPANIES Sec 252 (1) NO INDEX 12-02-2020
REGISTRAR OF COMPANIES  |ACT)/343(ND)2020
SHIV KUMAR Vs. REGISTRAR |COMPANY
1269 |0710102088742020/2 OF COMPANIES NCT OF DELHI | APPEAL(COMPANIES Rule 11 of NCLT,Sec 252 (3) INCOME TAX SERVICE 12-02-2020
& HARYANA ACT)/404(ND)2020
HARMILAP MEDIA PVT. LTD.
1270 |0710102011422020/4 Vs. RAMA KRISHNA (CI(;!)F;QSI(;ED-;IZBIZ%N 1B ----IBC Under Sec 9 NEED TO APPLICATION FILE 10-09-2020
BUILDWELL PVT. LTD.
RATNAPRAVA INDUSTRIES COMPANY
1271 ]0710102092852020/2 PRIVATE LIMITED Vs. APPEAL(COMPANIES Sec 252 (1) pagination is missing 02-12-2020
REGISTRAR OF COMPANIES  |ACT)/417(ND)2020
EFA{,I\IVI?AA'I'LQT_ICNIO#:LDJL\I? " COMPANY Pagination and true copy on
1272 |0710102095022020/2 ' APPEAL(COMPANIES  |Sec 252 (3) gination and true copy 02-12-2020
REGISTRAR OF COMPANIES ACT)/402(ND)2020 annexure is missing
NCT OF DELHI & HARYANA
CELLPAP INDIA PVT LTD Vs.
1273 10710102097382020/5 THE GRS ISPAT COMPANY PVT COMPANY APPEAL Sec 42 wrong e-filing 02-12-2020
LTD (IBC)/7(ND)2020
PRIME I T WORKS PRIVATE COMPANY
1274 10710102101002020/1 LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES Sec 252 (1) pagination is missing 02-12-2020
COMPANIES ACT)/421(ND)2020
NARMADA CEREALS PVT. LTD.
1275 ]0710102174012019/6 Vs. ORIENTAL BANK OF COMPANY PETITION 18 IBC Under Sec 10 wrong e-filing 02-12-2020
(IBC)/138(ND)2020
COMMERCE
INTERLOCUTORY
1276 ]0710102061152020/3 ;%?(LAE%A:ER Y Vs. AMALENDU APPLICATION Sec 25(j) wrong e-filing 03-12-2020
(1.B.C)/2158(ND)2020
AXIS BANK LTD. Vs. PRIUS
1277 (0710102091032019/15 COMMERCIAL PROJECTS COMPANY PETITION 18 IBC under Sec 7 sign ,index and pagination is missing |03-12-2020

PRIVATE LIMITED

(IBC)/1404(ND)2019




1278 [0710000111292020 Mankind Pharma Limited 1 Caveat-Application 27/11/2020 Court fee & welfare missed on
2 Caveat-Order vakalatnama
1279 [0710000111282020 Magnet Labs Private Limited Caveat-Application 27/11/2020 Court fee & welfare missed on
Caveat-Order vakalatnama
1280 [0710000111272020 Lifestar Pharma Private Limited |1 C3Veat-Application 27/11/2020 Court fee & welfare missed on
2 Caveat-Order vakalatnama
1281 |0710000111262020 Mankind Pharma Limited 1 Caveat-Application 27/11/2020 Court fee & welfare missed on
2 Caveat-Order vakalatnama
1282 [0710000111252020 Magnet Labs Private Limited Caveat-Application 27/11/2020 Court fee & welfare missed on
Caveat-Order vakalatnama
1283 |0710000111232020 Lifestar Pharma Private Limited |1 C2veat-Application 27/11/2020 Court fee & welfare missed on
2 Caveat-Order vakalatnama
1284 [0710000111032020 Western Hotels Private Limited |1 C2veat-Order 25/11/2020 NCLT Form 3C missed
Caveat-Application
REOHTE MO Loy
1285 |0710102085402020/5 ' APPEAL(COMPANIES  |Sec 252 (1) pdf need to merge into one pdf 22/11/2020
REGISTRAR OF COMPANIES | (i o0
NCT OF DELHI & HARYANA
TSI ey
1286 [0710102084392020/1 ' APPEAL(COMPANIES  |Sec 252 (3) OBJECTIONS 12-03-2020
REGISTRAR OF COMPANIES |/ c i oo
NCT OF DELHI & HARYANA
DMI FINANCE PRIVATE o
1287 |0710102117872019/12  |LIMITED Vs. ABLOOM COMPANY PETITION 1B |5\ 1 der Sec 7 sign is missing on every page of |, 3 555

INFOTECH PRIVATE LIMITED

(IBC)/2115(ND)2019

written submission




RAM BHAWAN Vs. UTTAM

COMPANY

Application under any other

Page no. 8 ae two time, pg no. 13-

1288 ]0710102150482019/5 STRIPS LIMITED APPLICATION(IBC)/1608 provisions- IBC 17,18, 28 are not clear 12-03-2020
(ND)2019

SUNLAND ALLOYS Vs. KIRAN |[COMPANY PETITION IB

1289 [0710102019112020/4 UDYOG PVT LTD (IBC)/528(ND)2020 IBC Under Sec 9 TRUE COPY SIGN MISSING 12-04-2020

COMPANY
1290 (0710102062532020/2 \F;?TANJALI BUILCON PVT LTD APPEAL(COMPANIES Sec 252 (3) INCOME TAX SERVICE MISSING 12-04-2020
' ACT)/248(ND)2020

JAZZ ELECTRONICS PRIVATE |COMPANY

1291 |[0710102075982020/1 LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES Sec 252 (3) INCOME TAX SERVICE MISSING 12-04-2020
COMPANIES ACT)/307(ND)2020
AGNI DEVICES PRIVATE CA(A) MERGER AND

1292 |0710102076072020/4 LIMITED Vs. HIL (INDIA) AMALGAMATION(COMP |Sec. 230-232, Sec 234 PROOF OF SERVICE MISSING 12-04-2020
LIMITED ANIES ACT)/8(ND)2020
M/S. ADVANCE CARGO
MOVERS ( INDIA) PVT Vs. COMPANY PETITION IB o

1293 [0710102083932019/16 SBS TRASPOLE LOGISTICS (IBC)/1373(ND)2019 IBC Under Sec 9 Wrong Document (application filed) |12-04-2020
PVT LTD
CELLPAP INDIA PVT LTD Vs.

1294 (0710102097382020/6 THE GRS ISPAT COMPANY PVT COMPANY APPEAL Sec 42 NO INDEX 12-04-2020
LTD (IBC)/7(ND)2020
MOHAN LAL JAIN Vs. SBS COMPANY Sec 33(1) (b) (i) to (ii) r/w

1295 [0710102143092019/1 TRANSPOLE LOGISTICS APPLICATION(IBC)/1480 Sec 33(3) NEED TO IA FILE 12-04-2020
PRIVATE LIMITED (ND)2019
MOHAN LAL JAIN Vs. SBS COMPANY Sec 33(1) (b) (i) to (iil) r/w

1296 (0710102143092019/2 TRANSPOLE LOGISTICS APPLICATION(IBC)/1480 Sec 33(3) NEED TO IA FILE 12-04-2020
PRIVATE LIMITED (ND)2019
RAKESH KUMAR GUPTA VS

1297 |710102112702020 HAZOORILAL JEWELLERS COMPANY PETITION 18 Sec 66(1) ABHISHEK SOFT COPY NOT UPLOD PROPERLY |12-04-2020

PRIVATE LIMITED

(IBC)/2582(ND)2019




PREET SHUTTERING STORE

page:78, 83, 86, 87, 216-313, 336-
342, 356-362, 415-416, 418, 419,

1298 |710102112422020 VS M L BUILDTECH PRIVATE IBC Under Sec 9 Gursat 421,427, 431, 433, 435, 456-463, |12-04-2020
LIMITED 468-499, 504, 506, page not clear
and page 140 missed etc
CENTRAL BANK OF INDIA Vs.
1299 [0710102001372019/9 | ABHINAV STEELS AND POWER |COMPANY PETITIONIB 1,5 e sec 7 INDEX MISSING 04-12-2020
(IBC)/275(ND)2019
LIMITED
CP(AA) MERGER AND
1300 |0710102088852020/3 EIA;ITTISDI'\\'/EOTECH PRIVATE | AMALGAMATION(COMP |Sec. 230-232 - Second Motion NEED TO IA FILE 04-12-2020
: ANIES ACT)/67(PB)2020
M/S NUPUR FINVEST PVT LTD . .
1301 |0710102405202018/10 |Vs. M/S UNNATI FORTUNE (CI‘E’;“C“)P,QE(YPE)EZTJEON 1B | 1BC under Sec 7 :eplli’é ;iign'(a(lst;”:”j;’r)‘g'w'th 05-12-2020
HOLDING LTD PP
INTERLOCUTORY PG-5 not clear /pagination missing
1302 |0710102090322020/10 \FigDILJUI\ISICI)':IVFIFB{:;ELOF;:V;-NIID_;—AID * | APPLICATION Sec 60(5) after Pg-8/ No INDEX/True copy  |06-12-2020
' (1.B.C)/4052(PB)2020 sign missed in some pages
MARIN AGRO PRIVATE COMPANY PG-8,16,17 translation/Supportin
1303 |0710102034132020/2  |LIMITED Vs. 1.REGISTRAR OF |APPEAL(COMPANIES  |Sec 252 (1) it misecd PPOrNg - 147.12-2020
COMPANY ACT)/410(ND)2020
COMPANY PETITION
1304 |0710102134072019/5 ?ﬁ&éiﬁﬁﬁﬁ%ﬁ;&’éﬁ’\ (COMPANIES Sec. 271-273 affidavit missing 07-12-2020
ACT)/150(ND)2019
MR. BHANU RAM SAHU Vs.
1305 [0710102406532018/24 |HBN DAIRIES AND ALLIED | COMPANY PETITION IB 1,5 er Sec 7 index missing 07-12-2020
(1BC)/547(PB)2018
LIMITED
M/S R. R. TRADERS Vs. M/S
1306 [0710102035322020/2  |BULLAND BUILDTECH pyT | COMPANY PETITIONIB {0 ) e cec g service missing 07-12-2020
- (IBC)/838(ND)2020
ARMOUR SOLUTIONS PRIVATE | COMPANY
1307 |0710102096942020/1  |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  |Sec 252 (3) affidavit missing 07-12-2020

COMPANIES

ACT)/434(ND)2020




BANK OF INDIA VS M/S

Company Petition IB

brief of synopsis missed, page 140-

1308 (710102031072020 SWADESHI ALUMINIUM CO. (IBC) IBC under Sec 7 Kumar Jwala 187 dim annexures , page:195- 11-03-2020
(P) LTD 1196, 248-249 Hindi translation
pg-
INDIAN DUROBUILD PVT. LTD.| o 19,22,25,26,29,32,35,37,,39,41,43,
1309 [710102069572020 VS M-CITY INFRASTRUCTURE (Cor: ar\:ies Act) Sec. 131(1) ASHISH 47,51,55,56,service to roc 10-07-2020
PRIVATE LIMITED P missed,volume 2 index
missed,separately file the additional
. please send the file in mail or other
KM GOYAL VS CHD Company Petition . . . 1
1310 (710102105122020 DEVELOPERS LIMITED (Companies Act) Sec. 73(4) KM GOYAL mode in opposite party and kindly  [04-11-2020
make one pdf
BRIJ MOHAN AGARWAL VS Company Petition " . e
1311 |710102105132020 CHD DEVELOPERS LTD (Companies Act) Sec. 73(4) Brij Mohan Agarwal |kindly make one pdf 04-11-2020
Sign miss-21 to
. 34,58,60,62,64,66,68,70,72,74 to
1312 |710102113102020 giggﬁﬁmlgég S AMUL E:I(;'\C")F;‘l\g'g“'zgggé?g 1B ::2 gggg (b) (1) to (iif) r/w APOORV AGARWAL  |78,80,84,128,129,137,139,712 to  |04-12-2020
746,784 to 788,790,792,817 to
823/Page not clear-127/small font-
UDAYRAJ PATWARDHAN
RESOLUTION PROFESSIONAL _—
1313 |710102113352020 IN THE MATTER OF ADEL ﬁﬁg?’:g‘;;gggé?g 18 Afon/l:(s:?ot;Osn ;‘é‘ger any other UDAYRAJ Pagination not done 05-12-2020
LANDMARKS LIMITED VS ADEL P
LANDMARKS LIMITED
SAPAN MOHAN GARG Vs. ABW|INTERLOCUTORY no. 217-220 tyed o no
1314 |0710102078842020/1  |TOWER CONDOMINIUM APPLICATION Sec 60(5) ggo : typed copy, Pg 21-11-2020
ASSOCIATION (1.B.C)/3585(PB)2020
COMPANY PETITION
1315 |0710102087232020/2 :I\A/ILTI SALSCHOA E\A/_IL_I \L/'IS:D M/S. (COMPANIES Sec. 241(1) Index is missing 07-12-2020
PR ACT)/122(ND)2020
AL NTELLCEY SO0 e curony
1316 |0710102093782020/1 . APPLICATION Sec 60(5) wrong e-filing 07-12-2020
INTELLICITY BUSINESS PARK (1B.C)/4356(ND)2020
PVT. LTD -
;\xs&s;i%iifgiig Vs INTERLOCUTORY pg missing after pg no. 180 and all
1317 10710102085972020/3 - APPLICATION Rule 11 of NCLT, 2016 hand written documents need to be |[08-12-2020

ASIAN AGRO INDUSTRIES
LIMITED

(1.B.C)/3726()2020

typed




S.E. INVESTMENTS LTD. Vs.

COMPANY PETITION IB

1318 |0710200412022017/13 t'lT/g SONIREALTORS PVT. | (o0 e ND2017 IBC under Sec 7 Index is missing 08-12-2020
Sec. 169(4),Sec. 241(1),Sec.
ASHMEET SINGH Vs. MSD  |COMPANY PETITION  |242(4),Sec. 243(1)
1319 |0710102098252020/1  |TELEMATICS PRIVATE (COMPANIES (b),Application under any NEED TO IA FILE 05-12-2020
LIMITED ACT)/148(PB)2020 other provisions ,Application
under any other provisions
S.'S. STEELS Vs. SHAHI COMPANY PETITION IB
1320 (0710102028062020/1 |\ Mo i EouT 17D, |(1BC)/714(PB)2020 IBC Under Sec 9 INDEX MISSING 07-12-2020
CA(A) MERGER AND
1321 |0710102026492020/7 ﬂacl)TNELéGvHsT EQUITY PRIVATE | s \ALGAMATION(COMP |Sub-section (1) of section 230 INDEX not signed 05-12-2020
: ANIES ACT)/45(PB)2020
CA(A) MERGER AND
1322 |0710102026492020/8 ["Ia?TNELéGVHST EQUITY PRIVATE | A\ MALGAMATION(COMP |Sub-section (1) of section 230 INDEX not signed 05-12-2020
: ANIES ACT)/45(PB)2020
SAJEVE BHUSHAN DEORA VS
THE ASSISTANT Interlocutory Application . .
1323 (710102111502020 COMMISSIONER OF THE (LB.C) Sec 60(5) Sajeve Bhushan Deora|Blur Page-29 to 31,38,39 29/11/2020
INCOME TAX AND OTHERS
. . PG,29,148,152,161-170 NOT CLEAR
1324 |710102112062020 SMS PARYAVARAN LIMITED VS Interlocutory Application | Application under any other Sajeve Bhushan Deora| AND VOL NOY BREAK Document  |12-01-2020
ICICI BANK (1.B.C) provisions- IBC
uncomplete
UDAYRAJ PATWARDHAN
RESOLUTION PROFESSIONAL - - _—
1325 |710102113712020 IN THE MATTER OF ADEL E?tgrgcumry Application Afg/";f;:;“ ;’é‘ger any other UDAYRAJ Z'/gs';nra"l';;i_;otgosépage not clear-115.07-2020
LANDMARKS LIMITED VS ADEL["™" P '
LANDMARKS LIMITED
Company
SHALU KHANNA VS M/S SBS pan . .
1326 |710102113372020 AGROTECH PVT LTD ﬁgtp)llcatlon(Companles Rule16(d),NCLT Rules,2016 eMinds wrong case type 12-05-2020
BEACON TRUSTEESHIP Interlocutory Application |Application under any other
1327 |710102113842020 LIMITED VS EMPEROS ry App PP y Abhay Singh Proof of service 12-08-2020

INFRASTRUCTURE PVT LTD

(1B.C)

provisions- IBC




HISAR REAL ESTATE PVT LTD.

Intervention Petition

document not upload only proof of

1328 |710102100812020 VS AARCITY BUILDERS (IBC) Sec 60(5) Vikrant Pachnanda service uploaded 21/10/2020
PRIVATE LIMITED P
M SAI ESWARA SWAMY Vs. COMPANY PETITION Sec. 213,Sec. 241(1),Sec
1329 |[0710102079942020/3 SITI VISION DIGITAL MEDIA |(COMPANIES 242'(4) T e INDEX MISSING 08-12-2020
PVT. LTD. ACT)/121(PB)2020
ARK STRUCTURAL COMPANY
1330 [0710102084982019/10 TECHNOLOGIES PRIVATE APPEAL(COMPANIES Sec 252 (3) NO Supporting affidavit 08-12-2020
LIMITED Vs. ROC ACT)/486(ND)2019
MANAB DATTA & ORS. Vs. . . .
COMPANY PETITION IB Index pagination not matching with 4o
1331 |0710102092372020/3 E-FSNDSTAR REALTY PVT. (IBC)/995(PB)2020 IBC under Sec 7 DOC. 08-12-2020
PANM TRADING PRIVATE COMPANY
1332 10710102102992020/1 LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES Sec 252 (3) NO Supporting affidavit 08-12-2020
COMPANIES NCT OF DELHI ACT)/437(ND)2020
AMIT MEHTA Vs. FRANCHISE |COMPANY PETITION IB . )
1333 |0710102140782019/2 INDIA BRANDS LIMITED (IBC)/3029(ND)2019 IBC Under Sec 9 Wrong Doc (application filed) 08.12.2020
PG-
ENKAY INDIA RUBBER CO PVT 3,6,12,13,15,17,18,20,22,24,25,26
1334 |0710102020542018/25 LTD Vs. SUMERU 8%2;?2;;5;;3?2 1B IBC under Sec 7 is CUT/ 46 not clear &amp;amp; 08.12.2020
PROCESSORS PVT LTD true copy sign missed/ 221 Wrongly
pagination &amp;amp; not clear
INTERLOCUTORY
1335 [0710102101022020/1 S'II?S?/ZARAEIL-:SV\;E?SMISHD;: VT APPLICATION Sec 42 index is missing 08.12.2020
' (1.B.C)/5052(PB)2020
INTERLOCUTORY )
1336 0710102112812020/1 égﬁﬁﬁ'ﬁ?;gi’*cx:mm% APPLICATION Sec 60(5) E?é:i'e:rgf;d tomerge orneed to 44 45 5020
(1.B.C)/5366(PB)2020 parately
ARUN KUMAR GOEL Vs. HI S .
1337 [0710102116822019/11  |TECH GRAIN PROCESSING | COMPANY PETITION IB 1,50 ) e sec o sign is missing on reply, asign and 4 1 545

PRIVATE LIMITED

(IBC)/2158(ND)2019

true copy is missing on annexures




PANCHTATVA AGROFARMS

COMPANY
1338 |0710102033942020/2 PRIVATE LIMITED Vs. APPEAL(COMPANIES Sec 252 (3) PG-15 to 55 Hindi translation 08.12.2020
REGISTRAR OF COMPANIES ACT)/241(ND)2020
NCT OF DELHI & HARYANA
UNION BANK OF INDIA (UK) [COMPANY PETITION IB ) . .
1339 (0710102061022020/2 LIMITED Vs. GAURAV JAIN |(IBC)/991(ND)2020 Section 95(1) Index Blank/true copy sign missed [08.12.2020
HONEST MACHINERY PVT LTD
1340 10710102087092020/8 Vs. VSM VENTURE CONTROL E:I(;ZI)P/SQQY(;ED-;IZ-I(-)E%N 1B IBC Under Sec 9 Index is missing 08.12.2020
SYSTEMS PRIVATE LIMITED
PEARSON INDIA EDUCATION
SERVICES PVT. LTD. VS U.B.S. |Company Petition IB document not upload only proof of o
1341 |710102088402020 PUBLISHERS DISTRIBUTORS | (IBC) IBC Under Sec 9 Shraddha service uploaded 14-09-2020
PRIVATE LIMITED
FOURSIDES DEVELOPERS Company E;LeT gizilsn?/vzl:;eadrg;;:ver
1342 |710102108552020 COMPANY PRIVATE LIMITED . Sec 252 (1) Mohammad ! . . 18-11-2020
VS REGISTRAR OF COMPANIES Appeal(Companies Act) 115,146_,1_47,148, Council detail
missed in index
CROWN ART PRINTERS VS - .
1343 [710102110212020 FRANCIS REMEDIES (INDIA) 83'2;’;2‘;;53%?; 1B Afg/':g?;:sn ;;ger any other MUKESH Efé/f:' 26,87,92, 115,116 NOT 1,4 14 2020
PRIVATE LIMITED P
USRI ooy
1344 1710102114092020 APPEAL(COMPANIES Sec 252 (1) SACHIN wrong section choose 08-12-2020
REGISTRAR OF COMPANIES ACT)/446(ND)2020
NCT OF DELHI & HARYANA
Small font-47,57 to 59,278 to
1345 |710102114222020 ZLLJJI\:_}_; KAMBOJ VS JITESH E:ICI;?)P/?E;( llzgg-zré?g 1B Sec 60(5) Shivangi Shukla 280/Blur Page-76 to 97,99 to 09-12-2020
136,141,154,244 to 245,262 /etc
Sachin Garg Vs M/S S L Interlocutory Application C.P
1346 [0710102/11448/2020 CONSUMER PRODUCTS ry App Sec 60(5) . Davesh Bhatia Sign miss-1,2,7,8 09-Dec-20
(I1.B.C) (1B)/840(PB)2018
LIMITED
Pallavi Joshi Bakhru Vs Interlocutory Application |Application under any other  |C.P. Sign miss-1 to 13/Page not clear-34 e
1347 10710102/11450/2020 ;- ercal Buildwel Pyt td (1B.C) provisions- IBC (1B)/456(ND)2018 | RIoHTIKAPOOR 1, Vo 09-Dec-20




Company

No Index/documents not prpoper

1348 |[0710102/11466/2020 LALIT KUMAR GUPTA Vs ﬁgghcatlon(Compames Sec. 73(4) CP/10(ND)2016 LALIT GUPTA upload/Pagination not done 10-Dec-20
Kindly file in Chandigarh,Wrong
AVENIR MANAGEMNET Compan Sec 252 (3) - By Government section select, Council sign missed in
1349 |0710102/11359/2020 SERVICES PRIVATE LIMITED pany ) Y ARTI SAHU index, Memo of parties missed, Page|07-12-2020
Appeal(Companies Act) |Body
Vs wrong arrange 25, pages not clear
28 to
Wrong case type select, memo of
DPN MARITIME ACADEMY Intervention parties, brief synopsis, list of dates &
1350 [0710102/11364/2020 PRIVATE LIMITED Vs Petition(Companies Act) Sec 252 (1) SUNNY CHOPRA events missed, MoA /AoA missed, 07-12-2020
REGISTRAR OF COMPANIES P STK 07 missed,Company master
data missed, Council detail missed in
Memo of parties, List of dates and
MOEN INDIA PRIVATE . event missed, Company master data
1351 [0710102/11022/2020  |LIMITED Vs Registrar of (Cg;“nfa::i::x;” Sec. 441 QLNJBEA\F/{I;?Y missed, Roc report missed, Pages ~ |24-11-2020
Companies Delhi and Haryana P not clear 132,147,150 to 193, 194
to 237 not clear, Welfare and court
Kalyankari Suppliers Private CP(AA) Merger and
1352 [0710102/06207/2020 Lim)ilte dVs PP Amalgamation(Companie|Sec. 230-232 - Second Motion Neeraj Arora Original ceritified order copy missed [29-05-2020
s Act)
PRINCIPAL INFOTECH CA(A) Merger and Accounting treatment certificate
1353 [0710102/07191/2020 LIMITED Vs PRINCIPAL INSYS |Amalgamation(Companie|Sec. 230-232, Sec 234 Prerna Arora 133, consent affidavit missed, and |18-07-2020
PRIVATE LIMITED s Act) Company master data missed
DR. KRISHAN MOHAN Interlocuto
1354 | 0710102/11414/2020 MENDIRATTA Vs. STATE A IicationalBC) Sec 60(5) Sumit Virmani Translated Page-14,18,49
BANK OF INDIA PP
CROWN ART PRINTERS Vs. . .
1355 [0710102116512019/4  |FRANCIS REMEDIES (INDIA) 8%'2;‘2\2';5?53;1001'; 18 |18C Under Sec 9 222’3‘;:;':: g"vtvf(fﬁepetﬁﬁ’f n 27-06-2020
PRIVATE LIMITED 9 €fiing
INTERLOCUTORY
1356 |0710102066832020/1 ;(A)EE:QE%XII\FS&?_EE cc)gg vs. APPLICATION 22(3)(b) document not in proper 10-07-2020
) (1.B.C)/2511(ND)2020
TATA CAPITAL FINANCIAL
1357 [0710102107652019/7 SERVICES LIMITED Vs. COMPANY PETITION IB IBC under Sec 7 application not acceptable in 02-11-2020

BALDEO METALS PRIVATE
LIMITED

(IBC)/1808(ND)2019

document




RADIUS INFRATEL PVT. LTD.

INTERLOCUTORY

1358 |0710102090322020/9 APPLICATION Sec 60(5) 15 16 translate 23-11-2020
Vs. UNION BANK OF INDIA |00 o050
MOHAN LAL JAIN Vs. SBS  |COMPANY . o .

1359 [0710102143092019/1 | TRANSPOLE LOGISTICS APPLICATION(IBC)/1480 gzz igg; (b) (i) to (i) r/w Z%%ﬁ?gmfzgzﬁ‘rfé’;ib'e n 04-12-2020
PRIVATE LIMITED (ND)2019
e

1360 |0710102085972020/5 “ VS | APPLICATION Rule 11 of NCLT, 2016 419 420 559 TRANSLATE 08-12-2020
ASIAN AGRO INDUSTRIES | /e o0 o0
LIMITED &
STATE BANK OF INDIA Vs.  |COMPANY PETITION IB

1361 |0710102410382017/45 |2 '\as POWER SYSTEM LTD. | (IBC)/540(PE)2017 IBC under Sec 7 AFFIDAVIT STAMP 08-12-2020
AXIS INTEGRATED SYSTEMS
LIMITED Vs. AON COMPANY PETITION IB

1362 [0710102018582020/8 | ol TING PRIVATE (150)/497(ND)2020 | 1BC Under Sec 9 NEED TO FILE IN ONE PDF 09-12-2020
LIMITED
MR. MOHAN AGARWAL Vs.

1363 |0710102022652018/13  |M/S. CROWN REALTECH ﬁ‘g'\c";q\';'g;gggé?g 18 118C under Sec 7 NEED TO IA FILE 09-12-2020
PRIVATE LIMITED
SHRI RIZWAN KHALEEL Vs.  |COMPANY PETITION IB o

1364 (0710102033212020/2 SPICEJET LIMITED (IBC)/791(ND)2020 IBC Under Sec 9 true copy sign missing 09-12-2020
SHRI RIZWAN KHALEEL Vs.  |COMPANY PETITION IB o

1365 (0710102033212020/3 SPICEJET LIMITED (IBC)/791(ND)2020 IBC Under Sec 9 true copy sign missing 09-12-2020
e s Ty

1366 [0710102062342020/4 ' APPEAL(COMPANIES  |Sec 252 (3) NEED TO APPEAL FILE 09-12-2020
COMPANIES NEW DELHI& [0 g
HARYANA
FIREFLYE-VENTURES LTD. Vs. |COMPANY

1367 |0710102085052020/2  |HT.DIGITAL MEDIA HOLDINGS | APPLICATION(COMPANI |Rule 11 of NCLT MANY TIMES PDF UPLOAD NEED TO| g 15 5029

LTD.

ES ACT)/472()2020

ONE TIME




PARK NETWORK PVT. LTD Vs.

COMPANY PETITION IB

1368 [0710102104842019/11  |PP TELECELL MARKETING IBC Under Sec 9 PAGE 9 10 CUT 09-12-2020
PRIVATE LIMITED (IBC)/1717(ND)2013
M/S BLUE BIRD IMAGING
PRIVATE LIMITED Vs. M/S.  |COMPANY PETITION IB Pg no 10,12-14 i not clear, signis |

1369 [0710102134752019/3 [ hocbroreec o o (150)/2677(NDy2019 | BC Under Sec 9 issing on reply 10-12-2020
INDIA PRIVATE LIMITED
MODEL LOGISTICS PVT. LTD. |COMPANY Aoplication under any other

1370 [0710102161552019/5  |Vs. ADVANCE HOME AND  |APPLICATION(IBC)/621( foflisions_ 1B y 21 27 not clear page 10-12-2020
PERSONAL CARE LIMITED ~ |ND)2019 P
MRS. PALLAVI GUPTA & MR.

1371 |0710102169292019/3  |PADAM THAKUR Vs. JAIPURIA ﬁg'\c";ﬁgé;g;éo'\' 18 118C under Sec 7 8, 6 translate page 10-12-2020
BUILDCON PVT. LTD
ASSET RECONSTRUCTION

1372 |0710102701602018/9  |COMPANY (INDIA) LIMITED E:I(;I\ca;?gg(ggzlgigl\l 18 |1BC under sec 7 iii;’ggr;’r‘°'“me double page 10-12-2020
Vs. WHITE METALS LIMITED 9
SALEEM SOFI AND ANR. Vs, |COMPANY PETITION

1373 |0710200001942016/8  |SOFFIS INDIA COLLECTION  |(COMPANIES Sec. 241(1),5ec. 242(4) proof service missing 10-12-2020
PRIVATE LIMITED AND ORS. |ACT)/131(ND)2016
M/S AUDE PRIYA DONATELLE |COMPANY PETITION

1374 [0710200413922017/10 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) wrong efling 10-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION

1375 |0710200413922017/11 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),5ec. 241(1) wrong efling 10-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION

1376 [0710200413922017/13 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION

1377 |0710200413922017/14 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),5ec. 241(1) wrong efiling 10-12-2020

NEEMRANA HOTEL PVT LTD

ACT)/401(ND)2017




M/S AUDE PRIYA DONATELLE

COMPANY PETITION

1378 [0710200413922017/15 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),5ec. 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION

1379 |0710200413922017/17 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION

1380 [0710200413922017/18 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),5ec. 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ~ |ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION

1381 |0710200413922017/19 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION

1382 [0710200413922017/2  |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),5ec. 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD ~ |ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION

1383 |0710200413922017/20 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION

1384 [0710200413922017/21 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),5ec. 241(1) wrong e filing 10-12-2020
NEEMRANA HOTEL PVT LTD ~ |ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION

1385 |0710200413922017/22 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION

1386 [0710200413922017/23 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),5ec. 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION

1387 |0710200413922017/24 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) wrong efiling 10-12-2020

NEEMRANA HOTEL PVT LTD

ACT)/401(ND)2017




M/S AUDE PRIYA DONATELLE

COMPANY PETITION

1388 [0710200413922017/25 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD | ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION

1389 [0710200413922017/26 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD | ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION

1390 [0710200413922017/27 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD | ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION

1391 [0710200413922017/3  |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) affidavit missing 10-12-2020
NEEMRANA HOTEL PVT LTD | ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION

1392 [0710200413922017/4  |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION

1393 [0710200413922017/5  |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD | ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION

1394 [0710200413922017/7  |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD | ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION

1395 [0710200413922017/8  |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) wrong efiling 10-12-2020
NEEMRANA HOTEL PVT LTD | ACT)/401(ND)2017
HONEST MACHINERY PVT LTD

1396 [0710102087092020/9  [Vs. VSM VENTURE CONTROL gg!;ggg(;gl;z%” 1B | I8¢ Under Sec 9 page number 15 after missing 11-12-2020
SYSTEMS PRIVATE LIMITED
KMQ ENGINEERING & TOOLS
PRIVATE LIMITED Vs. UNION |COMPANY

1397 [0710102089012020/1  |OF INDIA MINISTRY OF APPEAL(COMPANIES  |Sec 252 (1) page number missing 11-12-2020
CORPORATE AFFAIRS ACT)/397(ND)2020

THROUGH REGISTRAR OF




R.R. BUILDTOWN PVT. LTD.

COMPANY PETITION

Sec. 241(1),Sec. 242(4),Sec.

1398 [0710102095952020/4  |Vs. ADONIS BUILDTECH (COMPANIES sign Missing 11-12-2020
PRIVATE LIMITED ACT)/141(PB)2020 243(1) (b),Sec. 244(1)
INSYNERGY SUPPLY CHAIN
SOLUTIONS PVT. LTD. Vs.  |COMPANY PETITION IB "
1399 |0710200428752018/22  |C\c\TECH GLOBAL PRIVATE | (IBC)/794(NDy2018 | BC Under Sec9 wrong efiling 11-12-2020
LIMITED
INSYNERGY SUPPLY CHAIN
SOLUTIONS PVT. LTD. Vs.  |COMPANY PETITION IB N
1400 (0710200428752018/23 EASYTECH GLOBAL PRIVATE |(IBC)/794(ND)2018 IBC Under Sec 9 wrong efiling 11-12-2020
LIMITED
M SAI ESWARA SWAMY Vs.  |COMPANY PETITION . .
1401 |0710102079942020/4  |SITI VISION DIGITAL MEDIA |(COMPANIES 32;.(3)135&. 241(1),Sec. Arf‘é‘:;‘V::OT SIGNED/ Supporting 145 48 5020
PVT. LTD. ACT)/121(PB)2020
ALCHEMIST LIFE SCIENCES
LIMITED & ORS. Vs. RAJESH |CP(AA) MERGER AND
1402 [0710102015232019/2  |BUILDCON & AMALGAMATION(COMP |Rule 11 of NCLT Sign missing on report 12-09-2020
INFRASTRUCTURE PVT. LTD. & ANIES ACT)/49(PB)2019
ORS
ZOOM COOMUNICATIONS
1403 [0710102024812020/5  |LTD. Vs. GLOBAL EMERGING 83'2;2';‘5(&;21&8'“ 1B |18C under sec 7 index is missing 12-09-2020
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(1.B.C)/5366(PB)2020
ORTEL COMMUNICATIONS
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INDIA Vs. RADHEY SHAM (LB.C)/5087(PB)2020 provisions- IBC
TANDON MFG. PVT. LTD. =
LOVENI MARKETING &
ADVERTISING PVT LTD Vs. SN|COMPANY PETITION IB R
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PVT LTD ACT)/47(ND)2020
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1492 |(0710102111032019/6 M/S AHLUWALIA CONTRACTS |(IBC)/2135(ND)2019 IBC Under Sec 9 index is missing 14/12/2020
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VS&B DOMESTIC CONTAINER
1497 [0710102151922019/2 SOLUTIONS PRIVATE LIMITED |COMPANY PETITION IB IBC Under Sec 9 Index is missing and court fees, 14/12/2020
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1499 (0710102164542019/2 COMPANIES & OTHERS (M/S. |(COMPANIES Body,Sec 252 (3) - By a inaﬁic?n ic also missing 14/12/2020
PROTECTOR SS ACT)/1009(ND)2019  |Government Body Pag o
INVESTIGATIONS PVT. LTD.)
INCOME TAX OFFICER WARD |COMPANY Sec 252 (1) - By Government
1500 [0710102165552019/2 20.1 Vs. REGISTRAR OF APPEAL(COMPANIES Bod Y wrong efiling 14/12/2020
COMPANIES ACT)/1013(ND)2019 Y
INCOME TAX OFFICER WARD |COMPANY Sec 252 (1) - By Government
1501 |0710102165632019/2 20.1 Vs. REGISTRAR OF APPEAL(COMPANIES Bod y wrong efiling 14/12/2020
COMPANIES ACT)/1015(ND)2019 y
RAJGARHIA LEASING AND CA(A) MERGER AND
FINANCIAL SERVICES PRIVATE|AMALGAMATION(COMP
1502 ]0710102093232020/1 LIMITED Vs. MR. RAJESH ANIES Sec. 230-232, Sec 234 Not found 15/12/2020
NARANG ACT)/98(ND)2020
IZ'EIIC)O \I;l E L?EXGI%;_;IE;ROY:VARD COMPANY Sec 252 (1) - By Government
1503 |0710102173072019/2 . APPEAL(COMPANIES Body,Sec 252 (3) - By Wrong efiling 15/12/2020
COMPANIES( AKASH SOFTECH ACT)/61(ND)2020 Government Bod
PVT.LTD.) Y
vPG-101 to 198 missed in VOL-
SANJAY GUPTA Vs. JITESH Interlocutory C.P. . . .
1504 (0710102/11591/2020 GUPTA Application(IBC) Sec 60(5) (IB)/1591(PB)2018 Shivangi Shukla I/Draft written on each page
AMIT RAJ JAIN Vs.
ASSOTECH MOONSHINE Interlocutory Application under any other Parveen Kumar
1505 10710102/10953/2020 URBAN DEVELOPERS PVT. Application(IBC) provisions- IBC C.P. (IB)/63(ND)2020 Aggarwal 27,29 NOT CLEAR
LTD.
SURESH KUMAR JAIN Vs. COMPANY
1506 |[0710102006172020/4 DREAM PROCON PRIVATE APPLICATION(IBC)/1304|Sec 60(5) only proof of service uploaded 11-06-2020
LIMITED (ND)2020
SURESH KUMAR JAIN Vs. COMPANY
1507 ]0710102006172020/5 DREAM PROCON PRIVATE APPLICATION(IBC)/1304|Sec 60(5) only proof of service uploaded 08-07-2020

LIMITED

(ND)2020




1508

0710102075952020/1

SURESH KUMAR JAIN Vs. MR.

INTERLOCUTORY
APPLICATION

Sec 66(1)

only proof of service uploaded

28-08-2020

SHAKEEL AHMAD (1.B.C)/3135(ND)2020
INTERLOCUTORY
1509 [0710102079132020/3 \(;I\E/?E:QIIE\I A(SL;QE\IEEEVG'M?‘KED APPLICATION Sec 60(5) NEED TO IA FILE 19-09-2020
(1.B.C)/3309(ND)2020
INTERLOCUTORY
1510 [0710102079132020/4 Z)I\E/Sésgg :;;25:?;&“?{; APPLICATION Sec 60(5) only proof of service uploaded 22-09-2020
(1.B.C)/3309(ND)2020
PRABHAKAR NANDIRADU VS. | e ocyToRy
1511 [0710102077112020/1 APPLICATION Sec 60(5) INDEX MISSING 29-09-2020
DISTRIBUTION COMPANY OF (1.B.C)/3728(PB)2020
A.P. LTD. -
INTERLOCUTORY
1512 ]0710102075952020/6 ggiEEELK:ITMA ARDJAIN Vs. MR. APPLICATION Sec 66(1) index missing 23-11-2020
(1.B.C)/3135(ND)2020
AL ROPERTIESS L [vErocuToR
1513 [0710102085972020/5 e APPLICATION Rule 11 of NCLT, 2016 need to file in one pdf 14-12-2020
ASIAN AGRO INDUSTRIES (1.B.C)/3726()2020
LIMITED o
VGSS SECURITY PVT LTD Vs. |COMPANY
1514 (0710102093102020/3 REGISTRAR OF COMPANIES APPEAL(COMPANIES Sec 252 (1) Index is missing 15-12-2020
DELHI & HARYANA ACT)/401(ND)2020
M/S A/2 INTERIORS
PRODUCTS PVT. LTD. Vs. COMPANY PETITION IB -
1515 [0710102111032019/8 M/S AHLUWALIA CONTRACTS |(IBC)/2135(ND)2019 IBC Under Sec 9 Index is missing 15-12-2020
INDIA LTD.
INCOME TAX OFFICER WARD |COMPANY Sec 252 (1) - By Government
1516 (0710102153892019/1 24.1 Vs. REGISTRAR OF APPEAL(COMPANIES Bod Y wrong efiling 15-12-2020
COMPANIES ACT)/872(ND)2019 y
INCOME TAX OFFICER- COMPANY Sec 252 (1) - By Government
1517 [0710102164392019/2 WARD20(3) Vs. REGISTRAR  [APPEAL(COMPANIES Body,Sec 252 (3) - By Wrong Efiling 15-12-2020

OF COMPANIES

ACT)/51(ND)2020

Government Body




INSYNERGY SUPPLY CHAIN
SOLUTIONS PVT. LTD. Vs.

COMPANY PETITION IB

1518 [0710200428752018/25 EASYTECH GLOBAL PRIVATE | (IBC)/794(ND)2018 IBC Under Sec 9 wrong e-filing 15-12-2020
LIMITED
Krishna Murari Singh Vs Mr. B. |Interlocutory Application C.P. sign miss-1,3 to 8,Pagination not e
1519 10710102/11555/2020 Naga Bhushan (1.B.C) Sec 60(5) (IB)/893(ND)2018 Shashwat Anand done before page no.11 in Index 14-Dec-20
SUNDRM CONSULTANTS PVT - .
1520 |0710102/11609/2020  |LTD Vs THREE C PROPERTIES E?tsré‘;wtory Application |15 nder sec 9 (1B)/849(PB)2020  |Kartavya Batra ﬁﬁsgeziv\':'rgz C;Eg‘-g:gﬁoiﬁy S9N 11571272020
PRIVATE LIMITED - 9
Mukendra Singh Vs Subhkamna|Intervention Petition Application under any other . .
1521 10710102/11612/2020 Buildtech Private Limited (IBC) provisions- IBC durgesh kumar ahuja |wrong section 15/12/2020
Raheja Towers PVT Vs
1522 10710102/10883/2020 RIYASAT TOWERS PRIVATE Contempt Petition (IBC) [Rule 11 of NCLT, 2016 karanjawala & co case type wrong 19/11/2020
LIMITED
ATUL KUMAR Application under any other
1523 [0710102/12687/2019 KANSAL Vs. MR. SANDEEP [Company Petition IB pp. . Y Case Type Wrong
provisions- IBC
SO0D
CITRON STRAEGIES PVT LTD
COMPANY PETITION IB Hand written on index is not allowed
1524 10710102059952020/3 :-/1s_bASIAN HOTELS (NORTH) (IBC)/1052(ND)2020 IBC under Sec 7 (Typed copy Required) 15-12-2020
CITRON STRAEGIES PVT LTD
COMPANY PETITION IB Hand written on index is not allowed
1525 [0710102059952020/4 :_/‘|S'D ASIAN HOTELS (NORTH) (IBC)/1052(ND)2020 IBC under Sec 7 (Typed copy Required) 15-12-2020
DHANJAL ELECTROTECH COMPANY
1526 10710102088942020/2 PRIVATE LIMITED Vs. THE APPEAL(COMPANIES Sec 252 (3) pg no. 7-8 is missing 15-12-2020
REGISTRAR OF COMPANIES  |ACT)/368(ND)2020
JAS SOFTECH PRIVATE COMPANY
1527 (0710102088952020/1 LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES Sec 252 (3) Pg no. 5 is missing 15-12-2020

COMPANIES

ACT)/398(ND)2020




SHYAM ARORA Vs. C-TEL INTERLOCUTORY
1528 |0710102099972020/3  |INFOSYSTEMS PRIVATE APPLICATION Sec. 12A Pg no. 7 is not clear 15-12-2020
LIMITED (1.B.C)/4639(ND)2020
RENAISSANCE INFRATECH
PRIVATE LIMITED V. COMPANY PETITION IB R
1529 [0710102103502020/1 | \\mso “ren bROPERTIES | (1BC)/1034(ND)2020  |1BC Under Sec 7 Index is missing 15-12-2020
COMPANY LIMITED
VIVEK RAHEJA Vs Kailash Jain |Interlocutory Application C.P. ] . _ e
1530 [0710102/11596/2020 (Suspended Board of Directors) | (1.B.C) Sec 60(5) (IB)/2924(ND)2019 Vivek Raheja Page not clear-34 to 36 15-Dec-20
FINEX CONSULTANCY
SERVICES THROUGH CS Interlocutor cp
1531 | 0710102/11195/2020  |NIKITA SHUKLA SOLE Aoslication (}'BC) Rule 11 of NCLT, 2016 (15)/694(NDy2020 | UPASANA TALWAR | page number missing
PROPRIETOSHIP Vs. M/S. PP
PLUS CORPORATE VENTURES
SKY VISION PROMOTERS
PRIVATE LIMITED VS Company . L
1532 |710102108172020 REGISTRAR OF COMPANIES | Appeal(Companies Act) |S€€ 252 (1) HIMANSHU Remove the defected file 16-11-2020
NCT OF DELHI & HARYANA
FUGRO SURVEY INDIA page: 50, 190, 194, 197, 200, 293-
PRIVATE LIMITED VS 297, 318, 323, 326, 329, 331, 333,
1533 |710102115742020 Contempt Petition (IBC) |Rule 11 of NCLT, 2016 VIVEK 339, 343, 351, 357, 361, 364,-371, [14-12-2020
ASHWINI MEHRA RESOLUTION
374-378, 383-387 etc page not clear
PROFESSIONAL
and advoate welfare and court fee
MACQUIRE BANK LIMITED VS o
1534 [710102101572020 SHILPI CABLE TECHNOLOGIES | COMPANY PETITION IB | Application under any other Huzefa F. Sitabkhan | Please Submit DD 23-10-2020
(IBC)/64(PB)2017 provisions- IBC
LIMITED
M/S. VISHAKARMA TOOL -
1535 |710102023822020 WORKS VS MOR MUKAT 8%?)72317?53)12—10012 1B Afg/";f;:;“ ;’é‘ger any other Prashant Document Not Upload 22-02-2020
MARKETING PVT.LTD. P
RAHUL JAIN VS M/S RAVE COMPANY PETITION IB _
1536 |710102106332020 SCANS PVT. 17D, (150)/01(PB)2017 Sec 60(5) RAKESH KUMAR Please submit DD 07-11-2020
1537 |710102107102020 AJAY KUMAR CHOUDHARY VS | COMPANY PETITION IB | ¢ 5y kundanlatwal Please Submit DD 10-11-2020

SUBHASH KUMAR KUNDRA

(IBC)/933(PB)2019




ISITH PRAKASH GANGOOLY VS

COMPANY PETITION

Application under any other

1538 |710102107312020 NUGREEN ENERGY PRIVATE  |(COMPANIES o icions Smriti Dua please submit dd 11-11-2020
LIMITED & ORS. ACT)/128(ND)2019 P
MANTRA PROCESSORS PVT.  |COMPANY
1539 [710102116402020 LTD. VS REGISTRAR OF APPEAL(COMPANIES  [Rule 11 of NCLT PRABHAKAR KUMAR  |Blur page-12 16-12-2020
COMPANIES ACT)/149(ND)2017
COMPANY
1540 |0710102002542020/3  |PRAVEEN KUMAR SINGHAL Vs. | APPLICATION(IBC)/283( | Sec 12(2) wrong efiling 15/12/2020
ND)2020
SAGAR COLORPAC PRIVATE
1541 [0710102023422020/2  [LIMITED Vs. MAGGPIE 83'2;22; (;ED;IZBIZ%N 1B |18C Under sec 9 wrong efiling 15/12/2020
INTERNATIONAL LIMITED
MAXI-FLOW SANITATIONS  |COMPANY
1542 |0710102032332020/2  |PRIVATE LIMITED Vs. APPEAL(COMPANIES  [Sec 252 (1) pg no.1-13 are not clear and cut  |15/12/2020
REGISTRAR OF COMPANIES ~ |ACT)/381(ND)2020
JIL INFORMATION
TECHNOLOGY LIMITED Vs. QI |COMPANY PETITION IB Index and affidavit of service is
1543 |0710102033012020/2 |\ o oo o o oo (IBC)/986(ND)2020 IBC Under Sec 9 missing 15/12/2020
PRIVATE LIMITED
COMPANY PETITION
1544 |0710102094282020/1 mLKRHSIbFffE“S\' L\;EHF_{SJDDHANI (COMPANIES ----Sec. 213 NEED TO IA FILE 16/12/2020
ACT)/173(ND)2020
COMPANY PETITION
1545 (0710102094282020/2 NLKRl-'sIbFSIAEIsN L\;;IEEAEJ)DHANI (COMPANIES ---Sec. 213 NEED TO IA FILE 16/12/2020
ACT)/173(ND)2020
VERONICA FASHIONS PRIVATE|COMPANY
1546 |0710102107562019/4  |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  |Sec 252 (3) NEED TO UPLOAD IN ONE PDF 16/12/2020
COMPANIES ACT)/554(ND)2019
OM LOGISTICS LIMITED V.
1547 |0710102133392019/2  |MICRO POWER TECHNOLOGY |COMPANY PETITIONIB {100 ) ier sec NEED TO IA FILE 16/12/2020

PVT.LTD

(IBC)/2612(ND)2019




M/S. PLATINA BULKERS PVT.

COMPANY PETITION IB

1548 |[0710200410172018/24 LTD. Vs. M/S. STAR MINERAL IBC Under Sec 9 NEED TO IA FILE 16/12/2020
RESOURCES PVT. LTD. (IBC)/607(ND)2018
M/S KHERA ENTERPRISES vs Wrong Document (Progress report
1549 (0710200411452018/10 M/S TALWAR AGENCIES PVT. [IBC Under Sec 9 filed)g 9 P 15/05/2020
LTD.
PRASHANTHA H.M. vs SHRI Wrong Document (First Progress &
1550 |[0710102150982019/4 BALAJI BETEL NUTS PRIVATE |IBC Under Sec 9 . g 9 09-11-2020
Preliminary report filed)
LIMITED
PRASHANTHA H.M. vs SHRI Wrong Document (First Progress
1551 (0710102150982019/5 BALAJI BETEL NUTS PRIVATE |[IBC Under Sec 9 9 . 9 09-11-2020
report filed)
LIMITED
PRASHANTHA H.M. vs SHRI Wrong Document (First Progress &
1552 |0710102150982019/6 BALAJI BETEL NUTS PRIVATE |IBC Under Sec 9 . g 9 09-11-2020
Preliminary report filed)
LIMITED
BHARART CHUGH vs PD Wrong Document (Progress report L
1553 [0710102077242019/11 ADVISORY SERVICES L.L.P IBC under Sec 7 filed) 09-04-2020
BHARART CHUGH vs PD Wrong Document (Progress report A
1554 |0710102077242019/11 ADVISORY SERVICES L.L.P IBC under Sec 7 filed) 09-04-2020
LOYZ OIL PTELTD vs Wrong Document (Progress report
1555 [0710102406262018/12  |INTERLINK PETROLEUM IBC under Sec 7 ) 9 9 P 07-12-2020
filed)
LIMITED
RITU TANDON vs M/S RAIN Wrong Document (Progress report
1556 |0710102082042019/25 AUTOMOTIVE INDIA PVT. LTD. IBC Under Sec 9 filed) 14/10/2020
PRASHANTHA H.M. vs SHRI Wrong Document (First Progress &
1557 [0710102150982019/4 BALAJI BETEL NUTS PRIVATE |[IBC Under Sec 9 9 9 14/10/2020

LIMITED

Preliminary report filed)




PRASHANTHA H.M. vs SHRI

Wrong Document (First Progress

1558 [0710102150982019/5 BALAJI BETEL NUTS PRIVATE |IBC Under Sec 9 ) 14/10/2020
report filed)
LIMITED
M/S KHERA ENTERPRISES vs Wrong Document (Progress report
1559 |0710200411452018/11  |M/S TALWAR AGENCIES PVT. [IBC Under Sec 9 filed)g 9 P 14/10/2020
LTD.
1560 |[0710102/11570/2020 Sanjay Kumar Mittal Vs Intervention Intervention Application KIRTIKAR SUKUL wrong section and case type wrong |14/12/2020
jay Petition(Companies Act) PP 9 P 9
PRO-ARC WELDING AND
CUTTING SYSTEMS PRIVATE COMPANY PETITION IB .
1561 (0710102005412020/3 LIMITED Vs. SM AUTOSTAR IBC Under Sec 9 (IBC)/477(ND)2020 wrong efiling 16-12-2020
PRIVATE LIMITED
ARMOUR SECURITY INDIA Notarized date is missing on affidavit
1562 (0710102018592020/3 PRIVATE LIMITED Vs. IBC Under Sec 9 E:I(;ZI)%?I(:ED-;;IZ(%N 1B and sign on every page of reply 16-12-2020
AMBIENCE PRIVATE LIMITED missing
COMPANY . )
1563 |0710102024942020/1 t’l'f\,lvl’fé:IJSFiASTcRUCTURE Sec 252 (1) APPEAL(COMPANIES 'S“ee?;t'glto one pdf file or file 16-12-2020
- RO ACT)/215(ND)2020 parately
REXSONA TILES PVT. LTD Vs. COMPANY PETITION IB L
1564 (0710102027272020/2 WAAMAN PRODUCTS PVT. LTD IBC Under Sec 9 (IBC)/1047(ND)2020 Index is missing 16-12-2020
VIKRAM JHUNJHUNWALA Vs. Application under an INTERLOCUTORY
1565 [0710102029322020/2 M/S XECUTE HR SOLUTIONS otﬁizr rovisions- IBCy APPLICATION Wrong efiling 16-12-2020
PVT. LTD. P (1.B.C)/1787(ND)2020
T oo o
1566 [0710102062342020/4 ) Sec 252 (3) APPEAL(COMPANIES Petition is need to be filed separately|16-12-2020
COMPANIES NEW DELHI & ACT)/252(ND)2020
HARYANA
INTERLOCUTORY
1567 |0710102065582020/2  |KANTI MOHAN RUSTAGIVS. |5 615y APPLICATION Pg no 31-33 are blur, pg. no. 23 not | 45 505

MR.ARSLAN SHARIF

(1.B.C)/2381(ND)2020

translated




SUDERSHAN GUPTA V. INTERLOCUTORY
1568 |0710102088472020/3  |GOKULESH PRASAD Sec 60(5) APPLICATION NEED TO IA FILE 16-12-2020
BHARADWAJ & ANR (1.B.C)/4047(ND)2020
CITRON STRAEGIES PVT LTD . o
1569 [0710102059952020/3  |Vs. ASIAN HOTELS (NORTH) |IBC under Sec 7 COMPANY PETITION 18 two files are uploaded need tofile it |, ;, 5,
LTD (IBC)/1052(ND)2020 seprately
CITRON STRAEGIES PVT LTD
COMPANY PETITION IB two files are uploaded that need to
1570 |0710102059952020/4 :-/1s_bASIAN HOTELS (NORTH) |IBC under Sec 7 (IEC)/ 1052(ND)2020 be fle separately or delete extra fies| 17122020
1571 |0710102104772020/1 : Sec 252 (3) APPEAL(COMPANIES INCOME TAX SERVICE MISSING  [17-12-2020
REGISTRAR OF COMPANIES ACT)/447(ND)2020
NCT OF DELHI AND HARYANA
omon o o
1572 |0710102105082020/1 ' Sec 252 (3) APPEAL(COMPANIES ONYL PROOF OF ERVICE UPLOAD  [17-12-2020
REGISTRAR OF COMPANIES ACT)/448(ND)2020
NCT OF DELHI AND HARYANA
COMPANY
1573 |0710102105422020/1  |EXCEL MEDIA PVT. LTD. Vs.  |Rule 11 of NCLT APPLICATION(COMPANIES need to petition file 17-12-2020
ACT)/691(ND)2020
PRIVATE LIMITED Ve, COMPANY
1574 |0710102105652020/2 ' Sec 252 (3) APPEAL(COMPANIES INCOME TAX SERVICE MISSING  [17-12-2020
REGISTRAR OF COMPANIES ACT)/465(ND)2020
NCT OF DELHI AND HARYANA
VERONICA FASHIONS PRIVATE COMPANY
1575 |0710102107562019/4  |LIMITED Vs. REGISTRAR OF |Sec 252 (3) APPEAL(COMPANIES NEED TO UPLOAD IN ONE PDF 17-12-2020
COMPANIES ACT)/554(ND)2019
v e o
1576 |0710102108242020/1 10 VS Sec 252 (3) APPEAL(COMPANIES INCOME TAX SERVICE MISSING  [17-12-2020
REGISTRAR OF COMPANIES ACT)/483(ND)2020
NCT DELHI & HARYANA
e
1577 |0710102108342020/2 =10 VS lRule 11 of NCLT, 2016 | APPLICATION true copy sign missing 17-12-2020

M/S AHLUWALIA CONTRACTS
INDIA LTD.

(1.B.C)/5067(ND)2020




LOVENI MARKETING &
ADVERTISING PVT LTD Vs. SN

COMPANY PETITION IB

1578 [0710102135262019/6 CINEMA ADVERTISING PVT IBC under Sec 7 (IBC)/2646(ND)2019 TRUE COPY SIGN MISSING 17-12-2020
LTD
LUXMI ELECTRICALS &
ENGINEERING WORKS Vs. COMPANY PETITION IB
1579 |0710102149632019/4 M/S SNG TECHNO BUILD IBC Under Sec 9 (IBC)/370(ND)2020 INDEX MISSING 17-12-2020
PRIVATE LIMITED
ﬁILI\I’I_\IIYI'IIENDF(\)/ST\ICII;E? EAPLTJI::Q\A T Sub-section (l) of section CA(A) MERGER AND
1580 [0710102106832020/1 ; AMALGAMATION(COMPANIES index missing 18-12-2020
CONSTRUCTION COMPANY 230
ACT)/120(ND)2020
LTD
53 page wrong arrange, pages not
UNIQUE PROPMART PRIVATE | . clear 136,151,152,153 Wrong
1581 10710102/11629/2020 LIMITED Vs REGISTRAR OF A er;l(gom anies Act) Sec 252 (1) Robin Sen Giri income tax advance service kindly |16/12/2020
COMPANIES NCT OF DELHI PP P serve to Income tax DCIT Delhi high
court
AXIS BANK LTD. Vs. M/S INTERLOCUTORY
1582 10710102080222020/4 SHREE BALAJI PRINTOPACK APPLICATION Sec 60(5) ONLY INDEX UPLOAD 16-12-2020
PRIVATE LIMITED (1.B.C)/3639(ND)2020
J. M. TECH SOLUTION COMPANY
1583 [0710102092572020/2 PRIVATE LIMITED Vs. APPLICATION(COMPANI [Rule 11 of NCLT NEED TO UPLOAD SAPERATLY 16-12-2020
REGISTRAR OF COMPANIES ES ACT)/576(ND)2020
SUDHIR SALES & SERVICES
1584 10710102075702019/5 LTD Vs. VALAYA CLOTHING COMPANY PETITION 1B IBC Under Sec 9 INDEX MISSING 17-12-2020
(IBC)/905(ND)2019
PVT LTD
VMS EQUIPMENT PVT LTD Vs. Interlocutor
1585 | 0710102/11552/2020 PRIMROSE INFRATECH PVT. - y Sec 60(5) 23 page missing ONLINE
LTD Application(IBC)
VISHAL SETHI Vs. COLLAGE Application under any CP
1586 [0710102/10728/2020 I(D-]\F/{1(_)ULIS'”IDNFRASTRUCTURE other provisions- IBC Interlocutory Application(IBC) (IB)/1108(ND)2019 Shashwat Parihar page 4 cut service blur online
ANURAG CHANDRA Vs
Interlocutory Application |Application under any other  |C.P. Blur Page-81,85 to 98/Sign miss- e
1587 [0710102/11691/2020 AFFINITY BEAUTY SALON (LB.C) provisions- IBC (IB)/786(PB)2018 RANJANA ROY 110/Page cut-188 18-Dec-20

PRIVATE LIMITED




SUDHIR SALES & SERVICES

Interlocutory Application C.P. blur page-108,115 to 121,123,127 e
1588 [0710102/11703/2020 LTD Vs VALAYA CLOTHING (LB.C) Sec 60(5) (IB)/905(ND)2019 ANAND BAJPAI to 129,149 18-Dec-20
PVT LTD
CITRON STRAEGIES PVT LTD
1589 |[0710102059952020/3 Vs. ASIAN HOTELS (NORTH) COMPANY PETITION 18 IBC under Sec 7 NEED TO UPLOAD ONE TIME 15-12-2020
LD (IBC)/1052(ND)2020
INTERLOCUTORY
1590 (0710102073262020/4 zlé[\‘H?J KUNWAR Vs. YOGESH APPLICATION Sec 60(5) Wrong Doc. (court order missing) 16-12-2020
(1.B.C)/3149(ND)2020
GOLDEN HOMELAND
AGENCIES LLP Vs. COMPANY PETITION IB
1591 [0710102076882020/4 INDIABULLS REAL ESTATE (IBC)/993(ND)2020 IBC Under Sec 9 TRUE COPY SIGN MISSING 17-12-2020
LIMITED
BRANDS CARVAN OVERSEAS |COMPANY
1592 [0710102084572020/1 PRIVATE LIMITED Vs. APPEAL(COMPANIES Sec 252 (3) INCOME TAX SERVICE MISSING 17-12-2020
REGISTRAR OF COMPANIES  |ACT)/443(ND)2020
S IETORS PO nemourons
1593 [0710102086532020/1 APPLICATION Sec 60(5) TRUE COPY SIGN MISSING 17-12-2020
OF NINEX DEVELOPERS (1.B.C)/3795(PB)2020
LIMITED o
ARSI TACENORD oy
1594 |[0710102089642020/1 : APPEAL(COMPANIES ---- INCOME TAX SERVICE MISSING 17-12-2020
REGISTRAR OF COMPANIES ACT)/439(ND)2020
NCT OF DELHI & HARYANA
UD INFRATECH PRIVATE COMPANY
1595 [0710102091522020/1 LIMITED Vs. THE REGISTRAR |APPEAL(COMPANIES Sec 252 (3) INCOME TAX SERVICE MISSING 17-12-2020
OF COMPANIES ACT)/454(ND)2020
SKS POWER PRIVATE LIMITED [ COMPANY
1596 |[0710102096492020/2 Vs. REGISTRAR OF APPEAL(COMPANIES Sec 252 (1) INCOME TAX SERVICE MISSING 17-12-2020
COMPANIES ACT)/385(ND)2020
SKS COUNTRY COMPLEX COMPANY
1597 0710102096502020/2 PRIVATE LIMITED Vs. APPEAL(COMPANIES Sec 252 (1) INCOME TAX SERVICE MISSING
REGISTRAR OF COMPANIES ACT)/391(ND)2020




SAFE EX TRANSPORTERS

COMPANY
1508 [0710102102012020/1  |PRIVATE LIMITED Vs. APPEAL(COMPANIES  [Sec 252 (3) INCOME TAX SERVICE MISSING ~ [17-12-2020
REGISTRAR OF COMPANIES |, /i o
NCT OF DELHI AND HARYANA
SAURAV KESHAN V. . o
1599 |0710102027332020/4  |KATALIST VIEWSPAPER 83'2;2';‘1((;%;12?2%'“ 1B |1BC Under Sec 9 Eolér;‘;ee);'”?op?:”at'O”' not 18-12-2020
PRIVATE LIMITED P properly
MAXI-FLOW SANITATIONS  |COMPANY
1600 |0710102032332020/2  |PRIVATE LIMITED Vs. APPEAL(COMPANIES  |Sec 252 (1) Only proof of service uploaded 18/12/2020
REGISTRAR OF COMPANIES ~ |ACT)/381(ND)2020
?I\TE&SETJ%?EEET.?’S Vs INTERLOCUTORY ble page numbering in file,pg-713
1601 |0710102085972020/7 - VS| APPLICATION Rule 11 of NCLT, 2016 pag 9 P9 21/12/2020
ASIAN AGRO INDUSTRIES | /e a0 o000 not clear
LIMITED 5
VERONICA FASHIONS PRIVATE|COMPANY
1602 |0710102107562019/4  |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  |Sec 252 (3) true copy stamp and sign missed | 18/12/2020
COMPANIES ACT)/554(ND)2019
M/S. J.N. BEHURA & COMPANY
1603 |0710102012862020/7  |Vs. M/S. MAHAVIR STONE ﬁg'&";ﬁg (EE)TzInggN 1B |1BC Under Sec 9 Need to file as IA 21/12/2020
CRUSHING PVT. LTD.
COMPANY In Index pg-140-147 it is mention
1604 |0710102024942020/4 LLJIF;,IVI’}?E';IJSNFF;ASTCRUCTURE APPEAL(COMPANIES  |Sec 252 (1) proof of service but in pg-140-147  [21/12/2020
o ACT)/215(ND)2020 proof of service not upload
CA(A) MERGER AND
1605 [0710102026492020/11 EII?IICI)'INELI;GVHS T EQUITY PRIVATE AMALGAMATION(COMP |Sub-section (I) of section 230 pg numbering missed after pg-10 21/12/2020
. ANIES ACT)/45(PB)2020
CA(A) MERGER AND
1606 |0710102026492020/12 ﬂa?PE"éGVHST EQUITY PRIVATE |\ AL GAMATION(COMP |Sub-section (1) of section 230 pg numbering missed after pg-10  [21/12/2020
: ANIES ACT)/45(PB)2020
CA(A) MERGER AND
1607 |[0710102026492020/13 MOONLIGHT EQUITY PRIVATE AMALGAMATION(COMP |Sub-section (l) of section 230 pg numbering missed after pg-10 21/12/2020

LIMITED Vs.

ANIES ACT)/45(PB)2020




MOONLIGHT EQUITY PRIVATE

CA(A) MERGER AND

1608 |[0710102026492020/14 LIMITED Vs AMALGAMATION(COMP |[Sub-section (l) of section 230 pg numbering missed after pg-10 21/12/2020
' ANIES ACT)/45(PB)2020
CA(A) MERGER AND
1609 (0710102026492020/15 ﬂ?,l%'}lé'é(s\z T EQUITY PRIVATE AMALGAMATION(COMP |Sub-section (I) of section 230 pg numbering missed after pg-10 21/12/2020
) ANIES ACT)/45(PB)2020
CA(A) MERGER AND
1610 [0710102026492020/16 TI(I\)/I(I)pI:éG\'/-is T EQUITY PRIVATE AMALGAMATION(COMP |Sub-section (I) of section 230 page numbering missed after pg-6 |21/12/2020
' ANIES ACT)/45(PB)2020
CA(A) MERGER AND
1611 [0710102026492020/17 EII?/ICI)'INELI;GVHS T EQUITY PRIVATE AMALGAMATION(COMP |Sub-section (l) of section 230 pg numbering missed after pg-10 21/12/2020
' ANIES ACT)/45(PB)2020
PANCHTATVA AGROFARMS COMPANY
1612 |0710102033942020/3 | RLVATE LIMITED Vs. APPEAL(COMPANIES  |Sec 252 (3) Pg-16-62 translate, write true copy |, 49 5079
REGISTRAR OF COMPANIES ACT)/241(ND)2020 not t.c.
NCT OF DELHI & HARYANA
VANDANA RAHEJA Vs. SPAZE |COMPANY PETITION IB i . ..
1613 (0710102065422020/3 TOWERS PRIVATE LIMITED (IBC)/889(ND)2020 IBC under Sec 7 sign missed on rejoinder 21/12/2020
PRESTAR INFOTECH PVT LTD COMPANY Application under any other
1614 |[0710102076702020/2 Vs. ROC APPLICATION(COMPANI fo%isions Y pg-25 cut,proof of service missed 21/12/2020
' ES ACT)/492(ND)2020 P
RAJ LAXMI REALTORS COMPANY
1615 |0710102080192020/4 PRIVATE LIMITED Vs. APPEAL(COMPANIES Sec 252 (3) Advance service missed 21/12/2020
REGISTRAR OF COMPANIES  |ACT)/292(ND)2020
RAJ NANDINI BUILDTECH COMPANY
1616 |[0710102080212020/3 LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES Sec 252 (3) Advance service missed 21/12/2020
COMPANIES ACT)/293(ND)2020
COMPANY -
1617 [0710102082152020/1  |URVASHI INFRASTRUCTURE | o) 1eaT1ON(COMPANT [APPlication under any other affidavit missed 21/12/2020

LIMITED Vs. R.O.C.

ES ACT)/447(ND)2020

provisions




RAJESH MITTAL Vs. EARTH

COMPANY PETITION IB

1618 |0710102093062019/5 |1 =20 T (150)/1542(ND)2010 | 1BC Under Sec 9 affidavit missed 21/12/2020
R.R. BUILDTOWN PVT. LTD.  |COMPANY PETITION . .
1619 [0710102095952020/7  |Vs. ADONIS BUILDTECH (COMPANIES iig'(f; ét(’;giic'zi:fig‘)'sec' iudr:lf)ifrent document upload in one 5,15 5429
PRIVATE LIMITED ACT)/141(PB)2020 r3€C.
LOVENI MARKETING &
ADVERTISING PVT LTD Vs. SN|COMPANY PETITION IB o
1620 |0710102135262019/6 CINEMA ADVERTISING PVT (IBC)/2646(ND)2019 IBC under Sec 7 affidavit missed 18/12/2020
LTD
ARGENTIUM INTERNATIONAL
1621 |0710102002622019/16  |PVT LTD Vs. UTM E:ICI;IZ')%E; (;ED;IZBIgN 18 18C Under sec 9 7-15 NOT CLEAR 21/12/2020
ENGINEERING PVT LTD
COMPANY
1622 [0710102020352020/5  |SUDERSHAN GUPTA Vs. APPLICATION(IBC)/1364|Sec 30 INDEX MISSING 21/12/2020
(PB)2020
MR. MOHAN AGARWAL Vs.
1623 |0710102022652018/14  |M/S. CROWN REALTECH 83'2)%';';(;(’5;2?2 18 118C under Sec 7 TRUE COPY SIGN MISSING 21/12/2020
PRIVATE LIMITED
MAXI-FLOW SANITATIONS COMPANY -11,12 translate,proof of service
1624 [0710102032332020/2  |PRIVATE LIMITED V. APPEAL(COMPANIES  |Sec 252 (1) Eﬁsse('j P 18/12/2020
REGISTRAR OF COMPANIES  |ACT)/381(ND)2020
GURDEEP KAUR GULATT Vs, | COMPANY INDEX MISSING DOCUMENT NOT
1625 [0710102095782020/1  [oe i ot o ke |APPEAL(COMPANIES  [Sec 252 (1) IN PROPER 21/12/2020
ACT)/427(ND)2020
PUNJAB NATIONAL BANK Vs.
1626 [0710102076442019/21 |GUPTA MARRIAGE HALL (CIOBZI)F;S%(;ET)IZBISN 18 |1BC under sec 7 INDEX MISSING 21/12/2020
PRIVATE LIMITED
HARMILAP MEDIA PVT. LTD.
1627 |0710102011422020/4 Vs. RAMA KRISHNA COMPANY PETITION 1B ----IBC Under Sec 9 Only proof of service uploaded 12-03-2020

BUILDWELL PVT. LTD.

(IBC)/381(ND)2020




INDIAN Vs. M/S ATHENA

COMPANY PETITION IB

1628 |0710200411182017/8 DEMWE POWER LIMITED (IBC)/244(ND)2017 IBC under Sec 7 Proof of service missed 21/12/2020
INDIAN Vs. M/S ATHENA COMPANY PETITION IB .
1629 (0710200411182017/9 DEMWE POWER LIMITED (IBC)/244(ND)2017 IBC under Sec 7 Only proof of service uploaded 21/12/2020
POORAN TRADING PVT LTD
1630 |0710102005502019/7  |Vs. APPLE INDUSTRIES COMPANY PETITION 1B |5\ ier sec 7 pg-3 missed 21/12/2020
(1BC)/204(ND)2019
LIMITED
POORAN TRADING PVT LTD
1631 |0710102005502019/8  |Vs. APPLE INDUSTRIES COMPANY PETITION 1B |5\ 1 der Sec 7 Index missed 21/12/2020
(1BC)/204(ND)2019
LIMITED
INTELLECT CAPITAL SERVICES |COMPANY
1632 [0710102028772020/1  |Vs. REGISTRAR OF APPEAL(COMPANIES  |Sec 252 (3) page numbering missed 21/12/2020
COMPANIES DELHI ACT)/225(ND)2020
MGSHAHANI AND CO DELHI ~ [CP(AA) MERGER AND
1633 |0710102071962020/9  |PRIVATE LIMITED Vs. NTL  |AMALGAMATION(COMP |Sec. 230-232 - Second Motion Proof of service missed 21/12/2020
ELECTRONICS INDIA LIMITED |ANIES ACT)/52(PB)2020
M/S A/2 INTERIORS
INTERLOCUTORY
1634 [0710102108342020/3 | RODUCTS PVT.LTD. Vs. | ,\pp) 1eatioN Rule 11 of NCLT, 2016 123 124 123-131 134-145 152 NOT |5, 145 15020
M/S AHLUWALIA CONTRACTS | 1o/ e 2 o000 CLEAR
INDIA LTD. B
DR. LAL PATH LABS LIMITED
1635 [0710102157202019/3  |Vs. AAPKA URGICARE pyT.  |COMPANY PETITIONIB | ) et sec o PROOF OF SERVICE 21/12/2020
- (1BC)/3478(ND)2019
AGNI DEVICES PRIVATE CA(A) MERGER AND
1636 [0710102076072020/6  |LIMITED Vs. HIL (INDIA) AMALGAMATION(COMP |Sec. 230-232, Sec 234 Only efile receipt uploaded 21/12/2020
LIMITED ANIES ACT)/8(ND)2020
HENAN BOOM GALATIN CO. .
1637 [0710102089012019/7  |LTD. Vs. SUNIL HEALTH CARE [COMPANY PETITION IB | 1 ) et Sec o Index missed file not properly 21/12/2020

LTD.

(IBC)/1263(ND)2019

uploaded




SUPER RESIDENCY PRIVATE |COMPANY
1638 |[0710102090802020/1 LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES Sec 252 (1) Only affidavit uploaded 21/12/2020
COMPANIES ACT)/495(ND)2020
RAMAN RAJ SUD Vs. COMPANY PETITION
1639 |0710102092082020/5  |RIDHIMA OVERSEAS PRIVATE |(COMPANIES iii'(f; 1(1),Sec. 242(4),Sec. Need to file as IA 21/12/2020
LIMITED ACT)/140(ND)2020
MZ INDIA PRIVATE LIMITED |COMPANY
1640 |0710102102752020/1 Vs. DELHI GYMKHANA CLUB |APPEAL(COMPANIES Sec 252 (3) Only affidavit uploaded 21/12/2020
LIMITED ACT)/452(ND)2020
ERVIL LATA Vs. DESEIN COMPANY PETITION IB
1641 |0710102130312019/4 PRIVATE LIMITED (IBC)/2703(ND)2019 IBC Under Sec 9 SERVICE MISSING 21/12/2020
URVASHI INFRASTRUCTURE COMPANY affidavit missed,index not match
1642 |0710102024942020/4 LIMITED Vs. R.O.C APPEAL(COMPANIES Sec 252 (1) with file ! 21/12/2020
P ACT)/215(ND)2020
PHCTATAEIAIS o
1643 |0710102033942020/5 : APPEAL(COMPANIES Sec 252 (3) 14-62 TRANSLATE 21/12/2020
REGISTRAR OF COMPANIES ACT)/241(ND)2020
NCT OF DELHI & HARYANA
RAJ LAXMI REALTORS COMPANY SEPRATE FILE AFFIDAVIT AND
1644 |710102115992020 PRIVATE LIMITED VS INCOME |APPEAL(COMPANIES Rule 11 of NCLT Kushal Gupta INCOME TAX ROC SERVICE 15-12-2020
TAX DEPARTMENT ACT)/292(ND)2020 MISSING
SM PILFER PROOF CAPS
PRIVATE LIMITED VS M/S COMPANY PETITION IB [Application under any other . . } 4o
1645 1710102117122020 DYNAMIC STAR SECURITY (IBC)/1251(ND)2018 provisions- IBC Attin Shankar Rastogi |Blur Page-28 to 31,96,97,117 to 119]18-12-2020
AND ALLIED SERVICES
Vardhman Estates & Compan name changed in memo of parties
1646 |[0710102/11536/2020 Developers Vs registrar of pany . Sec 252 (1) Prashant Katara and moa or aoa kindly devide the 12-12-2020
. Appeal(Companies Act)
companies second volume
M/S RAIDHANI PRIVATE
1647 [0710102/11740/2020  |HIMITED Vs M/S SHIV SAL Company Petition 18 |15\ der Sec 9 amit goel not in delhi (patna) 19/12/2020

METAL PRODUCTS PRIVATE
LIMITED

(IBC)




Mrs. Nishtha Nigam Vs Mothers

Company Petition IB

1648 (0710102/11756/2020 Pride Education Institution (IBC) IBC under Sec 7 vijyant nigam claim amount less than 1 Cr 19/12/2020
Private Limited
CP(AA) Merger and z’;ifsszwlts;;ed 40,55,280, pages not
1649 10710102/11701/2020 JMA MARKETING LIMITED Vs [Amalgamation(Companie|Sec. 230-232 - Second Motion Afnaan Siddiqui 89,158, 164,166,168,170,172,203,34 18/12/2020
s Act)
1,352
Vipin Kumar Vs Registrar of Company Pages missed
1650 [0710102/11690/2020 Companies NCT of Delhi & Appeal(Companies Act) Sec 252 (3) Narender 55.57,59,61,63,65,67,69 18/12/2020
Haryana
VERONICA FASHIONS PRIVATE|COMPANY
1651 |0710102107562019/4 LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES Sec 252 (3) affidavit missed 21-12-2020
COMPANIES ACT)/554(ND)2019
LUXMI ELECTRICALS &
ENGINEERING WORKS Vs. COMPANY PETITION IB
1652 ]0710102149632019/4 M/S SNG TECHNO BUILD (IBC)/370(ND)2020 IBC Under Sec 9 6 7 NOT CLEAR 18-12-2020
PRIVATE LIMITED
CORPORATION BANK Vs. COMPANY PETITION IB Index not match with file(Power of
1653 |0710102000662018/6 |\ ooy AR PRIVATE LIMITED |(1BC)/1481(PB)2018 | 'EC Under Sec? Attorney missed) 22-12-2020
ARMOUR SECURITY INDIA
1654 |0710102018592020/4 PRIVATE LIMITED Vs. 83?;‘5\2:(':5;12?2%'\] 1B IBC Under Sec 9 pg-33,40 missed,pg-45 translate 22-12-2020
AMBIENCE PRIVATE LIMITED
INTERLOCUTORY .
1655 [0710102025322020/1 JPIF/(AALVXILNK%*:;{:IN&{V/;'T_Y VS- | APPLICATION gzz ggg; (6) (i) to (i) r/w Index missed 22-12-2020
- (1.B.C)/1613(PB)2020
SAURAV KESHAN Vs.
1656 0710102027332020/5 KATALIST VIEWSPAPER E:I(;ZI)P/Q%Y(IZED-;IZ-I(-)IZ%N 1B IBC Under Sec 9 Index counsil sign missed 22-12-2020
PRIVATE LIMITED
1657 [0710102032742020/3 VISHAL GUPTA Vs. KR F COMPANY PETITION IB IBC Under Sec 9 Upload file in one pdf and maintain 92-12-2020

LIMITED

(IBC)/770(ND)2020

one index




LEISURE SPORTS ERETAIL

COMPANY
1658 [0710102092002020/1  |PRIVATE LIMITED Vs. APPEAL(COMPANIES  |Sec 252 (1) INCOME TAX SERVICE MISSING  [22-12-2020
REGISTRAR OF COMPANIES |/ v o o
NCT OF DELHI AND HARYANA
M/S. DALPATPUR R E
INFRASTRUCTURES PRIVATE |COMPANY
1659 [0710102094892020/2  |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  |Sec 252 (3) INCOME TAX SERVICE MISSING  [22-12-2020
COMPANIES NCT OF DELHI & |ACT)/384(ND)2020
HARYANA
NOIDA PAINTS AND
HARDWARE PRIVATE LIMITED |COMPANY
1660 [0710102097562020/2  |Vs. REGISTRAR OF APPEAL(COMPANIES  |Sec 252 (3) INCOME TAX SERVICE MISSING  [22-12-2020
COMPANIES DELHI & ACT)/453(ND)2020
HARYANA
BIG VACATIONS PRIVATE COMPANY
1661 [0710102098842020/1  |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  |Sec 252 (1) INCOME TAX SERVICE MISSING  [22-12-2020
COMPANIES ACT)/408(ND)2020
SATYA LAND AND HOUSING
DEVELOPMENT PRIVATE COMPANY
1662 |[0710102101342020/2 APPEAL(COMPANIES Sec 252 (3) advance service to all respondent 21-12-2020
LIMITED Vs. REGISTRAR OF | o (o120
COMPANIES
INTERLOCUTORY
1663 [0710102101682020/1  |MANSLJ ARYA Vs. AMIT AIRY |APPLICATION 19(2) INDEX MISSING 22-12-2020
(1.B.C)/4752(ND)2020
A J ASSOCIATES PRIVATE COMPANY
1664 [0710102104252020/1  |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  |Sec 252 (3) INCOME TAX SERVICE MISSING  [22-12-2020
COMPANIES ACT)/482(ND)2020
UMBRELLA AEGIS PRIVATE  |COMPANY
1665 [0710102106482020/1  |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  |Sec 252 (1) INCOME TAX SERVICE MISSING ~ [22-12-2020
COMPANIES NCT OF DELHI | ACT)/462(ND)2020
AMBITIOUS INFO SOLUTION
PRIVATE LIMITED V. COMPANY
1666 [0710102107132020/2 APPEAL(COMPANIES  |Sec 252 (3) INCOME TAX SERVICE MISSING  [22-12-2020
REGISTRAR OF COMPANIES |/ o (i o0
NCT OF DELHI
. R . Company
1667 |0710102/11530/2020  |R@ Nandini Buildtech Limited |0 G0 companies  |sec 252 (3) Kushal Gupta Wrong section choose/small font-19 |12-12-2020

Vs Registrar of Companies

Act)




M/S GAYATRI TRADEX PVT.

service to income tax,wrong case

1668 1710102105982020 LTD. Vs. REGISTRAR OF Company Petition Sec 252 (3) ROHIT GOEL type
COMPANIES P
KMQ Engineering & Tools Service to Income Tax (DCIT) High
Private Limited Vs. 1. Union of court is missing, MOA and AOA
1669 |710102088982020 India Ministry of Corporate | Company Petition Sec 252 (1) - By Government NARESH KUMAR misssing , NCLT form 12
‘ . Body SIVANI _
Affairs through Registrar of memorandum of apperance is
Companies missing
. . o Sign miss-6,37 to 58/Pagination not
M/s. Nivedan Fin Invest Lease |[Interlocutory Application C.P. . L o
1670 [0710102/11799/2020 Limited Vs Mr. Dinesh Sood (LB.C) Sec 60(5) (IB)/892(PB)2018 pankaj agarwal dgne_ after page no.58/Affidavit 22-Dec-20
missing/etc
Nivedan Fininvest Lease Interlocutory Application C.P. . affidavit missing/Pagination not done|.,,
1671 10710102/11800/2020 Limited Vs Mr. Dinesh Sood (LB.C) Rule 11 of NCLT, 2016 (IB)/892(PB)2018 pankaj agarwal after page no.58 22-Dec-20
. Company
1672 |0710102/11810/2020 24::122::: zda" Vs Registrar of |, 1 lication(Companies  |Rule 11 of NCLT Appeal/493(ND)2020 |Alok Yadav ROC Income Tax service missing  |22-Dec-20
Act)
Index missed, no advance service of
astral energy systems pvt Itd Compan roc and income tax, no pagination in
1673 10710102/11786/2020 Vs Registrar Of Companies A eF;I(gom anies Act) Sec 252 (3) AMRISH GANDHI annexures, no power of attorney 21/12/2020
(RoC Delhi) PP P and no BR, kindly make one pdf
than upload
MORGAN BEVERAGES PRIVATE Company Petition IB
1674 10710102/10766/2020 LIMITED Vs KANOE IMPEX (IBC? Y IBC Under Sec 9 Dhiren R. Dave claim amount less than 1 Cr 12-11-2020
INDIA PRIVATE LIMITED
RDC Concrete (India) Private Intervention Petition page:46, 61, 62, ,advocate welfare
1675 (0710102/11516/2020 Limited Vs Jalesh Kumar (IBC) Sec 60(5) siddharth shankar dev |court fee missed, proof of service 12-11-2020
Grover missed
Erican Enterprise Limited Vs Company Petition IB
1676 |[0710102/07732/2020 Super Seal Flexible Hose (IBC? Y IBC Under Sec 9 legal knights law firm |claim amount less than 1 Cr 08-08-2020
Limited
DA CHLES AT |coneany
1677 ]0710102107232020/1 COMPANIE.S NCT OF DELHI & APPEAL(COMPANIES Sec 252 (3) INCOME TAX SERVICE MISSING 22-12-2020
ACT)/461(ND)2020

HARYANA




1678

0710102108472020/1

SYNC IN DESIGN PRIVATE
LIMITED Vs. REGISTRAR OF
COMPANIES

COMPANY
APPEAL(COMPANIES
ACT)/468(ND)2020

Sec 252 (3)

INCOME TAX SERVICE MISSING

22-12-2020

1679

0710102110642020/1

CORE FABRITEX PRIVATE
LIMITED Vs. REGISTRAR OF
COMPANIES NCT OF DELHI &
HARYANA

COMPANY
APPEAL(COMPANIES
ACT)/472(ND)2020

Sec 252 (1)

INCOME TAX SERVICE MISSING

22-12-2020

1680

0710102008002020/4

ANIL KUMAR Vs. G.K.DAIRY
AND MILK PRODUCTS PVT.
LTD.

COMPANY PETITION IB
(IBC)/441(ND)2020

IBC Under Sec 9

rejoinder sign missed,true copy sign
and stamp missed

1681

0710102096312020/1

RAM GHANSHYAM
DEVELOPERS PRIVATE
LIMITED Vs. UNION OF
INDIA MINISTRY OF
CORPORATE AFFAIRS

COMPANY
APPEAL(COMPANIES
ACT)/433(ND)2020

Sec 252 (1)

INCOME TAX SERVICE MISSING

22-12-2020

1682

0710102101292020/1

OM SHREE HOMES PRIVATE
LIMITED Vs. REGISTRAR OF
COMPANIES NCT OF DELHI &
HARYANA

COMPANY
APPEAL(COMPANIES
ACT)/459(ND)2020

Sec 252 (3)

INCOME TAX SERVICE MISSING

22-12-2020

1683

0710102028322020/8

RUSHIL GARG Vs.
REVELATION UNIQUE RETAIL
AND MARKETING PVT LTD.

2 different document upload in one
file

22/12/2020

1684

0710102028912020/1

WEB TECHMEDIA PRIVATE
LIMITED Vs. ROC DELHI

service missed of roc

22/12/2020

1685

0710102065612020/2

JITESH GUPTA Vs. GOLDEN
PEACOCK RESIDENCE PVT.
LTD

Need to file as IA

22/12/2020

1686

0710102066472020/1

RUKMANI MEDICAL SYSTEMS
PRIVATE LIMITED Vs.
REGISTRAR OF COMPANIES
NCT OF DELHI & HARYANA

Wrong file

22/12/2020

1687

0710102086582020/2

BANK OF INDIA Vs. M/S BTM
EXPORTS LIMITED

Index missed

22/12/2020




SUPER RESIDENCY PRIVATE

1688 [0710102090802020/1 LIMITED Vs. REGISTRAR OF service missed to roc 22/12/2020
COMPANIES
ZOOM INN PRIVATE LIMITED .

1689 [0710102090982020/2 Vs. ROC DELHI Index missed 22/12/2020
VAPURCO CHEMITECH Index missed,file not properl

1690 [0710102091262020/2  |PRIVATE LIMITED V. ey properly 22/12/2020
REGISTRAR OF COMPANIES P
ICICI BANK LIMITED Vs. M/S

1691 (0710102093912020/1 PRIME GOLD- SAIL JVC LTD. Need to file as IA 22/12/2020
MS. SHWETA SINGH Vs.

1692 (0710102100972020/2 REGISTRAR OF COMPANIES Income tax service missed 22/12/2020
NCT OF DELHI AND HARYANA

1693 (0710102101682020/1 MANSIJ ARYA Vs. AMIT AIRY True copy sign and stamp missed 22/12/2020
PROGFIN TECHNOLOGIES PVT. Wrong page numbering in index and

1694 10710102102492019/5 LTD. Vs. REGISTRAR OF in ﬁleg pag 9 22/12/2020
COMPANIES
MZ INDIA PRIVATE LIMITED

1695 (0710102102752020/3 Vs. DELHI GYMKHANA CLUB service missed to income tax 22/12/2020
LIMITED
ICICI BANK LIMITED Vs. MR.
SANJAY GUPTA RESOLUTION

1696 (0710102076232020/10 PROFESSIONAL OF UNNATI TRUE COPY SIGN MISING 23/12/2020
FORTUNE HOLDINGS LIMITED

1697 10710102101172020/1 RAJEEV KUMRA & ORS Vs. proof of service missing 23/12/2020

CHD DEVELOPER




1698

0710102109692020/2

SUSHIL KUMAR RESOLUTION
PROFESSIONAL Vs. JITESH
GUPTA

true copy sign missing

23/12/2020

1699

0710102111332020/1

RYAN HEALTH CARE PRIVATE
LIMITED Vs. REGISTRAR OF
COMPANIES NCT OF DELHI &
HARYANA

INCOME TAX SERVICE MISSING

22/12/2020

1700

0710102111512020/1

NBC HEALTH & HOTELS
PRIVATE LIMITED Vs.
REGISTRAR OF COMPANIES

INCOME TAX SERVICE MISSING

22/12/2020

1701

0710102033182020/3

B.K.M.METAL & ALLOYS PVT
LTD Vs. AMAN HOSPITALITY
PRIVATE LIMITED

INDEX MISSING

23/12/2020

1702

0710102070012020/1

VP SHARMA Vs. NA

NEED TO FONT CHANGE

23/12/2020

1703

0710102078412020/2

TODAY RESORTS AND
RECREATION PRIVATE
LIMITED Vs. REGISTRAR OF
COMPANIES

INCOME TAX SERVICE MISSING

23/12/2020

1704

0710102093912020/1

ICICI BANK LIMITED Vs. M/S
PRIME GOLD- SAIL JVC LTD.

NEED TO IA FILE

23/12/2020

1705

0710102105402019/11

ANUPAM ENTERPRISES Vs.
AARCITY INFRASTRUCTURE
PRIVATE LIMITED

PROOF OF SERVICE MISSING

23/12/2020

1706

0710102105672020/1

NEMIUM HEALTHCARE
PRIVATE LIMITED Vs.
REGISTRAR OF COMPANIES

PROOF OF SERVICE MISSING

23/12/2020

1707

0710102028452020/3

ASHOKA CREATIONS LTD. Vs.
TRAFIGURA INDIA PVT. LTD.

need to true copy sign all pages

23/12/2020




M.R INDUSTRIAL SERVICES
THROUGH PROPRIETOR MRS.

1708 ]0710102101032019/3 MEENA SAKARIA Vs. HI RISE need to ia file 23/12/2020
INFRATECH PRIVATE LIMITED
BINDU RAI & NILABH AND
ORS. VS MORPHEUS Company Petition IB . . . e

1709 (710102033932020 DEVELOPERS PRIVATE LTD (IBC) IBC under Sec 7 Rituraj Choudhary page:140 not clear 23-12-2020
AND ANR
ASHU GUPTA VS AKASH COMPANY PETITION IB Page not clear-24,sign miss-26 to 65 15

1710 |710102114972020 SINGHAL (IBC)/401(ND)2017 Sec 60(5) SHASHANK RAGHAV /Small font-53 Merge in single pdf 11-12-2020
PANKAJ NARANG VS MR. COMPANY PETITION IB

1711 (710102116552020 SURESH KUMAR JAIN (IBC)/236(ND)2020 19(2) PANKAJ NARANG WRONG FILING 17-12-2020
SPIRITED AUTO CARS (I) Sec. 230-232 - Second . 1

1712 10710102078282020/2 LIMITED Motion Index not signed 11-11-2020
PRASHANTHA H.M. vs SHRI

1713 [0710102150982019/6 BALAJI BETEL NUTS PRIVATE |[IBC Under Sec 9 Wrong DOC (Preliminary report filed)|23-11-2020
LIMITED

1714 |0710200412522017/20 ETKDSALES COMPANY PVT. IBC Under Sec 10 Wrong DOC (Progress report filed) 07-11-2020
GLORIOUS IRON AND STEEL . )

1715 [0710102008602019/2 PRIVATE LIMITED vs ROC Sec 252 (3) Proof of service missed 20-12-2020

1716 ]0710102077912020/3 SOURABH AGARWAL vs ROC  [Sec 252 (3) not showing issue raised 07-12-2020
LIMITED Vs REGISTRAR OF [ CCMPANY

1717 [0710102062342020/4 COMPANIES. NEW DELHI & APPEAL(COMPANIES Sec 252 (3) wrong filing file as a application 12-09-2020

ACT)/252(ND)2020

HARYANA




CITY BROADBAND PRIVATE

COMPANY
1718 10710102062342020/4 LIMITED Vs. REGISTRAR OF APPEAL(COMPANIES Sec 252 (3) wrong filing file as a application 16/12/2020
COMPANIES NEW DELHI & |~ ooy
HARYANA
COMPANY o
1719 [0710102076702020/2 \P/SESRTS\S INFOTECH PVTLTD | \pp| 1cATION(COMPANI AfoF:/“i(s:?(::;n under any other pg 18,19,22.25 cut 18/12/2020
. ES ACT)/492(ND)2020 [P
COMPANY
1720 |0710102014302020/4 QEQ'I\ISTTZEQ;TACE?;{SE’I\E\?' APPEAL(COMPANIES  |Sec 252 (1) Income tax service missed 23/12/2020
ACT)/198(ND)2020
ASHTBHUJ OCEAN MOVERS
PRIVATE LIMITED Vs. SARASH|COMPANY PETITION IB o
1721 |0710102032072018/7 EXPORTS SERVICES PRIVATE |(IBC)/5(ND)2019 IBC Under Sec 9 Wrong Document (application filed) |23/12/2020
LIMITED
PEE AAR EXIM PRIVATE
LIMITED Vs. PEE AAR COMPANY PETITION IB o .
1722 (0710102060392020/10 | v e oeres | 160y814(PB)2020 IBC Under Sec 9 volume wise index missed 23/12/2020
PRIVATE LIMITED
JITESH GUPTA Vs. GOLDEN  |INTERLOCUTORY Aoplication under any ofher
1723 |0710102065612020/2  |PEACOCK RESIDENCE PVT.  |APPLICATION foF:/isions- IBC Y Need to file as IA 23/12/2020
LTD (1.B.C)/2399(PB)2020  |P
PRAETORIAN BUSINESS
CA(A) MERGER AND o
1724 [0710102092762020/4 | VENTURES PRIVATE LIMITED |/ cAMATION(COMP |Sec. 230-232, Sec 234 Wrong Document (2nd motion joint 5,1, 55
Vs. ARMIS BUSINESS ANIES ACT)/89(PB)2020 petition filed as additional)
VENTURES PRIVATE LIMITED
PRIVATE LIMITED Vs, THE | COMPANY
1725 |0710102103162020/1 ' APPEAL(COMPANIES  [sec 252 (1) Pagination Missing 23/12/2020
REGISTRAR OF COMPANIES |, e oo0o0
AND ANR
IMITED Ve, REGISTRAR OF | COMPANY
1726 |0710102111332020/2 : APPEAL(COMPANIES  |Sec 252 (1) pg-5 missed 24/12/2020
COMPANIES NCT OF DELHI & |, 200 o200
HARYANA
UDAYRAJ PATWARDHAN
RESOLUTION PROFESSIONAL . o . o
1727 1710102113252020 IN THE MATTER OF SACHET Interlocutory Application |Application under any other |COMPANY PETITION Main case number not match in link 05-12-2020

INFRASTRUCTURE PRIVATE
LIMITED VS SACHET

(1B.C)

provisions- IBC

IB (IBC)/193(PB)2019

and pdf




UDAYRAJ PATWARDHAN
RESOLUTION PROFESSIONAL

Interlocutory Application

Application under any other

COMPANY PETITION

Main case number not match please

1728 |710102113192020 IN THE MATTER OF 150 N o TBC 1B ok the tase 05-12-2020
SAMEEKSHA ESTATE PRIVATE [\ P (IBC)/190(ND)2019
LIMITED VS SAMEEKSHA
DEBASHIS NANDA VS Interlocutory Application |Application under any other . Wrong main case number in e
1729 |710102100322020 SUPERTECH LIMITED (LB.C) provisions- IBC Debashis file,wrong case type 20-10-2020
. COMPANY PETITION
1730 |710102108232020 g\gﬂé\;\\' Iil(glfssTHRILé';'EE,ﬁTVESD E?tsré‘;wtory Application 1o e 11 of NCLT, 2016 IB KESHAV SAINI Wrong file 17-11-2020
© (IBC)/564(ND)2019
GOPAL LAL BARER VS .
1731 |710102118742020 ASSISTANT COMMISSIONER E?tBergC“tory Application | o 5 Icé)zgg\l/gf(lg)lz%% Gopal Lal Baser Page not clear-17 24-12-2020
OF INCOME TAX B
SCHAEFER SYSTEMS
. COMPANY PETITION _ _
1732 1710102118602020 INTERNATIONAL PTE. LTD VS |Interlocutory Application IBC Under Sec 9 B Siddharth Bhatli Hand written not .aIIowed in 24-12-2020
UNITED COLD CHAIN AND (1.B.C) (IBC)/819(ND)2019 Index/wrong section choose
FOOD PROCESSING LIMITED
1733 710102118672020 MASOOD HASAN & ORS. VS Interlocutory Application | Application under any other ?;)MPANY PETITION MAREESH sign miss-2 to 4,6 to 8/small font- 94-12-2020
ELEGANT INFRACON PVT LTD [(I.B.C) provisions- IBC (IBC)/2840(ND)2019 271,272/Proof of service
Company o COMPANY PETITION
1734 |710102118902020 ggﬁi{AN VS GANDHARV Application(Companies Afo‘ﬂ'i;aotr']os” under any other | -oypaNIES Aastha Bhardwaj wrong filing file as a additional 25-12-2020
Act) P ACT)/119(ND)2020
ELKEM SOUTH ASIA PRIVATE document not uploaded properly (
LIMITED VS DCM Company Petition IB ) e
1735 |710102027142020 ENGINEERING PRODUCTS - | (180) IBC Under Sec 9 GAUTAM S BADANI ufclnoae(:?gdg ::(; sggepﬁz ;Nlth 29-02-2020
UNIT OF DCM LIMITED prop
MONIN ASIA KL SDN BHD VS Company Petition IB form-1 wrong mention index, and
1736 |710102117652020 SAKSHAM IMPEX PVT LTD AND| -orPany IBC Under Sec 9 ATUL NAGARAJAN m-1 wrong v 20-12-2020
ANR (IBC) affidavit on back date
BASE BUILDCON PRIVATE s:fteiets’;zin‘g;os?sg/l;et'i‘;ta;‘;:;"o of
1737 |710102118812020 LIMITED VS REGISTRAR OF | Company Petition Sec 252 (3) RAJEEV &amp;amp;amp; events missed,  |24-12-2020

COMPANIES NCT OF DELHI &
HARYANA

(Companies Act)

Company master data missed,
income tax advance service missed,




ADITI REALTORS PRIVATE

Wrong section select, Index missed,
no sign in every page of petition,

1738 |710102118922020 LIMITED. VS REGISTRAR OF /iomer;a;?gom anies Act) :ﬁ; 252 (1) - By Government VIDEH VAISH STK 07 missed, Roc and Income tax |25-12-2020
COMPANIES DELHI PP P Y advance service missed, Vakaltnama
missed, no company master data
e s 70y
1739 [0710102062342020/4 ' APPEAL(COMPANIES  |Sec 252 (3) wrong filing file as a application 18/12/2020
COMPANIES NEW DELHI& [\~ g
HARYANA
e s w7 o
1740 |0710102062342020/4 ; APPEAL(COMPANIES Sec 252 (3) wrong filing file as a application 18/12/2020
COMPANIES NEW DELHI & |, oo Noono
HARYANA
COMPANY o
1741 |0710102076702020/2 \P/SESE{TOACR INFOTECH PVTLTD |\ o) 1CATION(COMPANI Afof/"i‘sz?;:;“ under any other pg 18,19,22.25 cut 21/12/2020
: ES ACT)/492(ND)2020 |P
COMPANY
1742 |0710102014302020/4 Q’;ég'&:g’;mcﬁ;{li{m;é& APPEAL(COMPANIES  |Sec 252 (1) Income tax service missed 24/12/2020
ACT)/198(ND)2020
ASHTBHUJ OCEAN MOVERS
PRIVATE LIMITED Vs. SARASH|COMPANY PETITION IB o
1743 |0710102032072018/7 EXPORTS SERVICES PRIVATE |(IBC)/5(ND)2019 IBC Under Sec 9 Wrong Document (application filed) |24/12/2020
LIMITED
PEE AAR EXIM PRIVATE
LIMITED Vs. PEE AAR COMPANY PETITION IB o .
1744 [0710102060392020/10 AUTOMOTIVE TECHNOLOGIES | (IBC)/814(PB)2020 IBC Under Sec 9 volume wise index missed 23/12/2020
PRIVATE LIMITED
JITESH GUPTA Vs. GOLDEN  |INTERLOCUTORY Aolication under any other
1745 [0710102065612020/2  |PEACOCK RESIDENCE PVT.  |APPLICATION fof/isions_ B y Need to file as IA 23/12/2020
LTD (1B.C)/2399(PB)2020 [P
1746 |0710102066472020/3 ' APPEAL(COMPANIES  |Sec 252 (3) TRUE COPY SING MISSED 24/12/2020
REGISTRAR OF COMPANIES |/ ) 2o i 0
NCT OF DELHI & HARYANA
PRAETORIAN BUSINESS
CA(A) MERGER AND o
1747 |0710102092762020/4 xEN}F’{;Eé ;ﬁls\;ﬁTEisLIMITED AMALGAMATION(COMP |sec. 230-232, Sec 234 V‘gt‘l’t?gniﬁ;;’zse”at dszi;gn;()’t'on Joint {5 4/12/2020
: ANIES ACT)/89(PB)2020 P

VENTURES PRIVATE LIMITED




N RATTHORE BUILDCON

COMPANY
1748 10710102103162020/1 PRIVATE LIMITED Vs. THE APPEAL(COMPANIES Sec 252 (1) Pagination Missing 24/12/2020
REGISTRAR OF COMPANIES ACT)/484(ND)2020
AND ANR
[IMITED vs. REGISTRAR OF |COMPANY
1749 |[0710102111332020/2 ' APPEAL(COMPANIES Sec 252 (1) pg-5 missed 24/12/2020
COMPANIES NCT OF DELHI & ACT)/490(ND)2020
HARYANA
KEDARNATH BUILDTECH . — Blur page-19/Case Type
1750 |710102119452020 PRIVATE LIMITED VS THREE C Zasct;’rat'on Application o e 11 of NCLT, 2016 E\SSRSEIX?EQV AND 1o amp;amp;amp; section 29-12-2020
INFRA PRIVATE LIMITED wrong/Page miss-20
RABINDRA KUMAR MINTRI VS |Interlocutory Application ) 4o
1751 1710102119432020 MSA DEVELOPERS (LB.C) Sec 12(2) APOORV AGARWAL |Small font-123 28-12-2020
GOINDI INDUSTRIES PRIVATE . L
1752 |710102119482020 LIMITED VS REGISTRAR OF | Restoration Application o o 41 o¢ NeLT SANCHIT Blur Page-6 to 11,16,22/Wrong 159 15 5029
(Companies Act) section mention in index
COMPANIES
AJLINTERNATIONAL PRIVATE RoC advance service missed, Roc
1753 |710102113202020 LIMITED VS FLEISHCHHACKER | Company Petition Sec. 441 MOHIT report missed Pages not clear 05-12-2020
MANUFACTURING COMPANY  |(Companies Act) 238,246,247 248 252 255 256
INDIA PRIVATE LIMITED [T e e
PRAYER DHOOP AGARBATTI Company Petition 102-112 pages not clear master
1754 1710102114552020 PRIVATE LIMITED VS POOJA P y Sec. 241(1) Sanjeev Mahajan . pag 09-12-2020
(Companies Act) data missed
GOELA
No pagination after page no 32,
AMEET KHANDELWAL VS Contempt . ) o
1755 (710102115262020 POOJA GOELA Petition(Companies Act) Sec 425 AMEET kindly upload only final petition and [12-12-2020
delete all
FERN PROJECTS PRIVATE
CP(AA) Merger and . . . .
LIMITED VS UNIPACK . . . Section 66 mentioned in petition
1756 |710102117632020 MULTIPRODUCT PRIVATE :\r:stI?amatlon(Companle Sec. 230-232 - Second Motion ISWAR kindly removed it 20-12-2020
LIMITED
NFA LIFE SECURE PRIVATE compliance affidavit missed and
1757 |710102119302020 LIMITED VS CONTAINER Company Petition IB 5 \jnder sec 9 Sameer advocate welfare and court fee 28-12-2020

CORPORATION OF INDIA
LIMITED

(IBC)

missed




SALOM ELECTRONICS INDIA

COMPANY PETITION IB

sign on reply missed,pg-32,59,60

1758 |0710102065502020/4  [LLP Vs. LAVA INTERNATIONAL| o0t Fol/ oM ™2 16 Under sec 9 son on' 23-12-2020
LIMITED
INTEC CAPITAL LTD Vs. M/S |COMPANY PETITION IB

1759 |0710102098132019/27 |2 SAEEAL LT (180) 189602019 | 1BC under Sec 7 NEED TO IA FILE 24-12-2020
SAM BUSINESS CONTINUITY

1760 [0710102100462020/8  |SERVICES Vs. JSP PROJECTS (CI(;!)F;’I\ELF(’ETDI)TZIO%'; 1B | I8¢ Under Sec 9 INDEX MISSING 24-12-2020
PRIVATE LIMITED
T

1761 [0710102103652020/1 ' APPEAL(COMPANIES  |Sec 252 (1) INCOME TAX SERVICE MISSING | 24-12-2020
COMPANIES MINISTRY OF [ 0 e JP0
CORPORATE AFFAIRS
M/S MVS IMPEX PRIVATE | COMPANY

1762 [0710102107502020/1  |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  |Sec 252 (3) NO INDEX 24-12-2020
COMPANIES ACT)/474(ND)2020
MODERN CREDIT PRIVATE  |COMPANY PETITIONIB | .

1763 0710102107532020/1 [ pri O PEEE ey L2 mye020  |Section 95() ONLY PROOF OF SERVICE 24-12-2020
COMPETENT ELECTRONICS ;’:,&L)G'\f\miﬁgﬁ(”cgwlp

1764 |0710102091942020/5  |PVT LTD Vs. ESTHETIC o Sec. 230-232, Sec 234 PROOF OF SERVICE MISSING 25-12-2020
BUILDTECH PRIVATE LIMITED [A\855 o

1765 [0710102003422020/3 APPEAL(COMPANIES  |Sec 252 (3) Only proof of service uploaded 28-12-2020
LIMITED Vs. ROCNCTOF [ 2o 090
DELHI
SH. AMAN NATH V. COMPANY PETITION

1766 [0710102021342018/11 |NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) Need to file as IA 28-12-2020
LIMITED ACT)/348(ND)2017
SH. AMAN NATH V. COMPANY PETITION

1767 [0710102021342018/12 |NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) Need to file as IA 28-12-2020

LIMITED

ACT)/348(ND)2017




SH. AMAN NATH Vs.

COMPANY PETITION

Need to file only reply CA and

1768 |[0710102021342018/17 NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) petition not consider in additonal 28-12-2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Need to file only reply CA and

1769 |0710102021342018/18 |NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) petition not consider in additonal 28-12-2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Need to file only reply CA and

1770 [0710102021342018/19 NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) petition not consider in additonal 28-12-2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Need to file only reply CA and

1771 |0710102021342018/20 |NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) petition not consider in additonal 28-12-2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Need to file only reply CA and

1772 (0710102021342018/21 NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) petition not consider in additonal 28-12-2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Need to file only reply CA and

1773 10710102021342018/22 |NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) petition not consider in additonal 28-12-2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Need to file only reply CA and

1774 (0710102021342018/23 NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) petition not consider in additonal 28-12-2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Need to file only reply CA and

1775 0710102021342018/24 |NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) petition not consider in additonal 28-12-2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Need to file only reply CA and

1776 [0710102021342018/25 NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) petition not consider in additonal 28-12-2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Need to file only reply CA and

1777 10710102021342018/26  |NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) petition not consider in additonal 28-12-2020

LIMITED

ACT)/348(ND)2017

document




NEERAJ BHATIA Vs. M/S INTERLOCUTORY Aoplication under anv ofher

1778 |0710102072112020/3  [XECUTE HR SOLUTIONS PVT. |APPLICATION pfo‘i/isions_ 1BC Y Only proof of service uploaded 28-12-2020
LTD. (1B.C)/3318(ND)2020

INTERLOCUTORY Application under any other
1779 |0710102090942020/3  |MANSIJ ARYA Vs. APPLICATION pfof/isions_ 1BC Y NEED TO IA FILLING 28-12-2020
(1.B.C)/4054(ND)2020

M/S AUDE PRIYA DONATELLE |COMPANY PETITION NEED TO FILE ONLY REPLY CA AND

1780 |0710200413922017/28 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) PETITION NOT CONSIDER IN 28-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 ADDITIONAL DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION NEED TO FILE ONLY REPLY CA AND

1781 [0710200413922017/29 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),5ec. 241(1) PETITION NOT CONSIDER IN 28-12-2020
NEEMRANA HOTEL PVT LTD  [ACT)/401(ND)2017 ADDITIONAL DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION NEED TO FILE ONLY REPLY CA AND

1782 |0710200413922017/30 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) PETITION NOT CONSIDER IN 28-12-2020
NEEMRANA HOTEL PVT LTD  [ACT)/401(ND)2017 ADDITIONAL DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION NEED TO FILE ONLY REPLY CA

1783 [0710200413922017/31 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),5ec. 241(1) NOT CONSIDER IN ADDITIONAL  [28-12-2020
NEEMRANA HOTEL PVT LTD  [ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION NEED TO FILE ONLY REPLY CA

1784 |0710200413922017/32 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) NOT CONSIDER IN ADDTIONAL  [28-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION NEED TO FILE ONLY REPLY CA

1785 |0710200413922017/33 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) NOT CONSIDER IN ADDTIONAL  [28-12-2020
NEEMRANA HOTEL PVT LTD  [ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION NEED TO FILE ONLY REPLY CA

1786 |0710200413922017/34 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) NOT CONSIDER IN ADDTIONAL  [28-12-2020
NEEMRANA HOTEL PVT LTD  [ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION NEED TO FILE ONLY REPLY CA

1787 [0710200413922017/35 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),5ec. 241(1) NOT CONSIDER IN ADDTIONAL  [28-12-2020

NEEMRANA HOTEL PVT LTD

ACT)/401(ND)2017

DOCUMENT




M/S AUDE PRIYA DONATELLE

COMPANY PETITION

NEED TO FILE ONLY REPLY CA

1788 |0710200413922017/36  |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) NOT CONSIDER IN ADDTIONAL 28-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE [COMPANY PETITION NEED TO FILE ONLY REPLY CA

1789 |[0710200413922017/37 |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) NOT CONSIDER IN ADDTIONAL 28-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION NEED TO FILE ONLY REPLY CA

1790 |0710200413922017/38 |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) NOT CONSIDER IN ADDTIONAL 28-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE [COMPANY PETITION NEED TO FILE ONLY REPLY CA

1791 |0710200413922017/39 |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) NOT CONSIDER IN ADDTIONAL 28-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE [COMPANY PETITION NEED TO FILE ONLY REPLY CA

1792 10710200413922017/40  |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) NOT CONSIDER IN ADDTIONAL 28-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION NEED TO FILE ONLY REPLY CA

1793 |0710200413922017/41 |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) NOT CONSIDER IN ADDTIONAL 28-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION NEED TO FILE ONLY REPLY CA

1794 0710200413922017/42 |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) NOT CONSIDER IN ADDTIONAL 28-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE [COMPANY PETITION NEED TO FILE ONLY REPLY CA

1795 |0710200413922017/43 |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) NOT CONSIDER IN ADDTIONAL 28-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION NEED TO FILE ONLY REPLY CA

1796 |0710200413922017/44 |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) NOT CONSIDER IN ADDTIONAL 28-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 DOCUMENT
M/S AUDE PRIYA DONATELLE |COMPANY PETITION NEED TO FILE ONLY REPLY CA

1797 |0710200413922017/45 |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) NOT CONSIDER IN ADDTIONAL 28-12-2020

NEEMRANA HOTEL PVT LTD

ACT)/401(ND)2017

DOCUMENT




M/S AUDE PRIYA DONATELLE

COMPANY PETITION

1798 |0710200413922017/46 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) NEED TO FILE ONLY REPLY NOT CA |28-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017
M/S AUDE PRIYA DONATELLE |COMPANY PETITION NEED TO FILE ONLY REPLY CA
1799 [0710200413922017/47 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) NOT CONSIDER IN ADDTIONAL  |28-12-2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 DOCUMENT
PRATIM KABIRAJ Vs. BENGAL
UNITECH UNIVERSAL COMPANY PETITION IB true copy sign and stamp o
1800 10710102150942019/3 |\ ASTRUCTURE PRIVATE  |(IBC)/3243(ND)2019 | 'EC under Sec” missed, proof of service missed 29-12-2020
LIMITED
PRATIM KABIRAJ Vs. BENGAL
UNITECH UNIVERSAL COMPANY PETITION IB .
1801 |0710102150942019/4 INFRASTRUCTURE PRIVATE (IBC)/3243(ND)2019 IBC under Sec 7 Only proof of service uploaded 29-12-2020
LIMITED
PALLAVI JOSHI BAKHRU
1802 |0710200420362018/69 |CREDITOR Vs. UNIVERSAL (CI(;'\C")F;QEQ((:ET)IZBI%N 1B |18C under Sec 7 page 14 26 not clear 29-12-2020
BUILDWELL PVT. LTD.
NUVISION (DELHI) PRIVATE
LIMITED Vs. FLYWHEEL COMPANY PETITION IB
1803 |0710102025642020/3 | ocreTics SOLUTIONS PVT | (1BC)/651(NDy2020 | 1BC under Sec 7 NEED TO IA FILE 29/12/2020
LTD
NUVISION (DELHI) PRIVATE
LIMITED Vs. FLYWHEEL COMPANY PETITION IB
1804 |0710102025642020/4 | ocrcTics SOLUTIONS PVT | (1BCy/651(NDy2020 | 1BC Under Sec 7 NEE TO IA FILLING 29/12/2020
LTD
L 79T Lo e
1805 |0710102026062020/3 (COMPANIES Sec. 241(1),Sec. 242(4) NEED TO IA FILE 29/12/2020
AND CONTRACTORS PRIVATE [, o s
LIMITED
NORTHERN ARC CAPITAL
1806 |0710102101682019/5  |LIMITED Vs. FIVE CORE (CI(;!)%E;( lF(’E;gé?g 1B |18C under Sec 7 NEED TO IA FILE 30/12/2020
ELECTRONICS LIMITED
KDS HOMES AND HOUSES
PRIVATE LIMITED Vs. OFFICE [COMPANY
1807 |0710102104312020/1  |OF THE REGISTRAR OF APPEAL(COMPANIES  [Sec 252 (3) NEED TO IA FILE 12-02-2020
COMPANIES NCT OF DELHI & |ACT)/456(ND)2020

HARYANA




M/S RENU PROPTECH PVT LTD |INTERLOCUTORY
1808 |0710102105492020/1  |Vs. M/S RED TOPAZ REAL  |APPLICATION Sec 60(5) TRUE COPY SIGN MISSING 29/12/2020
ESTATE PVT LTD (1.B.C)/4931(ND)2020
AXIS BANK LTD. Vs. M/S INTERLOCUTORY
1809 |0710102080222020/6  |SHREE BALAJI PRINTOPACK  |APPLICATION Sec 60(5) TRUE COPY SIGN MISSING 29/12/2020
PRIVATE LIMITED (1.B.C)/3639(ND)2020
NEERAJ BHATIA Vs. VINAYAK |INTERLOCUTORY
1810 [0710102080932020/1  |RATHI STEELS ROLLING MILLS|APPLICATION —--19(2) NEED TO IA FILE 18/12/2020
PRIVATE LIMITED (1B.C)/3614(ND)2020
JAMMU & KASHMIR BANK LTD.
Vs. VINAYAK RATHI STEELS |COMPANY PETITION IB
1811 [0710102089482019/11 |5 ‘v L oo (150)/1295(ND)2010 | [BC Under Sec7 NEED TO IA FILE 29/12/2020
LIMITED
COMPANY o
ACREE TRADING Application under any other
1812 (0710102150272019/4 | goocomm ol APPLICATION(IBC)/1606( [0 = e PAGE 19 27 28 31 32 30/12/2020
(ND)2019
ANIL MEHRA VS UNIVERSAL  |COMPANY PETITION IB .
1813 |710102118242020 BUILDWELL PVT. LTD. (IBC)/456(ND)2018 Rule 11 of NCLT, 2016 SUDHIR SOOD Due payment for other section 22-12-2020
SARVESH KASHYAP VS
1814 |710102119602020 AISHWARYA MOHAN COMPANY PETITION 1B o ¢ 5y Sameer Page not clear-21,24,26 t0 31,39,47 1,4 15 5020
(1BC)/1627(PB)2019 to 55,58
GHARANA
English Translation 67 to 69, 996 to
" 1003, 1006 to 1013, 1016 to 1023,
1815 |710102097412020 :SESTSL':\ILKJE%(XIVS JITEN (Cé’(')‘::a:r’]’i::iggn Sec. 245 SHIVRAM 1026 to 1033, Pages not clear 229 |09-10-2020
P to 234, 245,249,254,259,269 to
273,301,302,312 to 313,357 to 363,
CASPER CONSUMER 2nd vol index mismatched, pages
ELECTRONICS PRIVATE CP(AA) Merger and missed 1063, 1139, pages not clear
1816 [710102118042020 LIMITED VS WELLINGTON Amalgamation(Companie|Sec. 230-232 - Second Motion eMinds 1073,1076,1078,1092,1093,1099,11|22-12-2020
TRANSPORTATION PRIVATE  |s Act) 04,1106,1119,1120,1124,1125,1126
LIMITED to 1128,1130,1142,1144,1206 to
YETI EXPORTS PRIVATE list of dates &amp;amp;amp; events
1817 |710102117782020 LIMITED VS WELLINGTON ) Company Petition Sec. 97(1) Himanshu missed, Brief synopsis missed, no  |21-12-2020

TRANSPORTATION PRIVATE
LIMITED

(Companies Act)

advance service




VIPIN AUTOMOBILES PRIVATE
LIMITED VS WELLINGTON

Company Petition

List of dates &amp;amp;amp; event,
Brief synopsis missed, no advance

1818 |710102117772020 TRANSPORTATION PRIVATE | (Companies Act) Sec. 97(1) Himanshu service, C.ompany name not 21-12-2020
LIMITED matched in MoA &amp;amp;amp;
AoA, Page missed 57
1819 |0710102016512020/3  |KULDEEP KAUR Sec 252 (3) Supporting Affidavit missed/True 1,5 ;5 505
copy sign missed
1820 |0710102016512020/3  |KULDEEP KAUR Sec 252 (3) supporting Affidavit missed/True 1, 44 505
copy sign missed
SHEELA SHARMA VS ANSAL L . .
1821 |710102102042020 PROPERTIES AND gé'é";g':;;ﬁg%ol'; 1B Afof/':‘szf;:;“ ;‘é‘ger any other E;Zigsrj;n wrong file 25-10-2020
INFRASTRUCTURE P ¥
PHYSIO CONTROL INDIA CA(A) MERGER AND
1822 |710102117352020 SALES PRIVATE LIMITED VS | AMALGAMATION(COMP |Sec. 230-232 - Second Motion RAJEEV Wrong Case type 19-12-2020
RAKESH KUMAR SINGALA ANIES ACT)/65(PB)2020
SHYAM SUNDER VS ADA N
1823 |710102035432020 RESTAURANTS AND FOODS ﬁ%’g;’a”y Petiion 1B 115 nder Sec 9 ﬁ::::é BHUSHAN | (1aim less than 1 cr 24-03-2020
PRIVATE LIMITED
B9 BEVERAGES PRIVATE bage not dlear 33 1o
LIMITED VS REGISTRAR OF  |Company Petition e o
1824 |710102102762020 COMPANIES NCT OF DELHI & |(Comoanies Act) Sec. 131(1) Puneet 23,217’56132;87;1%%;2:,205,227 to [27-10-2020
HARYANA ' pag
Wrong case select, No sign in
MOUNT AIR SKY ACADEMY Company Petition petition, STK 07 missed, 50 rupees e
1825 |710102119202020 PRIVATE LIMITED VS (cOnf ar:/ies A Sec 252 (3) Manoj stamp missed in PoA, Company 28-12-2020
REGISTRAR OF COMPANIES P master data missed, Income Tax
advance service missed
M/S. P K ENTERPRISES Vs.
1826 [0710102022422018/2  |M/S. FOUR FRESH RETAIL | COMPANY PETITION IB {0 ) e sec o Need to file as IA 29/12/2020
(IBC)/1651(ND)2018
PVT. LTD.
SH. AMAN NATH Vs. COMPANY PETITION Application will be file as IA and
1827 |0710102021342018/27 |NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) reply will be file as additional 30/12/2020

LIMITED

ACT)/348(ND)2017

document




SH. AMAN NATH Vs.

COMPANY PETITION

Application will be file as IA and

1828 (0710102021342018/28 |NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) reply will be file as additional 30/12/2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Application will be file as IA and

1829 (0710102021342018/29 NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) reply will be file as additional 30/12/2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Application will be file as IA and

1830 (0710102021342018/30 NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) reply will be file as additional 30/12/2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Application will be file as IA and

1831 [0710102021342018/31 NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) reply will be file as additional 30/12/2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Application will be file as IA and

1832 (0710102021342018/32 NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) reply will be file as additional 30/12/2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Application will be file as IA and

1833 (0710102021342018/33 NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) reply will be file as additional 30/12/2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Application will be file as IA and

1834 |[0710102021342018/34 NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) reply will be file as additional 30/12/2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Application will be file as IA and

1835 [0710102021342018/35 NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) reply will be file as additional 30/12/2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Application will be file as IA and

1836 (0710102021342018/36 |NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) reply will be file as additional 30/12/2020
LIMITED ACT)/348(ND)2017 document
SH. AMAN NATH Vs. COMPANY PETITION Application will be file as IA and

1837 (0710102021342018/37 |NEEMRANA HOTELS PRIVATE |(COMPANIES Sec. 242(4) reply will be file as additional 30/12/2020

LIMITED

ACT)/348(ND)2017

document




M/S INDORE CFA SOLUTION

COMPANY PETITION IB

1838 |0710102069592020/2  |Vs. NAVA HEALTHCARE IBC Under Sec 9 Need to file as A 30/12/2020
PRIVATE LIMITED (IBC)/1011(ND)2020
ANKUR ENTERPRISES V.

1839 [0710102082632020/6  |PANTEL TECHNOLOGIES 8‘;’&";2’;‘; (;ED;IZBIZ%N 1B |1BC Under Sec 9 Need to file as IA 30/12/2020
PRIVATE LIMITED
ANKUR ENTERPRISES V.

1840 [0710102082632020/7  |PANTEL TECHNOLOGIES (CI(;!)F;SE; (;';T)IZBIZ%N 1B | I8¢ Under Sec 9 Need to file as IA 30/12/2020
PRIVATE LIMITED
g

1841 [0710102108432020/1 ' APPEAL(COMPANIES  |Sec 252 (3) service missed to income tax 30/12/2020
REGISTRAR OF COMPANIES [ =0 2o J0F0
NCT OF DELHI & HARYAN
ARTIMPIANTI INDIA PRIVATE |COMPANY PETITION IB .

1842 [0710102116702019/2  [AH TN (180} 2104(D)2019  |1EC Under Sec 10 Index missed 30/12/2020
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Application will be file as IA and

1843 [0710200413922017/48 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) reply will be file as additional 30/12/2020
NEEMRANA HOTEL PVT LTD | ACT)/401(ND)2017 document
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Application will be file as IA and

1844 [0710200413922017/49 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) reply will be file as additional 30/12/2020
NEEMRANA HOTEL PVT LTD | ACT)/401(ND)2017 document
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Application will be file as TA and

1845 [0710200413922017/50 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) reply will be file as additional 30/12/2020
NEEMRANA HOTEL PVT LTD | ACT)/401(ND)2017 document
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Application will be file as IA and

1846 [0710200413922017/51 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) reply will be file as additional 30/12/2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 document
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Application will be file as IA and

1847 [0710200413922017/52 |WACZIARG EP ENGEL Vs.  |(COMPANIES Sec. 242(4),Sec. 241(1) reply will be file as additional 30/12/2020

NEEMRANA HOTEL PVT LTD

ACT)/401(ND)2017

document




M/S AUDE PRIYA DONATELLE

COMPANY PETITION

Application will be file as IA and

1848 (0710200413922017/53 |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) reply will be file as additional 30/12/2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 document
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Application will be file as IA and

1849 ]0710200413922017/54 |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) reply will be file as additional 30/12/2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 document
M/S AUDE PRIYA DONATELLE [COMPANY PETITION Application will be file as IA and

1850 (0710200413922017/57 |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) reply will be file as additional 30/12/2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 document
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Application will be file as IA and

1851 |0710200413922017/58 |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) reply will be file as additional 30/12/2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 document
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Application will be file as IA and

1852 (0710200413922017/59 |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) reply will be file as additional 30/12/2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 document
M/S AUDE PRIYA DONATELLE [COMPANY PETITION Application will be file as IA and

1853 |0710200413922017/60 |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) reply will be file as additional 30/12/2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 document
M/S AUDE PRIYA DONATELLE [COMPANY PETITION Application will be file as IA and

1854 (0710200413922017/61 |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) reply will be file as additional 30/12/2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 document
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Application will be file as IA and

1855 ]0710200413922017/62 |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) reply will be file as additional 30/12/2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 document
M/S AUDE PRIYA DONATELLE [COMPANY PETITION Application will be file as IA and

1856 (0710200413922017/63 |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) reply will be file as additional 30/12/2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 document
M/S AUDE PRIYA DONATELLE [COMPANY PETITION Application will be file as IA and

1857 ]0710200413922017/64 |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) reply will be file as additional 30/12/2020

NEEMRANA HOTEL PVT LTD

ACT)/401(ND)2017

document




M/S AUDE PRIYA DONATELLE

COMPANY PETITION

Application will be file as IA and

1858 |0710200413922017/65 |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) reply will be file as additional 30/12/2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 document
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Application will be file as IA and

1859 |[0710200413922017/66 |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) reply will be file as additional 30/12/2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017 document
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Application will be file as IA and

1860 (0710200413922017/67 |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) reply will be file as additional 30/12/2020
NEEMRANA HOTEL PVT LTD  |ACT)/401(ND)2017 document
M/S AUDE PRIYA DONATELLE |COMPANY PETITION Application will be file as IA and

1861 |[0710200413922017/68 |WACZIARG EP ENGEL Vs. (COMPANIES Sec. 242(4),Sec. 241(1) reply will be file as additional 30/12/2020
NEEMRANA HOTEL PVT LTD ACT)/401(ND)2017 document
TIRUPATI VENKATESHWAR
RASAYAN PRIVATE LIMITED |COMPANY

1862 |[0710102008512020/1 Vs. THE REGISTRAR OF APPEAL(COMPANIES Sec 252 (1) Index missed 31/12/2020
COMPANIES NCT OF DELHI ACT)/527(ND)2020
AND HARYANA
ON DEMAND
TRANSPORTATION COMPANY PETITION IB . pg-23 not clear,true copy written in

1863 |0710102094842020/2 | N oL OGIES LIMITED Vs, |(IBC)/1030(ND)2020 | 'EC Section 59 full, service to income tax 31/12/2020
REGISTRAR OF COMPANIES
JINDAL STEEL CORPORATION

1864 |[0710102101712020/3 Vs. OLIVER ENGINEERING 8%!;‘1\253559;1002'; 1B IBC Under Sec 9 Need to file as IA 31/12/2020
PRIVATE LIMITED
OLYMPIA ELECTRONICS

1865 [0710102107692020/2 PRIVATE LIMITED Vs. 8%2;4)%32(0?532103% 18 IBC Section 59 pg 5 missing 31/12/2020
REGISTRAR OF COMPANIES
USASEOUETUE o

1866 |0710102148202019/4 : APPEAL(COMPANIES Sec 252 (1) service missed to roc and income tax|31/12/2020
REGISTRAR OF COMPANIES ACT)/949(ND)2019
NCT OF DELHI AND HARYANA

COMPANY
1867 |[0710102076562020/1 GDS VALUETECH PRIVATE APPEAL(COMPANIES Sec 252 (1) Income tax service missed 01-01-2021

LIMITED Vs. ROC DELHI

ACT)/355(ND)2020




CRAYON SOFTWARE EXPERT
INDIA PVT LTD Vs.

COMPANY PETITION IB

1868 |[0710102159622019/5 HEALTHFORE TECHNOLOGIES |(IBC)/3294(ND)2019 IBC Under Sec 9 wrong docs 01-01-2021
LIMITED
KRITA ENGINEERING PRIVATE
1869 |710102118262020 LIMITED VS AN GASLINES IBC Under Sec 9 Pallav Palit jurisdiction upup 01-04-2021
PROJECTS PRIVATE LIMITED
BANK OF INDIA VS DIRECTOR [COMPANY PETITION IB |Application under any other . A
1870 |710102000072021 OF COMPANY (IBC)/818(ND)2018 provisions- IBC Arun Saxena no index 01-04-2021
SARIKA SOMVANSHI VSR S COMPANY PETITION IB Deepak Kumar
1871 |710102120062020 STONE (IBC)/1788(ND)2018 Sec 60(5) Agarwal Translated page-14 01-04-2021
TECHNO ELECTRIC & Transfer
1872 1710102116082020 ENGINEERING CO. LTD. VS Petition(Companies Act) Rule16(d),NCLT Rules,2016 UDIT KISHAN & Wrong documents uploaded 15/12/2020
MCLEOD RUSSEL INDIA LTD P
BLUE STAR BUILDPROP ,ill\\/l(:BGMAE/IF,{A(';r?(F;l\?('\(‘:?)MP
1873 |0710102083842020/3 PRIVATE LIMITED Vs. EARTH ANIES Sec. 230-232, Sec 234 ONLY INDEX UPLOADED 12-09-2020
WATER LIMITED ACT)/107(ND)2020
BLUE STAR BUILDPROP %I%BGT\%\?’ESIQ%%MP
1874 10710102083842020/4 PRIVATE LIMITED Vs. EARTH Sec. 230-232, Sec 234 document Not Upload 12-09-2020
WATER LIMITED ANIES
ACT)/107(ND)2020
INTERLOCUTORY
1875 |[0710102099732020/3 GLOSTER LIMITED Vs. APPLICATION Rule 11 of NCLT, 2016 Supporting affidavit missed 30/12/2020
(1.B.C)/4542(ND)2020
BINGE CAFE CONCEPT PVT.
1876 10710102064462020/2 LTD. Vs. NAYATI HELTHCARE ?I(;ZI)F;QQET (IEIED-;IZ-I(—)IZ%N 1B IBC Under Sec 9 sign missed on reply 01-02-2021
& RESERCH NCR PVT. LTD
BINGE CAFE CONCEPT PVT.
1877 |0710102064462020/3 LTD. Vs. NAYATI HELTHCARE COMPANY PETITION 1B IBC Under Sec 9 sign missed on reply 01-02-2021

& RESERCH NCR PVT. LTD

(IBC)/833(ND)2020




AXYKNO CAPITAL SERVICES  |INTERLOCUTORY
1878 [0710102094972020/2  |PVT. LTD. Vs. RATTANINDIA |APPLICATION Rule 11 of NCLT, 2016 Wrong Document(Petition filed) 01-02-2021
POWER LTD. (1.B.C)/4347(PB)2020
KUNAL SINGH Vs. AMEREX  [COMPANY PETITION IB .
1879 (0710102010062020/2  |porn 2 oL (1B0)/339ND)2020 | 1BC Under Sec 9 Index missed 01-03-2021
INTERLOCUTORY
1880 [0710102034492020/2 géggsﬁrfgfm A¥Z‘ L;’JISTAEVD APPLICATION Sec 60(5) TRUE COPY SIGN MISSING 01-03-2021
(1.B.C)/2420(ND)2020
PUNJAB NATIONAL
(INTERNATIONAL) BANK Vs. [COMPANY PETITION IB .
1881 (0710120006752018/12 |\ iproion INDUSTRIES | (1BC)/1032(ND)2018 | 1BC Under Sec 7 AFFIDAVIT MISSING 01-03-2021
LTD.
affidavit is before index,true copy
BALAJI THOTADRI Vs. \ inaex
1882 [0710102005012020/10 ~ |SLKILLAR ENTERPRISE INDIA |SorrANY PETITIONTB 4750 1y jer gec sign and stamp missed in some. 41 g4 5551
(IBC)/294(ND)2020 pages,after pg-16 wrong page
PVT LTD .
numbering
VIJENDER SHARMA Vs. AMIT |SOMPANY Pg-618 translation/Pg-657 to 659
1883 [0710102007102020/5 : APPLICATION(IBC)/884( | Sec 66(1) 9 g-o- 01-04-2021
BASIA not clear/volume Break in each Vol.
PB)2020
BINGE CAFE CONCEPT PVT.
1884 [0710102064462020/5  |LTD. Vs. NAYATI HELTHCARE (CI?E)F}Q?; (I:ED-;IZ-I(-)IZ%N 18 |1BC Under Sec 9 sign on rejoinder,pg-24 repeated  |01-04-2021
& RESERCH NCR PVT. LTD
SUDHIR SALES & SERVICES
1885 |0710102075702019/6  |LTD Vs. VALAYA CLOTHING | OMPANY PETITIONIB 15 ) e sec 0 INDEX MISSING 01-04-2021
(IBC)/905(ND)2019
PVT LTD
TECHNO ELECTRIC &
1886 [0710102078232020/20 |ENGINEERING CO. LTD. Vs. (TIFé’é';'/S;;E(EBF;EBIZTOION ?;éem(d)'NCLT Rules,2016 Supporting affidavit missed 01-04-2021
MCLEOD RUSSEL INDIA LTD.
MOTHER LAM PRIVATE
1887 |0710102080922020/1  |LIMITED Vs. 3 ACES wooD | OMPANY PETITION IB 115 ) e sec o pg-3 cut 01-04-2021

PRIVATE LIMITED

(IBC)/1071(ND)2020




R. TARKESHWAR NARAYAN Vs,

INTERLOCUTORY

Application under any other

Wrong Document(Status Report

1888 |0710102088622020/2 APPLICATION Ice _ 01-04-2021
PRAVEEN KUMAR AGGARWAL (LB.C)/3975(ND)2020 provisions- IBC filed)
COMPANY PETITION
1889 |0710102092602019/10 gﬁ;{'};ggﬁpﬁ LSTPS (COMPANIES iii'(f; 1(1),Sec. 242(4), Sec. TRUE COPY SIGN MISSING 01-04-2021
- ACT)/91(ND)2019
STATE BANK OF INDIAVs.  |COMPANY PETITION IB 55 56 58 59 60 61-72 98 NOT
1890 |0710102097842019/3 |5 \1'1\ e pROJECTS LIMITED| (1BC) 1693(NDy2010 | 1BC Under Sec 7 SEAR 01-04-2021
ASHMIT CORPORATION
1891 |0710102101182019/11 |PRIVATE LIMITED Vs. FLEXI ﬁcél\cd;i\g;siﬁgzﬁg 1B |1BC Under Sec 9 document Not Upload 01-04-2021
INFOTECH PRIVATE LIMITED
MR. PARDEEP KUMAR
LAKHANI RESOLUTION INTERLOCUTORY back date affidavit,sign missed on
1892 |0710102111302020/3  |PROFESSIONAL OF M/S. DION |APPLICATION Sec 60(5) reply,true copy sign and stamp 01-04-2021
GLOBAL SOLUTIONS LTD Vs. |(L.B.C)/5364(ND)2020 missed
P J NETWORKS PVT LTD
SURESH YADAV Vs. S P COMPANY PETITION IB _ .
1893 |0710102113952019/6 CONTRACTS PVT. LTD. (IBC)/2004(ND)2019 IBC Under Sec 9 True copy sign and stamp missed 01-04-2021
SATYA PRAKASH GUPTA Vs.  |COMPANY PETITION IB Pg-7 to 43 not clear/Wrong proof of [
1894 10710102165542019/1 | ecery pRIVATE LIMITED  |(IBC)/3444(PB)2019 | 'EC Under sec? Service attached 01-04-2021
ORINTAL BANK OF COMMERCE
1895 |0710102426212018/49 |Vs. BINDALS SPONNGE 8%'2;2%;5;20'\' 1B | 1BC under Sec 7 Index not signed 01-04-2021
INDUSTRIES LIMITED
. PG-83 to 98/110 to 118/185 to
BANK OF INDIA Vs. TIRUPATI|COMPANY PETITION IB |Application under any other ° : L
1896 (0710120005452018/11 | [\eo oo e e VT LT, |(18C)/104(PB)2017 reisons 193not clear pg-237 t0 248 is 01-04-2021
Cut/volume wise not uploaded
RELIANCE COMMERCIAL
1897 [0710102009332019/12  |FINANCE LTD Vs. ROSEWOOD |SOMPANY PETITIONIB 1,0 e Sec 7 document Not Upload 01-05-2021

TREXIM PVT LTD

(IBC)/413(PB)2019




RAJIV SHUKLA Vs. ANSAL  |coMPANY Aolication under any other
1898 |0710102073952020/1  |PROPERTIES AND APPLICATION(COMPANI fo%isions y True copy sign and stamp 01-05-2021
INFRASTRUCTURE LIMITED ~ |ES ACT)/359()2020 P
SUDHIR SALES & SERVICES
1899 [0710102075702019/7  |LTD Vs. VALAYA CLOTHING | COMPANY PETITIONIB {10 ;e sec Index missed 01-05-2021
(IBC)/905(ND)2019
PVT LTD
ENGINEERED FACILITY
MANAGEMENT SERVICES Vs.
1900 [0710120005022018/7  EVAN MULTISPECIALITY ﬁ%@;@g (;';T)IZBIS;N 8 l18C Under Sec 9 P-0,17,23 Rot deaniback 22t |ot-05-2021
HOSPITAL & RESEARCH Pg35.P9
CENTRE PVT LTD
ENGINEERED FACILITY
MANAGEMENT SERVICES Vs.
1901 [0710120005022018/9  [EVAN MULTISPECIALITY 83'2;22;( (;ED;IZEISBN B |1BC Under Sec 9 Egiéi’flfféazf{fg’?é“ ”fl’; Ct'r:rsgigk 01-05-2021
HOSPITAL & RESEARCH Pg-35,Pg
CENTRE PVT LTD
. COMPANY PETITION
1902 |710102114762020 ggrAMRl'EFF;/ICEIﬁ'II_' I/gx g‘tsrgcumw Application | . 605) 1B Ritesh Khare Section not mention in soft copy  |10-12-2020
B (1BC)/1138(ND)2018
page:26, 30, 31, 33, 34, 36, 37, 39,
» 40, 42, 45, 48, 51,54, 57, 60, 61,
1903 |710102084562020 \éEIEWRL?;??EEONS (HUF) VS ﬁ%’g;’a”y Petiion 1B 115 nder Sec 9 SANYAM JAIN 63, 64, 66, 67, 69-70, 72-73, 75-76,|09-02-2020
79, 82, 85, 87, 90, 93, 96, 99, 102,
103, 105, 108-109, 111-112, 114,
MR. NIRAJ KUMAR VS M/S »
1904 |710102118492020 REAL GROWTH COMMERCIAL (CIOBg’a”y Petiion 1B 115 Under Sec 9 flg'\éiEEP SINGH claim amount less than 1 Cr 23/12/2020
ENTERPRISES LIMITED
Wrong case select, No sign in
MOUNT AIR SKY ACADEMY Company Petition petition, STK 07 missed, 50 rupees e
1905 |710102119202020 PRIVATE LIMITED VS (cOr: a:ies A Sec 252 (1) Manoj stamp missed in PoA, Company 28/12/2020
REGISTRAR OF COMPANIES P master data missed, Income Tax
advance service missed delhi high
1. HIMALAYAN ORGANIC
FOOD SPECIALITIES PRIVATE |
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2004 [0710102412382017/13  |PVT LTD Vs. M/S PETROLUBE |COMPANY PETITIONIB | 0\ e Sec 9 ONLY PROOF OF SERVICE UPLOAD |01-12-2021
(1BC)/343(ND)2017
INDIA LTD.
FIBCOM INDIA LIMITED V. i:,l(:fé A'\:,ITTC;ERN (AC'\(')DMP
2005 |0710102080262020/7  |M/S FRESHLEE RETAIL Sec. 230-232 - Second Motion NEED TO IA FILE 13/01/2021
PRIVATE LIMITED ANIES
ACT)/66(ND)2020
SRIKALAHASTHI PIPES TRANSFER Afon/hi(s:?ot;Osn E‘El‘ie;fr;’; other
2006 |0710102095442020/1  |LIMITED Vs. UNIVERSAL PETITION(COMPANIES ﬁ LT RleL6(d NCLT INDEX MISSING 13/01/2021
BUILDWELL PVT. LTD. ACT)/2(PB)2021 ' '
Rules,2016
FINSBURY GLOBAL FZE Vs.
2007 |071010209708202072  |UTTAM SUCROTECH COMPANY PETITION 1B 1,5 11 der Sec 9 AFFIDAVIT MISSING 13/01/2021

INTERNATIONAL PRIVATE
LIMITED

(IBC)/1013(ND)2020




COMMISSIONER Vs. ASHWANI

INTERLOCUTORY

2008 |0710102097182020/2 | e oo APPLICATION Rule 11 of NCLT, 2016 NEED TO IA FILLING 13/01/2021
(1.B.C)/4406(ND)2020
SINHAL HYGEINIC PRODUCTS |COMPANY
2009 |0710102097712020/1  |PRIVATE LIMITED Vs. APPEAL(COMPANIES  |Sec 252 (3) E-STMAP MISSING 13/01/2021
REGISTRAR OF COMPANIES ~ |ACT)/438(ND)2020
ARUN KUMAR GOEL Vs. HI
2010 [0710102116822019/12  |TECH GRAIN PROCESSING (CI(;?;QT;(;(’ETDI)TZBOI'; 18 |1BC Under Sec 9 NEED TO SIGN EVERY PAGES 13/01/2021
PRIVATE LIMITED
B.M ABROL AND SUNITA Interlocutory Abplication COMPANY PETITION
2011 |710102115972020 ABROL VS UNIVERSAL (150 y AP Sec 60(5) B Prerna please submit dd 15/12/2020
BUILDWELL PVT. LTD. B (IBC)/456(ND)2018
G.R.S ISPAT COMPANY PVT Interlocutory Application |Application under any other COMPANY PETITION
2012 |710102117812020 LTD VS UNIVERSAL 150 Ty ApP fo‘i/isions_ 1BC y 1B Navjit Singh wrong efiling 21/12/2020
BUILDWELL PVT. LTD. B P (1BC)/2590(ND)2019
RESOLUTION PROFESSIONAL |\ COMPANY PETITION
2013 |710102002802021 VS UTM PACKAGING (INDIA) | "0 ry App Sec 60(5) B VINEET AGGARWAL  |sign missing 13/01/2021
PRIVATE LIMITED B (IBC)/2552(ND)2019
AKHILESH KUMAR GUPTA
LIQUIDATOR OF M/S JOT . COMPANY PETITION
2014 |710102003002021 IMPEX PRIVATE LIMITED VS i?tsrgcumry Application | 05 1B Q%VGO::LT E GAUTAM 5: tr‘:] ::t ';gzt?c')ialrg‘z;?e anddue 4301/2021
M/S DLF UTILITIES LIMITED & |\"°" (1BC)/334(ND)2019 pay
ORS
AJAT SHATRU VS SOHO -
2015 |710102003302021 INFRASTRUCTURE PRIVATE | Interlocutory Application | ¢ sy COMPANY PETITION | eviiaR KUMAR  |e-stamp paper missing 14/01/2021
(LB.C) IB (IBC)/415(PB)2019
LIMITED
ALOK KUMAR AGARWAL VS - .
2016 |710102003432021 AISHWARYA MOHAN Interlocutory Application | Application under any other | COMPANY PETITION 1,5 qpip 146 not clear page 14/01/2021
(1.B.C) provisions- IBC 1B (IBC)/816(PB)2018
GAHRANA
Cut page-50,51/Page not clear-56 to
» 94,99,207,234,263,265,333,471,512
2017 |710102114302020 HARSH SONI VS EMAAR INDIA (Company Petition IB o i g4¢9) VIDEH VAISH to 536,539 to 550,556,580,609/Blur |12-09-2020

LIMITED

(IBC)

page-104,142,150,152 to
157,159,169 to 172,181,190/Sign




JYOTI SONI VS EMAAR INDIA

Company Petition IB

Page not clear-58 to 66,73 to 83,91
to 100,113 to 118,121,122,133 to

2018 |[710102114042020 LIMITED (IBC) Section 94(1) VIDEH VAISH 139,188 to 191,203,263 to 273,628 |12-08-2020
to 640,657 to 663/Blur page-143 to
146,183 to 186,302 to
Brief synopsis/ list of dates
. &amp;amp;amp; events missed,
RAJESH KAPOOR VS KAPCO Company Petition .
2019 |710102002642021 ANTI VIBRATIONS PVT. LTD | (Companies Act) Sec. 241(1),Sec. 242(4) Anurag Bhatt Company ma_ster.data mlss_ed, after |13/01/2021
57 one page is without serial no. ,
2nd volume index is wrong from
- many pages not clear please check
ANIL KOHLI VS SUNDER Interlocutory Application COMPANY PETITION e
2020 |[710102029642020 AGROMILLS PVT LTD (LB.C) Sec 54(1) 1B (IBC)/48(PB)2017 ABHISHEK every page and upload fresh 05-03-2020
document
GAURAV KUMAR VS Interlocutory Application COMPANY PETITION |,,.., . . . e
2021 |710102101212020 PARSVNATH DEVELOPERS LTD |(1.B.C) Sec 60(5) IB (IBC)/65(ND)2019 Nithin e-stamp /affidavit back date 21-10-2020
COMPANY PETITION
2022 |710102003702021 'IDE\IFS\I( f\ffRi\B’ISLf&"ISTED Cross Application (IBC) |Sec 60(5) 1B Deepak Singh Czseetype wrong 38-58 not clear 1,5 1 501
(1BC)/1935(PB)2019 Pag
DEEPIKA FOODS AND
RESORTS PRIVATE LIMITED Interlocutory Application COMPANY PETITION
2023 |710102003732021 VS PARVIR (LB.C) ry App Rule 11 of NCLT, 2016 1B VIKAS 12,15 NOT CLEAR PAGE 15-01-2021
INFRASTRUCTURES PRIVATE |V (IBC)/297(ND)2020
LIMITED
CENTURY COMMUNICATION
Company Application under any other |COMPANY PETITION . e
2024 1710102022232020 II_[{FSII;ED VS STATE BANK OF Application(IBC) provisions- IBC 18 (IBC)/263(PB)2018 Gaurav Joshi case type wrong 18-02-2020
MS. DEEPIKA BHUGRA PRASAD|Interlocutory Application |Application under any other . case not connect/ wrong filing file in |, . .
2025 |710102004342021 VS SKC INFRATECH PVT. LTD. |(L.B.C) provisions- IBC Deepika CA 16°01-2021
TAP COMPANY PRIVATE Interlocutory Application |Application under any other COMPANY PETITION
2026 |710102003662021 LIMITED VS STATE BANK OF | /'3 ry App fof/isions_ 1B y 1B Dharmendra Kumar ~ |3,4,5,9 blur page 15-01-2021
INDIA o P (IBC)/446(ND)2017
ROHIT SEHGAL VS STATE Interlocutory Application |Application under any other |COMPANY PETITION o
2027 |710102004032021 BANK OF INDIA (LB.C) provisions- IBC IB (IBC)/786(PB)2018 ROHIT SEHGAL 85,86,90 not clear page 15-01-2021




ROHIT SEHGAL VS APOGEE

Interlocutory Application

Application under any other

COMPANY PETITION

2028 |710102004022021 ENTERPRISES PRIVATE (150 rvisione. 16C 1B (18C)/547(PB)2018| ROMIT SEHGAL 53-56,68-69 NOT CLEAR PAGE 15-01-2021
LIMITED
RAMIT RASTOGI - Interlocutory Application |Application under any other COMPANY PETITION
2029 |710102004092021 LIQUIDATOR VS GTHS (150 ry ApP forz/isions_ B Y B RAMIT RASTOGI true copy sing missed 15-01-2021
RETAILS PRIVATE LIMITED B P (1BC)/210(ND)2017
COMPANY
2030 [0710102015022020/1  |ARTI BALUJA Vs. RANDSTAD |, o5 1 oat1oN(1BC)/1013|Sec 60(5) Index m 13/01/2021
INDIA PRIVATE LIMITED
(ND)2020
SHERWIN WILLIAMS
pg-2,12-14,17,18,20,74 not
COATINGS INDIA PVT LTD Vs. |COMPANY PETITION IB
2031 (0710102015482020/1 | o e T conTnG. |(1BC)462uDy2020  |BC Under Sec 9 Elftar,pg-z1,22,24,26,29,31,52,57 13/01/2021
PRIVATE LIMITED
ANKUSH SONI Vs. VAYAM  |COMPANY PETITION IB
2032 |0710102016152019/6 | {5 o eIES LIMITED (150)/578(ND)2019 | 1BC Under Sec 9 Wrong document 13/01/2021
COMPANY
ARTI BALUJA Vs. BARFLEX Page numbering missed in file,Index
2033 {0710102022622020/1 |5 v bRIvATE LimiTeD |APPLICATION(IBC)/1412| Sec 60(5) ialins 13/01/2021
(ND)2020
M/S CRAYON SOFTWARE
EXPERTS INDIA PVT. LTD Vs. |COMPANY PETITION IB Sign missed in reply,Proof of service
2034 |0710102025802018/20 |\ o n o cee bt |1y 1683Dy2018  |1BC Under Sec 9 ) 13/01/2021
LTD
INTERLOCUTORY
2035 |0710102060722020/2 ip SPlLJJNIELEﬁuG'\gAETAGRAWAL APPLICATION 19(2) pg-8 not clear 13/01/2021
: (1.B.C)/2089(ND)2020
IMPERIAL FASTNERS PRIVATE o .
2036 [0710102128042019/14 |LIMITED Vs. SOLVEN POWER (CI(;!)F;QELF(’ETDI)TZI()O;; 1B |1BC Under Sec 9 f;f\‘:"rt:gefﬁ'da‘”t missed with € 1,301 /2021
SYSTEMS PRIVATE LIMITED P pap
IMPERIAL FASTNERS PRIVATE o .
2037 |0710102128042019/15  |LIMITED vs. SOLVEN power |COMPANY PETITIONTB |00 i coc g Supporting affidavit missed with e 1,51 >

SYSTEMS PRIVATE LIMITED

(IBC)/2413(ND)2019

stamp paper




SWASTIK PIPE LIMITED Vs. No index,No e-stamp,No supporting
2038 [0710102005642020/3  |FARIDABAD STAMPINGS pyT. |COMPANY PETITIONIB |10 ) 4o sec 9 Affidavit, No service/Pg-1 to 60 14/01/2021
LTD (IBC)/261(ND)2020 icsed

MS. SANTOSH BHASIN Vs.

2039 [0710102030002020/2  |RTC RESTAURANTS INDIA | COMPANY PETITIONIB 0\ e sec supporting affidavit missed with & 1,1 /551
(IBC)/749(ND)2020 stamp paper
LIMITED
STATE BANK OF INDIAVs. | INTERLOCUTORY
2040 |0710102090662020/1  |ASIAN COLOUR COATED ISPAT|APPLICATION Sec 60(5) INDEX MISSING 14/01/2021
LTD. (1.B.C)/4030(PB)2020
CA(A) MERGER AND
2041 |0710102092142020/2  |ARJIT AGRO PVT LTD V. ﬁmeLSGAMATION(COMP Sec. 230-232, Sec 234 SIGN MISSING 14/01/2021
ACT)/100(PB)2020
Application under any other
SRIKALAHASTHI PIPES TRANSFER Ice
2042 |0710102095442020/2  [LIMITED Vs. UNIVERSAL PETITION(COMPANIES Ergi’f'gglse iFéL(JCI,e) 1N1CE; EEE&E(E)XUPLOAD ONEPDFAND 4 4/01/2021
BUILDWELL PVT. LTD. ACT)/2(PB)2021 ' v
Rules,2016
INTERLOCUTORY

2043 |0710102111312020/2 MR AMIT MAVI Vs. INDIA APPLICATION Sec 60(5) 43-130 NOT CLEAR 14/01/2021

INFOLINE LIMITED (LB.C)/5335(ND)2020

INTERLOCUTORY
2044 |0710102119092020/1 §¥21E SQRE 8:2 mg;ﬁ Vs. APPLICATION Rule 11 of NCLT, 2016 ONLY ORDER UPLOAD 14/01/2021
(1.B.C)/5695(PB)2020

ADONIS ELECTRONICS PVT COMPANY PETITION IB
2045 |0710102170452019/4 LTD Vs. SAKA LIMITED (IBC)/88(ND)2020 IBC Under Sec 9 INDEX MISSING 14/01/2021

DISH TV INDIA LIMITED Vs. COMPANY PETITION IB

2046 |0710120001492018/15 TIT\\E$SDCOMMERCE PRIVATE (IBC)/398(PB)2017 IBC Under Sec 9 NEED TO IA FILLING 14/01/2021

M/S OMNI MEDIA
COMMUNICATION PVT LTD Vs.|COMPANY PETITION IB
2047 [0710200410842017/16 M/S JAY POLYCHEM INDIA (IBC)/419(ND)2017 IBC Under Sec 9 NEED TO IA FILLING 14/01/2021

LIMITED




AIR SHAGOON NETWORK PVT.

COMPANY PETITION IB

2048 |0710200421392018/20  |LTD. Vs. ASSOCIATED TRADE IBC Under Sec 9 NEED TO IA FILLING 14/01/2021
LOGISTICS PVT. LTD. (IBC)/183(ND)2018
NEW INDIA COLOUR

2049 |0710102018372020/2  |COMPANY Vs. SAMTEX ﬁ%@;@gg (;ED;IZBIZ%N 18 |18C Under Sec 9 pg-17 not clear 15/01/2021
DESINZ PRIVATE LIMITED
SANDEEP GOEL Vs. INTERLOCUTORY Application under any other Wrong Document (Progress report

2050 |0710102092342020/1  |GRANDSTAR REALTY PVT.  |APPLICATION fof/isions_ 1B Y o d)g 9 P 15/01/2021
LTD. (1.B.C)/4127(PB)2020  |P

INTERLOCUTORY
2051 |0710102113542020/1  |ANJU JAIN Vs. VIKRAM BAJAJ[APPLICATION Sec 60(5) Wrong Document(application filed) [15/01/2021
(1B.C)/5688(PB)2020

DEEPAK GUPTA AND ORS. Vs. |COMPANY PETITION IB

2052 |0710102118152020/4 COMPARE INFOBASE LIMITED |(IBC)/7(ND)2021 IBC Under Sec 9 Wrong Document(no vakalatnama) |15/01/2021
DINESH CHAND JAIN & ORS.

2053 |0710102415722018/37  |Vs. FANTASTIC BUILDCON ﬁgl\cll;é%g)EZTJEON 1B |18C under sec 7 need to ia filling 15/01/2021
PVT. LTD. & ORS.
MUSADDI LAL KISHAN LAL Vs. [COMPANY PETITION IB

2054 |0710200412802017/9 | ot EY VY (BC)/178(FB)2017 IBC Under Sec 9 NEED TO IA FILE 15/01/2021
MS. PUNITA KHATTER Vs |COMPANY PETITION [ o0 cono oo

2055 |0710204000182016/5  |MS. EXPLORERS TRAVELS &  |(COMPANIES ot P NEED TO SIGN EVERY PAGES 15/01/2021
TOURS PVT. PVT. LTD. & ORS. |ACT)/3(ND)2016 '
NEW INDIA COLOUR

2056 [0710102018372020/3  |COMPANY Vs. SAMTEX (CI(;Z')F;’S\?;( (I:ED-;IZ-IC-)IZ%N 1B |1BC Under Sec 9 TRUE COPY SING MISSING 17/01/2021
DESINZ PRIVATE LIMITED
28¥§(§&¥%ﬁ SLIMITED Vs, |INTERLOCUTORY

2057 |0710102096542020/1 * |aPPLICATION Sec 60(5) NEED TO IA FILE 18/01/2021

N. S. CONCRETES PRIVATE
LIMITED

(1.B.C)/4454(ND)2020




NUVOCO VISTAS

INTERLOCUTORY

2058 [0710102096542020/2 CORPORATION LIMITED Vs. APPLICATION Sec 60(5) need TO IA FILE 18/01/2021
N. S. CONCRETES PRIVATE (L.B.C)/4454(ND)2020
LIMITED -
DEEPAK GUPTA Vs. ELIXIR COMPANY PETITION IB A

2059 ]0710102113582020/3 BUILDCON PRIVATE LIMITED |(IBC)/5(ND)2021 IBC under Sec 7 only proof of service upload 18/01/2021
MR.PAWAN SETHI 3" S Vs. COMPANY PETITION

2060 ]0710102107682020/1 PCL OIL AND SOLVENTS LTD |(COMPANIES Sec. 241(1),Sec. 242(4) pg-49,50 not clear,pg-299-301 cut |[13/01/2021
a"’s. ACT)/165(ND)2020
M/S VAIVA METALS AND
ALLOYS PRIVATE LIMITED Vs. [COMPANY PETITION IB

2061 [0710200421652018/6 M/S SUNGIL INDIA PRIVATE | (IBC)/492(ND)2018 IBC Under Sec 9 Need to file as IA 14/01/2021
LIMITED
STATE BANK OF INDIA Vs. COMPANY Application under any other

2062 [0710102013952019/4 PRAVEER CONSTRUCTIONS APPLICATION(IBC)/159( foalisions- IBC Y Need to file as IA 15/01/2021
PVT. LTD PB)2019 P
RADIANCE FLUID HANDLING
EQUIPMENTS PRIVATE COMPANY PETITION IB

2063 [0710102021062020/4 LIMITED Vs. RDEVIS (IBC)/567(ND)2020 IBC Under Sec 9 Need to file as IA 15/01/2021
ENGINEERS PRIVATE LIMITED
VISTRA ITCL INDIA LIMITED |COMPANY PETITION IB

2064 |[0710102023802018/19 Vs. AMBIENCE PVT LTD (IBC)/1600(ND)2018 IBC under Sec 7 Need to file as IA 15/01/2021
ﬁé?\i\UTSE ?_II_I\(/)I;'AI;DL?IEISTICS INTERLOCUTORY Application under any other

2065 [0710102028362020/2 ’ APPLICATION pp. . Y Need to file as IA 15/01/2021
STOCKFLOW EXPESS PRIVATE (LB.C)/1734(ND)2020 provisions- IBC
LIMITED -
ANURUTAN TEXTILES PRIVATE
LIMITED Vs. AMAIRA COMPANY PETITION IB Application will be file separately and

2066 [0710102029882020/4 INTERNATIONAL PRIVATE (IBC)/782(ND)2020 IBC Under Sec 9 file as IA 15/01/2021
LIMITED
DILWARA LEASING AND

2067 |0710102075082020/1 INVESTMENT LIMITED Vs. COMPANY PETITION 1B IBC under Sec 7 Court fee and welfare missed 15/01/2021

VIBRANT BUILDWELL PRIVATE
LIMITED

(IBC)/983(ND)2020




DILWARA LEASING AND
INVESTMENT LIMITED Vs.

COMPANY PETITION IB

2068 10710102075082020/2 VIBRANT BUILDWELL PRIVATE |(IBC)/983(ND)2020 IBC under Sec 7 Court fee and welfare missed 15/01/2021
LIMITED
ANIL RATHI TRUSTEE RATHI |INTERLOCUTORY
2069 10710102103842020/2 FOUNDATION Vs. RGTL APPLICATION Sec 60(5) Need to file as IA 15/01/2021
INDUSTRIES LIMITED (1.B.C)/4780(ND)2020
SUBHASH KUMAR KUNDRA Vs COMPANY Sec 33(1) (b) (i) to (iii) r/w
2070 ]0710102120372019/5 TAURUS AGILE TECHNOLOGY APPLICATION(IBC)/1833 Sec 33(3) NEED TO IA FILE 15/01/2021
(PB)2019
STATE BANK OF INDIA Vs. COMPANY Application under anv other
2071 ]0710102126942019/1 CENTURY COMMUNICATION |APPLICATION(IBC)/1901 rl')opz/isions- IBC Y NEED TO IA FILE 15/01/2021
LIMITED (PB)2019 P
GROMAX INDIA Vs. SBO COMPANY PETITION IB [Application under any other
2072 |0710120005252018/17 EXPORTS PVT. LTD. (IBC)/560(ND)2018 provisions NEED TO IA FILE 15/01/2021
IMPEX SERVICES INDIA L
2073 |0710200000062017/17  |PRIVATE LIMITED Vs. SSMP ﬁ‘g'\c";f\}g'g (;E;IZEISN 1B Afon/hi(s:?ot;Osn under any other NEED IA FILE 15/01/2021
INDUSTRIES LIMITED P
M/S LUDHIANA LUBRICANTS
2074 |0710102014932020/5 Vs. GODAWRI MOTORS (CI(;ZI)P/S\QJ(:ED;IZBIZOON 1B IBC Under Sec 9 NEED TO IA FILE 15/01/2021
PRIVATE LIMITED
M/S SWISS PROMOTION Wrong case type/Juridiction in
PRIVATE LTD. VS M/S . Mumbai/Page not clear-51,55 to e
2075 |710102002942021 TIMEKEEPERS THEWATCH Company Appeal (IBC) |IBC Under Sec 9 Rashmi Chopra 58,66 to 68,71,72,77,84 85,143/Blur 13-01-2021
BOUTIQUEPRIVATE LIMITED page-155 to 446
SUMIT BANSAL VS M/S Interlocutory Application |Application under any other . uttar pardesh e-stamp paper 100 A
2076 |710102004742021 ALANKIT FINSEC LIMITED  |(L.B.C) provisions- IBC Abhishek Garg rupees 18-01-2021
HDB FINANCIAL SERVICE VS Interlocutory Application
2077 ]710102004842021 DELHI BARODA ROAD ry APP Sec 60(5) Nidhi Saini Pg-101 to 103 not clear 18-01-2021

CARRIER PRIVATE LIMITED

(1B.C)




HISAR REAL ESTATE PVT LTD.

Intervention Petition

2078 |710102100792020 VS AARCITY BUILDERS (IBC) Sec 60(5) Vikrant Pachnanda Double E filling 21-10-2020
PRIVATE LIMITED
AJI INTERNATIONAL PRIVATE Company Petition
2079 |710102112212020 LIMITED VS AARCITY (Conf ar\:ies Act) Sec. 441 MOHIT Roc report missed 02-12-2020
BUILDERS PRIVATE LIMITED P
ANNAY RELATORS PRIVATE Company Petition kindly serve the petition to all
2080 |[710102117152020 LIMITED VS SANYA REALTORS (Cor’r? arzlies Act) Sec. 241(1) Prashant Jain respondents, Page in hindi 136 to 18-12-2020
PRIVATE LIMITED P 140, Company master data missed
MACHINO TRANSPORT VS |Company Petition 1B |Application under any other Wrong section/Page missing after
2081 |710102001482021 MACHINO FINACE (IBC) provisions- IBC RANJANA ROY GAWAI|page no.28/Wrong pagination after |[08-01-2021
page no.124/etc
Section 242,244 mentioned in
MIRAZ SECURITAS PRIVATE Company Petition petition and fees missed, List of
2082 (710102002782021 LIMITED VS MIRAZ (Conﬁ’ ar:'ies Act) Sec. 241(1) ANAND dates /synopsis missed, e stamp 13-01-2021
SECURITAS PRIVATE LIMITED P missed, In moa &amp;amp;amp;
AoA company name not matched
M/S SANMATI AGRIZONE Company :oagsgssnsotc;:lear 61,65,64,71,72,73
2083 |[710102003122021 EEE\@ﬁE;\.FI{Mé:EC%\;ISP:SFES Appeal(Companies Act) Sec 252 (1) Praveen Mahajan 89,103,105,111,114,115,116,117,11 14-01-2021
9,120,123 to 145,148 to 156
EXA POWERFLOW INDIA Company master data missed,
PRIVATE LIMITED VS CA(A) Merger and ADITYA KUMAR Valuation report missed, pages not
2084 |710102003372021 REGISTRAR OF COMPANIES |Amalgamation(Companie|Sub-section (I) of section 230 PANDEY clear 241, 334,342,405 to 14-01-2021
MINISTRY OF CORPPORATE  |s Act) 413,434,447 to 452,473, Page
AFFAIRS DELHI & HARYANA repeated 245, pages cut 356, 357,
ANUBHA GUPTA VS M/S ABW |Interlocutory Application COMPANY PETITION . . .
2085 |[710102115562020 INFRASTRUCTURE LTD (LB.C) Sec 60(5) IB (IBC)/375(PB)2018 Aniket Bhattacharyya |e-stamp missed 14/12/2020
POONAM GUPTA VS Company
2086 |710102004642021 CREDITORS OF M/S LIFESTYLE|Application(Companies |Rule 11 of NCLT Akash Panwar main case number not link 18/01/2021
FITNESS PRIVATE LIMITED Act)
POONAM GUPTA VS Company
2087 |710102004632021 CREDITORS OF M/S LIFESTYLE|Application(Companies |Rule 11 of NCLT Akash Panwar main case not link 18/01/2021

FITNESS PRIVATE LIMITED

Act)




2088

710102005102021

ALLURI SITARAMA RAJU VS
CHIRON INFRATECH PRIVATE
LIMITED

Company
Application(Companies
Act)

Rule 11 of NCLT

COMPANY PETITION
(COMPANIES
ACT)/94(ND)2020

Eshna Kumar

e-stamp missed

19/01/2021

2089

0710102003372020/5

INGRAM MICRO INDIA PVT
LTD. Vs. WORXPACE
CONSULTING PVT. LTD

Rule 11 of NCLT, 2016

COMPANY
APPLICATION(IBC)/5
79(ND)2020

Wrong Doc.(application filed)

15/01/2021

2090

0710102118212020/1

SHIV DAYAL SHARMA Vs.
THREE C PROJECTS PVT LTD

Sec 60(5)

INTERLOCUTORY
APPLICATION
(1.B.C)/5618(PB)2020

Proof of Service

20/01/2021

2091

0710102157232019/6

M/S BALIKA AIR SERVICES Vs.
M/S SPICEJET LIMITED

IBC Under Sec 9

COMPANY PETITION
IB (IBC)/49(ND)2020

Wrong Doc.(application filed)

20/01/2021

2092

710102014692019

VOLKSWAGEN FINANCE
PRIVATE LIMITED Vs. KELVIN
RECRUITERS PRIVATE
LIMITED

IBC under Sec 7

Wrong Document (rejoinder filed)

12-01-2021

2093

710102014692019

VOLKSWAGEN FINANCE
PRIVATE LIMITED Vs. KELVIN
RECRUITERS PRIVATE
LIMITED

IBC under Sec 7

Wrong Document (rejoinder filed)

13-01-2021

2094

710102410272017

CLUTCH AUTO LIMITED Vs.
RAJASTHAN STATE
INDUSTRIAL DEVELOPMENT
AND INVESTMENT
CORPORATION LIMITED AND

IBC Under Sec 10

Wrong Document (Quarterly report
filed) should be file as IA

16-01-2021

2095

0710102112122019/8

RAJAT MITRA Vs. PERFACT
COLOR DIGITAL PRINTS PVT.
LTD.

COMPANY PETITION IB
(IBC)/1974(ND)2019

IBC Under Sec 9

Wrong Doc.( should be filed as
application)

16/01/2021

2096

0710102116312019/3

ORINTAL BANK OF COMMERCE
Vs. VALLABH STEEL WEST
PRIVATE LIMITED

COMPANY
APPLICATION(IBC)/1665
(PB)2019

Sec 43(1) r/w Sec 44 (1)

INDEX MISSING

16/01/2021

2097

0710102407072018/32

COL SANJEEV DALAL RETD Vs.
M/S INTERNATIONAL
RECREATION AND
AMUSEMENT LIMITED

COMPANY PETITION IB
(IBC)/297(PB)2018

IBC under Sec 7

BLANK DOCUMENTS

16/01/2021




PALLAVI JOSHI BAKHRU

COMPANY PETITION IB

2098 |[0710200420362018/71 CREDITOR Vs. UNIVERSAL IBC under Sec 7 e-stamp, Supporting affidavit missed |16/01/2021
BUILDWELL PVT. LTD. (IBC)/456(ND)2018
PALLAVI JOSHI BAKHRU
2099 |0710200420362018/72 |CREDITOR Vs. UNIVERSAL ﬁzgﬁgg(;glz?g\l 1B IBC under Sec 7 e-stamp, Supporting affidavit missed | 16/01/2021
BUILDWELL PVT. LTD.
EVENTALES DESIGNS PVT.
2100 ]0710102001782019/5 LTD. Vs. LIBRA (CI(;ZI)P/Q\EJ(;ED-;IZBIE)N 1B IBC Under Sec 9 NEED TO IA FILE 17/01/2021
AUTOMOTIVES PVT. LTD.
VIVEK RAHEJA Vs. SUNRAYS COMPANY Wrong Doc.(Status report filed)
2101 [0710102002262020/2 ENGINEERS PRIVATE LIMITED ﬁg;’;.égngON(IBC)/SlQ( Rule 11 of NCLT, 2016 Wrong Jurisdiction chosen 18/01/2021
OMNI MEDIA
COMPANY
COMMUNICATIONS PVT LTD .
2102 |0710102009342020/2 Vs. JAY POLYCHEM INDIA PVT APPLICATION(IBC)/958( |Sec 54(1) Proof of Service 18/01/2021
ND)2020
LTD
FINANCIAL WORLD INDIA pg-20,25 blur,pg-
PRIVATE LIMITED Vs. KHUSI [COMPANY PETITION IB 35,37,45,47,54,56,63 not clear,pg-
2103 |0710102021842020/1 |\ hiNG SOLUTION PRIVATE | (IBC)/568(ND)2020 | 1EC Under Sec 7 69 translate true copy sign and 18/01/2021
LIMITED stamp missed in some pages
COMPANY
ARTI BALUJA Vs. BARFLEX pg-19 not clear,true copy stamp
2104 10710102022622020/2 POLYFILMS PRIVATE LIMITED APPLICATION(IBC)/1412|Sec 60(5) missed 18/01/2021
(ND)2020
M/S CRAYON SOFTWARE
EXPERTS INDIA PVT. LTD Vs. [COMPANY PETITION IB
2105 |0710102025802018/21 M/S VAS DATA SERVICES PVT. |(IBC)/1683(ND)2018 IBC Under Sec 9 pg-34,35 not clear 18/01/2021
LTD
B CHOKSHI CHEM PVT LTD Vs. |COMPANY PETITION IB
2106 |0710102030762018/5 M/S KEMAC CHEM PVT LTD (IBC)/1752(ND)2018 IBC Under Sec 9 Need to file as IA 18/01/2021
JAMMU & KASHMIR BANK Vs.
2107 |0710102033152020/2 AMAN HOSPITALITY PRIVATE COMPANY PETITION I8 IBC under Sec 7 Index missed 18/01/2021

LIMITED

(IBC)/1086(PB)2020




TGS WATER PRIVATE LIMITED | COMPANY
2108 [0710102081192019/5  |Vs. REGISTRAR OF APPEAL(COMPANIES  [Sec 252 (3) INDEX MISSING 18/01/2021
COMPANIES ACT)/372(ND)2019
B.P. AGENCY (DELHI) Vs.
2109 |0710102086982019/9  |BRIGHTSUN TECHNOCRAFT  |COMPANY PETITIONTB |0 e coc g NEED TO IA FILE 18/01/2021
(1BC)/1198(ND)2019
PVT. LTD.
2110 ]0710102094922020/1 ' APPLICATION Regulation 33 True copy sign and stamp missed 18/01/2021
HINDUSTAN PAPER (15.0)/173(ND)2021
CORPORATION LIMITED B
TEPPLE SOFTWARES PRIVATE |COMPANY
2111 [0710102109222020/1  |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  |Sec 252 (3) INCOME TAX SERVICE MISSING  [18/01/2021
COMPANIES ACT)/494(ND)2020
COMPANY PETITION
2112 [0710102111552020/1 SE\I/TEISEE/T;(SE{AN Vs CHD | compaNIES Sec. 73(4) ONLY PROOF OF SERVICE 18/01/2021
ACT)/2(ND)2021
DEEPAK GUPTA Vs, ELIXIR  |COMPANY PETITION IB
2113 |0710102113582020/4 BUILDCON PRIVATE LIMITED |(IBC)/5(ND)2021 IBC under Sec 7 Wrong document 18/01/2021
M/S. C & S ELECTRIC LTD. Vs.|COMPANY PETITION IB
2114 (0710120004442018/6 |1 o e LT, |(1BC)/1340(ND)2018  |BC Under Sec 9 SUPPORTING AFFIDAVIT MISSING |18/01/2021
PUNJAB NATIONAL BANK V. o
2115 [0710120004512018/20  |M/S GENERAL POWER 83'2;22‘; (EE)TZIE(;N 1B Aforzll'igfot:;“ under any other NEED TO IA FILE 18/01/2021
COMPANY PVT. LTD. P
VINAYAK ADVERTISING V.
2116 |0710200412652017/14 |RAJESH GEMS AND JEWELS | COMPANY PETITIONIB {0\ e sec 9 NEED TO IA FILE 18/01/2021
(IBC)/546(ND)2017
PVT LTD
AS TECHNOSOFT PRIVATE
2117 |0710102016252018/35  |LIMITED Vs. INDIANROOTS |COMPANY PETITIONTB |00 e coc g e-stamp missed 19/01/2021

SHOPPING LIMITED

(IBC)/1411(ND)2018




FOUR STAR REALTY PRIVATE

CP(AA) MERGER AND

2118 |0710102027062020/3  |LIMITED Vs. MR. SHANKAR QDN"IAELSGAMATION(COMP Sec. 230-232 - Second Motion PAGE 11-13 NOT CLEAN 19/01/2021
LAL ACT)/45(ND)2020
HONEST MACHINERY PVT LTD

2119 |0710102087092020/10  |Vs. VSM VENTURE CONTROL 8%'2;22‘; (IF\’IED-;IZ-([;IZ%N 18 |18C Under Sec 9 NEED TO IA FILE 19/01/2021
SYSTEMS PRIVATE LIMITED
NORTHERN ARC CAPITAL INTERLOCUTORY Aoplication under any other

2120 |0710102093662020/3  |LIMITED Vs. FIVE CORE APPLICATION foflisions_ 1BC y NEED TO IA FILE 19/01/2021
ELECTRONICS LIMITED (1.B.C)/4192(ND)2020  |P
SHALU KHANNA Vs. COMPANY

2121 |0710102095682019/1  |SAUBHAGYA ORNAMENTS APPLICATION(IBC)/410( | Sec 60(5) NEED TO IA FILE 19/01/2021
PRIVATE LIMITED ND)2019
NANGALIA BROS. PVT. LTD.  [COMPANY PETITION IB

2122 [0710102110392019/10 | T2 e P e |(Boy2060ND)2010 | 1BC Under Sec 9 E-STAMP PAPER OF RUPEES 100  |19/01/2021
FE (INDIA) LTD Vs. FE COMPANY PETITION IB |Application under any other

2123 |0710102112562019/1 | i T (BCY/1074(ND)2019 | provisions- IBC NEED TO IA FILE 19/01/2021
S.S.V.N. DEVELOPRES &
PROMOTERS PRIVATE COMPANY

2124 |0710102116512020/1  |LIMITED Vs. THE REGISTRAR [APPEAL(COMPANIES  |Sec 252 (3) income tax service missing 19/01/2021
OF COMPANIES NCT OF DELHI [ACT)/529(ND)2020
& HARYANA
SURINDER KUMAR SINGAL Vs. | COMPANY PETITION | o oo 24111 sec

2125 |0710102120122019/6  |M/S AAR KAY INFRAMATRIX  |(COMPANIES S et NEED TO IA FILE 19/01/2021
LIMITED ACT)/132(ND)2019
IMPERIAL FASTNERS PRIVATE

2126 |0710102128042019/16 |LIMITED Vs. SOLVEN POWER (CI(;!;QELF(’ETDI)TZB?’; 18 |1BC Under Sec 9 NEED TO IA FILE 19/01/2021
SYSTEMS PRIVATE LIMITED
VISHAKARMA TOOL WORKS

2127 [0710102131602019/5  |Vs. MOR MUKAT MARKITING |COMPANY PETITIONIB 0\ e sec 9 NEED TO IA FILE 19/01/2021

PVT LTD.

(IBC)/3017(ND)2019




ANKUR JAIN Vs. SILVERTOAN

COMPANY PETITION IB

2128 |0710102136342019/9 | oD v (150)/2626(ND)2010 | 1BC Under Sec 9 E-STAMP PAPER OF RUPEES 100  |19/01/2021
DHANOLTI RESORTS PRIVATE |COMPANY
2129 [0710102155432019/4  |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  |Sec 252 (1) SERVICE MISSING 19/01/2021
COMPANIES ACT)/966(ND)2019
COMPANY
2130 |0710102161022019/9  |ANURAG CHANDRA Vs. APPLICATION(IBC)/2801|Sec 60(5) PROOF OF SERVICE MISSING 19/01/2021
AFFINITY BEAUTY SALON
(PB)2019
PREMIER FOOT STEPS Vs. 1]
2131 [0710102172392019/5 | TRADELINKS PRIVATE COMPANY PETITION 1B 1,5 11 der Sec 9 PAGE 8 TYPE COPY 19/01/2021
(1BC)/426(ND)2020
LIMITED
YS MARCHANDISE
INTERNATIONAL PVT. LTD. Vs.|COMPANY PETITION IB
2132 |0710102001962019/17 |\ o pno s oo (150)/136(ND)2010 | 1BC Under Sec 10 NEED TO IA FILE 20/01/2021
INTERNATIONAL PVT. LTD.
INTERLOCUTORY
2133 [0710102003992021/1 gﬁxyggmt”gﬁ\%im Vs | ApPLICATION Sec. 12A NEED TO IA FILE 20/01/2021
(1.B.C)/337()2021
STATE BANK OF INDIAVs.  |COMPANY Nolication under any other
2134 |0710102013952019/5  |PRAVEER CONSTRUCTIONS  |APPLICATION(IBC)/159( foE/isions- B y NEED TO IA FILE 20/01/2021
PVT. LTD PB)2019 P
PUNJAB NATIONAL BANK Vs.
2135 [0710102034482018/5  |M/S BETA INFRATECH 83'2)71\';'; (EEEESN 18 |18C under sec 7 NEED TO IA FILE 20/01/2021
PRIVATE LIMITED
M/S R. R. TRADERS Vs. M/S
2136 [0710102035322020/3  |BULLAND BUILDTECH pyT | COMPANY PETITIONIB |0\ e cec NEED TO IA FILE 20/01/2021
D (IBC)/838(ND)2020
BINGE CAFE CONCEPT PVT.
2137 [0710102064462020/7  |LTD. Vs. NAYATI HELTHCARE |COMPANY PETITIONIB {0 e sec 9 NEED TO IA FILE 20/01/2021

& RESERCH NCR PVT. LTD

(IBC)/833(ND)2020




RAM NIWAS & SONS Vs. PALM

COMPANY PETITION IB

2138 |0710102075392019/12 | Sev Leo e Uare 1D, |(18C)/so4D)z018 | 1BC Under Sec @ 71 73 NOT CLEAR 20/01/2021
STATE BANK OF INDIA Vs.
2139 |0710102077862020/9  |M/S INDO ALUSYS 83'&4)79\2; (EE)TZIE(SN 18 |18C under sec 7 AFFIDAVIT MISSING 20/01/2021
INDUSTRIES LTD.
COMPANY
2140 |0710102091752020/1 ISQSIHAIN GUPTA Vs. UNION OF | \oor o (COMPANIES  [Sec 252 (1) NEED TO SAPERATE FILLING 20/01/2021
ACT)/514(ND)2020
MR. KULDEEP KUMAR Vs,
2141 |0710102107202020/2  |FAIRWOOD INFRA& SERVICES 83'2;?’:&5323; 1B |18C Under sec 9 TRUE COPY SIGN MISSING 20/01/2021
PRIVATE LIMITED
DEEPAK GUPTA AND ORS. Vs. |COMPANY PETITION 1B
2142 |0710102118152020/6 | CConed INFOaace LIMTTED |(18C)/7(NDY2021 IBC Under Sec 9 AFFIDAVIT MISSING 20/01/2021
DEEPAK GUPTA AND ORS. Vs. |COMPANY PETITION IB
2143 |0710102118152020/7 | CConel INFOance LIMITED |(18C)/7(ND)2021 IBC Under Sec 9 INDEX MISSING 20/01/2021
CREATIVE INFRAHEIGHTS
2144 |0710102133212019/9  |PVT. LTD. Vs. JBK (CI(;!)F;’Z\E;(ZF(’ETDI)TZIO?'; 1B |18C Under Sec 9 ;ﬁ:ﬁsﬁ%m CLEAR 77 20/01/2021
DEVELOPERS PVT. LTD.
PCR BUILTECH PRIVATE
2145 |0710102147562019/4  |LIMITED Vs. ELEGANT 83'2;2’;‘;;5323; 18 |18C Under Sec 9 INDEX MISSING 20/01/2021
INFRACON PRIVATE LIMITED
COMPANY o
2146 [0710102150482019/8  |RAM BHAWAN Vs UTTAM | oo 1eaTION(1BC)/ 1608| " PPIiCAtION Under any other NEED TO IA FILE 20/01/2021
STRIPS LIMITED provisions- IBC
(ND)2019
M/S JAYASWAL NECO
2147 [0710102161172019/4  |INDUSTRIES LIMITED Vs. M/S|COMPANY PETITIONIB |10 ;o0 o not found 20/01/2021

ALPHA PECIFIC ENGINEERS
PRIVATE LIMITED

(IBC)/3458(ND)2019




PCR INFRATECH PRIVATE

COMPANY PETITION IB

2148 10710102166352019/2 LIMITED Vs. ELEGANT IBC Under Sec 9 INDEX MISSING 20/01/2021
INFRACON PRIVATE LIMITED (IBC)/3403(ND)2019
STERLING RHI
PRINTOGRAPHICS PRIVATE ~ |COMPANY Aoplication under anv other
2149 |0710120003962018/5 LIMITD Vs. REGISTRAR OF  |APPEAL(COMPANIES Eorz/isions y NEED TO PETITION FILE 20/01/2021
COMPANIES NCT OF DELHI & |ACT)/768(ND)2018 P
HARYANA
VINAYAK WIRE PRODUCTS
2150 |0710200410952018/19 PVT. LTD. Vs. ABIR (CI(;ZI)P/QSJ(':ED-;IZBI%N 1B IBC Under Sec 9 NO INDEX 20/01/2021
INFRASTRUCTURE PVT. LTD.
VINAYAK WIRE PRODUCTS
2151 |0710200410952018/20 [PVT. LTD. Vs. ABIR EZICI;I\C/I)I;QSJ (;ED-;IZ-(F)IlosN 1B IBC Under Sec 9 not found 20/01/2021
INFRASTRUCTURE PVT. LTD.
UNIQUE LOGISTICS
INTERNATIONAL INDIA PVT. |COMPANY PETITION IB .
2152 |0710102009772020/2 LTD. Vs. RS SEVEN LIFESTYLE |(IBC)/327(ND)2020 IBC Under Sec 9 e-stamp missing 21/01/2021
PVT. LTD.
RITESH SPINNING MILLS Company Petition
2153 |710102085812020 LIMITED VS ELLY REALCON (Conf arzlies Act) Rule 11 of NCLT NIRAJ PREET Wrong case type select 09-06-2020
PRIVATE LIMITED P
brief of synopsis not sign, list date
. and events missed, page 61-65, 67,
2154 |710102114312020 E"EARL’E%IN“;LRISV?\':IEVLSI;ILTLED (CIOBg’a”y Petiion 1B 1. tion 94(1) VIDEH VAISH 69, 71-76, 80, 82-85, 100, 102,  |12-09-2020
127-129, 587, 594, 641, etc page
not clear
CONNECT ARCHITECTURAL page:31-33, 113 missed page 77,
PRODUCTS PVT LTD VS ANSAL |Company Petition IB 81, 83, 89, 90, 94, not clear true
2155 |710102119182020 PROPERTIES (IBC) IBC Under Sec 9 Maneesh Kumar copy sign missed, proof of service 28/12/2020
INFRASTRUCTURE LTD not clear, all pdf merge in 1 pdf
comecr s
2156 |710102119052020 PRODUCTS PVT LTD VS ANSAL | Company Petition 18 1150 ynger sec 9 Maneesh Kumar 59, 61-64, 67-70, 78, 81, 103-107, |26/12/2020
TOWNSHIPS INFRA (IBC) 173, 185, 188, 195 etc page not
STRUCTURE LTD s 109, 185, Pag
Clear
VIJI KUMARAVEL VS SRI Company Petition IB Srinivasan claim amount less than 1
2157 1710102002882021 GANESH AUTOMOTIVE IMPEX (IBC? Y IBC Under Sec 9 Ramaswany cr/Advocate willfare &amp;amp;amp;|13/01/2021

(P) LIMITED

court fees miss




A.V. RAMACHANDRAN VS SRI

claim amount less than 1

2158 [710102003392021 GANESH AUTOMOTIVE IMPEX |ComPany Petition IB {0 ) jer sec 9 Srinivasan cr/Advocate welfare 14/01/2021
(IBC) Ramaswamy . . . .
(P) LIMITED &amp;amp;amp; court fees miss
ENGINEERS CONSORTIUM VS iy .
2159 |710102005132021 BULLAND BUILDTECH PRIVATE|COMPany Petition 18 {10\ jer sec o Nithin Pages not clear-30,31/Claim amount |, o 61 15551
(IBC) less than 1 Cr
LIMITED
Page missing-29 to31/Wrong case
MACHINO TRANSPORT PVT iy ) 105
2160 |710102004912021 LTD VS MACHINO FINANCE | OmPany Petition I8 Rule16(d),NCLT Rules,2016 RANJANA ROY GAWAT| YPE/Wrong pagination after page |, q/61/5551
LTD (IBC) IBC no.124/Advocate welfare
&amp;amp;amp; court fees missing
RELIGARE ENTERPRISES LTD [Company Petition IB Sandeep Devashish .
2161 |710102004952021 VS LIGARE AVIATION LTD (IBC) IBC under Sec 7 Das Proof of service 18/01/2021
ENVITECH CONSULTANTS
INDIA PRIVATE LIMITED VS |Company Petition IB .
2162 |710102005012021 RUDRABHISHEK ENTERPRISES | (1BC) IBC Under Sec 9 Envitech Consultants |All pages blank No data 18/01/2021
LIMITED
e Claim amount less than 1 Cr/Page
ARUMANI TRADERS VS SARU  |Company Petition 1B )
2163 |710102005912021 INTERNATIONAL PVT. 170, |(80) IBC Under Sec 9 SHAILENDER KUMAR |not clear-32,34,36,93 to 98,102,154 | 21/01/2021
to 218/etc
. . COMPANY PETITION
2164 |710102001242021 aIISR'EES;’:'(?bAVTSET{;ISTgEEOM i?tsrgcumry Application Afo‘i/"l;a;;"s” ;:ger any other |, B'S Deswal document Not Upload 01-07-2021
B P (1BC)/645(ND)2018
M/S MOTHERS PRIDE
EDUCATION PERSONNA
2165 |710102001302021 PRIVATE LIMITED VS M/S  |Cross Application (IBC) [Sec 49(2) f:g;g\'/; 1P(E\|TDI)T21(())2'\:) Rohit Kumar :{‘iﬁepfg:f;tit?me"_elil' oryoucan 141.08-2021
MOTHERS PRIDE EDUCATION
PERSONNA PRIVATE LIMITED
Pg- 49 hindi Pg-50,51,70not clear ,
REETESH KUMAR AGARWAL VS|Interlocutory Application COMPANY PETITION REETESH KUMAR 59,61,63,65 74,89 ,90 ,92,94 cut
2166 |710102003892021 Sec 60(5) 1B 15/01/2021
NANDINI CHAUDHRY (1.B.C) AGARWAL cut and noy clear Please proper
(1BC)/2728(ND)2019 .
mention type copy after that page
INDIAN OVERSEAS BANK VS - . o
2167 |710102005502021 M/S PIXION MEDIA PRIVATE | Lterlocutory Application |Regulation 44(2), Liquidation | COMPANY PETITION |- \npi ymaR 139-153 not clear and section wrong|20/01/2021

LIMITED

(1B.C)

process Regulation, 2016

IB (IBC)/438(PB)2018




MANJIT SINGH CHOWHAN VS

Interlocutory Application

Application under any other

COMPANY PETITION

2168 |710102005232021 . 1B Sagar E-stamp missed 19/01/2021
RAHEJA DEVELOPERS LIMITED|(I.B.C) provisions- IBC (IBC)/2009(PB)2019
PASCHIMANCHAL VIDYUT Interlocutory Application COMPANY PETITION

2169 |710102005022021 VITRAN NIGAM LTD VS (LB.C) Ty APP Sec 60(2) 1B PRADEEP MISRA wrong e stamp paperss 19/01/2021
DEVKRIPA ISPAT e (IBC)/985(ND)2018
LEASEPLAN INDIA PRIVATE
LIMITED Vs. ANSAL COMPANY PETITION IB . .

2170 [0710102005132020/4 PROPERTIES AND IBC Under Sec 9 (IBC)/255(ND)2020 Wrong file upload in rejoinder corner|21/01/2021
INFRASTRUCTURE LIMITED
RELIANCE HOME FINANCE
LIMITED Vs. WORLDS COMPANY PETITION IB sign missed on reply,translate pg-

2171 |0710102008052020/4 WINDOW IMPEX (INDIA) IBC under Sec 7 (IBC)/443(ND)2020 11-227 21/01/2021
PRIVATE LIMITED
STATE BANK OF INDIA Vs. . COMPANY PETITION IB .

2172 10710102101302020/4 ARVIND DHAM Section 95(1) (IBC)/1038(ND)2020 E stamp paper and affidavit missed |[21/01/2021
PARK NETWORK PVT. LTD Vs.

2173 ]0710102104842019/13 PP TELECELL MARKETING IBC Under Sec 9 (CI(;hC/I)I;?’;lI;EEI)EIOol,; 1B Index missed 21/01/2021
PRIVATE LIMITED
CONTINENTAL CARRIERS

2174 |0710102105952019/7 PRIVATE LIMITED Vs. IBC Under Sec 9 8%2;?22(1552);1001,\9‘ 1B Court fee and welfare missed 21/01/2021
DELTRONIX INDIA LIMITED
AJAY GOYAL Vs. RAJESH INTERLOCUTORY

2175 |0710102107182020/2 MAHAJAN [SUSPENDED 19(2) APPLICATION Stamp paper not notrized 21/01/2021
DIRECTOR] (1.B.C)/5012(ND)2020
GULSHAN KUMAR RAMAN

2176 |0710102112552019/9 KUMAR Vs. GROMET INDIA IBC Under Sec 9 E:I(;zl)ljgggll:()ﬁ-lgl)?oolg 1B Welfare missed of Rs15 21/01/2021
PRIVATE LIMITED
INTEC CAPITAL LIMITED Vs. . .

2177 [0710102151952019/5  |MAC ROOF INDIA PRIVATE  |IBC under Sec 7 COMPANY PETITION I8 Index missed and page numbering |, /555

LIMITED

(IBC)/355(ND)2020

not mention




BLUE STAR LTD. Vs. UPAL

Application under any

INTERLOCATORY

2178 10710102155762019/2 i APPLICATION(COMPANIES True copy sign and stamp missed 21/01/2021
BUILDTECH PVT. LTD. other provisions- IBC ACT)/107(ND)2019
NARESH CHOUDHARY V. COMPANY PETITION IB
2179 |0710102165812019/3 |y io o ST R e |1BC Under Sec 9 (I5C)/3436(ND)2019 Need to file as IA 21/01/2021
INDIAN OVERSEAS BANK Vs. COMPANY PETITION IB o -
2180 |0710102410042018/19 M/S JMD OILS PVT. LTD. IBC under Sec 7 (IBC)/373(PB)2018 sign missed of advocate in index 21/01/2021
M/S COLUMBIA PETRO CHEM
2181 |0710102412382017/14 |PVT LTD Vs. M/S PETROLUBE |IBC Under Sec 9 COMPANY PETITION 18 Stamp paper missed 21/01/2021
(IBC)/343(ND)2017
INDIA LTD.
M/S COLUMBIA PETRO CHEM
2182 |0710102412382017/15 |PVT LTD Vs. M/S PETROLUBE |IBC Under Sec 9 COMPANY PETITION 18 Stamp paper missed 21/01/2021
(1BC)/343(ND)2017
INDIA LTD.
M/S COLUMBIA PETRO CHEM
2183 |0710102412382017/16  |PVT LTD Vs. M/S PETROLUBE |IBC Under Sec 9 COMPANY PETITION 18 Stamp paper missed 21/01/2021
(IBC)/343(ND)2017
INDIA LTD.
ENGINEERED FACILITY
MANAGEMENT SERVICES Vs.
2184 |0710120005022018/10  [EVAN MULTISPECIALITY IBC Under Sec 9 Ec;z;’;g;(;ggg” 1B Worng document 21/01/2021
HOSPITAL & RESEARCH
CENTRE PVT LTD
M/S SMALL INDUSTRIES
DEVELOPMENT BANK OF COMPANY PETITION IB
2185 [0710200014262017/11  |p O S rous|5ee 7) (150)/575(ND)2017 Need to file as IA 21/01/2021
COCO WATER
INTEC CAPITAL LIMITED Vs.
2186 |0710102003522020/5  [SHAKUN SOCKET INDUSTRIES |IBC under Sec 7 COMPANY PETITION IB pg-13,17,20,21 ot clear 22/01/2021
(1BC)/216(ND)2020
PVT. LTD.
- COMPANY
2187 [0710102150482019/0  |RAM BHAWAN Vs. UTTAM | Application under any |, oo 1-a10N(18C)/1608(ND) need to ia file 24/01/2021

STRIPS LIMITED

other provisions- IBC

2019




PARMOD KUMAR ANAND Vs.

COMPANY PETITION IB

2188 |0710102154292019/2  [MBL INFRASTRUCTURES IBC Under Sec 9 (150)/3144(ND)2015 47-52 54 56 NOT CLEAR 23/01/2021
LIMITED
PUNJAB NATIONAL
(INTERNATIONAL) BANK Vs. COMPANY PETITION IB

2189 [0710120006752018/11 |1 oot INbusTRIES.  |1BC Under Sec 7 (I50)/1032(ND)2018 NEED TO IA FILE 23/01/2021
LTD.
A. C. GOEL PAPER
DISTRIBUTING CO. PVT. LTD. COMPANY PETITION IB

2190 |0710102077352019/17 |07\ veme e St o o [1BC Under Sec 9 (BC)/9B4(ND)2013 TRUE COPY SIGN MISSING 24/01/2021
(INDIA) PVT. LTD.
ORINTAL BANK OF COMMERCE COMPANY

2191 |0710102116312019/4  |Vs. VALLABH STEEL WEST  |Sec 43(1) r/w Sec 44 (1)|APPLICATION(IBC)/1665(PB)2 NEED TO IA FILE 24/01/2021
PRIVATE LIMITED 019
SHIKHA JAIN VS ZICO Company COMPANY PETITION

2192 |710102006372021 ENVIRONMENTAL SOLUTIONS |Application(Companies [Rule 11 of NCLT (COMPANIES NISHANT section wrong 22/01/2021
LIMITED Act) ACT)/79(ND)2020
NISHANT GAURAV GUPTA VS |Interlocutory Application |Application under any other COMPANY PETITION L 41-43,46-49,86.115,116,135 not

2193 |710102006132021 M/S ISHWAR INDUSTRIES LTD |(1.B.C) rovisions- IBC 18 Nishi clear page 21/01/2021

e P (IBC)/818(ND)2018 Pag

IIFL FINANCE LIMITED VS AVJ .

2194 |710102006502021 DEVELOPERS (INDIA) PRIVATE| [teriocutory Application | p o 41 o¢ NeLT, 2016 COMPANY PETITION | 2 Tandon SIGN MISSING 22/01/2021

(LB.C) IB (IBC)/654(PB)2019

LIMITED
VIJAY KUMAR SIROHI
PROPRIETOR M/S. P. V. Company Petition I8 Claim amount less than 1

2195 |710102006072021 ENGINEERS & CONTRACTOR (IBCE’ y IBC Under Sec 9 Pankaj Paliwal Cr/Advocate welfare 20/01/2021
VS HSK INFRA PRIVATE &amp;amp;amp; Court fees miss
LIMITED
VISHAL AGARWAL VS THREE C . _ sign missing and case type wrong

2196 |710102005972021 HOMES PRIVATE LIMITED | Contemt Petition (IBC) |Rule 11 of NCLT, 2016 Navin 2l due povment othe eaction 21/01/2021
ASHUTOSH GUPTA VS Company Petition Sec. 59,Sec. 213,Sec zsgtlf(:esz :1‘:sz1eedntloane: 1"17p$vtlrtcl:1n

2197 |710102006382021 MODERN PLANNERS PRIVATE pany + 93,€C. £13,98C. Vaibhav » Pag 9 |21/01/2021

LIMITED

(Companies Act)

241(1),Sec. 242(4)

arrange, pages not clear 201,202,
master index missed in firs volume




VM WEBCLUSION PVT. LTD. VS

Company Petition IB

Claim amount less than 1
Cr./Jurisdiction in Gurgaon

2198 |[710102005902021 CONNECTIONS INFRATECH IBC Under Sec 9 chirag deswal 21/01/2021
(IBC) HR/Advocate welfare
SOLUTIONS PVT. LTD. .
&amp;amp;amp; Court fees miss/etc
Volume not in sequence, Power of
AMALGA EDUCRAFT PRIVATE Compan attorney missed with NCLT form 12,
2199 |710102006582021 LIMITED VS REGISTRAR OF A eF;I(gom anies Act) Sec 252 (1) PRASHANTH AoA missed, Stk 07 missed, income |22/01/2021
COMPANIES PP P tax advance service missed, Page
not clear 40, pages missed 150 to
INSTITUTE OF HIMALAYAN
ENVIRONMENTAL RESEARCH " .
2200 |710102006632021 AND EDUCATION (INHERE) VS (CIancwg)any Petition 1B 115 Under Sec 9 ISHAN BISHT g;a”:_;;";’;rgl'izsgga” LGBl 15510172021
INNOVATIVE FINANCIAL 9 =
ADVISORS PVT. LTD.
YUDHISHTER PAL VS Intervention Petition List of Date And Events &amp; Brief
2201 |710102006172021 VERINDER KUMAR CHHABRA |(IBC) Sec 60(5) Malak Bhatt Synopsis Missing 21/01/2021
YUDHISHTER PAL VS Intervention Petition . . .
2202 |710102006392021 VERINDER KUMAR CHHABRA |(IBC) Sec 60(5) Malak Bhatt list of date of events breief synopsis [22/01/2021
SIEMENS FINANCIAL
SERVICES PVT. LTD VS Company Petition IB
2203 |710102006962021 RAKESH SAXENA (PERSONAL (IBC? Y Section 95(1) ASHWINI Blur page-86,87 25/01/2021
GUARANTOR AND EX-
DIRECTOR OF DURHA VITRAK
INDUS INTELLIRISK & Claim amount less than 1
INTELLISENCE SERVICE PVT. |Company Petition IB Cr./Jurisdiction in Bangalore/Blur
2204 |710102006642021 LTD. VS PDS MULTINATIONAL |(18C) IBC Under Sec 9 PARDEEP DAHIYA page-42,53,70,72,74,80,84,85,90 to 23/01/2021
FASHION LTD. 98,100,110 to 116,119 to 121,124
SIEMENS FINANCIAL
SERVICES PVT. LTD VS POOJA Company Petition IB
2205 |710102006952021 MALHOTRA (PERSONAL (IBC? y Section 95(1) ASHWINI Cut line page no-35,36,39,40,43,45 |25/01/2021
GUARANTOROF XALTA FOOD
& BEVERAGES PRIVATE
SIEMENS FINANCIAL
SERVICES PVT. LTD VS VINOD Company Petition IB
2206 |[710102006932021 SEHWAG (PERSONAL (IBCS) Y Section 95(1) ASHWINI Cut line page no-39,43,45 25/01/2021
GUARANTOROF XALTA FOOD
& BEVERAGES PRIVATE
Company
2207 1710102071612020 VIJAY KUMAR VS Application(Companies Nishi Main case not link 17/07/2020

Act)




RAMIT RASTOGI VS M/S ILPEA

Interlocutory Application

COMPANY PETITION

2208 |710102003752021 Rule 11 of NCLT 1B MANSUMYER SINGH |[stamp paper missed. 15/01/2021
PARAMOUNT LTD (I1.B.C) (IBC)/210(ND)2017
N L COMPANY PETITION . .
2209 1710102006822021 }/'\I”FZLFJ{;;ITEO!?UTRL:ERL\IVK_II_EYLTD E?tBer(Igcutory Application AEOF:/“i(s:?(::;r-] ;gl(c:ier any other B shreya kohli wrr(:)negrlsectlon please mention 23/01/2021
Sl P (IBC)/180(ND)2020 properly
STERLING VEHICLES & SALES of Gthon sons or e s plase.
GENERAL PVT. LTD VS Interlocutory Application COMPANY PETITION . . .
2210 |[710102006532021 TURNKEY INFRASTRUCTURE | (LB.C) Rule 11 of NCLT, 2016 1B (IBC)/546(PB)2018 Sunil Prakash Sharma [mention one section soft.copy and |22/01/2021
other section you can write as r/w or
PVT. LTD.
please caal us
N - COMPANY PETITION . .
2211 1710102006552021 l(\.l]IcI)_EELSH SHARMA VS PRAMOD E?tBer(I:c;cutory Application Afopﬂlitszia:)t:;n under any other B MILAN :1?:5;:5%9 and estamp paper 22/01/2021
B. P (IBC)/1771(ND)2018 g
Company COMPANY PETITION
2212 |710102006942021 :;;ERSTmEnﬁg?D\\,/VTAJL\_/%DELHI Application(Companies |Rule 11 of NCLT, 2016 (COMPANIES Atul Singh Payment Not Done 25/01/2021
' ' Act) ACT)/70(PB)2020
main case not link, brief of synopsis
SH. NIRAJ JHA VS SH. RAJIV missed, list date of events missed,
2213 1710102114732020 MA.LIK ) Company Appeal (IBC) |Sec 42 Monika Katyal every pages sign missed on 10-12-2020
application, 100rs stamp paper
missed, page, page numbering
fl\(l:'ll:?;l\'jf\'?'lf)\l(\lsﬁ-\rLEr'l'sE LTD VS |Interlocutory Application COMPANY PETITION
2214 1710102118602020 ' ry App IBC Under Sec 9 1B Siddharth Bhatli document Not Upload 24-12-2020
UNITED COLD CHAIN AND (1.B.C) (IBC)/819(ND)2019
FOOD PROCESSING LIMITED
LIQUIDATOR SANJAY KUMAR
AGGARWAL SHRI SHYAM)I Interlocutory Application COMPANY PETITION lease choose section any other
2215 |710102004152021 AGRICO EXPORTS PRIVATE | "0 ¥ AP Sec 60(5) 1B SANJAY provision e 2’43 sagag | 15012021
LIMITED - IN LIQUIDATION VS|*"" (IBC)/1071(ND)2018 P P
REGISTRAR OF COMPANIES
Company COMPANY . . .
2216 |710102007182021 \P’EIE\';':TEOL:';II;/EDJEY KAY | Application(Companies |Sec. 59 APPEAL(COMPANIES |Sanjeev Mahajan L:fsosrr:]e tax service and roc service |56 1 5021
Act) ACT)/31(PB)2018 9
Company COMPANY sign missing and true copy missing
2217 1710102007172021 EFI{SI\l-/I:'II?EKIg:IﬁI'\IE/S JEY KAY Application(Companies |Sec. 59 APPEAL(COMPANIES |Sanjeev Mahajan and section wrong service missing  |26-01-2021
Act) ACT)/31(PB)2018 roc and income tax




SHYAM ARORA VS UNIVERSAL

Interlocutory Application

Application under any other

COMPANY PETITION

2218 |710102007502021 o 1B SHYAM wrong filing 27-01-2021
BUILDWELL PVT. LTD. (1.B.C) provisions- IBC (IBC)/2011(PB)2019
RAJESH RAMNANI VS Interlocutory Application COMPANY PETITION
2219 |710102007422021 UNIVERSAL BUILDWELL PVT. (LB.C) ry App IBC Under Sec 9 1B RAJESH RAMNANI sign missing and section wrong 27-01-2021
LTD. - (IBC)/800(ND)2020
page:45-46, 50, 53, 55, 57, 59, 61,
KK ANAND INFRASTRUCTURE Company Petition IB 63, 68, 67, 71, 121, 127, not clear
2220 1710102116372020 PVT LTD VS KK ANAND (IBC? Y IBC Under Sec 9 aaryan sharma vakalatnama, proof of service 16-12-2020
INFRASTRUCTURE PVT LTD missed, BR missed, and true copy
sign missed
index not fill, counsil sign missed,
. petition not sign on every pages ,
2221 |710102117532020 RAJ KUMAR VS KKSPUN INDIA | Company Petition 18 |15\ o sec o RAHUL LAL AKHRIYA |page numbering missed, bank 19-12-2020
LIMITED (IBC) .
statement not clear, compliance
affidavit 9(3)b missed, etc
main case number no mention in
index. page:233-234, 235, 243,
ANAND MOHAN VS PATEL - Rule16(d),NCLT Rules,2016 SAIKRISHNA _ N1
2222 |710102003262021 ENGINEERING LIMITED Transfer Petition (IBC) IBC ASSOCIATES 242-345, 367, 383, 4§1 _not cIear_ 14-01-2021
and page 479, 497 Hindi translation
etc
ANANYA MARKETING AND
DISTRIBUTORS VS PP Intervention Petition Court fees &amp;amp;amp; 100 Rs. e
2223 |710102005762021 TELECELL MARKETING (IBC) Sec60(5) TUSHAR Missing of Affidavit/sign miss-2 to 6 20-01-2021
PRIVATE LIMITED
VIJAY SINGH MANN VS KAAMA | Company Petition IB . . . Y
2224 1710102007482021 BREWERIES PVT. LTD. (IBC) Sec 60(5) KARAN DEWAN Link with main case 27-01-2021
M/S GRADIANT WTT O&M Main case no. not mention in
SERVICES PRIVATE LIMITED . Rule16(d),NCLT Rules,2016 soft/Memo of party/Advocate A
2225 |710102007372021 VS M/S. SRG APPARELS Transfer Petition (IBC) IBC komal Mundhra welfare &amp;amp;amp; court fees 27-01-2021
LIMITED missed/Every pages sign
KANTI MOHAN RUSTAGI Vs.  |INTERLOCUTORY
2226 10710102065332020/1 DAKSHIN HARYANA BIJLI APPLICATION Sec 60(5) AFFIDAVIT MISSING 25/01/2021
VITRAN NIGAM LTD (DHBVN) |[(I.B.C)/2428(ND)2020
MRS. CHHAMA JAIN Vs. MIST
2227 10710102102722019/5 DIRECT SALES PRIVAET COMPANY PETITION 18 IBC Under Sec 9 NEED TO SIGN ALL PAGES 25/01/2021

LIMITED

(IBC)/1771(ND)2019




KRIBHCO FERTILIZERS

COMPANY PETITION

2228 |0710102132372019/12 | e (COMPANIES Sub-Section (1) Of Section 66. 100 RUPPEE E STAMP MISSED 25/01/2021
: ACT)/155(ND)2019

SMS INTEGRATED FACILITY

2229 |0710102019662020/5  |SERVICES PRIVATE LIMITED 8‘;’&4)75\2';( (;ED;IZBIZ%N 18 |18C Under Sec 9 INDEX MISSING 27/01/2021
Vs. SHIPRA ESTATE LIMITED
M/S FINEX CONSULTANCY
SERVICES THROUGH

2230 |0710102026532020/1  |PROPRIETOR NIKITA SHUKLA ggg;ggg(;ggz%'\' 1B | _1BC Under Sec 9 NEED TO ALL PAGES SIGN 27/01/2021
Vs. M/S KALYANI BARTER
PVT. LTD.
FINEX CONSULTANCY
SERVICES THROUGH CS

2231 |0710102026622020/2  |NIKITA SHUKLA SOLE ﬁg'\c";ggl(;g%g%” 1B |18C Under sec 9 NEED TO ALL PAGES SIGN 27/01/2021
PROPRIETOSHIP Vs. M/S.
PLUS CORPORATE VENTURES
UPFRONT TRADING PRIVATE 2;(:2 AI\I/\I/IT'IEi(E)RN (AC':)DMP

2232 |0710102062032020/4  |LIMITED Vs. SONY ANIES Sec. 230-232 - Second Motion NEED TO IA FILE 27/01/2021
FINANCIAL SERVICES LIMITED || e o000
KRISHAN PAL Vs.

2233 [0710102096832020/1  |S.D.ENGINEERSTECH pvT, | COMPANY PETITIONIB {0\ e sec 9 ONLY PROOF OF SERVICE UPLOAD |27/01/2021
D (IBC)/16(ND)2021
MAPLE GARMENTS PVT LTD  |CP(AA) MERGER AND

2234 |0710102099052020/3  |Vs. BRIGHTSUN AMALGAMATION(COMP |Sec. 230-232 - Second Motion NEED TO IA FILE 27/01/2021
TECHNOCRAFT PVT. LTD. ANIES ACT)/69(PB)2020
BURDA DRUCK INDIA PRIVATE
LIMITED Vs. DYNAMIC COMPANY PETITION IB

2235 [0710102121362019/7 | oyras s porirenc (BCy2223(ND)2010 |1BC Under Sec 9 NEED TO IA FILE 27/01/2021
PRIVATE LIMITED
IMPERIAL FASTNERS PRIVATE

2236 [0710102128042019/18  |LIMITED Vs. SOLVEN POWER ?IOBZI)P/;Z\ELF(’:\EI-I;I)ZI()?; 1B |1BC Under Sec 9 ONLY ORDER UPLOAD 27/01/2021
SYSTEMS PRIVATE LIMITED

COMPANY PETITION
2237 |0710102151312019/37  |EMAAR HOLDING II Vs. (COMPANIES Sec. 241(1) PAGE-50-88 NOT CLEAR 27/01/2021

EMAAR MGF LAND LIMITED

ACT)/173(PB)2019




M/S SYNERGY PROPERTY

COMPANY PETITION IB

2238 |0710200410572018/4  |DEVLOPMENT SERVICES PVT. IBC Under Sec 9 NEED TO SAPERATE FILLING 27/01/2021
LTD. Vs. PRIDE HOTEL LTD. |(BC)/271(ND)2018
SHALU KHANNA RESOLUTION
PROFESSIONAL OF INTERLOCUTORY Sec 33(1) (5) () to (i) r/w

2239 [0710102002292021/1  |INTERNATIONAL COIL APPLICATION cec 330) PAGE- 14 NOT CLEAR 28/01/2021
LIMITED Vs. PARAMIEET (1.B.C)/394(ND)2021
SINGH SEHRA & ORS
ANUPAM GUPTA V. COMPANY :Ea‘:fs’ ff;/fé’fésf;ézlf 4’;?

2240 |0710102091572020/2  |OVERSEAS COURIER SERVICE |APPLICATION(COMPANI [Rule 11 of NCLT . anege ranslotion/true copy sign_ | 01082021
INDIA PVT LTD ES ACT)/561(ND)2020 panes Py sig

missed in some pages of Vol-I

M/S SYNERGY PROPERTY Wrong

2241 |0710200410572018/2  |DEVLOPMENT SERVICES PVT. ﬁcé'\c")"/z\gr(;glzgg\' 1B |1BC Under Sec 9 gjg”m'giﬁﬁze;:f'gg/;x F{S‘Zﬂ’g";’gt::” 19/01/2021
LTD. Vs. PRIDE HOTEL LTD. ”
M/S SYNERGY PROPERTY Wrong

2242 [0710200410572018/3 | DEVLOPMENT SERVICES PVT. E:I(;'\C")F;‘Z\';'I(;ET)IZBI%N 1B |1BC Under Sec 9 gﬁﬁ;rlns‘::;tr(‘ze:;lt'z;g’?r/‘ Rs‘:‘?;‘g":lgtstﬁ” 19/01/2021
LTD. Vs. PRIDE HOTEL LTD. ”
PARK NETWORK PVT. LTD Vs. .

2243 [0710102104842019/12  |PP TELECELL MARKETING ﬁg'\c";’:';lgﬁg%ol'; 1B |1BC Under Sec 9 Zta:"r']’“gsgjr missed & true copy  |5/01/2021
PRIVATE LIMITED 9
VENESSA METALS AND
ALLOYS PVT. LTD. V. COMPANY PETITION IB o

2244 10710102118892019/8 TERRENCE ALLOYS PRIVATE | (IBC)/2262(ND)2019 IBC Under Sec 9 Wrong Document(Application filed) |20/01/2021
LIMITED
PARDEEP SINGH DESWAL Vs. |COMPANY PETITION

2245 |0710102068922020/2  [POOJA ROLLER FLOOR MILLS |(COMPANIES Sec. 271-273 Index not signed/e-stamp missing  |21/01/2021
PRIVATE LTD ACT)/84(ND)2020

2246 |0710102119472020/1 ' APPEAL(COMPANIES  |Sec 252 (3) Pg-2 is cut 21/01/2021
COMPANIES NCT OF DELHI & |, v (oo
HARYANA
MR. K BABU VARGHESE V.

2247 |0710102031072018/8  |SCHNEIDER PROTOTYPING | COMPANY PETITIONIB 1o o 11 of NCLT, 2016 Index not signed 22/01/2021

INDIA PVT. LTD

(IBC)/1518(ND)2018




COMPANY PETITION IB

2248 [0710102033542020/3 CORPORATION BANK Vs. DMC (IBC)/804(ND)2020 IBC under Sec 7 e-stamp missing 22/01/2021
OWC APAC PRIVATE LIMITED |COMPANY PETITION IB i
2249 10710102068222020/2 Vs. KAPIL DEV REHANI (IBC)/904(ND)2020 IBC Section 59 Pg-28 to 32 not clear 22/01/2021
RANI ELECTRODES LTD. Vs.
2250 [0710102069262020/2 HEMA ENGINEERING 8%!;?2:;;3;1002'; 1B IBC Under Sec 9 Wrong Document(Application filed) |22/01/2021
INDUSTRIES LTD
EAST INDIA UDYOG LIMITED |COMPANY PETITION IB . L
2251 |0710102082552020/3 Vs. SPML INFRA LTD. (IBC)/966(ND)2020 IBC Under Sec 9 Pg-54 translation/e-stamp missing |22/01/2021
PUNJAB NATIONAL BANK Vs. |INTERLOCUTORY
2252 |0710102084642020/2 M/S GENERAL POWER APPLICATION 19(2) Wrong Document(Application filed) |22/01/2021
COMPANY PVT. LTD. (1.B.C)/3711(PB)2020
COL. DINESH VERMA Vs. .
2253 [0710102003512019/2  |SARVOTTAM REALCON ﬁﬁ'&";’:g‘&;g%ﬁ%’“ 18 118C under Sec 7 23 ms:;s ngfzgﬁ/ No e-stamp:No 3 41 5021
PRIVATE LIMITED pporting
INTERLOCUTORY . N
2254 [0710102114752020/1 EE\T_ASSNU;JA Vs. MR-INDER 1 \ppi 1cATION Sec 60(5) e-stamp,Supporting affidavit missed (. - o, 50;
(1.B.C)/5484(ND)2020
JIL INFORMATION
TECHNOLOGY LIMITED Vs. QI |COMPANY PETITION IB Pg-5,7,14,15,19,21,23,33,35,37 not |, .
2255 [0710102033012020/4 NETWORK ENTERPRISE (IBC)/986(ND)2020 IBC Under Sec 9 clear 18-01-2021
PRIVATE LIMITED
MICROMAX INFORMATICS \I;chs:rient(Application/ Rejoinder/Re
LIMITED Vs. KUMAR COMPANY PETITION IB . .
2256 10710120005102018/6 DISTRIBUTORS PRIVATE (IBC)/990(ND)2018 IBC Under Sec 9 pIy/Afﬁdaylt/Proof of service/order. |[18-01-2021
All filed with same slash(/) No.
LIMITED
INGRAM MICRO INDIA
2257 10710200415372018/1 PRIVATE LIMITED Vs. DR COMPANY PETITION 1B IBC Under Sec 9 Wrong Document(Application Filed) |18-01-2021

JAIN VIDEO ON WHEELS
LIMITED

(IBC)/843(ND)2018




SIDDHI VINAYAK POWER

GENERATION & COMPANY Aplication under any other Wrong Document (progress report
2258 [0710102007022020/1  |DISTRIBUTORS PVT. LTD. Vs. |APPLICATION(IBC)/539( fo‘i/isions_ 1BC Y filed) 19-01-2021
SIDDHI VINAYAK POWER ND)2020 P
GENERATION &
No index/Stamp paper missed
ANKUSH SONI Vs. VAYAM COMPANY PETITION IB &amp;amp; not uploaded in one N1
2259 10710102016152019/7 TECHNOLOGIES LIMITED (IBC)/578(ND)2019 IBC Under Sec 9 PDF 19-01-2021
IMPERIAL FASTNERS PRIVATE
2260 |0710102128042019/17  |LIMITED Vs. SOLVEN POWER 8%!;22:;;32%01'; 1B IBC Under Sec 9 Wrong Document(Incomplete Docs.) |21-01-2021
SYSTEMS PRIVATE LIMITED
M/S SEVEN HILLS PROJECT
PVT. LTD. Vs. M/S ORIENTAL |COMPANY PETITION IB Proof of service and its pagination is a
2261 |[0710102031632020/3 STRUCTURES ENGINEERS (IBC)/808(ND)2020 IBC Under Sec 9 issing 26-01-2021
LTD.
e-stamp paper/Supporting
INTERLOCUTORY Affidavit/Proof of service is missing(
2262 |0710102065582020/3 mN;é!L(X:AS'\:'ARgISFTAGI Vs. APPLICATION Sec 60(5) WhatsApp screenshot is not 26-01-2021
’ (1.B.C)/2381(ND)2020 applicable) &amp;amp; True copy
sign also missing
STANDARD CHARTERED BANK
(SINGAPORE) LIMITED Vs. COMPANY PETITION IB ey
2263 [0710102137062019/6 RCI INDUSTRIES & (IBC)/2688(ND)2019 IBC Under Sec 9 NEED TO IA FILE 20-03-2020
TECHNOLOGIES LTD
SANJEEV AGGARWAL & ORS
2264 (0710102063312020/2 Vs. SUPERTECH TOWNSHIP gg!;ggg(;g;lzgz%'\l 1B IBC under Sec 7 true copy sign missing 10-12-2020
PROJECT LIMITED
MODERN CREDIT PVT. LTD.
2265 [0710102113782019/5 Vs. KPG INTERNATIONAL 8%%’;’33‘;;5&?0012 1B IBC under Sec 7 need to ia file 12-12-2020
PRIVATE LIMITED
INTEC CAPITAL LTD Vs. M/S |COMPANY PETITION IB .
2266 10710102098132019/27 GSS PROCON PVT LTD (IBC)/1896(ND)2019 IBC under Sec 7 e stemp miss 24-12-2020
M/S. P K ENTERPRISES Vs.
2267 (0710102022422018/2 M/S. FOUR FRESH RETAIL COMPANY PETITION 18 IBC Under Sec 9 need to ia file 29-12-2020

PVT. LTD.

(IBC)/1651(ND)2018




2268

0710102029882020/4

ANURUTAN TEXTILES PRIVATE
LIMITED Vs. AMAIRA

COMPANY PETITION IB

IBC Under Sec 9

sign miss

15-01-2021

INTERNATIONAL PRIVATE | (IBC)/782(ND)2020
LIMITED
STERLING RHI
PRINTOGRAPHICS PRIVATE ~ [COMPANY Aoplication under anv ofher

2269 |0710120003962018/5  [LIMITD Vs. REGISTRAR OF  |APPEAL(COMPANIES foF:/isions Y NEED TO [PETITION FILE 20-01-2021
COMPANIES NCT OF DELHI & |ACT)/768(ND)2018 P
HARYANA

INTERLOCUTORY
2270 |0710102111042020/2 Z’é’:’éﬁ ATARANG Vs. AMAN |\ ppLICATION 19(2) 50 RUPEES E STAMP MISSED 22-01-2021
(1B.C)/5251(ND)2020

LALIT MOHAN AGARWAL Vs. |INTERLOCUTORY

2271 |0710102114492020/1  |FRANCIS REMEDIES (INDIA) |APPLICATION Sec 60(5) 50 rupee stamp missed 22-01-2021
PRIVATE LIMITED (1.B.C)/5487(ND)2020
APEX ELECTRO DEVICES PVT |INTERLOCATORY Aoplication under anv ofher

2272 |0710102117152019/7  |LTD Vs. SCHNEIDER APPLICATION fo‘i/isions_ 1BC Y need to saperate filling 22-01-2021
ELECTRIC INDIA PVT LTD (1BC)/294(ND)2019 P
APEX ELECTRO DEVICES PVT |INTERLOCATORY Aoplication under anv ofher

2273 [0710102117152019/8  |LTD Vs. SCHNEIDER APPLICATION fof/isions_ 1B Y need to saperate filling 22-01-2021
ELECTRIC INDIA PVT LTD (IBC)/294(ND)2019 P
PCR BUILTECH PRIVATE

2274 |0710102147562019/4  |LIMITED Vs. ELEGANT (CI(;!)F;Q\T;ZTETDI)EIS; 1B | I8¢ Under Sec 9 SUPPORTING AFFIDAVIT MISSED  |22-01-2021
INFRACON PRIVATE LIMITED
NORTHERN POWER ERECTORS

2275 (0710102153972019/7  |LIMITED Vs. BHARAT HEAVY 8‘;2";22‘;&53&2’; 1B |1BC Under Sec 9 STAMP MISSING 22-01-2021
ELECTRICALS LIMITED
PCR INFRATECH PRIVATE

2276 |0710102166352019/2  |LIMITED Vs. ELEGANT (CI(;!)F;?%;ETDI)TZB?; 1B | I8¢ Under Sec 9 SUPPORTING AFFIDAVIT MISSED  |22-01-2021
INFRACON PRIVATE LIMITED
SUVIDHA PARKLIFT LIMITED

2277 (0710102166382019/3  |Vs. REGISTRAR OF COMPANY PETITION I8 ;5 ;- er sec 10 AFFIDAVIT MISSED 22-01-2021

COMPANIES

(IBC)/3468(ND)2019




GYAN CHAND AGARWAL Vs.
M/S MOTHERS PRIDE

COMPANY PETITION IB

need to saperate pdf after 200

2278 |071010217054201973 |5 OTHERS PROE (180} 71(ND)2020 IBC under Sec 7 e 22-01-2021
PRIVATE LIMITED
ENGINEERED FACILITY
MANAGEMENT SERVICES Vs.

2279 [0710120005022018/11  |EVAN MULTISPECIALITY 8‘;’&";22‘; (;ED;IZBISBN 1B |1BC Under Sec 9 index missing 22-01-2021
HOSPITAL & RESEARCH
CENTRE PVT LTD
MAHAVIR PARSHAD JAIN Vs. |COMPANY Aoplication under an other

2280 [0710102002332020/1  [SUN GANGA CONSTRUCTION ~|APPLICATION(IBC)/205( | APPL2ion Hider any NEED TO IA FILE 23-01-2021
CO. PVT LTD ND)2020 P
SHASHI KANT NEMANIVs. | INTERLOCUTORY Aoplication under any atfer

2281 |0710102003632021/1  |SANYOG ENTERPRISES PVT. |APPLICATION ppication wraer any affidavit missed 23-01-2021
LTD. (LB.C)241(ND)2021  |P

INTERLOCUTORY
2282 [0710102065582020/4 mN;ég"L(z:’;'\:'EEISFTAGI VS: | APPLICATION Sec 60(5) E STAMP MISSING 28-01-2021
: (LB.C)/2381(ND)2020

KAMAL KHOSLA Vs. TRIDENT |COMPANY PETITION IB

2283 |0710102067622020/6  [KATARKEODAYS: T 180) 875(NDy2020 | 1BC under Sec 7 NEED TO UPLOAD ONE TIME 28-01-2021
ALLURI SITARAMA RAJU Vs. | COMPANY PETITION

2284 |0710102078032020/14  |CHIRON INFRATECH PRIVATE |(COMPANIES Sec. 241(1) INDEX MISSED IN AFFIDAVIT 28-01-2021
LIMITED ACT)/94(ND)2020
SAM BUSINESS CONTINUITY

2285 |0710102100462020/10  |SERVICES Vs. JSP PROJECTS ﬁ%g";?g‘;;ﬁg;g’; 1B |1BC Under Sec 9 need to saperate filling 28-01-2021
PRIVATE LIMITED
CAPARO ENGINEERING INDIA |COMPANY PETITION

2286 |0710102108292020/1  |LTD. Vs. CAPARO PROCAM  |(COMPANIES Sec. 241(1),Sec. 244(1) INDEX MISSING 28-01-2021
INFRASTRUCTURE LIMITED  |ACT)/179(PB)2020

INTERLOCUTORY
2287 |0710102110302020/1 | KC SOMANIVs. RPM APPLICATION Sec 60(5) stamp paper missed 28-01-2021

BANQUETS

(1.B.C)/5362(ND)2020




PANKAJ NARANG Vs. AMAN

INTERLOCUTORY

2288 |0710102111042020/3 |\~ on APPLICATION 19(2) 50 RUPEES E STAMP MISSING 28-01-2021
(1.B.C)/5251(ND)2020
M/S DHIMAN INDUSTRIES Vs. |INTERLOCUTORY
2289 |0710102117362020/1  |M/S ABIR INFRASTRUCTURE  |APPLICATION Sec 60(5) TRUE COPY SIGN MISSING 28-01-2021
PVT. LTD. (1.B.C)/5717(ND)2020
M/S AMBEY INDUSTRIES Vs. [INTERLOCUTORY
2290 |0710102117492020/1  |M/S ABIR INFRASTRUCTURE  |APPLICATION Sec 60(5) gz&sag&gN MISSING , E- 28-01-2021
PVT. LTD. (1.B.C)/5739(ND)2020
POWER2SME PVT. LTD. Vs.
2291 [0710102148542019/10  |PSR AQUA AND ENGINEERS | COMPANY PETITIONIB 0\ e sec 9 NEED TO SAPERATE FILLING 28-01-2021
(IBC)/248(ND)2020
PVT. LTD.
COMPANY
SEEMA GUPTA Vs. SHOURYA
2292 |0710102159262019/1 |7 en o oy Tane | APPLICATION(IBC)/946( [Sec 60(5) E STAMP MISSING 28-01-2021
ND)2019
BHAWANA GUPTA Vs. M/S  [COMPANY PETITION IB
2293 [0710120013122018/6 | (v n ot o (BCy/1280(ND)2018 |1BC Under Sec9 INDEX MISSING 28-01-2021
KDH TRAVELS PRIVATE
2294 |0710102015852020/2  |LIMITED Vs. INDIA SPORTS fxg!;ﬁgg(;glzgz%'\l 18 |1BC Under Sec 9 e-stamp missed 29-01-2021
FLASHES PRIVATE LIMITED
SHRI RIZWAN KHALEEL Vs.  |COMPANY PETITION IB
2295 (0710102033212020/6 | or e 1eT LIMITED (IBC)/791(ND)2020 IBC Under Sec 9 TRUE COPY SIGN MISSING 29-01-2021
s oo
2296 |0710102105632020/1 ' APPEAL(COMPANIES  |Sec 252 (3) E-STAMP AFFIDAVIT MISSED 29-01-2021
COMPANIES NCT OF DELHI & |, 0 ibo000
HARYANA
STAR INDIA PVT.LTD Vs.
2297 |0710102154662019/2  |INDIA SPORTS FLASHES COMPANY PETITION 1B 1,5 11 der Sec 9 E-STAMP MISSED 29-01-2021

PVT.LTD

(IBC)/3186(ND)2019




STAR INDIA PVT.LTD Vs.

COMPANY PETITION IB

2298 [0710102154662019/3  |INDIA SPORTS FLASHES (150)/3186(ND)2010 | 1BC Under Sec 9 index missing 29-01-2021
PVT.LTD
LEO MULTICUISINE PVT LTD
Interlocutory Application COMPANY PETITION Please septate file both application N1
2299 |710102005812021 \L/$DMOODS HOSPITALITY PVT. | '3 Sec 60(5) 18 (150 189(pB)2018| A o aneseae 20-01-2021
POONAM GUPTAVSDAMONT |\ COMPANY PETITION
2300 |710102007092021 DEVELOPERS PRIVATE 150 ry App Rule 11 of NCLT, 2016 1B Akash Panwar WRONG EFILE 25-01-2021
LIMITED B (1BC)/310(ND)2019
TIRATH RAM AHUJA VS Miscellaneous Application under any other COMPANY PETITION o
2301 1710102007352021 AKMEPROJCTS LTD Application (IBC) provisions- IBC IB (IBC)/55(ND)2018 |/chal GuPta Wrong case type 27-01-2021
. COMPANY PETITION
2302 |710102007802021 gﬁﬁgﬁgggﬁggﬁﬁg Vs g‘tsrgcumw Application | 60(5) 18 RAKESH KUMAR section wrong 28-01-2021
B (1BC)/667(ND)2019
- COMPANY PETITION
2303 |710102008012021 ’:%%';Z%gg:&iig ':{JTF' E?tgrgcumry Application | p 1e 11 of NCLT, 2016 B RAKHI RAY e-stamp missed 29-01-2021
: & (1BC)/893(ND)2018
M/S BIPIN INDUSTRIES PVT .
2304 |710102007762021 LTD VS M/S ABW i?tsrgcumry Application |, o >y ICSE;EQ%PL;E&T)IZ%TS Satya Prakash Gupta |due payment other section 28-01-2021
INFRASTRUCTURE LTD B
- - COMPANY PETITION
2305 |710102007692021 E:TPIEYSX'RDRALS VS GAURAV E?tgrgcumry Application Afg/";f;:;“ ;’é‘ger any other | Dhruv Gupta section wrong and sign missing 28-01-2021
© P (IBC)/1348(ND)2019
B R PRASAN VS BHUSHAN | Interlocutory Application COMPANY PETITION L L
2306 |710102007282021 POWER AND STEEL LIMITED | (1B.) Sec 60(5) 1B (150)/202(PB)2017| 2" Back date affidavit 27-01-2021
. COMPANY PETITION . o .
2307 1710102007952021 M.P. MINING & ENERGY Interlocutory Application Rule 11 of NCLT, 2016 B Anjali and In index 2 section is mention 28-01-2021

LIMITED VS SHUCHI SHARMA

(1B.C)

(IBC)/3018(ND)2019

payment of other section also




RAJKUMAR NANDLAL DHOOT

- COMPANY . . .

2308 |710102008232021 VS STATE BANK OF INDIA Interlocutory Application |Rule16(d),NCLT Rules,2016 APPEAL(COMPANIES | YASHVARDHAN mf'aln_ casg and _secFlon wrong sign 29-01-2021
THROUGH MR. ASISH (1.B.C) IBC ACT)/830(ND)2019 missing in application
NARAYAN
APEX HIGHTS PVT. LTD. VS Interlocutory Application COMPANY PETITION

2309 |710102008452021 GREATER NOIDA INDUSTRIAL (L.B.C) ry App Sec 60(5) 1B amit kumar jaiswal e-stamp paper uttar pardesh 100 rs |30-01-2021
DEVELOPMENT AUTHORITY - (IBC)/496(ND)2018
POONAM AGRAWAL VS Company COMPANY PETITION

2310 |[710102008112021 KURINJI METALS PRIVATE Application(Companies |Sec. 213,Sec. 242(4) (COMPANIES Atul Agarwal 67,64 not clear page 29-01-2021
LIMITED Act) ACT)/75(ND)2020
?I\?CI)AI:\#:)?}IEIII_WS'ED VS Interlocutory Application COMPANY PETITION

2311 |710102008072021 y AP Sec 60(5) 1B HARSHAL KUMAR sign missing 29-01-2021
SANDHYA HYDRO POWER (1.B.C) (IBC)/885(ND)2020
PROJECTS BALARGHA PVT LTD
CS VEKAS KUMAR GARG VS -

2312 [710102008302021 DEPUTY COMMISSIONER OF | [nterlocutory Application o 6 o) COMPANY PETITION o \esH kUMAR 43-45 not clear page 29-01-2021

(I1.B.C) 1B (IBC)/281(PB)2019

POLICE
M/S GREEN FACADE Company section wrong and main case not

2313 |710102008612021 SOLUTIONS PVT. VS M/S Application(Companies |Rule 11 of NCLT R N Karanjawala link 9 31-01-2021
RAHEJA DEVELOPERS LIMITED|Act)
JBB-EVEREST BUILDTECH Interlocutory Application |Application under any other COMPANY PETITION

2314 |710102008552021 PRIVATE LIMITED VS (LB.C) ry AP foalisions- IBC Y 1B CA ANIL KUMAR 44-45,51 not clear page 30-01-2021
DEVENDRA KUMAR SHARMA o P (IBC)/1006(ND)2019
KHANDELWAL GROUP PVT. Interlocutory Application COMPANY PETITION

2315 |710102008622021 LIMITED VS H C JAIN PIPES (L.B.C) y AP Rule 11 of NCLT, 2016 1B ASHISH e-stamp paper missing 31-01-2021
PVT. LIMITED o (IBC)/506(ND)2020
SANJAY AGGARWAL VS

Miscellaneous COMPANY PETITION L .

2316 |710102008852021 E\Efll__EiI[Q_gTION CITY PROJECTS Application (IBC) Rule 11 of NCLT, 2016 1B (IBC)/740(PB)2018 ISHA BHALLA case type wrong and affidavite miss |01-02-2021
ARCHON POWERINFRA PVT " .

2317 [710102033682020 LTD VS HINDUSTAN PREFAB | COMPany Petition IB /5 ) e sec o HARSHAL KUMAR ~ |P39€:103, 113,116, 165172 etc |7 43 5059

LTD

(IBC)

pages not clear




BINGE CAFE CONCEPT PVT.

Company Petition IB

2318 |710102034952020 LTD. VS NAYATI HELTHCARE & (IBC) IBC Under Sec 9 Pallav Mongia wrong e-file 20-03-2020
RESERCH NCR PVT. LTD
SATYADEVI ALAMURL VS Company Petition IB S;JSZ %8/2’ tvlrloln2 8$amnf ;?anr;p;?an:np;'
2319 [710102035342020 TECPRO INFRA PROJECTS pany Sec 12(2) SATYADEVI ALAMURI pe Wrong &amp;amp;amp; |54 435020
(IBC) wrong section documents not upload
LIMITED
properly(IA)
BAGRECHA ENTERPRISES counsel sign and details missed on
LIMITED VS UNITECH Company Petition IB . e
2320 |[710102060562020 ADVISORS (INDIA) PRIVATE | (1BC) IBC under Sec 7 Gulshan Kr. ;nnedmoa, ;nggxnzr;((jj::lr(alatnama , 14-05-2020
LIMITED Pag
JAIN FACILITY MANAGEMENT Company Petition IB counsel sign and details missed on
2321 |710102074692020 PRIVATE LIMITED VS K.S.N. (IBC? Y IBC Under Sec 9 Gulshan Kr. index and client, advocate sign 29-07-2020
BUILDCON PRIVATE LIMITED missed on vakalatnama etc
SAKHSHAM KNOWLEDGE
SERVICES PRIVATE LIMITED |Company Petition IB cousil details and sign missed in e
2322 |710102095242020 VS NFX DIGITAL PRIVATE (IBC) IBC Under Sec 9 Gulshan Kr. index 02-10-2020
LIMITED
INTERARCH BUILDING Company Petition IB Blur page-108 to 110,272 to
2323 |710102111872020 PRODUCTS PVT LTD VS SLMG (IBC? Y IBC Under Sec 9 Charu Sangwan 308,313 to 315/Cut page-111/9 (3)b|01-12-2020
BEVERAGES PVT LTD ka certificate/E stamp paper/etc
EXXIM INVESTMENTS AND
ACQUISITIONS PRIVATE Company kindly make one pdf after that 15
2324 (710102115442020 LIMITED VS REGISTRAR OF Appeal(Companies Act) Sec 252 (3) SHANTANU KUMAR upload petition 13-12-2020
COMPANIES
Blur page-192 to 198,208 to
STATE BANK OF INDIA VS Company Petition IB . 222,224 to 314,368,417 to 477 to N1
2325 |710102001962021 MRS. AARTI SINGAL (IBC) Section 95(1) Prafful 517.583,607,717 to 734 751 to 760 11-01-2021
to 766/Cut Page-805
Small font 30,31,128 to 149,
CHD DEVELOPERS LIMITED VS Company Petition Company master data missed, Pages
2326 |710102005782021 ANSAL LOTUS MELANGE (Con? arzlies Act) Sec. 74(2) Alok Kumar Tripathi  |not clear 20-01-2021
PROJECTS PVT. LTD. P 37,62,64,72,74,81,90,92,95,189,19
8,218,325,326,344,388,417,478,479
D
2327 |710102007192021 SERVICES PRIVATE LIMITED  |Company Petition Sub-Section (1) Of Section 66. RANJAN KUMAR JHA |notarize, NCLT form 12 missed, 26-01-2021

VS REGISTRAR OF COMPANIES
NCT OF DELHI AND HARYANA

(Companies Act)

Company master data missed, proof
of service not mentioned in index




ANNAY REALTORS PRIVATE

Company Petition

Company master data missed, kindly

2328 |710102006592021 LIMITED VS 1. DEEPAALAY (Companies Act) Sec. 241(1) Prashant Jain divide volume from page no 307, 23-01-2021
REALTORS PRIVATE LIMITED P serve the petition to all respondent
MANKA PROFILES PRIVATE
LIMITED VS REGISTRAR OF Company Petition . Wrong case type, page hindi 54, 55, 01
2329 |710102007242021 COMPANIES NCT OF DELHI & |(Companies Act) Sec252(3) Himanshu income tax advance service missed 27-01-2021
HARYANA
i T e P
INFRASTRUCTURE PRIVATE Company Petition 1B SIDDHARTH ! ! L . YR
2330 |710102007782021 LIMITED VS MAHAGUN REAL |(IBC) IBC Under Sec 9 ACHARYA ;1(1,25;38,93;/2;? R;lﬁs(:;r:/t_igt/lg(:r;dtl)ng 28-01-2021
ESTATE PRIVATE LIMITED >/SUpporting
certificate miss
WINSOME KNIT GARMENTS VS Company Petition Application under any other Wrong section &amp;amp;amp;
2331 |710102007892021 M/S.NAYAK AVIATION (Conf a:ies A fo'[:/isions Y Ananda Gomathy Wrongcase . Sef;’c i P:amp; 156.01-2021
SERVICES PVT. LTD P P g case typ
Form 11 missed, wrong caser type
KULBHUSHAN KHANNA VS select, brief synopsis/list of dates
2332 [710102007592021 JAIPRAKASH ASSOCIATES iome'f:?gom anies Acty |55 734) L":T'\:_? KUMAR missed, e stamp missed with 28-01-2021
INDIA PP P affidavit, Page 10 repeated, page 12
missed, pages not clear 21,22 to
UNIONE INFOTECH PRIVATE gﬁ";;iar:'igge?'f:;e'” cover page,
2333 |710102007272021 LIMITED VS REGISTRAR OF | Company . Sec 252 (3) TARUN MADAN 23,64,86,87,88,117,118,missed  |27-01-2021
THE COMPANY NCT DELHI & |Appeal(Companies Act) .
page 113 repeated, STK 07 missed,
HARYANA . :
court fess and welfare missed in
RITZY CHEMICALS PVT. LTD. Company Petition IB
2334 |710102008272021 VS SV LEATHERS (INDIA) PVT. (IBC;J Y IBC Under Sec 9 MOHIT CHAUDHARY |Blur page-56 to 82 29-01-2021
LTD
TEJAS COMMUNICATION AND wfnopss ot mentioned i e, 10
TECHNOLOGY PRIVATE Company S ! A1
2335 |710102008282021 LIMITED VS REGISTRAR OF | Appeal(Companies Act) Sec 252 (3) P.S.CHANDRALEKHA paglnatlor.l in index and annexures, [29-01-2021
STK 07 missed, Roc
COMPANIES
&amp;amp;amp; Income tax
VS DHINGRA JARDINE | Company Petiion 8 Ol page26,66,71,72,79,81,82 to
2336 |710102008322021 pany IBC Under Sec 9 Dushyant Yadav 92,97,98,99,100,101,104,110,114,1 |30-01-2021
INFRASTRUCTURE PRIVATE  |(IBC) )
15,125 to 129,Board Resolution
LIMITED
- - COMPANY PETITION
2337 1710102102822020 SANJEEV AHUJA VS Interlocutory Application | Application under any other B KARAN MALHOTRA 23 to 28 not cleAR PAGE wrong 97-10-2020

(1B.C)

provisions- IBC

(IBC)/530(ND)2018

filing please upload as document




RGTL INDUSTRIES LIMITED VS

Interlocutory Application

COMPANY PETITION

79,83,78,26,29,41,43-46 not clear

2338 |710102102782020 COMMISSIONER OF INCOME | "0 Sec 60(5) B RISHI AN, 27-10-2020
TAX B (IBC)/431(ND)2019 pag pag
gl\élcllf_ll:éslaglﬂR;EzK OF Interlocutory Application |Application under any other COMPANY PETITION
2339 (710102001612021 INDIA VS TIGER CAMP PVT.  |(LB. v PP e me 18 Rishi Document in Incomplete 09-01-2021
: © P (IBC)/1908(PB)2019
LTD.
RAJINDER WALI VS TIGER | Interlocutory Application i} . . o
2340 |710102002112021 CAMP PVT. LTD. (LB.C) Sec 60(5) Rajinder main case not link 12-01-2021
. COMPANY PETITION
2341 |710102006222021 E%'%II BANSAL VS GAURAV E?tBergC“tory Application ¢ 1599 B Abhishek Garg Egts\f:i’:i‘g fg‘:r needed of Rs100 1,5 41 5021
B (1BC)/1048(ND)2019
M/S REOM INFRASTRUCTURE
AND CONSTRUCTIONS . COMPANY PETITION o o
2342 |710102007792021 LIMITED VS M/S REOM g‘tsrgcumw Application | 60(5) 18 :/I\?\IYE’E?E“EJTI ::‘f('jda‘;'t;sogoft°zlsae:9a' /Paging Miss |8 012021
INFRASTRUCTURE AND = (IBC)/945(ND)2018 Pag
CONSTRUCTIONS LIMITED
M/S SARVOTTAM GRANITE& |\ COMPANY PETITION
2343 |710102008362021 MARBLE VS MAHAGUN INDIA | '3 ry App Rule 11 of NCLT, 2016 B SOHAIB RS 100 E-STAMP PAPER REQUIRED |30-01-2021
PRIVATE LIMITED B (1BC)/1042(ND)2020
PARAMOUNT IRON AND STEEL
CP(AA) Merger and .
WORKS PRIVATE LIMITED VS . . . . Account treatment certificate
2344 1710102114412020 PARAMOUNT UNIVERSAL Qr;ﬁl;;amatlon(Companle Sec. 230-232 - Second Motion Shivam missed, Kindly link with first motion 09-12-2020
PRIVATE LIMITED
KARAMCHAND REALTECH Compan
2345 |710102008662021 PRIVATE LIMITED VS A eF;I (gom anies Act) |95 421 renugupta Wrong e file 01-02-2021
SOLITAIRE CAPITAL INDIA PP P
KULDEEP VERMA LIQUIDATOR INTERLOCUTORY
OF HINDUSTAN PAPER APPLICATION
2346 |0710102073502020/3  |CORPORATION LIMITED V. Sec 60(5) (15.0)/3150(ND)202 50 rupee stamp missing 09-10-2020
UNION OF INDIA THROUGH 0
SECRETARY DEPARTMENT OF
OYSTER STEEL & IRON PVT.
2347 |0710102078572019/16  [LTD Vs. ROYAL KITCHEN IBC Under Sec 9 COMPANY PETITION NF 21/09/2020

APPLIANCES PVT. LTD.

IB (IBC)/968(PB)2019




STOCKFLOW EXPRESS PVT

INTERLOCUTORY
APPLICATION

2348 |0710102060732020/1 LTD Vs. NITIN BHARAL Sec 66(1) (1.B.C)/2153(ND)202 221 to 308 SIGN MISSING 10-10-2020
0
INTERLOCUTORY
STOCKFLOW EXPRESS PVT APPLICATION
2349 |[0710102060732020/7 LTD Vs. NITIN BHARAL Sec 66(1) (LB.C)/2153(ND)202 ONLY PROOF OF SERVICE UPLOAD |12-10-2020
0
SANJEEV AGGARWAL & ORS COMPANY PETITION sign missed on reply,pg-64-
2350 ]0710102063312020/3 Vs. SUPERTECH TOWNSHIP IBC under Sec 7 1B 69,74,81-83 translate,pg-73, not 12-10-2020
PROJECT LIMITED (IBC)/835(ND)2020 clear,volume break after 200 pages
COMPANY PETITION
2351 |0710102137402019/4 EFA{IR\\//,EfgLﬁaI\I/ITAETDVS DESEIN IBC Under Sec 9 1B ONLY PROOF OF SERVICE UPLOAD |21/12/2020
(IBC)/2700(ND)2019
KISHORE KUMAR SINGH Vs. COMPANY PETITION
2352 10710102128612019/4 THE INDURE PRIVATE IBC Under Sec 9 1B STAMP MISSING 31/12/2020
LIMITED (IBC)/2667(PB)2019
ICICI BANK LIMITED Vs. M/S.
2353 |0710102416272018/30 |ESSAR POWER JHARKHAND IBC under Sec 7 COMPANY PETITION NEED TO ALL PAGES SIGN 01-05-2021
1B (IBC)/25(PB)2018
LIMITED
NUVISION (DELHI) PRIVATE COMPANY PETITION
2354 10710102149292019/5 LIMITED Vs. FLPL LOGISTICS IBC under Sec 7 1B NEED TO IA FILE 20/01/2021
PRIVATE LIMITED (IBC)/2976(ND)2019
CP(AA) MERGER AND
PACKET DESIGN INDIA . |AMALGAMATION(CO
2355 [0710102009812020/2 PRIVATE LIMITED Vs. Sec. 230-232 - Second Motion MPANIES NEED TO IA FILE 23/01/2021
ACT)/28(ND)2020
SHREE BALAJI REFRACTORIES COMPANY PETITION
2356 |0710102013352019/10 CO Vs. RGTL INDUSTRIES IBC Under Sec 9 1B NEED TO IA FILE 23/01/2021
LIMITED (IBC)/431(ND)2019
SHREE BALAJI REFRACTORIES COMPANY PETITION
2357 |0710102013352019/11 |[CO Vs. RGTL INDUSTRIES IBC Under Sec 9 1B INDEX MISSING 23/01/2021

LIMITED

(IBC)/431(ND)2019




HEMANT SHARMA Vs. MOSER

Application under any other

COMPANY

2358 |0710102013582020/2 | rtn ol B rvisione. 16C APPLICATION(IBC)/9 NEED TO IA FILE 23/01/2021
19(ND)2020
SUNFISH ELECTRONICS Vs. COMPANY PETITION
2359 [0710102017972020/3  |CPC ELECTRICAL PRIVATE IBC Under Sec 9 B NEED TO IA FILE 23/01/2021
LIMTED (1BC)/493(ND)2020
COMPANY PETITION . .
2360 [0710102021522020/3 E?;IETCE%INDIA LTDVs. DCM IBC Under Sec 9 1B _i"gggf‘SgerfLyt Z"I:;fd'pg%'”' 23/01/2021
(IBC)/1096(ND)2020 '
VOLKSWAGEN FINANCE COMPANY PETITION Subborting affidavit and starm
2361 [0710102107432020/2  |PRIVATE LIMITED Vs. TARUN Section 95(1) B apzr misgs’e . P 24/01/2021
KAPOOR (1BC)/1097(ND)2020 pap
HONEST MACHINERY PVT LTD INTERLOCUTORY
2362 |0710102005532021/1  [Vs. VSM VENTURE CONTROL Sec. 12A APPLICATION Wrong document 25/01/2021
SYSTEMS PRIVATE LIMITED (1.B.C)/365(ND)2021
RELIANCE COMMERCIAL .
2363 [0710102009332019/13  |FINANCE LTD Vs. ROSEWOOD IBC under Sec 7 f;ggé;“/f; 1P3E(TF;LT)IZ%'\1‘9 Cpg'S"iffsdﬁ?g?tzOt Clear,write true |, ¢ 615021
TREXIM PVT LTD Py
2364 |0710102011492020/1 ' IBC Under Sec 9 1B STAMP MISSING 25/01/2021
PRATEEK REALTORS INDIA (IBC)/465(ND)2020
PRIVATE LIMITED
COMPANY PETITION o
2365 |0710102014592019/11 gﬁihiﬁﬁs\/iﬁ“ﬁ? Sec 424 (3) (COMPANIES zgfo'(')”';:fjdpon reply,stamp paper of {5 ¢ 015071
. ACT)/286(ND)2017
AS TECHNOSOFT PRIVATE COMPANY PETITION Sign missed on reply,pg-11
2366 |[0710102016252018/31 LIMITED Vs. INDIANROOTS IBC Under Sec 9 1B repeated,true copy sign and stamp |25/01/2021
SHOPPING LIMITED (1BC)/1411(ND)2018 missed
SUPERTECH ESTATE PVT. LTD. COMPANY PETITION
2367 [0710102020142020/2  |Vs. ARC OUTDOOR MEDIA IBC Under Sec 9 B Stamp paper missed 25/01/2021

LTD.

(IBC)/539(ND)2020




BHAVYA PRAKASH Vs. DD

COMPANY PETITION

2368 |[0710102024802020/7 IBC Under Sec 9 1B True copy sign and stamp missed 25/01/2021
MOTORS LIMITED (IBC)/765(ND)2020
2369 |0710102025742020/1 ' IBC Under Sec 9 1B Stamp paper missed 25/01/2021
COMMUNICATION PRIVATE (IBC)/660(ND)2020
LIMITED
CATETAN e
2370 [0710102025742020/2 ) IBC Under Sec 9 1B Stamp paper missed 25/01/2021
COMMUNICATION PRIVATE (IBC)/660(ND)2020
LIMITED
KALISTA REALTORS PVT LTD COMPANY PETITION
2371 10710102031992020/2 Vs. PARSVNATH DEVELOPERS IBC under Sec 7 1B Stamp paper page number missed |25/01/2021
LTD. (IBC)/769(ND)2020
ATISHEY JAIN Vs. SAROHA COMPANY PETITION sign missed on reply,pg-5 not
2372 10710102062102020/3 PRINTING AND PACKAGING IBC Under Sec 9 1B clear,separately file the application |25/01/2021
PRIVATE LIMITED (IBC)/825(ND)2020 as IA
EIII\SI;II-WI'EI;«\)/ENI(D)REI'\IIELI?I'F}ATRISE COMPANY PETITION -33 not clear,stamp paper page
2373 [0710102063262020/2 ' IBC Under Sec 9 1B P9 clear,stamp paper page 155/01/2021
STRUCTURAL ENGINEERS PVT. number missed
(IBC)/903(ND)2020
LTD.
stamp paper and affidavit
KUSMUNDA COAL TRANSPORT COMPANY PETITION missed ba-14 18.23.25 26 not
2374 |0710102084432020/2 PRIVATE LIMITED Vs. IBC Section 59 1B clear ;p?24 r,nislsed,tru,e s 25/01/2021
ASSESSING OFFICER (IBC)/431(ND)2020 ar,pag v Py
written in full not tc
CA(A) MERGER AND
AAG STEELS PRIVATE LIMITED . . AMALGAMATION(CO i
2375 10710102116142020/1 Vs. ATUL KUMAR KANSAL Sub-section (1) of section 230 MPANIES Separately file all document 25/01/2021
ACT)/6(PB)2021
COMPANY
2376 |0710102117842020/1 BPTP LIMITED Vs. Appl!c§t|on under any other  |APPLICATION(COMPA sign missed of councel in index,true 25/01/2021
provisions NIES copy stamp missed
ACT)/3(ND)2021
g\ﬁ_ E_?\SWCE E':,I-;ERPRISES COMPANY PETITION
2377 |0710200410432018/4 : N ' IBC Under Sec 9 1B Neeed to file as IA 25/01/2021

HINDUSTAN EPC COMPANY
LTD.

(IBC)/774(ND)2018




CP(AA) MERGER AND

PACKET DESIGN INDIA . AMALGAMATION(CO
2378 10710102009812020/3 PRIVATE LIMITED V. Sec. 230-232 - Second Motion MPANIES Need to file as IA 27/01/2021
ACT)/28(ND)2020
NOBLE BUILDCON PRIVATE ,i;(:I_AC)-} AI\I/\I/IT'S(E)FI{\I(AC'\(I)D
2379 10710102014492020/1 LIMITED Vs. BENLON INDIA Sec. 230-232 - Second Motion MPANIES Need to file as IA 27/01/2021
LIMITED ACT)/32(ND)2020
COMPANY PETITION Stamp paper of Rs50,vakalatnama
2380 |0710102023802018/20 &STARS;;ECNLCIENE\I/_A} t;l_l\gITED IBC under Sec 7 1B advocata and client sign missed,true |27/01/2021
! (IBC)/1600(ND)2018 copy stamp missed
ANURUTAN TEXTILES PRIVATE COMPANY PETITION \illirr]nml;j:;dnoz reply,pg-15,16
2381 |0710102029922020/3 LIMITED Vs. METAPHOR EXIM IBC Under Sec 9 1B 40 1791 329 23;3,5p299 458 573,575 27/01/2021
PRIVATE LIMITED (IBC)/760(ND)2020 ! ! ! ! ! ! ! !
not clear
;?g i)ANII\;ASNI%ﬁ F;,T)(I)_Zl'QI'IIEDTI\IOSRVs COMPANY PETITION sign on reply missed,stamp paper
2382 |0710102003382020/2 ' IBC Under Sec 9 1B missed, true copy sign and stamp 28/01/2021
M/S KOPAL COMPUTERS (IBC)/206(ND)2020 missed
PRIVATE LIMITED
DEEP ELECTROPLTERS Vs. COMPANY PETITION
2383 10710102004052020/4 MADVAK ENGINEERING INDIA IBC Under Sec 9 1B Need to file as IA 28/01/2021
PVT LTD (IBC)/340(ND)2020
JAYASHREE SHUKLA Application under anv other INTERLOCUTORY
2384 |0710102004832021/1 DASGUPTA Vs. INDIABULLS foalisions- IBC Y APPLICATION Need to file as TA 28/01/2021
HOUSING FINANCE LIMITED P (1.B.C)/316(ND)2021
COMPANY PETITION
2385 10710102008852020/4 IIBIEI/N%C\)/E'CI)\TEP'\I'/;X'II:;IF_IES\?TD IBC Under Sec 9 1B Stamp paper missed 28/01/2021
. (IBC)/371(ND)2020
NEERAJ PAPER MARKETING COMPANY PETITION
2386 |0710102140412019/9 LIMITED Vs. THE KAGAZ IBC Under Sec 9 1B NO INDEX 22-01-2021
PRINT N PACK INDIA PVT LTD. (IBC)/2806(ND)2019
_— COMPANY PETITION
2387 |0710102020462018/1  |RUPAKGUPTA Vs. BANARAS Application under any other |~ \vpanES 3 court fee missed in vakalatanama [28-01-2021

HOUSE LIMITED

provisions

ACT)/112(ND)2012




SANTOSH KUMAR

COMPANY

2388 |[0710102022752020/1 Sec 252 (1) APPEAL(COMPANIES E stamp paper missed 28-01-2021
CHOUDHARY Vs. ROC ACT)/207(ND)2020
COMPANY PETITION
2389 [0710102024802020/8 II\B/IF(')'?I'\:)YF{ASPSQ??:S Vs. DD IBC Under Sec 9 1B true copy sign and stamp missed 28-01-2021
(IBC)/765(ND)2020
STRESSED ASSTES COMPANY PETITION volume bre_ak after 200 pagt_as anq
2390 |[0710102030772018/5 STABILIZATION FUND (SASF) IBC under Sec 7 1B (IBC)/33(ND)2019 true copy sign and stamp missed in |28-01-2021
Vs. HOTLINE CPR LTD some pages
MONTEREAUX RESORTS PVT. COMPANY PETITION volume break after pg-200,true copy
2391 |0710102032752018/35 LTD. Vs. ASCOT HOTELS AND Section 420 (COMPANIES sign and stamp missed,Stamp paper |28-01-2021
RESORTS PRIVATE LIMITED ACT)/144(ND)2016 and affidavit missed
COMPANY PETITION . .
2392 |0710102033212020/5 gngIEFJ{gV{mI_'FESLEEL vs. IBC Under Sec 9 1B a;g;agsifgsgg ;:‘\’/';’;(;‘l’:tr:afﬁ;a”d 28-01-2021
(IBC)/791(ND)2020
2393 |0710102061262019/13 ) IBC under Sec 7 1B Need to file as IA 28-01-2021
DISTRIBUTION PRIVATE (IBC)/712(ND)2019
LIMITED
INDERJIT MONGIA PROP : COMPANY PETITION
2394 |[0710102082222020/5 ASHENDER ENTERPRISES Vs. IBC Under Sec 9 1B True copy sign and stamp missed 28-01-2021
MEDEOR HOSPITAL LIMITED (IBC)/952(ND)2020
COMPANY PETITION
2395 [0710102107492020/2 EII?/I?'FERIID\I (\:/ZEDSIJ APCIEI;/ JA,IIIIE\I Section 95(1) 1B Need to file as IA 28-01-2021
) (IBC)/1111(ND)2020
INTERLOCUTORY
2396 |[0710102000532021/1 Z?EIIEDSEASSHAANREAAZIM Vs. Rule 11 of NCLT, 2016 APPLICATION Only proof of service uploaded 29-01-2021
(1.B.C)/349(ND)2021
BHUPINDRA AGRO PRIVATE COMPANY PETITION
2397 |0710102005942019/5 LIMITED Vs. SHRI VARDHMAN IBC Under Sec 9 1B Stamp paper of Rs50, 29-01-2021

RICE MILLS PRIVATE LIMITED

(IBC)/241(ND)2019




M/S AGGARWAL ADVERTISING
AGENCY Vs, M/S NAV GRIH

COMPANY PETITION

2398 [0710102029152020/2 DEVELOPERS PRIVATE IBC Under Sec 9 EIBBC)/1084(ND)2020 page numbering missed 29-01-2021
LIMITED
STRESSED ASSTES
2399 |0710102030772018/6 STABILIZATION FUND (SASF) IBC under Sec 7 ;:E? zgg\l/;;ﬁgggg Upload all reply separately 29-01-2021
Vs. HOTLINE CPR LTD
MR. K BABU VARGHESE Vs. COMPANY PETITION
2400 ]0710102031072018/9 SCHNEIDER PROTOTYPING Rule 11 of NCLT, 2016 1B pg-106 missed,pg-200 not clear 29-01-2021
INDIA PVT. LTD (IBC)/1518(ND)2018
INTERLOCUTORY
BHARAT ALUMINIUM CO.LTD APPLICATION
2401 |0710102036292020/1 Vs. Sec 60(5) (L.B.C)/2085(ND)202 Wrong document 29-01-2021
0
OSWAL MINERALS LIMITED COMPANY PETITION
2402 |0710102083162019/8 Vs. SATELLITE CABLES IBC Under Sec 9 1B Index missed 29-01-2021
PRIVATE LIMITED (IBC)/1185(ND)2019
ARSHIYA RAIL
COMPANY PETITION . .
2403 |0710102087802020/4 INFRASTRUCTURE LIMITED IBC Under Sec 9 B court fee and welfare missed in 29-01-2021
Vs. MAPLE LOGISTICS (IBC)/976(ND)2020 vakalatnama
PRIVATE LIMITED
SAM BUSINESS CONTINUITY COMPANY PETITION
2404 10710102100462020/11 SERVICES Vs. JSP PROJECTS IBC Under Sec 9 1B Index missed 29-01-2021
PRIVATE LIMITED (IBC)/1023(ND)2020
COMPANY PETITION
2405 |[0710102101302020/5 i:\A/II\EIDBADT-IIZISI)F INDIA Vs. Section 95(1) 1B Stamp paper and affidavit missed 29-01-2021
(IBC)/1038(ND)2020
M/S Y. S. PURI HUF Vs. L’:-;EIRCLS_I_CIL(J)LORY
2406 10710102114542020/2 UNIVERSAL BUILDWELL PVT. Rule 11 of NCLT, 2016 Stamp paper missed 29-01-2021
LTD (1.B.C)/5445(ND)202
) 0
SAKSHI FINCAP PVT.LTD Vs. INTERLOCUTORY
2407 |0710102118552020/1 CELEBRATION CITY PROJECTS Rule 11 of NCLT, 2016 APPLICATION true copy sign and stamp missed 29-01-2021

PVT. LTD.

(1.B.C)/5726(PB)2020




YOGESH SETHI Vs. PUNJAB

Application under any other

INTERLOCUTORY
APPLICATION

2408 ]0710102119242020/1 NATIONAL BANK provisions- IBC,Rule 11 of (LB.C)/5691(ND)202 Court fee and welfare missed 29-01-2021
NCLT, 2016 0
RITZY CHEMICALS PVT. LTD.
2409 [0710102120182020/2 Vs. H R POLYCOATS PVT. IBC Under Sec 9 COMPANY PETITION Court fee and welfare missed 29-01-2021
LTD 1B (IBC)/4(ND)2021
M/S WELLDONE ESTATES
PROJECTS PRIVATE LIMITED COMPANY PETITION
2410 ]0710102140402019/2 Vs. M/S REIN IBC Under Sec 9 1B Stamp paper of Rs100 29-01-2021
CONSTRUCTIONS PRIVATE (IBC)/2836(ND)2019
LIMITED
IDBI BANK LIMITED Vs.
AMZEN TRANSPORTATION COMPANY PETITION .
2411 10710102160992019/7 INDUSTRIES PRIVATE IBC under Sec 7 IB (IBC)/3(ND)2020 stamp paper and affidavit missed 29-01-2021
LIMITED
INTEC CAPITAL LIMITED Vs. COMPANY PETITION 5|gn missed on rep_ly,stamp paper
2412 10710102165752019/6 SUVIDHA INFRACON PRIVATE IBC under Sec 7 missed,true copy sign and stamp 29-01-2021
1B (IBC)/93(ND)2020 .
LIMITED missed
INTERVENTION
2413 [0710102002222021/1 mgNHJ;;\‘r EQJRASN Vs. SAPAN Sec 60(5) PETITION Wrong document 30-01-2021
(IBC)/2()2021
B.E.C INDIA PVT. LTD Vs. COMPANY PETITION Stamp paper missed and sian
2414 [0710102003902020/3  |CROSS ROADS INDIA IBC Under Sec 9 B misse‘; ‘I?n psta - 9 30-01-2021
ASSISTANCE PRIVATE LTD (IBC)/268(ND)2020 9
MOLLY TRADING COMPANY i:ll(:fc?iAl\:/lTTGIgRN(AC'\é)D Stamp paper missed and affidavit
2415 [0710102010962020/5 PRIVATE LIMITED Vs. Sec. 230-232 - Second Motion amp pap 30-01-2021
METALLICZ MEDIA PVT LTD MPANIES missed
ACT)/23(ND)2020
CAPT. SAMUAL TARIG OMER COMPANY PETITION
2416 |0710102013762020/4 AHMED Vs. ZEXUS AIR IBC Under Sec 9 1B Stamp paper of Rs100 30-01-2021
SERVICES PVT LTD (IBC)/421(ND)2020
JITESH GUPTA Vs. GOLDEN Aoplication under anv other INTERLOCUTORY
2417 |0710102065612020/3 PEACOCK RESIDENCE PVT. PP Y APPLICATION need to ia file 30-01-2021

LTD

provisions- IBC

(1.B.C)/2399(PB)2020




JITESH GUPTA Vs. GOLDEN Application under any other INTERLOCUTORY
2418 |0710102065612020/4  [PEACOCK RESIDENCE PVT. fo‘i/isions_ 1BC Y APPLICATION need to ia file 30-01-2021
LTD P (1.B.C)/2399(PB)2020
KASHI VISWANATHAN INTERLOCUTORY
SIVARAMAN Vs, PTC APPLICATION )
2419 |0710102066742020/3 ENGINEERING (INDIA) PVT. Sec 43(1) r/w Sec 44 (1) (LB.C)/3750(ND)202 Stamp paper missed 30-01-2021
LTD. & ORS. 0
PRIVATE LMITED V. COMPANY
2420 |0710102116972020/1 : Sec 252 (3) APPEAL(COMPANIES Index missed 30-01-2021
REGISTRAR OF COMPANIES ACT)/512(ND)2020
NCT OF DELHI & HARYANA
Application under any other INTERLOCUTORY
YOGESH SETHI Vs. PUNJAB . APPLICATION . . L
2421 10710102119242020/3 NATIONAL BANK provisions- IBC,Rule 11 of (LB.C)/5691(ND)202 page numbering missed in file 30-01-2021
NCLT, 2016 0
COMPANY PETITION
2422 |0710102008852020/5 ?XN%?/?F?\TEP;QX':’{LIES\?TD IBC Under Sec 9 1B Stamp paper missed 31-01-2021
' (IBC)/371(ND)2020
NIMIT SONI Vs. GRADES COMPANY PETITION
2423 |0710102033342020/6 ENTERTAINMENTS PRIVATE IBC Under Sec 9 1B True copy stamp missed 31-01-2021
LIMITED (IBC)/953(ND)2020
AADI PROPBUILD PRIVATE
LIMITED Vs. MR. NARENDRA INTERLOCUTORY
2424 ]0710102093402020/1 KUMAR SHARMA Sec 60(5) APPLICATION page numbering missed 31-01-2021
(RESOLUTION PROFESSIONAL (1.B.C)/4298(PB)2020
OF INDIRAPURAM HABITAT
NORDMECCANICA S.P.A. Vs. COMPANY PETITION
2425 |0710102107642020/1 KANODIA TECHNOPLAST IBC Under Sec 9 1B Councel signature missed in index [31-01-2021
LIMITED (IBC)/1068(ND)2020
BANCO BPM S.P.A Vs. COMPANY PETITION
2426 |0710102107652020/1 KANODIA TECHNOPLAST IBC Under Sec 9 1B Councel signature missed in index [31-01-2021
LIMITED (IBC)/1069(ND)2020
2427 10710102118152020/8 DEEPAK GUPTA AND ORS. Vs. IBC Under Sec 9 COMPANY PETITION stamp paper and affidavit missed 31-01-2021

COMPARE INFOBASE LIMITED

IB (IBC)/7(ND)2021




2428

0710102146352019/3

AKHILESH KUMAR GUPTA Vs.

Rule 11 of NCLT, 2016

COMPANY
APPLICATION(IBC)/1

sign missed on reply

31-01-2021

ADVAYA TRADERS 532(ND)2019
COMPANY
2429 10710102146352019/4 AKHILESH KUMAR GUPTA Vs. Rule 11 of NCLT, 2016 APPLICATION(IBC)/1 sign on reply 31-01-2021
ADVAYA TRADERS
532(ND)2019
INTERLOCUTORY
2430 |[0710102002122021/1 ﬁ:EEAAJNS::AANGGARWAL Vs. Rule 11 of NCLT, 2016 APPLICATION true copy sign and stamp missed 02-01-2021
(1.B.C)/105(ND)2021
M/S SHAVINI CONSTRUCTION COMPANY PETITION
2431 (0710102011972019/4 PVT LTD Vs. M/S IBC Under Sec 9 1B Wrong page numbering after pg-209|02-01-2021
INDRAPRASTHA GAS LIMITED (IBC)/1487(ND)2018
:_/III\’;II;r'l}'zEcl)D’\l\/IsN FSELMMA(-)I-:&?\I COMPANY PETITION True copy sign and stamp missed in
2432 |0710102016332020/2 ' IBC Under Sec 9 IB Py 519 P 02-01-2021
ELECTRONICS PRIVATE (IBC)/470(ND)2020 some pages
LIMITED
S K ENTERPRISES Vs. COMPANY PETITION
2433 10710102024412020/3 TRIKALP LAMINATES INDIA IBC Under Sec 9 1B Stamp paper of Rs 50 02-01-2021
PRIVATE LIMITED (IBC)/623(ND)2020
ANJUSHREE ENTERPRISES
(PROPRIETORSHIP) THROUGH COMPANY PETITION
2434 (0710102075122019/6 AUTHORISED SIGNATORY Vs. IBC Under Sec 9 1B Need to file as IA 02-01-2021
C VIEW INNOVATIONS PVT. (IBC)/879(ND)2019
LTD.
INTERLOCUTORY
MOHD NAZIM KHAN Vs. APPLICATION True copy stamp missed in some AL
2435 10710102078882020/3 DEUTSCHE BANK A.G. Sec 60(5) (LB.C)/3287(ND)202 pages 02-01-2021
0
INTERLOCUTORY
MOHD NAZIM KHAN Vs. APPLICATION .
2436 |0710102078882020/4 DEUTSCHE BANK A.G. Sec 60(5) (LB.C)/3287(ND)202 True copy stamp missed 02-01-2021
0
RAJ LAXMI REALTORS COMPANY Supporting affidavit and stam
2437 10710102080192020/5 PRIVATE LIMITED Vs. Sec 252 (3) APPEAL(COMPANIES PP 9 P 02-01-2021

REGISTRAR OF COMPANIES

ACT)/292(ND)2020

paper missed




MR. HARISH TANEJA Vs. INTERLOCUTORY pg-8 missed,stamp paper

2438 [0710102090782020/2 LAKSHMI VILAS BANK Sec 60(5) APPLICATION missed,true copy sign and stamp 02-01-2021
THROUGH MR. VINAY KUMAR (1.B.C)/4092(PB)2020 missed
ENVITECH CONSULTANTS COMPANY

2439 |0710102093752020/4 | [NDIA PRIVATE LIMITED Vs. Sec 252 (3) APPEAL(COMPANIES Wrong document only 1 page 02-01-2021
REGISTRAR OF COMPANIES ACTY/379(ND)2020 uploaded
NCT OF DELHI AND HARYANA
ENVITECH CONSULTANTS
INDIA PRIVATE LIMITED Vs. Aolication under any other | COMPANY

2440 [0710102104292020/1  |REGISTRAR OF COMPANIES foflisions y APPLICATION(COMPA DOCUMENT INCOMPLETE 02-01-2021
OF NCT OF DELHI AND P NIES ACT)/700()2020
HARYANA

INTERLOCUTORY
2441 |0710102109512020/1 gﬁ\f:gmfg;'mglxs' Sec 60(5) APPLICATION NEED TO ONE TIME FILE 02-01-2021
(1.B.C)/232(PB)2021

2442 [0710102137062019/8 : IBC Under Sec 9 B STAMP MISSING 02-01-2021
RCI INDUSTRIES & (IBC)/2685(ND)2019
TECHNOLOGIES LTD
GUARANTORS COMPANY PETITION

2443 |0710102150172019/2  |INFRASTRUCTURE PVT. LTD. IBC Under Sec 9 B STAMP MISSING OF RUPEE 50 02-01-2021
Vs. IREO PVT. LTD. (IBC)/3303(ND)2019
ORRIS INFRASTRUCTURE PVT. INTERLOCUTORY pg-188,190,192,194-

2444 [0710102005352021/1  |LTD. Vs. THREE C SHELTERS Sec 60(5) APPLICATION 196,,198,201,202,203,206,208,213 |02-02-2021
PVT. LTD. (1.B.C)/364(ND)2021 cut
AHUJA HOSPITALITY PRIVATE COMPANY Index and court fee and welfara

2445 |0710102011322020/3  |LIMITED Vs. REGISTRAR OF Sec 252 (1) APPEAL(COMPANIES i 02-02-2021
COMPANIES DELHI ACT)/166(ND)2020
IL&FS FINANCIAL SERVICES INTERLOCUTORY

2446 [0710102119312020/1  |PVT LTD Vs. GOLDEN GLOW Sec 60(5) APPLICATION 50 RUPEE E STAMP MISSING 02-02-2021
ESTATES PRIVATE LIMITED (1.B.C)/5746(PB)2020
ngER’:/LITCFEE%F\{/PT HLET’_*DLT\';S COMPANY PETITION

2447 |0710102142642019/4 Ll VS. IBC Under Sec 9 B STAMP MISSING 02-02-2021

WELLOGO SERVICES PRIVATE
LIMITED

(IBC)/2886(ND)2019




RAM SWARUP NATHI MAL V. Sec 33(1) (b) (i to Gy riw | COMPANY
2448 [0710102144842019/3  |KHAIRWALA INTERNATIONAL APPLICATION(IBC)/5 ONLY PROOF OF SERVICE MISSING [02-02-2021
Sec 33(3)
LTD 18(ND)2019
RAM SWARUP NATHI MAL V. Sec 33(1) (b) (i to Gy riw | COMPANY
2449 |0710102144842019/4  |KHAIRWALA INTERNATIONAL e 333) APPLICATION(IBC)/5 18-23 NOT CLEAR 02-02-2021
LTD 18(ND)2019
o COMPANY
2450 [0710102150482019/10  |RAM BHAWAN Vs. UTTAM Application under any other | oo 1ATION(IBC)/1 NEED TO IA FILE 02-02-2021
STRIPS LIMITED provisions- IBC
608(ND)2019
M/S DKC TRADEX PVT
2451 |0710102170152019/3  |LIMITED Vs. MOON HERBAL IBC Under Sec 9 f;g;g‘g&igg&'\é STAMP MISSING 02-02-2021
LABORATORIES PRIVATE LTD
ABDOS POLYMERS LIMITED COMPANY PETITION
2452 [0710120013782018/2  |Vs. M/S CALLINA CARE IBC Under Sec 9 B 17 19 NOT CLEAR 02-02-2021
OVERSEAS PVT LTD (IBC)/1294(ND)2018
RAJEEV BEHL Vs. M/S Aolication under any other | COMPANY PETITION
2453 |0710200401392016/2  |REALTECH INFRASTRUCTURE fof/isions y (COMPANIES NEED TO SIGN ALL PAGES 02-02-2021
LTD & ORS P ACT)/28(ND)2016
4o s
2454 [0710200413652018/9 ' IBC Under Sec 9 B STAMP MISSING 02-02-2021
SHREE BALAJI PRINTOPACK (1BC)/391(ND)2018
PRIVATE LIMITED
COMPANY PETITION
2455 |0710200424652018/1 E;éii'éM:EiALJTﬁ P\\//?I: D Sec. 241(1),Sec. 242(4) (COMPANIES AFFIDAVIT MISSING 02-02-2021
talhe ACT)/141(ND)2018
SRIKALAHASTHI PIPES Aforz/hi(s:?ot;osn FL{erJIIdee;f r(?; omer TRANSFER Only one page is uploaded, please
2456 |0710102095442020/3  |LIMITED Vs. UNIVERSAL El LT RUGL6(dNCLT PETITION(COMPANIE ) |Za o a”p dc?cumer?ts P 02-03-2021
BUILDWELL PVT. LTD. ' ' S ACT)/2(PB)2021 P
Rules,2016
ﬂﬁ%m IN}flJo;fo\ncs COMPANY PETITION
2457 |0710120005102018/8 ; IBC Under Sec 9 1B NEED TO SAPERATE FILLING 02-03-2021

DISTRIBUTORS PRIVATE
LIMITED

(IBC)/990(ND)2018




M/S. WESTERN IMPEX PVT.

CA(A) MERGER AND

2458 10710120007832018/1 LTD. Vs. RENUKA INFRATECH Sub-section (I) of section 230 Q%QE?Q!ATION(CO NEED TO IA FILE 02-03-2021
PVT. LTD ACT)/136(ND)2018
STATE BANK OF INDIA Vs.

COMPANY PETITION

M/S. SHREE AMBICA 50 RUPEE STAMP MISSING AND

2459 [0710120009092018/6 INTERNATIONAL FOOD IBC under Sec 7 EIIBBC)/1342(ND)2018 TRUE COPY SIGN MISSING 02-03-2021
COMPANY PVT. LTD.
IEI;QTEHBRASEK AC:/IFBII'!;IA vs. COMPANY PETITION

2460 ]0710120009092018/7 : IBC under Sec 7 1B TRUE COPY SIGN ALL PAGES 02-03-2021
INTERNATIONAL FOOD (IBC)/1342(ND)2018
COMPANY PVT. LTD.
f/l-;gTEHBRAé\IEK A?/IFBII'(\izlA Vs. COMPANY PETITION

2461 [0710120009092018/8 : IBC under Sec 7 1B 50 RUPEE STAMP MISSING 02-03-2021
INTERNATIONAL FOOD (IBC)/1342(ND)2018
COMPANY PVT. LTD.
f/I;ngHBRAé\IEK AC:,IFBIIIEI;IA vs. COMPANY PETITION

2462 |0710120009092018/9 - IBC under Sec 7 1B 50 RUPEE STAMP MISSING 02-03-2021
INTERNATIONAL FOOD (IBC)/1342(ND)2018
COMPANY PVT. LTD.
M/S AMRISH GUPTA & ORS. COMPANY PETITION

2463 |[0710200410822017/3 Vs. M/S BLUE ICE FARMS PVT. Sec. 241(1),Sec. 242(4) (COMPANIES AFFIDAVIT MISSING 02-03-2021
LTD. ACT)/122(ND)2017
M/S COLUMBIA PETRO CHEM COMPANY PETITION

2464 10710102412382017/18 PVT LTD Vs. M/S PETROLUBE IBC Under Sec 9 1B INDEX MISSING 02-04-2021
INDIA LTD. (IBC)/343(ND)2017
LALIT GROVER VS M/S CVC Company Petition IB 2:15rsgcaifeet;:2:ézr:,g|/1?:e( ?r:l)f:':dcaevrittlf":ate

2465 |710102028662020 OPTICALS (OPC) PRIVATE pany IBC Under Sec 9 Mohit Singh . P 03-04-2020

(IBC) missed 9(3)b and payment not
LIMITED .
received page:23 not clear

M/S JMS STEEL & POWER missing page-11/Page not clear-22
CORPORATION VS VINAYAK  |Company Petition IB . -

2466 |710102035402020 RATHI STEELS ROLLING MILLS | (18C) IBC Under Sec 9 Kartik (tj(;fuli/evr\]ltr;)/r;%csectlon/wrong 25/03/2020
PVT LTD.
SURDEEP MINERALS & Company Petition Wrong case type select, kindly make

2467 |710102067382020 MINING PRIVATE LIMITED VS pany Sec 252 (3) SHARAD one pdf after that upload final 07-01-2020

REGISTRAR OF COMPANIES

(Companies Act)

petition




ARUN KUMAR MITTAL VS SPM

Company Petition IB

Claim amount less than 1 Cr./Blur

2468 1710102079742020 PVC INDUSTRIES PVT LTD (IBC) IBC Under Sec 9 Anjali and Page-14/Cut page-46,59,51,74 to 17/08/2020
78/Advocate welfare missed
Kindly merge volume 3 in volume 1
G.R. LUBRICANTS PRIVATE Compan with separate index and volume 2
2469 |710102110632020 LIMITED VS REGISTRAR OF A eF:aI(gom anies Act) Sec 252 (1) Hitesh sign and true copy missed Kindly 26/11/2020
COMPANIES PP P merg volume 3 in volume 1 with
separate index and volume 2 sign
2470 |710102111892020 Em;—i;EAK DEVELOPERS (Companies Act) Sec. 241(1),Sec. 242(4) Hitesh ARRANGE PROOF OF SERVICE NOT 12-01-2020
MENTIONED IN INDE 109 page cut
JADE E SERVICES PRIVATE Transfer Main case no missed, wrong case
2471 |710102113042020 LIMITED VS M/S PINE & PEAK Petition(Companies Act) Rule16(d),NCLT Rules,2016 ANUBHAV RASTOGI o select ! 9 12-04-2020
DEVELOPERS LIMITED P typ
ORIX AUTO INFRASTRUCTURE
SERVICES LIMITED VS WAVE |Company Petition IB Blur page-55/Board resolution BR
2472 |710102117442020 HOSPITALITY PRIVATE (IBC) IBC Under Sec 9 Gulshan Kr. missed 19/12/2020
LIMITED
VISTA CONSOLES AND
ELECTRONICS PRIVATE Company Petition IB
2473 |710102118632020 LIMITED VS WAVE (IBC? Y IBC Section 59 RAVI SHARMA Document in Incomplete 24/12/2020
HOSPITALITY PRIVATE
LIMITED
KOREA TRADE INSURANCE
CORPORATION VS EMPIRE Company Petition IB o . Please Don\'t Refile this your same
2474 |710102118942020 HOME APPLIANCES PRIVATE |(IBC) IBC Under Sec 9 Nikhil Palli matter is ongoing other diary no 25/12/2020
LIMITED
KOREA TRADE INSURANCE
CORPORATION VS EMPIRE Company Petition IB I . Please Don\'t Refile this your same
2475 |710102118952020 HOME APPLIANCES PRIVATE | (IBC) IBC Under Sec 9 Nikhil Palli matter is ongoing other diary no 25/12/2020
LIMITED
TERRATECH CHEMICALS (I) Company Petition IB
2476 1710102002022021 PVT. LTD. VS AMBEY (IBC? Y IBC Under Sec 9 Akash Panwar true copy sign missed on annexures |01-12-2021
LABORATORIES LIMITED
Wrong section mention in
e index/Page not clear-191 to 224 to
2477 |710102001922021 STATE BANK OF INDIA VS MR. | Company Petition IB g, ;. 951y Prafful 373,381 to 500,574 to 601 to 670 to|01-11-2021

SANJAY SINGAL

(IBC)

771 to 804 to 849 to 1017 to 1073
to 1137,etc




M/S. AURA FACILITIES
MANAGEMENT PRIVATE

Company Petition IB

page:19-23 not clearWrong section

2478 1710102004312021 LIMITED VS M/S. CANNES IBC Under Sec 9 Dhaval Deshpande 16/01/2021
PROPERTY MANAGEMENT (IBC) choose/Blur Page-19 to 23
SERVICES PRIVATE LIMITED
INDIABULLS HOUSING . . .
FINANCE LTD. VS AMBIENCE Company Petition IB J SAGAR ASSOCIATES ?:rgnizz 3;::1(12 igr?i?“l?::tsen:\lwsizse:dand P
2479 ]710102004942021 PROJECTS AND (IBC? Y IBC under Sec 7 DELHI advocate welfare and court fée 18/01/2021
INFRASTRUCTURE PRIVATE missed
LIMITED
M/S. NIPMAN FASTENER brief of synopsis missed, form 5
INDUSTRIES PRIVATE Company Petition 1B cor| oratey deFt;tor addres,ss inu
2480 |710102006972021 LIMITED VS M/S. MAKINO (IBC? Y IBC Under Sec 9 Harshit trug cony sian missed. com Iiaﬁcle 25/01/2021
AUTO INDUSTRIES PRIVATE ot davi't”:msgse v P
LIMITED
MANAV CHAWLA VS MAGIC
2481 |710102008082021 INFO SOLUTIONS PRIVATE Contempt Petition (IBC) [IBC under Sec 7 SANJAY JAIN wrong section 29/01/2021
LIMITED
DE NORA INDIA LIMITED VS Page no.55 confusion please contact
MR. KULDEEP VERMA COMPANY PETITION to ?{e isé /double pa Fi)nation from
2482 |710102071432020 LIQUIDATOR IN THE Company Appeal (IBC) |[Sec 42 1B AJAY BHARGAV ' e‘-io ?; Page nztglear_ 16/07/2020
LIQUIDATION PROCESS OF (1BC)/418(ND)2018 273 o6 707 3?7 5 305 etc
HINDUSTAN PAPER ! ! !
ROY GHATAK DESIGN Company COMPANY ANJANI KUMAR AND th: ﬁﬂanier |2222 ir?gcfkorc‘::,ﬁa
2483 |710102118312020 SOLUTIONS PRIVATE LIMITED |Application(Companies |Rule 11 of NCLT APPEAL(COMPANIES ASSOCIATES sect?on techﬁicall and int‘.oft . 23/12/2020
VS REGISTRAR OF COMPANIES|Act) ACT)/588(ND)2018 Y Py
should be match
COMPANY PETITION
2484 |710102005422021 E’Zﬁggﬁ;ﬁgﬁ VS THEME | - ompany Appeal (IBC) |Sec 42 1B Satakshi ﬁqaig:ég}w not clear page 71, 73, 154/01/2021
(IBC)/323(ND)2019
Company
T.S.S ENTERPRISES VS M/S L . . . .
2485 |[710102008592021 RAHEJA DEVELOPERS LIMITED ﬁgtp;llcatlon(Compames Rule 11 of NCLT R N Karanjawala main case number not link 30/01/2021
MADHUVAN TIE UP PRIVATE L COMPANY PETITION
2486 |710102008762021 LIMITED VS NARENDER i?tsr(':‘;wtory Application |p e 11 of NCLT, 2016 1B Siddharth Bhati [ 1'O0C CASE /'\IIE(-)Sggl\':I‘EIIEVICI-I'_;,/SEgGE 02-01-2021
KUMAR SHARMA = (IBC)/1397(PB)2019
Company Intervention Application not linked with main case
2487 1710102009262021 PRINCE KUMAR VS RTC Application(Companies |Application,Intervention Prince Kumar no./Wrong case type 02-02-2021

RESTAURANTS INDIA LIMITED

Act)

Application

&amp;amp;amp; Section chosen




MADHUVAN TIE UP PRIVATE

Interlocutory Application

COMPANY PETITION

e-stamp missing/Pg-16

2488 |710102008752021 LIMITED VS NARENDER 150 Rule 11 of NCLT, 2016 B Siddharth Bhatli trandlation/ True copy sign missed 02-01-2021
KUMAR SHARMA B (1BC)/1397(PB)2019 Py sig
NATIONAL PRODUCTS VS Interlocutorv Ablication COMPANY PETITION
2489 |710102008912021 SRINISONS WIRING SYSTEMS | ' ry App Rule 11 of NCLT, 2016 1B MANISH MALHOTRA |case type wrong 02-01-2021
PVT. LTD. B (IBC)/558(ND)2020
M/S. KANWAR ENTERPRISES . o COMPANY PETITION _
2490 (710102008782021 PVT. LTD. VS M/S. HINDUSTAN E?tsré‘;wtory Application | Application wnder any other |1g T AVA case ype Wrong and section Wrong | 0-01-2021
EPC COMPANY LTD. B P (IBC)/774(ND)2018 9 9
. o COMPANY PETITION
SANJIV KUMAR ARORA VS C  |Interlocutory Application |Application under any other . . -
2491 |710102008642021 e 1B Gautam section wrong and sign missing 02-01-2021
VIEW INNOVATIONS PVT. LTD.|(L.B.C) provisions- IBC (IBC)/879(ND)2019
. COMPANY PETITION
2492 [710102009282021 JCICT)EEEDPE??\:'TUJG\SS ARCH g‘tsrgcumw Application 1o e 11 of NCLT, 2016 IB Sandeep Bajaj sign missing 02-02-2021
S = (IBC)/133(ND)2020
METAL TECH CORPORATION & Miscellaneous Application under any other COMPANY PETITION sign missing and e-stamp paper
2493 |710102009022021 ORS. VS AVL INDIA PRIVATE |, P00 fof/isions_ 1B y B MADHAV DADHICH m?ssm 9 P pap 02-01-2021
LIMITED PP P (1BC)/2993(ND)2019 9
VIJENDER SHARMA VS AVL Interlocutory Application [Application under any other |COMPANY PETITION |, ,.. . 1.
2494 |710102008902021 INDIA PRIVATE LIMITED (LB.C) provisions- IBC 18 (IBC)/73(PB)2017 Vijender Sharma section wrong 02-01-2021
Miscellaneous Application not linked with main case
2495 |710102008672021 SANJAY AGGARWAL VS Application(Companies |Rule 11 of NCLT ISHA BHALLA no./Index not signed/True copy sign 02-01-2021
SAKSHI FINCAP PVT. LTD. >/ -
Act) missing/e-stamp missing
KASHI VISWANATHAN Interlocutory Application |Application under any other COMPANY PETITION
2496 (710102009532021 SIVARAMAN VS SRIGOPAL | '’ v Aep Aot 18 kashi viswansthan si  |34-38 not clear page 02-03-2021
CHOUDHARY © P (IBC)/564(ND)2019
JAYDEV PHARMA
o COMPANY PETITION Index blank/No pagination/No e-
2497 |710102009432021 DISTRIBUTORS VS ALNICHE | Interlocutory Application | p o 11 o NcLT, 2016 B Prasouk stamp/ No affidavit &amp;amp;amp;|  02-02-2021

LIFESCIENCES PRIVATE
LIMITED

(1B.C)

(IBC)/2299(ND)2019

Proof of Service




SHARAD AGGARWAL VS

Company

Wrong Section Chosen/Application

2498 1710102009512021 RAJESH BUILDCON & Application(Companies [Rule 11 of NCLT Jitesh not linked with main case no 02-03-2021
INFRASTRUCTURE PVT LTD  |Act) :
EDELWEISS ASSET -~ Application every pages sign
2499 |710102000752021 RECONSTRUCTION COM LTD E?tgrgcumry Application | 60(5) ?:g;é;\'/;;;g)lz%'\;g HONEY SATPAL miss/Pagination not done in index 01-06-2021
VS CLC INDUSTRIES LTD. - Application reminder 3/5
COMPANY PETITION
2500 |710102004272021 IDI\IIEIDBL;JE'II-"PIEE'ZAIIYI'?DA Vs cLe Company Appeal (IBC) [Sec. 45 (1) 1B Debashis wrong section/wrong Documents 16/01/2021
: (1BC)/452(ND)2017
ULRATECH CEMENT LTD. VS |Restoration Application |Application under any other COMPANY PETITION please choose ruIe-llltechnlcaIIy
2501 |710102003742021 SKC INFRATECH PVT. LTD (IBC) rovisions- IBC 1B Deepa and in soft copy mention 15/01/2021
St P (1BC)/3450(ND)2019 reminder2/5
. COMPANY PETITION
DEVENDRA LODHA VS N. S. Interlocutory Application PAYMENT DUE FOR OTHER
2502 |710102006432021 Sec 12(2) 1B DEVENDRA KUMAR 22/01/2021
CONCRETES PRIVATE LIMITED|(L.B.C) (IBC)/177(ND)2019 SECTIONS
NOBLE CO-OPERATIVE BANK
LIMITED VS PANTEL Interlocutory Application [Sec 60(5),Rule 11 of NCLT, estamp paper need to 100 rps for
2503 |710102008032021 TECHNOLOGIES PRIVATE (1.B.C) 2016 GOVIND Uttar Pradesh main case not link 28/01/2021
LIMITED
SHALU KHANNA RESOLUTION
PROFESSIONAL OF o COMPANY PETITION
2504 |710102007852021 INTERNATIONAL COIL i?tsrgcumry Application | 05 1B Q%VGO::LT EGAUTAM ¢ rvice need to all respondent 28/01/2021
LIMITED VS M/S HALDHAR B (1BC)/1700(ND)2018
ARGO TECH PVT. LTD
SUNIL AVDHUT DEVDHARKAR -
2505 |710102009182021 VS PRINT HOUSE INDIA pvT, |Mnterlocutory Application |p 1o 14 of NCLT, 2016 HEMAL RAJESH NCLAT 02-02-2021
(LB.C) PATEL
LTD
DEBASHIS NANDA VS Interlocutory Application |Application under any other
2506 |710102009742021 STANDARD CHARTERED BANK | '’ ry App fof/isions_ 1B Y Debashis main case not link 02-03-2021
(SINGAPORE) LIMITED B P
SATISH CHAND AGARWAL & 1,0 1 itory Application COMPANY PETITION E?J;}Zélf ii31t1064153|§ 138,249 not
2507 |710102009882021 ORS VS IDEA BUILDERS PVT ry App Rule 11 of NCLT, 2016 B August Attorneys LLP r % 110,135,138, 02-04-2021

LTD

(1B.C)

(IBC)/1016(PB)2020

clear/47 to 56,84 also Cut/True copy

sign missing in some pages




M/S RAM SWARUP NATHOMAL

Interlocutory Application

COMPANY PETITION

Pg-32 to
37,39,41,42,44,48,49,52,67,76,77,8

2508 |710102009862021 VS KHAIRWALA (LB.C) Sec 60(5) 1B HONEY SATPAL 2,104,105,108,110,116 not 02-04-2021
INTERNATIONAL LIMITED - (IBC)/1410(ND)2018 clear/Pg-46 translation/Service
missed
VIKRAM BAJAJ VS NET 4 INDIA|Interlocutory Application COMPANY PETITION . . ) N e
2509 |[710102009402021 LTD. (LB.C) Rule 11 of NCLT, 2016 IB (IBC)/409(PB)2017 Chandhiok&mahajan |Supporting Affidavit missing 02-02-2021
SUNDER AGROMILLS PRIVATE Interlocutory Application |Application under any other COMPANY PETITION E-stamp missing/True copy sign
2510 |710102010202021 LIMITED VS SUNDER (150 ry App fof/isions_ 1B y 1B NITIN MEHTA e P 9 Py sig 02-05-2021
AGROMILLS PRIVATE LIMITED |* P (IBC)/1175(ND)2019 9
SERIOUS FRAUD 70 page missed, 489 page repeated
INVESTIGATION OFFICE VS Company Petition ) kindly exemption application remove
2511 1710102066782020 CENTURY COMMUNICATION | (Companies Act) Sec 241 (2) sfionclt to petition volume 2 index missed | 2>/ 06/2020
LTD & ORS and advance service missed
M/S ANSHUL PRINT SOLUTION Company Petition IB an)?r:d'ZE?O'I::LOIT/QSL\J/&C?;:SWEWE]re
2512 [710102097632020 VS M/S GREEN CHANNEL (IBCE’ y IBC Under Sec 9 Kshitij missgc,i /Pap'inat‘i’c;n  dore after | |13/10/2020
PUBLICATIONS PVT LTD 9
page no.17
NATIONAL ELECTRIC & Company Petition IB
2513 |710102106732020 CONSTRUCTION CO. VS (IBC? Y IBC Under Sec 9 Tushar Page not clear-/Blur page-103,133 [11-09-2020
UNILEC ENGINEERS LIMITED
VENTURES PRIVATE LiITeD | CP(AA) Merger and delay applcaton Kindl ik wih
2514 |710102118522020 VS UNILEC ENGINEERS Qr;ﬁl;;amatlon(Companle Sec. 230-232 - Second Motion PRAVEEN SEHRAWAT first motion, pages missed 217 to 23/12/2020
LIMITED 226
Nclt heading missed in cover page
JANKI VALLABH TRADING CP(AA) Merger and &amp;amp;amp; main case no
2515 |[710102119812020 PRIVATE LIMITED VS UNILEC |Amalgamation(Companie|Sec. 230-232 - Second Motion ABHISHEK missed, Original nclt certified order |30/12/2020
ENGINEERS LIMITED s Act) copy missed, Page 266 missed, vol-2
index missed, and file condonation
PROFESSIONAL IMPEX PVT.
LTD. VS GLOBAL INFONET Company Petition IB . case type wrong please refile in
2516 |710102119982020 DISTRIBUTION PRIVATE (IBC) Sec 42 Sunil Shukla company appeal IBC 30/12/2020
LIMITED
M/S AP TRADING COMPANY VS Contempt Shadman Ahmed Elli?ils; sl_;_:\l/(e\:”tt:elgaelt?tigisfonglll
2517 [710102000882021 M/S KANODIA TECHNOPLAST Petition(Companies Act) Sec 425 Siddiqui respondents, E Stamp missed with 01-06-2021

LTD

affidavit




M/S OMAX AUTOS LIMITED VS

Company Petition IB

Please IA Separate filling Page no-

2518 |710102005032021 M/S HEMA AUTOMOTIVE IBC Under Sec 9 PRAYAS ANEJA 19/01/2021
PRIVATE LIMITED (IBC) 1211101213
MV IMPEX PRIVATE LIMITED |CP(AA) Merger and Memo of parties missed, original
2519 |[710102008572021 VS KANODIA TECHNOPLAST  |Amalgamation(Companie|Sec. 230-232 - Second Motion Megha NCLT certified order copy missed, 30/01/2021
LIMITED s Act) file condonation delay application
DREAMZ SHAPERS
TECHNOBUILD PRIVATE Company 210 page cut, 212-217 not clear o
2520 |710102009172021 LIMITED VS REGISTRAR OF  |Appeal(Companies Act) Sec 252 (3) SUNPREET SINGH 219-222, 227 page cut 231 page not 02-02-2021
COMPANIES
Index cut, 7-13 page cut 16,18 page
SANJEETA THAPA VS Company ) Na
2521 |710102009732021 REGISTRAR OF COMPANIES | Appeal(Companies Act) Sec 252 (3) PRINCE cut vakaltnama not |p form and 02-03-2021
power of attorney missed
index not filled, petition not sign
SATYA NARAIN GARG VS . page numbering not mention, home
2522 (710102009942021 FERROUS TOWNSHIP PRIVATE | COmPany Petiton 1B rpe 1y dor sec 7 SAURABH AJAY buyer declaration not mention in ~ |02-04-2021
(IBC) GUPTA . . .
LIMITED brief of synopsis, form -2 missed by
IRP
sec 242 mentioned but fee not
. paid,brief synopsis missed, petition
BABLI VS VIRSANSHU Company Petition . . . o
2523 |710102009232021 ENGITECH PRIVATE LIMITED |(Companies Act) Sec. 241(1) Chatur Singh not sign, MOA,Aoa missed mast.er 02-02-2021
data missed annexures numbering
missed Advance service missed
INCOME TAX OFFICER Vs. Sec 252 (1) - By Government COMPANY
2524 10710102020982018/3 REGISTRAR OF COMPANY M/S Bod Y APPEAL(COMPANIES pg-2 not clear 04-02-2021
APJ TEXTILE PVT. LTD. Y ACT)/1048(ND)2018
INCOME TAX OFFICER Vs. Sec 252 (1) - By Government COMPANY
2525 [0710102020982018/4 REGISTRAR OF COMPANY M/S Bod y APPEAL(COMPANIES pg-6,7 not clear 04-02-2021
APJ TEXTILE PVT. LTD. y ACT)/1048(ND)2018
KASHI VISWANATHAN LI\IID-;EIR CLS_I_CIL(J)LORY
2526 ]0710102075922020/4 SIVARAMAN Vs. PARAMIIT Sec 66(1) Main case number not correct in file [04-02-2021
(1.B.C)/3202(ND)202
GANDHI & ORS. 0
MAGICRETE BUILDING COMPANY PETITION
2527 |0710102014852018/4 SOLUTIONS PVT LTD Vs. M/S IBC Under Sec 9 1B PG-1 NOT CLEAR 05-02-2021

JD CONTRACTS PVT LTD

(IBC)/1329(ND)2018




JAIN FLORICULTURE LTD Vs.

COMPANY PETITION

Sign missed on reply,pg-
105,113,139,141,183-192,193-

2528 |0710102088902019/5  |ARIES TRAVELS PRIVATE Sec. 241(1) (COMPANIES 211,219,223,225,228,560-572,582 |05-02-2021
LIMITED & ORS ACT)/88(ND)2019 not clear,pg-406-409,414,415,576
translate
COMPANY PETITION
2529 |0710102106412020/2 SVEE'ZTTAE';,'\? 'HB(';TAELLLSAQ’; D Sec. 59 (COMPANIES pg-109,110,121,127,128 not clear |05-02-2021
Sl ACT)/7(ND)2021
COMPANY PETITION
2530 [0710102151312019/38 mei :(étDI_IEﬁDHLIV;iTED Sec. 241(1) (COMPANIES 52-88 NOT CLEAR 04-02-2021
ACT)/173(PB)2019
INFOZONE SERVICES PRIVATE COMPANY
2531 [0710102079882020/1  |LIMITED Vs. REGISTRAR OF Sec 252 (1) APPEAL(COMPANIES index missing 02-08-2021
COMPANIES ACT)/478(ND)2020
_ COMPANY PETITION _
2532 0710102008332020/1  |AMIT BASIA Vs. Section 94(1) 1B (I8C)/408(PB)2020 Wrong Document (IA filed) 01-06-2021
COMPANY .
2533 |0710102007102020/5 | VENDER SHARMAVs. AMIT Sec 66(1) APPLICATION(IBC)/8 Pg-618 translation/Pg-657 10 659 |y ¢ 5054
BASIA not clear
84(PB)2020
COMPANY PETITION
2534 |0710102005122020/5 EE’QLEEANT Vs. SUPERTECH IBC Under Sec 9 1B pg-35,36,44,45 not clear 22/01/2021
(1BC)/377(ND)2020
DHANLAXMI BANK LIMITED COMPANY PETITION Wrong Document (Report Filed No
2535 [0710102035922020/5  |Vs. REAL VIDEO IMPACT IBC under Sec 7 B ekl 9 No affidavit) P 02-09-2021
PRIVATE LIMITED (1BC)/861(ND)2020 Pr
NOBLE CO-OPERATIVE BANK ----Sec 60(5),Sec 43(1) r/w L’\FfIEEIR(II_ﬁ?'I'CIL(J)T\IORY agination missing in some
2536 10710102111102020/1 LIMITED Vs. JARVIS Sec 44 (1) Sec 66(1) (1.B.C)/5253(ND)202 pages/not u Ioadzd in one PDF 02-04-2021
INFRATECH PVT.LTD. ' 0 pag P
INTERLOCUTORY
2537 |0710102066822020/4  |ANIL KUMAR MITTAL Vs. Sec 66(1) APPLICATION NEED TO ALL PAGES SIGN 02-08-2021

SAURABH BANSAL & ORS.

(1.B.C)/2472(ND)202
0




HARI SINGH Vs. DYNAMIC

COMPANY PETITION

2538 |0710102074272020/1 AURA LLP IBC Under Sec 9 IB (IBC)/30(PB)2021 NEED TO IA FILE 02-08-2021
MOTHER LAM PRIVATE COMPANY PETITION
2539 [0710102080922020/2 LIMITED Vs. 3 ACES WOOD IBC Under Sec 9 1B 17-27 NOT CLEAR 02-08-2021
PRIVATE LIMITED (IBC)/1071(ND)2020
MERCKENS KARTON-UND- COMPANY PETITION
2540 |0710102008152019/13 PAPPENFABRIK GMBH Vs. IBC Under Sec 9 1B NEED TO FILE SAPERATE 02-09-2021
FRANCO LEONE LIMITED (IBC)/307(ND)2019
Lo LoasTes
2541 |0710102026832020/1 LOGISTICS' SOLl'JTIO.NS VT IBC Under Sec 9 1B INDEX MISSING 02-09-2021
: (IBC)/678(ND)2020
LTD.
DRIVE INDIA ENTERPRISE
SOLUTIONS LIMITED Vs. COMPANY PETITION
2542 |0710102071812020/5 ESSLINE ENGINEERS AND IBC Under Sec 9 1B NEED TO SAPERATE FILLING 02-08-2021
CONSULTANTS PRIVATE (IBC)/932(ND)2020
LIMITED
INHERENT TECHNOLOGIES
- o Wrong section/No Index/Main case
PVT. LTD VS REGISTRAR OF |Restoration Application . . . e
2543 1710102119732020 COMPANIES DELHI & (Companies Act) Sec 252 (3) RajBalaSaroha Cgl.ukl;rédzszzzgde arI(I)d:;:liJ:jzl;t in 30-12-2020
HARYANA prop
ASHOK KRIPLANI VS - COMPANY PETITION stamp paper of Rs100,volume break
Interlocutory Application
2544 1710102005742021 TANGENCE SOLUTIONS INDIA (LB.C) Sec 60(5) 1B A Mahesh after 200 pages,true copy stamp 20-01-2021
P. LTD - (IBC)/2694(ND)2019 and sign missed in some pages
PENTAGON INTERNATIONAL
FREIGHT SOLUTIONS PVT. Restoration Application wrong section choose/Link with main| . .
2545 |710102005852021 LTD. VS WOVEN GOLD (IBC) IBC Under Sec 9 AMIT case/E stamp paper 21-01-2021
ACRYLIC (INDIA) PVT. LTD.
KASHI VISWANATHAN Interlocutory Application COMPANY PETITION
2546 |710102006102021 SIVARAMAN VS PARAMIIT (LB.C) ry App Section 74,Sec 60(5) 1B Prateek Kushwaha pg. no. from 60-65 are cut 21-01-2021
GANDHI & ORS. o (IBC)/470(ND)2017
o Case type wrong Company appeal in
2547 |710102006872021 RAINATH SINGH VS VIVEK | Interlocutory Application | o 4, COMPANY PETITION o0 -k Pratap Singh |IBC for sec 42 and affidavit back  |25-01-2021

RAHEJA

(1B.C)

IB (IBC)/263(PB)2018

date reminder 3/5




K.C. SHARMA VS SUKU

Interlocutory Application

Application under any other

COMPANY PETITION

2548 |710102006482021 . 1B ANUP KUMAR service to all respondent(MCA) 22-01-2021
CONTROLS PVT. LTD. (1.B.C) provisions- IBC (IBC)/729(ND)2020

2549 |710102007682021 NTPC LTD VS ARVIND GARG  |Company Appeal (IBC) |Sec 42 Nikhil Kandpal Page not clear-244 to 246 28-01-2021

. COMPANY PETITION
2550 |710102007512021 ﬁAzHQ}’Q?PQ'ETDDOTHERS Vs g‘tBegwtOry Application | 60(5) 18 Kumari Rashmi back date affidavit 27-01-2021
B (1BC)/137(ND)2018
o COMPANY PETITION .
s ooy SO0 o ety ;s oy (S dotrcio ey
& (IBC)/413(ND)2020 9 y

PR. COMMISSIONER OF Company ) COMPANY section wrong may be rule -11

2552 |710102008172021 INCOME TAX-2 VS M/S BIG | Application(Companies :ifj 252 (1) - By Government |, ope | (COMPANIES \p;IfFH%OTEA /please delete appellate jurisdiction |29-01-2021
ZONE MARKETING PVT. LTD  |Act) y ACT)/1003(ND)2019 from cover page
INCOME TAX OFFICER VS M/S [Company ) COMPANY section wrong may be rule -11

2553 |710102008162021 HALDHAR ARGO TECH PVT.  |Application(Companies :23 252 (1) - By Government | \ooea| (COMPANIES nIfFH%()TEA /please delete appellate jurisdiction |29-01-2021
LTD Act) Y ACT)/831(ND)2019 from cover page
PRINCIPAL COMMISSIONER Company ) COMPANY section wrong may be rule -11

2554 |710102008152021 OF INCOME TAX -6 VS M/S | Application(Companies :i(cj 252 (3) - By Government |\ oea| (COMPANIES \pilI:FH%OTEA /please delete appellate jurisdiction |29-01-2021
NEHA EXPORTS LTD Act) Y ACT)/830(ND)2019 from cover page
SYNDICATE BANK VS M/S - - COMPANY PETITION

2555 (710102009152021 INCOM WIRES & CABLES PVT. E?tgrgcumry Application Afg/";f;:;“ ;’é‘ger any other ;g RAKESH KUMAR JAIN V‘(’)E??aié:fesnfiﬂ:ﬁ%p'ease check 1 02-02-2021
LTD. B P (1BC)/1456(PB)2019 Y
HARISH TANEJA VS M/S Interlocutory Abplication COMPANY PETITION

2556 |710102008632021 INCOM WIRES & CABLES PVT. | ' 0 ry App Sec 60(5) B Harish affidavit back date 01-02-2021
LTD. B (1BC)/1626(PB)2019
SHANIVI CONSTRUCTION PVT.[ -\

2557 |710102008332021 LTD. VS DEEPAK KUMAR ry App Sec 60(5) Sameer main case not link 30-01-2021

AGARWAL AND ORS.

(1B.C)




SYNDICATE BANK VS M/S

Interlocutory Application

Application under any other

COMPANY PETITION

WRONG CASE LINKED PLEASE

2558 1710102009132021 INCOM WIRES & CABLES PVT. . 1B RAKESH KUMAR JAIN 02-02-2021
LTD. (1.B.C) provisions- IBC (IBC)/1456(PB)2019 CHECK REMINDER 3/5
NIBEDITA PATRA VS TOSHALI |Company COMPANY PETITION 2:2322 ‘r"L’JrIZ[‘flp;izsgzd:ggzev;‘t):egz
2559 [710102009712021 RESORTS INTERNATIONAL Application(Companies [Rule 11 of NCLT (COMPANIES RAKESH WADHWA . . ¥oUl03-02-2021
LIMITED Act) ACT)/184(ND)2019 can write reminder 2/5 or call us
24363846
MOSER BAER KARAMCHARL |y aneous COMPANY PETITION ig(gjxsfgl:nnli{gszg/al\?;natlonmue
2560 |710102010882021 EII\SE_I\IIEI;/S MOSER BAER INDIA Application (IBC) Sec 60(2) 1B (IBC)/378(PB)2017 Fidel Sebastian stamp/Annexure- H not clear/ CAse 07-02-2021
type wrong
#alli:lEEEZTUSI\TVGEg::I:ATIA " Interlocutory Application COMPANY PETITION
2561 [710102010242021 ¥ AP Sec 60(5) 1B RAKESH KUMAR 402-451 translate page 05-02-2021
DEVELOPERS PRIVATE (1.B.C) (IBC)/2582(ND)2019
LIMITED
- COMPANY PETITION . N
2562 [710102010872021 m\':l'ﬂésmg'gxg INDU g‘tsrgcumw Application | 60(5) IB MALLIKA PARMAR Z%él‘f;gﬂ:ig'”az?'y Tn?silt:mp 08-02-2021
B (1BC)/1781(ND)2018 Py sig 9
SYNDICATE BANK VS M/S Interlocutory Application | Application under any other COMPANY PETITION
2563 [710102010332021 INCOM WIRES & CABLES PVT. (LB.C) ry App fori/isions- IBC Y 1B RAKESH KUMAR JAIN [main case number wrong 05-02-2021
LTD. & P (IBC)/1456(PB)2019
M V IMPEX PRIVATE LIMITED |Company iﬁ:ﬁggﬁiﬁ_ﬁg&'\é%
2564 |710102010582021 VS M/S INCOM WIRES & Application(Companies |Rule 11 of NCLT Megha sign missing and section wrong 06-02-2021
CABLES PVT. LTD Act) MPANIES
) ) ACT)/99(PB)2020
MARINAINDIA TRAEXIM
PRIVATE LIMITED VS Interlocutory Application COMPANY PETITION . stamp paper missing and sign oy
2565 1710102010362021 MARINAINDIA TRAEXIM (LB.C) Sec60(5) 1B (IBC)/343(PB)2019 | 1ONt Seth missing 05-02-2021
PRIVATE LIMITED
SHASHI BAGGA VS EAST Company /isl(;\ABGh:E’Iiﬁ'Egl\ﬁl\é% 47-translate 47-53 not clear page
2566 |710102011072021 BENGAL INVESTMENTS Application(Companies [Rule 11 of NCLT RAKESH KUMAR . Pag 08-02-2021
PRIVATE LIMITED Act) MPANIES section wrong
ACT)/35(PB)2019
I COMPANY PETITION . N
2567 1710102010892021 ADITI JAIN VS INDU KUMAR  |Interlocutory Application Sec 60(5) B MALLIKA PARMAR No index/no pagination/No Stamp, 08-02-2021

AND ORS

(1B.C)

(IBC)/1781(ND)2018

Affidavit/True copy sign missing




SUSHIL PANDIT VS ADSERT

Company

main case not link and 16 not clear

2568 |710102011062021 WEB SOLUTIONS PRIVATE Application(Companies [Rule 11 of NCLT Saurabh Chaturvedi 08-02-2021
page
LIMITED Act)
MRS. MEERA AHUJA VS Interlocutory Application COMPANY PETITION 10-37 not clear page and sign
2569 |710102010652021 JASMINE BUILDMART PRIVATE 'S ry App Rule 11 of NCLT, 2016 B LOKESH e pag 9 06-02-2021
LIMITED B (1BC)/1722(ND)2018 9
CBRESOUTHASIAPVT.LTD. |/ o COMPANY PETITION
2570 |710102010442021 VS M/S. GAURSONS INDIA (LB.C) Ty APP IBC Under Sec 9 1B Smriti section wrong 05-02-2021
PVT. LTD. B (1BC)/3199(ND)2019
Ifl{l%gi?'ézgRL?g I-\'/A‘S'\l © Interlocutory Application COMPANY PETITION wrong filing, file link from Hyderabad
2571 |710102010622021 . y App Sec 60(5) B MISHA g ting, Y 06-02-2021
REGIONAL PROVIDENT FUND |(1.B.C) (1BC)/3199(ND)2019 bench
COMMISSIONER-I
STATEBANKOFINDIAVS | -\ COMPANY PETITION
2572 [710102011042021 REGIONAL PROVIDENT FUND | /2" Ty APP Sec 60(5) 1B Ritesh Khare sign missing 08-02-2021
COMMISSIONER-I B (1BC)/1757(PB)2018
Company COMPANY PETITION o .
2573 |710102010992021 ﬁé’[’g"jﬁ:é;”fv'iva';/ SV';'SD Application(Companies | Section 420 (COMPANIES SONU affna"'t back date and section 08-02-2021
S Act) ACT)/148(PB)2020 9
. . COMPANY PETITION
2574 |710102011092021 SIT IA_8$E)SF-,IZAI§?_III_VIII;'IFII-IE—I§D ve i?tsrgcumry Application Afo‘ﬂ'i;aotr']os'j fgger any other g ARUN AGGARWAL | main case number missing 08-02-2021
B P (1BC)/3098(ND)2019
216-231,259,265,,269-274
SANJAY GUPTA VS ANIL Interlocutory Application COMPANY PETITION e ~ad 500, ! o
2575 |710102010742021 TITHAS 8 ORS, (150 Sec 66(1) 1B (15C)/45(PE)2018 |\IPUN GAUTAM Fz)Zg,ezso,283,284,299 308 not clear |06-02-2021
. COMPANY PETITION
2576 |710102011442021 IMC/IiICE,':-IN-lIiFI{_\I(IV(I:I?'II_ELDECTION Vs i?tsr(':‘;wtory Application | 60(5) 1B Aayushman Aeron | double numbering and sign missing |09-02-2021
B (1BC)/1887(ND)2019
- o COMPANY PETITION
2577 1710102011262021 RAHUL JAIN-IRP VS ICICI Interlocutory Application | Application under any other B Rahul Jain main case year wrong 09-02-2021

BANK LIMITED

(1B.C)

provisions- IBC

(IBC)/1582(ND)2019




AHLUWALIA MARBLES
PRIVATE LIMITED VS SALUJA

Company Petition IB

2578 1710102028122020 CONSTRUCTION COMPANY (IBC) IBC Under Sec 9 Ruchir Batra payment 09-02-2021
LIMITED
AHLUWALIA MARBLES
- 505, 508 amount not clear and
2579 |710102028202020 PRIVATE LIMITED VS Company Petition 18 |15\ der sec 9 Ruchir Batra payment not receivedPages not clear|09-02-2021
CHETANYA BUILDCON (IBC) small font-174 to 193
PRIVATE LIMITED
RUPINDER SINGH KHURANA  |Company Petition IB . Double pagination from page no- e
2580 |710102033482020 VS ICICI BANK LTD. & ORS.  |(IBC) Section 94(1) Om Pal 56/Translated page230/etc 09-02-2021
CAPITAL TRADE LINKS Company Petition IB E Stamp paper need 100
2581 |710102060292020 LIMITED VS KDP BUILDWELL (IBC? Y IBC under Sec 7 HIMANSHU KAUSHIK |Rs./Advocate welfare 09-02-2021
PRIVATE LIMITED &amp;amp;amp; Court fees missed
ELANGBAM Memo of parties, List of dates
INFRASTRUCTURES & Compan &amp;amp;amp;amp;amp;amp;amp
2582 1710102069442020 CONSTRUCTION PRIVATE A er;l (gom anies Act) Sec 252 (3) Shivangi Jain ; events, and Brief synopsis missed, [09-02-2021
LIMITED VS KDP BUILDWELL | PP P index missed, MoA
PRIVATE LIMITED &amp;amp;amp;amp;amp;amp;amp
TAMINDER KAUR DHUPIAYS |
2583 |710102075432020 PARSAVNATH DEVELOPMENT o P . Rule 11 of NCLT SONAL ANAND ! y 09-02-2021
LTD Petition(Companies Act) case no. Wrong section , case not
link
TECHCORAL SOLUTIONS VS Company Petition IB Advocate welfare &amp;amp;amp;
2584 |710102087862020 BHUMISAGAR (IBC;J Y IBC Under Sec 9 SANYAM JAIN court fees missed p:amp;amp; 09-02-2021
INFRASTRUCTURES PVT. LTD.
MINTKART INDIA PVT. LTD. Transfer
2585 |710102113032020 VS BHUMISAGAR Petition(Companies Act) Rule16(d),NCLT Rules,2016 ANUBHAV RASTOGI |no main case no. 09-02-2021
INFRASTRUCTURES PVT. LTD. P
PUNAM MAKHNI VS DIWAKAR |Transfer Manish Kumar Wrong case type select, moa
2586 1710102116822020 COMMERCIAL PVT LTD Petition(Companies Act) Sec. 59 Srivastava &amp;amp;amp; aoa m|§sed, 09-02-2021
company master data missed
MG INFRA WORKS PRIVATE 127 page missed, kindly income tax
LIMITED VS REGISTRAR OF Company . service serve in dcit cell delhi high e
2587 1710102000182021 COMPANIES DELHI & Appeal(Companies Act) |°S¢ 222 (1) Madhavi Choudary | '+ pages not clear 141 to 146, |0° 022021

HARYANA

148, 151, 152, small font 70 to 72




SUDHANSHU GUPTA VS SUNIL

Blur page no-18/Brief Synopsis/List

2588 |710102000912021 KUMAR Contempt Petition (IBC) [Rule 11 of NCLT, 2016 Sudhanshu Gupta of dates events 09-02-2021
index page nclt hading missing 50
EMG HOSPITALITY PRIVATE |Company PAWAN KUMAR 3 s
2589 |710102001402021 LIMITED VS SUNIL KUMAR Appeal(Companies Act) Sec 252 (3) GUPTA AFTER NUMBERING WRONG 84-140]09-02-2021
NOT CLEAR
THE DIAL SOLUTION PRIVATE
LIMITED VS REGISTRAR OF Compan kindly upload final pdf in proper
2590 |[710102001582021 COMPANIES NATIONAL A eZI(Cyom anies Act) Sec 252 (3) SUMIT index with sequence and proper 09-02-2021
CAPITAL TERRITORY OF PP P numbering in all pages
DELHI AND HARYANA
AGRIM CORPORATE SERVICES Original NCLT certified order copy
LIMITED VS REGISTRAR OF CP(AA) Merger and missed / Kindly file condonation
2591 |710102001932021 COMPANIES NATIONAL Amalgamation(Companie|Sec. 230-232 - Second Motion RAKESH KUMAR delay file separately in CA and 09-02-2021
CAPITAL TERRITORY OF s Act) remove from petition, Pages wrong
DELHI AND HARYANA arrange 4,5,6 Page missed 49, and
KAMLESH SHARMA VS DRG Company Petition MoA only one pege uploaded, AoA e
2592 |710102001492021 WELLNESS PVT LTD 7S (Companies Act) Sec. 241(1),Sec. 242(4) aaryan sharma repeated, 09-02-2021
KCS SOLAR POWER PRIVATE kindly upload final petition and all
LIMITED VS REGISTRAR OF  [Company g Ny
2593 |[710102003072021 COMPANIES MINISTRY OF Appeal(Companies Act) Sec 252 (1) Khushboo dsgug:?:gg:(erge to petition and 09-02-2021
CORPPORATE AFFAIRS prop
No true copy in annexures, Kindly
DEEPA SHARMA VS Company Petition annex all petitioners e stamp with
2594 ]710102004622021 TRANSASIA AUTO AND (Con? ar:lies Act) Sec. 71(10) ANUSHREE affidavit and notarized it, kindly 09-02-2021
GENERAL FINANCE LTD P remove application of rule 43 from
DMS file separately in application ,
KKGA CONSULTANCY PVT LTD Company Petition
2595 |710102005472021 VS TRANSASIA AUTO AND (Cor: ar:/ies Act) Sec 252 (3) ASHISH wrong case type 09-02-2021
GENERAL FINANCE LTD P
SPICEJET LTD. VS
AFFORDABLE Company Petition IB Page not clear-35 to 39,43,44,48 to
2596 |710102005992021 INFRASTRUCTURE AND (IBC;) Y IBC under Sec 7 VARUN K CHOPRA 57/Blur page-108/Wrong form to 09-02-2021
HOUSING PROJECTS PRIVATE 109 to 121
LIMITED
SAVITRI JAIN VS ANSAL Company Petition
2597 |710102005882021 PROPERTIES AND pany Sec. 73(4) Paras Jain NCLT form 11 missed 09-02-2021

INFRATSRUCTURE LIMITED

(Companies Act)




EVERGREEN VENEERS
PRIVATE LIMITED VS ANSAL

CA(A) Merger and

50 rupees e stamp missed with

2598 1710102008022021 PROPERTIES AND é\r:stl)gamatlon(Compame Sec. 230-232, Sec 234 Kangan Jain Power of attorney 09-02-2021
INFRATSRUCTURE LIMITED
AP. TRADING COMPANY VS Shadman Ahmed Er::;Sgrgl eir-llia;sz\‘/l\{:;:longeiiﬁlon
2599 |710102007452021 KANODIA TECHNOPLAST Contempt Petition (IBC) [Rule 11 of NCLT, 2016 e L 9 09-02-2021
LIMITED Siddiqui mention in index &amp;amp;amp;
Application/Blur page no-18 to 24
Send with objection the
KRISHNA ENTERPRISES VS Company Petition IB claim/default amount less than 1
2600 |710102007652021 HYLINE AUTO PRIVATE (IBC? Y IBC Under Sec 9 SHREY ASHAT Cr/court fees miss/Pages not clear- |09-02-2021
LIMITED 45 to 47,62 to 80,83 to 152,319 to
321
. Wrong case type, memo of parties/
EMBEE SOFTWARE PVT.LTD Company Petition . N s
2601 |710102008132021 VS ANSAL HOUSING LTD (Companies Act) Rule16(d),NCLT Rules,2016 LZAFEER AHMAD B F |list of dates/ _synopsm missed, 09-02-2021
advance service missed
VISTRA ITCL LIMITED VS
ANSAL URBAN Company Petition IB Blur page-142 to o
2602 |710102008422021 CONDOMINIUMS PRIVATE (IBC) IBC under Sec 7 Shantanu 170,196,198,215,216,418/etc 09-02-2021
LIMITED
THYSSENKRUPP MARINE
SYSTEMS (INDIA) PRIVATE CP(AA) Merger and Original nclt certified order copy
2603 |710102008442021 LIMITED VS ANSAL URBAN Amalgamation(Companie|Sec. 230-232 - Second Motion Nirmal missed, file separate condonation 09-02-2021
CONDOMINIUMS PRIVATE s Act) delay application in CA
LIMITED
SHALINI KHURANA VS JNR Company Petition sec 242 mentioned but not fee paid e
2604 1710102009442021 HOTELS PRIVATE LIMITED  |(Companies Act) Sec. 241(1),Sec. 242(4) ANKUR and basic detail mentioned 09-02-2021
STELLA INDUSSTRIES LIMITED Company Petition 315,317-319 not clear 466 page cut
2605 |[710102010192021 VS CASABLANCA INDUSTRIES (Cor: ar:/ies Act) Sec. 241(1),Sec. 242(4) KARAN MALHOTRA |[all respondent advance service 09-02-2021
PRIVATE LIMITED P missed
KOREA TRADE INSURANCE
CORPORATION(KSURE) VS Company Petition 1B . . Pagination not done in index/Blur .
2606 |710102010502021 INDO ALUSYS INDUSTRIES (IBC) IBC Under Sec 9 Manish Dhir page-27 to 33,45 to 78 09-02-2021
LIMITED
Pages not clear 76 to
CELESTIAL FINHOLD PRIVATE |CP(AA) Merger and 83,96,98,100,101,106,117,128 to
2607 |[710102010002021 LIMITED VS INDO ALUSYS Amalgamation(Companie|Sec. 230-232 - Second Motion MOHD AKBAR 134,148,149,154,163,164 to 09-02-2021

INDUSTRIES LIMITED

s Act)

166,167,175,178 to 182 E filing
receipt of chairperson report,




JADE E SERVICES PRIVATE

CA(A) Merger and

Affidavit and e stamp date

2608 |[710102010092021 LIMITED VS INDO ALUSYS Amalgamation(Companie|Sec. 230-232, Sec 234 ANUBHAV RASTOGI |mismatched pages 181 to 184, 189 [09-02-2021
INDUSTRIES LIMITED s Act) to 192, 197 to 201, 203 to 207
PHENOM DEVELOPERS PVT. Company MoA &amp;amp;amp; AoA name not
2609 |[710102010682021 LTD. VS REGISTRAR OF A e ies Act Sec 252 (3) Mukund Rawat matched from memo of parties and [09-02-2021
COMPANIES ppeal(Companies Act) section 61 mentioned in index
Section 59 mentioned in petition and
. fees missed, company master data
2610 |710102010122021 KII\F/TBRPARI\IIEIIEVI III:I;I\DIE Avlfv\1/'SLTD (ng:ﬁ;::i:sexggn Sec. 59 aaryan sharma mis;ed, ngaltnama mis§ed, proof of|09-02-2021
service missed, pages missed
102,105,106,108,110,112,114,255
Section 242 mentioned in petition
MR. VISHAL SWARA & ANR VS Company Petition and fees missed, pages missed
2611 |710102010102021 SLV SECURITY SERVICES (Companies Act) Sec. 241(1),Rule 11 of NCLT aaryan sharma 389,390,566, pages not clear 09-02-2021
PRIVATE LIMITED 376,578,579,622,623 page hindi
581, kindly remove rule 11
S M PERFUMERS PRIVATE CA(A) Merger and Company master data missed, pages
2612 |710102010802021 LIMITED VS SLV SECURITY Amalgamation(Companie|Sub-section () of section 230 Vishal Ganda not clear 169,291,437 to 440, 09-02-2021
SERVICES PRIVATE LIMITED |s Act) 441,442,444,445
THREE C INFRATECH PRIVATE Company Petition section 242,244 fee not paid, 110
2613 |710102010522021 LIMITED VS MOON LIGHT (Companies Act) Sec. 241(1) Abhay Gupta after, double numbering , 09-02-2021
PROPBUILD PRIVATE LIMITED vakalatnama missed
Volume wise index missed, MoA
D M FOODS PRIVATE LIMITED |CA(A) Merger and RAMESH CHANDRA &amp;amp;amp; AoA repeated,
2614 |710102010812021 VS MOON LIGHT PROPBUILD |Amalgamation(Companie|Sub-section (I) of section 230 SHARMA Pages not clear 48,51 to 56,66 to  [09-02-2021
PRIVATE LIMITED s Act) 68,105,109,110,111,176,180,182 to
193,202 to
Petition not
GOPALGIRI KISHANGIRI Company sign,,19,21,22,26,27,31,32,38,44,58
2615 |710102011612021 GOSWAMI VS REGISTRAR OF A I(Companies Act) Sec 252 (3) KARAN MALHOTRA |,82,95,99,100,103,104not clear 10 |09-02-2021
COMPANIES ppealit-ompanies AC rs welfare missed advance service
missed
No pagination in index, no page no.
FALCK INDIA PRIVATE CA(A) Merger and in annexures, No sign in every page
2616 |710102011562021 LIMITED VS REGISTRAR OF Amalgamation(Companie|Sec. 230-232, Sec 234 PREM LAL MALIK of petition, no true copy in 09-02-2021
COMPANIES s Act) annexures, auditor report missed of
2nd company, valuation report
CA(A) Merger and . .
2617 |710102011362021 KPL INTERNATIONAL LIMITED | ) o\ - mation(Companie| Sec. 230-232, Sec 234 Megha Memo of parties missed, Pages cut | ;o ;) 55

VS REGISTRAR OF COMPANIES

s Act)

170,172, consent affidavit missed




RABINDRA KUMAR MINTRI VS

Interlocutory Application

COMPANY PETITION

Section wrong not match technically

2618 |710102081652020 AJAY SOOD (LB.C) Sec 43(1) r/w Sec 44 (1) 1B (IBC)/923(PB)2018 APOORV AGARWAL |and in soft copy.You chosen sec 33 |08-08-2020
but mention 43 in soft copy
ASSISTANT PROVIDENT FUND Affidavit back date/Blur Page-
COMMISSIONER VS NISHANT COMPANY PETITION 32/Application seperately file Page
2619 |710102115052020 GAURAV GUPTA LIQUIDATOR |Company Appeal (IBC) |Sec 42 1B (IBC)/625(PB)2018 Manish Dhir no-98 to 102 case type wrong 11-12-2020
OF SHREEDHAR MILKFOODS please choose company appeal in
LIMITED IBC for sec 42,e stamp paper missed
wrong section Please dont refile
- COMPANY PETITION without raise objection call on
2620 |710102006142021 ngﬁigsAJ IS?RQ:I:B:NK VS E?tsré‘;wtory Application | s +ion 74 1B SANJEEV PANDA  |24363846 section not match 21-01-2021
! - (IBC)/985(ND)2018 technically and in soft copy not
response from your side on given
- L COMPANY PETITION
2621 (710102006522021 E:'\;,':\fAES\RQRNI%XTSENLEILVITTEECDH E?tBergC“tory Application Afof/':‘szf;:;“ ;‘é‘ger any other ;g PANKAJ NARANG |affidavit back date 22-01-2021
B P (1BC)/236(ND)2020
N COMPANY PETITION
2622 |710102006682021 ygngEféJé?:cF;rEISg:ﬁl\h;?TF;\D/E g‘tsrgcumw Application 1. 152 IB Manoj Kulshrestha | Document in Incomplete 23-01-2021
= (IBC)/1671(ND)2019
Miscellaneous _— COMPANY PETITION Wrong case type you can write as a
2623 |710102007462021 éféé\%éAN?ég IX?’III:'II'\I;ED CORE | application(Companies Afon/hi(s:?ot;Osn under any other | ~,ypaNIES ANJALI YADAV company application and also 27-01-2021
Act) P ACT)/150(ND)2019 mention in soft copy
SANJEEV KUMAR AGARWAL VS |Company COMPANY PETITION case type wrond in index and all
2624 |710102008812021 TARA CHAND JALAN W/O Application(Companies [Rule 11 of NCLT (COMPANIES Dhaval Deshpande a e;yplease cf?eck it reminder 4/5 01-02-2021
AMAR CHAND Act) ACT)/181(PB)2020 pages p
VINAY GUPTA VS M/S SHRI Company wrong section please choose rule-11
2625 |[710102009672021 RAM HARI RAM & SONS PVT. |Application(Companies |Rule 154, NCLT 2016 Rakesh Kumar , and sign missing ,main case not 03-02-2021
LTD. Act) link
M/S UNIQUE ENGINEERS PVT. Interlocutory Application COMPANY PETITION Section wrong for application please
2626 |710102010032021 LTD VS M/S DIGNITY 180 ry APP IBC Under Sec 9 1B PRAVEEN A sectiong PP P 04-02-2021
BUILDCON PRIVATE LIMITED - (IBC)/610(ND)2019
due payment other section paid only
2627 1710102010702021 IRP SUNIL KUMAR AGRAWAL |Interlocutory Application Sec 60(5) ;:;)MPANY PETITION SUNIL KUMAR section for 60(5) due payment for 06-02-2021
VS TAX RECOVERY OFFICER |(I.B.C) AGRAWAL Rule- 11 reminder 2/5 you can call

(IBC)/1443(ND)2019

24363846 for discussion




OMSAI NATH ENTERPRISES VS

Interlocutory Application

Sec 60(5),Rule 11 of NCLT,

COMPANY PETITION

sign missing and e-stamp paper

2628 [710102011222021 SOLVEN POWER SYSTEMS | '’ 2016 1B Pratik Malik ol 09-02-2021
PRIVATE LIMITED = (IBC)/2413(ND)2019 9
OESPL PVT. LTD. VS SHAIKH |Interlocutory Application COMPANY PETITION . . 73-78 translate page case type s
2629 |710102011242021 NARTS ANJUM (150 Sec 60(5) 1B (15C)/449(PB)2018| P2 Joh rong 09-02-2021
PRAETORIAN BUSINESS Miscellaneous
2630 |[710102011302021 VENTURES PRIVATE LIMITED [Application(Companies |[Rule 11 of NCLT PRAVEEN SEHRAWAT |page numbering wrong case not link | 09-02-2021
VS SHAIKH NAFIS ANJUM Act)
VERSHA SANDEEP AND
SANDEEP ARVIND (HUF) VS Interlocutory Application COMPANY PETITION | .. . Vakalatanama Will Be File Separately|, .
2631 |710102011722021 M/S ABW INFRASTRUCTURE  |(1.B.C) Sec60(5) 1B (IBC)/375(PB)2018 | > VYanshu Rai in Additional Documents 10-02-2021
LTD
. COMPANY PETITION
2632 |710102011802021 gi\TYUPﬁAm;\L VS SURYA r'sﬂaéf:}’faq Rule 11 of NCLT, 2016 1B Yash Tandon case type wrong 10-02-2021
P PP (1BC)/3073(ND)2019
glléfvi#héAI}I?/lYI?";DAl\_/isM/S Interlocutory Application |Application under any other COMPANY PETITION main case number wrong in soft
2633 |710102011682021 ry App ppiice Y 1B SONAL ANAND 9 10-02-2021
ZEDX HOSPITALITY PRIVATE |(1.B.C) provisions- IBC (IBC)/3483(ND)2019 copy
LIMITED
AGGARWAL STEEL .
2634 |710102011782021 INDUSTRIES PVT.LTD VS i?tsrgcumry Application | p 16 11 of NCLT, 2016 Icé)ggg\‘/zg?(lg)lz%?g mIOS:TAAROHATGI section wrong 10-02-2021
RESHMA MITTAL ©
HARI SINGH VS RESHMA Miscellaneous COMPANY PETITION
2635 |710102011492021 MITTAL Aplication (IEC) Rule 154 (1) 1B (150)/30(PB)2021 |PARAT case type wrong 09-02-2021
CBRE SOUTH ASIAPVT.LTD. |\ COMPANY PETITION
2636 |710102011372021 VS M/S. GAURSONS INDIA | bt Rule 11 of NCLT, 2016 1B Smriti CASE TYPE WRONG 09-02-2021
PVT. LTD. PP (1BC)/3199(ND)2019
M/S INDRAPRASTHA GAS Interlocutory Aoplication COMPANY PETITION
2637 |710102011692021 LIMITED VS M/S SHAVINI ry App Sec 60(5) 1B Sai e-stamp paper missing 10-02-2021

CONSTRUCTION PVT LTD

(1B.C)

(IBC)/1487(ND)2018




VINAYAK WIRE PRODUCTS

Interlocutory Application

COMPANY PETITION

SIGN MISSING AND TRUE COPY

2638 |710102011292021 PVT. LTD. VS ABIR (150 Sec 60(5) B Tarun TISSING 09-02-2021
INFRASTRUCTURE PVT. LTD. | (1BC)/893(ND)2018
OXYZO FINANCIAL SERVICES Interlocutory Application COMPANY PETITION estamp paper haryana 50 rs and
2639 |710102011482021 PVT LTD VS SUICH (150 ry App Rule 11 of NCLT, 2016 B UMANG MITTAL o c‘;se F\:Won I’; o 09-02-2021
INDUSTRIES LIMITED = (IBC)/166(ND)2020 9 Py
EXIDE INDUSTRIES LIMITED | o COMPANY PETITION
2640 |[710102011732021 VS TRADING ENGINEERS (LB.C) ry App Sec 60(5) 1B Palzer Moktan 29-35 not clear page 10-02-2021
(INTERNATIONAL) LTD B (1BC)/1416(ND)2019
HARI SINGH VS TRADING _
Miscellaneous COMPANY PETITION
2641 |710102011502021 E_II\_ISINEERS (INTERNATIONAL) | 2 80) Rule 154 (1) 1B (15C)/30(pB)2021 |EHARAT case type wrong 09-02-2021
EXPRESS PUBLICATIONS Company COMPANY PETITION
2642 |710102011752021 (MADURAI) PRIVATE LIMITED |Application(Companies |Rule 11 of NCLT (COMPANIES Gautam service missing 10-02-2021
VS UNITED NEWS OF INDIA  |Act) ACT)/27(PB)2021
- COMPANY PETITION
2643 |710102011462021 Sgiiiif%é?ﬁepmﬂ% E?tgrgcumry Application f;éem(d)'NCLT Rules,2016 |5 LZAFEER AHMAD B F|section wrong 09-02-2021
B (1BC)/609(ND)2019
ACTIVE GOLU ENTERPRISES | COMPANY PETITION
2644 |710102011642021 VS FARIDABAD AUTOCOMP | ' 0 ry App Rule 11 of NCLT, 2016 1B KARAN GANDHI wrong section 10-02-2021
INDUSTIRES LIMTED B (1BC)/3007(ND)2019
Company COMPANY PETITION
2645 |710102011602021 iﬁi: ggﬁff SETHIVS Application(Companies  |Sec 424 (3) (COMPANIES MOHIT CHAUDHARY  |wrong section 10-02-2021
Act) ACT)/165(ND)2020
NITIN SINGH PROP SHYAM -
2646 |710102011652021 PRINTERS VS DR. JOHNS LAB i?tsr(':‘;wtory Application | 60(5) ICBO('\;'EQ;\'/;;IE\B)TZISZ'\& PARTHO section wrong 10-02-2021
PHARMA PVT LTD B
KALINGA ENTERPRISES . o
2647 |710102012102021 PRIVATE LIMITED VS DINESH |[nteriocutory Application o o6 o) COMPANY PETITION ., oy True Copy &amp;amp;amp; sign |4, 5 5024

SO0D

(1B.C)

IB (IBC)/60(PB)2018

missing




LIC HOUSING FINANCE

Interlocutory Application

COMPANY PETITION

2648 |[710102012112021 LIMITED VS M/S PIYUSH Sec 60(5) Sharad Tyagi Pg- 74 to 88 not clear 11-02-2021
COLONISERS LTD. (I1.B.C) 1B (IBC)/449(PB)2019
THYSSENKRUPP MARINE Company CA(A) MERGER AND
SYSTEMS (INDIA) PRIVATE L . Application under any other |AMALGAMATION(CO |,,. . e
2649 |[710102011662021 LIMITED VS M/S PIYUSH ﬁgt[;llcatlon(Compames provisions MPANIES Nirmal section wrong 10-02-2021
COLONISERS LTD. ACT)/2(ND)2021
CA(A) Merger and
2650 |[710102032312020 DAPEL INVESTMENTS LLP VS [Amalgamation(Companie|Sec 60-62 LLP Act 2008 Prashant Jain Page missed 72,page not clear 118, [13-03-2020
s Act)
DSE ESTATES LIMITED VS JAL Company Petition In case detail mentioned section 66
2651 |710102107382020 AMBEY SHARE BROKING P y Sec. 59 Ankit and pay fees of section 59, serve the|11-11-2020
(Companies Act) .
LIMITED petition to roc
AOV EXPORTS PRIVATE CP(AA) Merger and
2652 |710102108592020 LIMITED VS AOV HOLDINGS |Amalgamation(Companie|Sec. 230-232 - Second Motion Ankit Link with first motion 18-11-2020
PRIVATE LIMITED s Act)
VAIBHAV FARMS PRIVATE CP(AA) Merger and No vakaltnama. kindly link with first
2653 |710102119042020 LIMITED VS AOV HOLDINGS |Amalgamation(Companie|Sec. 230-232 - Second Motion NIRAJ PREET motion ! Y 25-12-2020
PRIVATE LIMITED s Act)
CD EXPO BUSINESS PRIVATE
LIMITED VS REGISTRAR OF Compan STK 7, Company master data and
2654 1710102003182021 COMPANIES MINISTRY OF A eI?al(Cyom anies Act) Sec 252 (1) Khushboo income tax advance service annex in|14-01-2021
CORPPORATE AFFAIRS DELHI |PP P final petition and show in index
& HARYANA
CD SHIPPING SERVICES
PRIVATE LIMITED VS Compan ﬁl-l;l;n::e(tzzj gj\rgnr:: ssfei:/icjzzt::nn:x in
2655 |710102003132021 REGISTRAR OF COMPANIES A er;l(gom anies Act) Sec 252 (1) Khushboo final petition and show in index 14-01-2021
MINISTRY OF CORPPORATE | PP P . es ot eloar 95 10 93 '
AFFAIRS DELHI & HARYANA Pag
Memo of parties/ List of dates
2656 |710102004402021 AANJENE BALL VS SMT. ASHA | Intervention Rule 11 of NCLT SHARAD &amp;amp;amp; events/ Synopsis ¢ 1 554
BALI Petition(Companies Act) Missed, Kindly merge annexures
after that upload final petition
LIFESTYLE MAGAZINE CP(AA) Merger and Original nclt certified order co
2657 ]710102006922021 PRIVATE LIMITED VS JINDAL |Amalgamation(Companie|Sec. 230-232 - Second Motion Aditya Nayyar 9 Py 25-01-2021

DIAMOND PRIVATE LIMITED

s Act)

missed, ,NCLT form 12 missed




M/S SONI TRADERS (REGD.)

Company Petition IB

Not clear pages-151 to 159,218 to

2658 |710102010152021 VS MPCL INDUSTRIES (IBC) IBC Under Sec 9 Mayank Bhargava 225/Master data/ 04-02-2021
LIMITED
SKYGOURMET CATERING . Blur page-
Company Petition IB
2659 |710102010602021 PRIVATE LIMITED VS 0 IBC Under Sec 9 SHIKHIL 252,286,288,296,304,306,308/Page |06-02-2021
SPICEJET LIMITED missing-371
PALM COURT MAINTENANCE Send with objection the
AGENCY VS UNITY Company Petition 1B claim/default amount less than 1 e
2660 |710102010472021 AUTOMATION SERVICES PVT. |(IBC) IBC Under Sec 9 SHREY ASHAT Cr/Advocate welfare miss/Pages not | > 022021
LTD. clear-24 to 29,35 to 38,63 to 66,72
EMAAR HILLS TOWNSHIP N
2661 |710102010932021 PRIVATE LIMITED VS MANISH [Transfer Petition (IBC) ?;éelG(d)'NCLT Rules,2016 Harshit Khare é\g::’tcﬁetsswnfgz;;gf“r;f’s'gmtg';mp' 08-02-2021
DILKHUSH DOSHI 9
EMAAR HILLS TOWNSHIP I
2662 |710102010642021 PRIVATE LIMITED VS RAJU  |Transfer Petition (18C) | <I€16(d)NCLT Rules,2016 Harshit Khare Advocate welfare 8amp;amp;amp; | ;¢ > 545
IBC court fees miss/Sign miss-3 to 7
BHUPATI
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2775 [0710102002242020/7 Vs. DELHI BARODA ROAD APPLICATION(IBC)/274( |Sec 60(5) copy sign and stamp missed,serivce
CARRIER PRIVATE LIMITED PB)2020 to all respodent
TOTAL AIRPORT SERVICE COMPANY
2776 10710102009192020/1 (INDIA) PRIVATE LIMITED Vs. |APPEAL(COMPANIES Sec 252 (3) wrong document
REGISTRAR OF COMPANIES  |ACT)/149(ND)2020
TOTAL AIRPORT SERVICE COMPANY true copy sian and stam
2777 |(0710102009192020/2 (INDIA) PRIVATE LIMITED Vs. |APPEAL(COMPANIES Sec 252 (3) misse d%co?ne tax servti)e missed
REGISTRAR OF COMPANIES ACT)/149(ND)2020 !




RAKESH KUMAR GUPTA Vs.

INTERLOCUTORY

2778 [0710102039702020/1 APPLICATION Sec 60(5) Only proof of service
RUPINDER SINGH GILL (15.C)/2102(ND)2020
STELLAR CORPORATION Vs.
2779 |0710102131702019/3  |SUMANGLAM IMPEX PRIVATE |COMPANY PETITIONTB |0 e ec o Wrong filing
(1BC)/2580(PB)2019
LIMITED
SUNIL HANDA AND ORS Vs. | -y pany PETITION 1B i:]iig)efdmplzfed'ggn on repY
2780 |0710102422882018/8 'II-'1(_)DDAY HOMES NOIDAPVT | 1o 02 o015 IBC under Sec 7 42 47,4651 52,55.56,64,67 cut true
copy stamp missed
SUNIL HANDA AND ORS Vs. | 1o ANy PETITION 1B :iig:dm;s_ed,ggn on reply
2781 [0710102422882018/9 'LF_IC_)DDAY HOMES NOIDAPVT | 1o 02 o018 IBC under Sec 7 42.47.46.51.52.55,56,64.67 Ut true
copy stamp missed
INTERLOCUTORY Application under anv other wrong document, Index
2782 [0710102031812020/1  |SUNIL KUMAR GUPTA Vs. APPLICATION fo‘i/isions_ 1BC Y missed,document not properly
(1.B.C)/2040()2020 P uploaded.
NARMADA CEREALS LIMITED |INTERLOCUTORY
2783 [0710102062252020/1  |Vs. ORIENTAL BANK OF APPLICATION Sec 60(5) Only vakalatnama
COMMERCE (1B.C)/2134()2020
2784 |0710102132232019/1 ' (COMPANIES Y Pg-5,7,9 not clear,service missed
COMPANIES & TRIP ACT)/709(ND)2019 Body
COMMUNICATIONS PVT LTD
COMPANY PETITION
2785 [0710102151312019/23 mei uztDLIA'\“ﬁDIT_IV;iTED (COMPANIES Sec. 241(1) wrong document
ACT)/173(PB)2019
INCOME TAX OFFICER WARD
20(2) Vs. REGISTRAR OF COMPANY PETITION  |Sec 252 (1) - By Government ) _
2786 |0710102164562019/1  |COMPANIES & OTHERS (M/S. |(COMPANIES Body,Sec 252 (3) - By fr% :s';'é"s':v;‘;tni'gzgg 17,18
PUNJAB PROTECTION SAFE  [ACT)/1017(ND)2019  |Government Body 4
GUARDS PVT. LTD.)
DR PURSHOTAM LAL Vs. COMPANY PETITION
2787 |0710102017202018/5  |METRO SPECIALITY (COMPANIES Sec. 241(1),5ec. 242(4) wrong page numbering

HOSPITALS PRIVATE LIMITED

ACT)/395(PB)2018




DR PURSHOTAM LAL Vs.

COMPANY PETITION

2788 |[0710102017202018/6 METRO SPECIALITY (COMPANIES Sec. 241(1),Sec. 242(4) service missed
HOSPITALS PRIVATE LIMITED [ACT)/395(PB)2018
CORPORATION BANK Vs. M/S [COMPANY PETITION IB -
2789 [0710102024492018/9 EXCLUSIVE FIBRES LTD. (IBC)/1650(ND)2018 IBC under Sec 7 wrong file application
SUNIL HANDA AND ORS Vs.
2790 |10710102422882018/10 TODAY HOMES NOIDA PVT COMPANY PETITION I8 IBC under Sec 7 document not upload properly
LTD (IBC)/923(PB)2018
M/S BARU MAL VINOD KUMAR
2791 |0710200411352018/27 Vs. M/S AMIRA PURE FOODS COMPANY PETITION 1B IBC Under Sec 9 wrong file application
(IBC)/846(ND)2018
PVT LTD
M/S BARU MAL VINOD KUMAR
2792 |0710200411352018/28 |Vs. M/S AMIRA PURE FOODS COMPANY PETITION I8 IBC Under Sec 9 wrong file application
(IBC)/846(ND)2018
PVT LTD
M/S BARU MAL VINOD KUMAR
2793 |0710200411352018/29 Vs. M/S AMIRA PURE FOODS COMPANY PETITION IB IBC Under Sec 9 wrong file application
(IBC)/846(ND)2018
PVT LTD
M/S BARU MAL VINOD KUMAR
2794 10710200411352018/30 Vs. M/S AMIRA PURE FOODS COMPANY PETITION 18 IBC Under Sec 9 wrong file application
(IBC)/846(ND)2018
PVT LTD
COMPANY L
2795 |0710102007062020/1 | VEDIKA NUT CRAFTS PRIVATE | o0 1 eaTrON(1BC)/548( | APPlication under any other wrong file application
LIMITED Vs. provisions- IBC
PB)2020
MANISH KUMAR Vs. TOWER |COMPANY PETITION IB pg-31,38,119-121,125 not clear,true
2796 |0710102014032020/2 |\ 1610\ INDIA PVT. LTD. (IBC)/434(ND)2020 | 1BC Under Sec 9 copy sign missed in some pages
INTERLOCUTORY Application under any other
2797 |0710102031562020/1 RAKESH KUMAR JAIN Vs. APPLICATION PP Y wrong file application

(1.B.C)/1919()2020

provisions- IBC




ASAS TEC PRIVATE LIMITED

CA(A) MERGER AND

2798 10710102062262020/1 Vs. ORIENTAL BANK OF AMALGAMATION(COMP |[Sub-section (l) of section 230 wrong document
COMMERCE ANIES ACT)/58()2020
INTERLOCUTORY
2799 |(0710102062392020/1 ﬁ;?&%&%ﬁiﬁ :LL;AAVNS& APPLICATION Sec 60(5) document not properly uploaded
(1.B.C)/2121(PB)2020
PAISALO DIGITAL LIMITED Vs. |COMPANY PETITION IB .
2800 ]0710102115222019/4 CHAHAL PARIVAHAN PVT LTD. |(IBC)/2095(ND)2019 IBC under Sec 7 Wrong file applcation
PASSO METAL FAB PRIVATE COMPANY
2801 |0710102161222019/2 LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES Sec 252 (1) roc service missed
COMPANIES ACT)/1035(ND)2019
M/S VEDIKA NUT CRAFTS PVT.|COMPANY PETITION IB .
2802 10710102412262017/7 LTD. Vs. (IBC)/40(PB)2017 IBC Under Sec 10 wrong file application
PARAMIIT SINGH SAINI Vs.
2803 |0710120004072018/27 |PUMA REALTORS PRIVATE COMPANY PETITION 18 IBC under Sec 7 Wrong document
(IBC)/934(PB)2018
LIMITED
INCOME TAX OFFICER, WARD- [COMPANY Sec 252 (1) - By Government
2804 10710200722442018/2 1 NEW DELHI Vs. ROC-AURA |APPEAL(COMPANIES Bod Y service missed
EARTH ENERGY PVT LTD ACT)/992(ND)2018 Y
COMPANY -
2805 |0710102000802020/1 | MUKUL KUMAR Vs. AMVINYL | o0 1eatoN(1BC)/209( | APPlication under any other True copy stamp missed
PVT. LTD. provisions- IBC
ND)2020
INTERLOCUTORY
2806 ]0710102036292020/1 SSHARAT ALUMINIUM CO.LTD APPLICATION Sec 60(5) true copy sign and stamp missed
' (1.B.C)/2085(ND)2020
INDIAN STEEL AND POWER CP(AA) MERGER AND
2807 |[0710102094442019/3 PRIVATE LIMITED Vs. PUSHP | AMALGAMATION(COMP Sec. 230-232, Sec 234 Wrong file application

STEELS AND MINING PRIVATE
LIMITED

ANIES
ACT)/140(ND)2019




AUGITE ESTATE PRIVATE

CP(AA) MERGER AND

LIMITED Vs. INDIA INK AMALGAMATION(COMP .
2808 [0710102096182019/4 DEVELOPERS AND REALTORS | ANIES Sec. 230-232 - Second Motion wrong document case type.
PRIVATE LIMITED ACT)/109(ND)2019
R.H.PRASAD & CO. PRIVATE ,i;(:I_ACzAT/IT'SEF;I(ACI\(I)DNIP Document not properl
2809 |0710102106352019/3 LIMITED Vs. REGISTRAR OF Sec. 230-232 - Second Motion properly
COMPANIES ANIES uploaded,Index missed
ACT)/113(ND)2019
PARAMIIT SINGH SAINI Vs. COMPANY
2810 |0710102131712019/5 PUMA REALTORS PRIVATE APPLICATION(IBC)/2083|Sec 30 Wrong file application
LIMITED (PB)2019
FACOR ALLOYS LIMITED Vs. |COMPANY PETITION IB
2811 |0710102158172019/4 FACOR POWER LIMITED (IBC)/3386(ND)2019 IBC under Sec 7 wrong documnet
MINDA INDUSTRIES LIMITED EII?/I(:LAG) AI\I/*I/IT'IEi(E)RN(AC’\(I)DIVIP
2812 0710102159702019/11 Vs. REGISTRAR OF ANIES Sec. 230-232 - Second Motion wrong document type
COMPANIES ACT)/17(ND)2020
CP(AA) MERGER AND
2813 [0710102173502019/2 MUFIN FINANCE LIMITED Vs. ﬁmﬁEI'SGAMATION(COMP Sec. 230-232 - Second Motion Wrong file application
ACT)/22(ND)2020
DINESH CHAND JAIN & ORS.
2814 |0710102415722018/30 Vs. FANTASTIC BUILDCON (CI(;!)F;Q%E)E;EON 1B IBC under Sec 7 Wrong file application
PVT. LTD. & ORS.
PRECISE LABORATORIES CP(AA) MERGER AND
PRIVATE LIMITED Vs. AMALGAMATION(COMP )
2815 [0710102025292020/3 ORIENTAL BANK OF ANIES Sec. 230-232 - Second Motion uncomplete document
COMMERCE ACT)/41(ND)2020
DR ASHOK SETH AND OTHERS |COMPANY PETITION pg-18,20a,70,76,91 blank,pg-
2816 |0710102031452020/1 Vs. PANASONIC AVC (COMPANIES Sec. 241(1),Sec. 244(1) 27,87,88,90,93,118,129,131,135,13
NETWORKS INDIA CO LTD ACT)/61(ND)2020 7 not clear,proof of service missed
DR ASHOK SETH AND OTHERS [COMPANY PETITION Sgégéj g?g'g";%;_ 136,138 not
2817 |0710102031452020/2 Vs. PANASONIC AVC (COMPANIES Sec. 241(1),Sec. 244(1) cIe,ar ! ’100’ re’ cated r,oof of
NETWORKS INDIA COLTD  |ACT)/61(ND)2020 P9 peated,p

service missed




ADFUSION MEDIA Vs. BIZ AD

COMPANY PETITION IB

page numbering not

2818 10710102101192019/11 OPTIMISER PRIVATE LIMITED |(IBC)/1651(ND)2019 IBC Under Sec 9 T;ggggédocument not properly
SIMBA LOGISTICS PVT. LTD.
2819 |[0710102105692019/3 Vs. HINDUSTAN ONLINE E:I%ZI)P/T;;(BF(’II\EIEI)EI()C;I\QI 1B IBC Under Sec 9 Wrong file application
TRADE PVT. LTD.
COMPANY
2820 |[0710102115902019/5 j\jg'YFIMNDFI;iTSEII-_l/-\\II\TTILAL PATEL APPLICATION(COMPANI |Rule 11 of NCLT Wrong file application
ES ACT)/1910(PB)2019
M/S. CONCORD
INFRASTRUCTURE PVT. LTD. |COMPANY PETITION IB Sign missed on reply,Proof of service
2821 |0710120007302018/57 Vs. M/S. SHUBHKAMNA (IBC)/1059(ND)2018 IBC Under Sec 9 missed
BUILDTECH PVT. LTD.
SURESH KUMAR JAIN Vs. COMPANY
2822 10710102006172020/4 DREAM PROCON PRIVATE APPLICATION(IBC)/1304|Sec 60(5) Only proof of service
LIMITED (ND)2020
MSTAR SEMICONDUCTOR CA(A) MERGER AND
INDIA PRIVATE LIMITED Vs. AMALGAMATION(COMP
2823 10710102008232020/4 MEADITEK INDIA ANIES Sub-section (I) of section 230 Wrong document
TECHNOLOGY PRIVATE
LIMITED ACT)/13(ND)2020
INTERLOCUTORY
2824 [0710102063842020/1 I/QiUN BATRA Vs. RAMBHAY |\ ppL1CATION Sec 60(5) Wrong file application
(1.B.C)/2277(ND)2020
CP(AA) MERGER AND
BHAVYAM FABTRADING AMALGAMATION(COMP . .
2825 [0710102126352019/4 LIMITED V. ANIES Sec. 230-232, Sec 234 true copy sign and stamp missed
ACT)/136(ND)2019
CP(AA) MERGER AND
2826 |[0710102128782019/9 \S//_:NDARBH FOOD PVTLTD ﬁmﬁEI'SGAMATION(COMP Sub-section (I) of section 230 page numbering missed
ACT)/150(ND)2019
NITEO TECHNOLOGIES CA(A) MERGER AND
PRIVATE LIMITED Vs. NEW |AMALGAMATION(COMP .
2827 10710102145852019/5 WAY STAFFING SOLUTIONS | ANIES Sec. 230-232, Sec 234 Only index

PRIVATE LIMITED

ACT)/169(ND)2019




NITEO TECHNOLOGIES CA(A) MERGER AND
PRIVATE LIMITED Vs. NEW |AMALGAMATION(COMP
2828 |0710102145852019/6 WAY STAFFING SOLUTIONS | ANIES Sec. 230-232, Sec 234 pg-3 not clear
PRIVATE LIMITED ACT)/169(ND)2019
INCOME TAX OFFICER WARD |COMPANY Sec 252 (1) - By Government
2829 0710102155412019/3 20.1 Vs. REGISTRAR OF APPEAL(COMPANIES Bod Y service missed of roc
COMPANIES ACT)/926(ND)2019 y
COMPANY
SARVESH KASHYAP Vs. O-
2830 |[0710102167232019/1 ZONE NETWORKS (P) LTD APPLICATION(IBC)/1672|Sec 12(2) Wrong document
(ND)2019
INCOME TAX OFFICER- COMPANY Sec 252 (1) - By Government
2831 |0710102169272019/1 WARD20(3) Vs. REGISTRAR |APPEAL(COMPANIES Body,Sec 252 (3) - By pg-4,proof of service roc missed
OF COMPANIES ACT)/70()2020 Government Body
INCOME TAX OFFICER- COMPANY Sec 252 (1) - By Government
2832 ]0710102169302019/1 WARD20(3) Vs. REGISTRAR |APPEAL(COMPANIES Body,Sec 252 (3) - By Proof of service missed of roc
OF COMPANIES ACT)/50(ND)2020 Government Body
INCOME TAX OFFICER- COMPANY Sec 252 (1) - By Government
2833 10710102169372019/1 WARD20(3) Vs. REGISTRAR |APPEAL(COMPANIES Body,Sec 252 (3) - By proof of service missed
OF COMPANIES ACT)/89(ND)2020 Government Body
NITEO TECHNOLOGIES
PRIVATE LIMITED Vs. CP(AA) MERGER AND
2834 10710102171992019/3 REGISTRAR OF COMPANIES |AMALGAMATION(COMP |Sec. 230-232 - Second Motion page numbering missed after pg-8
DELHI & ORS. M/ S. RADIUS |ANIES ACT)/2(ND)2020
TRADE AND SALES PVT. LTD.)
NITEO TECHNOLOGIES
PRIVATE LIMITED Vs. CP(AA) MERGER AND age numbering missed after ba-
2835 |0710102171992019/4  |REGISTRAR OF COMPANIES |AMALGAMATION(COMP [Sec. 230-232 - Second Motion g 9 91011 ngt . P9
DELHI & ORS. M/ S. RADIUS |ANIES ACT)/2(ND)2020 P2 15
TRADE AND SALES PVT. LTD.)
VRR ENGINEERING &
COMPANY
2836 |0710102000912020/3 CONSTRUCTIONS PRIVATE APPEAL(COMPANIES Sec 252 (1) Proof of service to income tax
LIMITED Vs. REGISTRAR OF ACT)/141(ND)2020
COMPANIES
COMPANY
2837 10710102003412020/5 GAUTAM MULLICK Vs. APPLICATION(IBC)/418( |Sec 60(5) Wrong document

VIKRAM BAJAJ

PB)2020




MSTAR SEMICONDUCTOR
INDIA PRIVATE LIMITED Vs.

CA(A) MERGER AND

2838 10710102008232020/5 MEADITEK INDIA ﬁl\N/IﬁELSGAMATION(COMP Sub-section (I) of section 230 pg-6 not clear
TECHNOLOGY PRIVATE
LIMITED ACT)/13(ND)2020
OPENWORKS TECHNOLOGIES
PRIVATE LIMITED Vs COMPANY page numbering missed,income tax
2839 |0710102009892019/3 : APPEAL(COMPANIES Sec 252 (3) ) . !
REGISTRAR OF COMPANIES service missed
ACT)/336(ND)2019
DELHI
FUSION SERVICES PRIVATE = |COMPANY
2840 10710102013352020/2 LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES Sec 252 (1) Proof of service missed
COMPANIES ACT)/167(ND)2020
DENA BANK Vs. M/S KASHYAP [COMPANY PETITION IB -
2841 10710102022262018/22 MOTOR INDIA PVT. LTD (IBC)/1528(PB)2018 IBC under Sec 7 Wrong file application
RAJA AUTOPARTS PRIVATE COMPANY age numbering missed. service
2842 |0710102024272020/1  |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  |Sec 252 (3) fmgse of incong]e o
COMPANIES ACT)/211(ND)2020
BDR BUILDERS AND COMPANY
2843 |[0710102096102019/2 DEVELOPERS PVT. LTD. Vs. APPLICATION(IBC)/1151|Sec 60(5) Index missed,wrong file
SHILPI CABLES PVT. LTD. (PB)2019
AMIT GUPTA RESOLUTION
PROFESSIONAL OF COMPANY
2844 10710102149262019/1 ASTONFIELD SOLAR APPLICATION(IBC)/1526|Sec 30 sign on reply,pg-7,8 wrong arrange
(GUJARAT) PVT.LTD Vs. (ND)2019
KUNDAN CARE PRODUCTS
AMIT GUPTA RESOLUTION
PROFESSIONAL OF COMPANY sign on reply missed,true copy sign
2845 [0710102149262019/2 ASTONFIELD SOLAR APPLICATION(IBC)/1526|Sec 30 missed in some pages,after pg-42
(GUJARAT) PVT.LTD Vs. (ND)2019 double page numbering
KUNDAN CARE PRODUCTS
MEERA SAMUH HOSPITALITY COMPANY
2846 |0710102171922019/3 SERVICES PRIVATE LIMITED APPEAL(COMPANIES Sec 252 (3) pagg numbering missed,income tax
Vs. REGISTRAR OF ACT)/58(ND)2020 service
COMPANIES
M/S BLS POLYMERS LIMITED
2847 |0710200410622018/3 Vs. M/S SHREEOM WIRES COMPANY PETITION IB IBC Under Sec 9 Wrong file application

PRIVATE LIMITED

(IBC)/645(ND)2018




EXPORT-IMPORT BANK OF

INDIA Vs. SURENDER KUMAR |COMPANY Sign missed in index of
2848 10710102091372019/4 SINGHAL/ RAJAT SINGHAL/ APPLICATION(IBC)/700( |Sec 60(5) advocate, True copy sign and stamp
RAMAN AGARWAL JOINTLY AS |ND)2019 missed,wrong index
RESOLUTION APPLICANT
ASHTBHUJ OCEAN MOVERS COMPANY
PRIVATE LIMITED Vs. SARASH Application under any other -
2849 |0710102151642019/1 EXPORTS SERVICES PRIVATE ﬁl;l;lizclﬁéTION(IBC)/S%( provisions- IBC Wrong file application
LIMITED
M/S ASTONEFIELD SOLAR
2850 |0710102423592018/10 GUJARAT PVT LTD Vs. PRIME COMPANY PETITION 1B IBC Under Sec 10 TRUE COPY SING MISSED
(IBC)/940(ND)2018
MEIDEN LTD.
SHALINI CHOUDHARY Vs.
2851 [0710102117612019/8 MOTHERS PRIDE DAIRY INDIA ﬁgl\cll;'ggziﬁggoolg 1B IBC under Sec 7 PG 151-153 NOT CLEAR
PRIVATE LIMITED
VOLKSWAGEN FINANCE
2852 |0710102003822020/4 PRIVATE LIMITED Vs. AVG E:I(;I\C/I)F;QE?T(IZED-;IZ-I(—)IZ%N 1B IBC under Sec 7 wrong filing
LOGISTICS LIMITED
INTERLOCUTORY
2853 |0710102027322020/1 ﬁgiﬂﬂﬁ;‘ ;?gNU(;I vs. APPLICATION 19(2) L%%Eﬁy'\}_ls_fg,\l\le PAGE NUMBER
(1.B.C)/1868(ND)2020
INCOME TAX OFFICER WARD |[COMPANY Sec 252 (1) - By Government
2854 |0710102150242019/2 24.4 Vs. REGISTRAR OF APPEAL(COMPANIES Bod Y Pg 5,7,8,10,11 cut 15-20 not clear
COMPANIES ACT)/863(ND)2019 Y
s oL commanypenron
2855 [0710102156912019/4 \ (COMPANIES Sub-Section (1) Of Section 66. wrong filing
PRIVATE LIMITEDRISE ACT)/176(ND)2019
PROJECTS PRIVATE LIMITED
SHREE BANKEY BEHARI LAL  |COMPANY Application under anv other
2856 (0710102168442019/1 ENTERPRISES Vs. PALIKA  |APPLICATION(IBC)/2857 foflisions_ IBC y wrong filing
TOWNS LLP (PB)2019 P
MANOJ SRIVASTAVA MEDIA
2857 |0710102136992019/3 CORPS PRIVATE LIMITED Vs. | COMPANY PETITION I8 IBC Under Sec 9 UPLOAD AGAIN CLEARLY

INDIA SPORTS FLASHES
PRIVATE LIMITED

(IBC)/2693(ND)2019




MOHD NAZIM KHAN Vs. COMPANY Aolication under any other
2858 |0710102142572019/1  |INTERNATIONAL TRENCHING |APPLICATION(IBC)/76(N fo‘i/isions_ 1B y NCOMPLETE DOC
PRIVATE LIMITED D)2019 P
AJAY FINCAP CONSULTANTS i;(:fé A'\:,ITT(';EE (AC'\(I)DMP Application under any other PG-19,(20 NOT CLEAR AND
2859 |0710102413022017/3  |PVTLTD Vs. M/SDYNAMIC |, e provisions ,Sub-section (1) of TRANSLATE 49,52,59, 70, WORNG
SHELLS INDIA PVT. LTD. ACT)246(ND)2017 section 230 ARRANGE
ﬁEIAV’\i\?'ETII\Eﬁ?DISVEsS COMPANY age numbering not mention and all
2860 [0710102001842020/1 ' APPEAL(COMPANIES  |Sec 252 (1) pag 9
REGISTRAR OF COMPANIES |/ o (oo pages cut
NCT OF DELHI & HARYANA
GLADE DEVELOPERS PRIVATE |COMPANY
2861 |0710102003492020/1  |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  [Sec 252 (1) page 6,7 cut
COMPANIES ACT)/122(ND)2020
GE INDIA INDUSTRIAL CP(AA) MERGER AND
PRIVATE LIMITED V. AMALGAMATION(COMP .
2862 |0710102027082020/1 |5 o v o ANIES Sec. 230-232 - Second Motion TRUE COPY SING MISSED
SOLUTIONS LIMITED ACT)/46(ND)2020
MONK MEDISOLUTIONS COMPANY PG-59-71, 73
2863 |0710102028082020/1  |PRIVATE LIMITED Vs. SHAHI |APPEAL(COMPANIES  |[Sec 252 (3) 79,180192,193,196,206
INFRASTRUCTURE PVT. LTD. |ACT)/224(ND)2020 208,220,221, NOT CLEAR
TRIOS DEVELOPMENT
SUPPORT PRIVATE LIMITED ~ |COMPANY PETITION IB
2864 (0710102158302019/3 |0 p A o (IEC)/3369(ND)2010 | BC Under Sec 9 WRONG DOCS
PRIVATE LIMITED
INTERLOCUTORY
2865 |0710102036292020/2 \B/'S"ARAT ALUMINIUM CO.LTD | \pp) 1caTiON Sec 60(5) TRUE COPY SING MISSED
: (1.B.C)/2085(ND)2020
PARISI GRAND SMOOTH
LOGISTICS LIMITED V. COMPANY PETITION IB
2866 (0710102104432019/11 | 02 = e (150)/1795(NDy2010 | 1BC Under Sec 9 WRONG FILING
LOGISTICS LIMITED
INTERLOCUTORY
2867 [0710102039702020/2  |RAKESH KUMAR GUPTAVS. 1,05 1eatioN Sec 60(5) UPLOAD PROPERLY

RUPINDER SINGH GILL

(1.B.C)/2102(ND)2020




STATE BANK OF INDIA Vs.

COMPANY PETITION IB

2868 |0710120007702018/25 M/S. SHREE SHYAMIJI AGRICO IBC under Sec 7 WRONG FILING
EXPORTS PVT. LTD. (IBC)/1071(ND)2018
R.G. LUTHRA & CO. Vs. ABAG |COMPANY PETITION IB
2869 0710102012172020/6 HI-TECH EDUCATION LIMITED | (IBC)/413(ND)2020 IBC Under Sec 9 DOCS UPLOAD PROPERLY
SCOOP CONSTRUCTIONS CP(AA) MERGER AND
PRIVATE LIMITED Vs. AMALGAMATION(COMP
2870 10710102019032020/1 REGISTRAR OF COMPANIES ANIES Sec. 230-232 - Second Motion TRUE COPY MISSED
DELHI 8" "S. (IN THE MATTER
OF: M/S P. P. AVIATION PVT. ACT)/37(ND)2020
CP(AA) MERGER AND
HIND POCKET BOOKS PRIVATE|AMALGAMATION(COMP . ) . page numbering not mention and
2871 10710102026152020/2 LIMITED Vs. ANIES Sec. 230-232 - Second Motion INDEX MISSED
ACT)/42(ND)2020
CP(AA) MERGER AND
HIND POCKET BOOKS PRIVATE|AMALGAMATION(COMP ~ _ . page numbering not mention and
2872 ]0710102026152020/3 LIMITED Vs. ANIES Sec. 230-232 - Second Motion INDEX MISSED
ACT)/42(ND)2020
COMPANY PETITION
2873 10710102035812020/3 :;;ii'l-l\l/lgnﬁgz\\l/vTAJL\ﬁ) DELHI (COMPANIES Sec. 213,Sec. 241(1) WRONG FILING
’ ’ ACT)/70(PB)2020
RAJARAMAN BALACHANDRAN |INTERLOCUTORY Requlation 30. CIRP
2874 10710102061552020/1 Vs. DELHI BARODA ROAD APPLICATION Regulations 2,016 TRUE COPY SING MISSED
CARRIERS PRIVATE LIMITED |(I.B.C)/2072(PB)2020 9 !
GURVINDER PAL & ORS Vs. COMPANY PETITION IB
2875 10710102159672019/4 MGF DEVELOPMENTS LIMITED | (IBC)/2(ND)2020 IBC under Sec 7 WRONG FILING
JAIHIND STONES PRIVATE COMPANY
LIMITED Vs. REGISTRAR OF PAGE NUMBER NOT MENTION AND
2876 10710102172492019/1 COMPANIES NCT OF DELHI Q(F;?I)E;:SI;((CI\(I)DIV)I;OA;I&ES Sec 252 (1) SONE PAGES CUT
AND HARYANA
CP(AA) MERGER AND
2877 10710102429652018/2 A B MEDICOS PRIVATE AMALGAMATION(COMP |Sub-section (l) of section 230 STAMP PAPER AND VERIFICATION

LIMITED Vs.

ANIES ACT)/27(PB)2018

DATE MISSED




KUTCH CHEMICAL

COMPANY PETITION IB

2878 10710102079552019/9 INDUSTRIES LTD Vs. VMA IBC Under Sec 9 WRONG FILING
ENTERPRISES PVT LTD (IBC)/1136(ND)2019
COMPANY PETITION
2879 |0710102085512019/7 ;Lg?gfu;%l\?&% \Lﬁ'D (COMPANIES iii'(f; 1(1),Sec. 242(4),Sec. WRONG FILING
: ACT)/84(ND)2019
BHANDARI FIBRETECH PVT COMPANY
2880 10710102159212019/1 LTD Vs. REGISTRAR OF APPEAL(COMPANIES Sec 252 (3) PAGES CUT
COMPANIES ACT)/160(ND)2020
CP(AA) MERGER AND Application under any other
FORCE BUILDCON PVT. LTD. |AMALGAMATION(COMP . .
2881 |0710200421002018/1 Vs. M/S. SPM AUTO PVT. LTD. |ANIES EgzéggoggéSub-sectlon (1) of PROOF OF SERVICE MISSED
ACT)/71(ND)2018
COMPANY L
ANG INDUSTRIES LIMITED Vs. Application under any other
2882 10710102008392020/1 AMEREX PRIVATE LIMITED APPLICATION(IBC)/624( provisions- 1BC PAGE 21 CUT
ND)2020
MEZBAAN HOTELIERS CA(A) MERGER AND
PRIVATE LIMITED Vs. AMALGAMATION(COMP
2883 [0710102014152019/2 MEZBAAN HOLDINGS PRIVATE | ANIES Sec. 230-232, Sec 234 AFFIDAVIT MISSED
LIMITED ACT)/31(ND)2019
MR. RAVINDRA LOONKAR Vs. |INTERLOCUTORY
2884 10710102061192020/1 KOTAK MAHINDRA BANK APPLICATION Sec 60(5) PG-29 CUT PG 32-41 NOT CLEAR
LIMITED (1.B.C)/2069(PB)2020
MR. RAVINDRA LOONKAR Vs. |INTERLOCUTORY
2885 [0710102061192020/2 KOTAK MAHINDRA BANK APPLICATION Sec 60(5) Z?)‘I%%EEALPG 32-41,48 49,43 45
LIMITED (1.B.C)/2069(PB)2020
INTEC CAPITAL LTD Vs. M/S |COMPANY PETITION IB
2886 [0710102098132019/18 GSS PROCON PVT LTD (IBC)/1896(ND)2019 IBC under Sec 7 WRONG FILING
COMPANY PETITION Sec 252 (1) - By Government
2887 10710102105522019/4 SUNRISE CEMENT PVT'LTD Vs. (COMPANIES Body,Sec 252 (3) - By DOCS UPLOAD PROPERLY

DIGITAL ENTERPRISE

ACT)/11111(PB)2019

Government Body




SUNRISE CEMENT PVT LTD Vs.

COMPANY PETITION

Sec 252 (1) - By Government

2888 |[0710102105522019/5 (COMPANIES Body,Sec 252 (3) - By DOCS UPLOAD PROPERLY
DIGITAL ENTERPRISE ACT)/11111(PB)2019 Government Body
UNION BANK OF INDIA Vs.
COMPANY PETITION IB TRUE COPY SING MISSED &
2889 [0710102410362017/21 ERA INFRA ENGINEERING (IBC)/190(PB)2017 IBC under Sec 7 AFFIDAVIT MISSED
LIMITED
RAJARAMAN BALACHANDRAN |INTERLOCUTORY Requlation 30, CIRP
2890 |0710102061552020/2 Vs. DELHI BARODA ROAD APPLICATION Regulations 2,016 UPLOAD IN ONE FOLDER
CARRIERS PRIVATE LIMITED |(I.B.C)/2072(PB)2020 9 !
COMPANY
2891 |[0710102164052019/1 IF;IF{FIE/?ATILLEIBI\?I?‘?IEAIDZ IV'\ISES APPLICATION(COMPANI |Rule 11 of NCLT QEELQ;:?;(;EZLFILED IN
' ES ACT)/948(ND)2019
Scoop CoNSTRUCTIONs [CPUA) MERGER AND
2892 10710102139462019/6 PRIVATE LIMITED Vs. EMAAR Sec. 230-232, Sec 234 document properly not upload
MGF LAND LIMITED ANIES
ACT)/162(ND)2019
COMPANY
SANDEEP CHANDNA Vs. .
2893 0710102150832019/1 PUNJAB NATIONAL BANK APPLICATION(IBC)/2614|Section 74 wrong document upload
(PB)2019
COMPANY
SANDEEP CHANDNA Vs. .
2894 |0710102150832019/2 PUNJAB NATIONAL BANK APPLICATION(IBC)/2614|Section 74 wrong doc upload
(PB)2019
CREELLIE TS o e o
2895 [0710102021332020/2 EUROBEARINGS INDf A PVT AMALGAMATION(COMP |[Sec. 230-232, Sec 234 index missing
ANIES ACT)/43(PB)2020
LTD
JAGAT PAL PALIWAL AND ANR
2896 [0710102027262018/4  |Vs. JASSUM PROPCON (CI(;!)F;’I\% GF(’E;;(I)?Z 1B 118C under Sec 7 sign missing and affidavit missing
PROJECTS PVT LTD
MELODY EVENTS & COMPANY
2897 |[0710102031732020/1 PROMOTIONS PRIVATE APPEAL(COMPANIES Sec 252 (3) wrong doc upload

LIMITED Vs. ROC

ACT)/240()2020




ASHWINI MEHRA Vs. INDIAN

INTERLOCUTORY

2898 |0710102062852020/2 APPLICATION Sec 60(5) sign missing
OIL CORPORATION LIMITED (1.B.C)/2184(PB)2020
STATE BANK OF INDIA Vs.
2899 [0710102408922018/63 |ASIAN COLOUR COATED ISPAT COMPANY PETITION 1B IBC under Sec 7 document properly not upload
LD (IBC)/50(PB)2018
VRR ENGINEERING &
COMPANY
2900 |0710102000912020/4 CONSTRUCTIONS PRIVATE APPEAL(COMPANIES Sec 252 (1) document properly not upload
LIMITED Vs. REGISTRAR OF ACT)/141(ND)2020
COMPANIES
COMPANY
2901 |[0710102005072020/7 mei mgi 333 gg Vs. APPLICATION(COMPANI |Sec. 242(4) sign missing
ES ACT)/70(PB)2020
INTERLOCUTORY
2902 |0710102066122020/1 ﬁﬁgigf'?vléRPlE_;:SAE\\//?LTD APPLICATION Sec 60(5) doc incomplete
(1.B.C)/2782(ND)2020
L AR Uy [comoans
2903 |[0710102145072019/4 DIRECTOR DIRECTORATE OF ?;:)Ijgf;lON(IBC)/ZWG Sec 60(5) SIGN MISSED
ENFORCEMENT
COMPANY PETITION
2904 |0710102151312019/24 mei ;?EII_:DLIEI\(IEDHLIVI\ZTED (COMPANIES Sec. 241(1) SIGN MISSING ON EVERY PAGE
ACT)/173(PB)2019
COMPANY PETITION
2905 |[0710102151312019/25 mei ;cG)II_:DLIL\II\?DHLIVIVSIiTED (COMPANIES Sec. 241(1) SIGN MISSING
ACT)/173(PB)2019
COMPANY PETITION
2906 |0710102151312019/26 mei :(C)-}II_:DLIEI\?DHLIVI\ZTED (COMPANIES Sec. 241(1) SIGN MISSING
ACT)/173(PB)2019
INFOGAIN INDIA PRIVATE CA(A) MERGER AND
2907 |[0710102008612020/1 LIMITED Vs. REGISTRAR OF |AMALGAMATION(COMP |Sec. 230-232, Sec 234 WRONG EFILE

COMPANIES

ANIES ACT)/22(PB)2020




SYNDICATE BANK Vs. SAVFAB

COMPANY PETITION IB

2908 10710102011472020/2 DEVELOPERS PVT. LTD. (IBC)/382(ND)2020 ----IBC under Sec 7 INDEX AND SIGNMISSED
SYNDICATE BANK Vs.
2909 |0710102012472020/3 CLARION TOWNSHIPS PVT. COMPANY PETITION I8 IBC under Sec 7 INDEX AND SIGNMISSED
LTD (IBC)/410(ND)2020
COMPANY
HEMANT SHARMA Vs. MOSER Application under any other
2910 |0710102013582020/1 BAER ELECTRONICS LTD. APPLICATION(IBC)/919( provisions- IBC WRONG EFILE
ND)2020
T soaron [ITERLOCUTOR
2911 |0710102028992020/1 APPLICATION Sec 60(5) SIGN MISSED
OF INTEGRATED CAPS PVT. (1.B.C)/1764(ND)2020
LTD. UNDER LIQUIDATION -
SYNDICATE BANK Vs. M/S. COMPANY PETITION IB INDEX , PAGE NUMBER, SIGN
2912 10710102149872019/5 SUPREME ALLOYS LIMITED (IBC)/3059(ND)2019 IBC under Sec 7 MISSED
STATE BANK OF INDIA Vs.
2913 |0710102408922018/65 |ASIAN COLOUR COATED ISPAT COMPANY PETITION 18 IBC under Sec 7 INCORRECT DOC
LTD (IBC)/50(PB)2018
COMPANY
2914 10710102007092020/1 EIIIEVINII#'\IIEII)S\(/)S LUTIONS PRIVATE APPLICATION(COMPANI [Sec. 230-232 - Second Motion incomplete doc
' ES ACT)/84()2020
COMPANY
2915 [0710102007092020/2 SIIIEVII?'II'I\IIEIDS\?S LUTIONS PRIVATE APPLICATION(COMPANI |Sec. 230-232 - Second Motion incomplete doc
' ES ACT)/84()2020
RISHU AGENCIES PRIVATE ECI(:BGB;I\IE’;G'I'ESI\?('\&%MP
2916 |0710102022342020/1 LIMITED Vs. SAFEX COMPLEX Sec. 230-232, Sec 234 WRONG EFILE
PRIVATE LIMITED ANIES
ACT)/40(ND)2020
PANKAJ KUMAR RUSTAGI Vs. |COMPANY PETITION
2917 |0710102121532019/25 |PEE AAR EXIM PRIVATE (COMPANIES Sec. 241(1) sign missed

LIMITED

ACT)/137(ND)2019




RATAN SINGH Vs. THEME

COMPANY PETITION IB

2918 |0710102006592019/6 | oo oo 110 (150)/323(ND)2019 | 1BC Under Sec 9 SIGN MISSED
R SYSTEMS INTERNATIONAL m%zeh/lflﬁigh?('\é%w
2919 |0710102029532020/1  |LIMITED Vs. M/SRAHEIA | oc Sec. 230-232, Sec 234 vol break
DEVELOPERS LIMITED ACT)48(ND)2020
INTERLOCUTORY
2920 |0710102064032020/1 HEZC/\EASSS%\%IVS' KANTL | AppLICATION Sec 60(5) index missed
(1.B.C)/2342(PB)2020
INTERLOCUTORY
2921 |0710102066832020/1 ;25&222%2@1?}52 (():gg Vs. APPLICATION 22(3)(b) index missed and incomplete doc
: (1.B.C)/2511(ND)2020
WHITE STUDIO ARCHITECTS
2922 |0710102023302020/1  |Vs. FRANCHISE MANAGEMENT E:I(;I\C/I)F;gg; (:';T)IZBIZ%N 18 |1BC Under Sec 9 index missed
COMPANY PRIVATE LIMITED
M/S WISHWA MITTAR BAJAJ &
SONS Vs. M/S JAIKRISHAN |COMPANY PETITION IB o
2923 [0710102152252019/5 ESTATES DEVELOPERS PVT (IBC)/3231(ND)2019 IBC Under Sec 9 sign miss in rejoinder
LTD
DENA BANK Vs.  RATHI COMPANY PETITION IB o
2924 |0710102722542018/16 SUPER STEEL LIMITED (IBC)/1446(PB)2018 IBC under Sec 7 sign missing in reply
DENA BANK Vs.  RATHI COMPANY PETITION IB o
2925 |0710102722542018/17 SUPER STEEL LIMITED (IBC)/1446(PB)2018 IBC under Sec 7 sign missing in reply
STATE BANK OF INDIA V. .
2926 [0710120007702018/32  |M/S. SHREE SHYAMJI AGRICO (CIOB!)F;?E;( lF(’ETDI)TZIOOI'; 18 |1BC under sec 7 ::de Cgp;' ;"l'ssl'ﬂg page 12 not clear
EXPORTS PVT. LTD. Pag
STATE BANK OF INDIA V. .
2927 [0710120007702018/33  |M/S. SHREE SHYAMII AGRICO | COMPANY PETITIONIB |10 1o sec 7 true copy missing page 12 not clear

EXPORTS PVT. LTD.

(IBC)/1071(ND)2018

and page 21 cut




STATE BANK OF INDIA Vs.

COMPANY PETITION IB

progress report wrong document

2928 |0710120007702018/35 M/S. SHREE SHYAMJI AGRICO IBC under Sec 7
EXPORTS PVT. LTD. (IBC)/1071(ND)2018 upoad
VINAYAK ADVERTISING Vs.
2929 |0710200412652017/8 RAJESH GEMS AND JEWELS COMPANY PETITION 1B IBC Under Sec 9 progress report wrong doc upload
(IBC)/546(ND)2017
PVT LTD
SHIV DAYAL SHARMA Vs. COMPANY PETITION IB . L
2930 |0710102028682018/6 THREE C PROJECTS PVT LTD |(IBC)/1718(PB)2018 IBC under Sec 7 sign missing every page
INTERLOCUTORY application file 53-
2931 |0710102034882020/1 -I'\E,(O:‘;,IE;JIPJ/IA(I\%EA/S MR. APPLICATION Sec 60(5) 55,70,103,201,203-212,222-
(1.B.C)/2219(ND)2020 253,326-338 page not clear
AARGUS GLOBAL LOGISTICS . L .
2932 [0710102127602019/7  |PVT. LTD. vs. STOCKFLOW (CI(;'\C")F;‘Z\EL':ETDI)TZBOI'; 1B |1BC Under Sec 9 ir:?:sir:'ss'”g in reply and affdavit
EXPRESS PVT. LTD. 9
UNION BANK OF INDIA Vs.
2933 [0710102410362017/24 |ERA INFRA ENGINEERING | COMPANY PETITIONIB |15 er sec 7 89-100, 107-180 ,405 not clear
(IBC)/190(PB)2017 page
LIMITED
DISH TV INDIA LIMITED Vs.
2934 |0710120001492018/7 MACRO COMMERCE PRIVATE COMPANY PETITION 1B IBC Under Sec 9 wrong doc upload
(IBC)/398(PB)2017
LIMITED
GANESH PRASAD AGARWAL INTERLOCUTORY Application under anv other
2935 ]0710102024662020/2 Vs. OSWAL INDUSTRIES PVT. |APPLICATION EOF:/isions- IBC Y application file wrong doc upload
LTD. (1.B.C)/1599()2020 P
INTERLOCUTORY
2936 |[0710102060932020/1 g\;\ll\}lc_ilf(l)kil\_l\ll;/'? BHAGWAN APPLICATION Sec 25(j) application wrong doc upload
(1.B.C)/2099(PB)2020
MR. WANG XINGCHUN Vs. COMPANY Rule 11 of NCLT,Rule 11 of
2937 10710102063532020/3 COSLIGHT INDIA APPLICATION(COMPANI [NCLT,Rule 11 of NCLT,Sec wrong doc upload

TECHNOLOGY PVT. LTD.

ES ACT)/281(ND)2020

425




INTERLOCUTORY

2938 10710102064702020/1 ARUNAV PANKAJ Vs. APPLICATION Sec 60(5) wrong doc upload
(1.B.C)/2334(PB)2020
INTERLOCUTORY
2939 |[0710102065272020/1 QJ:I\TISS,I:I EJSiLAgCPYFSA APPLICATION Sec 60(5) wrong doc upload
(1.B.C)/2370(PB)2020
INTERLOCUTORY
2940 [0710102065922020/2 QZEII\ITIEEIEEQLLJTY SALON V. APPLICATION Sec 60(5) wrong doc upload
(1.B.C)/2414(PB)2020
INTERLOCUTORY
2941 [0710102070532020/1 ﬁ:ggﬁ%’j‘;&g\/éu\;; APPLICATION Sec 60(5) wrong doc upload
(1.B.C)/2775(PB)2020
ALLIANCE LUMIERE LIMITED
Vs. SHREE AMBICA COMPANY PETITION IB
2942 10710102098562019/8 INTERNATIONAL FOOD (IBC)/1573(ND)2019 IBC Under Sec 10 wrong doc upload
COMPANY PRIVATE LIMITED
SUNIL HANDA AND ORS Vs.
2943 10710102422882018/15 TODAY HOMES NOIDA PVT COMPANY PETITION 1B IBC under Sec 7 affidavit and estamp paper missiing
LTD (IBC)/923(PB)2018
MUSADDI LAL KISHAN LAL Vs. |COMPANY PETITION IB
2944 10710200412802017/7 RAM DEV PVT LTD (IBC)/178(PB)2017 IBC Under Sec 9 wrong document upload
ARUN MEHTA Vs. SATRAMDAS|COMPANY PETITION Application under anv other
2945 [0710102015832018/1 GEHRIMAL JEWELLERS (COMPANIES Eopzlisions y service missing
PRIVATE LIMITED ACT)/48(ND)2014 P
J. M. TECH SOLUTION COMPANY
2946 |0710102017832020/1 PRIVATE LIMITED Vs. APPEAL(COMPANIES Sec 252 (1) numer missing and cut page
REGISTRAR OF COMPANIES  |ACT)/187(ND)2020
SHALINI CHOUDHARY Vs.
2947 10710102117612019/10 MOTHERS PRIDE DAIRY INDIA COMPANY PETITION 1B IBC under Sec 7 in annexure true copy missing

PRIVATE LIMITED

(IBC)/2122(ND)2019




CP(AA) MERGER AND

2948 10710102166532019/5 \S/;\NDARBH FOODS PVT LTD ﬁl\N/IﬁELSGAMATION(COMP Sec. 230-232 - Second Motion 1-6 not clear page
ACT)/171(ND)2019
SAWARMAL TIWARI Vs. COMPANY PETITION IB . .
2949 [0710102023002020/1 AIMTECH INFRA LTD (IBC)/633(ND)2020 IBC Under Sec 9 service and e-stamp missing
M/S CRAYON SOFTWARE
EXPERTS INDIA PVT. LTD Vs. |COMPANY PETITION IB 1-20 page missing and properly
2950 10710102025802018/15 | \1/c /a5 DATA SERVICES PVT. |(1BC)/1683(ND)2018 | MEC Under Sec 9 document upload
LTD
?_/IEIVIRII%I(E)I;\IJS DIAAsgg'II'\I/E?ZLE COMPANY Application under any other
2951 [0710102063712020/1 : APPLICATION(COMPANI pp. . Y 1-5 page missing
MOONSHINE URBAN ES ACT)/286(PB)2020 provisions
DEVELOPERS PVT. LTD.
INTERLOCATORY
2952 10710102141832019/4 ggg}l(SéHPS;JIID},ng TURTLE APPLICATION Sec 30 wrong document upload
(IBC)/2605(PB)2019
PLUG ENERGIA PRIVATE
COMPANY
2953 [0710102006892019/3 LIMITED Vs. REGISTRAR OF APPEAL(COMPANIES Sec 252 (3) index missing
COMPANIES NCT OF DELHI & ACT)/236(ND)2019
HARAYANA
INTERLOCUTORY
2954 10710102069012020/1 zllj\:::gHBéHN:lﬁlls\ésOEL APPLICATION Sec 60(5) wrong document upload
(1.B.C)/2651(ND)2020
SHALINI CHOUDHARY Vs.
2955 [0710102117612019/11 MOTHERS PRIDE DAIRY INDIA E:Icég)la/g,gzlzll\zlg)?()olg 1B IBC under Sec 7 true copy missing
PRIVATE LIMITED
SUNIL HANDA AND ORS Vs.
2956 |0710102422882018/16 |TODAY HOMES NOIDA PVT COMPANY PETITION I8 IBC under Sec 7 true copy and affidavit missng
LTD (IBC)/923(PB)2018
STATE BANK OF INDIA Vs. INTERLOCUTORY
2957 [0710102064692020/1 MOTHERS PRIDE DAIRY INDIA | APPLICATION Sec 60(5) true copy and sign missing

PRIVATE LIMITED

(1.B.C)/2321(ND)2020




ICICI BANK LIMITED Vs.

INTERLOCUTORY
2058 [0710102070482020/1  |RALCO FINANCE AND APPLICATION Sec 60(5) sign missing
INVESTMENT PRIVATE (15.0)/2793(ND)2020
LIMITED B
CA(A) MERGER AND
M.M. VACATIONS & TOUR AMALGAMATION(COMP o . sign and true copy missing and
2959 [0710102130002019/7 PRIVATE LIMITED Vs. ANIES Sub-section (1) of section 230 index missing
ACT)/163(ND)2019
LIMITED Ve, REGISTRAR OF | COMPANY PETITION
2960 |0710102132562019/2 ; (COMPANIES Sec 252 (1) index missing
COMPANIES DELHI & ACT)/765(ND)2019
HARYANA
LIMITED Ve, REGISTRAR OF | COMPANY PETITION
2961 [0710102132562019/3 ' (COMPANIES Sec 252 (1) service missing
COMPANIES DELHI & ACT)/765(ND)2015
HARYANA
R.G. LUTHRA & CO. Vs. ABAG |COMPANY PETITION IB
2962 |0710102012172020/7 HI-TECH EDUCATION LIMITED | (IBC)/413(ND)2020 IBC Under Sec 9 wrong document upload
COMPANY PETITION
2963 |0710102022662020/2 S:szEXEk/OIngiz E,Vvi gg VS: | (COMPANIES Sec. 241(1) 24 25 26 27 NOT CLEAR
ACT)/49(PB)2020
M/S AMPLE INFRASTRUCTURE
PVT. LTD Vs. M/S COMPANY PETITION IB PAGE NUMBERING NOT MENTION
2964 10710102033012018/19 |\ 1| | 11Ty BUSINESS PARK | (IBC)/17(ND)2019 IBC under Sec 7 AND PROOF OF SERVICE MISSED
PVT. LTD
JAMMU & KASHMIR BANK LTD.
Vs. VINAYAK RATHI STEELS |COMPANY PETITION IB
2965 0710102089482019/11 o> oL 2 (150)/1295(NDy2010 | 1BC under Sec 7 PAGE 14 15 NOT CLEAR
LIMITED
E N SAKTHIDHARAN MENON
COMPANY PETITION IB NEED TO VOLUME PARTITION
2966 [0710102104502019/5  |Vs. TECPRO INFRA-PROJECTS | 1or/10 oo |1BC Under Sec 9 AFTER 200 PAGES
LIMITED
JALSA CLOTHINGLINE CA(A) MERGER AND
2967 [0710102166562019/4  |LIMITED Vs. DIBANKAR AMALGAMATION(COMP |sec. 230-232, Sec 234 PROOF OF SERVICE MISSED

CLOTHING LIMITED

ANIES ACT)/2(ND)2020




SYREX INFOSERVICES INDIA
PRIVATE LIMITED Vs. KANAK

COMPANY PETITION IB

2968 [0710102168402019/7 RESOURCE MANAGEMENT (IBC)/115(ND)2020 IBC Under Sec 10 1314 15 16 17 18 19 not clear
LIMITED
ANURAG CHANDRA Vs.
2969 |[0710102424672018/18 |AFFINITY BEAUTY SALON 8324;';22(;5212?\‘ 1B IBC under Sec 7 page 19 24 25 30 not clear
PRIVATE LIMITED
MAA MUNDESHWARI
COMPANY
2970 ]10710102003422020/1 SECURITY SERVICES PRIVATE APPEAL(COMPANIES Sec 252 (3) all pages cut
LIMITED Vs. ROC NCT OF ACT)/229(ND)2020
DELHI
COMPANY
2971 |0710102003642020/3 fzSEB(-]ig‘llfx;EgHF L(I;g|1v|T|E ADN\I/I?S APPEAL(COMPANIES Sec 252 (1) all pages cut
ACT)/175(ND)2020
PROPERTY SOLUTION (INDIA)
PRIVATE LIMITED Vs. M/S COMPANY PETITION IB
2972 |0710102006122019/9 IMPERIAL FASTNERS PVT. (IBC)/385(ND)2019 IBC Under Sec 9 PROOF OF SERVICE MISSED
LTD.
PRIVATE LMTTED Vs, |COMPANY
2973 |[0710102008952020/2 : APPEAL(COMPANIES Sec 252 (3) PROOF OF SERVICE MISSED
REGISTRAR OF COMPANIES ACT)/138(ND)2020
DELHI
COMPANY
2974 10710102015112020/2 EQ\G/;ES??R;%EPOTFA(;/SMPANIES APPEAL(COMPANIES Sec 252 (1) ALL PAGES CUT
ACT)/188(ND)2020
COMPEENTIIAON  |compa
2975 |0710102015772020/1 : APPEAL(COMPANIES Sec 252 (3) ALL PAGES CUT
REGISTRAR OF COMPANIES ACT)/182(ND)2020
DELHI & HARYANA
COMPANY
2976 10710102016812020/1 iI(E)IG-lII;Ti:ARRg::A(;/SI.VIPANIES APPEAL(COMPANIES Sec 252 (1) ALL PAGES CUT
ACT)/183(ND)2020
DEEPAK GUPTA Vs. COMPANY
2977 |0710102017042020/3 MAINFRAME ENERGY APPLICATION(IBC)/1164|19(2) 52 53 54 55 NOT CLEAR

SOLUTIONS PRIVATE LIMITED

(ND)2020




JAGMOHAN DEVELOPERS

COMPANY
2978 |0710102146712019/2  |PRLVATE LIMITED Vs. APPEAL(COMPANIES  [Sec 252 (1) ALL PAGE CUT
REGISTRAR OF COMPANIES |, o2 oo
DELHI & HARYANA
DPN MARITIME ACADEMY  |COMPANY
2979 [0710102172912019/2  |PRIVATE LIMITED Vs. APPEAL(COMPANIES  [Sec 252 (3) ALLPAGES CUT AND LINE
REGISTRAR OF COMPANIES  |ACT)/135(ND)2020
STATE BANK OF INDIA V.
2980 [0710102408922018/66 | ASIAN COLOUR COATED 1spaT| COMPANY PETITIONIB |10 e sec 7 PAGINATION NOT MENTION
5 (IBC)/50(PB)2018
M/S. SBI GLOBAL FACTORS
2981 [0710102008382019/2  |LIMITED Vs. M/S. NOESIS ﬁcél\cd;i\Tg(EE)TzIngN 1B 1sec 60(5) PAGE 1 TRANSLATION
INDUSTRIES LIMITED
COMPANY Application under any other
2982 |0710102012792020/2  |TAIPACK LIMITED Vs. APPLICATION(IBC)/869( | PP Y INDEX MISSING
provisions- IBC
ND)2020
SHRI DRONA HOTELS PVT.  |COMPANY
2983 [0710102013802020/2  |LTD. Vs. REGISTRAR OF APPEAL(COMPANIES  [Sec 252 (1) ALL PAGES CUT
COMPANIES ACT)/169(ND)2020
DELHI DESIGN TECH PRIVATE |COMPANY
2984 [0710102013932020/1  |LIMITED Vs. M/SONE CITY |APPEAL(COMPANIES  |Sec 252 (3) ALL PAGES CUT
LEISURE REALTECH PVT. LTD. |ACT)/220(ND)2020
COMPANY
2985 [0710102015812020/1 igf\'/"A#éxL'\;':,lfToEf\'jsIZERs APPEAL(COMPANIES  [Sec 252 (1) ALL PAGES CUT
. ACT)/213(ND)2020
LLYOD LOGIC SYSTEMS COMPANY
2986 [0710102016762020/1  |PRIVATE LIMITED Vs. APPEAL(COMPANIES  |Sec 252 (1) ALL PAGES CUT
REGISTRAR OF COMPANIES ~ |ACT)/199(ND)2020
PINAKI MAINTENANCE COMPANY
2987 [0710102024912020/1  |PRIVATE LIMITED Vs. APPEAL(COMPANIES  [Sec 252 (3) PAGINATION NOT MENTION, TRUE

REGISTRAR OF COMPANIES

ACT)/223(ND)2020

COPY MISSED




FRANCO SYSTEMS PRIVATE

COMPANY
LIMITED Vs. REGISTRAR OF PAGINATION NOT MENTION, TRUE
2988 |[0710102025062020/1 COMPANIES NCT OF DELHI & QE?I)E;\ZI_I(‘(‘I(?\]I\;I;’IZ-\(I)\IZIES Sec 252 (3) COPY MISSED
HARYANA
MRS. POOJA BAHRY Vs. INTERLOCUTORY
2989 |0710102061312020/1 LINKSTAR INFOSYS PRIVATE |APPLICATION Sec 30 WRONG E FILL
LIMITED (1.B.C)/2159(ND)2020
GLOBAL COURIERS PVT.LTD |COMPANY
2990 |0710102172152019/2 Vs. REGISTRAR OF NCT OF APPEAL(COMPANIES Sec 252 (3) ALL PAGES CUT
DELHI & HARYANA ACT)/53(ND)2020
EE?’ICS)-;R;EFT_I?IFSS al\Ad:éZl{lEAs{/s COMPANY PETITION Application under any other
2991 |0710102421352018/3 | (COMPANIES pp. . Y ALL PAGES CUT
M/S EURO ASIA VENTURE ACT)/309(ND)2018 provisions
CAPITAL LIMITED
ORIENTAL BANK OF
2992 |[0710120003722018/10 COMMERCE Vs. SIKKA ﬁg!;ggg(gg;rzlgig'\l 1B IBC under Sec 7 PG-56-65 NOT CLEAR
PAPERS LTD.
ORIENTAL BANK OF
2993 ]0710120003722018/7 COMMERCE Vs. SIKKA ﬁgg‘;’ggg (E;rzlgigN 1B IBC under Sec 7 TRUE COPY MISSED
PAPERS LTD.
ORIENTAL BANK OF
2994 |0710120003722018/8 COMMERCE Vs. SIKKA g;!;gg;(ggggig'\l 1B IBC under Sec 7 PG-56-65 NOT CLEAR
PAPERS LTD.
ORIENTAL BANK OF
2995 10710120003722018/9 COMMERCE Vs. SIKKA COMPANY PETITION 1B IBC under Sec 7 FILE NOT IN PROPER INDEX ETC
(IBC)/939(PB)2018
PAPERS LTD.
M/S. PLATINA BULKERS PVT.
2996 |0710200410172018/15 LTD. Vs. M/S. STAR MINERAL 8(;!;23;(;5;12;1%\‘ 1B IBC Under Sec 9 FILE NOT UPLOAD IN PROPER
RESOURCES PVT. LTD.
M/S. PLATINA BULKERS PVT.
2997 10710200410172018/16 LTD. Vs. M/S. STAR MINERAL COMPANY PETITION 1B IBC Under Sec 9 E FILL WRONG

RESOURCES PVT. LTD.

(IBC)/607(ND)2018




M/S. PLATINA BULKERS PVT.

COMPANY PETITION IB

DOCUMENT NOT UPLOADED

2998 |0710200410172018/17  |LTD. Vs. M/S. STAR MINERAL IBC Under Sec 9
RESOURCES PUT. LTD. (IBC)/607(ND)2018 PROPER
M/S. PLATINA BULKERS PVT.
2999 [0710200410172018/19 |LTD. Vs. M/S. STAR MINERAL 8‘;’2;23‘; (;ED;IZTEN 18 118C Under Sec 9 WRONG E FILL
RESOURCES PVT. LTD.
M/S. PLATINA BULKERS PVT.
3000 [0710200410172018/20 |LTD. Vs. M/S. STAR MINERAL (CI(;Z')F;QE;( (;';T)IZEIgN 18 |1BC Under Sec 9 WRONG E FILL
RESOURCES PVT. LTD.
YS MARCHANDISE
INTERNATIONAL PVT. LTD. Vs.|COMPANY PETITION IB
3001 |0710102001962019/15 |\ ¢ pro e (IBCY/136(ND)2019 IBC Under Sec 10 WRONG E FILL
INTERNATIONAL PVT. LTD.
TOURISM FINANCE
CORPORATION OF INDIA LTD. |[COMPANY PETITION IB
3002 (0710102022462020/2 |\ oy a 1e BT DCON PVT. | (1BC)/581(ND)2020 IBC under Sec 7 WRONG E FILL
LTD.
INTERLOCUTORY
3003 |0710102027802020/1 f\ﬁ,ﬂgﬁ;jﬁx@“ Vs- | APPLICATION Rule 11 of NCLT, 2016 INDEX MISSED
(1.B.C)/1718(ND)2020
RAMJAN KHAN V.
3004 [0710102086512019/6  |INDIGLOBAL TRADELINKS 8%?;?2;0?[5;1)21()()1'; 18 |1BC Under Sec 9 TRUE COPY MISSED
PRIVATE LIMITED
PARSVNATH DEVELOPERS
3005 |0710102098222019/10 |LIMITED Vs. FAST TRAX 8‘;2";?’;?;53?001'; 18 118C Under sec 9 WRONG E FILL
FOOD PRIVATE LIMITED
SHALINI CHOUDHARY Vs.
3006 [0710102117612019/12 |MOTHERS PRIDE DAIRY INDIA (CI(;!)F;QT;ZF(’ETDI)TZB?'; 18 |1BC under sec 7 PAGE 3 TO 9 IN HINDI
PRIVATE LIMITED
COMPANY PETITION
3007 [0710102151312019/29  |[EMAAR HOLDING IL Vs. (COMPANIES Sec. 241(1) PAGE 31 32 35 NOT CLEAR

EMAAR MGF LAND LIMITED

ACT)/173(PB)2019




GLOBAL ENERGY TALENT
PRIVATE LIMITED Vs.

COMPANY PETITION IB

3008 [0710102151402019/4 | oo pes AN AND |(18C)/3055(ND)2010  |1EC Under Sec 10 TRUE COPY MISSED
INFRASTRUCTURE LTD.
CA(A) MERGER AND
BHARTI AIRTEL LIMITED Vs.
3009 |0710102158902019/7  |ANSAL HI-TECH TOWNSHIPS |AMALGAMATION(COMP o 530232, sec 234 NEED TO VOLUME BREAK AFER
LIMITED & ANR ANIES PAGES200
: ACT)/186(PB)2019
PUNJAB NATIONAL BANK Vs. o
3010 |0710120004512018/1  |M/S GENERAL POWER (CI(;Z')%\?; (EE)TZIE(;N 1B Afofl"i;a;:’s" under any other INDEX MISSED
COMPANY PVT. LTD. P
INTERLOCUTORY
3011 [0710102064572020/1 EEQEBRA PRAKASH Vs. DULL 1 pp| 1caTION Sec 60(5) IPSSEEXNUMBER NOT MENTION IN
(1.B.C)/2361(ND)2020 '
EXCELLION CAPITAL COMPANY
3012 |0710102023082020/1 | VENTURES PRIVATE LIMITED |00 e e sec 252 (1) DOCUMENT NOT clear and index not
Vs. REGISTRAR OF ACT)/206(ND)2020 mentioned
COMPANIES
INTERLOCUTORY
3013 [0710102063032020/2 iﬁ?gﬁfﬁsmir‘\ Vs KEWALI ppi 1cATION 19(2) index not mention
(1.B.C)/2233(ND)2020
ggﬁimﬁ&'éwgmu VS: | INTERLOCUTORY
3014 |0710102066312020/2 APPLICATION Sec 60(5) index not mention
DISTRIBUTION COMPANY OF | /'e" 0 122 oo 00
A.P. LTD. B
COMPANY
3015 [0710102066492020/2 ai Sgﬂ:hgggﬁ;%@gm VS| APPLICATION(COMPANI | sec. 213 document incomplete
: ES ACT)/316(ND)2020
COMPANY
3016 |0710102066492020/3 ai Sémhggg'ﬁ&%ggm VS:| APPLICATION(COMPANI |Sec. 213 document incomplete
. ES ACT)/316(ND)2020
INC CONSTRUCTIONS PVT ~ |INTERLOCUTORY Aoplication under anv ofher
3017 [0710102035752020/2  |LTD Vs. RUDRABHISHEK APPLICATION PP Y INDEX NOT MENTIONED

ENTERPRISES LIMITED

(1.B.C)/2201(PB)2020

provisions- IBC




IMPERIAL FASTNERS PRIVATE

COMPANY PETITION IB

3018 |0710102128042019/7  |LIMITED Vs. SOLVEN POWER IBC Under Sec 9 index not mentioned.
SYSTEMS PRIVATE LIMITED | (1BCY/2413(ND)2019
RAJARAMAN BALACHANDER  |comPANY
3019 |0710102002242020/8  |Vs. DELHI BARODA ROAD  |APPLICATION(IBC)/274( |Sec 60(5) page no 14-25 not clear
CARRIER PRIVATE LIMITED ~ |PB)2020
COMPANY Fluid In Index Page Not
BHAWANI SHANKAR Vs.
3020 0710102149462019/1 | ot t 2Dl S8 | APPLICATION(IBC)/2715( Sec 60(5) Clear,10,11,12 to 24 & advance
(PB)2019 service
AARKEN ADVISORS PVT. LTD. |COMPANY
3021 |0710102154612019/3  |Vs. REGISTRAR OF APPEAL(COMPANIES  |Sec 252 (1) Advance of Service
COMPANIES ACT)/891(ND)2019
CP(AA) MERGER AND o
3022 [0710102169732019/10 \L’I'l\'fl'ITPESf/ERTIES PRIVATE | AMALGAMATION(COMP |Sec. 230-232 - Second Motion ;?gs'i”natw” Not Done & Index
: ANIES ACT)/3(ND)2020 9
COMPANY o
3023 |0710102004562020/2 | VRENDER SHARMA Vs. APPLICATION(IBC)/397( | \PPlication under any other Page No Clear 55,
MANOJ KUMAR provisions- IBC
PB)2020
CA(A) MERGER AND
GUDDU INVESTMENT (DELHI) |AMALGAMATION(COMP . Pagination Not Done in Index and
3024 0710102019982020/2 oo o2t ANIES Sec. 230-232, Sec 234 e S0
ACT)/36(ND)2020
CA(A) MERGER AND
GUDDU INVESTMENT (DELHI) |[AMALGAMATION(COMP ) after 24 page no Pagination not
3025 0710102019982020/3 oo a2l ANIES Sec. 230-232, Sec 234 et e Do
ACT)/36(ND)2020
INTERLOCUTORY
3026 |0710102027802020/2 ﬁf\lEAEJDKg(;",:\;HiADXREANA VS. | APPLICATION Rule 11 of NCLT, 2016 Incomplete Document
(1.B.C)/1718(ND)2020
3027 |0710102028762018/7  |SARIKA SOMVANSHI Vs. RS~ [COMPANY PETITIONIB |1 oo - Page Not Clear-203,230-232,240 /

STONE

(IBC)/1788(ND)2018

One Volume Merge




KANTI MOHAN RUSTAGI Vs.

INTERLOCUTORY

3028 |0710102065552020/1 APPLICATION 19(2) Index Missing
MR. KULBHUSHAN SACHDEV (LB.C)/2389(ND)2020
INTERLOCUTORY
3029 |0710102072092020/2 INTERUPS INC. Vs. K.K. BASSI|APPLICATION Sec 60(5) Wrong Document
(1.B.C)/2875(PB)2020
SMC CORPORATION( INDIA)
3030 |0710102097082019/6 PRIVATE LIMITED Vs. AKASH 8%!;??;;53?001'; 1B IBC Under Sec 9 Wrong Document
PACKTECH PRIVATE LIMITED
SIMBA LOGISTICS PVT. LTD.
3031 |0710102105692019/4 Vs. HINDUSTAN ONLINE ﬁcéggﬁgg}iﬁgzﬁg 1B IBC Under Sec 9 Pages Blur-3,5,7,9,11,13,14,15,16,
TRADE PVT. LTD.
PUNJAB NATIONAL
(INTERNATIONAL) BANK Vs. |COMPANY PETITION IB
3032 |0710120006752018/9 M/S.SUPERIOR INDUSTRIES | (IBC)/1032(ND)2018 IBC under Sec 7 Wrong Document
LTD.
ICICI BANK LTD Vs. PRG INTERLOCUTORY Aoplication under anv other
3033 |0710102034342020/1 INTERNATIONAL ELECTRICALS|APPLICATION EOF:/isions- IBC Y Pages Not Clear-8-84
PVT. LTD. (1.B.C)/2034(PB)2020 P
S BOTECHOLOCES | conpany
3034 |0710102063742020/1 . APPEAL(COMPANIES Sec 252 (3) Wrong Document
COMPANIES NCT DELHI & ACT)/272()2020
HARYANA
INTERLOCUTORY
3035 |0710102067482020/1 EIAMNII_IT_EIIDS\H/?A ;(élRLG Ifll\ll\fI?I"ED APPLICATION Sec 60(5) Proof of Service
' (1.B.C)/2529(PB)2020
INTERLOCUTORY
3036 |0710102067482020/2 SIlI:/INII;FE{II)S\I-/TA ;(():;{LG IE?DEIEI%FED APPLICATION Sec 60(5) Reply every pages sign
! (1.B.C)/2529(PB)2020
ABHISHEK JAIN Vs. PUERTO |COMPANY PETITION —---Sec. 213,5ec. 241(1),Sec
3037 |0710102068942020/1 LIFE SCIENCES PRIVATE (COMPANIES ! = T Wrong Document

LIMITED

ACT)/86(ND)2020

242(4)




ABHISHEK JAIN Vs. PUERTO

COMPANY PETITION

----Sec. 213,Sec. 241(1),Sec.

3038 |[0710102068942020/3 LIFE SCIENCES PRIVATE (COMPANIES 242(4) Wrong Document
LIMITED ACT)/86(ND)2020
IDBI BANK LIMITED Vs. ACIL|COMPANY PETITION IB .
3039 |0710102407892018/3 LIMITED (IBC)/170(PB)2018 IBC under Sec 7 Reply every pages sign
R. TARKESHWAR NARAYAN
3040 |[0710200117292019/3 Vs. HORIZON BUILDCON E:I(;ZI)P/QE(:(;ED-;IZBIE)N 1B IBC under Sec 7 Wrong Document
PRIVATE LIMITED
SISO |conpa
3041 |0710102008962020/1 . APPEAL(COMPANIES Sec 252 (3) Affidavit Not Upload
REGISTRAR OF COMPANIES ACT)/136(ND)2020
DELHI
LEGAL AVENUES Vs. CP(AA) MERGER AND
WELLDONE TECHNOLOGY AMALGAMATION(COMP
3042 |0710102011792019/5 PARKS DEVELOPMENT ANIES Sec. 230-232, Sec 234 Wrong Document
PRIVATE LIMITED ACT)/60(ND)2019
CP(AA) MERGER AND
SPY INFRASTRUCTURE AMALGAMATION(COMP
3043 |0710102156132019/2 PRIVATE LIMITED Vs. ANIES Rule 153, NCLT 2016 Incomplete Document
ACT)/912(ND)2019
COMPANY PETITION
3044 |0710102067062020/2 ;(NESAOLYAN Vs. NULON (COMPANIES Sec 241 (2) Every Pages Not Signature
ACT)/78(PB)2020
JNC CONSTRUCTIONS PVT INTERLOCUTORY Application under anv other
3045 |0710102035752020/3 LTD Vs. RUDRABHISHEK APPLICATION foF:/isions- IBC y Wrong Document
ENTERPRISES LIMITED (1.B.C)/2201(PB)2020 |
ASHISH SHARMA & ORS. Vs.
INTERLOCUTORY -
3046 [0710102036152020/1  [SEOLIRON PROFESSON | appiicaTion Application under any other Pages Missing-57-129
|@.B.c)/2065(PB)2020 [P
LTD.
ASHISH SHARMA & ORS. Vs.
INTERLOCUTORY _—
3047 |0710102036152020/2  |RESOLUTION PROFESSIONAL 1,05 1epro Application under any other Wrong Document

OF TODAY HOMES NOIDA PVT.
LTD.

(1.B.C)/2065(PB)2020

provisions- IBC




M/S GEE ISPAT PRIVATE INTERLOCUTORY
3048 |0710102071082020/1 LIMITED Vs. M/S GEE ISPAT |APPLICATION Sec 54(1) Wrong Document
PRIVATE LIMITED (1.B.C)/2823(ND)2020
SUNIL HANDA AND ORS Vs.
3049 |0710102422882018/17 |TODAY HOMES NOIDA PVT COMPANY PETITION 18 IBC under Sec 7 Seprate Filling Reply & Affidavit
LTD (IBC)/923(PB)2018
SUNIL HANDA AND ORS Vs.
3050 |0710102422882018/18 |TODAY HOMES NOIDA PVT COMPANY PETITION 18 IBC under Sec 7 Seprate Filling Reply & Affidavit
LTD (IBC)/923(PB)2018
SUNIL HANDA AND ORS Vs.
3051 |0710102422882018/19 |TODAY HOMES NOIDA PVT COMPANY PETITION 18 IBC under Sec 7 Seprate Filling Reply & Affidavit
LTD (IBC)/923(PB)2018
M/S. CONCORD
INFRASTRUCTURE PVT. LTD. |COMPANY PETITION IB .
3052 |0710120007302018/59 Vs. M/S. SHUBHKAMNA (IBC)/1059(ND)2018 IBC Under Sec 9 Proof of Service
BUILDTECH PVT. LTD.
SETH THAKURDAS KHINVRAJ
3053 [0710100409382017/3 RATHI Vs. M/S CALS E:ICI;I\CI])F:E; (;ED-;IZEISN 1B IBC Under Sec 9 Index Missing
REFINERIES LIMITED
ASSET CARE AND
RECONSTRUCTION COMPANY PETITION IB
3054 |0710102002732020/4 ENTERPRISES LTD Vs. SARE |(IBC)/300(PB)2020 IBC under Sec 7 Wrong Document
GURUGRAM PVT LTD
M/S AEROXPERT SOLUTION  [COMPANY
3055 [0710102012462020/1 SERVICES PVT LTD. Vs. APPLICATION(COMPANI [Sec 252 (3) Wrong Document
REGISTRAR OF COMPANIES  |ES ACT)/126(ND)2020
M/S SUPER TENT HOUSE
PRIVATE LIMITED Vs. COMPANY
3056 |0710102020782020/2 REGISTRAR OF COMPANIES  |APPEAL(COMPANIES Sec 252 (1) Wrong Document
NCT OF DELHI & HARYANA ACT)/203(ND)2020
THROUGH ITS REGISTRAR
INTERLOCUTORY
3057 [0710102039662020/1 RAKESH KUMAR GUPTA Vs. APPLICATION Sec 60(5) Wrong Document

RUPINDER SINGH GILL

(1.B.C)/2276(ND)2020




RAKESH KUMAR GUPTA Vs.

INTERLOCUTORY

3058 [0710102039702020/3 APPLICATION Sec 60(5) wrong file
RUPINDER SINGH GILL (15.C)/2102(ND)2020
M/S RENU PROPTECH PVT LTD
3059 [0710102060442019/16 |Vs. M/S RED TOPAZ REAL 83'2;22; (;ED;IZBIS)N 18 |18C under sec 7 Index No Page Numbering
ESTATE PVT LTD
MRS. POOJA BAHRY Vs. INTERLOCUTORY
3060 |0710102061312020/3  |LINKSTAR INFOSYS PRIVATE |APPLICATION Sec 30 Incomplete Document
LIMITED (1.B.C)/2159(ND)2020
MRS. POOJA BAHRY V. INTERLOCUTORY
3061 [0710102061312020/4  |LINKSTAR INFOSYS PRIVATE |APPLICATION Sec 30 Incomplete Document
LIMITED (1.B.C)/2159(ND)2020
SOUTH POINT CONDOMINIUM |INTERLOCUTORY
3062 |0710102068972020/1  |ASSOCIATION Vs. RAKESH K. |APPLICATION Sec 60(5) Wrong Document
JAIN LIQUIDATOR (1.B.C)/2647(ND)2020
COMPANY
3063 [0710102069092020/1 \G/I'zﬁmmﬁ VBSATHLA APPLICATION(COMPANI |Rule 11 of NCLT Wrong E-Filling
ES ACT)/312(ND)2020
INTERLOCUTORY .
3064 [0710102069712020/1 mfylegﬁﬁi\TNKHAN Vs. APPLICATION Afo‘ﬂ'i;aotr']os'j fgger any other Wrong Page Numbering
(1.B.C)/2707(ND)2020  |P
INTERLOCUTORY
3065 [0710102072092020/3  |INTERUPS INC. Vs. K.K. BASSI|APPLICATION Sec 60(5) Every Pages Not Signature
(1.B.C)/2875(PB)2020
ELITE STEELS PRIVATE
3066 |0710102093492019/3  |LIMITED Vs. GROWTHWAYS 83?;?2:3?[53)?001'; 1B |18C under Sec 7 Wrong Document
TRADING PRIVATE LIMITED
COMPANY .
3067 |0710102108442019/2  |PILIP BUILDCON LIMITED Vs. |, o5 1 -xr1on(1BC) 1630|PPlication under any other Reply every pages sign

NISHA MALPANI

(PB)2019

provisions- IBC




TEK TRAVELS PVT LTD. Vs.

COMPANY PETITION IB

3068 |0710102111782019/5  SHIVANTIKA BON VOYAGE | (s oo mono  |1BC Under Sec 9 Reply every pages sign
PVT. LTD.
GITANJALI KAPOOR Vs. COMPANY PETITION IB
3069 0710102129092019/1 |2 i v (150)372uDy2010 | €€ 6005) Wrong Document
RESHMA MITTAL RESOLUTION
PROFESSIONAL OF PELLET  |INTERLOCATORY
3070 |0710102143992019/4  |ENERGY SYSTEMS PRIVATE | APPLICATION Sec 30 Proof of Service
LIMITED Vs. M/S NECKO (IBC)/2435(PB)2019
FREIGHT FORWARDERS PVT
52610050 TN e
3071 [0710102145472019/4 APPEAL(COMPANIES  [Sec 252 (3) Wrong Document
Vs. REGISTRAR OF ACT)/835(ND}2019
COMPANIES DELHI
AGRAWAL SCAFFOLDING COMPANY
3072 |0710102166482019/3  |INDIA PRIVATE LIMITED Vs. |APPLICATION(COMPANI | Sec 252 (3) Wrong Document
ANIL BHALLA ES ACT)/646(ND)2019
M/S MMTC LTD Vs. M/S COMPANY PETITION [, o
3073 [0710200400542011/1  |INDIAN COMMODITY (COMPANIES fof/isions y Index missed
EXCHANGE LTD ACT)/123(ND)2011 P
PLATINUM SUITES PRIVATE ~ |COMPANY
3074 |0710102003072020/5  |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  |Sec 252 (3) Wrong document
COMPANIES ACT)/139(ND)2020
VAGABOUND TRADEX PRIVATE|COMPANY ATexUre every bades Sian-6 to 11
3075 [0710102014682020/1  |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  [Sec 252 (3) Mransiated ayep_gg 9
COMPANIES ACT)/177(ND)2020 Pag
COMPANY
3076 |0710102016842020/1 ﬁégﬁ;’;:jﬁ”ﬂ’*ﬁg&g’:’\lﬁé APPEAL(COMPANIES  |Sec 252 (1) Affidavit & Pagination
ACT)/186(ND)2020
TODAY HOMES NOIDA COMPANY
PRIVATE LIMITED Vs. TODAY Page not clear-67,36,39,40,41,100
3077 (0710102019572020/3 || our o e oo ?;;)I;(()Z?(;FION(IBC)/HH Sec 60(5) {0 154 166

PVT. LTD.




V. C. INVESTMENT PRIVATE

COMPANY
3078 |[0710102020082020/1 LIMITED Vs. REGISTRAR OF APPEAL(COMPANIES Sec 252 (1) No Pagination & Translate copy
COMPANIES NCT OF DELHI & |, 172000
HARYANA
V. C. INVESTMENT PRIVATE |0
LIMITED Vs. REGISTRAR OF o
3079 [0710102020082020/2 APPEAL(COMPANIES  [Sec 252 (1) No Pagination & Translate copy
COMPANIES NCT OF DELHI & |, 107 No2050
HARYANA
MONK MEDISOLUTIONS COMPANY Affidavit missin / a ination/ ages
3080 |0710102028082020/2  |PRIVATE LIMITED Vs. SHAHI |APPEAL(COMPANIES  |Sec 252 (3) e 9/pag pag
INFRASTRUCTURE PVT. LTD. |ACT)/224(ND)2020
UTTAM SINGHAL V.
3081 [0710102029102020/1  |ANUSHREE HOME E:Icé'\c";é\g; OPZEOTZIJION 18 118C under Sec 7 Pages not clear-39,41,42,113,114
DEVELOPERS PVT LTD
SUSHEEL KUMAR GUPTA Vs. | INTERLOCUTORY
3082 |0710102035372020/1  |RAYAN LABORATORIES PVT |APPLICATION Sec 30 Index missed
LTD (1.B.C)/2216()2020
INTERLOCUTORY
3083 [0710102065802020/1 ﬁé—'ﬁﬁfﬂ?&'ﬁ?ﬁ Vs. MORE | \ppLicATION Sec 60(5) Index missed
(1.B.C)/2407(ND)2020
ANURUTAN TEXTILES PRIVATE
3084 |0710102108652019/9  |LIMITED Vs. SARVESHWAR (CI(;!)F;?S; 4F(’§TDI)T21001'; 18 |1BC Under Sec 9 Index missed
CREATIONS PRIVATE LIMITED
SYREX INFOSERVICES INDIA
PRIVATE LIMITED Vs. KANAK |COMPANY PETITION IB o .
3085 |0710102168402019/8 RESOURCE MANAGEMENT (IBC)/115(ND)2020 IBC Under Sec 10 Application every pages sign-1 to 4
LIMITED
STATE BANK OF INDIA V.
3086 [0710102408922018/74 |ASIAN COLOUR COATED 1sPAT|COMPANY PETITION 1B 0\ e sec 7 Application every pages sign-1 to 19
D (IBC)/50(PB)2018
PLATINUM SUITES PRIVATE ~ |COMPANY Aolication filed in Additional
3087 [0710102003072020/6  |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  [Sec 252 (3) PP

COMPANIES

ACT)/139(ND)2020

document




VOLKSWAGEN FINANCE

COMPANY PETITION IB

3088 |0710102016052019/10 PRIVATE LIMITED Vs. UNJ IBC under Sec 7 INdex missed & Page not clear
IMPORT PRIVATE LIMITED (IBC)/653(ND)2019
SUSHEEL KUMAR GUPTA Vs. INTERLOCUTORY
3089 |0710102035372020/2 RAYAN LABORATORIES PVT |APPLICATION Sec 30 INdex missed & Page not clear
LTD (1.B.C)/2216()2020
INTERLOCUTORY
ASHWINI MEHRA Vs. INDIAN Application every pages sign-1 to
3090 |0710102062852020/3 APPLICATION Sec 60(5)
OIL CORPORATION LIMITED (LB.C)/2184(PB)2020 23,29 to 171,181 to 274
INTERLOCUTORY
3091 |0710102068592020/3 ESI\A/II\AEHQ}_TIID'Xf Vs. NARESH APPLICATION 19(2) Pages not clear-93 to 125
(1.B.C)/2622(ND)2020
NTL ELECTRONICS INDIA INTERLOCUTORY
3092 |0710102073312020/1 LIMITED Vs. VOLKSWAGEN APPLICATION Sec 12(2) Wrong document
FINANCE PRIVATE LIMITED (1.B.C)/3089(ND)2020
pages not sign-155,156, 36-
SANJAY MENDIRATTA Vs. COMPANY PETITION 38,124,155 to 207,214 to 229,234
3093 |0710102105962019/6 FRIENDS AUTO INDIA (COMPANIES Sec. 241(1),Sec. 244(1) to 447 to 911 /Pages not clear-
LIMITED® ACT)/110(PB)2019 177,178,240,245 to 285,698,709 to
716,753 to
SUDERSHAN GUPTA Vs. INTERLOCUTORY
3094 |0710102065052020/1 AVANSE FINANCIAL SERVICES |APPLICATION Sec 60(5) Wrong document uploaded
LTD. & ORS. (1.B.C)/2357(ND)2020
INTERLOCUTORY Index Missing , Pagination Missing ,
3095 [0710102065802020/2 :giﬁfll:l L?Iflll\ﬁESL Vs. MORE APPLICATION Sec 60(5) Stamp Paper of 100 Rupees missing
(1.B.C)/2407(ND)2020 as for power of attorney ,
MITTAL PORTFOLIOS PVT. LTD . o
3096 |0710102092162019/10 |Vs. CAMAC COMMERCIAL E:IOBZI)P/;I\EQYGF(’II\EIEI)EIO?; 1B |sec. 58(3),5ec. 59 Ef&gf\:”;?r:ses'”: on every pages at
COMPANY LTD Pag
M/S ACRON AND ASSOCIATES
3097 |0710200430842018/3 Vs. AHLUWALIA CONTRACTS COMPANY PETITION IB IBC Under Sec 9 Document Incomplete

INDIA LIMITED

(IBC)/651(ND)2018




M/S JASMEET ASSOCIATES Vs.

COMPANY PETITION IB

Wrong Document Uploaded (

3098 [0710102009832019/4  |M/S SHRI GANESH FIRE IBC Under Sec 9 9
EQUIPMENTS PVT. LTD. (IBC)/364(ND)2019 Application)
HARYANA CARBON PVT LTD  [COMPANY
3099 |0710102033582020/1  |Vs. REGISTRAR OF APPEAL(COMPANIES giz 252 (1) - By Government val?fagg’r‘:)”me”t Uploaded (
COMPANIES NCT AND DELHI  |ACT)/242()2020 y PP
COMPANY PETITION
3100 |[0710102146102019/5 Sll\giégtlfg SYED Vs. (COMPANIES Sec. 58(3) Incomplete Document
ACT)/853(ND)2019
UDAYRAJ PATWARDHAN Vs. COMPANY Application under any other Four Pages Missed according to
3101 |0710102157942019/1  |MEHAK REALTECH PRIVATE  |APPLICATION(IBC)/2746| PP\t y ge 9
LIMITED (PB)2019 provisions- IBC Court Login
UDAYRAJ PATWARDHAN V. COMPANY Application under any other Four Pages Missed according to
3102 [0710102158222019/1  |SAMEEKSHA ESTATE PRIVATE |APPLICATION(IBC)/2747|  PP'C Y ge 9
LIMITED (PB)2019 provisions- IBC Court Login
UDAYRAJ PATWARDHAN -
RESOLUTION PROFESSIONAL |COMPANY Aoplication under anv ofher
3103 |0710102171142019/1  |FOR MAGAD REALTECH APPLICATION(IBC)/202( fof/isions_ 1B y Wrong Document
PRIVATE LIMITED Vs. MAGAD |PB)2020 P
REALTORS PRIVATE LIMITED
UDAYRAJ PATWARDHAN -
RESOLUTION PROFESSIONAL |COMPANY Aoplication under any other
3104 [0710102171152019/1  |FOR SACHET APPLICATION(IBC)/203( fo‘i/isions_ 1B Y Wrong Document
INFRASTRUCTURE PRIVATE ~ |PB)2020 P
LIMITED Vs. SACHET
STATE BANK OF INDIA V.
3105 |0710102408922018/75 |ASIAN COLOUR COATED ISPAT 83'2;@%;5;20'\' 18 |18C under sec 7 No Index
LTD
RISHI WADHWA Vs. COMPANY Application under any other
3106 |0710102006382020/1  |UNIVERSAL BUILDWELL PVT. |APPLICATION(IBC)/478(| PPt y Supporting Affidavit Missed
LTD ND)2020 provisions- IBC
BLACKIE & SON (CALCUTTA) [CA(A) MERGER AND
3107 [0710102007032020/13 [PV LTD Vs. SIDDHIVINAYAK|AMALGAMATION(COMP | o 534 535 gec 234 No Index

POWER GENERATION &
DISTRIBUTORS PVT. LTD.

ANIES
ACT)/12(ND)2020




EMERALD LANDS (INDIA)

COMPANY

Application under any other

3108 |0710102014212020/1  |PVT.LTD Vs. IL&FS FINANCIAL|APPLICATION(IBC)/945( | PP\t Wrong Document
SERVICES LTD. ND)2020 provisions- IBC
EMERALD LANDS (INDIA) COMPANY Aoplication under anv ofher
3109 [0710102014212020/2  |PVT.LTD Vs. IL&FS FINANCIAL|APPLICATION(IBC)/945( | "PP'“ y Wrong Document
SERVICES LTD. ND)2020 provisions- IBC
MR. MOHAN AGARWAL Vs.
3110 |0710102022652018/8  |M/S. CROWN REALTECH (ngg)iqggsggé?g 18 |1BC under sec 7 Wrong Document
PRIVATE LIMITED
3111 |0710102032742020/1 XII;?_QIE'DGUPTA Vs. KRF EZICI;I\C/I)I;,;;\)(OPZEJZI;)FION 1B IBC Under Sec 9 Wrong Documents
ARGOSY OVERSEAS PRIVATE COMPANY No Number in Index and no
3112 |0710102064662020/1 LIMITED Vs. REGISTRAR OF APPEAL(COMPANIES Sec 252 (3) Pagination No sign In annexurres no
COMPANIES NCT OF DELHI & ACT)/251(ND)2020 Roc and Income Tax Advance
HARYANA Service
MINOSHA INDIA LIMITED Vs.
MS. POOJA BAHRY INTERLOCUTORY
3113 |0710102068752020/1  |RESOLUTION PROFESSIONAL |APPLICATION Sec 60(5) Page 75 to 86,89,90,91 Not Clear
FOR FOURTH DIMENSION (1.B.C)/2668(ND)2020
SOLUTIONS LIMITED
UDAYRAJ PATWARDHAN Vs.  [COMPANY Aoplication under anv ofher
3114 [0710102157942019/2  |MEHAK REALTECH PRIVATE | APPLICATION(IBC)/2746| PP'“ Y wrong Documents
LIMITED (PB)2019 provisions- IBC
UDAYRAJ PATWARDHAN -
RESOLUTION PROFESSIONAL |COMPANY Aoplication under anv ofher
3115 |0710102171132019/1  |FOR MEHAK REALTECH APPLICATION(IBC)/200( | PP y Wrong Document
PRIVATE LIMITED Vs. MEHAK |PB)2020 provisions- IBC
REALTECH PRIVATE LIMITED
UDAYRAJ PATWARDHAN -
RESOLUTION PROFESSIONAL |COMPANY Application under any other
3116 |0710102171142019/2  |FOR MAGAD REALTECH APPLICATION(IBC)/202( | PP Wrong Documents
PRIVATE LIMITED Vs. MAGAD |PB)2020 provisions- IBC
REALTORS PRIVATE LIMITED
UDAYRAJ PATWARDHAN -
RESOLUTION PROFESSIONAL [COMPANY Aoplication under any ofher
3117 |0710102171152019/2  |FOR SACHET APPLICATION(IBC)/203( | PP Y Wrong Documents
INFRASTRUCTURE PRIVATE  |PB)2020 provisions- IBC

LIMITED Vs. SACHET




DINESH CHAND JAIN & ORS.

COMPANY PETITION IB

Page 12,20 Not Clear & No Sign in

3118 |0710102415722018/31 Vs. FANTASTIC BUILDCON IBC under Sec 7
PVT. LTD. & ORS. (IBC)/37(PB)2018 every Pages
DINESH CHAND JAIN & ORS. L
3119 [0710102415722018/32 |Vs. FANTASTIC BUILDCON 83'2;@';‘2;;5;;20'“ 18 118C under Sec 7 Ezggslg not clear, No Sign in every
PVT. LTD. & ORS. 9
BANK OF INDIA Vs. M/S
3120 |0710102427912018/8 ADVANCE NAVOTPAD (CI(;ZI)P/QLY(EE)FZIE(;N 1B IBC under Sec 7 Wrong Document
SURFACTANTS LIMITED
SS BUILDWORTH PVT LTD Vs. |COMPANY No Sign in reply, No supporting
3121 |0710102001342020/6 REGISTRAR OF COMPANIES  |APPEAL(COMPANIES Sec 252 (3) Affidavit & No Income Tax and Roc
NCT OF DELHI AND HARYANA |ACT)/170(ND)2020 Service
AHUJA HOSPITALITY PRIVATE |COMPANY No Sign in reply, No supporting
3122 10710102011322020/2 LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES Sec 252 (1) Affidavit & No Income Tax and Roc
COMPANIES DELHI ACT)/166(ND)2020 Service
TIT\\/ISIS'(E; SSILRDI\E/YE%.I}RP;I{VQEE COMPANY No Sign in reply, No supporting
3123 |0710102011862020/1 ; APPEAL(COMPANIES Sec 252 (1) Affidavit & No Income Tax and Roc
COMPANIES OF NCT OF DELHI ACT)/157(ND)2020 Service
& HARYANA
KULDEEP KAUR Vs. COMPANY No Sign in reply, No supporting
3124 |0710102016512020/1 REGISTRAR OF COMPANIES APPEAL(COMPANIES Sec 252 (3) Affidavit & No Income Tax and Roc
NCT OF DELHI & HARYANA ACT)/204(ND)2020 Service
METENERE LIMITED Vs.
3125 |0710102022482018/6 NOVELTY TREASURE METALS 8%24)%';‘;0?5;1;10012 1B IBC Under Sec 9 Wrong Documents
PRIVATE LIMITED
SONAL ANAND Vs. M/S
3126 |0710102073632019/26 INTERNATIONAL TRENCHING COMPANY PETITION 1B IBC Under Sec 9 Page 21, 28 to 33 not clear
(IBC)/889(ND)2019
PVT LTD
APARTMENT OWNeRs, | INTERLOCUTORY
3127 |0710102074032020/1 ! APPLICATION Sec 60(5) Wrong Doucuments

ASSOCIATION Vs. CHANDRA
PRAKASH

(1.B.C)/3072(PB)2020




REKHA SHARMA Vs.

INTERLOCUTORY

3128 |0710102076482020/1 NATIONAL SMALL INDUSTRIES|APPLICATION Sec 60(5) Document not uploaded properly
CORPORATION LIMITED (1.B.C)/3139(ND)2020
VNM COMPONENTS PVT. LTD. |COMPANY Aoplication under anv ofher
3129 [0710102006792020/1  |Vs. VNM COMPONENTS PVT. |APPLICATION(IBC)/492( | PP'“ y Wrong Documents
provisions- IBC
LTD. ND)2020
VINOD KUMAR & ORS Vs. M/S
SARE GURUGRAM PVT. LTD (
3130 |0710102069162020/1 EARLIER KNOWN AS M/S (CI(;ZI)ID/QS;(;IEJZIJION 1B IBC under Sec 7 Wrong Documents
RAMPRASTHA SARE REALITY
PVT. LTD
INTERLOCUTORY o
3131 {0710102069712020/2 m/?\';'l\?EEﬁLTNKHAN v APPLICATION Afof/':‘szf;:;“ ;‘é‘ger any other Main case no. wrong
(1.B.C)/2707(ND)2020  |P
ANSHUMALI DIPANKAR Vs.  |INTERLOCATORY Aoplication under anv ofher
3132 [0710102160632019/3  |UNIVERSAL BUILDWELL PVT. |APPLICATION fo‘i/isions_ 1BC y No Supporting Affidavit
LTD. (IBC)/13(ND)2020 P
SH AMIT KUMAR MALIK Vs.
3133 |0710200411282017/10  |M/S KINDLE DEVELOPERS ﬁg'\c";ﬁ';'g(;ggg“ 18 118C under Sec 7 No Sign in reply
PRIVATE LIMITED
COMPANY PETITION
3134 (0710102061252020/2 mﬁgﬁN’;ﬂ?&?xy%& (COMPANIES Sec. 241(1) Wrong Document
ACT)/72(PB)2020
RAVI BANSAL Vs. PUNJABL  |INTERLOCUTORY
3135 |0710102064902020/1  |ACCESSORIEZZ PRIVATE APPLICATION Sec 60(5) No True Copy sign in Annexuress
LIMITED (1.B.C)/2351(ND)2020
INTERLOCUTORY
3136 |0710102065802020/3 Qé‘lﬁﬁxsyjﬂ\ﬁ:gl_ Vs. MORE | \ppLICATION Sec 60(5) No Index, No Supporting Affidavit
(1.B.C)/2407(ND)2020
INTERLOCUTORY
3137 |0710102067232020/1  |MAHESH BANSAL Vs. APPLICATION Sec 12(2) Wrong Doucument

(1.B.C)/2495(ND)2020




3138

0710102070772020/1

VIVEK PARTI Vs. PREM

INTERLOCUTORY
APPLICATION

Sec 66(1)

Main Case Wrong

CHAND GUPTA (1.B.C)/3217(PB)2020
INTERLOCUTORY
3139 |0710102070772020/2 \C/L\fl\'fDPéﬁysz' PREM APPLICATION Sec 66(1) Wrong Main Case
(1.B.C)/3217(PB)2020
STATE BANK OF INDIA Vs. o
3140 |0710102408922018/76 |ASIAN COLOUR COATED 1pAT|COMPANY PETITION 1B 1,0 e sec 7 No Index, No sign in Written
LTD (IBC)/50(PB)2018 Submission
BANK OF INDIA Vs. M/S COMPANY PETITION IB
3141 0710102412722018/25 | gicr qo oS ! (150)/397(PB)2015 IBC under Sec 7 Page No. 27,28,56,57 cut
SHREE SIYARAM
AUTOMATIONS PVT. LTD. Vs. |COMPANY PETITION IB
3142 |0710120001322018/4 BEANS & MORE HOSPITALITY |(IBC)/512(ND)2017 IBC under Sec 7 Document not uploaded properly
PVT. LTD.
PUNJAB NATIONAL
(INTERNATIONAL) BANK Vs. |COMPANY PETITION IB
3143 |0710120006752018/10 M/S.SUPERIOR INDUSTRIES | (IBC)/1032(ND)2018 IBC under Sec 7 Wrong Document
LTD.
STATE BANK OF INDIA Vs.
M/S. SHREE AMBICA COMPANY PETITION IB
3144 |0710120009092018/3 INTERNATIONAL FOOD (IBC)/1342(ND)2018 IBC under Sec 7 Wrong Documents
COMPANY PVT. LTD.
CP(AA) MERGER AND
MOLLY TRADING COMPANY .
3145 [0710102010962020/3  |PRIVATE LIMITED Vs. ﬁmeLSGAMATION(COMP Sec. 230-232 - Second Motion E?eg:r 14 Missed, page 22, 23 Not
METALLICZ MEDIAPVTLTD ||/~ 160
MS. SANDHYA SETHI Vs. M/S
Page No. 28,29,74 are not clear
INTECO SPECIAL MELTING  |COMPANY PETITION IB e '
3146 (0710102017792020/1 | eeneoee s ot |(BCy/s4o(NDy2020  |1BC under Sec 7 Page 75 cut and Page 40-44, 53-57
are blur...
LTD.
STATE BANK OF INDIA Vs.  |INTERLOCUTORY Aoplication under anv ofher
3147 |0710102070072020/1  |ASIAN COLOUR COATED ISPAT|APPLICATION PP y 65-B Certificate missed

LIMITED

(1.B.C)/2727(PB)2020

provisions- IBC




HEMANT KHANDELWAL Vs.

COMPANY

Application under any other

3148 |0710102070652020/2 APPLICATION(COMPANI . E stamp missed with affidavit
NIHO CONSTRUCTION ES ACT)/335(ND)2020 provisions
COMPANY o
3149 |0710102070652020/3 :fmgﬁgﬁgggxﬁ VS: | APPLICATION(COMPANI AfoF:/“i(s:?(::;n under any other E stamp missed with affidavit
ES ACT)/335(ND)2020 |
OM LOGISTICS LIMITED Vs. | INTERLOCUTORY Aoplication under any other
3150 |0710102071862020/2  |NTL ELECTRONICS INDIA APPLICATION fof/isions_ B y wrong e-filing
LIMITED (1.B.C)/2852(ND)2020  |P
SHALINI CHOUDHARY Vs.
3151 [0710102117612019/14 |MOTHERS PRIDE DAIRY INDIA E:Icé'\c";‘z\'gziﬁg%ol'; 18 118C under Sec 7 65- B certificate missed with affidavit
PRIVATE LIMITED
IMPERIAL FASTNERS PRIVATE
3152 |0710102128042019/8  |LIMITED Vs. SOLVEN POWER (CI(;'\C")F;‘Z\EL'EETDI)TZIOOI'; 18 |1BC Under Sec 9 wrong e-filing
SYSTEMS PRIVATE LIMITED
STATE BANK OF INDIA V.
3153 [0710102408922018/77  |ASIAN COLOUR COATED 1spaT| SOMPANY PETITIONIB 15 e gec 7 wrong efiling
o (1BC)/50(PB)2018
PUNJAB NATIONAL
(INTERNATIONAL) BANK Vs. |COMPANY PETITION IB
3154 |0710120006752018/11 M/S.SUPERIOR INDUSTRIES  |(IBC)/1032(ND)2018 IBC under Sec 7 wrong document uploaded
LTD.
INTERLOCUTORY
3155 [0710102069782020/1 gmLPﬁ\'f:QRﬁ'\'M%gED Vs | AppLICATION Sec 60(5) Proof of service missed
(1.B.C)/2704(PB)2020
PUNJABI ACCESSORIEZZ PVT. . . .
3156 |0710102083112019/8  |LTD. Vs. KREDO BEAUTY pvT, |COMPANY PETITIONIB 1,5\ et sec o index missed, page numbering
LTD (IBC)/1164(ND)2019 missing.
COMPANY
3157 [0710102084772019/4  |-EE FININVEST PRIVATE APPEAL(COMPANIES  [Sec 252 (3) wrong e-filing

LIMITED Vs. ROC

ACT)/399(ND)2019




STATE BANK OF INDIA Vs.

COMPANY PETITION IB

Scanned documents like annexures
or affidavit etc. Should be clubbed

3158 |0710120011302018/15 M/S KANNU ADITYA INDIA IBC under Sec 7 together, page no. 30 is missed,
LIMITED (IBC)/1275(PB)2018 page 35-86 translate and true copy
stamp and sign is missed.
Sign on reply (every pages) missed,
;\?SSQJAI\:( (I:-lé\ IC-I;\I;\‘P\C/JSI‘QA'II_'?O?\I OF INTERLOCUTORY Page no. 9 missed, E-stamp missed
3159 [0710102035242020/3 APPLICATION Sec 60(5) with affidavit, Page 13-14 not clear,
INDIA PENSION GROUP (1.B.C)/2210(ND)2020 65-B Certificate missed with proof of
SCHEMES DEPARTMENT o i ; P
service (email).
SANJAY SINGHAL Vs. INTERLOCUTORY
3160 |0710102066152020/2 MINISTRY OF CORPORATE APPLICATION Sec 60(5) wrong e-filing
AFFAIRS (1.B.C)/2441(ND)2020
COMPANY
3161 [0710102129312019/9 {'/I: I\:I/EE:Q\;E;XJIEJES PVTLTD APPLICATION(COMPANI [Rule 11 of NCLT Supporting affidavit missed
’ ES ACT)/380(ND)2019
BLACKIE & SON (CALCUTTA) |[CA(A) MERGER AND
PVT LTD Vs. SIDDHI VINAYAK [AMALGAMATION(COMP
3162 |0710102007032020/14 POWER GENERATION & ANIES Sec. 230-232, Sec 234 wrong document uploaded
DISTRIBUTORS PVT. LTD. ACT)/12(ND)2020
ASHISH KUMAR Vs. COMPANY PETITION sian on reply and broof of service
3163 [0710102015452020/4 ROADGODS AUTOGEAR (COMPANIES Sec. 241(1),Sec. 242(4) ar?d true czy andpsi n missed !
PRIVATE LIMITED ACT)/44(PB)2020 Py and sig
COMPANY Sign on rejoinder missed (every
PARAMIEET SINGH SAINI Vs. pages, E-stamp missed with affidavit
3164 |0710102018752020/1 PUMA REALTORS PVT. LTD. APPLICATION(IBC)/1208|Sec 60(5) (applicant no. 2), 65-B Certificate
(PB)2020 . . .
missed with proof of service.
MR. NEERAJ PANDITA Vs. S3
3165 |0710102034682018/10 |ELECTRICAL & ELECTRONICS ﬁzg)zggg(;g;?g\l 1B IBC under Sec 7 wrong efiling
PRIVATE LIMITED
PRIVATE LIMITED VS, | |COMPANY
3166 |0710102066472020/1 : APPEAL(COMPANIES Sec 252 (3) wrong efiling
REGISTRAR OF COMPANIES ACT)/268()2020
NCT OF DELHI & HARYANA
;%\f JI A?(AEEPI:I{KIEIES%\L/ZTI%E INTERLOCUTORY E-stamp missed with affidavit and
3167 |0710102076232020/1 APPLICATION Sec 60(5) 65-B certificate missed with proof of

PROFESSIONAL OF UNNATI
FORTUNE HOLDINGS LIMITED

(1.B.C)/3131(PB)2020

service.




IMPERIAL FASTNERS PRIVATE

COMPANY PETITION IB

wrong e-filing and sign on report

3168 |0710102128042019/9 LIMITED Vs. SOLVEN POWER IBC Under Sec 9
SYSTEMS PRIVATE LIMITED (IBC)/2413(ND)2019 every pages and annexure also
Page numbering missing, Annexure-
VASU CORP SCIENCE AND COMPANY PETITION I cut, E-stamp papers missed with
3169 |0710102132562019/4 PRIVATE LIMITED VS ROC (COMPANIES Sec 252 (1) affidavits, affidavits are also not
DELHI AND HARYANA ACT)/765(ND)2019 notorized, Income Tax service
missed, 65-B certificate missed with
COMPANY
RAJIV CHAKRABORTY Vs. 65-B Certificate missed and all
3170 |0710102133712019/3 HEM SINGH BHARANA APPLICATION(IBC)/2184|Sec 66(1) respondents service missed
(PB)2019
COMPANY . .
RAJIV CHAKRABORTY Vs. 65-B Certificate missed and all
3171 |0710102133712019/4 HEM SINGH BHARANA APPLICATION(IBC)/2184|Sec 66(1) respondents service missed
(PB)2019
COMPANY o .
RAJIV CHAKRABORTY Vs. 65-B Certificate missed and all
3172 |0710102133712019/5 HEM SINGH BHARANA APPLICATION(IBC)/2184|Sec 66(1) respondents service missed
(PB)2019
COMPANY
RAJIV CHAKRABORTY Vs. 65-B Certificate missed and all
3173 |0710102133712019/6 HEM SINGH BHARANA APPLICATION(IBC)/2184|Sec 66(1) respandents service missed
(PB)2019
COMPANY
RAJIV CHAKRABORTY Vs. 65-B Certificate missed and all
3174 |0710102133712019/7 HEM SINGH BHARANA APPLICATION(IBC)/2184|Sec 66(1) respondents service missed
(PB)2019
COMPANY Page 26,28 not clear, 65-B
3175 |0710102133752019/2 RAJIV CHAKRABORTY Vs. APPLICATION(IBC)/2185|Sec 66(1) certificate missed and service to the
HEM SINGH BHARANA .
(PB)2019 other respondents missed
CANARA BANK Vs. M/S RAJAT |COMPANY PETITION IB -
3176 |0710102134502019/1 WIRES PVT. LTD (IBC)/3087(ND)2019 IBC under Sec 7 wrong efiling
PRISTINE GLOBAL PVT LTD Supporting affidavit missed with
3177 0710102151062019/3 Vs. US CLOTHING INDIA PVT COMPANY PETITION 1B IBC under Sec 7 document and 65-B certificate

LTD

(IBC)/3074(ND)2019

missed with proof of service.




BANK OF INDIA Vs. M/S

COMPANY PETITION IB

wrong efilling or wrong document

3178 |0710102427912018/9 ADVANCE NAVOTPAD IBC under Sec 7
SURFACTANTS LIMITED (IBC)/441(PB)2018 uploaded.
MR. NEERAJ PANDITA Vs. S3
3179 |0710102034682018/11 ELECTRICAL & ELECTRONICS 8324)32(,\)‘(\3((25512?1%’\‘ 1B IBC under Sec 7 wrong efiling
PRIVATE LIMITED
INTERLOCUTORY
3180 |0710102064702020/8 ARUNAV PANKAJ Vs. APPLICATION Sec 60(5) volume break pages 280
(1.B.C)/2334(PB)2020
M/S SUKHMANI POLYMERS INTERLOCUTORY
3181 |0710102067942020/3 PVT. LTD Vs. SH. RAKESH APPLICATION Sec 60(5) Proof of service missed
KUMAR JAIN (1.B.C)/2607(ND)2020
COMPANY L
3182 [0710102070652020/4 :fmc’;'ggﬁgﬁg?&%ﬁ VS: | APPLICATION(COMPANI Afo‘i/"i;a;';” under any other wrong efiling
ES ACT)/335(ND)2020 P
MANOHAR LAL VIJ Vs. THE INTERLOCUTORY True copy and sign missed,
3183 |0710102072902020/1 DIRECTORATE OF APPLICATION Sec 60(5) 453,457,462-463,465,466,470-471
ENFORCEMENT (1.B.C)/3058(ND)2020 not clear
STRAIGHT EDGE CONTRACTS |INTERLOCUTORY
3184 |0710102075182020/1 PVT. LTD. Vs. THREE C APPLICATION Rule 11 of NCLT, 2016 wrong efiling
SHELTERS PVT. LTD. (1.B.C)/3079(ND)2020
STRAIGHT EDGE CONTRACTS |[INTERLOCUTORY
3185 |0710102075182020/2 PVT. LTD. Vs. THREE C APPLICATION Rule 11 of NCLT, 2016 wrong e-file
SHELTERS PVT. LTD. (1.B.C)/3079(ND)2020
PANKAJ KUMAR RUSTAGI Vs. |COMPANY PETITION sign on reply missed every pages,
3186 [0710102121532019/27 PEE AAR EXIM PRIVATE (COMPANIES Sec. 241(1) page 165-166 not clear and true
LIMITED ACT)/137(ND)2019 copy stamp and sign missed.
COMPANY
3187 |0710102131302019/1 ANKUR KASHYAP Vs. APPLICATION(IBC)/1326|Rule 154 (1) wrong file

(ND)2019




UDAYRAJ PATWARDHAN -

RESOLUTION PROFESSIONAL |COMPANY Application under any other
3188 [0710102170642019/2 FOR ADEL LANDMARKS APPLICATION(IBC)/196( Foalisions- IBC y wrong e-file
LIMITED Vs. ADEL PB)2020 P
LANDMARKS LIMITED
UDAYRAJ PATWARDHAN -
RESOLUTION PROFESSIONAL [COMPANY Aoplication under anv other
3189 |0710102170642019/3 FOR ADEL LANDMARKS APPLICATION(IBC)/196( foF:/isions— IBC y wrong e-filing
LIMITED Vs. ADEL PB)2020 P
LANDMARKS LIMITED
MAHINDRA AND MAHINDRA
Supporting affidavit missed with the
FINANCIAL SERVICES LIMITED | COMPANY PETITION IB .
3190 |0710102722332018/12 Vs. DELHI BARODA ROAD (IBC)/1665(PB)2018 IBC under Sec 7 (rjncE::jents and proof of service
CARRIER PRIVATE LIMITED '
CP(AA) MERGER AND
CA METALS PRIVATE LIMITED |AMALGAMATION(COMP . sign missed on the affidavit in the
3191 |0710102004222020/11 Vs. UNITECH LTD. ANIES Sec. 230-232 - Second Motion deponant portion.
ACT)/21(ND)2020
Sign on reply, e-stamp paper missed
:_/IIV(I:I'I'II'E\II;/ I\EZTIV;E\;;EXQ-EF COMPANY with affidavit, affidavit is not
3192 [0710102020082020/3 . APPEAL(COMPANIES Sec 252 (1) notorized, Income Tax Service
COMPANIES NCT OF DELHI & . - . .
ACT)/197(ND)2020 missed. 65-B certificate missed with
HARYANA .
ROC Service.
Z(F;/L\J'Br:?zﬁ?\jRpl\lol\\/\'/\‘EéRAJU Vs. INTERLOCUTORY
3193 |0710102066312020/3 APPLICATION Sec 60(5) no document upload
DISTRIBUTION COMPANY OF (1.B.C)/2477(PB)2020
A.P. LTD. o
M/S BRICK WALL THROUGH
INTERLOCUTORY - .
3194 [0710102066922020/1 PROPRIETOR ROHIT AHOOJA APPLICATION Sec 60(5) pa.ge.41 not clear, re10|.nder §|gn
Vs. SANJAY GUPTA (LB.C)/2671(PB)2020 missed and true copy sign missed
RESOLUTION PROFESSIONAL o
ARK STRUCTURAL COMPANY wrong case type, (as a fresh
3195 [0710102084982019/6 TECHNOLOGIES PRIVATE APPEAL(COMPANIES Sec 252 (3) application filed) and page 9 not
LIMITED Vs. ROC ACT)/486(ND)2019 clear
SANJAY ROY CHOWDHURY Vs. [COMPANY PETITION IB -
3196 |0710102123862019/3 UPPAL HOUSING PVT. LTD. (IBC)/2297(ND)2019 IBC under Sec 7 wrong e-filing (prayer 1000rs)
COMPANY Application under any other
3197 |0710102135032019/2 SAMHITA NEHRU Vs. APPLICATION(IBC)/2000 PP Y true copy sign missed

(ND)2019

provisions- IBC




NEW ERA TIMES PRIVATE

COMPANY PETITION

3198 |0710102154852019/5 LIMITED Vs. REGISTRAR OF |(COMPANIES Sec 252 (3) page:17-53 not clear
THE COMPANIES DELHI ACT)/951(ND)2019
UDAYRAJ PATWARDHAN -
RESOLUTION PROFESSIONAL |COMPANY Aoplication under anv other
3199 |0710102170642019/4 FOR ADEL LANDMARKS APPLICATION(IBC)/196( foF:/isions- IBC y page:4-155 not clear
LIMITED Vs. ADEL PB)2020 P
LANDMARKS LIMITED
UDAYRAJ PATWARDHAN -
RESOLUTION PROFESSIONAL - | COMPANY Application under any other age:4-155 not clear file same as
3200 [0710102170642019/5 FOR ADEL LANDMARKS APPLICATION(IBC)/196( pplic Y page: i "
LIMITED Vs. ADEL PB)2020 provisions- IBC above and file pass by mistake
LANDMARKS LIMITED
M/S. ASCENT
INTERLOCUTORY
3201 |0710102066302020/1 E&'\ﬁgu\g I(;:)l: P;é\;AJAELL APPLICATION Sec 60(2) 200rs estam-paper missed
' (1.B.C)/2475(ND)2020
PVT LTD
CHANDRA PRAKASH Vs. M/S. [INTERLOCUTORY Application under any other
3202 [0710102074162020/1  |NOIDA MEDICARE CENTRE  |APPLICATION fo‘i/isions_ 1BC 19(2;' wrong file (application )
LIMITED (1.B.C)/3017(ND)2020 P '
T.P.S BUILDCON LIMITED Vs. |COMPANY
3203 0710102074682020/1 REGISTRAR OF COMPANIES  |APPEAL(COMPANIES Sec 252 (3) Wrong document
NCT OF DELHI AND HARYANA [ACT)/289()2020
ECO DRILLING FLUIDS
PRIVATE LIMITED Vs. M/S COMPANY PETITION IB .
3204 |0710102097182019/5 DSTR INFRASTRUCTURE AND |(IBC)/1584(ND)2019 IBC Under Sec 9 pages not sign
PROJECTS LLP
BHARAT BHUSHAN Vs. INTERLOCUTORY
3205 |0710102026142020/2 SAMTEX DESINZ PRIVATE APPLICATION Sec 60(5) document not properly uploaded
LIMITED (1.B.C)/1628(ND)2020
SYNERGY PROPERTY
3206 |[0710102036112020/1 EEI\)/E/LSOPLMOE('S\II-)F( SCI§$¥ICES adl E:I(;!)P/gg; (I;ZEJZI:)-ION 1B IBC Under Sec 9 wrong efile (case type change)
DEVELOPERS PVT LTD
ASHISH SHARMA & ORS. Vs.
3207 [0710102036152020/3 RESOLUTION PROFESSIONAL Lﬁlﬁ?ggﬁ%LORY Application under any other reply sign cut page:, 85, 88, 89 not

OF TODAY HOMES NOIDA PVT.
LTD.

(1.B.C)/2065(PB)2020

provisions- IBC

clear etc




TARUN BATRA Vs. RAMBHAJ

INTERLOCUTORY

reply not sign on every pages and

3208 10710102063842020/7 APPLICATION Sec 60(5) - ’
JAIN (LB.C)/2277(ND)2020 date of file in index missed
RAKESH KUMAR JAIN Vs. INTERLOCUTORY Application under anv other
3209 |[0710102072512020/1 ORCHID SALON SERVICES APPLICATION foF:/isions— IBC Y page:74, 76, translate
PRIVATE LIMITED (LB.C)/2932(ND)2020 [P
PANKAJ KUMAR RUSTAGI Vs. |COMPANY PETITION age:47. 49, not clear and
3210 |0710102121532019/28 PEE AAR EXIM PRIVATE (COMPANIES Sec. 241(1) [s)ug (.)rti|"1 a,fﬁdavit missed
LIMITED ACT)/137(ND)2019 pporting
REDHEX IT SOLUTIONS
3211 |0710102134962019/3 PRIVATE LIMITED Vs. MACOR ﬁcégggggoiﬁgzl(ﬁg 1B IBC Under Sec 9 document not found
PACKAGING LIMITED
BHARAT BHUSHAN Vs.
3212 |0710102143442019/5 SAMTEX DESINZ PRIVATE COMPANY PETITION 1B IBC Under Sec 9 document not properly upload
(IBC)/3171(ND)2019
LIMITED
M/S. J.N. BEHURA & COMPANY
3213 |0710102012862020/5 Vs. M/S. MAHAVIR STONE E:ICI;I\CI])F;QTJ(EE)FZIESN 1B IBC Under Sec 9 wrong e-file
CRUSHING PVT. LTD.
COMPANY
3214 |0710102024942020/1 LLJIF;/IVIQ\_?EI;IJSNFF;ASERUCTURE APPEAL(COMPANIES Sec 252 (1) wrong e-file
Bt ACT)/215(ND)2020
3215 |0710102075872020/1 : APPEAL(COMPANIES Sec 252 (1) wrong e-file
REGISTRAR OF COMPANIES ACT)/284()2020
DELHI AND HARYANA
SH BRIJ MOHAN SAHNI Vs.
3216 |0710200411582018/6 PAWAN BUILDWELL PRIVATE COMPANY PETITION 1B IBC under Sec 7 wrong e-file
(IBC)/197(ND)2018
LIMITED
VOLKSWAGEN FINANCE
3217 |0710102014692019/8 PRIVATE LIMITED Vs. KELVIN | COMPANY PETITION IB IBC under Sec 7 wrong e-file

RECRUITERS PRIVATE
LIMITED

(IBC)/671(ND)2019




APARNA CHOUDHRIE KALA Vs.

COMPANY PETITION

reply sign missed on every page and

3218 |0710102035962020/3  |AQUA TERRA ADVENTURES  |(COMPANIES Sec 241 (2) o s
INDIA PRIVATE LIMITED ACT)/68(PB)2020 Py sig
APARNA CHOUDHRIE KALA Vs. |COMPANY oty sian missed on every bage and
3219 |0710102064102020/2  |AQUA TERRA ADVENTURES  |APPLICATION(COMPANI |Sec 425 trfeycog e e Ty pag
INDIA PRIVATE LIMITED ES ACT)/297(PB)2020 Py s19
INTRUST GLOBAL ESERVICES EIA;I%L)G'\;'\EM'ﬁEg&'\é%MP
3220 (0710102126622019/4  |PRIVATE LIMITED Vs. MVL |y roc Sec. 230-232, Sec 234 document not found
LIMITED ACT)/141(ND)2019
ool ooy
3221 |0710102008962020/2 : APPEAL(COMPANIES  |Sec 252 (3) page 10 -13 translate
REGISTRAR OF COMPANIES | 2 (i o0
DELHI
M/S. J.N. BEHURA & COMPANY
3222 |0710102012862020/6  |Vs. M/S. MAHAVIR STONE (CI%'\C")F;Q'I';(":E)TZI;;%N 1B |1BC Under Sec 9 wrong e-file
CRUSHING PVT. LTD.
COMPANY
3223 |0710102015252020/1 PANKAJ NARANG Vs. APPLICATION(IBC)/1025|Sec 43(1) r/w Sec 44 (1) affidavit verified date wrong
SUDHANSH AGARWAL 12020
MR. MOHAN AGARWAL Vs. -
3224 |0710102022652018/9  |M/S. CROWN REALTECH (ngg)%ggsggé?g 1B |1BC under sec 7 ESOOfS?f:er:i';CSZ?'Ssed and true
PRIVATE LIMITED Py sig
LOOKS SALON PRIVATE INTERLOCUTORY _
3225 |0710102074472020/1  |LIMITED Vs. RAKESH KUMAR |APPLICATION Sec 60(5) ngz'::(')fgé:f' 40,42, 44, 46 etc
JAIN (1.B.C)/3204(ND)2020 Pag
PANKAJ KUMAR RUSTAGI Vs. |COMPANY PETITION 20e146. 171 178, etc bage not
3226 |0710102121532019/29  |PEE AAR EXIM PRIVATE (COMPANIES Sec. 241(1) Eleir' o ek thess page
LIMITED ACT)/137(ND)2019 P Pag
PANKAJ KUMAR RUSTAGI Vs. |COMPANY PETITION ~oe: 146A. 159, 178 ete pages not
3227 |0710102121532019/30  |PEE AAR EXIM PRIVATE (COMPANIES Sec. 241(1) page:146A, 152, Pag

LIMITED

ACT)/137(ND)2019

clear




VIVEK VERMANI Vs. PUMA

INTERLOCATORY

3228 |0710102133012019/1 APPLICATION Sec 60(5) signature missed on ever pages
REALTORS PVT. LTD. (1BC)/2259(PB)201
INTERLOCATORY
3229 |0710102133012019/3 \r@ﬁ}fr(\)/Egp:\A/‘T'I IY'I?D PUMA APPLICATION Sec 60(5) signature missed on ever pages
Sl (1BC)/2259(PB)2019
APOLLO FINANCE LIMITED Vs. |COMPANY PETITION Efiycz'g“ S’?'is‘;fiszz de":r: dpagese'
3230 |0710102140202019/4  |RISE PROJECTS PRIVATE (COMPANIES Sec. 230-232 - Second Motion numbeﬁx got o ro%fgof
LIMITED ACT)/146(ND)2019 nbering P
serivce missed
COMPANY
3231 |0710102150902019/6 FSEmIE)RPE%:\'?EC%E;IE%GVS APPEAL(COMPANIES  |Sec 252 (3) page 5, 7 translate
* |AcT)/864(ND)2019
M/S BINDAL MERCHANDISE ~ |COMPANY PETITION IB .
3232 |0710120006412018/23 Vs. MAPLE REALCON PVT LTD |(IBC)/496(ND)2018 IBC Under Sec 9 wrong e-file
INTERLOCATORY
3233 |0710102133012019/4 \rgz\;\fﬁr(\)lgng\A/‘T'I IY'I?D PUMA APPLICATION Sec 60(5) True copy sign missed
S (1BC)/2259(PB)2019
VED CONTRACTS PVT LTD Vs. |INTERLOCUTORY Aoplication under any other
3234 [0710102064602020/1  |RG INFRA-BUILD PRIVATE  |APPLICATION fo‘i/isions_ 1B Y Wrong document
LIMITED (1.B.C)/2326(ND)2020  |P
ﬂ{g A\?SHUIII/OSS:C?JAEELS - INTERLOCUTORY no sign on index/true copy sign
3235 |0710102066722020/1 LS APPLICATION Sec 60(5) ) 519 ‘ Py S19
PRESSING AND COMPONENTS missed/ no sign on affidevit
(1.B.C)/2485(ND)2020
PVT. LTD.
VED CONTRACTS PRIVATE
3236 [0710102076492019/9  |LIMITED Vs. RG INFRABUILD (CI(;!)F;ST; (;ET)IZBIl%N 1B |1BC Under Sec 9 Wrong Document
PRIVATE LIMITED
3237 071010201172202072  |NEERAJSINGLAVs. INDO ~ JCOMPANY PETITIONIB 1,5 )1 yer goc g Wrong Filing

LAMINATES PRIVATE LIMITED

(IBC)/384(ND)2020




KKR INDIA FINANCIAL

COMPANY PETITION IB

3238 |0710102018012018/10 |SERVICES PRIVATE LIMITED IBC under Sec 7 Uncomplete Doc
Vs. KWALITY LIMITED (IBC)/1440(ND)2018
NITIN GUPTA Vs. ILD
3239 [0710102019202020/2  |MILLENNIUM PRIVATE COMPANY PETITION I8 |5 |y der sec 9 Wrong Filing
(IBC)/508(ND)2020
LIMITED
UTSAV SECURITIES PRIVATE
3240 [0710102100092019/6 LIMITED Vs. VOGUE 8%!;??;;;3?001'; 1B IBC under Sec 7 Wrong Filing
CLOTHIERS PRIVATE LIMITED
VAIBHAV JALAN Vs. JKM COMPANY PETITION
3241 [0710102108482019/5  |INFRA PROJECTS LIMITED & [(COMPANIES Sec. 243(1) (b) Uncomplete Doc
ORS ACT)/120(ND)2019
RELAN BUILDWELL PVT LTD ~ [COMPANY
3242 [0710102136162019/10  |Vs. KALIBER ASSOCIATES  |APPLICATION(IBC)/1342 f‘:‘c(' lfgécl)éz(ef)%(l) r/w Sec Wrong Filing
PVT. LTD. (ND)2019 '
TOPNOTCH TRADING
CORPORATION PRIVATE COMPANY PETITION IB .
3243 |0710102141892019/6 LIMITED Vs. INDO (IBC)/2975(ND)2019 IBC Under Sec 9 Wrong Filing
LAMINATES PRIVATE LIMITED
MAHAJAN PROMOTERS AND  [CP(AA) MERGER AND
DEVELOPERS PRIVATE AMALGAMATION(COMP . . .
3244 |0710102147412019/6 LIMITED Vs. ANURAG ANIES Sec. 230-232 - Second Motion Paging Not Mention
CHANDRA ACT)/158(ND)2019
BIZ AD OPTIMIZER PVT LTD |COMPANY PETITION IB |Application under any other . .
3245 10710102148652019/2 |\ " AR INDIA LIMITED (1BC)/73(ND)2019 provisions- IBC True Copy Sign Missed
NEERAJ SINGLA Vs. LOTUS
3246 |0710102153152019/4  |WOODTECH PRIVATE COMPANY PETITION I8 |5 |y ier Sec 9 Wrong Filing
(IBC)/3106(ND)2019
LIMITED
RAJIV TIWARI Vs, M/S
3247 [0710102000092020/3  [UMANG TOWN PLANNER (py |SOMPANY PETITIONIB |50 0 sec g Uncomplete Doc

LTD.

(IBC)/170(ND)2020




ASHISH KUMAR Vs.

COMPANY PETITION

3248 |0710102015452020/1 ROADGODS AUTOGEAR (COMPANIES Sec. 241(1),Sec. 242(4) Uncomplete Doc
PRIVATE LIMITED ACT)/44(PB)2020
PEE JAY FINANCE COMPANY
3249 |0710102078022019/5 LIMITED Vs. V S MATRIX 8324;2%(;312?3;\‘ 1B IBC under Sec 7 wrong Filing
PRIVATE LIMITED
SACHIN JAIN Vs. SCIETIFIC |COMPANY PETITION
3250 |0710102091012019/12 CERTIFICATION SYSTEMS (COMPANIES Sec. 241(1) Uncomplete Doc
(INDIA) PVT. LTD. ACT)/92(PB)2019
MRS. CHHAMA JAIN Vs. MR
3251 |0710102102712019/3 PROVIEW REALTECH PRIVATE COMPANY PETITION 1B IBC Under Sec 9 Wrong Filing
(IBC)/1685(ND)2019
LIMITED
ANURUTAN TEXTILES PRIVATE
3252 10710102108652019/8 LIMITED Vs. SARVESHWAR 8%2;?2;4?53)?001'; 1B IBC Under Sec 9 Wrong Filing
CREATIONS PRIVATE LIMITED
COMPANY
3253 |0710102112142019/8 E:éig‘?FEERS(I)l\::GCHOgI\:ISA,\\II\ITIE\éS APPEAL(COMPANIES Sec 252 (3) Page 4,5,6 not clear
ACT)/612(ND)2019
DENA BANK (NOW BANK OF |COMPANY
3254 [0710102150692019/2 BARODA Vs. M/S RUBION APPLICATION(IBC)/2588| Sec 43(1) r/w Sec 44 (1) igfi|§§;24'27'35'39'40 t0 91,101
MARKETING PVT. LTD (PB)2019
DENA BANK (NOW BANK OF COMPANY
3255 |0710102150692019/3 BARODA Vs. M/S RUBION APPLICATION(IBC)/2588|Sec 43(1) r/w Sec 44 (1) :2?32;29’35’ 38 to 86, 102, 101
MARKETING PVT. LTD (PB)2019
R. TARKESHWAR NARAYAN
3256 |0710200117292019/1 Vs. HORIZON BUILDCON E:IOB!)F;QE(:(;ED-;IZBIIOQN 1B IBC under Sec 7 wrong Filing
PRIVATE LIMITED
COMPANY
3257 10710102003162020/1 MAJ VIVEK PASRICHA Vs. APPLICATION(COMPANI [Rule 11 of NCLT sign missed of advocate in index

AXISS DENTAL PVT LTD & ORS

ES ACT)/56(ND)2020




KAPILA COLOURS PRIVATE

COMPANY PETITION IB

reply sign missed,pg-19,22,25,26

3258 |[0710102006982020/3 LIMITED Vs. SAMTEX DESINZ IBC Under Sec 9 not clear,pg-30 repeated,true copy
PRIVATE LIMITED (IBC)/283(ND)2020 sign and stamp missed
GRID INFRATECH PVT LTD Vs. |INTERLOCUTORY
3259 [0710102027782020/1 HYTHRO POWER APPLICATION Sec 12(2) Wrong file application
CORPORATION LIMITED (1.B.C)/1738(PB)2020
COMPANY -
3260 [0710102061452019/3 KAMAL KUMAR NEWAR Vs. APPLICATION(COMPANI Application under any other volume break after 200 pages,Index
NEWAR STEELS LTD. ES ACT)/764(ND)2019 provisions not proper to file.
COMPANY Proof of service missed,pg-11-13 not
3261 [0710102091342019/2 ANAND SONBHADRA Vs. APPLICATION(IBC)/176( |Sec 12(2) P9
ND)2019 clear and font small
ANAND SONBHADRA Vs. COMPANY Application under any other
3262 |0710102109082019/2  |DEPUTY COMMISSIONER OF  |APPLICATION(IBC)/256( fo‘i/isions_ 1BC Y pg-14,15 blur
INCOME TSX & ANR. ND)2019 P
COMPANY
3263 |0710102112142019/9 iégg‘?FEERS(I)l\IIZGgOSI\;I? A’\\II\IIRIIE\S' APPEAL(COMPANIES Sec 252 (3) Income tax service missed
ACT)/612(ND)2019
g:é\lHH:‘RTNSAAI‘_B?OAg\éVAL Vs: COMPANY PETITION
3264 [0710102122082019/3 INDUSTRIES PRIVATE (COMPANIES Sec. 241(1),Sec. 242(4) Wrong file application
LIMITED ACT)/138(ND)2019
BALRAM SINGH Vs. SONI COMPANY PETITION IB -
3265 |0710102123522019/2 INFRATECH PVT LTD (IBC)/2239(ND)2019 IBC under Sec 7 Wrong file application
RAJAN KAPIL Vs. MEDEOR COMPANY PETITION IB .
3266 |[0710102134492019/1 HOSPITAL LIMITED (IBC)/2952(ND)2019 IBC Under Sec 9 wrong file application
SANJEEV MEMORIAL
3267 |0710102424522018/19 FOUNDATION Vs. KAMRUP COMPANY PETITION 18 IBC under Sec 7 Only 1 volume

HOUSING PROJECTS PRIVATE
LIMITED

(IBC)/936(PB)2018




SANJEEV MEMORIAL
FOUNDATION Vs. KAMRUP

COMPANY PETITION IB

3268 |[0710102424522018/21 HOUSING PROJECTS PRIVATE |(IBC)/936(PB)2018 IBC under Sec 7 Wrong file application
LIMITED
M/S. CONCORD
INFRASTRUCTURE PVT. LTD. |COMPANY PETITION IB
3269 |0710120007302018/55 Vs. M/S. SHUBHKAMNA (IBC)/1059(ND)2018 IBC Under Sec 9 pg-14,15 blur
BUILDTECH PVT. LTD.
IFCI LIMITED Vs. ERA
3270 |0710102014422017/12 HOUSING AND DEVELOPERS égg;ﬁg;(ggggg'\l 1B IBC under Sec 7 Document not properly uploaded
INDIA LIMITED
GLEAM FINANCE PRIVATE
3271 |0710102016972020/2 LIMITED Vs. OVERNITE gé!;ﬁgg (;ED-;IZEIZ%N 1B IBC under Sec 7 Wrong document type
EXPRESS LIMITED
MONTAGE GLOBAL PVT. LTD.
3272 |0710102017572020/2 Vs. HIMALAYA FOOD E:I(;?)F;QSI(IZED-I)—IZ-I(—)IZ%N 1B IBC Under Sec 9 true copy sign and stamp missed
INTERNATIONAL LTD.
INTERLOCATORY Application under any other
3273 |0710102021292020/1 SUNGIL INDIA PVT LTD Vs. APPLICATION foF:/isions- IBC Y no supporting affidavit
(IBC)/15(ND)2020 P
P. P. JEWELLERS PRIVATE COMPANY PETITION
3274 |0710102023762020/1 LIMITED Vs. L. R. BUILDERS |(COMPANIES Sec. 241(1),Sec. 242(4) Wrong file application
PRIVATE LIMITED ACT)/52(PB)2020
K&A ORGANICS Vs. TAMTA
3275 |0710102079752019/9 CONSTRUCTION CO-PRIVATE COMPANY PETITION 18 IBC Under Sec 9 Wrong file application
(IBC)/1121(ND)2019
LIMITED
ANURAG RAJPAL Vs. THE
3276 |0710102123712019/3 AMERICAN SWAN LIFESTYLE COMPANY PETITION I8 IBC Under Sec 9 Wrong file application
(IBC)/2516(ND)2019
CO. PVT. LTD.
3277 |0710102140272019/4 CHIRAAG SHARMA Vs. E- COMPANY PETITION 18 IBC Under Sec 9 no supporting affidavit

MEDITEK INSURANCE LIMITED

(IBC)/2752(ND)2019




M/S CHRYSO INDIA PRIVATE
LIMITED Vs. M/S REOM

COMPANY PETITION IB

3278 |0710200417922018/15 INFRASTRUCTURE AND (IBC)/945(ND)2018 IBC Under Sec 9 Only proof of service
CONSTRUCTIONS LIMITED
PANKAJ KUMAR SINGHAL Vs. |COMPANY Application under anv other

3279 10710102014622020/1 VGA DEVELOPERS PRIVATE APPLICATION(IBC)/962( EOF:/isions— IBC y Wrong file application
LIMITED ND)2020 P
PANKAJ KUMAR SINGHAL Vs. |COMPANY Aoplication under any other

3280 |0710102014622020/2 VGA DEVELOPERS PRIVATE ~ |APPLICATION(IBC)/962( foflisions_ IBC y Wrong file application
LIMITED ND)2020 P
INDIA INFOLINE FINANCE COMPANY

3281 10710102017082020/1 LIMITED Vs. AV] DEVELOPERS |APPLICATION(IBC)/1261|Rule 11 of NCLT, 2016 Wrong file application
(INDIA) PRIVATE LIMITED (PB)2020
K&A ORGANICS Vs. TAMTA

3282 [0710102079752019/7 CONSTRUCTION CO-PRIVATE E:I(;I\C/I)F;?T; 1';53)21001'; 1B IBC Under Sec 9 Wrong file application
LIMITED
K&A ORGANICS Vs. TAMTA

3283 10710102079752019/8 CONSTRUCTION CO-PRIVATE E:ICI;I\CII)F;?T; 1F(’II\EI-|;I)-;IOO;; 1B IBC Under Sec 9 Wrong file application
LIMITED
BEST HEALTHCARE PRIVATE

3284 |0710102105712019/4 LIMITED Vs. NEELANCHAL (CI(;ZI)P/II\SCTSF():\EI-I;I)EI()OI'; 1B IBC under Sec 7 only proof of service
HOLDINGS PRIVATE LTD
M/S DINESH SANITARY STORE
Vs. KRISHNA ESTATE COMPANY PETITION IB . .

3285 |0710102117992019/3 DEVELOPERS PRIVATE (IBC)/2131(PB)2019 IBC Under Sec 9 sign missed on reply
LIMITED
POWER2SME PVT. LTD. Vs.

3286 |0710102148542019/7 PSR AQUA AND ENGINEERS ZOB!;QEJ(':ED-;IZBIZ%N 1B IBC Under Sec 9 wrong document upload
PVT. LTD.
HARSHIT INFO SOLUTIONS

3287 10710102156512019/5 PVT. LTD. Vs. ADACTS COMPANY PETITION 18 IBC Under Sec 9 Wrong e fill

DIGITAL PVT. LTD.

(IBC)/3194(ND)2019




M/S CHRYSO INDIA PRIVATE
LIMITED Vs. M/S REOM

COMPANY PETITION IB

3288 |0710200417922018/2 INFRASTRUCTURE AND (IBC)/945(ND)2018 IBC Under Sec 9 wrong e fill
CONSTRUCTIONS LIMITED
o o oy
3289 |0710102008172020/1 APPLICATION(IBC)/601( | Sec 60(5) wrong e fill
LTD Vs. REGISTRAR OF ND)2020
COMPANY
SUNLARGE INDUSTRIES PVT  |COMPANY Aoplication under any other
3290 |0710102022332020/1  |LTD Vs. H.L. TECH FABRICS |APPLICATION(IBC)/1387 foflisions_ B y wrong e fill
LTD. (ND)2020 P
S K ENTERPRISES V.
3291 |0710102024412020/1 TRIKALP LAMINATES INDIA gé!;’gg; (;ED-;IZEIZ%N 1B IBC Under Sec 9 Incomplete document no index
PRIVATE LIMITED
SUNLARGE INDUSTRIES PVT. o
3292 [0710102097212019/16  |LIMITED Vs. M/S H.L. TECH (CI(;'\C")F;AI\EI;ETDI)TZBOI'; 1B |1BC Under Sec 9 Z‘éfu”n%ei:!' and incomplete
FABRICS LTD
KKALPANA INDUSTIES (INDIA) o
3293 [0710102114592019/8  |LIMITED Vs. WINDSOR ﬁgl\cll)%ggsF(’ETDI)TzI(ﬁg 1B Afon/l:(s:?ot;Osn ;‘é‘ger any other Document not in proper no index
CABLES PRIVATE LIMITED P
PCR BUILTECH PRIVATE
3294 [0710102147562019/3  |LIMITED Vs. ELEGANT (CI(;!)F;?T;ZF(’ETDI)TZIO%’; 1B |18C Under Sec 9 wrong e fill
INFRACON PRIVATE LIMITED
MUNISH KUMAR AGGARWAL
PROP. M/S RL ENTERPRISES ~[COMPANY PETITION IB .
3295 |0710102007742019/6 Vs. FLORA DYEING HOUSE (IBC)/340(ND)2019 IBC Under Sec 9 Only proof of service
PRIVATE LTD.
ADITYA ESTATES PVT. LTD.  |COMPANY
3296 [0710102076412019/11 |Vs. ADITYA ESTATES PVT.  |APPLICATION(IBC)/658( |Sec 60(5) Wrong e fill
LTD. PB)2019
K&A ORGANICS Vs. TAMTA
3297 0710102079752019/10 |CONSTRUCTION CO-PRIVATE |COMPANY PETITIONIB 1,5 1 er sec 9 wrong e fill

LIMITED

(IBC)/1121(ND)2019




SUMAN MANUFACTURERS &
TRADERS PVT. LTD AND ANR.

COMPANY PETITION IB

3298 |0710102143202019/4 Vs. M/S MAGUS CONSORTIUM |(IBC)/2902(ND)2019 IBC under Sec 7 index missed
ORCHID AVENUE PVT. LTD.
STATE BANK OF INDIA Vs.
3299 |0710102408922018/55 ASIAN COLOUR COATED ISPAT COMPANY PETITION 1B IBC under Sec 7 proof of service missed
LTD (IBC)/50(PB)2018
JAYNA TRADERS PRIVATE
3300 [0710102008632020/5  |LIMITED Vs. CALZINI E:I(;!)P/QEI(IZED-;IZEIZ%N 18 |1BC Under Sec 9 wrong e fill
FASHIONS LIMITED
RJ PACKWELLS PVT. LTD. Vs. |COMPANY PETITION IB )
3301 |0710102009942020/5 KARN LAMINATORS PVT. LTD. |(IBC)/433(ND)2020 IBC Under Sec 9 wrong e fill
SPJ CARGO PVT LTD Vs. AL-
3302 [0710102015602020/1 DUA FOOD PROCESSING PVT COMPANY PETITION 1B IBC Under Sec 9 Page 81 82 83 not clear
LTD (IBC)/453(ND)2020
YOGESH SHARMA Vs. AL-DUA |COMPANY PETITION IB
3303 |0710102019142020/2 FOOD PROCESSING PVT LTD |(IBC)/519(ND)2020 IBC Under Sec 9 page 102-112 not clear
INTERLOCUTORY
3304 |0710102024632020/2 g‘s\ﬁfﬁ IE%Q%{JQ?Q\//ST LTD APPLICATION Regulation 33 proof of service missed
"= 7| (1.B.C)/1588(ND)2020
RAJKUMAR VINOD VACHHER |INTERLOCUTORY Application under anv other
3305 [0710102029202020/1 Vs. M/S. MODERN CREDIT APPLICATION forzlisions- IBC Y Wrong e fill
PVT. LTD. (1B.C)/1854(ND)2020 [P
ANJUSHREE ENTERPRISES
(PROPRIETORSHIP) THROUGH
3306 |0710102075122019/6  |AUTHORISED SIGNATORY V. gg!;ggg(;gl;l%” 18 |1BC Under Sec 9 wrong e fill
C VIEW INNOVATIONS PVT.
LTD.
ANJUSHREE ENTERPRISES
(PROPRIETORSHIP) THROUGH
3307 |0710102075122019/7 AUTHORISED SIGNATORY Vs. COMPANY PETITION 1B IBC Under Sec 9 wrong e fill

C VIEW INNOVATIONS PVT.
LTD.

(IBC)/879(ND)2019




SANJEEV MEMORIAL
FOUNDATION Vs. KAMRUP

COMPANY PETITION IB

3308 (0710102424522018/24 || rt < op v 1EcTe pRIVATE |(18C)/936(PB)2018 IBC under Sec 7 161-181,202-207not lear
LIMITED
oy o

3309 [0710102011482020/1 APPLICATION(COMPANI [Rule 11 of NCLT, 2016 page 34-44,53-62 not clear.
LIMITED Vs. MRRAJESH |Gy 1242012020
GUPTA
INCOME TAX OFFICER WARD |COMPANY Sec 252 (1) - By Government

3310 |0710102116932019/2 17(4) Vs. REGISTRAR OF APPEAL(COMPANIES Bod Y pg 6 not clear and true copy missed
COMPANIES ACT)/634(ND)2019 y
NOIDA TOLL BRIDGE

3311 [0710102125672019/9  |COMPANY LIMITED Vs. BAYA E:ICI;!)%E;(SF(’E;-ZF(I)?Q 1B |1BC Under Sec 9 QEPDLEIg?ITéSZLUPLOAD N
WEAVER LIMITED
FIRSTVALUE DIGITAL MEDIA

3312 [0710102128702019/4  |PVT. LTD. Vs. NASCENT E:I(;I\C/I)F;gg; 4IEETDI)T21001'; 1B |1BC Under Sec 9 QEFI;LEIS%T(;SZLUPLOAD N
COMMUNICATION PVT. LTD.
D.D. PRADHAN & CO. PVT.  |COMPANY

3313 [0710102144852019/2  |LTD. Vs. REGISTRAR OF APPLICATION(COMPANI [Sec 252 (1) pg NUMBERING MISSED
COMPANIES DELHI ES ACT)/862(ND)2019
PROPERTREE REAL ESTATE

INTERLOCATORY o

3314 |0710102153032019/2  |POUTIONS PRIVATE LIMITED | o) 1 -x o Application under any other PG- 10,12,22,23 NOT CLEARK
Vs. UNIBERA DEVELOPERS |10~ ccc oo o [provisions- IBC
PRIVATE LIMITED
HARSHIT INFO SOLUTIONS

3315 [0710102156512019/6  |PVT. LTD. Vs. ADACTS 8%'2)73\';';( 4FZETDI)EIOO1'; 1B |1BC Under Sec 9 QEPDLEI;:%T(;EZLHLED IN
DIGITAL PVT. LTD.
GIRBAU INDIA PRIVATE COMPANY
LIMITED Vs. REGISTRAR OF

3316 [0710102168862019/2 APPEAL(COMPANIES  |Sec 252 (1) PG NUMBERING MISSED
COMPANIES NCT OF DELHI & [ 17 oo
HARYANA
GIRBAU INDIA PRIVATE COMPANY
LIMITED Vs. REGISTRAR OF

3317 [0710102168862019/3 | voaniEe NT OF DELHD & |APPEAL(COMPANIES  [Sec 252 (1) PG NUMBERING MISSED

ACT)/118(ND)2020

HARYANA




L & T FINANCE LTD Vs.

COMPANY PETITION IB

3318 |0710102406842018/35 él_l_DLION INFRAPROJECTS PVT (IBC)/694(PB)2018 IBC under Sec 7 IRP REPORT FILE IN ADDESTIONAL
SGM WEBTECH PVT. LTD. Vs.
COMPANY PETITION IB VOL 1 MISSED AND UPLOAD AGAIN
3319 |[0710120004492018/28 E?I;JLEVARD PROJECTS PVT. (IBC)/967(PB)2018 IBC under Sec 7 CORRECTLY VOLUME ISE
M/S. CONCORD
INFRASTRUCTURE PVT. LTD. |COMPANY PETITION IB
3320 |[0710120007302018/56 Vs. M/S. SHUBHKAMNA (IBC)/1059(ND)2018 IBC Under Sec 9 PG- 24,35,36,38-46 NOT CLEAR
BUILDTECH PVT. LTD.
ASHOK KUMAR GARG Vs. COMPANY PETITION
3321 |0710200425222018/1 RENUKA INFRATECH PRIVATE |(COMPANIES Sec. 241(1),Sec. 242(4) TRUE COPY SING MISSED
LIMITED ACT)/166(ND)2017
M/S JAYASWAL NECO
INDUSTRIES LIMITED Vs. M/S|COMPANY PETITION IB APPLICATION FILE IN
3322 10710102135052019/2 GLOBE NOBLE ENGINEERING |(IBC)/2617(ND)2019 IBC Under Sec 9 ADDESTIONAL
PRIVATE LIMITED
ULTRATECH CEMENT LTD Vs.
COMPANY PETITION IB APPLICATION FILED IN
3323 |0710102139062019/2 OKAMURA HOMES PRIVATE (IBC)/2739(ND)2019 IBC Under Sec 9 ADDESTIONAL
LIMITED
LS AT ooy
3324 |0710102001332020/7 ' APPEAL(COMPANIES Sec 252 (3) PAGES CUT
COMPANIES NCT OF DELHI ACT)/150(ND)2020
AND HARYANA
HARMILAP MEDIA PVT. LTD.
3325 |0710102011422020/4 Vs. RAMA KRISHNA E:ICE)E)P/';le(IZEDT)-IZBIZ%N 1B ----IBC Under Sec 9 APPLICATION FILE INADDESTIONAL
BUILDWELL PVT. LTD.
GAURAV KATHURIA Vs. RG COMPANY PETITION IB .
3326 |0710102012742020/2 RESIDENCY PRIVATE LIMITED |(IBC)/401(PB)2020 IBC Under Sec 9 REPLY'S FORMAT WRONG
SHARK MINES & MINERALS
PRIVATE LIMITED Vs. COMPANY PETITION IB
3327 |0710102027852020/1 MIDEAST INTEGRATED (IBC)/677(PB)2020 IBC Under Sec 9 PAGE 5,6 NOT CLEAR

STEELS LIMITED




ORIENT LINKS CO. LLC Vs.

COMPANY PETITION IB

APPLICATION FILE IN AS A

3328 |0710102108872019/6  |RAM KISHORE NAGARMAL IBC Under Sec 9
MARKETING PVT. L1D. (1BC)/1882(ND)2019 ADDESTIONAL
SPJ CARGO PVT LTD V.
COMPANY PETITION IB APPLICATION FILED AS A
3329 |0710102138742019/2  |SANYA EXIM PRIVATE (50)/2745(NDy2019 | BC Under Sec9 ADDESTIONAL
LIMITED
MANISH SAINI Vs. JMD COMPANY PETITION IB
3330 |0710102154282019/5 | o (EC)/3163(ND)2010  |1BC under Sec 7 NO DOCS
COMPANY PETITION
3331 [0710102166182019/2 ﬁmsélg Isl\IJI:EETEEQT;'VATVL?r'D (COMPANIES iif"é? 1(1),Sec. 242(4), Sec. WRONG EFILE
ACT)/22(ND)2020
COMPANY .
RAJIV BAJAJ Vs. ANNIES Application under any other }
3332 (0710102172242009/1 |y 2 e APPLICATION(IBC)/81(P || PP 12 PG 54-55 NOT CLEAR
B)2020
SGM WEBTECH PVT. LTD. Vs.
3333 |0710120004492018/16 |BOULEVARD PROJECTS pyT, |COMPANY PETITIONIB 1,0 e sec 7 WRONG EFILE
D (1BC)/967(PB)2018
SWASTIK PIPE LIMITED Vs.
3334 |0710102005642020/2  |FARIDABAD STAMPINGS pvT, |COMPANY PETITIONIB 1,p ) er sec o WRONG EFILE
D (1BC)/261(ND)2020
STONEX INDIA PRIVATE
3335 |0710102006902019/5  |LIMITED Vs. ZAVITSA 83'2;‘3\2‘;( (;ED;IZBIgN 18 |18C Under Sec 9 SIGN MISSED
REALTORS LLP
CANDY ENTERPRISES PVT.
3336 |0710102023752020/1  |LTD. Vs. FUNBARS (CI(;!)%\?; (;';T)IZBIZ%N 1B |1BC Under Sec 9 PG-4MISSED
HOSPITALITY PVT. LTD.
ZOOM COOMUNICATIONS
3337 |0710102024812020/1  |LTD. Vs. GLOBAL EMERGING |“OMPANY PETITIONIB 1,5\ ier Sec 7 WRONG EFILE

MARKETS INDIA LIMITED

(IBC)/610(PB)2020




ZOOM COOMUNICATIONS

COMPANY PETITION IB

3338 |0710102024812020/2 LTD. Vs. GLOBAL EMERGING IBC under Sec 7 WRONG EFILE
MARKETS INDIA LIMITED (IBC)/610(PB)2020
RENZON TECH PRIVATE
3339 |[0710102030852020/1 LIMITED Vs. RADICAL SOLAR 8‘;&3’;2&;3%&%’“ 1B IBC Under Sec 9 index missed
PRIVATE LIMITED
CONTINENTAL CARRIERS
3340 |0710102105952019/4 PRIVATE LIMITED Vs. ﬁg!;?ggliﬁgl)goolg 1B IBC Under Sec 9 sign missed on annexure
DELTRONIX INDIA LIMITED
INCOME TAX OFFICER WARD |COMPANY Sec 252 (1) - By Government
3341 |0710102116932019/3 17(4) Vs. REGISTRAR OF APPEAL(COMPANIES Bod y pg 6-7 not clear
COMPANIES ACT)/634(ND)2019 Y
S.A. EQUIPMENTS PRIVATE COMPANY PETITION IB
3342 |0710102122482019/3 LIMITED Vs. RYSN INFRA LLP|(IBC)/2866(ND)2019 IBC Under Sec 9 WRONG EFILE
COMPANY
3343 |0710102150902019/5 ESEmSRPi%)\_iECS\I(’IE‘RFII%GVS APPEAL(COMPANIES Sec 252 (3) incomplete doc
" |ACT)/864(ND)2019
INNOVATIVE FACILITY
SOLUTIONS PVT. LTD Vs.
3344 |0710102170832019/7 REAL CARE BUILDING (CI(;!)P/?EJ(':ED-;IZBIZ%N 1B IBC Under Sec 9 wrong index
MAINTENANCE SERVICE PVT.
LTD
IL&FS FINANCIAL SERVICES
3345 |0710120006832018/14 PVT LTD Vs. GOLDEN GLOW 832%%2;&5;3?2 1B IBC under Sec 7 incomplete doc
ESTATES PRIVATE LIMITED
M/S RANDSTAD INDIA PVT.
3346 |0710200426982018/5 LTD Vs. BASHAR E:I(I;ZI)P/;Z\E{NFI;I;Z(I)IIBON 1B IBC Under Sec 9 index missed and pg no 1 not cleatr
TECHNOLOGIES PVT. LTD
NIBEDITA PATRA AND ANR. COMPANY PETITION
3347 |0710204174062019/1 Vs. TOSHALI HOLIDAYS (COMPANIES Sec. 241(1),Sec. 242(4) sign missed on every page

SERVICES PVT LTD AND ORS.

ACT)/179(ND)2019




CP(AA) MERGER AND

MIDLAND VINCOM PRIVATE AMALGAMATION(COMP .
3348 |0710102004032020/1 LIMITED Vs. ANIES Sec. 230-232 - Second Motion pg 16 not clear
ACT)/20(ND)2020
BALAJI THOTADRI Vs.
3349 |0710102005012020/5 SLKILLAR ENTERPRISE INDIA COMPANY PETITION IB IBC Under Sec 9 index missed
(IBC)/294(ND)2020
PVT LTD
BHAINSRORGARH HOTELS COMPANY
3350 [0710102071502019/3  |AND RESORTS PRIVATE APPEAL(COMPANIES  |Sec 252 (1) Pg Not 1 & Income Tax Service
LIMITED Vs. REGISTRAR OF ACT)/300(ND)2019 Missing
COMPANIES
RAJ KUMAR DUBEY Vs. COMPANY PETITION Signature Missing in Index & Reply
3351 |0710102083542019/12 REGISTRAR OF COMPANIES (COMPANIES Sec 252 (1) & Income Tax Service Missing /
NCT OF DELHI & HARYANA ACT)/403(ND)2019 Reply
SUSHIL ENTERPRISES
PRIVATE LIMITED Vs. COMPANY PETITION IB . L
3352 |0710102122952019/7 UNIQUE PUBLISHERS (INDIA) |(IBC)/2269(ND)2019 IBC Under Sec 9 Wrong File / Application
PRIVATE LIMITED
SHAIKH NAFIS ANJUM Vs, COMPANY
3353 |0710102133412019/1 GHAZIABAD DEVELOPMENT APPLICATION(IBC)/2100|Sec 60(5) Wrong File / Report
AUTHORITY (PB)2019
AMIT MADAN Vs. ANSAL HI- |COMPANY PETITION IB
3354 |0710102134682019/3 TECH TOWNSHIPS LIMITED (IBC)/2592(ND)2019 IBC under Sec 7 wrong file
ASSISTANT COMMSSIONER OF
INCOME TAX Vs. REGISTRAR |COMPANY PETITION Sec 252 (1) - By Government
3355 |0710102158122019/2 OF COMPANIES (COMPANIES Body,Sec 252 (3) - By Roc & Income Tax Service
&OTHERS(M/S. ACT)/947(ND)2019 Government Body
BRAHMAFORCES COM PVT.
ADITYA AHALAWAT Vs. COMPANY PETITION IB .
3356 |[0710102160562019/1 FIITIEE LIMITED (IBC)/75(ND)2020 IBC Under Sec 9 Index Missing/ Reply
DELHI MEDIART PRIVATE A
3357 |0710102005182020/5  |LIMITED Vs. SANYOG COMPANY PETITION 1B 1,5 11 er Sec 9 Affidavit And Estamp Date Paper Not

HEALTHCARE LIMITED

(IBC)/304(ND)2020

Match




RATAN SINGH Vs. THEME

COMPANY PETITION IB

3358 |0710102006592019/4 EXPORT PVT LTD (IBC)/323(ND)2019 IBC Under Sec 9 reply every pages signature missing
\P#R\;\‘\/S:'TIIENI_FIFI\{/IAI?'(;IISU\-/I—SION COMPANY incomplete documents & index
3359 |0710102008952020/1 . APPEAL(COMPANIES Sec 252 (3) o P
REGISTRAR OF COMPANIES missing
ACT)/138(ND)2020
DELHI
GARG FINANCIAL
MANAGEMENT CONSULTANTS |COMPANY PETITION IB Signature Missing In Reply & Page 4
3360 |0710102009742020/3 o\ 1p vs, VISION PLUS  |(IBC)/128(ND)2020 | /B¢ Under Secd Not Clear
SECURITY CONTROL PVT LTD.
LIC HOUSING FINANCE
LIMITED Vs. M/S IREO COMPANY PETITION IB Signature Missing in Reply &Main
3361 10710102009902020/2 |\ \TERFRONT PRIVATE (IBC)/332(ND)2020 | 'BC under sec7 Case No Missing
LIMITED
M/S. J.N. BEHURA & COMPANY
3362 |0710102012862020/4 Vs. M/S. MAHAVIR STONE E:I(;I\C/I)F;QT;('E;FZI;;%N 1B IBC Under Sec 9 wrong e-file
CRUSHING PVT. LTD.
LAKHAN SINGH Vs.
3363 |0710102018032020/3 ALAKNANDA BUILDTECH 83%%2@;5;2132?\1 1B IBC under Sec 7 wrong document
PRIVATE LIMITED
SUNLARGE INDUSTRIES PVT | COMPANY Application under any other Index Missing & Pagination Not
3364 |0710102022332020/2 LTD Vs. H.L. TECH FABRICS |APPLICATION(IBC)/1387 foalisions- IBC Y Done 9 9
LTD. (ND)2020 P
VIKAS SHUTTERING STORE
3365 |0710102024532020/1 PVT. LTD. Vs. BHAVAYTECH 8324)32?;(;)5;21;10'\1 1B IBC Under Sec 9 Signature Missing In Index
INFRA PROJECTS PVT. LTD.
VIKAS SHUTTERING STORE
3366 [0710102024532020/2 PVT. LTD. Vs. BHAVAYTECH E:I(;ZI)P/QT;(I)DZEJZIJION 1B IBC Under Sec 9 Signature Missing In Index
INFRA PROJECTS PVT. LTD.
3367 |[0710102025332020/1 RAVI IRON LIMITED Vs. JIA | COMPANY PETITION IB IBC Under Sec 9 wrong application

LAL KISHORI LAL P.L.

(IBC)/630(ND)2020




INTERLOCUTORY

3368 [0710102028502020/1 MR. LAVAKESH Vs. APPLICATION 22(3)(b) Page No Clear 1 to 3,6 to 7
(1.B.C)/1749(ND)2020
K&A ORGANICS Vs. TAMTA
3369 [0710102079752019/11 [CONSTRUCTION CO-PRIVATE COMPANY PETITION 18 IBC Under Sec 9 Document Not Upload Properly
(IBC)/1121(ND)2019
LIMITED
J C ENTERPRISES PRIVATE
3370 |0710102095082019/3 LIMITED Vs. MK S OIL (CI(;ZI)P/;I\EE:;:\EI-I;I)EIOOII; 1B IBC Under Sec 9 Pagination Not Done & Wrong File
PRIVATE LIMITED
J C ENTERPRISES PRIVATE
3371 |0710102095082019/4 LIMITED Vs. MK S OIL 83'2;?2;7?532%01'; 1B IBC Under Sec 9 Pagination Not Done & Wrong File
PRIVATE LIMITED
KOTAK MAHINDRA BANK
3372 |0710102119992019/11  |LIMITED Vs. M/S. SHOBHA 8‘;2;’22;;,53?001'; 1B IBC under Sec 7 wrong File
CARDS PRIVATE LIMITED
M/S ROSEWOOD PROJECTS
PVT. LTD. Vs. LAFYCON COMPANY PETITION IB
3373 |0710102144522019/2 ENGINEERING SERVICES (IBC)/2949(ND)2019 IBC Under Sec 9 14, 15 not clear page
PRIVATE LIMITED
NEHA JAIN Vs. PEBBLE COMPANY PETITION IB
3374 |0710102146192019/7 GLOSSY METALS PVT. LTD. (IBC)/3084(ND)2019 IBC Under Sec 9 wrong doc upload
AK SINGH Vs. M/S
BRIGHTSTAR COMPANY PETITION IB .
3375 |0710102152382019/3 INFRACONSTRUCTION (IBC)/90(ND)2020 IBC Under Sec 9 page numer missing
PRIVATE LIMITED
SGM WEBTECH PRIVATE COMPANY
3376 [0710102159752019/1 LIMITED Vs. BOULEVARD APPLICATION(IBC)/2778|Sec 30 wrong doc upload
PROJECTS PRIVATE LIMITED [(PB)2019
SGM WEBTECH PRIVATE COMPANY
3377 [0710102159752019/2 LIMITED Vs. BOULEVARD APPLICATION(IBC)/2778|Sec 30 wrong doc upload

PROJECTS PRIVATE LIMITED

(PB)2019




UNION OF INDIA THROUGH

COMPANY PETITION

3378 |0710102166652019/6 SFIO Vs. TAVISHI (COMPANIES Sec. 271-273 service missing
ENTERPRISES PVT LTD ACT)/32(ND)2020
Lo AT SARENT e o i

3379 |0710102170992019/7 : AMALGAMATION(COMP |Sec. 230-232 - Second Motion document not properly upload
PROJECTS (INDIA) PRIVATE ANIES ACT)/5(ND)2020
LIMITED
STANDARD CHARTERED BANK
(SINGAPORE) LIMITED Vs. COMPANY PETITION IB

3380 [0710102137062019/6 RCI INDUSTRIES & (IBC)/2688(ND)2019 IBC Under Sec 9 wrong document upload
TECHNOLOGIES LTD
STATE BANK OF INDIA Vs.

3381 |0710120007702018/20 M/S. SHREE SHYAMJI AGRICO 832;?2;;532%01': 1B IBC under Sec 7 document wrong upload
EXPORTS PVT. LTD.
STATE BANK OF INDIA Vs.

3382 |[0710120007702018/21 M/S. SHREE SHYAMIJI AGRICO E:I(;I\C/I)F;?g; 1';,53)21001'; 1B IBC under Sec 7 document wrong upload
EXPORTS PVT. LTD.
LOYZ OIL PTE LTD Vs.

3383 |0710102406262018/9 INTERLINK PETROLEUM COMPANY PETITION I8 IBC under Sec 7 wrong document upload

(IBC)/661(PB)2018

LIMITED
PUNJAB NATIONAL BANK Vs.

3384 |0710120004132018/30 |[CARNATION AUTO INDIA PVT. COMPANY PETITION 18 IBC under Sec 7 wrong document upload
LTD (IBC)/302(ND)2017
PARAMIIT SINGH SAINI Vs. COMPANY

3385 |0710102169762019/11  |PUMA REALTORS PRIVATE APPLICATION(IBC)/36(P |Sec 60(5) wrong doc upload
LIMITED B)2020
IDEMITSU LUBE INDIA PVT.

COMPANY PETITION IB

3386 [0710102107222019/3 gg Vs. NATH MOTORS PVT (IBC)/1794(ND)2019 IBC Under Sec 9 wrong doc upload
MONK MEDISOLUTIONS COMPANY

3387 10710102028082020/1 PRIVATE LIMITED Vs. SHAHI |APPEAL(COMPANIES Sec 252 (3) document properly upload

INFRASTRUCTURE PVT. LTD.

ACT)/224(ND)2020




INCOME TAX OFFICER WARD |COMPANY Sec 252 (1) - By Government
3388 [0710102028092018/2 42 Vs. ROC-BARTER CARD |APPEAL(COMPANIES Bod ¥ Reject (wrong file name)
PRIVATE LIMITED ACT)/1151(ND)2018 y
COMPANY PETITION
3389 |0710102035812020/4 :;;E{i'l-l\l/lgnﬁgz\\llvTAJL\'% DELHI (COMPANIES Sec. 213,Sec. 241(1) wrong E-filing (application)
’ ’ ACT)/70(PB)2020
INTERLOCUTORY
3390 [0710102062592020/1 RAINISH GUPTA Vs. APPLICATION Sec 60(5) wrong E-filing
(1.B.C)/2111(ND)2020
COMPANY PETITION
3391 |0710102035812020/5 :;;E{il-l\llllénﬁgz\\llvTAJL\'% DELHI (COMPANIES Sec. 213,Sec. 241(1) wrong E-filing
Skt ACT)/70(PB)2020
STONEX INDIA PRIVATE
3392 [0710102006902019/7 LIMITED Vs. ZAVITSA E:I(;I\C/I)F;gg; (IZED-;IZ-IC—)IlOQN 1B IBC Under Sec 9 wrong E-filing
REALTORS LLP
MR. WANG XINGCHUN Vs. COMPANY Rule 11 of NCLT,Rule 11 of sign on reply missed, true copy and
3393 |0710102063532020/1 COSLIGHT INDIA APPLICATION(COMPANI |NCLT,Rule 11 of NCLT,Sec sign missed. exemption application
TECHNOLOGY PVT. LTD. ES ACT)/281(ND)2020 [425 also move in this reply.
ACIT CIRCLE -17(2) NEW
DELHI Vs. REGISTRAR OF COMPANY Sec 252 (1) - By Government age no. 11-12 missed i.e. proof of
3394 [0710102115422019/9 COMPANIES & MODGIL APPEAL(COMPANIES Body,Sec 252 (1) - By Eergvice a;nd 65-B Certiﬁc.at.ep
CONSTRUCTIONS & ESTATES |ACT)/615(ND)2019 Government Body
PVT. LTD.
OM LOGISTICS LIMITED Vs. INTERLOCUTORY Application under anv other
3395 [0710102031902020/4 MICRO POWER TECHNOLOGY |APPLICATION forzlisions- IBC y wrong E-filing
PRIVATE LIMITED (1.B.C)/1990()2020 P
BHARART CHUGH Vs. PD COMPANY PETITION IB Page 363, 365-367 missed and page
339 |0710102077242013/8 ADVISORY SERVICES L.L.P (IBC)/1096(PB)2019 IBC under Sec 7 364, 368, 378 and 384 are not clear
ALLIANCE LUMIERE LIMITED
3397 |0710102098562019/5 Vs. SHREE AMBICA COMPANY PETITION 18 IBC Under Sec 10 wrong e-filing

INTERNATIONAL FOOD
COMPANY PRIVATE LIMITED

(IBC)/1573(ND)2019




PARAMIIT SINGH SAINI Vs.  |COMPANY san on reply and index not
3398 |0710102169762019/15 |PUMA REALTORS PRIVATE  |APPLICATION(IBC)/36(P |Sec 60(5) m‘fmbere dp(f¥|||)
LIMITED B)2020 :
INTERLOCUTORY o
399 |o7i0n020ess2020y1  |PSHWINIMERRA Vs, INDIAN |op icymon™ lsec sy s s
(1.B.C)/2184(PB)2020 g
INCOME TAX OFFICER WARD
COMPANY Sec 252 (1) - By Government .
3400 |0710102171852019/1 | 22(4) VS: REGISTRAROF 1, ppe ) (cOMPANIES  |Body,Sec 252 (3) - By service MISSING/ (Vakalatnama &
COMPANIES( SVP ACT)/72(ND)2020 Government Bod Memo Parties )
INFRAHOMES PVT.LTD.) y
M/S COLUMBIA PETRO CHEM . .
3401 |0710102412382017/3  |PVT LTD Vs. M/S PETROLUBE |COMPANY PETITIONIB 1,5 11 er Sec 9 Wrong File / Report Filed By
(IBC)/343(ND)2017 Liquidtor
INDIA LTD.
PRIVATE LIMITED v, |CA(A) MERGER AND
3402 0710102021332020/3 |G lpone oy o o - |AMALGAMATION(COMP |Sec. 230-232, Sec 234 Wrong File /Joint Petition
ANIES ACT)/43(PB)2020
LTD
WHITE STUDIO ARCHITECTS
3403 [0710102023302020/1  |Vs. FRANCHISE MANAGEMENT ﬁg'\c";ég';(zglzgz%” 18 |18C Under Sec 9 Proof of Service / Reply
COMPANY PRIVATE LIMITED
SHIV DYAL SHARMA Vs. COMPANY Page Not Clear 54,55,125, Page No
3404 [0710102001212020/7  |CONCEPT CAPITAL INFRA  |APPLICATION(IBC)/207( | Sec 60(5) 67 Hindi Translate Missing etc /
PROJECTS PRIVATE LIMITED |PB)2020 Reply
INTERLOCUTORY - o
3405 |0710102070532020/1 ﬁ:glgﬁlmmﬁvéu\;; APPLICATION Sec 60(5) ;?d::tuT;sagiif Ajf'g%'rtt '\F’{'E’S;“g &
(1.B.C)/2775(PB)2020 9 9 Pl
STATE BANK OF INDIA V.
3406 |0710120007702018/36  |M/S. SHREE SHYAMJI AGRICO (CI(;!)F;?E; 1F(’§TDI)T21001'; 18 |1BC under sec 7 wrong File / Report Filed By irp
EXPORTS PVT. LTD.
3407 0710102023002020/1 | PAWARMAL TIWARI Vs. COMPANY PETITION 1B 1,5 11 der Sec 9 Affidavit Missing

AIMTECH INFRA LTD

(IBC)/633(ND)2020




CA(A) MERGER AND

M.M. VACATIONS & TOUR  |AMALGAMATION(COMP . . o .
3408 |0710102130002019/7 PRIVATE LIMITED Vs. ANIES Sub-section (I) of section 230 Pagination Missing IN index
ACT)/163(ND)2019
MRS. POOJA BAHRY Vs. INTERLOCUTORY \s/:/r:;izriupﬁgs?:ogsﬁt.zrgages
3409 [0710102061312020/2  |LINKSTAR INFOSYS PRIVATE |APPLICATION Sec 30 Sig e re Missing  Written Py
LIMITED (1.B.C)/2159(ND)2020 ghature 9
Submission
SANDEEP GOEL Vs. DAMONT |COMPANY One Page upload Only / Written
3410 |0710102078142019/16 |DEVELOPERS PRIVATE APPLICATION(IBC)/703( | 19(2) Sumissi?) - P y
LIMITED PB)2019
CA(A) MERGER AND
BHARTI AIRTEL LIMITED Vs. o
3411 [0710102158902019/7  |ANSAL HI-TECH TOWNSHIPS | AMALGAMATION(COMP |50 339,533, sec 234 voume Will Divided After 200 Pages
LIMITED & ANR ANIES True Copy Signature
: ACT)/186(PB)2019
VEKAS KUMAR GARG Vs. COMPANY
3412 |0710102014502020/2  |REDTOPAZ REAL ESTATE PVT. |APPLICATION(IBC)/955( [Rule 11 of NCLT, 2016 True Copy Missing
LTD. ND)2020
AMRITVANI EXIM PRIVATE True Copy Signature Missing &
3413 [0710102096972019/5  |LIMITED Vs. AJANTA OFFSET E:IOB'\C")F;AI\';‘; 6F(’ETDI)T21001'; 1B |18C under sec 7 Volume Will Be Divided After 200
AND PACKAGING LIMITED Pages
S(ISSS?;-O?\IASTER?\CI)AR'EI(E) FL{IAI\;II—IETED COMPANY PETITION Wrong Filed& Index missing &
3414 |0710102159692019/4 (COMPANIES Sec 252 (1) Pagination Missing /Urgent
Vs. REGISTRAR OF ACT)/973(ND)2019 Application
COMPANIES pp
SHALINI CHOUDHARY Vs.
3415 |0710102117612019/13 |MOTHERS PRIDE DAIRY INDIA 8%'2:4;‘2\';';;5;1;%01'; 18 |18C under sec 7 iﬁgzg\?e%?urbiso To 165 Not Clear
PRIVATE LIMITED
UTTAM SINGHAL Vs. court log Also But Documents Not
3416 |0710102029102020/1 ANUSHREE HOME 8(;24;;7\2;(;’2'5;212)-10'\1 1B IBC under Sec 7 Match Fully wrong Documents /
DEVELOPERS PVT LTD Shwoing Petition
INTERLOCUTORY . .
3417 [0710102065852020/1 ADHARSHILA COUNTRY APPLICATION Sec 60(5) Every Pages Signature Missing /

HOMES PVT. LTD. Vs. 00

(1.B.C)/2408(ND)2020

Minutes Of Meeting




SANJAY MENDIRATTA Vs.

COMPANY PETITION

Volume Wise Index Missing & Pg No
208 To 333 Pages Missing Pg No

3418 |0710102105962019/7 E;SIIIE?IIEDDS\AUTO INDIA '(A‘C(I:?_I;’}I;?g(lg;)zow Sec. 241(1),Sec. 244(1) 418 To 447 Pages Are Missing &
Volume 3 Index Missing / Reply
B CHOKSHI CHEM PVT LTD Vs. | COMPANY PETITION IB ) ]
3419 |0710102030762018/3 M/S KEMAC CHEM PVT LTD (IBC)/1752(ND)2018 IBC Under Sec 9 wrong File / Report Filed By IRP
M/S. SSMP INDUSTRIES LTD |INTERLOCUTORY wrong File / Report Filed B
3420 |0710102075772020/1 Vs. IAP COMPANY PRIVATE APPLICATION Rule 11 of NCLT, 2016 i uid%or P Y
LIMITED (1.B.C)/3116()2020 q
ASHOKSING L RAJAPUT & . L
3421 [0710102090872019/5  |OTHERS Vs. HBN FOODS COMPANY PETITION 1B |5 1 der Sec 7 True Copy Signature Missing in
(IBC)/1359(ND)2019 Annexure
LIMITED
M/S CRAYON SOFTWARE
EXPERTS INDIA PVT. LTD Vs. |COMPANY PETITION IB .
3422 |0710102025802018/16 M/S VAS DATA SERVICES PVT. | (IBC)/1683(ND)2018 IBC Under Sec 9 wrong File
LTD
SHALINI CHOUDHARY Vs.
3423 |0710102117612019/16 MOTHERS PRIDE DAIRY INDIA ﬁgl\cll)?gg;ﬁgg?l’; 1B IBC under Sec 7 Index Missing
PRIVATE LIMITED
Reply Every Pages Signature missing
SH BRIJ MOHAN SAHNI Vs.
COMPANY PETITION IB & True Copy Signature Missing &
3424 |0710200411582018/6 PAWAN BUILDWELL PRIVATE (IBC)/197(ND)2018 IBC under Sec 7 Two Reply Filed In One Diary No /
LIMITED
Reply
CP(AA) MERGER AND
JEEVANTIKA ORGANIC AMALGAMATION(COMP . - L
3425 |0710102027422018/4 FARMING LLP Vs. ANIES Sec. 230-232, Sec 234 Index Missing & Pagination Missing
ACT)/198(ND)2018
S SELANCE COMERTA company
3426 |0710102158532019/3 ESTATES & DEVELOPERS PVT. APPLICATION(IBC)/2782[22(3)(b) wrong e-file
(PB)2019
LTD.
COLLEGEDUNIA WEB PRIVATE
LIMITED Vs. COMPARE
3427 |0710102016872020/1 POLICY INSURANCE WEB COMPANY PETITION I8 IBC Under Sec 9 reply sign missed on every pages

AGGREGATORS PRIVATE
LIMITED

(IBC)/572(ND)2020




SANJAY MENDIRATTA Vs. COMPANY PETITION

3428 [0710102105962019/8  |FRIENDS AUTO INDIA (COMPANIES Sec. 241(1),Sec. 244(1) true copy sign missed
LIMITED' ACT)/110(PB)2019
SANJAY MENDIRATTA Vs. COMPANY PETITION
3429 |0710102105962019/9  [FRIENDS AUTO INDIA (COMPANIES Sec. 241(1),Sec. 244(1) true copy sign missed Same file
LIMITED" ACT)/110(PB)2019
COMPANY

AVINEESH MATTA Vs.

3430 [0710102142612019/3 KRISHAN BANSAL

APPLICATION(COMPANI |Sec 30 wrong document
ES ACT)/826(ND)2019

VOLKSWAGEN FINANCE
3431 |0710102016052019/12 PRIVATE LIMITED Vs. UNJ 832;22;;';%13\‘ 1B IBC under Sec 7 document not clear
IMPORT PRIVATE LIMITED

COMPANY PETITION
(COMPANIES Sec 241 (2) wrong efile
ACT)/78(PB)2020

K.K GOLYAN Vs. NULON

3432 10710102067062020/3 INDIA

RAVINDER PAL SINGH LAMBA
3433 0710102000722018/9 Vs. SATKAR AIR CARGO
SERVICES PRIVATE LIMITED

COMPANY PETITION IB |Application under any other

(IBC)/361(PB)2018 provisions wrong File Report Filed By Liquidtor

ICICI BANK LIMITED Vs. COMPANY PETITION IB

3434 |0710102029062020/5 DEHRADUN HIGHWAYS IBC under Sec 7 true copy sign missed
PROJECT LIMITED (IBC)/725(ND)2020
INTERLOCUTORY
SUMIT BANSAL Vs. . )
3435 |0710102035762020/2 MOHINDER JAIN APPLICATION Sec 60(5) proof of service missed

(1.B.C)/2200(ND)2020

STRAIGHT EDGE CONTRACTS [INTERLOCUTORY
3436 |0710102066952020/3 PVT. LTD. Vs. THREE C APPLICATION Sec 60(5) repy , and true copy sign missed
SHELTERS PVT. LTD. (1.B.C)/2470(ND)2020

PLUG ENERGIA PRIVATE
LIMITED Vs. REGISTRAR OF
COMPANIES NCT OF DELHI &
HARAYANA

COMPANY
APPEAL(COMPANIES Sec 252 (3) Document not uploaded proper
ACT)/236(ND)2019

3437 10710102006892019/4




DY. COMMISSIONER OF

COMPANY
3438 [0710102034502018/2  |INCOME TAXVs. REGISTRAR | ooy (companies | €€ 252 (3) - By Government Page 2 Missed
OF COMPANIES M/SINDUS |, /o0 o v Body
AIRWAYS PRIVATE LIMITED
INTERLOCUTORY
3439 [0710102067862020/1 gl:{m?sRﬁRixﬁsngﬁfEJoAI APPLICATION Sec 66(1) :Zgzaltm'lﬂ not clear, page 120
(1.B.C)/2555(PB)2020 P
CHANDRA PRAKASH Vs. INTERLOCUTORY
3440 [0710102068432020/t  |MONEY OPTIONS SERVICES | APPLICATION Sec 66(1) Main Case Type Wrong
PVT LTD (1.B.C)/2576(PB)2020
ALLURI SITARAMA RAJU Vs.  |COMPANY PETITION
3441 |0710102078032020/5  |CHIRON INFRATECH PRIVATE |(COMPANIES Sec. 241(1) Wrong Document
LIMITED ACT)/94(ND)2020
INTERLOCUTORY
3442 (0710102081402020/1 'SF:gEED?:YPAIIR_C;ZACi!??V\'/FSII_TD APPLICATION Sec 60(5) Wrong Main Case No.
(1.B.C)/3421(PB)2020
INTERLOCUTORY . .
3443 [0710102081402020/2 i:%'g??é;’;@im#im APPLICATION Sec 60(5) mf;fn'\gi'g‘ni:zigo & No sign on
(1.B.C)/3421(PB)2020
INTERLOCUTORY . .
3444 |0710102081402020/3 ?:LVEEDQY&OS;’QF;'\S’";#&LTD APPLICATION Sec 60(5) mﬂgn'\gi'grﬁ:ﬁ)go &no sign on
(1.B.C)/3421(PB)2020
COMPANY Application under any other
3445 |0710102082352020/1  |HEMANT KHANDELWAL Vs.  |APPLICATION(COMPANI foflisions y page no 43,44,47 not clear
ES ACT)/428(ND)2020 [P
COMPANY o
3446 |0710102082352020/2  |HEMANT KHANDELWAL Vs. | APPLICATION(COMPANI Afof/"igia;:]os” under any other Eca)ge no. 43,47 not clear, no true
ES ACT)/428(ND)2020 |P Py
STATE BANK OF INDIA Vs.  |INTERLOCUTORY
3447 |0710102082512020/2 KARAN GANDHI/ SUDIKSHA APPLICATION Sec 60(5) Documents not uploaded proper

SAINI

(1.B.C)/3482(PB)2020




HEM SINGH BHARANA Vs.

COMPANY

3448 |0710102143292019/4 | o) ot t e L | APPLICATION(IBC)/2448| Sec 60(5) Wrong Document
(PB)2019
CA(A) MERGER AND
3449 |0710102147452019/3 AKUATE INTERNET SERVICES | AMALGAMATION(COMP Sec. 230-232, Sec 234 Document not uploaded proper
LTD. Vs. ANIES
ACT)/173(ND)2019
STATE BANK OF INDIA Vs. |COMPANY PETITION IB .
3450 |0710102423182018/2 M/S. METENERE LIMITED (IBC)/639(PB)2018 IBC under Sec 7 Advance Service Missed
STATE BANK OF INDIA Vs. |COMPANY PETITION IB Page no. 307 to 312 not clear, No
3451 10710102423182018/4 |\ ¢ "\ETENERE LIMITED (1BC)/639(PB)2018 IBC under Sec 7 sign in every page of petition
RAKESH KUMAR PARDEEP
3452 10710200000622018/3 KUMAR Vs. DASH EXPORT COMPANY PETITION 1B IBC Under Sec 9 not sign in reply
(IBC)/1388(ND)2018
PVT LTD
APOGEE ENTERPRISES
3453 [0710102019332020/1  |PRIVATE LIMITED vs, AnIL | COMPANY PETITIONIB |0 01 o5(1) Wrong Document
(IBC)/514(ND)2020
NANDA
JAGAT PAL PALIWAL AND ANR
3454 |0710102027262018/5  |Vs. JASSUM PROPCON (CI(;!)F;’I\% GF(’E;;(IJ?Q 18 |1BC under sec 7 No Index
PROJECTS PVT LTD
PRIYANKA UPPAL Vs. COMPANY PETITION ) o
3455 |0710102061222020/3  |SUBSTRATAL SOLUTIONS PVT |(COMPANIES gi‘;‘( 3)9 Sec. 241(1),Sec. Zolc’f of service not clear, No sign in
LTD ACT)/74(ND)2020 Py
M/S. ASCENT
INTERLOCUTORY
3456 [0710102066302020/2  |CONSTRUCTIONS PRIVATE 1, op) 1oation Sec 60(2) no index
LIMITED Vs. M/S MSXMALL | 100 o N5y2020
PVT LTD ©
INTERLOCUTORY
3457 [0710102067862020/2  [CHANDRAPRAKASH Vs. JAL 1 op) 1eation Sec 66(1) No Index

DRINKS PRIVATE LIMITED

(1.B.C)/2555(PB)2020




CHANDRA PRAKASH Vs. JAL

INTERLOCUTORY

3458 10710102068442020/2 DRINKS PRIVATE LIMITED E\IPBPIg)C/ﬁ;'IS';(;IEIPB)ZOZO Sec 66(1) no index
INTERLOCUTORY
3459 10710102073762020/1 E/(I;gml\(/)l;gblmv)s ONE GROUP APPLICATION Sec 60(5) no sign in reply
(1.B.C)/3410(PB)2020
Page no.
REKHA SHARMA Vs. INTERLOCUTORY
3460 [0710102076482020/3 NATIONAL SMALL INDUSTRIES|APPLICATION Sec 60(5) :01’14 63 é415 6';1{;(13'212%@41 13)’:32;1"60
CORPORATION LIMITED (1.B.C)/3139(ND)2020 page 2’30 231 mis’sed !
INTERLOCUTORY -
3461 |0710102076912020/1 g'éi ﬁgg;’éé%”fﬁﬁg * | APPLICATION Afof/':‘szf;:;“ ;‘é‘ger any other Wrong Document
(1.B.C)/3493(ND)2020 |P
STATE BANK OF INDIA Vs. INTERLOCUTORY
3462 |0710102082512020/3 KARAN GANDHI/ SUDIKSHA APPLICATION Sec 60(5) no Sign in written submission
SAINI (1.B.C)/3482(PB)2020
AMIT AGARWAL Vs. BESTECH |COMPANY PETITION IB
3463 |0710102124112019/2 INDIA PRIVATE LIMITED (IBC)/2321(ND)2019 IBC under Sec 7 page 95-99,101 not clear
NEERJA DUBEY & PUSHPA
3464 |0710102162062019/4 PRASHARA Vs. PARSVNATH E:I(;E/I;ggg;ﬁg)zzolg 1B IBC under Sec 7 true copy sign missed
DEVELOPERS LIMITED
BALWANT SINGH Vs. M/S AMB|COMPANY PETITION IB . .
3465 [0710102165052019/4 INFRABUILD PRIVATE LIMITED|(IBC)/190(ND)2020 IBC under Sec 7 true copy sign missed
CPEMONS TEINOLOSES oy
3466 |0710102009892019/4 . APPEAL(COMPANIES Sec 252 (3) index missing
REGISTRAR OF COMPANIES ACT)/336(ND)2019
DELHI
ASHTBHUJ OCEAN MOVERS
3467 |0710102032072018/4 PRIVATE LIMITED Vs. SARASH|COMPANY PETITION IB IBC Under Sec 9 true copy sign missed

EXPORTS SERVICES PRIVATE
LIMITED

(IBC)/5(ND)2019




DEEPAK KHERA Vs. M/S

COMPANY PETITION

3468 |0710102065952020/11 (COMPANIES Sec. 241(1),Sec. 242(4) Pg- 4 to 13 / 26 to 29 not clear
SWIFT LUBRICANTS PVT. LTD. ACT)/77(ND)2020
SHINOJ KOSHY Vs. M/S . . .
COMPANY PETITION IB true copy missed & Reply With Final
3469 |0710120012082018/37 |GRANITE GATE PROPERTIES (IBC)/1248(PB)2018 IBC under Sec 7 Report Also Filed Wrong Filed
PVT LTD
RAJAN KAPIL Vs. MEDEOR COMPANY PETITION IB -
3470 |0710102134492019/1 HOSPITAL LIMITED (IBC)/2952(ND)2019 IBC Under Sec 9 wrong file application
GREENFIELDS PETRICHOR
PRIVATE LIMITED Vs. PACK N | COMPANY PETITION IB
3471 |0710102173792019/3 PACK PACKAGING PRIVATE (IBC)/424(ND)2020 IBC Under Sec 9 Document Not Clear
LIMITED
RATIONALHEADS
TECHNOLOGIES PRIVATE COMPANY PETITION IB .
3472 [0710102014522020/1 LIMITED Vs, HARSHIT INFO | (IBC)/482(ND)2020 IBC Under Sec 9 Index Missing
SOLUTIONS PRIVATE LIMITED
COMPANY
3473 |0710102016602020/2 SUDHANSHU GUPTA Vs. APPLICATION(IBC)/1093]19(2) wrong File
ASHFAQ ALAM
()2020
ORIENTAL BANK OF
COMMERCE Vs. M/S KMG A COMPANY PETITION IB Annexes Not Clear (Bank Statement
3474 10710102023502018/12 115’7 oysTEMS PRIVATE (IBC)/1644(PB)2018 | EC under sec7 Cut in Light Side )
LIMITED
VINDAL STEEL Vs. FLEXO COMPANY PETITION IB .
3475 |0710102126262019/11 FOAM PVT.LTD (IBC)/2440(ND)2019 IBC Under Sec 9 Index Missing
VIKAS MITTAL Vs. M/S
ODEON BUILDERS PVT. LTD. |COMPANY PETITION IB
3476 |0710102161032019/3 (THROUGH ITS DIRECTOR MR.|(IBC)/162(ND)2020 IBC Under Sec 9 Incomplete Document
RAM NIWAS BANSAL) & ORS.
ORIENTAL BANK OF
3477 |0710102004722019/22 COMMERCE Vs. YAMUNA COMPANY PETITION 1B IBC under Sec 7 wrong File

INFRADEVELOPERS PRIVATE
LIMITED

(IBC)/479(ND)2019




GIRBAU INDIA PRIVATE

COMPANY
3478 |0710102168862019/3 LIMITED Vs. REGISTRAR OF APPEAL(COMPANIES Sec 252 (1) PG NUMBERING MISSED
COMPANIES NCT OF DELHI & ACT)/118(ND)2020
HARYANA
SUDHIR POWER PROJECTS COMPANY
3479 [0710102007952020/2 LIMITED Vs. ARYAVIR APPLICATION(IBC)/574( |Rule 11 of NCLT, 2016 wrong file
BUILDCON PVT. LIMITED ND)2020
ULTRATECH CEMENT LTD Vs.
COMPANY PETITION IB APPLICATION FILED IN
3480 |0710102139062019/2 OKAMURA HOMES PRIVATE (IBC)/2739(ND)2019 IBC Under Sec 9 ADDITIONAL wrong File
LIMITED
BARU MAL VINOD KUMAR Vs. |COMPANY
3481 [0710102173552019/3 AMIRA PURE FOODS PRIVATE |APPLICATION(IBC)/115( |Rule 11 of NCLT, 2016 Pagination Missing In Index
LIMITED ND)2020
BHAINSRORGARH HOTELS COMPANY
3482 0710102071502019/3  |ANP RESORTS PRIVATE APPEAL(COMPANIES  |Sec 252 (1) Page No 1 Not Clear & Income Tax
LIMITED Vs. REGISTRAR OF ACT)/300(ND)2019 Service Missing
COMPANIES
ALTICO CAPITAL INDIA LTD. |COMPANY PETITION IB hard and soft amount cut 93-96 97-
3483 [0710102172562019/4 Vs. ANIL BHALLA (IBC)/207(ND)2020 IBC under Sec 7 109 110-122
M/S DHINGRA TRADING CO
COMPANY PETITION IB PAGE NUMBERNING MISED AND
3484 |0710102115252019/6 Vs. M/S AMAZING INDIA TV (IBC)/2028(ND)2019 IBC Under Sec 9 2PAGES ARE CUT
PVT. LTD.
ENGINEERED FACILITY Index page numbering not
MANAGEMENT SERVICES PVT. [COMPANY mention,Page number not
3485 [0710102147942019/6 LTD. Vs. EVAN APPLICATION(IBC)/856( |Sec 30 mention, affidavit
MULTISPECIALITY HOSPITAL |ND)2019 missed,vakalatnama missed,index
& RESEARCH CENTER PVT. not match with soft copy
MAYA GUPTA(LIQUIDATOR)  [COMPANY
3486 [0710102130352019/3 Vs. M/S BHAVYA CROCKERY |APPLICATION(IBC)/1289|Sec 60(5) wrong efiling
HOUSE (ND)2019
VIKRAM KAPUR & ORS. Vs. COMPANY Aoplication under anv other
3487 [0710120011462018/2 ATLAS CYCLES HARYANA LTD. |APPLICATION(COMPANI PP Y wrong filing

& ORS

ES ACT)/18(ND)2015

provisions




3488

0710102030122020/1

PANKAJ BATRA Vs. MR.

INTERLOCUTORY
APPLICATION

Application under any other

wrong efiling

ADITYA AGARWAL (LB.C)/1858(ND)2020 provisions- IBC
INTERLOCUTORY o
3489 |0710102030122020/2 ,I:AD’;ITKx ié;i’;\vﬁ' MR. APPLICATION AE’OF:/"I‘S:?;:;” ;’é‘ger any other wrong efiling
(1.B.C)/1858(ND)2020 |
COMPANY
3490 [0710102149972019/3  |MOHD NAZIM KHAN Vs. APPLICATION(IBC)/872( |Sec. 45 (1) wrong file
GUNEET BHASIN
ND)2019
COMPANY
3491 [0710102170342019/2 \éIFNﬁg_‘F%JFAg\éLV:I' REGISTRAR| AppEAL(COMPANIES  |Sec 252 (3) wrong efiling
ACT)/42(ND)2020
INTERLOCATORY
3492 (0710102119722019/1 gggf&%?g;:&”flmm) APPLICATION Sec 60(5) wrong efiling
(IBC)/1147(ND)2019
INTERLOCATORY
3493 [0710102119722019/2 Eggf&%?g’;g@ﬁ&;m APPLICATION Sec 60(5) wrong efiling
(IBC)/1147(ND)2019
INTERLOCATORY
3494 (0710102119722019/3 Eggf&%?g’;:&”flmm) APPLICATION Sec 60(5) wrong efiling
(IBC)/1147(ND)2019
JAYRCON BUILDERS PRIVATE |COMPANY
3495 [0710102021392020/1  |LIMITED Vs. TODAY HOMES |APPLICATION(IBC)/1328|Sec 60(5) wrong efiling
NOIDA PRIVATE LIMITED (PB)2020
P K SALES COMPANY PVT.  |COMPANY PETITION IB wrong index,file not according to
3496 0710200412522017/19 | '\ (150)/417(ND)2017 | 1BC Under Sec 10 o
MOBEINNOVATION SOFTWARE|COMPANY
3497 [0710102168612019/3  |PRIVATE LIMITED Vs. APPEAL(COMPANIES  [Sec 252 (1) wrong file

REGISTRAR OF COMPANIES

ACT)/44(ND)2020




M/S BARU MAL VINOD KUMAR

COMPANY PETITION IB

3498 |[0710200411352018/29 Vs. M/S AMIRA PURE FOODS (IBC)/846(ND)2018 IBC Under Sec 9 wrong file application
PVT LTD
INTERLOCUTORY Application under any other
3499 [0710102031562020/1  |RAKESH KUMAR JAIN Vs. APPLICATION foF:/isions- 1BC Y wrong file application
(1.B.C)/1919()2020 P
FACOR ALLOYS LIMITED Vs. |COMPANY PETITION IB
3500 |0710102158172019/4 FACOR POWER LIMITED (IBC)/3386(ND)2019 IBC under Sec 7 wrong documnet
DINESH CHAND JAIN & ORS.
3501 [0710102415722018/30 |Vs. FANTASTIC BUILDCON 832;?%;5&20'\] 1B | 1BC under Sec 7 Wrong file
PVT. LTD. & ORS.
COMPANY
3502 [0710102115902019/5 ;\\J(g\;l'\:lb;fgh:;ﬁw_ paTEL |APPLICATION(COMPANI (Rule 11 of NCLT wrong file
ES ACT)/1910(PB)2019
SATYA JEET PANDA Vs, ANs |COMPANY Application under any other STATUS REPORT FILLED IN
3503 10710102000042020/1 o\ o rMENTS PVT LTD ﬁg%g’gﬂomm@/ 103(] o ovisions- TBC ADDITIONAL
PARAMJIT SINGH SAINI Vs. n o
3504 |0710120004072018/81 |PUMA REALTORS PRIVATE  |COMPANY PETITIONIB |10\ ot soc 7 Index Missing and Pagination
(IBC)/934(PB)2018 Missing
LIMITED
GLADE DEVELOPERS PRIVATE |COMPANY
3505 |0710102003492020/1  |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  [Sec 252 (1) page 6,7 cut
COMPANIES ACT)/122(ND)2020
GEMINI SOLUTIONS PRIVATE Em\fé AI\:’IT'IEi(E)RN (ACI\(ID?VIP
3506 [0710102097112019/18 |LIMITED Vs. DECENT ANIES Sec. 230-232 - Second Motion PROOF OF SERVICE MISSED
SURVEYORS PRIVATE LIMITED| \ ~oc o201
BDR BUILDERS & DEVELOPERS
3507 |0710120001682018/7  |PRIVATE LIMITED Vs. SHILPI |COMPANY PETITIONTB 10 der Sec 7 wrong file

CABLES PRIVATE LIMITED

(IBC)/461(PB)2017




GURUANSH REALTECH
PRIVATE LIMITED Vs. HOI

CA(A) MERGER AND

3508 |0710102096652019/5 AMALGAMATION(COMP |Sub-section (I) of section 230 WRONG FILE A
FOOD CONCEPTS PRIVATE | \\re ) o2 besot
UMITED
HITESH ENVIRO ENGINEERS &
CONSULTANTS PRIVATE COMPANY PETITION IB

3509 (0710102010492020/1 | purtert T ae |80y 473NDy2020 | TBC Under Sec 9 INDEX MISSING
AND SONS LIMITED
MACK STAR MARKETING

3510 |0710102013372020/4  |PRIVATE LTD Vs. ORIFLAME (CI(;E;QTI(EE)TZISSN 1B |1BC Under Sec 9 ;%%1\/3?5'11;&147'172'180'183'187
INDIA PRIVATE LIMITED
ZOOM COOMUNICATIONS

3511 |0710102024812020/3  |LTD. Vs. GLOBAL EMERGING ﬁcé'\c")"/:';‘g(ggzlg;g” 1B | 1BC under Sec 7 index missing
MARKETS INDIA LIMITED
SMALL INDUSTRIES
DEVELOPMENT BANK OF COMPANY PETITION IB

3512 (0710102109702019/9 |y o T e h esion | (180)/1894(NDy2018  |TBC under Sec 7 WRONG FILE
LINE PRIVATE LIMITED
SHAKUNTALA DEVI GOLYAN  |COMPANY PETITION |, .o

3513 |0710200400962016/58 |Vs. M/S . GALLUS CHATTELS |(COMPANIES r[')on/isions y WRONG DOC
PVT. LTD. ACT)/103(ND)2016 P
SHAKUNTALA DEVI GOLYAN ~ |COMPANY PETITION |\ . .

3514 |0710200401412016/57 |Vs. M/S COLORADO (COMPANIES fo‘i/isions y WRONG DOC
CHATTELS PVT. LTD. ACT)/102(ND)2016 P
SHAKUNTALA DEVI GOLYAN ~ |COMPANY PETITION |, .o

3515 |0710200401412016/58 |Vs. M/S COLORADO (COMPANIES foF:/isions y WRONG DOC
CHATTELS PVT. LTD. ACT)/102(ND)2016 P
SHAKUNTALA DEVI GOLYAN  |COMPANY PETITION |, .

3516 [0710200401412016/59 |Vs. M/S COLORADO (COMPANIES foflisions Y WRONG DOC
CHATTELS PVT. LTD. ACT)/102(ND)2016 P
SHAKUNTALA DEVI GOLYAN  |COMPANY PETITION |, .o

3517 |0710200401442016/58 |Vs. M/S. GALLUS CHTTELS  |(COMPANIES PP y wrong doc

PRIVATE LIMITED

ACT)/104(ND)2016

provisions




SHAKUNTALA DEVI GOLYAN

COMPANY PETITION

Application under any other

3518 |0710200401442016/59 |Vs. M/S. GALLUS CHTTELS  |(COMPANIES o icions wrong doc
PRIVATE LIMITED ACT)/104(ND)2016 P
COMPANY
3519 |0710102000902020/1  |AMLT AGRAWAL Vs. APPLICATION(IBC)/183( [19(2) INDEX MISSING
SURINDER VASUDEVA
PB)2020
DASHMESH IMPEX PRIVATE ~ [COMPANY
3520 |0710102014352020/1  [LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  [Sec 252 (1) ﬁ'SgB';gITNELE’I\SSAND PAGE
COMPANIES ACT)/171(ND)2020
DURGA MOVIES PRIVATE COMPANY
3521 [0710102028142020/1  |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  [Sec 252 (1) ;'SJQEREI&TM?SEI; éGE
COMPANIES OF NCT OF DELHI |ACT)/222(ND)2020
SHRI DRONA HOTELS PVT.  |compANY
3522 |0710102013802020/2  |LTD. Vs. REGISTRAR OF APPEAL(COMPANIES  [Sec 252 (1) ALL PAGES CUT
COMPANIES ACT)/169(ND)2020
DELHI DESIGN TECH PRIVATE [COMPANY
3523 [0710102013932020/1  |LIMITED Vs. M/S ONE CITY |APPEAL(COMPANIES  [Sec 252 (3) ALL PAGES CUT
LEISURE REALTECH PVT. LTD. |ACT)/220(ND)2020
COMPANY
3524 |0710102015812020/1 ﬁgf\;’A#’éxmlcT%f\'\/'sIZERs APPEAL(COMPANIES  [Sec 252 (1) ALL PAGES CUT
: ACT)/213(ND)2020
LLYOD LOGIC SYSTEMS COMPANY
3525 [0710102016762020/1  |PRIVATE LIMITED Vs. APPEAL(COMPANIES  |Sec 252 (1) ALL PAGES CUT
REGISTRAR OF COMPANIES ~ [ACT)/199(ND)2020
PINAKI MAINTENANCE COMPANY
3526 |0710102024912020/1  |PRIVATE LIMITED Vs. APPEAL(COMPANIES  [Sec 252 (3) IEXJGEES%TJYT' PAGINATION AND
REGISTRAR OF COMPANIES ~ |ACT)/223(ND)2020
FRANCO SYSTEMS PRIVATE | oo
LIMITED Vs. REGISTRAR OF PAGINATION NOT MENTION, TRUE
3527 [0710102025062020/1 APPEAL(COMPANIES  |Sec 252 (3) ’
COMPANIES NCT OF DELHI & |, -2 \pi0 COPY MISSED

HARYANA




ORIENTAL BANK OF

COMPANY PETITION IB

3528 [0710120003722018/7 COMMERCE Vs. SIKKA IBC under Sec 7 TRUE COPY MISSED
PAPERS LTD. (IBC)/939(PB)2018
COMPANY
3529 [0710102066492020/3 ai Sgﬂ;hgggﬁi A%‘;HRI Vs. APPLICATION(COMPANI |Sec. 213 document incomplete
' ES ACT)/316(ND)2020
GAIL (INDIA) LTD. Vs. ASIAN [COMPANY age number missing document not
3530 [0710102091932019/2  |COLOUR COATED ISPAT APPLICATION(IBC)/39(N|sec 60(5) prg o 9
LIMITED D)2019 prop
COMPANY
3531 [0710102120822019/7 VIKRAM BAJAJ Vs. JASIIT APPLICATION(IBC)/1756|Sec 43(1) r/w Sec 44 (1) Wrong E-Filling
SINGH SAWINEY
(PB)2019
INTERLOCUTORY
3532 |0710102064702020/5 ARUNAV PANKAJ Vs, APPLICATION Sec 60(5) 2:};9;";?5;4: tlrii'f zr?quggdg
(1.B.C)/2334(PB)2020 Pag Py
ke s fcowrny
3533 [0710102016512020/1 REGISTRAR OF COMPANIES ~ |APPEAL(COMPANIES  [Sec 252 (3) and Roc SeNti"e Pi
NCT OF DELHI & HARYANA ~ |ACT)/204(ND)2020
3534 [0710102066472020/1 X APPEAL(COMPANIES  |Sec 252 (3) wrong e-filing
REGISTRAR OF COMPANIES ACT)/268()2020
NCT OF DELHI & HARYANA
COMPANY
RAJIV CHAKRABORTY Vs. 65-B Certificate missed and all
3535 [0710102133712019/6 HEM SINGH BHARANA APPLICATION(IBC)/2184|Sec 66(1) respondents service missed
(PB)2019
VOLKSWAGEN FINANCE
3536 |0710102016052019/11 |PRIVATE LIMITED Vs. UNJ 83?;22&:';;&%“ 1B |18C under Sec 7 2234'27':6'65'83'102'104 not
IMPORT PRIVATE LIMITED pag
MAHINDRA AND MAHINDRA
Supporting affidavit missed with the
3537 10710102722332018/12 FINANCIAL SERVICES LIMITED | COMPANY PETITION IB IBC under Sec 7 documents and proof of service

Vs. DELHI BARODA ROAD
CARRIER PRIVATE LIMITED

(IBC)/1665(PB)2018

missed.




T.P.S BUILDCON LIMITED Vs. |COMPANY
3538 [0710102074682020/1  |REGISTRAR OF COMPANIES ~ [APPEAL(COMPANIES  |Sec 252 (3) Wrong document
NCT OF DELHI AND HARYANA |ACT)/289()2020
ARGOSY OVERSEAS PRIVATE | o1
3539 |0710102064662020/2  |-IMITED Vs. REGISTRAR OF 1, ppey) (coMPANIES  |sec 252 (3) e-stamp paper uttar pradesh 100
COMPANIES NCT OF DELHI & |, ot oono0 rupees
HARYANA
VOLKSWAGEN FINANCE pg-
3540 [0710102016052019/12  |PRIVATE LIMITED Vs. UNJ (CI(;E;QE;((EET)IZBI%N 1B |18C under sec 7 30,31,34,54,57,65,67,68,69,76,77,7
IMPORT PRIVATE LIMITED 8, not clear
SCOOP CONSTRUCTIONS CP(AA) MERGER AND
PRIVATE LIMITED V. AMALGAMATION(COMP
3541 0710102019032020/2  |REGISTRAR OF COMPANIES |11 Sec. 230-232 - Second Motion Pag 125 to 128 not clear
DELHI 4"~S. (IN THE MATTER
OF: M/S P. . AVIATION pyT, |ACT)Y/37(ND)2020
CHATURANAN INDUSTRIES ~ |CA(A) MERGER AND
LIMITED Vs. NCJ AMALGAMATION(COMP . index missing and document
3542 [0710102062212020/1 | o mo oS tioe o el Sec. 230-232, Sec 234 Sroperly uplond
LIMITED ACT)/57(ND)2020
APARNA CHOUDHRIE KALA Vs. |COMPANY PETITION
3543 |0710102035962020/2  |AQUA TERRA ADVENTURES  |(COMPANIES Sec 241 (2) SIGN MISSED
INDIA PRIVATE LIMITED ACT)/68(PB)2020
INTERLOCUTORY
ASHWINI MEHRA Vs. INDIAN SIGN MISSED 1ST VOL AND VOL
3544 [0710102062852020/2 APPLICATION Sec 60(5) )
OIL CORPORATION LIMITED | e 0 o050 221-269 PAGES NOT CLEAR
COMPANY PETITION
3545 |0710102151312019/24 mei uzl;DLIA'\\',\fDHL;/;iTED (COMPANIES Sec. 241(1) PG 19-20 NOT CLEAR
ACT)/173(PB)2019
M/S. JAY ACE TECHNOLOGIES
3546 [0710200410462018/21 |LTD.Vs. M/S. MICROMAX 8‘;@;@2&;3%&“ 1B |1BC Under Sec 9 Wrong Documents
ENERGY LTD.
INTERLOCUTORY
3547 |0710102075952020/1 SURESH KUMAR JAIN Vs. MR. APPLICATION Sec 66(1) Documents not uploaded proper

SHAKEEL AHMAD

(1.B.C)/3135(ND)2020




3548

0710102076972020/1

SURESH KUMAR JAIN Vs. MR.

INTERLOCUTORY
APPLICATION

Sec. 45 (1)

Document not uploaded proper

SHAKEEL AHMAD (1.B.C)/3175(ND)2020
SANJAY MENDIRATTA Vs. COMPANY PETITION
3549 [0710102105962019/9  |FRIENDS AUTO INDIA (COMPANIES Sec. 241(1),Sec. 244(1) Document not uploaded proper
LIMITED' ACT)/110(PB)2019
COMPANY
3550 [0710102142612019/3 ﬁg}gﬁiﬁ“&ﬁgﬁ Vs. APPLICATION(COMPANI | Sec 30 Wrong Documents
ES ACT)/826(ND)2019
INTERLOCUTORY
3551 [0710102035762020/2 ;%n%g@gsﬁ'\}/ s APPLICATION Sec 60(5) Wrong Document
(1.B.C)/2200(ND)2020
INTERLOCUTORY o
3552 [0710102076912020/1  [oio AOA SONSRETE ¥ | appi rcaTion Application uner any other Wrong Documents
(1.B.C)/3493(ND)2020 |P
STATE BANK OF INDIA Vs.  |INTERLOCUTORY
3553 [0710102082512020/3  |KARAN GANDHI/ SUDIKSHA | APPLICATION Sec 60(5) no Sign in Written Submisson
SAINI (1.B.C)/3482(PB)2020
COMPANY
HEM SINGH BHARANA Vs, . .
3554 |0710102143292019/5 ERA INFRA ENGINEERING LTD APPLICATION(IBC)/2448|Sec 60(5) Supporting Affidavit Missed
(PB)2019
INTERLOCUTORY
3555 [0710102067482020/2 mﬁfiw Z%RLGE'I\';;ED APPLICATION Sec 60(5) affidavit and index is missing
: (1.B.C)/2529(PB)2020
ALD INFRATECH PRIVATE
COMPANY
3556 [0710102081362020/1  |-IMITED Vs. REGISTRAR OF |, ope ) (coMpANIES  |Sec 252 (1) index is missing
COMPANIES NCT OF DELHI [ o000
AND HARYANA
COMPANY PETITION
3557 [0710102001722020/5 | ANTOSH KAPOOR Vs. (COMPANIES Sec. 59,5ec. 213,Sec. True copy sign missed

SUPERIOR RUBBER LIMITED

ACT)/36(PB)2020

241(1),Sec. 242(4)




UTPAL KANT Vs. SUPERTECH

COMPANY PETITION IB

3558 [0710102005122020/4 LIMITED (IBC)/377(ND)2020 IBC Under Sec 9 Wrong filing
SCOOP CONSTRUCTIONS CP(AA) MERGER AND
PRIVATE LIMITED Vs. AMALGAMATION(COMP
3559 10710102019032020/2 REGISTRAR OF COMPANIES ANIES Sec. 230-232 - Second Motion Pag 125 to 128 not clear
DELHI @""S. (IN THE MATTER
OF: M/S P. P. AVIATION PVT. ACT)/37(ND)2020
SUNLARGE INDUSTRIES PVT [INTERLOCUTORY Aoplication under any other
3560 [0710102030212020/1 LTD Vs. H.L. TECH FABRICS |APPLICATION fori/isions- IBC y Only one page wrong document
LTD. (1.B.C)/1899()2020 P
SUNLARGE INDUSTRIES PVT |[INTERLOCUTORY Application under anv other
3561 [0710102030212020/2 LTD Vs. H.L. TECH FABRICS |APPLICATION Eopzlisions- IBC y Only one page wrong document
LTD. (1.B.C)/1899()2020 P
M/S JAYASWAL NECO
INDUSTRIES LIMITED Vs. M/S|COMPANY PETITION IB -
3562 |0710102135052019/2 GLOBE NOBLE ENGINEERING | (IBC)/2617(ND)2019 IBC Under Sec 9 Wrong file application
PRIVATE LIMITED
GARG FINANCIAL
MANAGEMENT CONSULTANTS |COMPANY PETITION IB -
3563 |0710102009742020/2 PVT LTD. Vs. VISION PLUS |(IBC)/128(ND)2020 IBC Under Sec 9 Wrong file application
SECURITY CONTROL PVT LTD.
GARG FINANCIAL
MANAGEMENT CONSULTANTS |COMPANY PETITION IB sign on reply,proof of service not
3564 (0710102009742020/3 o\ 1p vs, VISION PLUS  |(IBC)/128(ND)2020 | 1BC Under Secd clear
SECURITY CONTROL PVT LTD.
MR. RAVINDRA LOONKAR Vs. |INTERLOCUTORY
3565 10710102061192020/1 KOTAK MAHINDRA BANK APPLICATION Sec 60(5) PAGE 40,58 NOT CLEAR
LIMITED (1.B.C)/2069(PB)2020
MR. RAVINDRA LOONKAR Vs. [INTERLOCUTORY
3566 |0710102061192020/2 KOTAK MAHINDRA BANK APPLICATION Sec 60(5) PAGE 40,58 NOT CLEAR
LIMITED (1.B.C)/2069(PB)2020
COMPANY PETITION
3567 10710102146102019/5 GMS AHMED SYED Vs. (COMPANIES Sec. 58(3) INCOMPLETE DOC

EICHER LTD

ACT)/853(ND)2019




BRAHM DATT VERMA Vs.

INTERLOCUTORY

Application under any other

3568 [0710102077362020/1  |SAMRIDHI AUTOMATIONS  |APPLICATION e 1B INDEX MISSED
PRIVATE LIMITED (1.B.C)/3736()2020 P
INTERLOCUTORY o
3569 |0710102076912020/1 Z'éi ﬁgg;’éé%”fﬁﬁg | APPLICATION AE’OF:/"I‘S:?;:;” ;’é‘ger any other wrong efile
(1.B.C)/3493(ND)2020 |
s e or oy
3570 |0710102008172020/1 APPLICATION(IBC)/601( |Sec 60(5) progress report wrong efile
LTD Vs. REGISTRAR OF ND)2020
COMPANY
INTERLOCUTORY
3571 10710102076922020/1 EER/':I:I'EIEI?V:-IITVESD AMEREX APPLICATION Rule 11 of NCLT, 2016 index missed incomplete doc
(1.B.C)/3162(ND)2020
SINGHAL PIPES PRIVATE
LIMITED Vs. LA RESIDENTIA |[COMPANY PETITION IB . .
3572 |0710102001172020/3 DEVELOPERS PRIVATE (IBC)/188(ND)2020 IBC Under Sec 9 index missed
LIMITED
SHIV DYAL SHARMA V. COMPANY
3573 |0710102001212020/9  |CONCEPT CAPITAL INFRA APPLICATION(IBC)/207( | Sec 60(5) sign missed with true copy
PROJECTS PRIVATE LIMITED |PB)2020
INFOGAIN INDIA PRIVATE  |CA(A) MERGER AND
3574 [0710102008612020/1  |LIMITED Vs. REGISTRAR OF [AMALGAMATION(COMP |Sec. 230-232, Sec 234 index missed
COMPANIES ANIES ACT)/22(PB)2020
COMPANY PETITION
3575 |0710102022662020/4 ngBzEXEDb?ggig F;Vvi gg Vs:| (coMPANIES Sec. 241(1) true copy sign
ACT)/49(PB)2020
ZOOM COOMUNICATIONS
3576 [0710102024812020/2  |LTD. Vs. GLOBAL EMERGING (CI(;?)F;QT;(EE)TZIE(SN 1B |18C under Sec 7 wrong e fill
MARKETS INDIA LIMITED
COMPANY o
3577 071010202525202072  |GAY DEVELOPERS PVT LTD Vs. | o 1 -xrron(compani |APPlication under any other wrong e fill

SHUBH ADVISORS PVT LTD

ES ACT)/192(PB)2020

provisions




PUNJABI ACCESSORIEZZ PVT.

COMPANY PETITION IB

3578 10710102083112019/11 SB Vs. KREDO BEAUTY PVT. (IBC)/1164(ND)2019 IBC Under Sec 9 WRONG E FILL
CLEARMEDI HEALTHCARE CA(A) MERGER AND
PRIVATE LIMITED Vs. AMALGAMATION(COMP
3579 |0710102137862019/4 REGISTRAR OF COMPANIES ANIES Sec. 230-232, Sec 234 DOC NOT PROPER INDEX
(GEOGICAL CONSTRUCTIONS
PVT. LTD.) ACT)/160(ND)2019
MR. NIKHIL RAI AND COMPANY PETITION Sec. 241(1),Sec.
3580 |0710102139162019/6 ANOTHER Vs. M/S VCARE (COMPANIES 242(4),Application under any TRUE COPY SIGN MISSED
TECHNOLOGIES PVT LTD ACT)/157(ND)2019 other provisions
VINAYAK ADVERTISING Vs.
3581 |0710200412652017/3 RAJESH GEMS AND JEWELS COMPANY PETITION 18 IBC Under Sec 9 Progress Report-wrong efiling
(IBC)/546(ND)2017
PVT LTD
VINAYAK ADVERTISING Vs.
3582 |0710200412652017/4 RAJESH GEMS AND JEWELS COMPANY PETITION 1B IBC Under Sec 9 Progress Report-wrong efiling
(IBC)/546(ND)2017
PVT LTD
VINAYAK ADVERTISING Vs.
3583 |0710200412652017/5 RAJESH GEMS AND JEWELS COMPANY PETITION 1B IBC Under Sec 9 progress report -wrong e-filing
(IBC)/546(ND)2017
PVT LTD
RAJARAMAN BALACHANDER COMPANY Brief facts of written submission
3584 |0710102002242020/10 Vs. DELHI BARODA ROAD APPLICATION(IBC)/274( |Sec 60(5) index is missin
CARRIER PRIVATE LIMITED PB)2020 9
RAJARAMAN BALACHANDER COMPANY Sian is missing on every pade of
3585 [0710102002242020/9  |Vs. DELHI BARODAROAD  |APPLICATION(IBC)/274( |Sec 60(5) W‘fitten Submgsion ¥y Pag
CARRIER PRIVATE LIMITED PB)2020
ARGENTIUM INTERNATIONAL
3586 [0710102002622019/15  |PVT LTD Vs. UTM 8‘;@;’;2&;’;;&%’“ 18 |1BC Under Sec 9 pagination is missing
ENGINEERING PVT LTD
STRESSED ASSETS
3587 |0710102009432019/8 STABILISATION FUND Vs. COMPANY PETITION 1B IBC under Sec 7 Index is missing

SHREE BHOMIKA
INTERNATIONAL LIMITED

(IBC)/324(ND)2019




INTERLOCATORY

Application under any other

Valuation Report have to file as IA,

3588 [0710102021292020/2 SUNGIL INDIA PVT LTD Vs. APPLICATION rovisions- IBC Wrong e-filin
(IBC)/15(ND)2020 P g e-tiing
INTERLOCUTORY
3589 |0710102027802020/3 QLEAEJDK;J(;/:\?;HZADEEANA vs. APPLICATION Rule 11 of NCLT, 2016 True copy and signature is missing
(1.B.C)/1718(ND)2020
INTERLOCUTORY L )
3590 [0710102033412020/1 iﬁ;ﬁlREﬁJ:éI\\;ZTQ'EmIE?ED APPLICATION Aforﬂli;aot:]osr-\ ;Jgger any other ;?l?:ort have to file as IA, Wrong e-
(1.B.C)/2021()2020 P 9
DEVENDRA KUMAR SHARMA  |INTERLOCUTORY Application under anv other
3591 |0710102066012020/1 Vs. JBB-EVEREST BUILDTECH |APPLICATION t[')opzlisions- IBC Y wrong e-filing
PRIVATE LIMITED (1.B.C)/2449(ND)2020  |P
SANDEEP GOEL Vs. DAMONT |COMPANY
3592 |0710102078142019/17 DEVELOPERS PRIVATE APPLICATION(IBC)/703(|19(2) Doc not showing
LIMITED PB)2019
COMPANY PETITION _—
3593 [0710102079052019/3 QTAS SERVICES PVT. LTD. Vs | compaNIES Afon/hi(s:?ot;Osn under any other Page 3 not clear
: ACT)/69(ND)2019 P
ALLURI SITARAMA RAJU Vs. COMPANY
3594 |0710102080182020/1 CHIRON INFRATECH PRIVATE |APPLICATION(COMPANI [Rule 11 of NCLT Uncomplete doc
LIMITED ES ACT)/399()2020
CREATIVE INFRAHEIGHTS
3595 |0710102133212019/5 PVT. LTD. Vs. JBK ﬁig’;’gg‘g;ﬁg;loolg 1B IBC Under Sec 9 Wrong filing
DEVELOPERS PVT. LTD.
TOTAL AIRPORT SERVICE COMPANY Income Tax Service Missed ,
3596 |0710102009192020/3 (INDIA) PRIVATE LIMITED Vs. |APPEAL(COMPANIES Sec 252 (3) Affidavit Missed, Page Nubering not
REGISTRAR OF COMPANIES ACT)/149(ND)2020 Showing Clear
COMPANY Income Tax Service Missed ,
3597 |0710102018082020/1 QEgPS'?::FTgF\éSOME:\IIE\IIES APPEAL(COMPANIES Sec 252 (3) Affidavit Missed, Page Numbering
ACT)/228(ND)2020 not Showing Clear




HITESH BHARDWAJ Vs. DELHI

COMPANY PETITION

3598 [0710102035812020/2 (COMPANIES Sec. 213,Sec. 241(1) Page 81,82,84 Cut
APARTMENTS PVT. LTD. ACT)/70(PB)2020
COMPANY PETITION
3599 |0710102035812020/3 :&E{%E:ﬁmﬂ% DELHI (COMPANIES Sec. 213,Sec. 241(1) Document not uploaded proper
) ’ ACT)/70(PB)2020
COMPANY PETITION
3600 |0710102035812020/4 :é;iimgnﬁgz\\%ml_\_% DELHI (COMPANIES Sec. 213,Sec. 241(1) Document not uploaded proper
' ' ACT)/70(PB)2020
COMPANY PETITION
3601 [0710102035812020/5 :;;iil-l\llllénﬁgz\\llvTAJL\'{% DELHI (COMPANIES Sec. 213,Sec. 241(1) Document not uploaded proper
Skt ACT)/70(PB)2020
INTERLOCUTORY
3602 |0710102063842020/10 I:IF:\IUN BATRA Vs. RAMBHAJ APPLICATION Sec 60(5) no Sign in written submission
(1.B.C)/2277(ND)2020
INTERLOCUTORY
3603 [0710102065212020/2 C'I\'JIELN'SJE'\;ASF;\IS'G"Q';MQRVSS' APPLICATION Sec 60(5) Ezgg':;’r%'84'92'93'96'97'98'99
(1.B.C)/2366(PB)2020
M/S SUKHMANI POLYMERS INTERLOCUTORY
3604 |0710102067942020/5 PVT. LTD Vs. SH. RAKESH APPLICATION Sec 60(5) File not uploaded proper
KUMAR JAIN (1.B.C)/2607(ND)2020
SOUTH POINT CONDOMINIUM [INTERLOCUTORY
3605 [0710102068972020/4 ASSOCIATION Vs. RAKESH K. |APPLICATION Sec 60(5) File not uploaded proper
JAIN LIQUIDATOR (1.B.C)/2647(ND)2020
INTERLOCUTORY
3606 [0710102069912020/1 IG'\IS-I_;,EISRCCQ:P(;-II\—IAFI’_VI:I-'F ST\IIJS. M/s APPLICATION Sec 60(5) Page No. 32,34,36,38,40 in Hindi
(1.B.C)/2784(ND)2020
STALWART SURVEILLANCE
AND ELECTRO TECHNOLOGIES|COMPANY
3607 [0710102071362020/1 PRIVATE LIMITED Vs. APPEAL(COMPANIES Sec 252 (3) File not upload proper
REGISTRAR OF COMPANIES  |ACT)/279(ND)2020

DELHI & HARYANA




STATE BANK OF INDIA Vs.

INTERLOCUTORY

3608 |[0710102071762020/1 APPLICATION Sec 60(5) Supporting Affidavit Missed
SHRI LAL MAHAL LIMITED (1B.C)/2863(ND)2020
PUNJABI ACCESSORIEZZ PVT.
3609 |0710102083112019/12 LTD. Vs. KREDO BEAUTY PVT. COMPANY PETITION 18 IBC Under Sec 9 Document not upload proper
LTD (IBC)/1164(ND)2019
REETESH KUMAR AGARWAL INTERLOCUTORY
3610 |0710102083192020/1 Vs. MICRO POWER APPLICATION 19(2) Wrong Document
TECHNOLOGY PVT LTD (1.B.C)/3545()2020
COMPANY
3611 [0710102129312019/10 {'/I\S/I T/EE&{AAIEIE;XJIEJES PVTLTD APPLICATION(COMPANI [Rule 11 of NCLT No sign in annexures
' ES ACT)/380(ND)2019
ALFATECH PRIVATE LIMITED |COMPANY
3612 |0710102070182020/1 Vs. THE REGISTRAR OF APPEAL(COMPANIES Sec 252 (1) TRUE COPY SING MISSED
COMPANIES ACT)/274(ND)2020
INTERLOCUTORY
3613 |0710102070532020/2 QJ:JISEI;/C;I\';VQU\;_SFA APPLICATION Sec 60(5) INDEX MISSED UPLOAD PROPERLY
(1.B.C)/2775(PB)2020
KULDEEP VERMA LIQUIDATOR
OF HINDUSTAN PAPER INTERLOCUTORY
3614 |0710102073502020/3 CORPORATION LIMITED Vs. APPLICATION Sec 60(5) TRUE COPY SING MISSED
UNION OF INDIA THROUGH (1.B.C)/3150(ND)2020
SECRETARY DEPARTMENT OF
COMPANY
3615 [0710102076942020/1 EIJPJII?_Y_\IIEABLVGSARMENTS PRIVATE APPEAL(COMPANIES Sec 252 (3) TRUE COPY SING MISSED
' ACT)/282(ND)2020
AXIS BANK LTD. Vs. PRIUS
3616 |0710102091032019/8  |COMMERCIAL PROJECTS 8082)3;1\2(\;42’53)?001'; 1B 118C under Sec 7 INDEX MISSED
PRIVATE LIMITED
YOGESH GOPALAKRISHANA
NAYAK PROP OF M/S
3617 [0710102112472019/10 VINAYAKA ENTERPRISES Vs. COMPANY PETITION 1B IBC Under Sec 9 PG 20,21,22,24,25 NOT CLEAR

SOLO METALS PRIVATE
LIMITED

(IBC)/2013(ND)2019




YOGESH GOPALAKRISHANA
NAYAK PROP OF M/S

COMPANY PETITION IB

3618 |0710102112472019/9  |VINAYAKA ENTERPRISES V. IBC Under Sec 9 PG 20,21,22,24,25 NOT CLEAR
SOLO METALS PRIVATE (IBC)/2013(ND)2019
LIMITED
LM MEDIA SERVICES PvT LTD |COMPANY TRUE COPY MISSED & VOLUME
3619 0710102129312019/11 |0\ o 5 APPLICATION(COMPANI |Rule 11 of NCLT BREAK
. ES ACT)/380(ND)2019
GROMAX INDIA Vs. SBO COMPANY PETITION IB |Application under any other ALPPLICATION FILE IN
3620 10710120005252018/15 &y ppts pyT. LTD. (1BC)/560(ND)2018 provisions ADDESTIONAL
MGSHAHANI AND CO DELHI ~ |CP(AA) MERGER AND
3621 [0710102071962020/1  |PRIVATE LIMITED Vs. NTL  |AMALGAMATION(COMP |Sec. 230-232 - Second Motion true copy sign missed
ELECTRONICS INDIA LIMITED |ANIES ACT)/52(PB)2020
iﬁgﬁﬁi@ AS:I'I“LGH TOMAR Vs. | coMPANY PETITION
3622 |0710102083202020/1 (COMPANIES Sec. 213 wrong file
CONSTRUCTIONS PRIVATE
ACT)/107()2020
LTD.
M/S JAYASWAL NECO
INDUSTRIES LIMITED Vs. M/S|COMPANY PETITION IB
3623 |0710102135052019/3 GLOBE NOBLE ENGINEERING |(IBC)/2617(ND)2019 IBC Under Sec 9 wrong file
PRIVATE LIMITED
CP(AA) MERGER AND
3624 [0710102171192019/9 ﬁg;'ii&?gﬁ?"&”g %/s AMALGAMATION(COMP |Sec. 230-232 - Second Motion different document wrong file
-HIRVS L ANIES ACT)/4(ND)2020
MACRO LEAFIN PRIVATE
LIMITED Vs. PRADEEP COMPANY PETITION IB
3625 |0710200404622018/6 |50 i oo ovenTs | (180)/589(PB)2018 IBC under Sec 7 wrong file
PVT. LTD.
S.C.5.L BUILDWELL PRIVATE
LIMITED Vs. PAL
3626 [0710102407942018/18  |INFRASTRUCTURE & (CI(;!)F;;\E; (EE)TZIE(;N 1B |18C under Sec 7 no doc 14-09-2020
DEVELOPERS PRIVATE
LIMITED
MS. PRIYANSHI ARORA Vs. o .
3627 |0710102015092018/7  |M/S VARDHMAN BUILDTECH |COMPANY PETITIONTB 00 et sec 7 Sign is missing on written 15-09-2020

PRIVATE LIMITED

(IBC)/1383(PB)2018

submission




VASU CROP SCIENCE PRIVATE
LIMITED Vs. REGISTRAR OF

COMPANY PETITION

3628 |0710102132562019/7 COMPANIES DELHI & gCgl;’}l;/;l;(IEszow Sec 252 (1) All pages are not clear 15-09-2020
HARYANA
VINAYAK ADVERTISING Vs.
3629 [0710200412652017/6 RAJESH GEMS AND JEWELS COMPANY PETITION 18 IBC Under Sec 9 Wrong e-filing 12-09-2020
(IBC)/546(ND)2017
PVT LTD
RAJARAMAN BALACHANDER  [COMPANY
3630 [0710102002242020/10 Vs. DELHI BARODA ROAD APPLICATION(IBC)/274( |Sec 60(5) Index is missing 11-09-2020
CARRIER PRIVATE LIMITED  |PB)2020
RAJARAMAN BALACHANDER COMPANY
3631 [0710102002242020/7 Vs. DELHI BARODA ROAD APPLICATION(IBC)/274( |Sec 60(5) True copy is missing on annexures [03-09-2020
CARRIER PRIVATE LIMITED PB)2020
e [corea
3632 [0710102008172020/1 APPLICATION(IBC)/601( |Sec 60(5) Wrong efiling 12-09-2020
LTD Vs. REGISTRAR OF ND)2020
COMPANY
DASHMESH IMPEX PRIVATE = |COMPANY
3633 [0710102014352020/2 LIMITED Vs. REGISTRAR OF  |APPEAL(COMPANIES Sec 252 (1) wrong e-filing 15-09-2020
COMPANIES ACT)/171(ND)2020
COMPANY Application under any other
3634 |0710102015752019/2 SURINDER KUMAR Vs. APPLICATION(IBC)/148( pp. . y True copy is missing on annexures |15-09-2020
provisions- IBC
ND)2019
3635 |0710102031562020/1  |RAKESH KUMAR JAIN Vs. Application under any other File report as an IA, wrong e-filing | 10-09-2020
provisions- IBC
INTERLOCUTORY
3636 [0710102065512020/2 ﬁgg;mg;%ﬁﬁh\é; I_L‘Illi\\l/l?ﬁgé APPLICATION Sec 60(5) True Copy is missing 15-09-2020
(1.B.C)/2616(PB)2020
3637 |0710102066382020/2 CANARA BANK Vs. M/S JINDAL |COMPANY PETITION IB IBC under Sec 7 Pagination is missing on index 15-09-2020

INDIA THERMAL POWER LTD

(IBC)/857(PB)2020




CANARA BANK Vs. M/S JINDAL

COMPANY PETITION IB

3638 |0710102066382020/3 INDIA THERMAL POWER LTD |(IBC)/857(PB)2020 IBC under Sec 7 Pagination is missing on index 15-09-2020
SOUTH POINT CONDOMINIUM |INTERLOCUTORY
3639 [0710102068972020/4  |ASSOCIATION Vs. RAKESH K. |APPLICATION Sec 60(5) Index is missing 12-09-2020
JAIN LIQUIDATOR (1.B.C)/2647(ND)2020
INTERLOCUTORY
3640 [0710102069912020/1 IG'\lsTsEER%AchLAFEvLTT E’T\és' M/S | appLiCATION Sec 60(5) NOT FOUND 12-09-2020
(1.B.C)/2784(ND)2020
COMPANY PETITION
3641 [0710102072952020/1 g’;&{gygg“ Vs. CHD (COMPANIES Sec. 73(4) Index is missing 15-09-2020
ACT)/100(ND)2020
INTERLOCUTORY
3642 |0710102076382020/1  |ATUL MITTAL Vs. SANJAY JAIN |APPLICATION 19(2) Application -wrong e-filing 15-09-2020
(1.B.C)/3141(ND)2020
INTERLOCUTORY
3643 [0710102078592020/2 :';:gf’é':'éi'j' Vs: MR. APPLICATION Sec 60(5) Sign on every page of Reply 15-09-2020
(1.B.C)/3279(ND)2020
INTERLOCUTORY N
3644 |0710102078592020/3 :5:822’:'2;;2 Vs. MR. APPLICATION Sec 60(5) f‘;_g'l‘ is missing on every page of ;¢ 15 5020
(1.B.C)/3279(ND)2020 Py
KKR INDIA FINANCIAL COMPANY
3645 [0710102109492019/3  |SERVICES PVT LTD. Vs. APPLICATION(IBC)/992( | Sec 60(5) PG-22-28 NOT CLEAR 15-09-2020
KWALITY LIMITED ND)2019
INTERLOCATORY
3646 |0710102141832019/5 g'gglI(SSHPSLTJPLTTgVS' TURTLE | AppLicATION Sec 30 true copy sing 15-09-2020
(IBC)/2605(PB)2019
3647 |0710102423182018/6 STATE BANK OF INDIA Vs. COMPANY PETITION IB IBC under Sec 7 index missed sing missed client and 15-09-2020

M/S. METENERE LIMITED

(IBC)/639(PB)2018

adv




VISHWANATH BATHLA Vs. GR

COMPANY PETITION

3648 [0710200408562018/10  |BATHLA PUBLICATIONS (COMPANIES Sec. 241(1),5ec. 242(4) pg 117 not clear 15-09-2020
PRIVATE LIMITED ACT)/1(ND)2018
INTERLOCUTORY
3649 [0710102065212020/2 C;\'JIELN?E'\;A;'\]C’:Q@MQR\S' APPLICATION Sec 60(5) pg -134-148 cut 12-09-2020
(1.B.C)/2366(PB)2020
KULDEEP VERMA LIQUIDATOR
OF HINDUSTAN PAPER INTERLOCUTORY of of service missed &amp-amp:
3650 |0710102073502020/3  |CORPORATION LIMITED Vs.  |APPLICATION Sec 60(5) Sol by PiaMPi - 117-09-2020
UNION OF INDIA THROUGH | (1.B.C)/3150(ND)2020
SECRETARY DEPARTMENT OF
JITENDER ARORA Vs. NISUS | INTERLOCUTORY sonlication file in addestional wron
3651 [0710102075132020/2  |FINANCE & INVESTMENT APPLICATION Sec 60(5) ﬁﬁg 9 115-09-2020
MANAGER LLP & ANR. (1.B.C)/3379(ND)2020 g
ICICI BANK LIMITED Vs. MR.
INTERLOCUTORY
3652 0710102076232020/4 | PANJAY GUPTARESOLUTION 1,55 yepryon Sec 60(5) PG-17 62,124, NOT CLEAR 352115 495020
PROFESSIONAL OF UNNATL | "2 o b0 T ,
FORTUNE HOLDINGS LIMITED |*°"
SANDEEP GOEL Vs. DAMONT |COMPANY
3653 [0710102078142019/17 |DEVELOPERS PRIVATE APPLICATION(IBC)/703( | 19(2) TRUE COPY SING MISSED 11-09-2020
LIMITED PB)2019
AAY PEE EDUCATIONAL COMPANY PG-
SERVICES PRIVATE LIMITED 6,8,10,14,16,18,20,22,24,26,28,30, |
3654 0710102080082020/1 o he s oi ﬁzﬁ/ﬁ\zgg&l\gggzlgs Sec 252 (3) 32 54 NOT CLEAR | WRONG 15-09-2020
COMPANIES AFFIDAVIT
MITTAL PORTFOLIOS PVT. LTD
3655 [0710102092162019/11  |Vs. CAMAC COMMERCIAL 83'2)71\2'; ;ETDI)EIOO;; 1B |sec. 58(3),5ec. 59 TRUE COPY SING MISSED 15-09-2020
COMPANY LTD
COMPANY
3656 [0710102163082019/2  |NLTIN SRIVASTAVA Vs, APPLICATION(IBC)/2773|Sec 60(2) TRUE COPY SING MISSED 15-09-2020
MANISH GUPTA
(PB)2019
IMPEX SERVICES INDIA o
3657 [0710200000062017/10  |PRIVATE LIMITED Vs, ssmp | COMPANY PETITION I8 | Application under any other wrong e-filing 16-09-2020

INDUSTRIES LIMITED

(IBC)/495(ND)2017

provisions




SUNLAND ALLOYS Vs. KIRAN

COMPANY PETITION IB

3658 [710102019112020 UDYOG PVT LTDKIRAN UDYOG| 150 coe 512020 IBC Under Sec 9 wrong filing 21-09-2020
PVT LTD
ORATOR MARKETING PVT TRUE COPY SING EVERY PAGE
3659 [0710102078242020/1  |.LTD Vs. SAMTEX DESINZ PVT 8‘;’2;23‘; (;ED;IZBIZ%N 18 |18C under sec 7 &amp;amp; DEPONENT SING 17-09-2020
LTD MISSED AFFEDAVIT NOT VERIFY
INTERLOCUTORY
3660 [0710102079492020/1 EQC?NDDR&TL’?&::H Vs. APPLICATION Sec 66(1) TRUE COPY SING EVERY PAGE 17-09-2020
(1.B.C)/3328(PB)2020
M/S. ESS AAR PACK Vs. M/S.
COMPANY PETITION IB PG 51 NOT CLEAR SAME DOC
3661 [0710102163202019/4 mﬁg FOODS PRIVATE (BC)/3433(ND)2010 |1BC Under Sec9 UPLOAD IN OTHER DAIRY NUMBER | 17-09-2020
BRITE PAPER PRODUCTS V.
3662 [0710102163342019/3  |RAYBAN FOODS PRIVATE COMPANY PETITION 1B 1,5 )1 der Sec 9 PG 51 NOT CLEAR 17-09-2020
(IBC)/3430(ND)2019
LIMITED
SATKAR TERMINALS LIMITED |INTERLOCATORY Sec 33(1) (b) (i) to (i) r/w
3663 [0710102149722019/5  |Vs. REGISTRAR OF APPLICATION cec 333) INDEX MISSED 18-09-2020
COMPANIES (IBC)/85(ND)2019
ANIL AGARWAL V. COMPANY Application under any other
3664 [0710102023592020/1  |INTERPARTS MARKETING APPLICATION(IBC)/1502 foE/isions- 1BC y WRONG EFILE 21-09-2020
PRIVATE LIMITED (ND)2020 P
VIA INTERACTIVE
TECHNOLOGIES PRIVATE COMPANY
3665 [0710102061532020/2  |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  [Sec 252 (3) INDEX MISSED 21-09-2020
COMPANIES NCT OF DELHI & |ACT)/246(ND)2020
HARYANA
INTERLOCUTORY
3666 [0710102068862020/1 ;?i:’;ﬁ&ﬁ“ﬁ&%’:ﬂ' VS: | APPLICATION Sec 60(5) VOL-2 BREAK 21-09-2020
: (1.B.C)/2643(PB)2020
INTERLOCUTORY
3667 [0710102079132020/3 | YES BANKLIMITED Vs. M/S 1, o0 1eation Sec 60(5) wrong efiling 21-09-2020

OVERSEAS PRIVATE LIMITED

(1.B.C)/3309(ND)2020




MINOSHA INDIA LIMITED Vs.

MS. POOJA BAHRY INTERLOCUTORY
3668 |0710102068752020/2  |RESOLUTION PROFESSIONAL |APPLICATION Sec 60(5) sign miss0710102068752020/2 21-09-2020
FOR FOURTH DIMENSION | (1.B.C)/2668(ND)2020
SOLUTIONS LIMITED
ANAND SAHOO Vs. COMPANY PETITION IB
3669 (0710102117932019/2  |o perrecH LIMIVED (150)/2186(NDy2019 | 1EC under Sec 7 SIGN MISSED 21-09-2020
SH HARI KISHAN SHARMA Vs. |COMPANY PETITION IB . .
3670 [0710200409952018/6 AKME PROJECTS LIMITED (IBC)/55(ND)2018 IBC Under Sec 9 index missed 21-09-2020
SH HARI KISHAN SHARMA Vs. |COMPANY PETITION IB . .
3671 |0710200409952018/7 AKME PROJECTS LIMITED (IBC)/55(ND)2018 IBC Under Sec 9 index missed 21-09-2020
CHANDRA PRAKASH Vs. MR. | INTERLOCUTORY
3672 [0710102030412020/t  |MAHENDER KUMAR APPLICATION Sec 60(5) Page end signature missing 22-09-2020
KHANDELWAL (1.B.C)/1848()2020
COMPANY PETITION o
3673 |710102079052019 QTAS SERVICES PVT. LTD. Vs. | ~ompaNIES Afon/hi(s:?ot;Osn under any other Wrong e-filing 22-09-2020
: ACT)/69(ND)2019 P
SOLITAIRE CAPITAL INDIA
COMPANY PETITION
AND ANOTHER Vs. VIPUL SEZ Sec. 213,5ec. 241(1),5ec. PAGE NUMBERING MISSED TRUE o
3674 |0710102093852019/1 |5l oeo T PES (COMPANIES 242(4) COPY SING MISSED 22-09-2020
ACT)/94(PB)2019
OTHERS
TEK TRAVELS PRIVATE
LIMITED Vs. TED TRAVEL &  |COMPANY PETITION IB APPLICATION FILE IN
3675 10710102128122019/7 | £y pepiENCES PRIVATE (IBC)/2417(ND)2019 | 'BC Under Secd ADDESTIONAL WRONG FILING | 227092020
LIMITED
MR. NIKHIL RAI AND COMPANY PETITION  |Sec. 241(1),Sec.
3676 |0710102139162019/10 |ANOTHER Vs. M/S VCARE (COMPANIES 242(4),Application under any INDEX MISSED 22-09-2020
TECHNOLOGIES PVT LTD ACT)/157(ND)2019 other provisions
MR. NIKHIL RAI AND COMPANY PETITION  |Sec. 241(1),Sec.
3677 [0710102139162019/9  |ANOTHER Vs. M/S VCARE (COMPANIES 242(4),Application under any PG-45,47-50 NOT CLEAR 16-09-2020

TECHNOLOGIES PVT LTD

ACT)/157(ND)2019

other provisions




TEK TRAVELS PRIVATE

COMPANY PETITION IB

APPLICATION FILE IN

3678 [0710102146482019/5  |LIMITED Vs. PCM WORLDWIDE IBC Under Sec 9 22-09-2020
FLIGHTS PRIVATE LIMITED | (BC)/2968(ND)2019 ADDESTIONAL WRONG FILING
COMPANY PETITION
3679 [0710102151312019/33 5:2’;’*&;'8&?&“&% Vs EMAAR compaNIES Sec. 241(1) AFFIDAVIT VERIFIED DATE MISSED |22-09-2020
ACT)/173(PB)2019
COMPANY
3680 [0710102166692019/4  |MESH GARG V. BANKOF 1 o) 1eaTION(1BC)/2861|Sec 60(5) AFFIDAVIT VERIFIED DATE MISSED |22-09-2020
BARODA
(PB)2019
ORIENTAL BANK OF
3681 [0710102007572019/9  |COMMERCE Vs. M/S PIYUSH ﬁcé'\c";ﬂ; (EE)TZIESN 18 118C under Sec 7 INDEX MISSED 22-09-2020
COLONISERS LTD.
CA(A) MERGER AND
3682 [0710102007612020/3  |FOCUS BUILDWELL PRIVATE  |AMALGAMATION(COMP | o 534 535 sec 234 TRUE COPY SING MISSED 22-09-2020
LIMITED Vs. ANIES
ACT)/27(ND)2020
PSSOV PO oy
3683 [0710102011862020/2 ' APPEAL(COMPANIES  |Sec 252 (1) FILE AS A APPLICATION 22-09-2020
COMPANIES OF NCT OF DELHI | 1 £ N0
& HARYANA
AXIS INTEGRATED SYSTEMS
LIMITED Vs. AON COMPANY PETITION IB
3684 |0710102018582020/2 | N oULTING PRIVATE (IBC)/497(ND)2020 IBC Under Sec 9 INDEX MISSED SERVICE MISSED ~ |22-09-2020
LIMITED
SHAILENDRA SINGH Vs. INTERLOCUTORY
3685 [0710102028842020/1  |HOUSING DEVELOPMENT APPLICATION Sec 60(5) NOT UPLOAD PROPERLY 22-09-2020
FINANCE CORPORATION LTD. |(I.B.C)/1784(PB)2020
INTERLOCUTORY
3686 [0710102079132020/4 éf/sés:g:SL;zIIJAEEEVLSI.MMIﬁED APPLICATION Sec 60(5) wrong e-fill 22-09-2020
(1.B.C)/3309(ND)2020
3687 [0710102400572018/4  |USHA DEVI Vs. PRAVEER COMPANY PETITION 1B |5\ der sec 7 pg 14-18 not clear 22-09-2020

CONSTRUCTION PVT LTD.

(IBC)/486(PB)2018




RELIGARE FINVEST LIMITED

COMPANY PETITION IB

Wrong e-file Document (Application

3688 |0710102033072020/1 Vs. PARSVNATH DEVELOPERS (IBC)/959(ND)2020 IBC under Sec 7 Filed) 24-09-2020
LIMITED
COMPANY PETITION
3689 |[0710102068392020/5 EET OA E-(r)ﬁls-"?;{\lUD (I:E_:_'I\gﬁl' Vs. (COMPANIES Sec. 241(1) No index, true copy sign missed 24-09-2020
ACT)/89(ND)2020
INTERLOCUTORY
3690 |0710102082882020/1 ﬁigﬁiﬁ;gﬂ"ﬁ%ﬁgpﬂ VS- | APPLICATION Sec. 12A NO Index , NO Pagination 24-09-2020
’ (1.B.C)/3521(ND)2020
TATA CAPITAL FINANCIAL
SERVICES LIMITED Vs. COMPANY PETITION IB
3691 |0710102107652019/7 BALDEO METALS PRIVATE (IBC)/1808(ND)2019 IBC under Sec 7 No documents uploaded 24-09-2020
LIMITED
IDBI BANK LIMITED Vs.
AMZEN TRANSPORTATION COMPANY PETITION IB . .
3692 |[0710102160992019/5 INDUSTRIES PRIVATE (IBC)/3(ND)2020 IBC under Sec 7 True copy sign missed 24-09-2020
LIMITED
M/S JASMEET ASSOCIATES Vs. NO Index , NO Pagination, No
3693 [0710102009832019/5 M/S SHRI GANESH FIRE E:IOBI\CI])F;QEII(IF\’IED-;IZ-(F)ISN 1B IBC Under Sec 9 affidavit, no memo of parties, Brief |24-09-2020
EQUIPMENTS PVT. LTD. Synopsis, True copy sign
FLEXITUFF VENTRUES
INDERNATIONAL LIMITED Vs. |COMPANY PETITION IB
3694 |0710102025572018/6 TREND FLORRING PRIVATE (IBC)/1694(ND)2018 IBC Under Sec 9 page no. 16 to 35 page cut 24-09-2020
LIMITED
MONTEREAUX RESORTS PVT. |COMPANY PETITION True Copv Sian is missing in whole
3695 |0710102032752018/8 LTD. Vs. ASCOT HOTELS AND |(COMPANIES Section 420 documezzls 9 9 24-09-2020
RESORTS PRIVATE LIMITED |ACT)/144(ND)2016
GAYATRI STEELS Vs. ASPG
3696 |0710102033472020/2 INFRASTRUCTURES PRIVATE COMPANY PETITION I8 IBC Under Sec 9 True copy sign missing 24-09-2020
(IBC)/795(ND)2020
LIMITED
PIRAMAL ENTERPRISES
3697 |0710102036082020/1 LIMITED Vs. M/S LOGIX SOFT- COMPANY PETITION IB IBC under Sec 7 True copy sigh missed on annexure |24-09-2020

TEL PRIVATE LIMITED

(IBC)/899(ND)2020




CORE BUILDWELL PRIVATE
LIMITED Vs. NEW INDIA CITY

COMPANY PETITION IB

3698 |0710102063872020/2 DEVELOPERS PRIVATE (IBC)/834(PB)2020 IBC under Sec 7 True Copy sign missing 24-09-2020
LIMITED
COMPANY PETITION o o
3699 |0710102068392020/6 :fmgﬁgﬁgggxﬁ Vs | (comPANIES Sec. 241(1) mgﬁs.:ﬁgi J;gﬁ;g?t’ S9N1S 154.09-2020
ACT)/89(ND)2020 9
ABHISHEK JAIN Vs. PUERTO | COMPANY PETITION | 513 s 241(1) sec
3700 |0710102068942020/4  |LIFE SCIENCES PRIVATE (COMPANIES ) rEC. Wrong e-filing 24-09-2020
LIMITED ACT)/86(ND)2020
INTERLOCUTORY
3701 |0710102075952020/2 gﬂiE::LK:mN?EDJAIN Vs- MR- | AppLICATION Sec 66(1) E:Eaelzcr:oisc Itec;fezdsma" fonts and 1 4.99-2020
(1.B.C)/3135(ND)2020
COMPANY PETITION o o
3702 [0710102079052019/3 STAS SERVICES PVT. LTD. Vs. (COMPANIES A:)O;zjli;aot;osn under any other Z\:‘rc(;r;gnraez;()jl;c;f;o;a:!ed , small fonts 24-09-2020
: ACT)/69(ND)2019 P
KHOOBSURAT CRAFTS PVT.  |COMPANY
3703 [0710102081722020/1  |LTD. Vs. REGISTRAR OF APPLICATION(COMPANI |Rule 11 of NCLT cument not properly upload 24-09-2020
COMPANIES ES ACT)/422(ND)2020
HINDON ORGANICS PRIVATE |COMPANY
3704 [0710102100492019/3  |LIMITED Vs. REGISTRAR OF |APPEAL(COMPANIES  |Sec 252 (3) page no. 18 to 20 translate missing |24-09-2020
COMPANIES ACT)/605(ND)2019
MAYOGA INVESTMENT
3705 |0710102103352019/17 |LIMITED Vs. M/S OVERSEAS 83'2;‘1\';'; 1?501)12-1001'; 18 |18C under sec 7 Eigl‘z a“:; dzjaig 42, small fonts and |, 19 5020
PRIVATE LIMITED :
ANURUTAN TEXTILES PRIVATE -
3706 [0710102108652019/10 |LIMITED Vs. SARVESHWAR (CIOB!)F;?S;( 4F(’§TDI)TZIOOI'; 18 |1BC Under Sec 9 \s’:’r;’”rgg?: application, true copy |, 495020
CREATIONS PRIVATE LIMITED 9 9
KRAFTERS TELECOM
SERVICES PRIVATE LIMITED |COMPANY
3707 [710102123382019 Vs. REGISTRAR OF APPEAL(COMPANIES  [Sec 252 (3) Wrong filed 24-09-2020
COMPANIES NCT OF DELHI | ACT)/666(ND)2019

AND HARYANA




SATISH MITTAL Vs. OZONE

COMPANY PETITION IB

page no. 13 unreadable data, page

3708 10710102161722019/6 EL_JI;LDER & DEVELOPERS PVT. (IBC)/3372(ND)2019 IBC under Sec 7 no. 16 tickets are not cleared 24-09-2020
page no. 30, 31.
ORIENTAL BANK OF
COMPANY PETITION IB 35,41,48,53,55,56,57,58,59,60 to oL
3709 |0710120003722018/10 E—?SIIMERCE Vs. SIKKA PAPERS (IBC)/939(PB)2018 IBC under Sec 7 65, 90,99,116,124 data is not 03-09-2020
' cleared,
ORIENTAL BANK OF
3710 |0710120003722018/7 COMMERCE Vs. SIKKA PAPERS COMPANY PETITION 1B IBC under Sec 7 True Copy Sign Missing 10-09-2020
LD (IBC)/939(PB)2018
ORIENTAL BANK OF
3711 |0710120003722018/8 COMMERCE Vs. SIKKA PAPERS COMPANY PETITION 1B IBC under Sec 7 page no. 116 is not clear. 03-09-2020
D (IBC)/939(PB)2018
ORIENTAL BANK OF . Lo
3712 [0710120003722018/9  |COMMERCE Vs. SIKKA PAPERS | SOMPANY PETITIONIB 50 e gec 7 True Copy Sign missing in whole 1,3 g 540
LTD (IBC)/939(PB)2018 documents
MACRO LEAFIN PRIVATE
LIMITED Vs. PRADEEP COMPANY PETITION IB .
3713 |0710200404622018/6 DOWNHOLD EQUIPMENTS (IBC)/589(PB)2018 IBC under Sec 7 Wrong filed application 12-09-2020
PVT. LTD.
PALLAVI JOSHI BAKHRU
3714 10710200420362018/51 CREDITOR Vs. UNIVERSAL (CI(;ZI)P/QEGZ(;ED-;IZ-I(—)EOSN 1B IBC under Sec 7 Page no. 3, 4, 5 are missing 01-09-2020
BUILDWELL PVT. LTD.
Punjab National Bank V/s. .
3715 |710102007222019 General Power Company Pvt.  |1B/637/PB/2018 Dhir & Dhir Associates | [Hard +Soft]-Advance Service / 30-Jan-19
Ltd Application Not Signed
3716 |710102009802019 APPL Industries Ltd. V/s. AUto | 15/530/Np/2018 M.P SAHAY [Hard+Soft]-Advance Service 08-Feb-19
Décor Pvt. Limited
Rameshwar Petrol Centre V/s. E-Stamp Paper With Affidavit / MOA
3717 |710102004572019 Brahmaputra Infrastructure Section-9 Subhash Mahangare [With E-Stamp / 3Rs. Court Fees / 23-Jan-19

Limited

10Rs. Welfare




Standard Chartered Bank V/s.

[Hard+Soft]-Sign On Application /
True Copy Sign / Vakalatnama / Pg

3718 [710102013072019 Woolvays (India) Limited 1B/29/ND/2018 Yogesh Goyal Not Cloar 15-16.9,95.67 / vohume. | 19-Feb™19
Break
MADHUMEET KAUR VS LA OBJECTION- 1000/~ DD MISSED,
3719 |0710102024652018/4  |MARCA KNOWLADGE AND  |APPLICATION CHHANDA DAS PAGE 2,3 CUT AND 10,4 NOT 06-Mar-19
SERVICES PVT.LTD CLEAR
Mohit Kalkhande V/s. Set )
3720 [710102012332019/1 Sanayi Elektrik Tesisat Taahut |IB/461/2019 Amit Srivastava g:':;fJ's;’fg"?A‘j"j:ceDifg"ce/ B |11-Mar-19
VE Ticaret India Pvt. Limited p Faper rong
[Hard+Soft]-A4 Size Pg-16-130 / Pg
3721 [710102062032019 Power2SME Pvt. Ltd. V/s. 1B/137/ND/2018 Sunder Khatri Not Clear-37-47,58-65,117 / MOA  |15-Mar-19
Gandhi Springs Pvt. Ltd. .
With 20Rs. E-Stamp Paper
Liz Investments Pvt. Ltd. V/s. [Hard+Soft]-Wrong Arrange-
3722 |710102060902019/1 Far Pavilions Tours & Travels |CP. No.44/2005 Mahesh Agarwal 28,41,43,76,130 / True Copy Sign / |28-Mar-19
Pvt. Ltd. Supporting Affidavit
Pallavi Joshi Bhakru & Ors. V/s. . [Hard+Soft]-Pg Not Clear-19-20 / e
3723 |710102078082019 Univorcal Bl ot Linites |1B/456/ND/2018 Himanshu Kapoor | o e 62 12-Apr-19
Pallavi Joshi Bhakru & Ors. V/s. . [Hard+Soft] Missing Pg-114 / A
3724 (710102078102019 Uniooront Bukdoell Put. Linite |1B/456/ND/2018 Himanshu Kapoor | 2 e e 120 12-Apr-19
Pallavi Joshi Bhakru & Ors. V/s. .
3725 |710102078092019 Uniorcal Bl ot Limite |1B/456/ND/2018 Himanshu Kapoor | [Hard+Soft]-Translate Pg-48,65,69 |12-Apr-19
3726 |710102006732019 Technologies Plus India PVt ¢ 400252 Nitika Goel Two Volumes Missing 29-Jan-19
Ltd. V/s. ROC
3727 |710102093752019 SICOM Ltd. V/s. Udayraj 1B/1083/PB/2018 Rajpal Singh Document Not Upload 04-Jun-19

Patwardhan




GJ Lifestyle Management Pvt.

[Soft]-Index Not Properly /

3728 |710102097202019 Ltd. V/s. Adone Hotels & 1B/1792/ND/18 Rohit Sharma 20-Jun-19
o Document Not Uploaded
Hospitality Ltd.
. . [Hard+Soft]-Pg Not Clear-224-
3729 |710102076632019 Sf;'f:f:;;ggﬁj é”g'ras PVE LU, oo tion-245/242/447 Mani Bhushan Sinha  |241,104-109,112,114,116- 16-Jul-19
. . 118,125,152 / DD-3,500
3730 [710102104172019 Aditi Engineering V/s. Tecpro |15300/pp/17 5K Sharma Document Not Upload 17-Jul-19
Engineers Ltd.
[Hard+Soft]-Pg Not Clear-
3731 [710102092532019/1 EgrtK:sI:’f’fapst%uig:;LLt& VIS |18/401/ND/17 Rakesh Kumar 52,54,55,58,72,89-94, / Missing-65 |31-Jul-19
' / [ [Soft]-Whitner Pg-12-28
. L oan. [Hard]-Missing-277-503 /
3732 |710102107992019 Great India Creative Pvt Ltd ;gtzMOt'O” Section-230 Ashish Middha Vakalatnama / Pg Cut-167,226 /  |07-Aug-19
[Soft]-Blur Pg-151-169,211-231
[Hard+Soft]-Pg Not Clear-
IMS Steel & Power Corooration 345,355,358,368,373,382,393,399,4
3733 |710102079912019/4 r-orp 1B/1049/ND/19 Adarsh Kumar Tiwari |04,409,414,471,477,484,493,502,50|29-Aug-19
V/s. S.T Constructions Pvt. Ltd.
6,513,516 / Wrong Arrange-380
etc....
Anurag Chandra V/s. Affinity . . Miccina_ AL
3734 |710102096432019/2 Beauty Salon Pvt. Ltd. 1B/786/PB/18 Ranjana Roy Gawai  |[Hard]-Missing-48 30-Aug-19
) . . [Hard+Soft]-Missing-40 / Pg Not
3735 [710102119962019 XTT_ZSJ?;E ;Cf'?_tztd' VIS |section-9 zﬁ‘;"jr:gnRaJa” Clear-164,177,187,188,190,192-  |05-Sep-19
: - H 203,205,312,313, / Pg Cut-171-172
Elvi Corporation India Pvt. Ltd.
3736 |[710102003222019 V/s. Shiva Auto Car India Pvt. |Section-9 Ayush Sharma Case Withdrawl By Advocate 16-Jan-19
Ltd.
3737 [710102122362019 Shrey Enterprises V/s. 23, Section-9 Dr. Sarvam Khare  |Jurisdiction Gurugram 12-Sep-19

Infomedia Pvt. Ltd.




Ajit Srivastava & Ors. V/s.

[Hard]-Sign On Reply / Pg Cut-64 /

3738 |[710102116962019 fsjyatrl Hospitality & Realcon |IB/288/ND/19 Raj Kamal Pg Not Clear-80 / Wrong Document 16-Sep-19
Sugal & Damani Utility Services
3739 |710102124182019 Pvt. Ltd. V/s. Bytesun Section-9 Siddharth Mittal Registered Office Gujarat 16-Sep-19
Softwares Pvt. Ltd.
Gulshan Mehta & Or. V/s. i [Hard+Soft]-Pg Not Clear-94,107- can
3740 |[710102124252019 Emaar MGF Land Ltd. Section-7 PSP Legal 111,86-96 17-Sep-19
Padmini Industries Ltd. V/s. AM L [Hard+Soft]-Pg Not Clear- .
3741 |710102119512019 Vinyl Pvt. Ltd. Section-9 NIL 13,58,50,48,72,56-58,59, 60,94 17-Sep-19
T . [Hard+Soft]-Pg Not Clear-
Nitin Bindlish & Anr. V/s. Orris . .
3742 |710102112152019/2 Infrastructure Pvt. Ltd. 1B/1958/PB/19 Ranajana Roy Gawai 32.,3.4,35,38,82/ 10Rs. Welfare 18-Sep-19
Missing
Vidyavathsal Annupragada & [Hard+Soft]-Pg Not Clear-
3743 |710102081982019/1 Anr. V/s. Orris Infrastructure |IB1055/PB/19 Ranajana Roy Gawai |32,34,35,38,40,82 / 10Rs. Welfare |[18-Sep-19
Pvt. Ltd. Missing
[Hard+Soft]-Pg Cut-48-64,67-69,75-
Sorab Aggarwal V/s. Landmark 76,78,80,82,86,88,90,95 / Index
3744 |710102074022019/1 99 ' 1B/818/PB/19 Mayank Sharma Missing / Sign On Reply / DD-1000/-[19-Sep-19
Apartments Pvt. Ltd. e .
/ Wrong E-Filling / A4 Size Pgs-21-
45
[Hard+Soft]-Pg Not Clear-89-
3745 [710102125032019 Allahabad Bank V/s. Runeecha |/ \cs pg1g Nalini 92,95,105,145,146,148,154,159,160 18-Sep-19
Textiles Pvt. Ltd. 161
3746 [710102118182019 Ankur Asthana V/s. Dadhech ¢ o0 g Manish Kumar Jurisdiction West Bengal 19-Sep-19
Infrastructure Pvt. Ltd.
Ritu Investment Pvt. Ltd. V/s. [Hard+Soft]-Pg Not Clear-93,95 /
3747 1710102090922019/4 Green Bay Infrastructure Pvt. |IB/1361/2019 Ranajana Roy Gawai |Missing-22,106 / Translation- 23-Sep-19

Ltd.

60,78,94




Future Equity Consultants Pvt.

3748 |710102085372019/6 Ltd. V/s. Modern Chemtech CAA/60/PB/18 Pankaj Jain Wrong Document 24-Sep-19
Pvt. Ltd.
Oriental Bank Of Commerce
3749 |710102128072019 V/s. Pellet Energy Systems Pvt. |I1B/76/PB/2018 Videh Vaish [Hard+Soft]-Original Order 24-Sep-19
Limited
Madhu Raj @ Madhu Sinha & [Hard+Soft]-Pg Not Clear-
3750 |710102106552019/6 Anr. V/s. Prateek Realtors India|IB/1811/ND/19 Sudeep Singh 47,48,57,61,99-108 / Translation- |25-Sep-19
Pvt. Ltd. 78-79,109-111 / True Copy Sign
[Hard+Soft]-Wrong Arrange-
58,72,73,100,114,117,119,110,127,
) 128,131,132,745,746,783,454,803,4
3751 [710102097842019/3 State Bank Of India V/s. KM g 1 693/np/19 UKCA & Partners 91,813,553,609,678,745,746,813,8157_gep-19
Infra Projects Ltd. 7,820,822,823-831,483,488-
491,533-
536,859,860,868,871,893,895,897,9
N4 Q67 atc
3752 [710102131102019 Qg:qngt’ '(;trr;a' Pawar V/s. Bhanu |10 c471p8/2018 Priyaranjan Dubey  |Document Not Upload 01-Oct-19
Pawan V/s. Supertech _ [Hard+Soft]-Pg Not Clear-33 / A
3753 |710102075872019/2 Township Project Ltd. 1B/904/ND/2019 Rishi Kapoor Translation-30-32 / Missing-21 03-Oct-19
3754 |710102106642019/3 ;\;;‘i'shL;a"kar Vs NUTek 151 226/ND/19 Arun Jain Document Not Upload 09-Oct-19
[Hard+Soft]-Missing-55 / Sign On
R.L Buildtech V/s. Kindle . Application / Pg Not Clear-42,43,56- |, ,
3755 |710102133022019 Developers Pvt. Ltd. 1B/470/ND/2017 Naveen Bhardwaj 64,94,109,119-120 / True Copy Sign 14-Oct-19
/ Vaklatnama Counsel Sign Missing
Ashok Kumar Verma V/s. Baver . ; Document Not Upload / Pg Not At
3756 |710102087572019/1 Suspension Pvt. Ltd. CP.No.365/ND/19 Pratibha Sinha Clear-68,83,138 15-Oct-19
Complete Infrastructure Pvt. [Hard+Soft]-Pg Not Clear-21-
3757 |710102090682019/3 Ltd. V/s. Brawn Globus 1B/1405/2019 Rachit Aggarwal 32,34,43,44,66,53/ All Paper A4 Size|03-Oct-19

Turnkey Solutions Pvt. Ltd.

, True Copy Sign Missing Etc ..




Income Tax V/s. Omni

3758 [710102139382019 Commotrade Pyt Ltd Ors Section-252 Laxmi gurung Registred Office Haryana 21-Oct-19
Vineesh Aggarwal V/s. Flexo [Hard+Soft]-Pg not clear-5-15, 18-
3759 [0710102126262019/2 99 ' 1B/2440/ND/ 2019 Rakesh Kumar 22, 22-29, 40-41,56-56(Wrong 21-Oct-19
Foam Pvt Ltd .
Arrange) [Soft]-Same As in Soft
Intellicity Business Park Pvt.
. [Hard+Soft]-Pg not clear-91 / At
3760 |710102033012018/8 t:g V/s. Utopian Infracon Pvt. |CP.No.217/ND/17 Sarevesh Kashyap Translate-95,97 / Small Font-54-87 22-Oct-19
Power 2SME Pvt. Ltd. V/s. J.V . [Hard+Soft]-Original Order Copy / A
3761 |710102139632019 Strips Ltd. 1B/452/ND/2017 Debashis Nanda Pg Not Clear-16-19,22 22-Oct-19
Nalin Shah V/s. Pareena [Hard]-Original Affidavit & E-Stamp At
3762 |710102125922019/1 Infrastructures Pyt. Ld. 1B/2347/2019 PSP Legal Paper 22-0ct-19
Sanjay Kapoor V/s. TDI - A
3763 |710102002702019/6 Infrastructure Ltd. 1B/134/ND/2019 Rajnish Singh Document Not Properly Uploaded 23-Oct-19
3764 |710102135492019 E:dresh Kumar Arora V/s. BPTP Section-7 Pawan Kumar Ray Registered Office Haryana 24-0Oct-19
3765 |710102134642019 ;g?';,kitgharga"a 80rs. VIs: | goction-7 Pawan Kumar Ray  |Registered Office Haryana 24-Oct-19
Arihant Evergreen Agro Plast . [Hard+Soft]-65-B Certificate / At
3766 |710102140552019 And Textiles Pyt Ltd. 1B/329/ND/2019 Rajendra K. Salecha Advance Service / Pg Not Clear-87 23-0Oct-19
3767 |710200415812018/1 Uttrakhand Projects Pvt. Ltd. | -5 o 288/252/ND/2018 M. Yadunhushana Rao| APPeliate Tribunal File / [Hard]- 5, 4 1

V/s. ROC
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